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CORRIGENDA. 

In the Legislative Assembly 
Debates, Simla Session, 1937,-

(I) Vol. IV, No.1, da·ted the 23rd 
August, 19:.17,-

(i) page 14, iu the subject­
heading to starred ques­
tion No.8, fm' "Stak­
ing" 1'eOO If Stacking ", 

(ii) page 20, iu the subject­
heading to statTed ques­
tion No. 13, t01' 
" Assembty" read t, As­
t:iembly J' . 

(iii) page 401, line 17, for 
.. indulegd n read "in­
dulged I I. 

(i,,) page 401, line 23, insert 
I. ~Ir. 11 bef ore " Jinnah ". 

(2) Vol. IV, No.2, dated the 24th 
August. 1937,-

(i) page 426, aftet· line 4, for 
"158-," read" t58*,". 

( ii) page 429, line 6 from the 
bottom, insert the words 
I< througbout ilie army'~ 
ailt r the words "wide 
seale ". 

(3) Vol. IV, No.4, dated the 26th 
~ugust, 1937, page 611, line 4, for 
cl~=rl~,~lulte cl ear l ' ,'ead of it.is quite 

(4, Yol. lY, '·0. 5, dated the 27th 
August, 1937. 

(i) ]l~pe 659, line 25. in,e,.1 I 
.1111-•. " befo"e " C. lIL G. 

()g-lhle Il, 

(ii) page 659, line 6 fro", the 
bottom, fm' "have hen 
kept "1'ead "have been 
kept ". . 

(iii) page 668, line 1 of the 
".nswer to starred ques­
hOD No. 156, insert a. 
bracket before "i) 
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(5) Vol. IV, No.8, dated tbe 1st 
September, 1937,-

(i) page 928, line 8, »/.Sed 
" , 1936-37 " after " Ser­
vices in India". 

(ii) page 933, in 
heading to 
tiO"u No. 
., aboard n 

the subject­
star.red ques· 

248, [01' 
"read 'f ab-

road ". 
l iii) page 937, in the subject­

headulg to starred ques· 
tion No. 253, fo,' " India 
Police 11 read "Indian 
Police n . 

(6) Vol. V, 1'0. 5, dated the 8th 
September, 1937, page 1312 delete 
the mark" t " (dagger) from' starred 
question No. 381. 

(7) Vol. V, No.6, dated the 9th 
September, 1937,-

(i) page 1378, line 1, insert the 
\vords t t also serving J' 
a/tln' the wOl'd U are n . 

(ii) page 1381, line 6, inse,·t 
II to 11 a/Ie?' "and n. 

(8) Vol. \', ,'0. 7, dated the 10th 
September, 1937, page 1494, line 7 
for U scbol " ,'ead ., school". ' 

(9) Vol. V, Xo. 9, dated the 14th 
September, 1937,-

(I) 

(ii) 

(iii) 

page 1615, in the subject­
h.P1ldin: to starl'ed ques· 
hon 1\0. 495, !01· .. FYI­
jng" read tI Flying H" 

P??,e . 1?~1, line 24, in ... ·t 
SIr afler" The 1I01l­

ourable ". 
page 1641, iD line 1 of the 

Il!lswer to starred ques­
~on No. 520, after "Mr. 
S· M. ~. Ogilvie: " insert 

(a) and in line 4 
r:;ftm' . t t men J J insert 

, BrItish and Indian ". 





(iu) 

(v) 

page 1643, line 5 of the 
answer to parts (b), Cc) 
Ulld (d) of starred ques­
tion No. 522, for " has 
been issued II ,-ead (C have 
he en issued ". 

page 1644, Jine 7, for" Com-
mittee " 1'ead "Oom-
mittees ". 

(10) Vol. V, No. 11, dated the 
16th 8eptember, 1937, page 1853, the 
Ins! three lines of the page, i.e., the 
l'£,llHll"l~S mnde by llr. President, 
hOllld be transposed after the point 

01" order "ais"d by Mr. R. F. Mud ie, 
and before the 'speech of lIfaulvi 
"1uhlln11l1l1d ,\bdul Ghani, 

(11) Vol. V, No. 12, dated the 
17th Reptember. 1937, page 1931, 
line 6 from the bottom, for I' deto " 
read" dele ". 

'12) Yol. Y1, • '0.2, dated the 20th 
Spptember, 1937, page 2013, in the 
suh.iect-heauillg. to starred question 
,"':"0. (n!), jor II Izztanagar" ]'end 
,I Izzatnngar ". 

(13) Vol. VI, No. :1, dated the 21st 
8eptember, 1937, page 2188, line 11, 
iUSe.l't jj A:ryangar " aite,' Il AIr. M. 
AnantbnsaYllnam ". 

(14) Vol. VI, No.4, dated the 
22url September, 1937,-

(i) page 2223, line 5 of ~olumn 
2 of the Statement, i"'lel·t 
a (:omma after U Ambala 
('h'i! division n. 

ii 

(17) Vol. VI, No.9, dated the 
29th September, 1937,-

Ci) page 2650, in the footnote, 
fol' "pages 2661-62" 

Cii) 

(iii) 

read " pages 2660-62 ". 

page 2667, in the italicised 
heading to the mforma­
tiOD laid on the table in 
reply to starred question 
No. 407, for" Hai " "ead 
U Hajj ". 

page 2669, ill the tahular 
statement in conneet'on 
with the information laid 
on the table in reply to 
parts (b), (e) and (d) of 
starred question No. 817 
illSCI7 "'n asterisk after 
'( Quantity of meat" in 
colnmn 2. 

(18) Vol. VII, No.1, dated the 
;lOtb Septemher, 1937,-

(i) page 2721, line 2 of the 
"n"ver to part (b) of 
starred question No. 918, 
fol' .c in 1J rea(Z I( on ". 

(ii) page 2741, line 6, ;lISC.-/ 
" sneh" afte1" the words 
"holding of any". 

(19) Vol. VII. • TO. 3, dated the 2nd 
October, 1937, page 2929, in the small­
caps heading to the information laid 
ou the table iu reply to parts (d) ",nct 
(e) of starred qnestion No. 728. for 
'f OverSerl"R 11 read " Overseer " . 

(ii) pag'" 22:19, line 4 u'om the (20) Yo]. VII, No.4, dated the 
hottom, for "the child-' ~th October, 1937, page 3038, in the 
ren" I"POrl "and child- second column of the tabular state­
ren ", ment, uncleI' 1935-36, agai'1'1st (l Total 

rJ5) Vol. YT, No.6, dated tile Expendit)!re" fOI"" 11,571" "mel 
24th September. 1937, page 2363. in CI 11,751 ". 
the subJect-heading to starred ques- (21) Vol. VII, No.5, dated the 
tion No. 771, fOI" "Seates" renrl 6th October, 1937. page 313@, line 15, 
ft Seats ", I for tl nava " rear1 U naval " . 

(16) Vol. VI, No.7, dated the I (22) Vol. VII, No.6, dated the 
!17th Septemher, 1987, page 2489, line 7th October, 1937, page 3175, in the 
16, for ,f( ,~Dg George" 1'Bad II King footnote, f01' j I reply " n~ad 
George R • tl replie.<J " . 
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CODstituent Assembly. 1924. 
Regulation of production and marke~ 

ing of sugar. 2522-24. 

ABDUL GHAFFAR KHAN KHAN­
Question re statement of -- :re­

garding Frontier Tribes. 2212-13. 

A~f1;_GHANJ, MAULVI AIURAM:-

Moslem Personal Law (Silarial) Appli­
~:~~~O. BIll-MotIOn to consider. 

Consideration of clauses. 1853-55, 
1858-59. 

Oath of Office. 2. 
Question re--

Acdd~llt On the Bengal and North 
'\V PRt('rn Rnih ... uy. 2126. 

Arlverti!"enwnt fot' posts (~reatcd on 
certain Railways. 1570-71. 

.A~sist..nl1t Si.!Wni Engineer appointed 
on . the Brngal and North Western 
Ratlway. 2396. 

Central Hn,i Committee. 3li6. 
Cost of puhlication of the IE"port of 

the RO)'Hl Comm:RslOn on Palestine 
borne by the novernment of India 
and Ruh:'olidy given to Palest' 
etc. ll5455. me, 

ExppwIitlll'C' on ),(uslim pupils in 
srhools. 2576 77. 

Fnncl ions of th£> Railway Ad . 
Committe.. 2374-75. VlSOry 

Gr~~]t5.to thE' Siwon Lady Hospital. 

TTeal/h .officers appointed to look 
nfter fooc1l'lhlf'fs nt stations on the 
Bl"ngru flnd North Western Rail~ 
wny. 2]24. 
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ABDUL GHANI, MAID.VI :lIUHAM-/ ABDUL QAlilJl\l, :lIH.-collta. 
MAD-contd. 
Question rc-Cot,tc;i. 

Hours of work of certain subordinate 
staff of the Railway Traffic De­
partment. 2124. 

Intermediate Closs waiting rooms on 
the Bihar Branch of the Beogul 
and North Western Railway. 
2124--25. 

Latrines of the pilgrims camping 
ground in Bombay. 3116. 

Maintenance of additional Police for 
Uailways. 3177-79. 

'Muslim officers in the Survey of 
Iudia. 2809. 

Percentage of Muslims in various 
branches of railway services. 2641. 

Persons recruited as apprentices, 
etc., in certain branches of the 
Bengal and North Western and 
Rohilkund lUld Kwnaon Railway~. 
2123-24. 

Persons TOfruited as apprentices or 
ns permanent incumbents on rail· 
ways. 2122-23. 

Pilgrims to Hedjllz. 1155, 1481. 

Promotion of snrveyors in the Sur­
y"y of India. 2809-10. 

Returns l'egarding reservation of 
seal.:; in Railway Services fo,' 
!\lillpr:ty Communities. 212:1. 

Rakos for promotion of temporary 
surveyors in ihl' Sun-ey of India. 
2810. 

Running of a through train from 
Sayan to Paleza Ghat on the 
Be-ngal nnd North Western Rail4 
way. 2125. 

Third class pnssengers on the Bengnl 
and North \Vestern Railway. 
2125-26. 

TaUs rca1i!'ied on the Sonepore Rail· 
• ·ay Bridge. 2641-42. 

Re~nlution re econom.:ie9 in the Central 
Government expenditure. 1117-18. 

ABDUL QA.IYUM, 1m.-
Irdian Mines (Amendment) Bill-Con_ 

sideration of clauses. 3056·57. 

Insurance Bilf-
Consideration or­

Clnuse 2. 1287-88. 
Clause 37. 2581-82, 2598. 
New clause 99A. 2761. 
Clause 101. 2776. 

Manreu,,)'es Field Firing and Artillery 
Prnetice Bill-
Motion to consider. 3135·38. 

Moslem Pel'sonal Law (Shariat) Appli­
cation Bill-
Motion to (!onsid£'r. 1427-29. 
Consideration of clauses. 1846, 

1862-63. 

Motion for Adjournment '1"0-

Amendment of Indian Legislative 
A.,embly Rules. 482-84, 487. 

Operations on the North-Weot 
Fronti('r. 616. 

Oath of Office. 2. 

Question re-
Administration of Gilgit. 2745~46. 

Appointn.I'nt of n St'ltion Director 
for thp. PcshawRT broadcasting 
station. :1084-85. 

Al'r{'~t of Mr. \Vll~'Ul .fun of Pesha­
war in Afghrmi!';tan. 2227-29. 

Arr('~t of Muhammad Zaman Khan 
of SUl'tlll.ra under the Frontier 
CI'imes Regulation. 444-45_ 

British Intliulls lrhlnnpped by the 
h'ihc9 on til(' NOl'th-\Vest Front.ier 
Province. 2477 82. 

CID~sificiltion of Ihe Peshawar Can­
toament. 678. 

erration of n post of Resident to 
d(,RI with tribal areas in the North­
West Frontier Province. 1398-
1400. 

Crrntion of new protected areas in 
the Tribal Area. 1017-18 . 

Introduction of the Frontier Crimcs 
Rcgulation and trial by jirgas in 
the newly protected areas. 11120-
21. 

ISSllC of railway concession tickeh 
for lbe Urs at Ajmer. 864. 



INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 3 

ABDUL QAIYUJIl, lI1R.-contil. 

Question re-contd. 
Issue of return concession tickets for 

the U" at Ajmer. 2407 -OS. 

Land acquired by the military a;ttho­
l'itics in lind nround the Kohat 
Cantoument. 1630. 

Metalled Rauds, schools, etc., i~ 
Waziristnn and Report on condi­
tion- of trihes in the North-West 
Frontier Province. 2744-45. 

Obligatory hOUTS for solo flying for 
the grant of a certificate as a cam­
mer.inl pilot. 3086-S6. 

Orders for not sowing certain crops 
in the K(lhat Cnntonml'ot. 1630-
31. 

Permits for entrv into the Kurram 
Agency. 2224-'27. 

Persons and houses looted after the 
starting of the ",.. azirist8.11 
campaign. 2482. 

Protertion of the protected tribes 
agairu:it the non-protected tribes. 
1010-19. 

Refusal of n passport to Sardar 
MilaI' Singh Az.d of Peshawar. 
~00G-07. 

Rc-KominntioJ1 of the same Muslim 
!'t[eillher to tile P shllwur Canton­
ment ..anurd. GiS-i!), 2926. 

RC!5hiclion on 1\.nzi Abdul Wall 
K1l1Hl of Pe:-l1'lwar against his 
return to Indin. 678. 

Scholarships aWllrdeu to the ~ l'esi­
(ieuts of Balue-bisinn. 3007-08. 

Starting of n degree C!pllcge in 
Balnchistnn. 300 •. 

System of administration in Sam 
Rani7.al and Rwat Ranizai area!=! 
in the North-West Frontier Pro­
vince. 444. 

Use of the Barn water by the mili­
tnry ut Peshawar. 1396, 3184. 

Question (Supplemontary) re­

Activities of the Fauji Akhbat'. 
272S. 

Air-conditioning of barracks for 
British .oldiers. 1S67. 

ABDUL QAIYUM, MR.-<lontd. 
Question (Supplementary) .--conld. 

Attacks on Indians in the book II As 
a Man's Hand" by Miss South­
gate. 2217. 

Attacks on Indians in the book 
"Land of the Lingam" by Arthur 
Miles. 2205, 2200. 

British troops going to hill stations. 
2400. 

Constitutional position of the official 
representatives of the Provincial 
Governments nominated to the 
Indian Legislative Assembly. 
1302. 

Construction of the new third class 
compartments. 681. 

Criticism of the Amery Report by 
the Lo'ndon Times. 2211. 

Detention of Mr. B. N. Dos-Gupta 
by the German Government. 3009. 

Employment of Mr. J . Rowlatt, :l 

Parliamentary Counsel, to revise 
terms on wbich States are to join 
the Federation. 915. 

Expedition against the Faqir of Ipi 
and his followers in the Tribal 
area. 028. 

Expenditure incuTl'ed in the Wazir­
;atan Military Expedition. 655. 

Expenditure on troops and officers in 
the Budget Estimate on Defence 
Services. ~724. 

Export of monkeys. 3012. 

Exte.rnment of Maulana HU3:~in 
Ahmad Madani and Maulana Nnr­
uddin from DeUli. 927. 

Fighting with the Tribes in the 
North-West Frontier. 410. 

Government policy in respect of 
Frontier tribes. 1157. . 

Income-tnx realised from Assam 
and the managing firms of tea 
estates in Calcutta. 30S7. 

Indians in Abyssinia. 914. 
Military Manreuvres or artillery 

practice near village Babina in 
Jbansi District. 1148. 

Military operations on the North­
West Frontier. 301S. 
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ABDUL QAIYUM, MR.-concld. 

Question (Supplementl\IY) re~concld. 
Nomination to the A:rmy. 1641. 
Norlh-West Frontier Tribes engaged 

in hostilities with tbe British Indian 
Forces. 1015. 

Proposed s1augbter house in the 
Lahore Cantonmenb. 1392. 

Protection to minor industries. 
2369. 

Reforms for Ajmer-Merwara. 2461, 
2462, 2463. 

Resentmeot amongst Muslims in Indio 
against the recommendations of 
the Royal Commission on Palestine. 
427. 

Revision of Government's policy in 
the North-West Frontier. 663. 

Rules for transfer of prisoners and 
maintenance of the Cellular Jail at 
Port Blair and the Deoli Detention 
Camp. 931. 

Situation in the North-West Frontier 
Province. 2734, 

Situation on tb. Frontier. 649, 650, 
651. 

Statement of Khan AbduI Ghaffar 
Khan regarding Frontier Tribes. 
2212, 2213. 

Strength of the Indian Medical Ser­
vice. 2208. 

Terms of settlement offered to the 
W nziristan tribes. 2456, 2457. 

Transfer-of British offieers from nOD- I 
Indianised to Indianised units_, 
2726. 

Types of Air Action on the Frontier i 

employt'.d during the Waziristan ' 
Expedition. 666. 

Resolution re-
Amendments to the Indian Legisla­

tive Rules. 377. 
Constitnent Assembly. 1932-34. 
Economies in the Central Govern 

ment expenditnre. iliO, ili3-15, 
1116. 

AJlDUL WALl KilliN, KAZI­
Qllmttion r8- rC!ltriction OD - of 

Peshawar against his return to 
India. 678. 

ABDULLAH, Mn. H. M.-
Moslem Persounl Law (SI.ariat) Appli­

cation Bill-
Presentation of the Report of the 

Select Committee. 944. 
Motion to consider. 1426-27. 
Motion to pass. 1863. 

Question "6-
J\.I:isnppropriation nod emLezzltilllent 

in suborwnale offices of the Civil 
Aviation Directorate. 3087. 

Muslim Divisional Aceountants serv­
ing under the Accountant General,. 
Punjab. 2823. 

Shifting of the headqnarters of the 
AgriCllltural Assistant in the Dalhi 
Province. 2823. 

Utilisation of Governn'lent implements 
and bullocks, et.c., fOl: private culti­
vation by the Agricultural Assist­
ant in the Delhi Province. 2823~ 

ABDUL RASHEED CHAUDRURY. 
MAULVI-

Infiurance Bill-
Motioll to consider. 969-72. 
Consideration of clause 26. 2263-6~t 

V' Moslem Personal T,aw (SI.ariat) Appli­
<latian Bi1l-
Motion to pass. 1864. 

Motion for Adjon-rnment ,.e appoint­
ment of a non-Indian as Economic­
Adviser to the Government of India~ 
3251-53. 

Oath of Ollie.. 2. 

Question re-
Attachment of adc1itionnl interme· 

dint.e clf1~S comnnrtm('nt~ on the 
As~nm BenJrnl Railway. 838-39. 

CE'rt.nin OffiCt"l'F. on t11e AS-<:;RlD Bengal 
Rnilway. 83n-40. 

Ccrtnil1 st.off in the Offices of the 
ComptrollpT, RhiJlong, (lOti Drpuly 
Comrtroller, Assam. 504.05. 

Dc:>ht of the Government of Indin. 
1000-11. 

Expf'riilion ne-ainst t.he Fanir of Ir;' 
an(1 his followers in the Tribal SJ'ca. 
927-28. 
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ABDUL RASHEED 
MA ULVI-co"ti!. 

CHAUDHURY, ABYSSINIA-conti!. 

Question re-colltd. 
Extension of the Assam Bengal Raii­

,vay lines to certain centres. 602-
03. 

Fare between Sylbet and Chandpur 
and introduction of return ticket 
system between certain stations on 
the Assam Bengal Railway. 603-
04. 

Freight on tea charged by the 
AsSlUD Bengal Rail way between 
certain stations. 15-17. 

Income of the people of India. 10ll-
12. 

Placing of Chittagong and Dacca. 
Divisions under the Assam Bengal 
l{ailway. 603. 

Question (Supplementary) re­

Air-conditioning of barracks for 
British soldiers. IB6~. 

Andamans hunger-strike. 42. 
Criticism of the Amery Report by 

the London Ti'mes. 2211. 
Fighting with the Tribes in the 

North-West Frontier. 410. 
Government advertisement given to 

newspapers. 2475. 
Meat allowed to soldiers and cattle 

killed for the purpose. 2472. 
Soldiers and officers sent to the Far 

East. 1872. 
Statement of Khan Abdul Ghaffar 

Khan regarding Frontier Tribes. 
~212. l 

Unsatisfactory condition of the army 
in India. 424. 

Trade Disputes (Amendment) Bill­

Motion to refer to Select Committee. 
475, 531-33. 

ABSCONDING ACCUSED­
Bee lC Accused ". 

ABYSSINIA­

Question f'8--

Ban on the entry of British mis3!Q[ .. a­
ries into --. 441. 

Eviction of Muhammad Ali an 
Indian trader, from --. 500-02. 

L453LAD 

Question re-contd. 
Indians in --. 913-15. 
Muhammad Ali Stol'es in -- ana 

trade transacted ,vith Italy. 1378-
BO. 

Safegoarding of 
Muhammad Ali 
--. 676-77. 

the rights of 
and Company in 

ACCIDENT(S)­

Question ".e-

-- on the Bengal and N orih 
Western R!iilway. 2126. 

Railway -- at Bihta on the Ea.,."'t 
Indian Railway. 858-59, 1076-79, 
1300·01, 1306, 1573-74. 

ACCOl\1l1fODATION-

Question 1"8--

-- fOf patients in the Anti-Rabie 
Hospital at Delhi. 70. 

Insufficient -- for intermediate 
class passengers on the Assam 
Bengal and Eastern Bengal R!iil­
ways. 10B5-86. 

Insuffieient -- given to the Legisla­
tive Assembly Department in the 
Kenncdy House, Simla. 124041. 

ACCOUNT(S)­

Question '1"8-

Maintenance of -- of money ordeI'S, 
pafce]s, etc., between India and 
foreign counlnes. 1483. 

Nnn-Acceptance of -- m Bhiwani 
Sarafa Bazar by the Income-Tax 
Authorities. 509, 2553-54. 

Rig-hts and privileges of those in ser­
vice after the separation of Railway 
-- and Audit. 1072. 

ACCOUNTS CLERK(S)­

See" Clerk(s) ". 

ACCOUNTS DEPARTMENT­

Question "e-
-- stock verifiers on the Great' 

Indian Peninsula Railway. 2.108· 
12. 

Scale' of pay for the subordioate 
staff on the East Indian Railway 
-.7B. 

a 
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ACGOUNTANCY-

QUestiOll .,.~ e~plo~ent of person!:. 
with qualificnhons m,-- and com­
mercial subjects in the Income-Tux 
Department 2311-12. 

ACCOUNTANCY QUALIFICAIIONS­
See U Qualificatibn (5) I'. 

ACCOONTAJ."T(S)­

Question 1"e-
FinllJ Registered -- examination. 

2626·27. 
Introduction of a Bill regarding the 

Indian Chartered --. 1314. . 
Muslilll Divisionlll -- serving under 

the -- General, Punjab. 2.823. 
North Western Railway Subordinate 
--' ExaminatJoD, 942. 

ACCOUNTANTR' EXAMINATION­
Question re North WeStern Raihvay 

Subordinate --. 1072. 

ACCOUNTAN~' GENERAL--

Question '1"6 1fuslim Divisional Account­
ants serving under the --, Punjab. 
2823. 

ACCUSED-

Q_uestion re ruies regarding ~bscond­
ing --. 2490. 

ACT(S) -

CIriLd Marriage Restrainlr-
Question "e performance of Marriages 

in yjolation of the -- in Indian 
Rtnt.s. 441-42. 

Government of India-
Motion for Adjournment 'l"e refusal 

by the Law }[ember to answer a 
question regarding amendments to 
the --. 2493. 

Question TO proposals for the amend­
ment of tbe --. 2393-94, 3173-
74. 

Hindu Women's Right to Property­
Question 1".e, amendment of the --. 

2395-96. 

Indian Companies-
Question re amendment of the --. 

830. 

ACT (S)-co .. td. 

lndjan Railways-
Question ro procedure adopted for 

inflicting punishment nnaer section 
47 (2) of tbe --. 2128-29. 

Payment of Wages-
Question r8' corning into operation 

of tb. -- and Rules on the 
Eastern Bengul R.ailway. 1801-U2. 

QuesLiOJl re-

N on..;E:ilI:LQllsion of -- designed for 
Lhe ro1ief of .t:lu'al indebtedness to 
the Delhi PJ'ovince. 522. 

Pl'itiOllCl'S eonvicled undID: certain 
-- in the centraUy administered 
areas. 442. 

ACTUARY (IES)­
Question re-

Appomhncnt of an -- for fnSUl'­

anC'c 1\" ode 1299, 
Appointment of an Indian ns -­

llDcler the Govemmcnt. 2089. 

ADDIS ABARA-
Question ro firm of }Iuhammad Ali in 
-. 1652. 

ADDITIONAL OleFlCER­
See H Officel'{s) ". 

ADDITIONAL PERSONNEL-
S68 (I Persoll1lei I'. 

ADDITIONAL POLICE­
See u;Police". 

ADDR~~flS(ES)­

Question re-
Names and -- of the persons killed 

in t.h.e Bihta b'ain disaster. 1794. 
Noting clown 0'£ names and -- of 

passengel's at the Tara Devi Rail 
way Station. 1062-63. 

ADTTY A 1IAl\TJ)IR-

Question re dilapidated comliti<Ju of 
the -- in Katarmnl Villug6 of tho 
Almora District,. 995-06. 

An,JOORNMEN'r(S)­
Motioll for -- rc-

Amf'ndment of Indian Lee;islative 
ASROmhLy Rules. 446, 475-92. 
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ADJOURNMENT (S)-contd. 

Motion for -- l'e-contd~ 

Andamans hunger-sirike. (Nol> mov· 
ed). 77'&. 

Appoint.meut of a Don-Indian as 
Economic Advlsm.: to the Govern­
ment of India. 3101, 3243~59. 

Appolubnent of Ml'. S. P. Chambers 
from Eng-land 8$ Ghi~.f 00l!llllis­
siemer of Income-tax. 3)18'.19, 
3152-69. 

tures! of Ole 'Grand Mufti alld. other 
Arab leaders in pJ~ti.ne. 3038. 
DisaUowed by 1 he Govcrndr GlIDe­

ral. 3038. 

Ba:t~:on~fm;~e'1 ~~f~~ff~t;::l S~i~~~~~ 
85. 
Disallowed hy the Governor Hl'ne­

raJ. S5. 
Britisbtroops; for intm.'nai security 

purposes. (Disallowed by the 
GQv~'nOT (:Iener:!).). 2315. 

ChaD~e in the prospectus of thf 
Training Ship ti DufIerin lJ 

(Ruled out). 60S·U. 

Cllina's appear against ,J apanase 
aggression to. the Leag!le of 
Nations, 1.888·89. 
D;isnl1owed by the G-ove.rnOl' Gene­

ral. 1902. 
Creation of the Posl of Depulj See­

retnry in the Legislative ..\.sc;eu.b1y 
Department. (Withdrawn). 52B. 

ErP-rtion of an ahattoir in the Lanol'e 

ADJOURNMENT (S )-co .. t ... 

Mo!:ion for -- 1'8-contcl. 
Goyernment policy in respect of the 

'rl'ibes on the Nortll-West Frontier 
of India. 86. 
Disallowed by the Governor Gene­

ral. 86. 

Huol1er-si:rike of political prisoners 
in the Andamans. 530, 559-77. 
Adop;ed. 577. 

Hunger-strike of the- Attdaman5 
political prisoners. (Barred). 
608. 

Inadequate repl'esentation of Mus­
salmans in certain Provincial Cabi­
nets (Disallowed by tlIe C'TOvelnor 
General). 611. 

Indian iot.erests at Zanzibar. 89, 
385-408. 
Negatived. 408. 

Indiscriminate assaults and outrages 
made by' British soldiers at Dag­
shal. (Disallowed) . 2670. 

Indo-British Tl'ude negotiations 
(Withdrawn). 528. 

Inquiry il.bout the Bibta Railway 
diUster. (Disallowed) . 1819. 

Military aitl to Burma.. (Disallow­
e{t h.v the Governor General) . 
77J.-72. 

¥is,r~J?J'esentation of India's feelings 
and aspirations at the Imperial 
Conference. 88. 
Disallowed by the Governor Gene­

ral'. 88. 
Mr. Mudie's Enquiry Report into 

Cantonment. (DisaUoweV). 1158. _ 
the Bengal Nagpux Railway 
a.ffairs. (N!>t moved). 529. 

Extravagance in Military Opel'a. 
tiono. (Disa'Uowed by the GiJver­
nOr General). 528-29. 

Feelings of Indian Muslip:Is on the 
Palestine question. 85·86. 

Disallowed by the Governor <nne-. 
ral. 85,86. 

Fixation of the price of sugal!-uane. 
1818-~9. 

Withdrawn. 1819. 
Frontier Policy of _Govermuent. 

(DisaUowed by the GiJvernor Gen ... 
ral) . 529. 

L453LAD 

Mr. Mmlie's Enquiry Report into 
the Bengnl Nagpur Railway 
affairs. (Ruled out). 611d6. 

Negotiations bet-ween the Government 
of India. and the Princps in :res­
pect of Federation. 944, 960. 
D isaHowed by the Governor Gene­

tAl. 960. 
Non-export of Indian bllga:l' nb"road 

except to Bnpna. 86. 
Not moved. 86. 

Operations on the North. West 
Frontier. (Disall!>wed by the 
Governor General). 616. 
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ADJOURNMENT (S)-concld. 
Motion for -- re.-concld. 

Paucity of Muslnn Min-i~ters in 
certain Provinces. (D1sallowfu 
by ilie Governor OenCI:nl). 616-
17. 

Perpetutltion of lhe Ottawa "'gr~c­
ment. (Not ,nov,d). 413. 

Position of Indians in Zanzibar. 
(Barred) . 530. 

Protection of the in~erests of Indians 
jn South Africa. 88. 
Not moved. 89. 

Recommendations of the \Vp.-igewo\.Jd 
Committee's Report. (.~bt Inov­
ed). 529. 

Refusal by the Law Memoer tc 
answer a question 1'~:Jrding 
Amendments La the tlovemmeut 
of India A.et. 2493. 

Reorganisation of the [mperlW S~e-
retariat. tDisallo·,n .. d hy tm; 
Governor General). 4A5. 

Report of the Royul C·.n\lH: ~ .;:icn rm 
Palestine. (Disall,)wl-J hy the 
Governor General). 617. 

Sin~ing of "Bo,~.t.'J lIfatra1l'" L~ 
Muslim MemL(>"s of the _ Jfailras 
Legislative AIiStlllll.!.V. 2~91-!l3. 

Trade agreement with Great 13ritl:lin. 
2747-52. 
Ruled out. 2752. 

Train disaster hc!ll' Dinaporc Station. 
(Not :noved). 44'j. 

Ques!:ion re-
Action taken on Motions fo; -:­

carried in the Indian LeglSlatJve 
A.ssembly. 2928. 

Resolutions and motions for - '- . 
2100. 

ADJUTA.NT GENERA.L'S BRA.}[CH­

Question re certain clerks of the Adju. 
taut General's Branch on Deputa­
tion. 1649. 

ADMINISTRA.TION (S)-

Question re-
-- of A.jmer-Merwara. 2461-62. 
-- of Gilgit. 2745-48. 
- - of Jail Rules, etc. 674-75. 

ADMINISTRATION (S )-contd. 
Question re-contd. 

Books and L;ailets prosoribed by lhe 
Centrnl GovelTIment Or __ . 
143. 

Sys:em of -- in Sam Ranizai anu 
Swat Ranizai areas in the Sortll­
West Frontier PI'ovince. 144. 

ADMINIS1'RA.TIVE POST(S)­

Question re givwg of preierenco to 
Indians in tbe higher -- in tho 
Indian Medical Serviee. 2795-97. 

ADMINISTRA.TIVE REFORM(S)_ 
See H RefoIm{s) "; 

ADULT EDUCATION-
See H Education". 

A.DVERTISEMENT (S)­
Ques.ion re-
-- for posts created On .certain 

Railways. 1570-7L 

Amouut paid by tbe Pul,licily Socie­
ty for using the teleg1:aph pools 
for - . 2302-07. 

Con~aet for - - on telegraph and 
telepbone posts. 2547. 

Government -- given to news. 
papers. 1381-83, 2474..75. 

Supply of court notices and Govern­
ment -- to vernacular llews-­
papers in Dellii for publication. 
923-25. 

ADVISORY BOA.RD(S)-
Eleetion of a Member to the Contral 

- of Health. 2412. 
Question re meeting of the Central 
--of Healtb held at Simla. 20:'6. 

ADVISORY BOARD OF HEALTH­
See "Cen:ral -_ ". 

ADVISORY COMMITTEE(S)­
See If Committee(s) ". 

A.ERODROME OFFICER(S)­
Question 1'8 recruitment of -- IUld 

A.ssistant -. 2026. 

A.ERON;\UTIC(S)-

Question re scholarships given iD 
branches of --. 2027-28. 
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AEROPLANE (Sl-
Question re band-bills Ulrown hy --­

in the tribal territories in the North­
West Frontier. 13S0-S1. 

AFGHAN DET)'NUS­
See II Detenus ". 

AFGHAN PRINCE(S)­
See It Prince(s) ", 

AFGHANISTAN­
Question re--

.Arrest of Mr. Nasim Jan of Pesha'l\onr 
in -. 2227.;:29. 
Students of Lahore Colleges who 
went to --. 1150-51. 

AFRICAN MORTGAGOR(S)-
8e6 It Mortgagor(s) lJ, 

AGE(S) -
Question re restriction on the recruit­

ment - in the Postal Department. 
755-56. 

AGENT(S)­
Question re-

Appointment of - in certain coh­
nies for the protec:;ion of the 
rights of Indians. U93-94. 

Appointment of an -- to look 
after the interests of Indians in 
Burma. 1464. 

Appointment of 11ll1ian -- or 
Trade Commissioners in t'erwin 
countries. 262~-25. t 

Propo.:ml to send Inainn!. - to' 
certain Colonies to look rlter the. 
in'erests of Indians. 1243. 

Refusal of the --, Ea~t In'Han 
Railway, to receive deput!ilinDE 
from the East Indic.n RailwfLV­
men's Union, Lueknow. 1083-84. 

Removal of certain drivers from "cr· 
vice in nisretrard of subsidiary 
rules framed by the --, EB,stcfn 
Bengal Railway. 74. 

AGENT GENERAL-
Question f"C adult education for Indians 

rtftiRhal(fui:t:,en17o~~o3.an - ir., 

AGRA­

Question re--
Delay in the registration of Nai 

DuniaJ a Hindi Weekly, published 
from --. 2042. 

Re-instn.!ement of Pandit Chandra.­
bansa Sharma, Branch Po;shnastt!l'J 
Malpura, District --. 1715. 

AGRA BAH BRANCH-
Question rc - of the GTe.t Indian 

Peninsula Railway. l799-1800. 

AGRA CA..'<TONMENT CABIN-­
Question 7'8 absence of n brit1g~ on the 

crossing of the A~l'a-Jagu~r H.oad 
and tbe --. IS00. 

AGRA JAGNER ROAD-
Question 1"8 absence of a bridge on the 

crossing of the -- and the A141'8 
Cantonment Cabin. IS00. 

AGREEMENT (S)-
.-- between the Government of tbe 

North-West Frontier Provi!lc~ nod 
the Reserve Bank of India laid OD 

the table. 2493-96. 
-- between the Reserve Bank 01 

India and the Government of liengal 
laid on the table. 2S59-63. 

-- between the Reserve Bank of 
India and tbe Goverruntmt of 
Bombay laid on the table. 31!11-!l7. 

-- be::ween the Reserve Rank of 
India and the Government of Hwttr, 
Orissa and the Central PrOVlncel 
and Berar, and the SUPl'lerueptll! .. 
-- ,vitb the Imperial P.<l.nk of 
India laid au the table. 7'72-85. 

-- between the Rec:eITe BAOl{ of 
India and the Governm~.nl" oi 
Madras, the Puniab, Sinll. ..A.s5am 
and the United Provinees J:.uU on the 
table. 90-109. 

Motion for Adjournment ,.e perpetua­
tion of the Ottawa --. !l45. 

Question re--
Negotiation feT a. Trade -- with 

Ceylon. 2365-67. 
Negotjations for an rnrlo-British 

Trade --. 2113-14. 263',-30. 
Negotiations ;'or trade - - with 

foreign c01l.Qtries. 1561-fi3. 
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AGRICULTURAL ASSISTANT (8)­
Question re--

Shifting of the headquarters of the 
-- in the Delhi Pronuce. 2823. 

Utilisation of Government imple· 
ments and bullocks, etc., for IH'i­
vate cultivation by the -- in th~ 
Delhi Province. 2823. 

AGRICULTURAL DEP ARTiVIJ<JNT-.. 

Question "6 bulls nnd cows di~tl'i.bnted 
free by the Central --. 1243. 

AGRICULTURAL PRODUCE­
Question ,.8 imprO'Vement in facilitiE-f 

for the marketing of -- from· Tuml 
areas. 2313-~<1 . 

AGRICULTURAL PRODUCE (GRAD­
ING,AND MARKING) BILL--
S.e "Bill (s) ". 

AGRICULTURAL PRODUCTS­
Question re-

Activities regarding the grading of 
--. 2G60-61. 

Levy of a charge on carts (jal"l'yin~ 
firewood and -- from BriLisn 
Territory to Pondicherry. 12~4-
35. 

AGRICULTURE-
Question re revision of the list of Vf'L­

nacular Newspapers supplied ",;tb 
publications on --. 767. 

AHMAD NAWAZ KHA.,.'l, MA.TOR 
NAWAB SIR--
Moslem Personal Law (SIIriat) Appli­

cation Bill-
Motion. to consider. 1435 . 

. Consideration of (',i,iltSe.9. 1845, 
1846, 1848. 

Muslim Intestate Succession Bill·­
Motion to refer to Select Committee 

1408, 1409, 14l8. 
Motion for Adjournment re amelHi· 

ttlent of Indian Legislative At:Se!ub:y 
Rules. 483. 

Re!'loJution rB Constituent Alisemhly 
1918, 1927-29. 

AHMAD, MR. K.-
Trade Disputes (Amendment) fliU­

Motion to refer to Select Committee. 
458. 

AillMAJ."1 MR. A.""­

lnsuranco Bill-
Consideration of clause 3. 1274-75. 

AINDRI-

Question re delay in cnfarcing Sanitary 
Hules in -- near Simla.. 17]8-19. 

AIR AC'l'ION(S)--

Question 1'e types of -- on tIle 1"1'on­
tier employed during (;he "V tt.ziristau 
Expedition. 664-67. 

AIR-CONDITIONED COACH(ES)­
See r, Coach(es) ". 

AIR CONDITIONING-
Question d -- of barracks for Briti;h 

,oldiers. 1867-68. 

AJIT SINGH, SABDAR-
Question re whereabouts of -- . alld 

restrictions against his (mtl'Y into 
India. 437. 

AJMER­
Ques!ion re-

Acquisi~on of n buiIclingo in PI;ll.'nni 
Mandi, --, to prC'Vide a hquo! 
shop on tonto 79. 

Grievances of :Muslim apPl'CD,tir.es in 
the Loco. and CalTiage Shops at 
-. 2661-62. 

Issue of railway c01).cl.!S,,:i(jn tickets 
for the UTS at --. 864. 

Issue of return concec;.sion nrkets 
for the U TS at --. ~407 -(lB. 

Municipal elections in --. 2219-
20. 

Muslim clerks in the office of H,. 
Loco. Superintendent, --. 2661. 

New rules regnrdine: munil;ipal elec­
tions in --. 2220. 

AJMER-M.ERWARA­
Ques30n re-

Administration of --. 2461-62. 
Reforms for --. 2461, 2402-63, 

2465. 
Report of the Ashworth Committee 

about administrative nnd judidnl 
reforms in --. 2464. 
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ALAMBADI-

Question 1'8 transfer of the Post Office 
Rt ----t" vj}Jage in South At'cot Dis­
triot to Kri~hnavaraw village. 1710-
11. 

ALCOHOL-
Que,s,tion re production of power -­

from molasses, 1209-10. 

:ALIGARH-
Ques~ion re-

Allegations against the .Assisbllt 
Manager, Guvernment of India 
Forms Press,~. ~S30-31, 2R31-
32. 

Anti-national campaign carried on 
by the authorities of the -- Mus­
lim University. 984-85. 

Remo\'al of the postal seals ani 
stamps office from -- to Ali­
pore Workshop. 1Q21, 2558-UO. 

ALIPORE­
Ques~ion re-

Grievances of the clerks of the Office 

~fal~~~tn~oni~~~r of Storl~S, --I 
Removal of the postal seals and 

stamps office from Aligal"h to 
Workshop. 1021, 2558-60. 

ALLAHAllAD­
Ques~on re-

.Adjustm~nt of luggage rates between 
BenaTes Cantonment and -- on 
tbe East Indian RailwAy. 2621-
22. 

Al~ernative Toutes between BenaT&' 
and stations abave -- nil the 
East Indian Railway. 54. 

Closing of the well near third class 
shed at the -- Railway Station. 
1073-74. 

Diversion ot certain trains to enable 
them to touch Benares und. --. 
582-83. 

Rates charged for biaes frOID -­
and Cawnporo to Calcutt... 6S-69. 

Selection of -- as the venue for the 
enquiry of tbe Bihtn railway 
disast«r. 2656 .. 57. 

ALLEGATION(S)­

Qucs~on re-
__ against the Assistant :11anager, 

Government of lndia Forms Pre!:;sJ 
Aligarh. 2830-31, 2831-32. 

__ against the customs authorit.ies 
in Cnddalore. 84-85. 

__ against the Senior Suppnnten­
dent of Police, Delhi. 432-33. 

ALL-INDIA BASIS-
Ques~ion re co-ordin1.\tioD of difforent 

kinds' ('If transports aD an - -". 
1303, 1719-20. 

ALL-INDIA ORGANISATION (S)­

See" Orgnnisntion(s) p. 

ALL-INDIA RADIO­
Question re-

Creation of a corporation for the 
control of the --. 1004. 

Qualifications of the Controller of 
Broadcasting and the Cbief En­
gineer, --. 1013-14, 3814-16. 

ALL-INDIA SERVICES-
Question r6 disciplinary rules govern· 

ing the members of the India.n Civil 
Service and other --. 2488. 

ALLOWANOE(S)­
Question re-
__ given to cer~in p~nsill tb:e 

c::~~~gical Survey of lndld. 1l31, 

__ paid to Sardars Muhammad 
Umar Khan and Muhummst 
Sarwar Khan, Afghan. tletenus. 
ll53-54, 1618-19, 1634-37, 2486, 
2487-88. 

__ to Briti:;h officers and solr10rs. 
2217-19. 

Clotbing and kit -- of a British 
soldier. 436. 

Cut on -- of the Railway Staff at 
Howrah and Calcutta. ~130. 

Exemption from Income·tax -:ula-wed 
on leave -- and salary paid out-
side British main. 003_ ' 

Grant of compensatory -- La certain 
offi(}ials of the PO;5ts ~~nd 'f clP.-o 
graphs Depa:rtment in Silnla 
2299-2300. 
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ALLOWANCE (S )-contd. 

Question re-conta. 
Grant of house rent -- to the 

fitter kbnlasis of the Eastern 
Bengal Railway at Chitp"re. 858. 
2407. 

Increase in the -- and pay of 
British soldiers. 1151-52. 

Non-payment of certain -- to tem­
porary guards in the Delhi Dhr-i­
sian of the North Westel'n Rail­
way. 2137. 

Oversea.CI -- to the Indian Troops 
proceeding to China. 1638-39. 

Prosecution of employees of J lllUal­
pUr Running' Shed and. Ftoppage 
of -- of Permanent Way StruT 
at Jamalpur. 2650. 

RestOTation of travelling -- to 
hamaZs working on certain station~ 
on the Great Indian Pen;"sula 
Railway. 1327. 

Separation -- allowed to British 
soldiers. 2472-73. 

Subsistence -- paid to the mother 
of Srijut Panchanan Chakraval'ty, 
a detenu in the Deoli detention 
camp. 2487. 

Travelling -- for Governmeut ser­
vants. 3087. 

ALMORA-

Question re-

Decision 6f -- income-tux cases at 
Bareilly or Budaon. 1703, 3187. 

AMBALA­

Question re-
Death of one~ Kapuria, sweeper, CID­

ployed in the Mountain Artillery 
Training Centre at the -- Can ... 
tonment. 2220, 2669. 

Grant of a piece of land to a. private 
gen tleman or finn in t.he-­
Cantonment. 1629, 2410-1L 

Uncovered platforms at the --
Cantonment Railway Station. 
26-27. 

AMENDMENT (S)-

Motion for Adjournment re-
-- of Indian Legislative _ .... s5embly 

Rules. 446, 475-92. 
Refusal by the Law Member to 

answer a question regarding -­
to the Government of India ActJ, 
2493. 

Question rc-
-- of Postal Insurance Rl11cc:;. 758. 
-- of the Indian Companies ..:let. 

830. 
Proposal for an -- of the Gov~rn­

ment of India Act. 3173-74. 
Resolution re -- to the rntlian 

Legislative Rules. 368-85, 446·53. 

AMERY REPORr-
8ee ff Report(s) ". 

AMm HAIDER KHAN, MR.­
Question re-

Certllin facilities to -- deruined 
under Regnlation ill of 181S. 

Dilapida~.d condition of the Aditya 2743·44. 
Mandir in Katarmal village of the Release of -- detained unde, 
-- District. 995-96. Regulation III of 1818. 2736-37_ 

Income and expenditure of the ._- ANDAMAN(S)­
Cantonment. 1886, 3038. 

Occupation of (j Ramsay House " in 
the -- Can tonment by CCl'tllin 

officers. 1619-20, 2927. 

Payments for cutting of trees in !be 
-- Cantonment. 1886, 2lli. 

AMALGAMATION­
-Question re--

-- of the Indi.. and the London 
Stores Departments. 985-86. 

Motion for Adjournment re--
-- bunger-strike. 772. 
Hunger-strike of political Prisonell 

in the --. 530, 559-77. 
Hunger-strike of the -- political 

prisoners. 608. 
Question 1"6-

-- hunger-strike. 40-50. 
Hunger-strike by politic.l prisonCl'l 

in the --. 1401-02. 
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ANDAlIfAN (S)-co .. t<l. 

Question ye-contd. 
Hunger-strike by prisoners in tbe 
--. 1152-53, 2731-33. 

Runger-strike by terrorist prisoners 
in the --. 675. 

Notes on his visit to the -- by Sir 
Muhammad Yamin Khan. ~3P8-
2407. 

Prisoners confined in the Cellnlar 
Jail in tpe --. 44.1. 

Prisoners in the -- su fFering from 
certain diseases. 1387-90. 

Prisoners in the -- Buffering from 
dyspepsia. 1388-87. 

Qualificatic'Ds and social stahts (If 
prisoners in the --. 1143. 

Release of invalid political prisoners 
in the --. 1386. 

Repatriation of prisoners f rom the 
-. 2999-3002. 3015-16. 

Report of the two members of the 
Indian Legislative Assembly scnt 
to enquire into the conditions of 
prisoners in the --, 654-55. 

State af health of seven -- prison­
ers. 2044-47. 

Withdrawal of political prison.rs 
from the --. 1140-41. 

ANDHRA(S)-
Question ,.6 representation of "- in 

the Pos:' an~ Telegrllphs Deport­
ment. 3099. 

A.NDHRA UNIVERSITY­
Question re-

Non-recognition of the Medical Col­
lege of the -. 1711-13. 

See also under It University (ies) II. 

~Y, MR. M. S.-
Appointment of -- to tbe Committee 

on Petitions. 772. 
Control of Coastal Traffic of Inrlia 

Bill-
Motion to refer to Select C01nmi.ttA!e. 

1023, 1052-54. 
Demand for Excess Grant- for 1935~36 

in respect of Delhi. 3236. 
Durg-ah Kbawaja Sebeh (Amenclmcr,tj 

Bill-
Consideration of elauses. 3'240. 

ANEY, MR. M. S.-C01lt<l. 

Indian Mines (Amendment) Bill­

MOtiOll to refer to Select COOOlalttee. 
1600. 

Consideration of clauses. 3058-59. 

Insurance Bill-
Motion to consider. 786, 809, 897 J 

955. 1183-90. 1193, 1205, 12ig. 

Consideration oi-
Cla11'. 2. 1272, 1275, 1281, 1667, 

2872. 
Clause 6. 1374, 1694, 1728, 1732-

33, 1745, 1752. 
New clauses 26A, 26B, 26C and 

26D. 2269. 
Clause 27. 1992-93. 
Clause 35. 2280, 2323, 2335, 

2351. 
Clause 36. 2437, 2440, 2442-43. 
New clause 36. 2429-30. 
Clause 37. 24-53-54, 2597, 2599, 

2601, 2603-04, 2606. 
New clause 38A. 2612, 2681. 
Clause 39. 2166. 
New clause 43C. 2618-19. 
Clause 86. 2713. 
Clause 88. 2766. 
Cluuse 91. 2755. 
New clause 100B. 2773. 
New clause 103. 2790. 
New clanse 107. 2867. 
New clause 108. 2792. 
ThUd Scbcdule. 2904. 
Motion to pass. 2967-73, 2975. 

Moslem Personal Law (Shariat) Ap­
plication Bill-

Motion to consider. 1435, H42, 
1827-30. 

Consideration of clauses. 1831, 
1844-45, 1861. 

Motion for Adjournment "8-
A'Mndmcnt of Indian Legislative 

Assemhly Rule.. 484-86. 

Appointment of Mr. S. P. Chambers 
from Enl?land as Chief Commis-­
RiDner of Income-tnx. 3167-68. 
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ANEY MR. M. S.-conta. : ANEY, MR. M. S.-cQncld. 

Motion re Repolt of the Indian Rail- Resolution f'B:::ii"contd. 
696, Constituent Assembly. 1898, 1913, WdY Enquiry Committee. 

715-16. 

Muslim Intestate Succession Bill-
Motion to refer to Select Commil;tce. 

1418-24, 1426. 
Patlla Univeristy (AInenement) Bill­

Motion to consider. 3067. 
Point of order raised by Mr. M. Gbins­

uddin as to whether the proceedings 
of Select Committees are not Con­
fidential and whether they can .be 
discussed on the fioor of the House. 
1433. 

Question re­
Broadcasting 

2047. 
ex:pn(1sion Scheme. 

Export of monkeys. 318l. 
Reduction in the duty on paper used 

for newspaper printing. 2135. 
Re~'nction of duty on paper used for 

newspaper printing. 2833. 
Rise in the price of petrol. 2134-36. 

Question (Supplementru:y) re­

Activities regarding the grading of 
agricultural products. 2561. 

Creation of the Federal Railway 
Authority. 2090. 

Improvement in facilities for the 
marketing of agricultural produce 
from rural areas. 2313. 

Lives ru;>d property of Indians in 
China. 1640. 

Making India self-supporting in the 
m~.ttcr of quinine. 1002. 

Municipal elections in. Ajmer. 2219. 

Opening of a saving bank branch in 
the Dantar post offie,o in the 
Hazaribagh district. 2310. 

Overlooking of the claims of Hindus 
in Post Masters' Grade in the 
Fatehgarb Postal Division. 515. 

Reduction of certain taxes in the 
Jutogh Cantonment Bazar. 2231. 

Resolution ri7-

Appointment of qualified Indian 
Ca""t. by British Navigation Com­
panies. 1513. 1525-27. 

1921, 1922, 1924, 1935. 
Payment of contributions from rail­

way revenues to general revenues. 
3218-19. 

R-egulation of production and market­
ing of sugru:. 2507, 2523, 2527, 
2536. 

ANGLO_ARABIC COLLEGE­
See" College(s) ". 

ANGLO-ARABIC SCHOOLS-­
Sec /1 School(s) It. 

ANGLO-INDIAN (S)-
Question rc appointment of an -­

to officiate as Manager of Publica­
tions. 3083-84. 

ANGLO-INDIAN AND DOMICILED 
EUROPEAN ASSOCIATION­
Question l'e levy of income-tax from 

the staff employed in the 
Calcutta. 75. 

ANN A.MALAl UNIVERSITY­
Question "e formation of a University 

Training Corps for the --. 2747. 

ANNEXATION-
Question re -- of the tribal territory 

and extension of the frontier of 
India to the Durand Line. 440-41. 

ANNUAL CONTRIBUTION(S)­
See "Contribution(s) ". 

ANTI-INDIAN AGlTATION­
Question re -- in Ceylon. 996-97. 

ANTI-INDIAN FEELING(S)­
Question re -- in Ceylon. 760-6l. 

ANTI-INDIAN FILM(S)­
See U Film(s) ". 

ANTI-NATIONAL CAMPAlGN­
Question re -- carried on by the 

authorities of the Aligarh Muslim 
University. 984,85. 

ANTI-RABIC HOSPITAL-
Question f"6 arcommodation for patients 

in tbe --' at Delbi. 70. 
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~rwAR-lJL.AZIM, 
MAD-

MR. 1UJHAM- APPEAL ( S )-contd. 

Moslem Persona! Law (BhaTiat) Ap­
lication Bill-
Motion to consider. 1436-37. 

Question- Te-
Engineers recruited by the Assam 

Bengal Railway. 3021. 
Installation of lond-speakers in the 

Indian Legislative Assembly 
Chamber. 1576. 

ID!mfficient accommodation. given to 
tbe Legislative AsSembly Depart­
ment in thr Kennedy House, 
Simla. 1240-41. 

Muslim Officers in the Meoca! De­
partment of the Assam Bengal 
Railway. 1319, 3021. 

Officers recruitcd by the Assam 
Bengal Railway in the Audit De­
partment. 1319-20, 3021. 

Officers serving under Mr. A. P. 
Humc

J 
officer on special duty in 

connection with the Delhi Improve­
ment Trust. 72. .. 

Po.trum used by the Members of the 
French Chambers for delivering 
speeebes. 1576. 

PORts sanctioned fOT the Dellri Im­
provement Trust. 72-73. 

Taking over of the Assam Bengal 
Railway by Government. 1319. 

T. I. As. on Ille Assam Bengal Rail­
way. 1319. 

Traffic Inspectors on the Assam 
Bengal Railway. 1319, ~020. 

Travelling Inspectors of Accounts on 
the Assam Bengal Railway. 3020. 

APPEAL(S)­

Question 1"6-

-- from owners of tea estates and 
CRSPS ~ent to Government by the 
Indian Licensing Committee. 
2397. 

-- of the East Indian Railway 
FmployecR 1vithhplrl h" nh--i'ltonnl 
Snperintendents. 1311-12. 

--. petitions or memorials sub­
mitted by the railway staff. 2144-
45. 

Question re--contd. 
Disposal of -- against orders of 

bscbarge or dismissal op State 
Railways. 74-75. 

Income-tax -- in Bihar. 2036-37. 

Penalties rafcn-cd to in Rule 2 of 
the Rules regulating discipline 
and rights of -- of non-gazetted 
Railway Servants. 2136. 

APPLICA'rION(S)-
Question re -- for admission t6 

examinations conducted by the 
Federal Public Service Commission. 
1402. 

APPOINTMENT (S)­

Question 1"e-

Advertisement for Posts created 00 

certain Railways. 1570-71. 
__ of qualified Ind,ian Cadets by 

British N avigntioo Companies. 
1490-1538. 

CODversion of upper division 
vacancies into lower division posts 
in the postnl Department. 1482-
83. 

en'ation of posts of Unccr Secre­
taries in the Department of Educa­
tion, Health and Lands. 765-67. 

Increases in pay of -- of Railway 
employees. 2145. 

Indianisation of higher posts in the 
Government of India Depart· 
roents. 433-35. 

New - - made in tbe Finanee De­
partment. 519-21. 

Posts sMctioned for thr Delhi 1m· 
provement Trust. 72-73. 

PropOT"tinns maintained -fOli.-­
to Railway Services. 1787-88. 

Recruitment for scientifio -- under 
the Government of India. 1461-
62. 

APPRAISER ( S)-
Question 1'"8 -- and Examiners in the 

Cl1<:tnms House, Karachi. 1464-65, 
2409-10. 
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APPRENTICE(S)­

Question re-

Grievances of Muslim -- in thr 
Loco. and Carriage Shops at 
Ajmer. 2661-62. 

Persons recruited as --, etc., in 
certain hranches of the Beu ..... nl Rud 
North Western and Rohilknnd and 
Kumaon Roilways. 2123-24. 

Persons recruited as -- Or as per­
manent incumhents on railway:" 
2122-23. 

APPRENTICE MRCHANIC(S)­
See U Mechanic(s) ", 

ARAB LEADER(S)-
Motion for Adjournment rc arrest of 

tbe Grand Mufti and other -- in 
Palestine. 3038. 

ARAB MORTGAGOR(S)-
See n Mortgagor(s) ", 

ARBITRATION (PROTOCOL AND 
CONVENTION) BILL-
See Ie BiIl(s) ". 

ARCHAEOLOGY, ASSISTANT 
Sill'ERINTENDENT OF-

See U Superintendent of Archaeology ". 

ARCHAEOLOGICAL DEPART-
ldENT-
Question r8-

Budget allotment for the --. 764. 
Proposal to se-nd an officer of the 
-- abroad for museum. traininP', 
1233. 0 

Vacancies of .Assistant Superinten-
dents, --. 1233-34. 

ARCHAEOLOGICAL SURVEY­

Question re -- in oertain areas in 
India. 2004-05. 

ARCHAEOLOGY-

Question re appointment of one Mr. 
Waddington as an A!'l<;istRnt Super­
intendent of --. 1468-69. 

ARCHAEOLOGY, DIRECTOR 
GENERAL OF-

Question re places visited by the __ . 
1469-70. 

ARM(S)-
Question ro DUl'chase of -- for the 

anny. 2221 c:22. 

AmlY­
Ques,tion rc-

Availability of the Incian -- for 
tbe defence of Burma.-645-47. 

Expenditure inrurred OD the British 
Section of the -- in India. 519. 

Grant of a fifth meal to the British 
-- in India. 417-18. 

Indians employed as Sub-Divisional 
Officers in the --. 931-32, 1633-

Nominations to the --. 1641. 
Non-employment of Indians as Sub-­

Diyisional Officers in the --. 
668. 

Purchase made by the -- tbrongh 
the Indian Stores Department. 
1876-77. 

Purchase of arms for the --
2221-22. 

Rem'uitment of Bibaris as officers 
and solruers in tbe - - . 2229-30. 

Recruitment of overseers as Sub­
DivisioDal Officers in the ._-. 
668-69, 932. 

Re-organjsation, mechanisation and 
equipment of the -- in India. 
3003. 

Rural reconstruction and assistance 
to civil authorities by the InCian 
--. 429-30. 

Un:;:;atisfactory condition of the -­
in India. '423-25. 

ARMY (AMlllNDMENT) BILL-
See (tIuman --" under tlBill{s) ". 

ARMY HEADQUARTERS-
Question re promotions in ths Minilr 

!erial Establishments of the --, 
1650. 

ARMY LEAGUE-
QUfl!Stion 1"8 formation of an -- in 

Great Britain to improve conditione 
of Army Service in India and other 
countries, etc. 1622-24. 

ARMY OFFICER(Sl-
Question re tours of --. 1624-26. 
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ARMY ORGANISATION-
Question 1'8 -- and re-cquipment. 

2736-39. 

ARMY RE-EQUlPMENT-
Question ,.0 army organisation and 
-. 2736-39. 

ARMY SERVICE-
Question TO formnti?D. of a~ Army 

Leaf.!ue in Great Bntftl11 to Improve 
condiHons of -- ill India and other 
countries, etc. 1622-24. 

ARMY TERRITORIAL OFFICERS­
Question. re grant of pel:lD.issio,n to pass 

foreign languages to Indian --. 
1660. 

ARMY VETERINARY CORPS-
Que~tion 'f6 d~barrin:.f grad~8tes of 

Veterinary Colleges m IndIa from 
appearing at the. competiti~e ex­
aminalion for nppOl.ntmcnts m the 
Indian --. 1662-63. 

ARREST(S)-
Motion for Adjournment re -- of 

the Grand Mufti and other Arab 
leaders in Palestine. 3038. 

QUCf;.tiOD 1'0-

-- of Mr. Wasim Jan of Peshawar 
in Afghanistan. 2227-20. 

ArJ'f'st of Muhammad ZltlllRn Khan 
of SnrunrR under the Frontier 
Crimes Regulation. 444-45. 

ARTICLE(S)­
QUf'J;tion re-

cntil1ed ,I Co-ordination of 
Re~carc11 U published in the Hindu. 
2545-46. 

-- entitled "India and Imperial 
Drfence" publishcc in the Hind", 
658-61. 

-- exported to and imported ~om 
India in Peuba. and ZanZIbar. 
1062. 

ARTILLERY PRACTICE-
Question "0 m~litary ~ano.envres 0: 

__ nenr villa'!c Bab'rna. In Jhansl 
District. 1147-48. 

ARYA MARRIAGE VALIDATION 
BILL-
19D8 H Bill (8) ". 

AS A MAN'S liAND-

Question re attacks on Indians in the 
book U --" by Miss Southgate. 
2217. 

ASAF ALI, MR. M.-

Demand for Excess Gran t for 1935-36 
in respect of -- Delhi 3235, 
3236. 

Moslem Personal Law (Silariat) Ap­
licntion Bill-
Motion to consider. 1431, 1434, 
1435. 

Muslim Intestate Succesion Bill­
Motion to refer to Select Committee. 

1417, 1424-25. 

Patna University (Amendment) Bill­
Motion to consider. 3073-74. 

Question "'0-
Allegations against the Senior. Super­

intendent of Police, Delhi. 432-
33. 

Attending of a public entertain­
ment by the Senior Superinten­
dent of Police, Delhi. 430-32, 
2216-17. 

Consu'uction of additional quarters 
for the staff of the Government of 

India Press, New Delhi. 3114. 
Creation of a corporation for the 

control of the All-India Radio. 
1004. 

Externment of' Maulana Husain 
Ahmad Madani aud Maulana 
Nuruddin from Delhi. 926-27. 

Financial aid for the development of 
ineustrics in the Delhi Province. 
522-23, 3020. 

Giving of preference to Indians in 
the higher administrative posts in 
the Indian Medical Service. 2795-
97. 

Grievances of the people of the Delhi 
Province. 55. 

Handing over of postal officials to 
the Police. 997-06. 

IncreASe in tl1e number of certain 
crimes in Delhi. 430. 

Indian Le~slativc Assembly EI~ 
toral Roll for Delhi. 866. 
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ASAF ALI, MR. M.-co!}td. 
Question re-contd. 

Non-Extension of Acts designed for 
the relief of rural indebtedness to 
the Delhi Proviuce. 522. 

North-West 111.'ontier Tribes engaged 
ill bO$Wities with tbe :British 
Indian Forces. 1014-17. 

Refund of securi Lies to newspapers 
and preses in Delhi. 925-26. 

Representation of ~he old boys of 
the Anglo-Ar.bie College anc 
Sehools, Delhi. 757. 

Resolutions of the Delhi Provincial 
Post,,] an<l Railway Mail Service 
Conierenee. 998·1001. 

Sale of plots in New Delhi." 55. 

Supply of court notices and Govern­
ment advertisements to vernacular 
newspapers in Delhi for publica­
tion. 923-25. 

Withholding of a telegram sent to 
the Studellts Conference by Mr. 
S. Satyamurti. 1241-42. 

Question (Supplementary) YO-­

Alleged propaganda against any 
demnnd for the reduction of 
Defence Services. 2735. 

Andamans hunger-strike. 48. 
Appointment of a Station Director 

for the Peshawar broadcasting 
station. 3085. 

Appointment of Music Directors in 
broad~asting stations. 3082. 

Army organisation and re-equip­
ment. 2739. 

Article entitled U InCin and Imperial 
Defence" puolisbed in the Hindu. 
660. 

Availahilitv of the Indian Army for 
the <lefenee of Burma. 646. 

British Indians kidnapped by the 
tribes on the North-West Fx:ontier 
Province. 2-480. 

British troops going to hill stations. 
: 2467. 

Consultation of the Indian Legista­
tivp Assembly on important 
matters coming before the League 
of N ntions. 842. 

ASAF ALI, MR. M.-conta. 

Question (Supplemental")') re-colltd. 
Expenditure>" on troops and officers 

in the Budget Estimate on Defence 
Services. 2723, 2724. 

Hill stations where British troops 
go in summe,·. 2465. 

Holding of meetings a.nd flying of 
the national flag in contonment 
areas. 2740. 

Inauguration of the Federation. 18. 

Inoan troops serving outside 
British India. 2721, 2722. 

Indianisation of higher posts in the 
Government of Indla Departments. 
2460. 

Interes t accumulated ou Postal 
Savings Bank and cash certificates 
deposits belonging to Muslims. 
3104. 

New stipulations for incorporation 
in the Instrument of Accession. 
846. 

Non-employment of Indians as /lub­
Didsional Officers in the 4-rmy. 
668. 

Permanent Ioeation of certain ofiices 
in New Delhi. 3095. 

Protection of the life and property 
of Incians in Shangbai. 2736. 

Publication of the report of the 
British expert on broadcasting in 
India. 2813, 2814. 

Reforms for Ajmro.·-Mermara. 2463. 
R~lease of political prisoners of 

Delhi. 2997. 
Rp.patriation of prisoners from the 

Andamans. 3002. 
Rp.~entment amongst Indians and 

Muslims against Lbe report of the 
Roynl Oommisioll on Palestine. 
920. 

Rp.tention of British troops for 
internal seeurily purposes. .921. 

Rpvision of Government's policy in 
the North-West Fronti,r.' "062, 
663. 

Rules for ,I""tions to tl1' InCian 
Legislative AssembJy from the 
United Provinces. 834. 
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ASAF ALI, MR. M.-contc!. 
Question (Supplementary) re-c.oncld. 

Scheme regard tng the Indian Arm), 
Corps of Cle1·ks. 24B5. 

Sepanltion allowance allowed to 
British soldiers. 2472. 

Situation on the Frontier. 649, 650, 
65l. 

Terms of settlement offered to the 
Wnziristan tribes. 24.1)6, 2457. 

Resolution re-

Economies in the Central GOVC1'll~ 
ment expenditure. 1097, 109B, 
1099, nOD, 1106-10, 1120. 

Ind.ia's withdrawal from the Mem­
bership of the League of Nations. 
10S7. 

ASGHAR ALI, SHEIKH­

Oath of office. 1999. 

ASHWORTH GOMMITTEE-
Question ,.e l'Cport of the -~ about 

actmmistrative ann judicial reforms 
in Ajmer-Mel'wal·a. 2464. 

ASIATIO(S)-
Question f'B position regarding mixed 

mftl'l'illnrYCs and possession of land by 
-- i.1l South AfriCA. 992. 

ASIATIC DO"llCILE­
See tf Domicile". 

ASSAM-

Question rc--

Certain stnff jJl the O.mcks of thp 
Comptroller, Shillong, and Deputy 
Corupuoller, --, 504-U5 

Coal mines in --. 2577·7B. 

Existence of compulsory Or fOTc".d 
labouT in --. 2049-50,.2490-91. 

Income-tax realised from -- and 
1,he manngillg firms of tea estates 

ASSAM, GOVERNMENT OF-

Agreements between the Reserve Bank 
of India and the Governments of 
Madras, the Punjab, Sind, -- and 
the United Provinces, laid on the 
table. 90-109. 

ASSAULT(S)-
Motion for adjo1ll'nment f'e­

Indiscriminate -- and outrages 
made by Rritish soldiers at 
Dagshai. 2670. 

Question re-
-- of an Indian Government ser­

vant in the Vizagapatam pod. 
2644A5. 

ASSEMBLY CHAMBERr­
QueRtion f'C--

Plll'chase of the Gl'nnd Hotel for 
Federal -- in Simla. 3177. 

ASSENT-
Governor General's -- to Bills. 89. 

ASSISTANT AERODROME OFFI­
CER(SJ-
See tl Aerodrome Officer{s)". 

ASSISTANT INSPECTOR(S)­
Question rtr-

Applications invited for the post of 
-- in the Watch and Ward De­
pnrlment of the East Iniliar: 
Railway. 1B08. 

ASSISTA_,',T MAN"AGERr­

See C( Manager(s) ". 

ASSISTA..."fT l\IISTRY(IES)_ 
See" Mistry(ies) ". 

ASSISTANT SECRET.AR.Y(IES)­
Question r~ 

Posts of Deputy Secretary (Revi­
sion) and -- in the Defence Dc­
pnrlment. 1650. 

ASSISTANT SIGNAL ENGINEERr­
See rr RignaJ Engineeer". 

in Calantta. 30B6·!l7. 

Labourers in the Dighoi oiIfields 
--. 257B. 

in ASSISTANT STATION :r.1ASTER(S)­
See It Station Master{s) ", 

ASSAl\[ BENGAL RAILWAY­
Sec tl Railway(s) fl. 

ASSISTANT SUPERINTEND. 
ENT(S)-
See rt Superintendent(s) ". 
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A~~M~~L~U:l~::INTEN'DENr Ql!' A~~!~!I~~IES)-
See It Superintendent of Archaeology". __ cbmpetcnt to take cognizanco 

ASSISTANT TRAFFIC SUPEIUN- and inllict certain pnnisbments on 
T ENDENT (S) - railways. 2136. 
See fC Traffic Superintendent(s) n. -- for classifying certain staff on 

ASSOCIATION(S)- i~:i6~~~~:'i~i"u~~way as in-
Election of a member to the qovcrn-

ing body of the Indian Reaea.reh AVIATION-
Fund __ . 694. Question re training of Indians in 

Motion ttl election of a member to the 
Indian Research Fund --. 3Go. 

Question re--
Acknowledgment of communications 

from --, commercial bodies, .!tc., 
by tbe Railway Board and Ad­
ministrations. 2664, 2665~6r, 
1887. 

Communication of official documents, 
etc., to service unions or --, e"t. 
1887-88, 2664-65, 2666. 

Grant of free railway passes to com­
munal bodies or --, 1803. 

ASSOCIATION, ANGLO-INDIAN 
AND DOMICILED EUROPEAN­
Sec 'I Anglo-Indian and Domiciled 

European Association". 

ATTACHE CASE(S)-
Question TO -- aftJ.'ried free of 

charge by firliit and seeond cia::5 
passengers on the East Inaian Rail­
way. 585. 

ATTACHED OFFICE(S)-
Question re examination for recruit­

ment of clerks iu the Gove:rnment of 
India Secretariat and --. 52-53. 

AUDIT-

Question re rights and privileges nf 
those in service after the s~para­

non of Railway Accounts and --. 
77-78, 1072. 

AUDIT DEPARTMENT-

Question f'C Officers recruited by the 
Assam Benl?al Railway in the --. 
1319-20, 3021. 

AUDIT OFFICE(Sl-
Question 'f6 insufficient representation 

of Sikhs in the Posts and Telegraphs 
-. 57-63. , 

COlIUllercial --, etc. 3116-17. 
AYYANGAR, MR. M. ANANTHASA­

YANAM-
Demand for Exccss Grant for 1935-36 

in xespec.t of -- Executive Cuun­
cil. 3230. 

Indian companies (Amendme:ut) RiU­
Motions to consider and to ""pfer to 

Select Committee. 543-44. 
Indian Mines (Amendment) Bill­

Consideration of clauses. 3054-55. 
Indian N aturalisntion (Amendment) 

Bill-
Motions to consider and to cll.'culoi.a. 

633-35. 
Insurance Bill-

Motion to consider. 1250. 
Consideration of-

Clause 2, 1263, 1273-74, 2871. 
Clause 3. 1290, 1330, 1333, 133,. 

1~'~6, 1340-42, 1349. 
New clause 3-A. 1353-54. 
Clause 4. 1358. 
Clause 5. 1367-68. 
Clause 6. 1686·88, 1737-41. 
Clause 12. 1966-71. 
Clause 14. 1977. 
New clauses 26-A., 26-R, 26-C. 

>lIld 26-D. 2268. 
Clause 27. 1984. 
Clause 28. 2083, 2084. 
Clause 30. 2085. 
Cbuse 31. 5153-54. 
Clause 35. 2282-83, 2354-57. 
New clause 35·A. 2419-20. 
ClauAe 37. 2595, 2603. 
New Clause 38-A. 2610-11. 
Clause 39. 2172. 
Clause 421. 2188-90. 
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AYYANGAR, 11m. M. ANANTILI.SA- AYYANGAlt, JIm. M. ANANTEL.\.SA: 
Y AN.AlII-contd. YANAM-contd. 
Insurance Bill-co,)td. 

Consideration of-contd. 
New Clause 43-C. 2616-17. 
Clause 56. 2692. 
Clause 57. 2696. 
Clause 70. 2703. 
Clause 86. 271a.13, 27H, 2764. 
Clause 88. 2767. 
Clause 89. 2768. 
Clause 91. 2754, 2755. 
Clause 92. 2750. 
New clause 974. 2757, 2758. 
New clause 100-A. 2769, 2770. 
Clause 101. 2777, 2785. 
New clause 102-A. 2787-88. 
First Scbedule. 2881, 2883, 

2884, 2887. 
Third Schedule. 2894-95, 2901, 

2904, 2906, ~907. 

Fourth Schedule. 2911. 
Moslem Personal Law (Shenat) Appli­

cation Bill-
Consideration of clauses. 1834-35. 

Motion for Adjournment re­
Appointment of Mr. S. P . Chambers 

from Englund as Chief c...;Olhlllis­

sioDm' of Income-tax. 3158. 
Indian interests at Zanzibar_ 404, 

405, 406. 
Point of order raised by -- thnt 

iirstly the Manoeuvres Field Firing 
and Artillery Practice Bill is out­
side the. oompetence of this J.egisla­
ture inasmuch as its subject-matter 
must be related to compulsor} 
acquisition of land, a subjeet in­
cluded in the Provincial Est and 
secondly, because prior sanction f)I 
the Gover.nor GeneLal tl) the BilJ 
was not obta;ned afresh under the 
new Government of India Act, 1935 
3125-28. 

Question re-
Effect on Indian trade due to hosti­

lities between China and ,Japan. 
2382-83. 

Effect on Indian trade due 'to -unset­
tled conditions in the" Medtter­
ranean. 2382. 

L453LA.D 

Question re-contd. 
Expenuiture on troops and officer:: 

shown in the Budget estimatt? Oll 

Defence Services. 2733-24. 
lroprovement in facilities for the 

marketing of agricultural produce 
tram rural areas, 2313-1.4,. 

Indian troops serving outside 
British India. 2721-22. 

Indians in Shanghai.. 2239-40. 

Insult to national ilAg by Britisb 
soldiers. 2241. 

Military training to and arming of 
civil populntion near tribaJ area 
2240. 

Recruitment of Indian laboUl"ers to 
Ceylon. 2312-13. 

Strength of troops sent to ilung 
kong from India. 2240. 

System of marking and resenTatiolJ 
of seats in intermediate .. uHl third 
classes on the East Indian Ruil­
way. 67. 

Question (Supplementary) re­
Andamans hunger-strike. 48. 
Attending of a public enterto.m­

ment by the Senior Superinten­
dent of Police. Delhi. 431, 4B~. 

Debarring India from exporting 
sugar except to Burma. 14. 

Indians and Europeans in Shllughai. 
1397. 

lnvestiCTntion into the Minor Indust­
nes, 1:1 1561. 

Leasing out of plots _of laud to stoDe 
merchants for stacking purpOSI;!l"; 
outside Dbaura Station on the 
Great Indian Peninsula Railway. 
15. 

Maintenance of adequate Indian 
shipping. 2377. 

Modiflcation of the Standing 
Orders and Rules of th", IndiatJ 
Legislative Assembly. 1083. 

New Stipulat:ons for incorpOl.'a.noD 
in the instrument of At}CIJ$::iJOll_ 

846. 

D 
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AYYANGAR, ~1R. M. ANANTH.l.S.\'j A.ZHAR ALI, MR. MUHAMlIAO-
Y AN Al\I-concld. contd. 
Question (Supplementary) re-c(mtd Motion f01" Adjournment nr-

O.ffi.cinl members from the Prol{jnl!f!<' Appointmont of a non-Indian uS 
nominated to the Indian Leglsiu- .liiCOllOID.G Adviser to the Govern· 
tlve Assembly. 1570. ment of India. 3250-51. 

PreferenC'e accorded to the relatlv~;- Appointment of Mr. S. P. Gb.ambcIs 
of rnilway employees LQI apTlo:l~t from England as Chief CUUUUJJ-

lOcnt in the railway serVIce", 5~b sioner of Incorue·tax. 3161. 
Proposal to increase -railwa.\ Mr. liuclie's Enquiry Report into 

fregbts.591. the Bengal NagpUr Hailw"y 
Proposal to stop tne worKing oj 

thp Cocanada Kotipalli Rail· 
way. 2121. 

Protection to the glass 1nflUS1.ry 
1565, 1566. 

Recruitment of an Electrica! En­
gineer on the Madras and· ~unth­
ern Mabrattn. Railway. 855. 

Recruibnent to the post of Finan· 
cial Adviser-to the Defenco ne­
pru:tment. 421. 

Reservation of coastal trado for 
Indian ships. 850. 

Suga l' factories closed alter the In­

crease of excise duty. 100'* 
Resolntion re amendments to the 

Tnniml Legislative Rules. 37S-7H. 
452. 

RuIR<:J and Regulations continuance 
Bill-
Motion to consider. 548-49, 554. 

AZIIA.R ALI, MR. MUHAMMAD-­
Control .of Coast.l T.aiIlc of Iudi. 

BilI-
Motion to refer to Select Com· 

mittee. 1043-4.5, 1046. 
Indian Mines (Amendment) Bill­

Conside;ration of cla.uses. 30;:50. 
Indian Soeuri!ies (Amendmen!) Bill-­

Motion to consider- 2935, 2$38. 
Insurance Bill-

Consi.deration of­
Clause 2. 1278. 
Clause 6. 1733. 

J Clanse 26. 2253. 
Moslem Personal Law (Shariat) Appli. 

cation Bill-
MotiOJl to consider. 1828.,.,....... 
Consideration of clauses. 1841. 

affairs. 612. 
t! Muslim Intesta.te Successiall ~ill-­

Mot:on to refBr to Select GomlllitLce. 
1.425. 

Question 1'8-
Acknowledgmcllt of communi.entions 

from Association, commercisJ 
bodies, etc., by the Railway BO:l.J"d 
and Administrations. 2664. 

Applicability of Fundamental R,lle, 
24 n.nd 90 '0 nOD-gazetted ,taU' on 
State Railways. 2l42-43. 

Applications for alteration (If C1Dte 
of birth on the East India.n Rnil· 
way. 2138. 

Authority competent to bake cog­
nizance and inflict certain punish­
ments ou railways. 2136· 

Authori ty for classifying certain 
staff on the Kalka-Simla Railway 
as inferior staff. 2141-42. 

Classification of the, staff in the 
'Railway Boatd. 2663. 

Clerks in the establishment. ::>cctinn 
of the Divisional Superintend­
ent'. Offioe, Lucknow. 2143-44 
3190. 

Communication of official- dop,u· 
menta, etc., to Service Unions 1)1 

Associations, etc. 2664-65. 
Delay in enforcing Sanitary Rules 

in Aindri near Simla. I1IS-Hl 
Distribution of Coronnt,ion MpdnlF 

on Railways. 2140. 
Embezzlement in the Lah01'e Ct'ntral 

Tele/l"rnph Office. 2039-40. 
Enquiry clerks all the North-We.t. 

ern Railway· 2665. 
Grade to grade advan~ement of noD­

gazetted staii on State Railway-
2143. 
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AZHAR ALI, MR. MURAMM:.ill­
contd. 

Question rc-contd. 
Joining of Railway Uni(ms aml 

Federations by Railway em· 
ployees. 2135-36. 

Non-payment of ~rtain allowanecE 
to temporary guards in th-e Uelhl 
Division of the Nortb-We~tern 
Railway. 21a7. . 

Penalties referred to· in Rulo:! oi 
the RuJe$ reguJating didc]pl ir.t: 
au4 ri~Jlt~ of n.rJfl~al of Uf}\1~a",ct 
ted :Railway Servants. , 3136. 

.Po1i~y of not--giving re!a'ospectivE 
effect to nny measure. 2602-63. 

ProCeOul'e for detailing non-gazetted 
staff for training for promotions 
on the North-Western R!3.ilway. 
2l43. 

'Punishments ini1icted On UllZf!ttec 
Officecs on State Rail ways, 2137 

Qualifications- and pay of. clci:..ieai 
and tcc.hnicf.li !:itaff appointed on 
Railways. 2138-40. 

RetirelJl~nt of sup~rannu.a~,uJ uun­
~azctted sta.ff on St-ate RajJw,f\JS 
2136-37. 

Rules cmpowf'l,'jn.cz: tbe R:lj!wP"'9 
BORrd and Ad,minisi.rutions ;. 
modify, amend or annul their 
ol'der~. 26G5. 

Utilisnlinn of serviceS' of an 
Assistan,t Station Maste.r in 60n· 

.Demion with tieket fraud caseE 
at Moradabad. 2135.! 

Waittng room charges levied ~y 
Messrs. G. F. Kellner and Com· 
pany, refreshment room 
contractors on the East Indian 
Railway. 2137.38. 

Question (Supplementary) ,._ 
Attending of a Public enteriaimnent 

by the Scn.ior S.uperintendent of 
Police, Delhi. 432. 

Broadcasting stat';ons in Tndia. ~24{) 
B-roailoasting Eltations. trainiug' 01 

In'diam:: in Broadcasttn~ and 
manufacture rtf radio s;lt.t.; 1'll 
India. etc. 1460. 

L453LAD 

AZHAn ALI, l\1R. MUHAMMAD­
concld. 
Question (Supplementary) re-<'.ntd. 

Employment of Mr. J. Rowlatt, • 
Parliamentary COllnsel, to reviSt! 
t~r;ms Qn which States are to- JlIID 

the Federation. 9;t6. 
Evictioll of Muhammad Ali, an 

IndilUi .. trader, from Abyssinia. 
501. 

FUllctions, 6f the Railwav L\uvisory 
Committees. 2370. -

Junior Gi:vi.\ians brougb.t in the 
Finance Department for training 
puri>tises. 5OV. 

)4artial Law priso-ners of the Ga:rh­
wali Regiment. 417. 

Misuse of Drst class passes issued to 
ce.rtain private gentlemen. 28. 

Money of Scheduled Bank,., kO..l>t 
bv the Reserve Bank of India 
503. 

Nomination of Official Members 
from the Provill(~es to the luuian 
Legislative Assembly. 600, 

Publioation of Notifications r~;lJ"d· 
ing titles in the Gazelt" of LDdia. 
1885. 

Railway re'Vennes. 580. 
Refusal of the Agent. East Indian 

Railway, to receiYe de:put.u-twn!S 
from the East Ill,diull 1lI,t'!wll.v­
men's U.p.iOD. Lucbow. lO:.U. 

Relationship between the u.ove.rnoI 
GenOl·al in Conneil and ~he Pro­
v:inc,inl Governments. 10. 

Rep~triat~on of prisoneq; from 
the Aridamans. 3002. 

Uncovered J11af:fo~ at the Amb;ul' 
Cantonment Rail~y -St:rtion. 27. 

Withholding of a telegl'uIn fcnt tG 
tl1e Students Conference by Mr. 
S. Satyamurti. 1242. 

Resolution re-
Amendments to the . Indian J.Jegisla­

tive Rules. 381-82. 
Appointment of qualified Indiar 

cadets by British Navigat:ior: 
OOlllpanie.· 1505-06. 

Rules and Regulations continuance 
Bill-
Motion LJ) eonsifler. '548. 
Motion to pass. 557-5S. 

D2 
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BABINA­
Question f"B-

iB 

Explosion of a bomb at -- in 
JUansi District. 940, 2057-53. 

MiEt"'J Man(EuVTes or artillery 
practIce near village ill 
Jhaosi District. 1147-48. 

BADEN-POWELL, iLORD-
Question f'e alleged remarks by 

against Indians. 747-48. 

llAHADUR SHAH, EX-EMPEROR-:-
Question f'6 construction of 

lenm over the graves of 
and e.z-Empress Zinat 
933-34. 

a mausop 

the -­
Mahal. 

BAJORIA, BABU BAIJNATH­
Control of Coastal Traffic of India 

Bill-
Mot'on to refer to Select Committee. 

1022. 

BAJORIA, BABU BAIJNATtf-.·o,.ta. 
Question re--cqJltd. 

Aequ':'sition of a building in Purani 
Mandi, Ajmer, to provide a liquor 
shop on rent. 79. 

Attacks on Indians in the book 
U Land of the Lingaro" by Arthur 
Miles. 2206. 

Detention of Ford Buses by French 
Auth()ritieB at OhandernagoTIiI. 
2237-39. 

Question (Supplementary) re­

Meat nlJowed to soldiers and cattle 
killed for the purpose. 2472. 

Municipal elect:ons in Ajmer. 2219, 
2220. 

Recruitment of Biharis as ()fiiccrs 
and soldiers in the army. 223J. 

Sugar factories closed after ilie 
increase of excise duty. 1001:. 

Resolution 1'8 regulation of production 
and marketing of sugar. 2530-32. 

BAJPAI, SIR GIRJA SHANKAR-
Indian Mines (Amendment) Bill- Destructive Insects and Pests (Amend-

Motion to Tefer to Select Commit- ment) B:Il-
tee. 1600. Motion for leave to introduce. 2053. 

Insurance Bill- Import of Drugs BiU-
Consideration of- Motion to refer to Select CommitleG. 

Clause 2. 1270, 1284. 3211, 3213-14. 
Clause 3. 1339, 134:0. Motion f'6 ejection of a member to the 
Clause 4. 1356. Central Advisory Board of Henllh. 

1942. 
Clause 5. 1368. Oath of Ollice. 1139. 
Clause. 6. 1727. 1730, 1749. Pntna University (Amendment) Bill-
Clause 26. 2253-54, 2261. Motion for leave to introduce-. 
New clauses 26A, 26B, 26C, an1 2497. 

26D. 2271. Motion to consider. 3065-66, 306S-
Clause 35. 2279-80, 2320, 23~i, 69. 

2351-54. Motion to consider, withdra'\"D. 
Clause 36. 2436, 2437-39, 24.40, 3120, 

2441, 2444, 2446, 2451, 24.3:;- B.A.JRI QUARRIES-
53. 

Clause 37. 2582-83. 
Clause 3SA. 2613. 
Clause 86. 2714. 

Heading of Part IV. 2710. 

Question re-
Abolition or reduction of stamp duty 

on inland bills of exchange. 231~~ 
U. 

Question 1"8 -- in the New Dclhl 
Cantonment. 1580. 

BAKHLE AND HANDS, :MESSRS.­
Question 1'8 supersession of -- and 

importing of a certain officer in the 
Home Department. 414-15. 

BALANCE OF TRADE-­
See II Trade(s) ". 
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BALLIA- BA.."ERJEA, DR. P. N.-confd. 
Question rc public latrine on the --

Station of the Bengal and NOl'ill 1nsur~mce BiJI---contd. 
Western Railway. 2363. Consideration of-conta. 

BALUCllISTAN- Clause 5. 1361. . 
Question !'e- Clause 6. 1369, 137Q, 1372, 172<1, 

Scholarships awarded to the red- 1728, 1744, 1750-51. 
dents of __ . 3007-08. Clause 10. 1761, 1762. 

Sm ti f d ll' . Clause 21. 1980. 
300~.g a a egree co ege m --. Clause 26. 2247, 2254-56. 

BAN- Clause 27. 1984, 19?5, 206S-69, 
2071, 2079. 

Question re- Clause 35. 2317, 2329. 
-- on confh'mation of postal clc!.'k& 

in the BomQ.ay Circle. 57. New clause 3511.. 2419. 
-_ on Dr. Har Dayal against his Ne\v clause 36. 2425, 2426-21, 

return to India. 2993-95, 29VB- 2429. 
99, 3005-06, 3008-09. Clause 37. 2587, 2597, 2598. 

-- on the entry of British mig- Clanse 75. 2706-07. 
sionaries into Abyssinia. 44l. Clause 86. 2711, 2764, 2765. 

-- 011 the pnblieation of new&- Clause 87. 2n7, 2TI9-20. 
papers in certain cantonmeuts. Clause 88. 2766. 
439, 1427, 1645-46. Third Schedule. 2904.. 

Contribution entitled II P..rOfessOl' 
Khankhoje in exile-Lift the Fourth Schedule. 2909. 
-- U published in the Hitavall. Motion for Adjommoent re-
1878-79. Appointment of a non-Inman .. 

Indians outside India Dot perm..ittcu Economic Adviser to the Govern-
to return to Inma. 444. ment of India. 3249-50. 

BANDE .lI{ATARAM- Appointment of lift-. S. P. Chambers 
Motion for adjournment re singin~ irom England as Chief COlll.ID.lS-

of tc __ " by Muslim Members of sianer of Income-tax. 3161. 
the Madras Legislative Assembly. Patna Univ~rsity (Amendment)- Bill-
2491-93. Motion to consider. 3066, 3067. 

BANERJEA, DR. P. N.- . Question.re-
Control of Coastal Traffic of India Employment of persons with qnali-
B~lI- fications in accountancy and 0014-

M · of t Sel ,'C' mercial subjects in the Income-i.a.I 
otlon to r er 0 ee. olllIDlllee. Department. 2311-12. 
1038-40, 1042, 1043, 1047. 

Indian Mines (Amendment) Bill- Grieyanees of the c~erks of the om-. 
Motion to refer to Se!ect Committee. of the Controller of Stores, Ali-

1609. pore, Calcutta. 2311. 
Motion to consider, 3049. Insufficiency of waterways in the 

embankments on certain Enes of 
Cunsid.ralion of clauses. 3052-5J. tbe Eastern Bengal Railway. 

Insurance BiU- 2100-01, 2929. 
Motion to consider. 809, 907-10, Non-stoppage of Punjab express 

944-47. trains at JasiWh Junction. 2651-
Consideration of- 52. 

Clause 2. 1266, 1274. Rel':."t~~~sBa~:29.f India Staff Rogu-

Clause 3. 1350. Shortage of "c" type quarters ill 
___ N_e_,_v_e_la_u_s_e_3_A_. _1_3_54_. ____ -'---__ N_ew Delhi. 2828-29. -
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BANERJEA, DR. P. N .-contd. 

Question re---c-contd. 
Payment of contributions from rail­

way revenues to general revenues. 
3224-25. 

Regulation of product:on and 
marketing of sugar. 2513-15. 

BANGALORE-­

Question "6-

Affairs of the Indian Institute of 
Science, --. 2286, 3095-96. 

Amalgamation of the two Depn rt­
ments of Chemistry in the Inclian 
Institute of Science, --. 28~1-
g2. 

Appointment of Professors of 
Chemistry in the Indian InslilQte 
of Se~enceJ --. 2821. 

Bio-chemical resc81'ches in the Indian 
Institute of Sc:ence, --. 3097· 
9Y. . 

Bio-cbemistry Department of the 
Indian Institute of Science, --'. 
2553. 

Electr(}-Technology Department of 
the Indian Institute of Science, 
-. 3096-97. 

Poor clilibre of P rofessors in ttl! 
Indian Institute of Seience, --. 
~M~~. 

Procedure for appointment of -Pro­
fessors in the Indian Institnte of 
t;cience, --. 2820-21. 

Qualifications of members of tilc 
Governing Body of the Indian 
Institute of Science, --., 255j-
56. 

Recol,D.mendation of the Irvine Com­
mittee given effect to by the IndJJ..ll 
Institute of Science, --. 2831. 

Research nctiv~ties of the Indian 
Institute of Science. --. 2353-
55. 

Researches at the Lndiat;l Institute 
IJI Science, --. 495-97. 

BANGLE INDUSTRY­

See /I Industry(ies) ". 

BANK(S), SCHEDULElD~ 

S66 U Scheduled Bank(s) n. 

\ BANKER(S)-
Question 1"8 indtgenous -- lUld th~il' 

relation with the Reserve Bank of 
India. 1454-55. 

BANKING--

Motion for Adjournment ye -- of 
the Kothapntnm School of Econo­
m~ca and Politioal Scienca. M5. 

BAR(S)-

Question "8 -- for service in ceriam 
departments in Malaya. 1463. 

BARA WATER-

Question ro use of the -- bv the 
.tru1itary at Pe$hawar. 1396, 3184. 

BARAKARKHANA-

Question 7"6 propo~als to construct rail­
way j~cs from Gllya to ~hergnluJ 
8:azarlbagh Road Station to Hazi;U'i­
bagb Town and -- to Ranohi TOWil, 
~379-80. 

BARA.KAKHANA LOOP LINE­

Question TO grievances of passengcrs 
un the -- of the East Indian RaLl­
way. '16. 

BAREILLY­

Question re-
Absence of sheds on certain plat­

torrns at --. 840. 
Decision of Almora mcome-ta.l: 

{'Ases at -- or Budeon. 1 Til3, 
3187. 

Fare chal"ged from -- to Kalh­
godam. 863-64. 

Removal of a. tri-colour Hag by 
Hritish soldiers frum It car at 
Barei:ly staton. 2995-97. 

BARRACK(S)-
tjuestioll re air-condition'ng of 

for British so'diers. 1867-68. 

BATA COl\IPANY-

({uestio~~ 're estab:isluneut of a raclory 
oy the -- in Rata Nagar nt!ar 
Calcutta. 769-70. 

BATA NAGAR~ 

(.iuestion 1"6 establishment of a factory 
by the ,Btlta Company in -- ncar 
Caleutt.. 769-70. 
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BATH(S)-
Quest:oll r-e absence of -- or latrine 

n.,...-1I ngelUen t jn the intermediate 
clas$ waiting room at Kiul, 179:5. 

BATTALION (S)-
Question ro -- o£ the Kumaon 

It.gilnent. 1377-78. 

BATTALION KUMAONIES-
Question "0 first -- statjoned at 

.fLongkong> and Kumnonies in the 
BlITma Militat·y Police Regimeuts. 
1402-0B. 

BAY OF BENGAL-. 
c.J.ue~tion ro fisl1il1g - on the 

Japanese Trawlers. 76. 

BAZAR(S)-

- by 

Question TB reduction of certain taxes 
JJl the Jutogh Cantonment 
223l. 

BAZAR ,COMMITTEE(S)­
~ Question re--

. Delegatiou of certain powers to -­
- in Cantonments. 1642-44. 

Giving of powers and 'Tesponsibilit1t~.'i 
to -- in Cantonments. 2991-02. 

BENARES­
Q,uestion re-

Alternative routes between -- and 

BENARER CANTONMENT-conla. 

Question re-ror~ld. 

Contract for parking of ekkas au;'" 
side the -- Railway Statioa. 
1295-97. 

Cro5Sing of railway line by porters 
t. king mail bags at tbe -- Rall­
way S Lation. 1224. 

Denial of faeiEty to holders of 
intermediate class return tickets 
to travel to Ka1.:a from -­
ei ther via Delhi or via Saharan­
pur. 584. 

Grievances of owners of ekkas and 
tollgas at Lucknow Junction and 
-- Station. 2638-39. 

Tickets for the Bengal and North 
Westero Railway platform at the 
-- Railway Station; 54-55. 

BENGAr;c...., 

Quest:on re-
Non-enrolment of members of the 

Trade Union, Lucknow, residing 
in Bihar and --, as voters in 
the Labour Trade Union Consti~ 
tucncies. 1080. 

Women debarred from employment 
underground in coal mines in 
Bihar and --. 769. 

BENGAL AND NORTH WESTERN 
RAILWAY-

tit.ations above Allahabad on the See U Railway (5) ". 
East Indian Railway. 54. 

Break of journey between __ aLa i BENGAL, GOVERNMENT OF-

~;ckno\V on the Loop Line. lOl:il · I A~fe~nedi~ b=e~~e t~~S~;g_~;.nk 

Diversion of certain trains to enable BENGAL NAGPUR RAILWAY­
them to touch -- and Allahabad. 
582-83. 

Grant to the Lady Dufferin Hospital, 
--, and administration of the­
Lady DufferiD Fund. 770-71. 

Late delivt'ry of letters, etc., in --. 
1480. 

Re-l1aming of certain Post Offices 
in --. 1716-17. 

BENARES CANTONMENT­

Quesl:on t'e-

Adjustment of luggage rates between 
-- and Allahabad on the East 
Indian Railway. 2621-22. 

See (C Railway(s) ". 

BENGAL PROVINCIAL RAILWAY-

See rc Railway (s) ". 

BERARI-
Question ",8 communication chorda 

fitted in the cornpnrtments of trains 
running between Bhagnlpur and 
-- on the Bengal and Nor~h 
We.tern Railway. 837-38. 

BETEL LEA VES-
Question 1"8 freight on -- on_ the 

South Indian Railway. 1799. 
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BEZARODA- BIHAR-contd. 
Question re construction of an OVC!­

br:dge between -- Station a.r.:d 
Kistna Bridge on the Madras and 
Southern Mahratta Railway. 212:]. 

BHAGALP~ 
Question 1'0-

Communication chords fitted in the 
compartments of trains runnll~"! 
between -- and Bernri on the 
Bengal and North Western Rail­
way. 837-38. 

Ineonvenient timings of trains au 
the loop line of the East IndiRn 
Railway between Kiul and 
Howrah via --. 2914-15. 

BHAGAVAN DAS, DR.-
Resolution f'O economies in the Central 

Government expenditure. 1091-95. 
BHAGCHAND SONI, RAI BARADUR 

SETH-
Insurance Bill-

Motion to consider. 1172-73. 
Quest:OD "8-

Adm:nistration of Ajmer-Merwara. 
2461-62. 

Municipal elections in Ajmer. 2219-
20. 

New rules regarding municipa1 ~lec­
tions in Ajmer. 2220. 

Reforms for A-imer-Merwara. 2461, 
2462-63, 2465. 

Report of the Ashworth Committee 
about administrative and judic:al 
refOi1IlS in Ajmer-Merwa!:l. 
2464. 

BHERA-
Question 1'6 absence of a Telegraph 

Office ill village Hazurpur aud 
derailment of an Engine at -­
Railway Station. 66. 

BHIWANI-
Question 1'e non-acceptance of account'> 

in -- Sarafs Bazar by the Incoma­
tax authoritieB. 509, 2053-54. 

BIHAR-

Question ,-e---col1td. 
Licences granted to vendors OD Rail­

way Stations in --. 1788-94. 
Non-enrolment of mCII)bers of tile 

Trade Union. Lucknow, residing 
in -- and Bengal, as voters ~ 
the Labour Trade Union Constitu­
encies. 1080. 

Overcrowding of trains in-­
durill.g the llJ81'xiage season. 170u-
97. 

Rural Post Offices staI-ted in -_. 
2308-09. 

Superintendents and Inspectol's vf 
Post Offices and Postmasters in 
-. 2824. 

Women debarred from employment 
underground in coal mines in -­
and Bengal. 769. 

BIHAR, GOVERNMENT OF-
Agreements between the Reserve Bank 

of India and the Governments t:f 
--, Or:ssa and the Central Prn­
Vlnces and Bexar, and the Suppi~­
lIlental Agl'eement with the Imperlal 
Bank of India. 772-85. 

BIHAREE(S)­
Quest:on f"e--

Employment of -- irl the Rail­
way Department. 1573. 

Recruitment of -- as officers aild 
.oldiers in the army. 2229-30. 

BIHAR AND ORISSA­
(Juest:on r8-

Clerks and sorters in the-­
Postal Circle. 1475-76. 

Postal staff in the -- Postal 
(Jucle. 1474-75. 

BIHAR BRANCH-
Question re intermediate class waiting 

rooms Pll the -- of the Bengal 
und North Western Railway. 2124:-
25. 

BIHAR, GOVERNMENT OF-
Quest:on "8- See" Government of Bihar". 

Allotment from the Road Fund to 
-- and construction of a bridge BIHTA-
at Delhi. 2567-71. Motion for adjournment re inquil-y 

Income-tax appeals in --. 2036- ~~~~: the -- railway disaster. 
37. 
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.BIHTA-co"td. 
QuesEqn rB-

Names and addresses of the persons 
killed in the -- train disasler. 
1794. 

Railway accident at -- on the 
E.st Inchn Rrulw.y. 30, 858-50, 
1076-79, 1300-01, 1306, 1573-71. 

Selection of A!lahabad as the venue 
for the enquil'Y of tile -- rail­
way disaster. 2656-57. 

BILL(S)-
Agricultural Produce (Grading and 

Marking)-
Assent of Governor General. 89. 

Arbitration (Protocol and Convan­
tion)--
Assent of Governor General. 89. 

Arya Marriage Validaton-­
Assent of Governor General. 90. 

Child Marriage Restraint (Amend· 
ment)--(by Mr. B. Das)­
Motion to continue. !l056. 
Adopted. 1056. 

Child M.niage Restraint (Amend­
ment)--(by Mr. Lalchand Naval­
rai)-
Motion to continue. 1056. 
Adopted. 1056. 

Code of Civil Proeeanre (Amend­
ment)--
Assent of Governor General. 83, 

Code of Civil Procedure (SecODU 
Amendment)--
Assent of Governor General. 89. 

Corle of Civil Procedllre (Third 
Amendment)--
Assent of Governor General. 90. 

Cone of Criminal Procedure (Amen~­
ment)--(Amendment of sectiun 
388)-(Mr. LaJchand Na.valrai)­
Motion to continue. 1055. 
Adopted. 1055. 

Contempt of Courts (Amendment)-­
Assent. of Governor General. 89. 

Control of Coastal Traffic of India-­
R.forred to Select Committee. 1023-

55. 
Re-appointment of Mr. M, Slade to 

the Select Committee. 3119. 

BILL (S)-co"td . 
Criminal Law Amendment-­

Introduced. 1597. 
Dangerous Drug::; (Amendment)-­

Introduced. 694-95. 
Destructive Insects and Pests (Amcnd­

ment)--
Introduced. 2058. 

Durgah Khawaja Sahcb (Amend­
ment)--
Introduced. 2058. 
))folion to consider. 3238. 
Consideration of clauses. 3238-43. 

Fpderal Court-­
Introduced. 366. 
Cnnsidered and passed. 558, 617· 

28. 
Passed by the Connell of Stato. 

2752. 
Hindu . Women's Rights to Pro· 

perty--
Assent of Governor General. 90. 

Import of Drugs­
Introduced. 367. 
Referred to Select Committee. 3211-

14. 
Indian Army (Amendment)-­

Assent of Governor General. 9:), 
Indian Boilexs (Amendment)-­

Assent of Governor General. 89. 
Indian Companies (Amendment)-­

Introduced. 365. 
Motions to consider and to refer to 

Select Committee. 542-44-
Referred to Select Committee. 544, 
Appointment of Mr. F. E. Jrunes to 

the Seloct Committee. 1942. 
Mot:on to extend time for the pre­

sentation of the Report of Seldct 
Committee, adopted. 1942, 2497. 

Presentation of the Report of ilio 
Select Committee. 2929. 

Indian Electricity (Amendment)-­
Assent of Governor General. 89. 

Indian Income-tax (Amendment)-­
Assent of Governor General. 89. 

Indian Lae Cess (Amcndment)-­
Assent of Governor General. 89. 

Indian Limitat,on (Amendment)-­
Assent of Governor General.. 89. 
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BILL(S)-contd. ' BILL (S) -contd. 

Indian Mines (A.mendmcnt)-­
Introduccd. 695. 
Referrcd to Selcct Committee. 1597· 

1614. 
Appointment of Sir Cowa::i.ii 

Jehangir to the Select Committc~. 
1721. 

Presentation of the Report of the 
Select Comm'ttee. 2242. 

Motion to consider. 3039-49. 
Consideration of clauses. 3049-05. 
Passed. 3065. 

. Indian Naturalization (Amendment) 

Introd uced. 367. 
Motions to consider and to circulate. 

626-43. 
Circulated. 643. 

Indian Naval Armament (Amend­
menl)--
Assent of Governor General. 89. 

Ind'an Patents and Designs (Amen 1-
ment)--
Introduced. 695. 
Circulated. 3214-15. 

Indi.m RaiIways (Amendment)-­
Insertion of section 42B­
Introduced. 366. 

Indian Red Cross Society (Amend­
ment)--
A.ssent of Governor GeneraL 90. 

Indian Securities (Amendment)-- 1 
Introducad. 694. 
Considered and passed. 2933-40. 
Passed by the Council of State. 

:D.l9, 
Ind:an Tariff (Amendment)-­

Assent of Governor General. 90. 
Indian 'fariff (Second Anienc1-

ment)--
tnti-oduced. 165a. 
Considered and passed. 2929-33. 
Passed by the Conncil of State. 

3119. 
Indian Tea Cess (Amendment)-­

Assent of Governor General 89. 
Indian Tea Control--. 3119-20. 

Introduced. 3120. 

IusumDce- _ 
Presentation of the Report of the 

Select Committee. 530. 
Motion j,o consider. 785-827, 867-

mS_6g44-60, 961-81, 1158-1207, 

Consideration o£-
Clause 2. 1263-89, 1652-80, 2871-

73. 
Clause 3. 1289-94, 1329-53, 28/4. 
New clause 3A. 1353-55. 
Clause 4. 1356-59, 2874-76. 
Clause 5. 1359-69. 
Clause 6. 1369-76, 1681-96, 1721-

59. 
manse 7. 1759-60, 2907. 
Clause 9. 1760-61. 
Clanse 10. 1761-62. 
Clause 11. 1762-63. 
Clause l,2. 1763-65, 

2912. 
Clause 14. 1976-78. 
Clause 15. 1978-79. 
Clau .. 20. 1979-80. 
Clanse 21. 1980-81. 
Clause 24. 1981. 
Clause 26. 1981.-83, 2242-65. 
New clauses 26A, 26B, 26C and 

26D. 2266-72. 
Clause 27. 1983-97, 2059-82. 
Clause 26. 2082-84. 
Clause 30. 2085-86. 
Clause 31. 2151-55. 
Clause 32. 2155-57. 
Clause 33. 2157-58. 
Clause 84. 2159-60. 
Clause 35. 2272-84, 2316-61, 2412-

13, 2435-36. 
New clause 35A. 2413-20. 
Clause 36. 2436-53. 
New c!ause 36. 2422-35. 
Clause 37. 2453-54, 2578-2600, 

:!674. 
Clause 36. 2607-09. 
New clause 38A. 2609-14, 2675-

85. 
Clause 39. 2160-78. 
New clause 39A. 2179-84. 
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BILL (S)-contd. 

Iusurance--contd. 

Consic1rrntinn nf-Nmtd. 
Clause 41. 2184-87. 
Clause 42. 2187-98. 
Clause 43. 2198-99. 
New clause 43A. 2199-2200. 
New clause 43B. 2614-15. 
New clause 43C. 2616-19. 
Claus. 51. 2619, 2670-74. 
C:ause 53. 2685-89, 2870-71. 
Clause 54. 2689-90. 
Clause 56. 2'690-94. 
Clause 57. 2695-97. 
Clause 58. 2697-98. 
(JIause 59. 2698. 
Clause 60. 2698-2700. 
Clause 61. 2700-01. 
Clause 64. 2702-03. 
Clause 70. 2703-04. 
Clause 71. 2704,.05. 
Clause 73. 2705-06. 
Clause 75. 2706-08. 
Clause 85. 2708. 
Clause 86. 2711-14, 2763-65. 
Clause 87. 2714-18. 
Clause 88. 2718-20, ~765-67. 

Clouse 89. 2767-68. 
Clause 91. 2753-55. 
Clause 92. 2755. 
Clause 93. 2756. 
Clanse 94. 2756-57. 
New clause 97 A. ~757 ~8. 
New clause 99A. 2758-63. 
Clause 100. 2768-69. 
New cl.use 100A. ~769-70, 2869, 

~876-78. 

New <h. use lOOB. 2770-74, 28(:~. 

Clause 101. 2775-86. 
New clause l02.A.. 2787-88. 
New clauses 102B and 102C. 2789-

90. 
C:.use 103. 2788-89. 
New clause 103. 2786-87, 2790-

91. 
New clause 107. 2791-92, 2853· 

U9. 

I BILL(S)-contd. 

Insu1'cmee--collcld. 
Cons~ael'a.tion of-conclil. 

New clause 108. 2792-94. 
First Schedule. 2878-88. 
Third Scbedule. 2889-2907. 
Fourth' Schedule. 2907-12. 
Heading of Part IV. 2709-11. 

Motion to pass. 2943-87. 

Pltssed. 2987. 
Obr;el'vations by Mr. Bhulabhai J. 

Desai regarding an inadvertent 
omission of an amendlllt:llt 
(Amendment No. 42) to tbe -', 
which was on tile Order Paper and 
was no! moved. 2940-42. 

Statement ".8 p~ess of the --. 
1158-59, 1447-48, 2420-22. 

Land Customs (Amcndment)-­
Assent of Governor General. 89. 

Man(l!uvres Field Firing and Artillery' 
Practice-
Appointment of certain Members to 

the Select Committee. 367-68. 

Presentation of the Report of the 
Select Committee. 1997. 

Motion to consider. 3076-79, 31~O-
52, 3197-3204. 

Adopted. 3204. 
See .eso "Ruling(s) by Mr. Pre-

sident (The Honourable Sir 
Abdul' Rahim) ". 

Moslem Personal Law (Silariat) Appli­
caEon--
Presentation of the Report of: the 

Select Committee. 944. 

Motion to consider. 1426-46, 1B19-
31. 

Consideration of clauses. 1831-63, 
1819. 

Motion to pass. 1863-65. 
Passed. 1865. 
Passed hy the Council of State. 

3119. 
Muslim Dissolution of Marriage-­

(Qazi Muhammad .ibmnd KaZUli)-

Alotion to conEnue. 1055. 
Adopted. 1055. 
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BILL(S)-cotltd. BILL(S)-col!cld. 

Muslim Intestate Succession-­
Motion to refer to Select Committte. 

1056-59, 1403-26. 
Adapted. 1426. 

Patna University (ArI;lendment)-­
Introduced. 2497. 
Motion to consider. 3065-76. 
Motio~ to consider withdrawl1. 

3120. 
Point of order raised by Mr. S. 

Satyamurti as to whether Uli~ 
Legislature had power to enact tbe 
-- inasmuch as U Education 7: 

is included in the Provincial List 
3067-76. 

Payment of Wall'es (ArI;lendment)-­
Assent of Governor General. 90. 

Petroleum (Berar Extension)-­
Introduced. 366. 
Considered and passed. 544. 
Passed by tbe Council of Statll. 

2752. 

Prevention of Cruelty to An,imllts 
(Amendment)--(Mr. Govind V. 
Desbmukb)-
Introduced- 3039. 

Quest:on re--
-- before Ceylon State Conncil to 

amend the Vi'lage Comml1,llllit:E; 
Ordinance. 2037. 

-- providing for tbe purchase of 
inte!~st of mOl·tgage~s, etc., in 
ZanZIbar. 2563. 

Circulation of -- for eliciting 
opinions thereon. 1774-75. 

Consultation of all-India organisa­
tions on -- circtilatcd to elicit 
public op'mon. B50-51. 

Introduction of a -- regarding the 
Indian Chartered Ac.countants. 
1314. 

Views of Members of Legislatures 
on -- circulated for eliciting 
public opinion. 11-13. 

RepeaEng-­

Introduced. 1597. 
Repealing and Amending-­

Assent of Governor General. 90. 

Repressive __ La.ws Repealing and 
Amending--
Motion to connnue. 1055. 
Adopted. 1055. 

RuJes and Regulations Continu3neo 

Introduced. 366. 
Considered and passed. 545-5B. 
Passed by the Council of State. 

2752. 

Tl'Rde Disputes (Amendment)-­
Referred to Select Committee. 453-

75, 531-42. 
Unbene.fic:nl Occupation of Lands-­

Question rc :{Jrovisions of the -­
introduced in the South African 
Parliament. 759. 

Workmen's Compensation (.A.mend-
ment)--Amendment of sectious 
2. 3, 5. etc.-
Introduced. 367. 
Heferred to Select Committee. 3204-

11. 

Workmen's Compensation (Amcnd­
lUcnt)--Amendment of section Sf>­
Assent of Governor General. 89. 

BILL(S) OF EXCHANGE-

Question '-6 ahaEtian or reduction of 
stamp duiy on inland --. 2310· 
11. 

BIO-CHEMISTRY DEPARTMENT­
Question 1"6 -- of the Indian Institute 

of ScienceJ Bangalo.l'G. 2553. 

BIRTH, DATE OF-
Question re applications for alteration 

flf -~ on the East Indian Railwuy. 
213B. 

BOARD OF HEALTH-
See If Central Advisory --". 

BOILERS (AMENDMENT) BILL­
See If Ind:'an __ It under II Bill(s) ". 

BOMB(S)-
Question re explosion of a -- at 

Babina in Jbansi District. 940, 2057-
6B. 
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BOMBAY- BOOK P ACKETS-
QuesEon re- QUP~tiOD re prescribing of a limit of 

Diamonds found in the possessior.. of weight for letters and --. 12::!2-
a -- merchant. 2557-58. 23. 

Difference in the detemlinaEon of BOOK STALLS-
Staff in the Ij'oreign Department:;, Question re contracts of __ and 
~fos~O~~~~~tt~~:-~5-. - General European refreshment rooms on the 

Direct recruitment in the higher po<!. North Western Railway. 53-54. 
of the Income-tax Department, BOOKING(S)-
--. 2562. Question re -- of luggage on the 

Interpretation of the word (l jangan 11 East Indian Railway. 2622. 
by the - High Court. 2652- BOOKING CLERKS-
53. 

Latrines of the_ pilgr'..ms campi£g 
ground in --. an6. 

Opposition by the Chief and Finan­
Cial Commissioners for RailW'lVS 
to meet the Indian Mercha~ts 
Chamber, --. 2098. 

Railway fre:ghts on tobacco from 
Huotur to Calcutta and --. 
1558-59. 

Sale of a building of the -- Par! 
Trust. 1305-06, 2667. 

Sale of certain military lands 8ild 
properties in -- City. 935. 

Shadowing by police of Mr. Raja­
gopalacbnrial' on his journey frrJm 
-- to Madras. 436. 

BOMBAY CmCLE-
QueRt:on 7"8 bnn all confirmation of 

postal clerks in the --. 57. 

BOMBAY, GOVERm.IENT OF­
Agreement between the Reserve Bank 

ot India and the - - . 3191-97. 
BOOll.'(S)- ! 

Quest:on re-
Attarks on Indians in the -- .. As 

a Man's Hand Il by Miss Southgate. 
2217. 

Atta~ks on Indians in the -- H Land 
of the Lingam" by Arthur Miles 
2204-06. 

__ and leaflets proscribed by tbe 
Central Government or administra­
tions. 443. 

Proh:biti.on of the importation of the 
__ entitled" White Sabibs in 
India" by Mr. Reginald Reynold.>. 
656-57. 

See fl Clerk(s) JJ . 

BOYLE, MR. J. D.­
Import of Drugs Bill-

Motion to refer to Select Committe& 
3212-13. 

Oath of Offiee. 1545. 

BRAHMAPUTRA BRIDGE-
Question 1'e realisation of excess :Care 

towards the cost of construction of 
the -- on the Assam Bengal Rail­
way. 1085. 

BRANCH POSTMASTE&--­
See It Postmaster (s) ". 

BRAR, CAPTAIN H. B. S.-
Question 1"e enquiry into the cond1Jct 

of -- of the Political Deparlmeut 
of the Government of India. 2393 

BREAK OF JOURNEY-
Question 1'e -- between Benares and 

Lucknow on the Loop Line. 1061-32. 

BRIDGE(S)­
Qup.st:on re-

Absence of a -- on the crossing of 
the Agra-J egner Road and the 
Agra Cantonment Cahin. 180). 

Allotment from the Road Fund to 
Bihar and construction of a -­
at Dabr;' 2567-71. 

Buil<Eng of over- -- on railway 
level crossings. 855-57. 

Construction of an over--­
between Bezaroda Station and 
Kistna -- on the Madras and 
Southern Mohralta Railway. 
2122. 
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BRIDGE (S)-cDntd. 

Question r9--
Over- -- over the level Cl"ossiue' 

north to the Jamalpur Railway 
Station. 78. 

Real isation of excess fare townrds 
the cost of construction of tile 
Brnhmaputua --- on "the .Assam 
Bengal Railway. 1085. 

Tolls charged on I;!le East Indian 
Railway -- on the Kosi between 
Rrunpt.r and Moradabad. a07-
08. . 

Tolls realised on the Sonep<ll:e Rail-
way --. 2641-42. . 

BRITISH ARMY-
8eo II Army". 

BRITISH COLONIES­
Bee rt Colony (ies) ". 

BRITISH EXPERTS­
See U Expert(s) ". 

BRITISH FILM INDUSTRY­
S6e tl Industry(ies) -". 

BRITISH GUIANA­
Question rc-

Adult education for Indians antI 
appointment of an Agent Gen.epal 
in --. 1702-03. 

Indians in -. 1463-64. 
Positions regarding India!l labonr 

in --. 2293-95. 

BRITISH INDU­
Question re--

Exemption from InCQJD.e-Tax allow­
ed on leave allowance and salary 
paid outside --. 502. 

Indian troops serving outside --. 
2721-22. 

Statement of the Income-tax experts 
regarding Income-tax on pensi.:ln5 
earned in --', 7-8. 

BRITISH INDIAN(S)­
See If Indian(s) ", 

BRITISH INDIAN FORCES­
Question r8 North-West Frontier tribes 

engaged in hostilities with the --. 
1014-17. 

BRITISH INDIAN TRADE RE­
TURNS-
See tl RehIrmi". 

BRITISH JOURNALIST­
See U Journalist(s) ". 

BRITISH MISSIONARIES­
See (f Missionnry(ies) n. 

BRIIrISH NAVIGATION 
PANIElS-
See tI Navigation Compa.nies H. 

BRITISH OFFICER(S)­
See Il Office.r(s) IJ. 

BRITISH SECTION-

OOM-

Question 1'S expenditure incurred on 
the -- of the Army in Inrlia. 
IH9. 

BRITISH SHIPPING­
See If Shipping ". 

BRITISH SOLDIERS­
See U Soldier(s) ". 

BRITISH TERRITORY(IES)_ 
Questioll 1"8 levy of a charge on carts 

carrying fu'ewood and agrieulhu:l1 
i~~g~~s from -- to Pondicherry. 

BRITISH TROOPS-
See It rfl'OOp(S) ". 

BROADCASTING­
Question r'e-

_ -- in India. 2008-10. 
__ . - of Indian music. 3111-12. 

Placing of Indian -- under (; 
public corporation. 2006. 

Publication of the report of tbe 
British expert on -- in Ind:.a.. 
2810-14. 

Qualification of the British Expert 
inVlted to study the possibilities 
of development of -- in Indi ... 
1012-13. 

:aecruitment of a News Editor of 
-- and -an Editor of the l'ndian 
List .... r. 1224-27. 

B~ljf..!?OASTING, ,CONTROIlLER 

Ses II Controller of Broadcasting ". I 
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BROADCASTING DEPARTMENT­
Question ,.e officers and staff working 

in the --. 528, 1806-14. 

BROADCASTING EXPANSION 
SCHEME-
Question r6 --. 2047, 2049. 

BROADCASTING STATION(S)­
Question re-

Appointment of a Station Direotor 
for the Peshawar --. 3034-
~5. 

Appointment of Music Directors in 
3081-82. 

-_. in Indi<r. 1238-40. 
-_. , training of Indians in Broad-

casting and manufacture of radIO 
sets ill Iudi.., eto. 1458-61. 

Fixation of wave-lengths of the n2W 
short wave --. 2575-76. 

BUDAON-
Question .,.e decision of Almora income­

tax cnses at BareiUy or 
1703, 3187. 

BUDGET ALLOTMENT-
Question 1"e -- for the AIchreologi­

cal Department. 764. 

BUDGElT ElSTIMATE(S)-
Question ,.e expenditure on troops 

atld officers shown in the -- on 
Defence Services. 2723-24. 

BillLDING(S)-
Question re sale of a -- of the Bom­

bay Port Trust. 1305-06, 2667. 
BULL(S)-

Question "6 -- and cow" distributed 
free hy the Central Agricultural 
Department. 1243. 

BULLOCK(S)-
Question re utilisation of Government 

implements and --, etc., for 
private cultivation by the Agricul­
tural Assistant in the DelhiProvince. 
2823. 

BURMA- -'-1[ 
Motion for Adjournment r6-

Military aid to --. 771-72. 
NOn-exIJOl"t of Indian. sugar abroad 

except to --. 86. 

BURMA-co"td. 
Question re-

Allotment made to -- from the 
depreciation fund of the Indian 
Railways. U10·11. 

Appointment. of a. Trade Commis­
sioner for --, 6-7. 

Appointment of an Agent to look 
after the intercsts of Indians in 

1464. 
Availability of the Indian Army for 

the defence of --. 645-47. 
l)ebaxring India from -exporting 

sugar except to --. 13-14, 1563-
64. 

Design and get up of cUlTcncy notes 
of -- and India. 2029-30. 

Enhanced postage rates between 
India and --. 1210. 

Indian detenus in --. 1139-40. 
Postage rates between -- and 

India. 744-46. 
Press telegram rates, admission of 

news print into India free of duty 
and rates of postage and tele­
grams between -- and India. 
1300, 2043. 

Reduction in the pensions of the 
Princesses of --. 938-40. 

Reduction of postage rates between 
India and --. 989-90. 

Unemployment among Indian 
labourers in --. 2802-03. 

BURMA MILITARY POLICE REGI­
MENTS-
Question re First Battalion Kumaonies 

stationed at Hongkong and Kumao­
nies in the --. 1402-03. 

BURMA RAILWAYS-
888 tf Railwn..y(s) ". 

BUS(ES)­
Question r-c-

Carriage of mails by -- to 
PoonamaUi and surrounding vil­
lages in the Chingleput District. 
2301. 

Detention of Ford -- by French 
A uthorities at Chandernagore. 
2237-39. 
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BUSS, MR. L. C.­
Insurance Bill-

"\ CALCUTTA-Mntd. 
Question re-<;gutd. 

Consideration oi­
Clause 3. 1349, 1351. 
Clause 31. 2154. 
Clause 43. 2198. 
Clause 51. 2672. 

c 
CABIN(S)-

Question ,.e-
Absence of a bridge on the crossing 

of the Agra-J agner Road and 'tbe 
Agra Cantonment --. 1800. 

Hours of work of cabinmen in cer­
tain -- on tb. Great Indian 
Peninsula Railway. 1328. 

CABINET (S)-

Motion for Adjournment f'e . inadequ­
atp. representation of Mussalmans in 
certain Provincial --. 611. 

CABlWUN(EN)-
Question re-

Hours of work of -- in certain 
cahins on the Great Indian Penin­
sula Railway. 1328. 

Supply of free uniforms to --' on 
the Great Indian PeniIl8ula Rail­
way. 1326. 

CADET(S)-

Question re-
EmploYment of cr Dufferin" __ . 

32-34. 
Inadequate employment of U Duffer­

ill" --. 1554-55. 
Practical training of the EngineeriD~ 
-- of the U Dufferin 11. 1784-85. 

Resolution r6 appointment of qua]i.fipQ 
Indian -- by British Naviltation 
Companies. 1131-37, 1490-1538. 

CALCUTl'A­

Question 1'6-

Arra.ngement for expediting tran­
shipment of hides and skins frOID 

certnin places to --. 69. 
Cut on allowances of the Railwav 

Staff at Howrah and --. 213U, 

Delays and jnteITIlptions in telegraph 
Sel'Vlces from and to --. 743-
44. 

Despatch of Irides from Lohardaga 
to, -- by lorries. 69. 

Difference ill the detClrminatioll of 
staff in the Foreign Departments 
of the -- and Bombay' General 
Post Office.. 1484-85. 

Estnblishment of a Factory by tho 
Bnta Company in Bnta Nagar near 
-. 769. 

Grievances of the clerks of the office 
of the Controller of Stores, Ali. 
pore, --. 2311. 

Income-tax realised from Assam and 
the managing firms of the estates 
in --. 3086-87. 

u."regularities in the money order 
department of the -- General 
Post Office. 1485. 

Levy of income-tax from the stnft 
P01ployed in the Antrlo-Indian and 
domiciled European Association, 

75. 
Purchase and sale of Government 

Aecuritie. at --. 2035-36. 
Railw.y fre:ghts on tobacco from 

OlintuT to -- and Bombay. 
1558-59, 

Rutes charged fo.r hides from 
Allahabad and Cawnpore to --. 
6H-69. 

Rotation of clerks in the Central 
Telegraph Office, --, 2025. 

Sanction of adequate staff for the 
Foreig'll Department of the 
General Post OJllce. 1486. 

CAMPING GROUND-

Question t'P. latrines of the pilgrims 
-- in Bombay. 3116. 

CANAL(S)-

Question re cutting- of 8, -- througb 
the Isthmus of Kral. 916-17. 

CANDIDATE (S)-

Question re discharge of postal -
after re-euminntion in the Madras 
post.1 circle. 1231-32, 3182-84. 
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CANTONMENT(S)-
Motion for adjournment f'e erection of 

an abattoir in the Lahore --. 1158. 

Question re-
Adjustment of luggage rates between 

Bcnul'cs -- and Allahabad on 
tbe East Indian Railway. 2521-
22. 

Appointment of civilian EXMutive 
o flicers in -- and fee charged 
bv the doetor of the -- Hos. 
p'ital at Dagsbai :from milkmen 
and hawkers of foodstuffs, 247]. 

Ba,iri Quarries in the New Delhi--
1580. -

Bml Oll the publication of newspapel'& 
in cerlain --. 439. l247. 1645-
46. 

Civilian Executive Officers in --. 
2467-70. 

Classi6catioll of the Peshawar --. 
678. 

Orossing of railway line by port-ers 
taking mail bags at tb~ Benarcs 
-- R-ailway Station. 1224. 

Denth of one Kapul'in, sweepm:, em­
ployed in the Mountain "Artillery 
'l'l'uining Centre at the .A.mbala 
--. 2220, 2669. 

Dt'lcg'fltion of certain powers to 

CANTONMENT (S )-confa. 
Question f'e-contd. 

Occupation of Government quarters 
in the Lansdowne -- by a re­
tired military oilleer. 1617. 

Orders for not showing certain crops 
in the Kohat --. 1630-31. 

Payments for cutting of teees in the 
Almora --. 1886, 24JJ.. 

Prohibition of Congress election 
meetings and flying of national 
flags in the Lansdowne --. 
2740-42. 

Pl'oposal to increase the water-tax 
in the J utogh -- and inspection 
of Simla Hill --. 2231-32, 
2069. 

Proposed sale of certain areas in 
the Karachi --. 680. 

Proposed slaugbter house in the 
LallO!e --. 1390-92, 1393-95. 

Reduction of eertain taxes in the 
Jul.ogh -- Bazar. 2231. 

Relief of lax-paye,.. of Sabathu 
-- and overseer of the Kasanli 
--' Board. 2232. 

'rickets for the Bougal sud North 
W .. tern Railwa.y platform at the 
BenRl'eS -- Railway Station. 
54-55. 

Uneovercd platforlllil at the Ambala 
-- Railway Station. 26-27. 

l;r.ar Committees in --. 1642- CANTONMENT AREA(S)­
Question r{J holding of meetings and 

flying of the national flags in --
2739-40. 

Et'ection of nn abattoir in the LahOl'Po 
-. 1149-50, 1248. 

Giving of powers alld responsibUi­
tip.s to Bazaar Committees in - - . 
2001-92. 

CANTONMENT AUTHORITY(IES)­
Question re circulaT re policy to be fol­

lowed by -- in their dealings with 
GJ"fllJt of a piece of land to a private Pl'ovincial Governments. 940. 

/Zenllrroan or fum in the Ambnln CANTONMENT BOARD(S)-
--. 1629, 2410-11. 

Grievances of OWDers of ekkas and 
f(}lIl1a~ at Lucknow Junction and 
l1P1JareS -- Station, 2638-39. 

Income and expenditure of the 
Almora --. 1886, 3038. 

Land acquired by the military autho­
rities in and around the Rahat --. 
1630. 

L453LAD 

Questiol1 re-
Appointment of Executive 

in the --. 6~9-71 . 
Officers 

He-Nomination of the same Muslim 
Member to the Peshawar --. 
678-79. 

R~lief of tax-payers of Sabatlro 
Cantonment and overseer of the 
KRsanli --. 2232. 

" 
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CANTON,MENT BOARD(S)-conld. 

Question re-contd. 

Re-no~n~tion of ' We. same Muslim 
Member 'to tho Peshawar --. 
2926. 

C.lti'l:rO'N<iI1ENT HOSPITAL(S)­

SSe" Hospital(s)". 

CANVASSER(S)-

Question rc Traffic -- engaged by 
the Bengal N agpul' Railway. 1568. 

CAPTAlN-

QuestIon -re sending 'of unregistered 
letter mail bag to Dabbol in cbarge 
of the -- of ferry steamcr. 2666. 

CAR(S)-

Question. -re removal of a tri-colour 
flag by British solwers from a-­
at Bal'eillystation. 2995-97. 

CARGO-

Question r6 contract for landing of 
cargo given by lbe Madras Port 
Trust. 2102-03. 

OARRIAGE(S)­

Question re-

Attachment of adwtional -- to 
a void overcrowding in the Grand 
Trunk Express. 829-30. 

Lavatories, fans, etc., provided in 
intermediate and tlril'd class -­
~~. tbe Assam Bengal Railway. 

CARRIAGE .Iti';"D WA.GON SEC-
TION-
Question 1'6: t;~.lJsfor of stnff employed 

in Ule -- attached to the Divi­
sions of the East Indian Railway. 
1:13. 

CA.R.T(S)-
question 'Ye levy or a charge on -­

carrying fitewood and agrIcultural 
products from British. Territory to 
Pondieherry. 123 ... 35. 

CASH CEHTIFICATECS')­
- Question re-

Interest accumulated ou Postal 
Savings Bank and -- deposits 
belonging to Musbms. ~l03-05. 

lvfoney' dep'osiled ill the post offices 
in -- for which interest is dec­
lined. 1223. 

CASHEW KERNELS~ 
Question re import of raw eashew nuts 

and export of --. 857. 

CASHEW NUTS-
Question ro import of raw -- and 

eXpoTt of cashew kemels. 857. 

CASHIER(S)-
Question re rupee coins and currency 

notes refused by -- in Government 
Treasuries. 509-10. 

CASKET(S)-
Qnestion re cust<>ms duty for bringing 

gold in India amI duty paid by 
Pundit Jawahal']nl Nehru on a. gold 
-. 504, 1706-07. 

CAST mON SCRAP-
Lavatories in t.hird anrl int~nl1edia.te See II Iron Scrap ". 

clllSS -- of the Assalll Bengal CATERING--­
ltailway. 1318-19, 2927. 

Leakage of roofs of the third c1a.ss 
-- attached to tbe Grand Trunk 
Express. 2923. 

Replacement of intermediate class 
-- on certain stations of the 
Eastern Bengal Railway. 1086. 

R'eplacement of intermediate class 
-~ on the Bengal and Nortb 
W<stern Railway. 1795, 3188. 

Snll.' of unauthorised medicines in 
third ci ... < --. 594. 

Question re -- in the R·nilway 8ebool 
of Transportation, Chanclausi. 67. 

CATERING CONTRACTOR(S)­
Sse jj Contractor(s) n. 

OA.TTLF~ 

Question re-
Ment allowed to soldie-Is and -­

kill.d for the purpose. 2471-72, 
2669. 

Reduction of freight f01' the trans­
port of -- from Dellii to Madras. 
602. 
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CA \Th'POl'E- CENTRAL MCSEIDf-
Question re- See (I :!\lu~eum(s) 11. 

Expenditure OD the construction of CI;NTRAL PROVINCES-
Lucknow nnd -- railway' sta· 
tions. 606. 

Rates charged for hides from Allah­

Question re insult to ail Indian L C. S. 
oiftcer in tho --.41.5-16, 2101-02. 

"bad and -- tn Calcu.tta. - 6S-69. CBNTRAL PROVINCES .iL"ill BERAR, 
OELLULAR JAIL- GOVl·;HNMENT OF THE-,-

See H ,Jnil(s) ". 

CENSORSHIP-
Ql.lestion "0 

2475-76. 

CENSl'S-

of. corcspondenee. 

Demand for Exee.. Gran~ for 1935-
36. 3233-84. 

Agreements be~ween the Reserve Bank 
of India and· tbe Governments of 
Bihll.r~ Ol-issn, and --,' and the 
Supplemental Agreement with tbe 
Imperi.l Bank of India. 71~85. 

CENTRtAL RESEARCH INSTITUTE­
Question 1"0-

Finrulcial position of the --. 
CENTRAL ADVISORY BOARD OF 1472..73. 

HEALTR-- Proposed transfer of the _ Pastenr 
Eledion of a Member to the --. 2412. Institute to the --. 1471-72. 
:r.rotion re election of a Member to the CENTHAL REVISION SECTION-
-. 1942. 

Question r8-

-. 1450-52. 
Meeting of the -- held at Simla. 

2036. 
CENTRAL AGRICULTURAL DEP ART­

MlllNT-
See ft Agricultural Deprutment ". 

CENTRAL BOARD(S)-

Question re Constitution of -- or 
bodies of an All-India character. 
761-63. 

CENTRAL BODY(IES)-
Question r8 constitution, of Central 

Boards or -- of -an All-India 
Charncter. 761-63. 

CENTRAL GOVERNMENT-

Question re books and leaflets proscrib­
ed by the -- 01' administrations. 
,143. 

Resolution re economies in the -- ex­
penditure. 1088-1131. 

SeB l.lhm It Government(s) ". 

CENTRAL liAJ COMMITTEE­
See (/ JIaj COlllwiLtee(s)". 

CENTRAL LEGISLATURE­
See II Legislutute(s) ", 

L453LAD 

S oe H Revision Section". 

CEN'l'RAL STATTSTICAL ORGANI­
SATION-

Qlle~tion r8 proposal to set up a --. 
586-87. 

CENTRALLY ADMINISTER.ED 
AHEA(S)-
Sa. "Telegraph Office(s) ". 

CENTRAL VETERINAHY COLLEGE­
See t; Veterinury College(s) ". 

CENTRALLY AD~IlNISTERED 
AREA (S)-
Question re-

Enforcement of prohibition in cer­
tain places in the --. 519. 

Masonic Lodges in the --. lli-12. 
Persons extel'ned 01' interned in the 

--. '142, 2051. 
Priranry EJllcntion in the --. 525-

26. 
Prisoners convicted under certain 

Acts in the --. 442. 
Regista.'ation -or nurscs in the --. 

70. 
Help-nse of PolitienI prisoners and 

detcnlls and witb{lrawal of Ex­
tcl'Dment and internment orders in 
tbe --. 929. 
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CENTRALLY 
AREA ( S )-contd. 

ADMINISTERED CHAJ,IHA, MTh. KULADHAR-

Question re-contd. 
Secondary and higher education in 

the --. 526-27. 
Securities demanded from presses 

and newspapers in the --. 443, 
2052-53. 

Suicide cases in the -- and re.­
tirement of Go\'ernm.ent servants 
at tbe age of fifty-live. 1883-84. 

CERTIFICATE (S)­
Question re--

Delay in giving service -- to (la/­

employees OD the Eastern Bengal 
Railway. 1804-05. 

Obligatory bours for solo flying for 
the grant of a - as a commer­
cial pilot. 3081>-86. 

CEYLON­
Question r8-

Aoti-Indian agitation in --. 996-
97. 

Anti-Indian feelings 
61. 

in--. 760-

Bill oofore -- State Couneil to 
amend the Village Communities 
Ordinance. 2037. 

Grievances of Indians in --, 2014-
15. 

N~gotiation for a Trade Agreement 
with --. 2365-67. 

N e'~otiations for trade l'ela tions with 
- . ]548. 

Notice of certain Indian lease-
holders of crown lands in Kanda­
pola, --. 2038. 

Recrnitment of Indian labourers to 
-. 2312-13. 

Safeguar~ing of the voting privileges 
of IndIan labourers in --. 2013. 

Voting rights of Indian labourers in 
-.-:- for election.s to Village Com­
mIttees. 1215-16. 

CHAIRMAN(EN)-
Nomination of the Panel of --. 89. 

C~~~VARTY, SRIJUT PANCHA-

Question YO SUbsistence allowance paid 
to the mother of -- a detcnu in 
the Deoli detention edmp . 2487. 

Question re-_ 
Allowances paid to Sardars Muham­

mad Umar Khan and Muhammad 
Sarwar Khan, Afghan detenus. 
1153-54. 

Appeals from owners of tea estates 
nnd cases sent to Government by 
the Indian Licensing Committee. 
2397. 

Broadca.<:;ting 
2049. 

E:l.-pansiol1 Scheme. 

Coal mines in Assrun. 2577-78. 
Discontinuan~e of the ra.ilway line 

between Cinn.mara and Titab. 
J unction, etc. 1318. 

Existence of compu1sory or forced 
labour in Assam. 2049-50, :M90-
91. 

HOUTS of work of certain officers of 
the Assam Bengal Railway. 3174-
75. 

Hunger-strike by prisoners in the 
And!UllRns. 1152-53. 

Improvement of Quarters at certain 
stations on the Assam Bengal 
Railway. 3175. 

Improvements mnde in Third and In­
tC'l'lneruate Class compartJ)lents on 
the Assam Bengal Railway. 2141. 

[ncorue-ta.~ realised from Assam and 
tJle "managing finns of tea estates 
ill Calcutta. 3086-87. 

JOl'hat Provincial Railway. 3175. 
Labourers in the Dig-hoi oil fields in 

Assam. 2578. 

Lavatories, fans, etc., provided in 
iniermediate and thiTd class car­
rin~ on the Assam Bengal Rail­
way. 73. 

Lavatories iu third and intermediate 
class carriages of the Assam 
Bengal Railway. 1318-19, 2927. 

Post Offices opened and closed ill 
rural areas. 1716. 

Hecruitt;neut of telephone operators 
in the Slrillong Division. 2048-
49. 

Superior Officers in the Assam 
Bengal and Eastern Bengal Rail­
ways. 2141. 
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CHALlHA, MR!. KULADHAR-eo,.td. 

Question re.-contd. 
Tea .. tat", applying for export 

quota. 1574-75, 3184-85. 

Question (Supplementary) rc-
Ait'-conditioned coaches OD .rail-

ways. 1768. 

CHANIlAUSI-
Question re catering in the Railway 

School of TransportatioD) --. 67. 

CHAKDERNAGORE-
Question re detention of Ford Buses 

by ~'rcnch Authorities at --, 2231· 
39, 

Andamans hunger·strike. 47. CILINDNI CHOWK-
Detention period of one Kamal Sri- Questil')n re telegraph office in --, 

muni, 1386. Delhi. 986·87, 
lilxpedition against tho Fuqir of Ipi CHANIlPUR-

aud his followers in the Tribal area. Questionre iare between Sylhet and 
928. - and introduction of return 

Expedition to the Panjsh Tribal AI'ea ticket system between certain sta-
for the I:e.Covery of slaves. 1143. tions on the Assam Bengal Railway. 

PUijitiou in regard to Indian Clove 603-04. 
Trader. in Zanzibar, 513. CllANDRA. DEVI, PRINCESS-

Protection of the protected tribes Question 1'8 representation regarding 
against j he nOll-protected tribes. Pl'OvjSiOll of funds for the disposal 
1019. uf the dead body of --. 860· 

Trade eli.put., (Amendment) Bill- 61. 
:Uoti')ll to refer to Select Committee. CBA.'lDRABAN-SA. SHARMA, PAN· 

536.38. DI'l: -

CHlL\[AN LAL, LALA­

Qnestion re-
Ltwk of proper arrangements for 

treatment and diet of one -­
iII the quarantine station) Meerut. 
422.-23, 942, 

Cn}u\lBER(S)­

Queslion re-
Installntion of loud-speakers in the 

Indian Legislative Assemb1y --, 
1576, 

P(lSt.l'ltm used by th~ Members of 
the French -- for delivering 
spN~('hes. 1576. 

CILUlBER(S), INDIA.\f MERCH· 
ANTS--

(~uesli(tn re opposition by the Chief 
flntI Financial Commi<;sioners for 
Hailways to meet the --j Bombay. 
2098, 

CHAMBERS, MR, S. P,-

Motion for Adjourrunent re appoint­
ment of -- from England as Chief 
Commissioner of Income-tax. 3118-
19, 3152-69, 

Question re re~instatement of --, 
Branch POsimaster, MaIpura} Dis­
trict A.~'. , 1715. 

CH.cl.P~I1L'1.J,IORTnIER, MR. T,­
Indian Mines (Amendment) Bill­

hlotiou to refer to Select Committee. 
11i05, 

Insurance Bill­
COI1l;;idl'rntion of 
Clause 2. 1265, 12il, 1674-79, 2872. 
Clause 3, 1290, 1293, 1331.32, 133~ 

34, 1385, 
Clause 4. 1357, 1358, 
Clause 6, 1372, 1736·37. 
Clnuse 12, 1953.54, 1957, 1958, 

1962, 
New clauseR 26-A~ 26-B. 26-0 and 

26-D, 2267, 2268.69, 2270, 
Clnuse 27, 1993·95. 
Clause 38. 2082-83, 2084. 
Clanse 31. 5152·53, 
elm". 35. 2316, 2317, 2318, 2319, 

2324, 2357-58, 2413, 
Clanse 30. 2444, 2448.49, 2453. 
New Clause 36. 2423, 2424-25, 

2426. 
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CHAPMAN-MORTIMER, MR:. T.- CHA.TTOPADHYAYA, :MR. .!M.A-
corrtd. RENDRA NATa-CMld. 
Insurance Bill-<!ol!td. 

Consideration of-con-ta. 
Clause 37. 2591, 2592, 2594, 2595-

96, 2601, 2603. 
Clause 38. 2607. 
Claus. 51. 2619, 2670-71, 2672. 
CIa".,. 86. 2712. 
Clause 01. 2154. 
Clause 93. 2756. 
Clause 07-A. 2758. 
New Clause 100-B. 2771, 'Z77Z. 
Clause )01. 2771).76. 
FirBt S.hedule. ~S78, 2880, 2881, 

2883. 2884, 2685, 2886. 
Third Sehedul.. 2691-92. 2893, 2896-

97. 2898. 
Resolution r payment of contributions 

froll rn.itway re\4enues to general 
rcvemH'S. 3~21-:23. 

CHA.RPOJA-
Question 're puni~hllleut to soldiers who 

pulled down the Congress Flag in 
-- nenr Poona. 913. 

CH,rnTERED ACCOUNTJ~T&­
See .( Account.ant(s) ". 

CHA.TTOPADIITAYA, 1m. . .!M.ARJi]N­
DR.\ X.\1'11-
Indian )1iues (Amendment) Bill­

Considerat.ion of clauses. 3053-54. 
Insurance BilI-

::\rotioll to ('onsider 1173-76. 
('oDsideration of-
Clau"e~. 12,1. 
Clan" .'j. 1365-60. 
Clause tJ 13611. 13,0, 1,31-32. 
Clau", 27. 2()~9-S0. 

Clause ~_. 2082. 
Clau"e 35. ~~f2-73. 

Clau,. 31. 2453. 251S-S1. 
Clause 57. 2695. 

Question re-
Allowances given i.o certain persons 

in the GeolDgical Survey of India.. 
1231, 2409. . 

Appli('lttions invited for the post of 
Assistant Insp('ctor in the Watch 
and Ward Department of the East 
Indian Railway. 1803. 

Question re-ct!1ntd. 

Clove plantation and protection of 
the interests of Indians ill Zanzibar. 
768-69. 

Coming into operation of the Pay­
ment of Wages Aat nod Rules 011 

the Eastern Bengal' Railway. 
1801-02. 

Condition in the rules for the l'ecogni·. 
tion of Unions. 1802-03. 

Creation of u post of an Ec:ononlln 
Adviser to the Government of 
India. 2025. 

Cut on allowances ot the llailway 
Staff .t Howrnh and Calcutta. 
2130. 

Delay in giying service {'ertificates 
to e.l··employees on the Eastern 
Bt·ngal Railway. 1804-05. 

Delay ill pa;r1llf"!nt of wages on the 
Eastern Bengal nailway. 1803' 
04. 

Detention period of Qne Kamal 
Srimuni. ] 386. 

Discharge of postaJ c.nndidnt.es aftar 
re-examination hI ihe Madra! 
po.:,;Ut! cirele. 12:11-32, 3182-84. 

Disposal of appeals against orders of 
clisehnrge or dismissal on State 
R:.tilwil~·!,;. 74-75. 

E."'Penditure of ib. Geological Sur­
Ye, of India. 1230-31. 

Grant of fma nrilway nas_ t com­
mumtl bod e~ r s.s..;;;.oc·ati n.s. 1 03. 

Gnwt O! unIl?CTrded leave on the 
Ea.:-tcrn &n!!lL. Railway .5. 

H'!ll!:"er-strike by p litic.al pTl.:iOner5 
lD 'he A.ndlllnans. 1401-112. 

ImpT'onmf>nt in the eonditiuD of third 
eIass compartments. 1075-76. 

Instructions issued on the East Indian 
R.ailway for not promoting certain 
non-gazetted stan: to officiate -in the 
Jower gazetted service. 2132, 3190. 

Instructions r~garding employment 
of 110n-l?azetted staff as ternpoxary 
bands all the East Inaian Railway. 
2129. 3189. 
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CIIATTOPADHYAYA, 'IR. A1I1A- ClLiTTOPADlIYAYA,. MR. .AMA.-
RENDRA NA'rU-aon/d. RENDRA NA'l'R-concld. 

Question t'6-contd. 
Levy of income-tax from the staff 

employe" ill lbe Anglo-Indian 
and domiciled European Associa­
tiOD, Galcutta. 75. 

Meeting of Spal't Officel's on Rail· 
ways held at Delhi. 2129·30, 
3189. 

Mining and Geological Institute of 
India. 1228-20, 2409. 

NOll-sale of stnnlps and envelopes at 
the Howl'ah Post Office. 1720-21. 

Payment of... wages in the Howrali 
Division of tht· East Indian Rail­
way. 21:12. 

Prisoners in the A!ldrunnns suffering 
from certaiu di,.,pnses. 1387-90. 

Prisoners in Uw Andrunnns suffering 
from dyspepr=ia. 1386-87. 

Provision of Trnt-frce quarters to the 
sraff on State Railways. 75. 

Purchase of metal polish by the 
Indi.n FltoTes Depal'tment. 1705 
06. 2668. 

Rnilwa.y ac(':iclrnt at Bihtn on the En~f 
Indian Rail way. l07H-79. 

RC'cc>"Very of am01lnt!'> fo1' the purchase 
of wah,he<:. ,·t!"., from the Easte~ 
B('ngal Raihmy ,.;nbordinate ,;t-aff. 
1802. 

Reduetirn in thl' prnsion;;; oi the 
Prinef'~::;f'::: of BuI1Il!i.. 93t:-!O. 

Rejection of petition for annRe.! 
rontribntlon to the Geolociesl. 
'linin!! end \[etalhir!!1(·al Soden­
of India. 1229-30 

ReIN!."" of in..-a1id politieal prisoners 
in the Andamnn.s. 1386_ 

Hemo.al of !"ertain drivers from ser. 
vi~e in diSll'!!ard of snbsidial'Y 
rnles framed by the Agent. Eastern 
Bengal Railway. 74. 

Revised scales of pay given to .cert-nin 
ex-Apprentice mechanics of thp 
East Indian Rnilway Technical 
School. JamaljmT. 1557-58. 

Revision nf the free Pass Rules for 
the Railway Staff. 80-83. 

(luestion re-concld 
::ltaJI l'etrenelled on State Railway •. 

079. 
tjtate of health of certain prisoners. 
138~86. 

~upply of conI to drivers on the 
Eastern Bengal Railway. 2133. 

Training of Indians in Commercial 
Aviation, etc. 3ll6-17. 

Transfer of staff employed in the 
Carriage Bnd 'VagOD Scction 
attache'! to the Divisions of the 
En,t Iodian Railway. 83. 

Watch and IV' ard Department of 
the East Inrlian Railway. 2131-
32. 

Welfare Officers on St.ate Railways. 
2130-31. 

ClLi"CDHURS, 11R. BROJE}'''DRA 
KARAYAN-
Federal Court Bill-

Motion to consider. 623. 
lnsurauce Bill-

~lotion to consider. 961-69. 
Oath of Officr. 2. 

QUl'stion (Supplementa.ry) re­
Andamans bunger-:-tl'ike. 43. 
Pl·ofit. or los:. On Burma Railways. 
-1. 

TIa' Dispuu" (A=ndment) Bill­
Mf ",' on to refer t Select Cmrun.ittee. 

4664'~. 

'Workmen's ompensation .Amend-
men BiJ-
)I,,~ion [00 nter to ;;':elett rammittee. 

3~09-10. 

CHEillCA.LfS -
Qne;;;:tion re manufacture of heavv --. 

2314. -

CHE}IISTRY, DEPARTMR.'l'T(S) 
OF-
Question re amalgamation of the two 
-- in the Indian Institnte of 
Science, Bangalore. 2821-22. 

CHE1IIISTRY, PROFESSOR(S) OF­
Question re appoinbnent of -- in 

the Indian Institute of Science, 
Bang. loTI'. 2S:n. 
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CHE'f'fIAR, MR. T. S. AVINASHI· CHETTIAR', MR. T. S. AVINA Sill-
LINGAM- LINGA,,\1-cotltd. 

Indian Securities (Amendment) Bill­
Motion to consider. 2938. 

Insurance Bill-
Motion to consider. 955. 
Consideration of­

Clause 3. 1350. 
Clause 6. 1688. 
Clause 27. 1987·88. 
Clause 53. 2689. 

Motion for adjournment m--
British tJ'oops for internal secuxHy 

purposes. 2315. 
Indiscriminate assault and outrages 

made by British soldiers af 

Dagsbai. 2670. 
Military aid to Burma. 771·72. 
Non-export of Indian SUgSl' abl'Oad 

except to Burma. 86. 

Muslim Intestato Succession Bill­
Motion to refer to Select Committee. 

1405. 

Point raised by -- l'e treatment of 
questions Qefell-essed to wrong De­
partments. 28. 

Question r6-
Ail'-<lOlldjtioDf'd couches on Tailways. 

581·82. 
Allotment made to Burma from the 

(]eprecianon fund of the Indian 
Rail'vays. 1310·11. 

Allotment of quart.ers to officer:;, 
3102. 

Allowances t.o British officers and 
soldiers. 2217·19. 

Amalgamation', of the Indian am] 
tht> London Rtores Departments. 
985·86. 

Amendm("nt of the Indian Companies 
Act. 830. 

Amount of the paper currency -re­
serve. 2571-72. 

Amount paid by the Publicity 
Society for using the telegraph 
posts for advertisement. 2302· 
07. 

Question re-clJ'ntcl. 

Andumans hunger·strike. 49-50. 
Appoint.ment of a Tl'ade Commiiiw 

sioDer for BlUma. 6-7. 
Appointment of additional officers 

ill the Finance Department. 1476-
77. 

Appointll1ent of an Economic Adviser 
to the Government of Iudia. 3179. 

AI'my orgmlisation and l'c-equipm,ent. 
2738·39. 

Availability of tho Indian Army for 
the defence of Burma. 64,5·47. 

Bill providing fol' the purchase 01 
interest of mortgagees, etc., in 
Zanzibar. 2563. 

Collecf.iou of statistics au !ahour CODw 

c1itions and living wage fm.­
labourers. 1227·28. 

ro1'IllIlittcc to study the question of 
the Cottage and Small Industries. 
498·99. 

Constitution of the Standing Com~ 
mittp(" fol' the Department of Com­
mel'<te. 4-6. 

Cnn!it.rnct,ion of the new tbil'd class 
eompurhnents. 580-8l. 

Consultation of the Indian Legisla­
j"iVl1 A~sf'mbly for giving Instruc­
tions to the League or Nations 
Delegates. 1779·81. 

Contributions Ulnde to the States 
from Indian revenues. 2j806-06. 

CO!;t of additional personnel in the­
Governmpnt of India. Departments. 
1481. 

Del)arrin~ India D:om exporting 
sugar e.~eept to Burma. 13·14. 

Dehtl' payahle in lhe current financial 
yo.,'. 2565. 

Effect n'f the> China-J npanCije War on 
Jnil..i:m honde and Comme.rce. 1321-
22. 

Enhan(',ecl postage rates between 
India. and Burma. 1210. 

Eradication of th(> pl'aetice Jmo'WIl' 
a. P7IOoT.-a.. 2806·07. 
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CHETTIAR', MR. T. S. A VINASRI- CHET1'IAlV, MR. T. S. A VINAS.HI-
LINGAM-contd. LINGAl'1-coned. 

Question re-contd. 
Establishment of the Federal Railway 

Authol·ity. 1782-84. 
Eviction of Muhammad Ali, aI1 

Indian trudel', from AbySSinia. 
500-02. 

Excise duty on cottage match fae· 
tories. 500. 

Exemption from income·tax allowed 
on leave allowance and salary pairl 
outside British India. 502. 

Export of gold. 1480. 
El'Port of IIwnkeys. 742-43, 1247. 

Failure of the Reserve, Bank of India 
to finaTlt'C the co-operntive organisnr 
lions. 983-84. 

Fighting with the Tl'ihes in the North· 
West Frontier. 409-11. 

Func1g kept undel' the Defence De· 
pnrtment. 2489. 

Funds kept nnder the Finanee De­
partment. 2564-65. 

Giving of Comm~lJHl of Tenitol'iai 
Forces to Tel't"itorial Officers. 
188l. 

Grant of pCl1uissioll to pass foreign 
lttnguages to Indian Army Tel'l'i-
tOl'ini Omcer=". 1880. . 

InrrNL."£' in the allowanres and pay 
of British ~oldiel's. 1151·52. 

rocreRs!:' in the staff of the Hom~ 
Dl'paTbnent. 1151. 

Indians and EUl'opeans ip Shanghai. 
1396-98. 

Indians and liJul'opeam; in the highe1' 
grades of th~ Home Deparbnent. 
647. 

IndiflllS in Shanghai. 2489·90. 
Indlfl's ('onh-ihntion to the League (If 

Nutions. 1782. 

Question re--cQntd. 
Levy of income-tax on pensions ptl.1d 

abroad. 2307-08. 
Lives and prope1.·ty of Indians in 

China. 1639-40. 
"lIailltenance of adequate Indian 

shipping. 2377-78. 
~ledieal aid given - to Indian Army 

Reserve of Officers. 1641. 
J).rlessage entitled ,r Alleged fl'aud on 

Indians -- Higb Commissioners 
Warning U publisbed in the 
Hindusle"" 1'irnes. 1880, 2394-95. 

)101a85e5 lurned out by the Sugar 
Industry. 861. 

Negotiations for an Indo-BritisL 
Trade Agreement. 2113-14. 

:qegotiations for trade agreements 
with f01'eign countries. 1561-33. 

Xominations to the Army. 1641. 
Non-recognition of the 'ltledical Col· 

lege of the .A.ndhra. University. 
1711-13. 

Position of Indians in Zanzibar. 
739-40. 

ProC'cdm'c re inviting opinions frOTi: 
the Provincial Governments. 1311, 
1647. 

Production and consumption of 
Sugar in India. 861. 

Pl'ofit 01' loss on Bunnn Railways. 
3-4. 

Profits on eninage. 2565. 
Pro,.jsion of facilities for secretariat 

h'Rining in Universities. 2808~On. 

Pm'chase of Rrms for the army. 
2221-22. 

Pm'chase of Indian cotton ar-d 
tohnC'co by .In.pan, etC', 3179. 

Purchase of Indian cotton by JapAli. 
3180. 

Invest.igntion into the minor indus- Hailway revenues. 579·80. 
tlies. 1560-61. RCPOl't of ~J\.l)crts on the reconstrw!-

.Joining of the Federation by tIll' ti011 of Secondnrv Schools. 497-
Pl'inces. 835-37. . R8. . 

Keeping- of. British troops for intel'ual R,ptrf'TIcnmf'nt. in tlle Govprnment of 
___ ,._c_u.r_i_ty_p_"_rp_oo_e_s_. _22_1_3_-1_5_. ______ India Departments. 1481. 
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CHET1'IAR, MR. T. S. A VINASID­
LINGAM-cantd. 
Question re-co1lCld 

Hetl.'enciunent in the Home Depart­
ment. 411. 

Revision of the salaries of the 
Indian Civil Service and the Indiun 
Police Service. 937. 

Rules for admission into the Walker 
Hospilal, Simla. 3102-03. 

Shares of the Reserve Bank of Iudia. 
740-41. 

Situation on the NOl'th-West FroIl­
tier. 21j88. 

Stat~Dlent of the Income-tax (':\.l)CI't." 

regarding Income-tax ou pensions 
earned in British India. i-So 

Statisti~s fOl' unemployment. 28D7. 
'fel'DlS fnr tbl' Princas for join~Jlf! 

the Fpdcl'ation. 1571-72. 
Wing Commanders in TClTito:rial 

Force Regiments. 1881-82. 

Que!:ition (Supplementary) re-
..Administration of Gilgit., 274~) 

2746. 
A.lleg(ld remurks by LOl'd Bl1d'~D­

Powell against Indians. 748. 
Anti-Indj:m agitaiicJl} in CeylOl1. 

!l96. 

Appointment of India's l'epreSl?ntIl4 
tiV(lS to the Len.gne of Nntir.no.;. 
1550. . 

Appointment of qunlified Indian 
Cadets by British Navigation COll­
p.llie.. 1494·97, 1517. 

A.rtide entitled U India and Imperial 
Defenre" published in the Hind11. 
659. 

Atta.chment of additional intcrnJ.\?'d­
iate class compartments on the 
Af''Oam Bengnl Railway. 838. 

Attaf.>ks 011 Inclians in the book 
fI Land of thE' Lingam" by Al·thl1l' 
Miles. 2204. 

Battalions of ihe Rumaon Regiment. 
1378. 

British jOUl'nalist imported as 
UircC'tol' of Public Information. 
654< 

CHETTIAR, MR. T. S. A VINASHI­
LINGAM-cantd. 
Question (Supplementary) re-cantd. 

Constitution of Central Boards or 
bodies of ll.Il All-India cha:racter. 
762, 763. 

Creation of posts of Under Seore· 
tru'ies in the Depru.'tment of Edu· 
cation, Health and Lands. 767. 

Criticism of the Amery Report by the 
London Times. 2210. 

Debt of the Govel"1lllJent of India. 
1011. 

DeparlUl'e of the Indian trade delegu­
tion from England. 2917. 

Eft't'<.'t on Indian trade due to h03Hli­
ties between Chinn and Japan. 
2382. 

Emigrant laboul'ol's to Malll..ya frmn 
Ncgapatam. 093. 

Employment of 1fr .• J. Rowlatt, '1 

Pal'linmcntary Connsel, to revi 
tenus on wbich States nrc to ,iuin 
tile FedC'ration, 915, 916 . 

En('ouragement of railway b:avcllill~. 
2088. 

Eno'y OT llJul'opcal1s ,nth shoes on 
inside prote(\ted shrines. 22~fj. 
2286. 

EXPC'l1ditlll'c mcuTI'erl in tile WazlT4 
isfan UiJitary Expedition. 655. 

Giving of prefCl'ence to Indians in 
the higher administ,l'ative posts in 
the Indian Medical Service. 2796, 
2797. 

Income of the }>C'ople of India. IOU. 
Income-tax recoverable 011 penSJOlIS 

eal'ned ill India and paid in 
England. 1236, 1237. 

Indian d£>lcntls in Burma. 1140 
Indinn shipping companies. 1316, 
Indian troops serving oulside Bl'iti:ih 

Indin. 2721, 2722. 
Indianisntion of higher posts in the 

Government of Tndia Depnrt... 
ments. 2461. 

Indians employed as Sub-Divisional 
Officers in the Al!))1Y. 932. 

J udians in Abyssinia. 914. 
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CllETTIAH, Mit. T, S, AVINASHI­
LINGAlI1-COlltd, 
Question (Supplementary) ,"-contd, 

lndinns in China, 1638, 
Joining 0,£ the FcdCl.'ation by Lhe 

Indian States. 220-2, 2203. 
Juuior Civilians brought. in Jle 

J,fiul-lllt'c Deparhncnt for trainiug 
pUl·JlO.8~S. 509. 

Legishttiou regarding aequiring (If 
intel'egts or African and Arab 
:Mortgagors in Zanzihal', 2805 

Nl'gntiulion fOl' a Trade Agreement 
with C'cylon, 2366, 

Negotint ions ror the l'cplaCl;'meul of 
the OUuwa Trade .Agreement. 2:1, 
~4. 

2\1'I,,"Olillliou:; for trane relations with 
l'eylon. 1548. 

New appointments made in the 
Finnnt1p Department. 52.0, 521. 

NotilJg' down of names [lnd addrf'ssea. 
of p"sscng'C'l's at the Tarll Devi 
Rnilway Station, 1004, 

Ovcl'srtls allownnees to the Indian 
TI'o()p~ Jll'nep(>ding to Chinn, 163ft 

Passin resist.ance by Indians in 
Zll11~ibal' against the. Clove Tl'ade 
DecJ'ee. 2560. 

PO:iitinnx regarding Indiull lab,lm' 
ill Briti!'h Guiana, 2~93. 

Post Office:.> opl'.'ned and dosed in 
1'11J'81 Areas. 1716. 

Postage l'at{'s between Burma and 
Tndia. 745, ! 

P}'C'f{,'l'em'e l?i\'E'l1 to Indian coffee in 
the l'nited Kiugdom, 1065. 

Prohihition of Congress eleclion 
m<>etiug'S and fiyina of nanonnl 
Jlags in the !.In"nsdowne Canfnu­
l11pnt. 2741. 

Pl"Oposal t.o increase l'ailway 
fl'eigllts. 591, 

Pl'oposnJ to set up a Cpntl'al Sta.tis­
tical organisation, 586\ 587. 

Proposals for the ame.ndment of 
the Government of India Act. 
2393, 

CHETTlAR, ~m, T, S, A VINAS'HI~ 
LINGAlI[-co11td, 
Quest.ion (Supplementary) -re-cQntd, 

Proposed a.ppointment of a .Com­
mercial A..(lviscr to the Railway 
Boa1'd. 2090, 

Protection of the protected ~bes 
DCl'ninst the UOn-p;l'otected tribes. 
1018, 1011), 

Protection to minor industries. 
23G8, 2369, 

Protection to thG Glass Industry, 
1771, 

Pub1icutiuu of notifications l'egard­
inl'1' titles in. t.he Gazett(' of India. 
1210, 1211, 

Puhli('ution of tile report of the 
British C"-xpCIi on broadcasting in 
India, 2813, 

Purchase of met.o.l polish by the 
Indian Stores Department. 1706, 

Radio ReSeal'l'h. 2010, 
Railway concession for the trans­

port' 01 li"ochh·r to the Famine 
Riduen Areas in Gujnrat. 499. 

Railway Imllls given 011 Iense by the 
Bengal Nagpm' Railway~ 1309-
1t1, 

Recipl'O('aJ disahilities imposed on 
Br:ilisli colonies hy tlw Govern­
ment of: India, 1214. 

ReC111it11lent of a News Editor of 
B:roatlcasting and an l~ditor of the 
IlIdia1/ ListeJ/cr. 1225, 1226. 

Recruitment to the post of Financial 
Adviser to tbe Defence Depart­
ment. 421." 

R<>dllction of import duty on news­
print. 2573, 

Re£hH'tion of postage rates behveen 
India and Burma. 990. 

Regulation of production and mar­
keting of sn,!?f1l'. ~-lDS, 2510-13. 

Relationship between the Goverpor­
General in Council and the Pro· 
vineial Governments. 9, 

Reorganisation of. the Government 
of In<liu. SCCl'eta,liat, 1632. 

Heorganisatioll of the Standing 
Finance Connn.ittee. 506, 

Researches at the Indian hlstitute of 
Science. 13angalore. 496. 
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. CHE'I'TIAR, MR. T. S. A VINASHI­
LINGAM-colzcld. 

CHETTY, MR. SAID 
CHEkUf--carltd. 

VENCATA-

Question (Supplcment81'Y) re-.alleld. 

Resolutions and motions for ad­
jOllrnment. 2100. 

ResoIlltiou~ of the Delhi Provincial 
Postal and Railway Mail S61MC. 
Conference. 1000. 

Question 1:.f strength of operators sunc­
tioned for the Centml T.le"araph 
Office, Madl·... 1580. 

Question (Supplemenlary) re-
Audnmflns hunger-strike. 48. 

Recluatiou of freight on sugar on 
the Norlh·Weslenn Railway. 602. Re~toration of salt cOllcessions. 758. 

Resh-iction on the recruitment age 
in the Postnl Department. 755, Views of Members of Legislatures 
756. on Bills circulated for eliciting 

Re'\'i~ion of Govermneut's policy in public opinion. 13. 
the North-West Frontier .. 662. Resolution re appointment of quaIl-

Revisiun of the Sfll!ll'ies of the tied Indian cadets hy British Navi-
Inriinn Civil Service ana the gation Companies. 1506-09. 
Indian Pali." Service. 2742, CHIEF Co;;rMISSIONER FOR RAIL-
3T43. WAYS-

Rules restrictin~ im.n.Ugratioll from 
l'olonit>S to Indin. 1213. 

Safeguarning' of the Intel'ests of 
Indiau shipping. 2093. 

Sale of a building of the Bombay 
Port Tnlst. 1306. 

S~lle of unauthorised medicines in 

(Ju~tion rt' opposition by the -­
and Financial Commissioner fot· 
Hailwn~'"5= to meet the Indian ::\[e1"­
c-hants Chamber, Bombay. 2098. 

CHIEF CmDIISSIO};'ER OF 
C01lE-TAX-

third cln.-;s rRlTinges. 594. )Iotion f01' Adjournment,.8 appoint-
Sllh\"(lntioll to the hnndloom in- I lllent of lL:. S. P. Cbambers from 

dllxtry. 2002. England as --. 3118-19, 3152-59. 

Visit of Bis Excellency th.e Com- CHIEF ENGINEER-
uum<1er-in-Chief to the Viza- Question /'8 qualifications of the COll-
gapntam Port. 2233. b.·oBer of Broadcasting and the --, 

"\Yithd1'8Wal of the recognition of 
the Bengal Nngpur Railway 
Lahour Union. 865, 1779. 

Wil bholdin/l' of a telegram sent to 
the Students Oonference by }Ir 
R. Satyammti. 1241. 

Statement re treatment of questious 
addrE'ssed to wrollg Departments. 
n43. 

All-Indin Raida. 1013-14, 2814-16. 

CHIEF 1lEDICAT, OFFICER­
Question re-

.Appoinhnent of the -- of the 
East Indian Railway. 2653-54. 

Filling up of the post of the -­
of tbe East Indian Railwa,. 
1314-15. 

CHET'PY, MR., 
CIIEl.A..\l-

SAloII VE~CATA- CHILD(REN)-

Insurance. BiH-

Considerlliian o£­
CJau.<iE! 2. 1265. 
ClauHe 3. 1290, 1291, 1332, 1336-

37, 1345, 1346. 
Clnuse 5. 1362. 
Clau.e 10. 1762. 
Clause 31. 2151. 

Question re nomination of minor -­
as inhCl'itars by Government servants. 
subscribing La the General Pro­
vident FWld. 425-26. 

CHILD MARRIAGE(S)-
8c{I Cl Mal'ringe(s) ". 

CHILD 
ACT­

MARRIAGE 

See It Aet(s) It. 

RESTRAINT 
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CHILD MARRIAGE RESTRAINT ClNEMA(S)-
(AMENDMENT) BILL- Question .. proposal of the British 

Film Industry to establish stndios 
and -- in India. 2030-31, 2801-
02. 

Sse U Bill(s) ". 
CHINA-

Motion for Adjournment re --'s 
appeal against Japanese Digression 
to the League of Nations. 1888·89, 
1902. 

Question ,.6-
--'s appeal to the League of 

Nations against Ja.panese aggres­
sion. 3175-76. 

__ '$ representation to the League 
of Nations and developments in 
the Far East. 2919-20. 

Effect Oll Indian trade due to hos­
tilities hetween -- and Japan 
2882-83. 

Indians in --. 1637-38, 3013-14. 
Lives and property of Indians in 
-. 1639-40. 

Overseas allowances to the Indian 
Troops proceeding to --. 1638-
39. 

{)HINA-JAPANESE WAR-
See H Wares) ", 

CHINGLEPUT DISTRICT-
Question 1'6 eru.'l'iage of mails by buses 

to poonamalli and surrounding 
villnges in the --. 2301. 

GHI'rpORE-
Question te graut of bouse-rent allow­

ance to the fitter K1~alasi8 of the 
East.rn Bengal Railway at --. 
858, 2407. 

CIDTTAOONG DIVISION!-
Question ro placing of -- and Dacca 

Divisions under the Assam Bengal 
Railway. 603. 

CHUNDER, MR. N. C.­
Insurance Bill-

Consideration of-
Clause 4. 1357. 
Clause 12. 1971-73. 
Clause 27. 2070, 2071. 
Clause 35. 2329. 
Clause 37. 2585, 2590-91, 2592, 

2600, 2601, 2601-02, 2603, 2604;, 
2605. 

Claus. 87. 2717. 

CINNAMARA-
Question re discontinuance of the .rail­

way line between -- and Tl'taba 
.iunetion, etc. 1318. 

CmCULAR(S)-
Question "e -- ,.8 polic;v to be f01 ~ 

lowed by oantonment authorities in 
their dealings with Provincial Gov­
ernments. 94.0. 

CITIZENSIDP, RIGHTS OF­
Question 'ro--

Recognition of equal -- of domi­
eiled Indians with European 
settlers in British Colonies. 1242-
43. 

Removal of disabilities and securing 
of the -- t.o Indians in the 
Coloni... 145Z-54. 

CIVIL AUTHORITY(IES)-
Question re rural reconstruction and 

assistance to -- by the Indian 
Army. 429-30. 

CIVIL AVIATION DIRECTORATE­
Question 1'e misappl'opriatiion and em­

bC7.Z.1ell1ent in subordinate offices of 
the -. 3087. 

CIVIL HOSPITALS­
See "Hospital{s) ". 

CIVIL POPULATIO~-
Question ye military training to and 

arming of -- neux tribal area. 
2240. 

CIVIL PROCEDl'RE (..L\IENDlfENT) 
BILL-
See uCode of __ II undeI' "BilI(s)". 

CIVIL PROCEDURE (SECOND 
AMENDMEl'{T) BILL-
See r, Code of -- II under II Bill(s) ". 

CIVIL PROCEDURE (THIRD 
AMENDMENT) BILL-
See "Code of --" under "Bill(s)". 

CIVILIAN (S)­
Question re-

Giving of honornr.v military ranks 
to -- in the Mili tary Engineer­
IJJg Services. 667, 1633. 
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CIVILIAN(S)-contd. 
Question re-eontd~ 

.Tunior ,-- brcrught in the Finance 
Depnrtment for training pur­
poses. 508-09. 

CIVILIAN EXECUTIVE 
CER'(S)-
See ":llixecutive 9fficer(s)". 

CLASSIFICA'PION(S)­
Question ','(!-'-'-

OFFI· 

-- of 'com:n1.l'mities as' martial 
raaes. 2230. 

-- of lcoris in the United Pro­
vinces. 1785-86. 

,-- of the Peshawar Cantonment. 
678. 

-- of the staff ill the Railway 
Board. 1887. 2397-98, 2663. 

Non-receipt of foreign passenger-­
of certain stations on the: East 
Inwan Railway in the Railway 
Clearing Acaounls Offiae. 2104. 

CLEARANCE-

Question re nOD--- of letter boxes 
On certain railway stations. .1707-
08. 

CLEARING HOUSE TRAFFIC­
Question "6 goolls returns of other 

than --. 2103·04. 

CLERICAL CADRE­

Question re-
Examination for recruitment to the 

first division -- in the offices of 
the Postmasters General. 1708-
09. 

Promotions to the first division -­
in the Postal Circle Office, Nag­
pur. 1709-10. 

CLERICAL EXMIINATION(S)­
See rtExamination{s) ". 

CLERICAL GRADES-
Question r-e representation 1'6 the 

amalgamation of the two -- in 
the Operating Department of the 
Divisional Supel'intendent's Offic.e, 
Lucknow. 79-80. 

CLERICAL STAFF­
See (, Staff ", 

CLERK(S)­
Question ,,6-

Ban on -confinuntion of postal -­
in the Bombay Circle. 57. 

Certain -- of the Adjutant Gene­
ral's Branch on Deputation. 1649. 

-- and sorters in the Billn1' and 
Chissa Postal Circle. 1475-76. 

-- in the Customs llouse, Karachi. 
H6G, 2410. 

-- in the establishment -section 0;[ 
tllP Divisional Superintendent's 
OJllcc, Luc]mow. 2143-44, 3190. 

CommnmU composition of officers and 
-- ill the Sind and Baluchistan 
Postal Circle. 1466-67. 

Dischnrge of certain -- in th .. 
Madras Postnl circle. 3099-3100. 

Enquiry -- on the North Westem 
Railway. 2665. 

Examination for recruitment of-­
in lhe Government of India sec­
retariat and attached office.. 52-
53. 

Examination for reeruitment of-­
in lile Posts and Telegra.phs De­
partment. 2301-02. 

Grallt of old scales of pay and other 
concessions to certain a.ecounts 
-- in the United Provinces on 
tl1eir re-emploYment. 2298-99. 

Grievances of the -- of the Office 
of the Controller of Stores, Ali ... 
pore, Calcutta. 2311. 

Hours of duty of tbe booking -­
at Sbolapur Station. 2381. 

Muslim -- in the omce of the 
Loco. Superintendent, Ajmel'. 
2661. 

Out~iders recruited as -- by tbe 
Postmaster GeneraJ, Lucknow. 
3117-18. 

Promotion of booking -- on the 
North Western Railway. 2391-92, 
3190·91. 

Pl'Omotioll of postmen as postal 
--. 1245. 

Quarters aJloLted to -- in New 
Delhi. 2816-17. 

Recruitment of lIuslim -- in the 
Branches of the Reserve Bank of' 
I"dia. 752-53. 
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- CLERK(S)-contd. 
Question ,'c-contd. 

Rotation of -- in the Central 
Telegraph Office, Calcutta. 2025. 

Scheme regal'ding the Indian Arnty 
Co)'ps of --. 2484-86. 

Supervisors and -- in Noreign 
Departments of cortain Post Olli­
cos. 1483-84. 

V nca.ncies of Relief -- OD the 
North We.tern Railway. 598_ 

CLOTHING AND KIT ALLOW ANCE·­
See h .Allowance". 

CLOVEfS)­
Question r~ -

ImposiliioD of embargo on the im­
port of -- from Zanzibar. 515-
16. 

P(Js::;ibilitic5 of growing -- in 
India. 2832-33. 

CLOVE GROWERS-
Question re safeguarding of the in­

terests of Indian -- in Zanzibar. 
254B-50. 

CLOVE PLANTATION(S)-
Question 1'8 -- and protection of the 

interests of Indians in Zanzibar. 
76B-69. 

GJ,OVE TRADE DECREE-
Question 1"0 passive resistance by 

Indians in Zanzibar against the 
- . 2565-67. 

CLOVE TRADER(S)­
See U Trader(s) ", 

COACII(ES)-
Question re-

Air-conditioned on railways. 
581-83, 1767-68. 

Constru~tion of Air-condition.ed 
1297-98. 

COAL­
Questiou re-

Grades of -- fixed by the lndian 
-- Grading Board_ 83, 1805. 

Supply of -- to drivel'S on the 
Ea,;tem Bengal Railway. 2133. 

COAL GRADING BOARD-
See rt Indian Coru Grading Board n. 

COAL MIIDJ(S)­
B,e (C Mine(s) II, 

COAL MINING COM1UTTEE­
Question re conclusions on the report 

of the --. 751-52. 
COASTAL SUIPPING-­

See tt f;hippwt:' " . 

COASTAL TRADE­
See tt Tl'nde(s) ". 

COASTAL TRAFFIC-
Quc.stion re plans t:o deal with J apaw 

uese competition in the Indian --. 
37. 

COAST,U, TRAFFIC OF INDIA 
BILL-
See tf Control of --'~ under 

ttBm(s) ", 
COAT(S)-

Question rB black -- and red ties 
supplied to travelling tioket exa­
miners on the East Indian Railway. 
176B. 

COCANADA KOTIPALLI R.AIL-
WAY-
See U RaiJway(s) ". 

CODE OF CIVIL PROCEDURE 
(AMENDMENT) BILL-

See ,r Bill (s) ", 

CODE OF CIVIL PROCEDURE 
(SECOND ilillNDMENT) BILL­
See tl Bill(s} ". 

CODE OF CIVIL PROCEDURE 
(THIRD illENDMENT) BILL­
Se. "Bill (5) ". 

CODE OF CRTIUNAL PROCEDURE 
(AMENDME:NT) BILL (A:llEND­
MENT OF SECTION 388)-
Soo ,. Bill (5) ". 

COFFEE-
Question ro pl'efeI'ence given to Indian 

- in the United Kingdom. 1064-
(i5. 

COIN(S)-
Questiou re rupee -- and currency 

notes l'cfu!=;ed bV cashiel"S ill Gov­
omment TreasUlies. 509-10. 

COINAGE-
Question r8 pl'ofits on - - . 2565. 
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COLD STORAGE STATIONS­
Question re -- ... tablished in India. 

1325, 1888. 

COLERIDGE, GENERAL SIR JOHN-
Question f"8 discussion between His 

Excellency Sir George Cunningham, 
-- and His Excellency the Viceroy 
in connection with the Frontier 
Policy. 440. . 

COLLEGE (S)­
Question re-

Action Oll the resolution regarding 
intr()d uction of bomeopathic 
treatment in hospitals arid recog­
nition of homeopathie --. 516. 

.Arrangements for starting a- Central 
Veterinary -- at Izzatnagar. 
2013. 

Representation of the old boys of tbe 
Anglo-Arabic -- and Sehools, 
Delhi. 757. 

Sturting of a degree -- in Balu­
chistan. 3007. 

Students of Lahore -- who went 
to Afghanistan. 1150-51. 

COLONY(IES)­

Question re-
Appoinlulent of agents in certain 
-- fOl' the protection of the 
rights of Indians. 993-94. 

British -- receiving Imperial pre­
ferencc in trade' 1300. 

Position of domiciled Inilians in 
British --. 1243. 

Proposal to send Indian Agents to 
certain -- to look after the in­
terests of Inilians. l243. 

Reciprocal disabilities imposed on 
British -- by the Government 
of India. 1214. 

Recognition of equal rights of citi­
zenship of domiciled Indiaus witb 
Em'opean settlers in British --. 
1242-43. 

R_oval of disabilit.ies and secur­
ing of tbe rights of citizenship of 
Indians in tbe --. 1452-()4. 

Rules. restricting immigration !'tom 
-- to India. 1213. 

COMMANDEBrIN-CBlEF, HIS EX­
CELLENCY THE-
Question "ro visit of -- to the Viza­

gapatam Port. 2232-33. 

COMMERCE­
Question re-

Effect of tbe CbinllrJ apan... War 
on Indian trade and --. 1321-
22. 

Treaty of friendship, -- and navi­
gation between Great Britain and 
Zanzibar. 767-68. 

COMMERCE, DEPARTMENT OF­
Question re constitl;tion of the Stand­

ing Committee fOl' the --. 4-6. 
COMMERCIAL LillVISOR TO THE 

RAILWAY BOARD-
Question re-

Proposed appointment of a --. 
2089-90. 

Recruitment of an expert to serve 
as the --. 600-01. 

CO:M1IERCIAL A VIATION-
Question l"e training of Indians in 
--, ek 3ll6-17. 

COIDIERCIAL BODY(IES)-
Question ?'e acknowledgment of com­

munications from Association, --, 
etc., by tbe Ra.il way Board and. Ad­
ministrat.ions. 1887, 2664, 2665-66. 

COMMERCIAL PILO'r(S)­
See " PHot(s) ". 

CO¥MERCIAL PUBLIC- . 
Question 1'8 cont.a.et between the rail­

way administration and the -- and 
travelling public. 17!J7_ 

COM:MERCIAL SUBJECT(S)-
Question re employment of persons 

with qualifications in accountancy 
and -- in the Income-tax. Depart­
ment. 2-311-12. 

COMMISSION(S)-
Motion for adjou=nment re report of 

the Royal -- on Palestine. 617. 
Question re--

Cost of publication of the report 
of tlte Royal -- on Palesth,e 
borne by the Government of India 
aod subsidy given to Palestine, etc. 
1154-55. 
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COIDIISSION (S )-contd. 
Question r6-contd. 

Resentment amongst Muslims in 
India against the recommendations 
of the Royal -- on Palestine. 
426-28. 

COMMITTEE(S)-
Presentation of the report of the Pub­

lic Accounts -- fOl' 1935-36. 167-
365. 

Question 1"C-

Achievements obtained by the Lac 
Cess -- und the Lac Cess 
Research Institute at Nankum. 
2567. 

Appeals from owners of tea estates 
and cases sent to Government by 
the Indian Tea Licensing .--, 
23!J7. 

Appointment of a Retrenchment 
-- for exploring avennes of 
economy. 521-22.. 

-- to study the question of the 
Cottage and Small Induustries_ 
498-99. 

Conclusions on the l.-eporlt of the 
Coal Mining --. 751-52_ 

COllstitution of the Standiog -­
for the Deportment of Commerce. 
4-6. 

Discussion in the Indian Legislative 
Assembly of -proposals made by 
the Wedgwood --. 20, 

Dissenting note of Sir Tracy Gavin 
Jones to the Sapl'U -- Rep01j; 
and eJ.lquiry into the qnestion of 
curreDCY and exchange. 2804. 

Functions of the Railway Advisory 
-, 2374-75. -

New offices located in New and Old 
Delhi and report of the Depart­
mental -- appointed to consider 
the question of accommodation in 
Simla for the Federal Govern­
ment. 605. 

Proposals for setting up of an Esti­
mutes -- und abolition of the 
Standing Finance --_ 507, 

Public Accounts -- of the Indian 
Legislative Assembly. 2574-75. 

Recommendation of the Irvine -­
given eJl'ect to by t~e Indian Insti­
tnte of Science, Bangalore. 2831. 

L453LAD 

CmruITTEE{S)-contd, 
Question re-co)ltd. 

Recommendations of the Maxwell 
1620-22. 

Reorganisatiou of the Standing 
Finance --. 506-07. 

Report of a -- on the conditions 
of Bel'vice for British Soldiers in 
India. 1145-47, 

Report of the Ashworth -- about 
administrative and judicial re­
.torms in Ajmer-Merwara. 2464. 

Report of the House --, 1486-90. 
Repert of the Indian Railway En­

quiry --. 69i}.738. 

Reports of the Wheeler and Max­
well -- on the reorganisation of 
the Secretarint. 675. 

Standing Finance -- of the Indian 
Legislative AssODlbly. 2376. 

Terms of reference to the -- to 
enquire into the minor industries 
in India. 750. 

Voting rights of Indian labourers m 
Ceylon for elections to Villags 
--. 1215-16. 

COMMITTEE ON PETITIONS­

Appointment of the --. 772. 

COMMUNAL ASSOClATION(S)_ 
8e6 (( A.ssociation(s) ". 

COMMUNAL BASIS-

Question re recruitment to public ser­
vices on --. 2224. 

COMMUNAL BODY(IES)_ 

Question .. grant of free railway 
passes to -- or associations. 1803. 

COMMUNAL COMPOSITION­
Question "'e -- of officers and clerks 

in the Sind and Baluchistan Postal 
CU·ele. 1466-67. 

COMMUNAL CRIES-

Question 'l"e -- on l'aihvay platforms. 
2116-17. 

COMMUNAL PROPORTION(S)_ 
Question re -- of 1¥Iuslims in rail 

way services. 596-98. 

F 
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COMMUNICATION(S)-

Question re acknowledgment of -­
from Associations, commercial bodies, 
etc., by tbe Railway Board and 
Administrations, 2664, 2665-66. 

COMMUNICATION CHORD(S)-
Question ye -- fitted in the com­

parmen ts of trains running between 
Bhngalpur and Berari on the 
Bengal and Nortb Western Rail­
way, 837-38, 

COMMUNITY (IES)­

Question re-

Appointment of fln officer to watch I 
the recruitment of Muslim and I 
other minority -- in the Postal 
Department. 525, I 

Classification of -- as martial 
races, 2230, 

Percentage of representation of 
various -- in the Government 
of India Departments. 2236-37. 

COMMUTATION (S)-
Question 1'6 restoration of original 

pensions after realisation of the 
amount of with interest 
756. 

COMPANY(IES)-

Question re-­
Establishment of n, factory by tbe I 

Bata -- in Buta Nagar near 
Calcutta. 769-70. 

Indiuil Insurance --, 1325, 
Indinll shippmg --. 1316-17. 
Withholding of protection given to 

2396-97. 

COMPART?IENT(Sl-c<>ntd. 
Question re-colJtd. 

Communication ebords fitted in the 
-- of trains running between 
Bhagalpur and Berari on th. 
Bengal and North Western Rail­
way. 837-38. 

Consh,tlction of tbe new third cl .... 
-, 580-81. 

Improvement in the condition (\t 
third class --. 1075-76. 

Impl'ovcments made in Thud and 
Intermediate Class -- on the 
Assam Bengal Railway. 2141. 

Prices of .fittings in the lavatories of 
npper class -- on the Easl 
Indian R"ilway. 2097-98. 

Reservation of one intermediatfl 
class -- for pel'SODS reserving 
seats in the Up Punjab Mail 
from Howrab. 2363-64. 

Seating capacity in second class 
-- of tb. East Indian and 
North Western RailwayS In 
Pnn;jab Mail. 1556. 

COMPENSATORY ALLOWANCE­
See tt .A..llowlUlce(s) ", 

COMPETITION(S)-
Queslion ,.e-

Crossword -- in India, 2737-38. 
PI •• ns to d.al with ,Japanes. -­

in the Indian Coastal Traffic. 
37. 

COMPLAINT (8)-
Question f'6-

-- against the Hindu refrcshmcn. 
rOom contractor at Delhi. 212, 
3188-89. ' 

tbe Tata Iron and Steel -- and " 
leasing of lands by the --. 

Resolution re appointment of qualified I -;;r ~g:in;t~he ,imttder attitude 
Indian Cadets by Britisb Navigation 31 0 pm way stall' 
-. 1490-1538. . 

COMPANIES (ilIENDMENT) BILL-I COMPL.A.INT BOOK(S)-:- . 
S tt I d' "d "B'U(-) J) Question re -- mru.ntamed in 

ee n laD -- un er 1:,. European l'efreshment rooms on the 
.COMPART1.IEJ\"'T(S)- North Western Railway. 2127, 

Question re- I COMPOSITION-
Athwhment at: additional inter- Question re -- of the gazetted and 

mediate class -- on The Assam supervisory ~hff of Railway Clear-
Bengal Railway. 638-39. m~ Accounts Offiee. :U05: 
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COMP'rROLLER-
Question re certain staff in the Offices 

of the --, Shillong, and Deputy 
--, Assam. 504-05. 

OOMPULSORY LABO~ 
See "Labour". 

OOMPUTING OFFICE-
Q,uestion re officers in the -- of the 

Survey of India. 1235. 

CONCESSION(S)-
Qup,stiou re-

Grant of uld scnles of pay and other 
-- 1;0 certain accounts clerks 
ill ilie United P}'ovinces on thei!' 
,o-employment. 2298-99. 

Railway -- for the tran"Spo;t7 
fodder to the famine ridden are ... 
in Gujernt. 499. 

Restoration of salt --. 757-58. 

CONCESSION TICKET(S)­
See n Ticket(s) ". 

CONCLUSION(S)--
Question re -- on the report of the 

Coal Mining Committee. 751-52. 

CONFERENCE (S)-
MOtiOll for Adjournment re misrepre~ 

sentntion of India's feelings and 
aspirations flit the Imperial 
88. 

Question re--

Repl'esentation of Indian shippmg 
in lerest a t a shipping -- ~t 
Tokio. 1776-77. 

Resolutions of the Delhi Provincial 
Postal and Railwav Mail Service 
-. 998-1001. . 

Withholding of a telegram sent to 
the Shldents -- by Mr. 8. 
Sntyamurti. 1241-42. 

Statement (laid on the table) re cer­
tain draft Conventions and Recom­
mendations of the International 
Labour --. 2833-59. 

CONFISGATION(S)-
Question rt -- of the photo enlarg ,­

ment of J atindra Nath Dos. 673. 

L 53LA.D 

(,ONGRESS-
Question re prohibition of eleo~ 

tion meetings and flying of Na­
tional Flags in the Lansdo."". 
Cantonment. 1615-17, 2740-42. 

CONGRESS FLAG--
Question re punishment 

who pulled down 
Charpoli near Poona. 

CONSTITUENCY(IES)­
Question re--

to soldier. 
the -- in 
913. 

Electoral rolls for the Rohilltund 
and Kumaon Divisions Non­
:liuhnmmadnn Rural --. 863, 
2407. 

Fl'anchil:le qualifications for land~ 
holders -- in the United Pro­
vinces for the Federal Council ot 
State. 2924-25. 

Fl'anchise qualifications for land­
holders -- in the United Pro­
vinces for the Federal Legislative 
Assembly. 2924-

Non-enrolment of members of ilie 
Tl'ade Uniou, Lucknow, residing 
in Bihar and Bengal, 8S voters in 
the LahoUl' Trade Union 
1080. 

CONSTITUENT ASSEMBLY­
Resolution re --. 1889-1902 1902-

36. ' 

CONSTITUTIONAL COMMITTEE-­
Question re Report of the -- of the 

Imperial Conference. 1067-68. 1627-
29. 

,CONSTITUTIONAL POSITION-
Question re -- of the official repre­

sentatives of the Provincial Govern­
ments nominated to the Indian 
Legh'lntive Assembly. 1302. 

CONSUl TATION-
Qucstiou ,..,J -- of All-India organisa­

tiOlll:-; on Bills circulated to ehcit 
publie opinion. 850-51. 

CON'fE1rPT OF COURTS (AMEND­
,rENT) BILL--
8ee h BiJl(s).". 

(,(),ITRACT (S)-
'Ll&nOIl re--
-- for ad\"ew.sements on tele­

grapb and telephone posts. 2,,*1 
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CONTRACT (S)-c",,,til. I CONTROL OF COASTAL TRAFFIC 
OF INDIA BILL-Question re-contiJ.. 

-- for landing of cargo given by 
the Madras Port Trust. 2102· 
03. 

-- for parking of ekkas outside 
tbe Benares Cantonment Railway 
Station. 1295·97. 

-- of bookstalls and European 
refreshment rooms on the NorLh 
We, tern Railway. 53·54. 

CONTRACTOR(S)-
Question ..-e-

Complaints against the Hindu" re-

Sec "BilI(sj". 
CONTROLLER OF BROADCAST-

L.'fG--
Question 1"8 qualifications of the -­

and the Chief Engineer, Ali-IndiA 
Radio. 1013-14, 2814.16. 

CONTROLLER OF PRlNTL.'fG AND 
STATIONERY-
Question re supervisioG and control 

over the administration of the --. 
3082-83. 

CONTROLLER OF STORES-
freshment room -- at Delhi . Question 1"e grievances of the clew 
2127, 3188·89. of the Omce of the --, Alipore, 

Grant of passes to refreshment ro .... m CalcuLta. 2311. 
- on thc North Western Rail· CONVENTION(S)-
way. 2126-27. Statement (laid on the table) 'e eel'. 

Issue of passes to Indian refresh- tain draft __ and Recommenda-
ment :room -- on Railway.,;, cons of the Intel'national Labour 
2128. Conference. 2833.59. 

Rac:n1 discrimination in facilibes 
offered to Dining Car -- on the CO-OPERATIVE CREDIT Sf)· 
North Western Railway. 1578. CIETY(IES)-

Racial d.i:s.c.rinrination in the grant. Question 1'B non~grant of loans to cer-
of passes to catering -- on the tain members of the North Westeln 
Xortb Western Railwav. 1579. Railway _ ._ , Lahore. 3018·19. 

Rscial discrimination in· the gpmt I CO·OPERATIVE ORGA}."ISA-
of passes to ~endors and caterin!; TIO_-(S)-
-- on State Railways. 1578. Question re failure of the Reserve 

'II" airing room charges levied by Bank of India to finance the 
Messrs. G. F. Kellner and Com- 983-84. 
pany. Rcl'reshment Room -- on COROYATION(S)-
~~. East Indian Railway. 2137· Question 'B-

CONTRIDUTION(S)­
Question f'8-

-- entitled "Professor Khankhoje 
in exile-Lift the Ban" published 
in the Hitavad. 1878-79. 

-- made to tbe States from IndIan 
reveuues. 2805·06. 

-- guests from Inilia. 505·06. 
Proposal to arrange -- in Denu 

and visit of His Majesty the King. 
846-47. 

CORONATION MEDAL(S)­
Question re-

Distribution of -- in India. 673-
74, 

Inf,s'1.-- to the Leage of Nation.s. Distribution of __ on Railways. 

Payment of - from railway reve- 2140. 
DUes to general :revenues. 3"-15. CORPORATION(S)-
:!7. I Question 1'(1-

Rejection of a pe.tition for annual I Creation of a -- for the control 
-- to the Geological, Mining of the All-India Radio. IOU!. 
and Metallurgical Society of Placing of Indian Broadcasting 
India. 1229-30. under a public --. ~UU6. 



INDEX: TO LEGISLATIVE A.SSlLMBLY DEBATES. 

CORRESPONDENCE-
Question f"C-

Censorship of --. 2475-76. 
Publication of -- with Provincial 

Governments regarding fomed 
Jabour. 917. 

COTTAGE INDUSTRY(IES)-
8ee u Indnstry{ies) ". 

COTTAGE MATCH FACTORIES-
See U Faetory(ies) 11. 

COTTON-
Question rtr-

OonsllDlption of Indian -- by cer­
tain countries. 1066. 

Import of -- piece-goods frOUt 

Grea! Britain and Japan and 
purchase of Indian -- by 
f01'eign conntries. 3174. 

Purchase of Indian -- and 
tobacco by Japan, etc. 3179. 

Purchase of Indian -- by Japan. 
3180. 

COTTON PIECE·GOODS-
Ses U Piece-goods ". 

CREMATION GROUND(S)-
Question "6 upkeep of the -- in 

Delhi. 1999. 

CRIME(S)-
Question re increase in the number of 

certain -- in Delhi. 430. 

CRIMINAL INTELLIGENCE DE­
PARTMENT-
Question ,.e--

Employment of -- officers fot 
sbadowing political suspects in 
tbe provinces. 1873. 

Work done in the provinces (In 

behalf of the Government of India 
by the --. 1l44-45. 

CRIMINAL INVESTIGATION DE­
PARTMENT-
Question ,.e--

Railway ticket of Mr. Sri Prakasa 
checked at tbe bidding of tbe -­
man at Moghol SaraL 1546-47. 

Tickets checked at tbe bidding of 
the -- Officials on the East 
Indian Railway. 54. 

CRn1INAL r;AW AME:N-nMENT 
COUNCIL OF STATE- BILL-

Question re franchise qnalifications for 8,," Bill(s) ". 
landholders constituency in ilia I 
United Provinces for the Federal CR:nIINAL PROCEDURE (AMEND-

- 2924-25. I MEXT) BILL (A..."\IENDME..'IT OF 
Speech delivered to the -- and ilia I SECTION 388)-

Legislatin> Assembly by His Excel- See ,. Code of __ JJ under It Bill(s) ". 
lene, the Viceroy. 1539-44. CRITICISM(S)-

COURT(S)- . Question re -- of the Amery Report 
Question rs cost of establishment and by the London Times. 2209-11. 

maintenance of fb.e Federal 
1312. 

COURT NOTICE(S)­
See ir Notice(s) ". 

COURTS (AlIIENDMF..NT) BILL-
See (/ Contempt 

"Bill(s) ". 

COW(S)­
Question f'B--

of --" under 

Bulls and -- distributed free by 
the Central Agricultnral Depart­
ment. 1243: 

Restrictions on the keeping of -­
in quarters in New Delhi. 70-
IT. 

CROP(S)-
Question 1'6 orders for not sowing cer­

tain -- in the Kohat Cantonmem,. 
1630-31. 

CROSSWORD COMPETITION(S)­
Question re -- in India. 2737-38. 

CROWX LA~'D.(S)-
Question re notice to certain Indian 

leas<,-bolders of -- in Kandn.poIa, 
Ceylon. 2038. 

CRUELTY TO ,u,TltALS (AMEND-
1IKXT) BILL-
See t: Prevention of -- " under 

"Bill(s) ". 
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CUDDALORE-
Question re allegations against the 

customs authorities in 84-
85. 

CULTIVATION-
Question "6 utilisation of Government 

impIemen ts and bullocks, etc., for 
private -- by the Agricull=a.l 
Assistant in the Delhi Province. 
2823. 

CUNNINGHAM, IDS EXCELLENCY 
SIR GEOJ;GE-
Question f'B discus!3ion between - J 

General Sir John Coleridge and His 
Excellency the Viceroy in connection 
with the Frontier Policy. 440. 

CURRENCY(IES)-
Question rij dissenting note of Sir 

Tracy Gavin Jones to the Sapru 
Committee Report and enquiry into 
the question of -- and exchange. 
2804-

CURRENCY NOTE(S)-
Question re-

Design and get up of -- of Burma 
and India. 2029-30. 
Rupeo coins and -- refused by 

cashiers in Govel'ument Treasurieo. 
509-10. 

CURRENCY POLICY-
Question re reduction in the price of 

gold and Government's --. 507-
8. 

CUSTOM(S)-
Question "e indian Revenue Returns) 

especially in -- and excise. 749-
50. 

CUSTOMS AUTHORITY(IES)­
Quest.ion "e allegations against the 
-- in . Cuddalore. 84-85. 

CUSTOMS CORDON-
Question ,.e frontier -- and smug­

gling of goods between India and 
Nepal. 1698-1700 .. 

CUSTOMS DUTY­
See "Duty(ies) It . 

CUSTOMS HOUSE(S)­
Question r(1-

Appraisers and Examiners in the 
--, Karachi 1464-65, 2409-10. 

CUSTO.M.l:l HOU <ll!: (l:l)-conta. 

Question re-contd. 
Clerks in the --, Karachi. 1466, 

2410. 

Wharfingers in the --, Karachi-
1465-66. 

CUSTOMS OFFlClAL(S)-

Question re enquiry about certain -­
III .M.ad.ras. 1005. 

CUSTOMS QU.l!lSl'IONS-

Question "e loss to the revenue of th6 
}'ederatioll 011 the settlement of -­
with lndian States. 1456-58. 

D 

DABHOL--
Question -re-

Acceleration of mails for --, 
Uuhagar and their subordinate 
ofticelS. 1244. 

Bending 01 unregistered lett-er mn.il 
bag to -- in charge of the C.p­
tain of ferry steawer. 2666. 

DACCA DIVIS~ONS-

QIlt'.stiOll I"e plaCing of Chlttagong and 
-- uuder the Assam Bengal Rail­
way. 603. 

VAGSHAI-

Mabon for Adjuw·nment re indiscn­
mill<.I.Le assaulls and outrages made 
by Brit:ish soldie,." at --. 26'10. 

Question rEI-

ApPoll1tmcnt of civilian Executivo 
Officers in Cantonments and fee 
cbargerl by the docmr of the Can­
tonment Hospital at -- iroJD 
millonen and hawkers of foodstuffs. 
2471. 

Fee cburged by the doctor ot the 
Cantonment Hospital at -- from 
milkmen and hawkers. of food~hl{b. 
2929. 

D.llLY-RATlW STA~'I"-­
See tI Staff(s) Il. 

-------'-------_._-----
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DAK­
Question Te-

DeJay in ihe despatch of - - to 
Pauri in the G81'hwal Distrid. 
1022. 

VeJay in the N aQt'11m -- for 
Jamshedpur. 2563. 

DALAL, DR. R. D.­
Insurance Bill· 

,Motion to consider. 822-27. 

DALPAT SrNGll, SARDAR BAliA­
DUR CAP,['AIN-
Uath of Ollice. 2. 

DAl1ASCUS- , 
Question 1'B rnusafirkbana known as: 

Zawiya in --. 677. 

DANGEROUS DRUGS (AMEND-
MENT) BILIr--
Sec ;, BiIl{s) n. 

DANTAR-
Question t"~ opening of a saving bank. 

branch ill tbe -- Post Offl.eu in 
the Hazaribagh district. 230:UO. 

DAS-GUPTA, MR. B. N.­
Question r6 retention o£ 

Germll.n Go"ernm,ent. 3009-12. 

DAS, JATINDRA NATH-

tho 

Question t"6 confiscation Q£ the photo 
enJargement of --. 673. 

DAS, MR. B.-
Child Marriage Restraint (Amend­

ment) Bill-
:Motion to continue. 1056. 

Control of Coastal Traffie of Indio 
BjlJ-

. Motion to refer to Select Comr:.jttee, 
]029, 1033. 1049. 

Indian :\Iines (Amendment) Bill -
.l\lotion to l"I."fE'T to Rrlect Committee. 

1609·11. 
Motion to com;ider. 3046-47. 

Tn;i~~ 'Nflhn'alizlltion (..imendllient) 

)fotions to C'oD.-;;icler and to ci-rpulnte. 
630-32. 64~. 

I 

lJAlS, 11K B.-contd. 
Indiau Securities (Amendment) Bill­

Motion LO consider. 2936, 
lndian Tarill (lSoouud Amendment) 

Bill-
Motion 1.0 cousidu. 2931-32, 29a3_ 

Insurance Bill-
.Mobon lo consider, 792, 809, 895, 

901, 1176-80. 
Consideration of-

Clause 2. 1070-74, 1676. 
Clause 3. 1338-39, 1343, 1350-51. 
Clause 6. 1681-82, 1726. 
Clanse 12. 1955. 
Glause 26. 2252-53, 2254. 
Clause '!:i. 1984. 
Heading of Part IV. 2709. 
New clause 102A. 2787. 
New clause 103. 2786, 2790. 

Motion for Adjournment re­
Amendment of Indian Legislative 

Assembly Rules. 480. 
Indian intcl'ests at Zanzibar. 395, 

Motion re Repurt u[ tbe Indian Rail­
way Ellquil':\" Committee. 711. 

Pat-un rniveJ'sity (Amendme,nt) BiJl­
lIIotion to eonsider. 3066, 30~7. 

Question re--
Filling up of tempornry vacancies in 

t.he GOVf.l'nment of India. Ofl1~£'s. 
71-72. 

Introduction 01 motor tran$port 
belw('en Simla and Masbobra and 
improvement of Simla. 4.'19-40. 

Question (Snp'P1enlt'lltary) rf!­

Availahility of tht> Tll<1ian Army fnr 
the defence of BUl1lla. 646 . 

Certain ~·up('r~essions in thf' Tndian 
J.fe<licnl Rervice, 2817. 

Constitution of Central Bom-fl.;;; or 
bodies of nn All-India c:>h'lfncter_ 
763. 

Creation of the Federal R~jlwny 
Authority. 592. 

Debt of the Go.erameot ot lndin. 
1010,1011. 
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DAS, MR. B.-concld. 
Question (Suppicmeni;ary) re-coiltd. 

Electro-Tcchnulogy Depru:tment of 
the Indian Institute of Seience, 
Bangnlore. 3097. 

Eradication of the practice knC)wu as 
Phooka. 2807. 

Executive Councillors of the Govern­
ment of India who went out of 
India. 934. 

Negotiations regarding joinjng of 
the Fedcl'atioll by the States. 
1870. 

Non-a.ppointment of IndiRlB as' 
Director General, Indian Mellienl 
Service, :lnd Deputy Public Health 
Commissioner. 994, 995. 

ProposaJ to increase railway freights. 
590. 

Provisions of t11e Unbeneficial Occu­
pation of Land~ Bill introdtlced in 
the South African Parliament. 
759. 

Unsatisfactory condition of the army 
in Indi.. 424. 

Resol utiOD re-
Appointment of qualified Indian 

Cadets by British Navigation Com-'" 
panies. 1522-25. 

Regulation of production and market­
ing of sugar. 2514, 2523, 2529. 

RuTes and Regulations Conthluancp 
BiIl- . 

Motion to consider. 545-47, 553. 

Molion !o pass. 556-57. 

Trade Disputes (Amendmen!) Bill-­

Motion to refer to Select Comudttce. 
4136. 

DAS, PANDIT NILAKANTHA.-· 

Motion for P" djonrnment re Indian 
interests at Zanzibar. 390. 

Motion re Report of the Indian RRil­
wav Enquiry Committee. 690. 701, 
718-21. 

Patn. University (Amendment) Bill­
Motion to consider. 3065, ;:l066. 

DAS, PANDIT NILAKANTHA-con;d. 
Questi(}n re-

Adulterated tcn-teaves Rold for hnma.u 
consUlllpliOll . 51. 

Putting in of Interpellations in 
Legislatures by Service O.rgauisa­
tions. 1646. 

Rotation of clerks in the Central 
Telegraph Office, Calcutta. 2025. 

Specjal Officer selected to ellquire 
into the effects of the Varma Com­
mitte. Report. 1717-18. 

Question (Supplemen!a1'Y) , .• -
Amalgamation of the Indian nnd the 

London Stores Department:;. 9S6. 
Consn.uctioll of the new third class 

compartments. 581, 
Incivility shown by Railway 

suhordinates to the travelling 
public. 853. 

Preference accorded to the relatives 
of rni1way employees for appojnt­
ment in the Railway Sernce.(t 596. 

Recruitment of an Electri~81 En­
g-ineer on thp Madras and Southern. 
Mahrnti;a Railway. 855. 

Hes.olution re-
ConstitHent Assemhly. 1923. 
Regulation of pl'odll~tion and ma1'ket­

ing of sugar. 2502. 

DATE OF BIRTH-
See U BirthJ Dnte of ". 

DATTA, MR . .AKHIL CHANDRA­
Insul'ancp Bill-

Motion 10 ponsider. 805-814, 1256. 
Consideration of-

Clause 2. 1270. 1271-72, 12n 
Clause 6. 1722-23, 1725, 1726 
(,lalls. 20. 2245, 2247, 2249-52. 
Clnns. 3i;. 2275. 2283. 2316, 

2R17. 232R-29. 2330-31. 2339, 
23<lli-51. 2358, 2359. 

Clall,. 36. 2436. 2442. 
(,Iause 37. 2591. 

Moslpm P('Nlonal Law (Shanat) Appli_ 
cation B-il1-

Consic1el'anon of ('lRllses. 1838. 
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DATTA, MR. AKIIIL CHANDRA­
contd. 
Motion for Adjournment -re­

Appointment of a non-Indian as 
Economic Adviser to the Govern­
ment of India. 3250. 

Hunger-strike of political prif:;onc:l's 
in the Andamans. 559, 574. 

Question (Supplementaryj re repatria­
tion of prisoners from the Ar.d1lJlutos. 
3015. 

Resolution re-
Appointment of qualified Indian 

Cadels by British Navigation Com­
pauies. 1533-31'-

Payment of contl'ibutioDs from r:til­
way revenues to general ':etrenues. 
3215. 

Regulation of production and market-

DE]'ENCE DEPARTMENT­
Question re­

Cen tl'al Revision 
-. 1649-50. 

Section of the 

Funds kept under the --. 2489. 
Posts of Depuly Secretary (R.vi­

sian) and Assistant Secrcrnry in 
the --. 1650. 

Recruitment to the post of Financial 
Advirer to the --. 420-21. 

DEFENCE SERVICE(S)­
Question 9'e-

Alleged pl'opaganda n~ainst any 
demand for the reductlOn of --. 
2734-35. 

Expenclittu'e on troops and offieers 
in the Bndget Estimate on --. 
2723-24. 

ing .f sugar. 2532. DEFICIT(Sj-
DEAD BODY(IESj- Question .. -- in the Water Supply 

Question 1'8 representation regarding Department of the Delhi Municipal 
p rOVlSJon of funds for the disposal Committee. 2-556. 
of the -- of Princess Clumdra. DEGREE(Sj-
Devi. 860-61. Question re non-recogoition of the 

DEATH(Sj- medical -- of the Andhra ,("niver­
Question 1'0 -- of ODe Ko:p1U'in, 

sweeperJ employed in the Mountain 
Artillery Training centre at the 
Anlbal. Cantonment. 2220, 266D. 

DEBATE(SI-
Question r6 arrangements to pnhlish 

tho Indian Legislative ARsemhly -­
in Hindustani. 36. 

DEBT(S)­
Question f'e-
-- of the Government of LuiHa, 

1009-11. 
-- pnynhle in the current financial 

year. 2565. 

DECORATION(SI-
Question re -- at Railway Staticms 

on the oecnsions of the Visit of Vice­
TOYS and Governol's. 54, 

DEFENCR(Sj-
Question re availabilitv of the Indian 

Army for the -' - of Burma. 
645-47. 

sity. 2034-35. 

DEGREE COLLEGE-
Question 1'e starting of a -- in 

Baluchistan. 3007. 

DEHRA DUN-
question ,.e df'gTadation of staff in the 

Goodetio BTanch of the Survey of 
India, --. 50-51. 

DEHRI-
Question rfl allotment fT'om the 'Road 

Funn to Bihar and construction of 
• hl'irlg-e at --. 2567-71. 

DRLAY(Sj-
Question re -- nnd inteITUpiions in 

tpleg-raph sPrvice~ from and to 
Calcutta. 743-44. 

DELEGATE(Sj-
Question 1'8 consultnnon of the Indian 

~egifda~ve Assembly for g-iving 
mqh'tlctJons to the League of Nationa 
--. 1779-81. 



62 INDEx TO LEGIBLATlVE ASSEMBLY DEBATES. 

DELHl-
Demand for Excess Grant for 1:J~a. i:HL 

3234-36. 

Question ,.e-
Accommodation for patients in the 

Anti-Rabie Hospital at --. 
70. 

Allegations against 
Superintendent of 
432-33. 

the Senior 
Polic~, - '-. 

Attending of a public entertainment 
by the Senior Superintenuent of 
Police, --. 430-32, 221b-17 

Complaints against the Hindu 
refreshment room contractor at 
--. 2127, 3188-89. 

Denial of facility to holders of 
intermediate class return. tickets 
to travel to Kalka from Benares 
can tonment either via -- or via 
Saharanpur. 584. 

Expn7 o-f leases of N azul Lands in 
certain Areas in --. 84 

Externment of Maulana Husain 
Ahmad Madani anel Maulana. NTU'­
uddin from --. 926-27. 

Increase in the number of C!'l'tain 
crimes in --. 430. 

Indian Legislative Assembly EiectoT~1 
Roll for --. 866. 

Meeting of Sport Officers on RaiL 
ru.~~s beld at 2129.30, 

New Imperia1 Museum pro-pospd to 
bo started in --. 1469. 

Officers Rerving under ~fr, A. p, 
Hume, officer on special duty jn 
connect jon with the - Improve­
ment TrU!~t, 72, 

Postal aITn n~ement!; betweE'n ~Ia(lras 
anel --. 1700-01. 

Posh; ~nnctioDf~d for the -' Im­
provement Trust. 72-73. 

Proposal to arrange Coronation in 
-.- and visit of His Majesi;v the 
Kmg. 846-47. 

Reduction of f-roight for the trnD.­
pnrt of ~nttle from -- to Madras. 
602. 

DELJ:l.l-contd. 
Question T(.'-Cf.J'ntd. 

Refund of seQUI'ities to new:.-pnpera 
and presses in --. 925-:J6. 

Release of political prisoners cxf 
-. 2997-98. 

Hepl'csentation of the old Days of 
the Anglo-Arabic College and 
Schools, --. 757. 

Resolutions 01: the -- ProYlllcial 
Postal and Railway Mail Serviee 
Conference. 998-1001. 

Supply of court notices and Govern­
ment advertisements to vernacular 
newspapers in -- for publica­
tion. 923-25. 

Supply to the police of fuil parti­
culars about guests staying in 
Illdinn Hotels in --. 412-13, 
1246_ , 

Telegraph Office in Gbandni ChowkJ' 
986-87. 

'renders for Kilokri extension scheme, 
-. 2819-20. 

Upkeep of ilie cremation grolllld in 
-. 1990. 

'DELHI DIVrSION-
Question '-0 non-payment of cel'tain 

nllowrmces to temporary guard.., in 
tl,. -- of the North Western Rail­
way. 2137. 

DEY,ill MUNICIPAL COMMITTEE­
Qnestion ,·e deficit in the Water Supply 

Department of the --. 2556. 

DELHI PROVINCE­
Question re.-

Financial aid for the development 
of industries in tht" --. 522·23. 
3020. 

Grievnnres of thf'< people I"f the 
55. 

Mandi at tho Narela Railwa" Sta­
tion in tho --. 78-79. . 

Non-Extension of Acts df's\,.o·ucd 
for the relief of n,rai indebtelk 
neRS to the --. 522. 

Reollotion of fees in Secondarv 
80hool. of the --. 510, 1247: 



INDEx TO LEGISLATIVE ASSEMBLY DEBATES. 011 

DELHI PROVINCE-contd. 
Question -re-contd. 

Shilling of the headquarters of ;.be 
A.gJ:ieulturai Assistant in the --. 
2823. 

Utilisation of Government implements 
and bullocks, etc., for private culti­
vation by the AgrlcultUl'al Assistllll t 
in the --. 2823. 

DELHI PROVINCIAL POSTAL AND 
RAILWAY MAlL SERVICE CON­
FERENCE-
Question -re Resolutions of the ---, 

998-1001. 

DEMAND FOR EXOESS GRANT FOR 
1935-36-
Census. 3233-34. 
Delhi. 3234-36. 
Emigration-External. 3234. 
Executive Conneil. 3228-32. 
Hyderabnd. 3286-37. 
Indian Posts and Telegrapbs Depart­

ment. 3227-28. 
Interest Free Advances. 3237. 
Interest on Miscellaneous Obligations. 

3228. 

Legislative Assembly and Legislative 
Assembly Department. 323J. 

Light Houses an,l Ligbt"hips. 3232-
33. 

Medioni Services. 3233. 
Mines. 3233. 

New Construction (RaihvaysJ. 3238. 
Public Service Commission. 3lS2. 
Railway Board. 3237. 
Refunds. 3234. 

Refunds, Railways. 3237. 
WOl'lciJlg expenses-Maintenance of car-

ringe nn d wagon stock. 3238. . 

t lJ.hoUL1-caald. 

\q!UEl;:;tiOl1 'rt:l-coutd. 
.aliW.l.ll,el.UllWe u,( the -- DI!t6UUCJl1 

Uamp. !;I41. 
ltules for u'a.u.sfar of prisoneJ.'s and 

m/lllltenance of the Vellulor Jail 
at .Port .HImr and the -- lJeten­
tlOn Vamp. 92U-31. 

Subsistence allowance paid to the 
mother of til'lJut l'anclllwan 
Ubalu'avarty, B. detenu in the -­
detenLlon camp. ::!4l:!7. 

DEPARTMENT (S)-
Statement "e treatment of question. 

addressed to wrong --. 942-4:1. 

DEPARTMENT 0]' COMMERCE­
S86 .. Commerce, Department of ", 

DEPARTMENT OF EDUdATION, 
HEALTH a.,."ill LANDS-
See It Education, Health and Lands, 

Department gf ". 

DEP ARTlI1ENTAL UOMMlTTE~ 
SS8 II Committee(s) ". 

DEPRECIATION FUND-
Question '1'8 allotme.nLmade to Burma 

from the -- of the Indian Rail­
ways. l3IO-ll. 

DEPUTATION­
Question ro-

Certain c1erks of the Adjutant 
General's Branch on --. 1649, 

Rofusal of the Agent, East Indian 
R ELilway, to receive -- from the 
E SH;t Indian Raihvaymen's Union, 
Lucknow. 1083-84. 

DEPUTY COMPTROLLER­
See II Comptroller ". 

DEPrTY DIRECTOR GENERA~ 
See II Direchn' Gpneral". 

PEOLI- DEPUTY DIRECTOR GENERAL, 
Question T6- Il>.'DIAN ~DlClIL SERVICE-

D.tenus in the -- DetentioT Camp. Question I'e post of --. 204, 2023-24. 
44.3. D 

Hunger-striking detenus in tbe __ EPUTY· PRESIDENT, bIR. (~m. 
delention cDmp. 2486-87. AKHIL CHANDRA DATTA)-

The p]'aetice stated hv -- that when 
MaintenQD('e of the -- Camp Jail . n Lellder of 8 Party wiFihes to speak, 

1816_· ___________ :...._ he is called before others. 1052. 
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DEPUl'l PUBLIC HEALTH COYMIS 
SIO.NER-

See /I Public Health Connnissioner ", 

DEPUTY SECRETARY-

Motion for Adjournment 'r6 creation of 
the post of -- in the Legislative 
Assembly Department. 528. 

Question 1'e selection of -- of the 
Legislative Assembly Department. 
38. 

DEPUTY RECRETARY (ThEVI-
STON)-

Question re-

Past of -- in the Defence Depart­
ment. 1650. 

Posts of -- and Assistant Seexe­
tary in tb. Defence Department. 
1650. 

DERAILMENT-

Question re absen~e of a Telegraph 
Office in village Hazurpnr lIlJd 
-- of an engine at Bbera Rail­
way Station. 66. 

DESAI, MR. BHULABHAI J.­

Control of Constnl Traffic of Indin 
Bill-

Motion to refer to Select Committee. 
1050. 

Indian Mines (Amendment) BilI-

Considel'ation of clauses. 3055, 
30GO. 3062-63. 

Indian Naturalizatioll (Amendment) 
BiII-
Motions h, l'on<rider and to circulate. 

n39-4] 642. 

Insurnnc(' Bill-

PJ'PsE'n tnti nn of the- Report of the 
Select Committee. 530. 

Motion to consider. B08,. 821, 897, 
900. 1190-99. 1200, 1201, 1202. 
1205, 1206. 

Consideration af-

Clause 2. 1264, 1266, 1269-70, 
1286, 1652, 1653, 1658-70, 2871. 

llESAI, }IH. BHULABHAI J.---<1Ont4. 

Insurance Bill~ontd. 

Consideration of-conta. 

Clause 3, 1333, 1335, 1349, 1352. 

Clause 4. 1358, 1359. 

Clallse 6. 1688-89, 1735, 1742, 
1743. 

Clause 12. 1945, 1946-48, 1962, 
1974. 

Clauses 26A., 26B, 26C and 26D. 
2269-7(). 

Clause 27. 1986, 1990, 1992, 
2059-65. 

Clause 31. 2152, 2154. 

Clause 35. 2316, 2318-19, 2321, 
2329, 2336, 2346, 2348, 24l2, 
2413. 

Clause 36. 2436, 2438, 2443, 2446-
48,2451. 

Clanse 37. 2580, 2586, 2587, 2589-
90, 2592, 2598, 2601, 2602. 

Clause 38A. 2681-83, 2684. 

Clause 39. 2168-70, 2174, 2177-78. 

Clause 43. 2199. 

Cl.use 43C. 2618. 

Clause 51. 2671. 

Clause 86. 2711, 2713. 

Clause 87. 2715-17. 

Clause 88. 2766. 

Clause 99A. 2759, 2761. 

New clause 100B. 2774-

Clause 101. 2775, 2776, 2777, 
2778, 2785. 

Clause 107. 2864-65. 

First Schedule. 2881, 2888. 

Third Schedule. 2892, 2897, 2902, 
2905. 

Motion to pass. 2975-79. 

Observations by -- regal'ding an 
inac1vel'leut omission of an amend~ 
ment (Amendment No. 42) to the 
--, which was on the 0rder 
Pape,' and was not moved. 2940-
42. 
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DESAI, :r.ffi. BRULABRAl J.-colltd. 
Manceuvres Field Firing and Artillery 

Practiee Bill-

Motion to consider. 3202-03. 

Motion for Adjournment re­

Amendment of Indian Legislative 
Assembly Rules. 491-92. 

A.ppointment of a non-Indian as 
Economic Adviser to the Govern­
ment of India. 3247, 3253-55. 

Appointment of Mr. S. P. Chambers 
from England as Chief Commis­
sioner of Incom ... tax. 3163-67. 

China's appeal -ugainst Japanese 
aggression to the League of 
Nations. 1889. 

Hunger-stl'ike of political prisoners 
in the Audamaos. 570-72. 

Indian interests at Zanzibar. 398, 
401-04, 405. 

J..fr. Mudie's Enquiry Report into 
tl,e Bengal Nagpur Railway 
affairs. 529, 615. 

Motion ,'6 report of the Indian Railway 
Enquiry Committee. 6'US, 716, 

Patna University (Amendment) Bill­

Motion to consider. 3069-71, 3072, 
3074, 3075, 3076, 

Point of order raised by -- that the 
Manll!uVl'es Field Firing and .Artil­
lery Practice Bill is ultra vires of this 
Legislature inasmuch as it is a law 
modifying right in, over or concern­
ing lands situate in the p:z;ovincial 
un..its-a subject entered -in the 
Provincial list. 3140-42, 3143, 3145-
52, 3199, 3200. 

Point of order raised by Mr. M. 
Auautba .. yanam Ayyangar that 
fu:stly the lIIanCBuvres Field Firing 
and Artillery Practice Bill is outside 
the competence of this Legislature 
inasmuch as its subject-matter must 
be related to compulsory acquisition 
of land, ll. subject included in the 
Provincial list and secondly, because 
prior sanction of the GoveJ.'D.or 
Gencral to the Bill was not obtained 
afresh nnder the new Government of 
India Act, 1935, 3130-33. 

DESAI, :1m. BRULABHAI J .-conld. 

Point raised by MI. T. S. Avinashi­
lingam Chettinr re treatment of que&­
tions addressed to wrong Depart­
ments. 29. 

Q.uestion (Supplementary) re­

Amount of the pape'r currency re­
serve. 2572. 

Andamnns hUDgel'~strike. 45. 
Article entitled It India and Imperial 

Defence IJ published in the Hindu. 
660, 661. 

A ttacks on Indians in the book {. Land 
of the Lingam" by Arthur Miles . 
2205, 2206. 

Attending of a public enbn:tainment 
by t1le Senior Supprintendent of 
Police, Delhi. 431, 432. 

British Indians kiduapped by the 
tribes on the North-West Frontier 
Province. 2480. 

C'ensorship of ~orrcspondence. 2476. 
Contribntion entitled ,r Professor 

Khnnkhoje in exile-Lift the Ban 'J 

published in the Hitavaa. 1879. 

Cxiticism of the Ame,.y Repo,.t by the 
London TimBS. 2210, 2211. 

Encouragoment of Indian coastal 
shipping. 2373. 

Income of the people of India. 
1012. 

Interpretation of tho word U .iangad 11 

by the Bombay High Comt. 
2652, 2653. 

Joining of the Federation by the 
Indian States. 2203. 

JU~~54~ports from India. 1553, 

Loans raised by Provincial Govern­
ments. 2826. 

Negotiations for the replacement of 
~~~240Ltawa Trade A.g,.eement. 

Negotiatio,ns regarding joining of the 
i8~ratlOn by the States. 1860-70, 

Nomination of Official ~Iembf'..rs from 
the. Provinces to the Indian Legis­
lntive Assembly. 600. 
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DESAI, MR .. BHUL.A.BHAI J.-co71la. 

Question (Supplementary) re-conla. 
Position of Indian clove traders in 

Zanzibar. 2827. 
Prisoners in the Andamans suffering 

from dyspepsia. 1387. 
Recruitment of an Electrical Ell­

gineer on the Madras and Southern 
Mabrat!a Railway. 854. 

Relationship between the Governor 
General in Connci1 and the Pro­
vinciul (}QverlllIlents. 10. 

Reorganisation of the Bureau . of 
Public T nformation. 1874, 1875. 

Resolutions of the Delhi Provincial 
Po~tal and Railway Mail Service 
Conferen«. 1000, 1001. 

Revisioll of GoveJ'nmcllt's policy in 
the ~orth-West Fl·ontier. 662. 

Selection of representatives of India 
-at the Imperial Conference. 589. 

Situatioll in the Noxth+West Frontier 
Province. 2734. 

Soldit'~ and ~)fficers sent to the Far 
East. 1872. 

Statement of Khau Ahdul Gbaffar 
Khan regarding Frontier Tribes. 
2213. 

Supply of court notices and Govern­
ment advertisements to vel'nacular 
newspapers ill Delhi for publica­
tion. 924. 

Resolution re-
Amendmeuts to the Indian Legisla­

tive Rules. 380-81, 384, 385, 452. 
Appointment of qualified Indian 

Cadt·t~ by British Navigation Com­
panies. 1497, 1510, 1511, 1512, 
1514, 1517-20, 1531. 

Conslituent Assembly. 1903, 1903, 
1907. 

Payment of contributions from rail­
way revenues to general revenues. 
3216-18. 

Regulation of produetion and market­
ing of sugar. 2500, 2528. 

DESHMUKFl, DR. G. V.-
Indian Securities (Amendment) Bill­

Motion to considel'. 2935. 
Insurance Bill-

Motion to consider. 903, 1159-63. 

DESIDIt;KH, DR. G. V.-conld. 

Insurance BiJ.6-.cOfltd. 
Consideration of­

Clause 2. 1287. 
Clause 12. 1951, 1963-64. 
Clause 39. 2162, 2164-66, 2172-73, 

2174, 2175. 
New clause 39A. 2179-83. 
New clause 43B. 2615. 
Cllluse 100A. 2876-77. 
Ne,. clause lOOB. 2770, 2772. 

Moslem POl-sonal Law (81 .. ";01) Appli­
cation Bill-
Motion to consider. 1825-26, 1828. 

QuestiOu 9'8-

Interpretation of the word If jangad " 
by the Bombay High Cou.rt. 2652-
53. 

Reduction of the import duty on dia­
mOlld. 2818. 

Que:.tion (Snpplementnry) re recognj­
tion of Indian Medical Degrees in 
foreign countries. 2544-45. 

Resolution r/!-

Constituent Assembly. 1923. 
Economies in tbe Central Govern­

ment expenditure. 1101. 
Regulation of production and market­

ing of sug... 2525, 2528. 

DEflHMUKH, MR. G. V.-
111SUrtlllCe Bill-

Insertion of new clause 26. 2258-59. 

Oath of Office. 2. 

Prevention of C'nrelLv to Animals 
(Amendment) Bill-' 

Moticw for leave to introduce. 3039. 

Question 1'8---:-

Appointment to the post of Super­
intendent of Insurance. 2642. 

British Colonies receiving Imperial 
preference in trade. 1300. 

Contribution entitled rc Professor 
Khankhojp in exile-Lift the Ban" 
puhlished in the Hitavad. 1878-79. 

Permission to }Ph. Khankhoje t.o m .. 
turn to India. 1879-80. 
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DESIDHlKH, MR. G. Y.-conta. 
Question rc-contd. 

Political status of Government in 
negotiating trade agreements with 
Ceylon. Dominions and Foreign 
Countrie~. 1320-21. 

Position of domiciled Indians in 
Brit ish Colonies. 1243. 

Proposal Lo send Indian Agents to 
ccl'tain Colonies to look after the 
interests of Indians. 1243. 

Reeiprocal disabilities imposed on 
Blitish colonies by the Govern­
meut of India. 1214. 

.Recognition of e_qual rights of citi­
zenship uf domiciled Indians with 
European settler .. in British CoIo­
lues. 1242-4B. 

H~r1uction in the import duty on 
lle\~sprjDt. 2096. 

Reduction of import. dULy on news­
print. 2573-74. 

Removal of disabilities and securing 
of the rights of citizenship to 
Indians in the Colonies. 1452-54. 

Rnles restricting immigration from 
colonies to India. 1213. 

<,"",stion (Supplementary) re-
F:xport of monkeys. 3012. 
Insult to an Indian I. C. S. Officer in 

the Central Provinces. 2101, 2102. 
Reduction of the import duty on 

diamond. 2818. 
Removal of a tri-colonr flag by 

British l:ioldiers from a car at 
Ba.reilly station. 2996. 

R crmlutioll re (>conoruies in th&. Central 
Government expenditme. 1104-06. 

DESIGNATlON(S)-

Question re -- of daily-rated stan 
Ul certain Department.s of the North 
Western Railway. 1578. 

DESOUZA. DR. ]'. X.-

Control or Coastal Traffic of India 
BiIJ-
Motion to l'efer to Select Committee. 

1040-43. 
Question (Supplementary) ~e prefer­

ence given to Indian coffee in the 
United Kingdom. 1065. 

DESOUZA., DR. F. X.-co!ltd. 

Resolution re Constituent Assembly. 
1903, 1918-21. 

DESTRUCTIYE INSECTS AND 
PESTS (AMEh"DMENT) BILIr-
b'ee t. Bill(s) ". 

DETENTION(S)­

Question ro--

-- of Ford Buses by French 
Authorities at Chnndernagore. 
2237-39. 

-- of Mr. B. N. Das-Gupta by the 
German Governmellt. 3009-l2 . 

- period of ODe Kamal Srimani. 
1386. 

DETENTION C.AMP(S)­

Quelitioll I'e-

Detl:llUS in the Deoli --. 443. 
Hunger-striking detenus in the Deoli 
--. 2486-87. 

.Maintenance of the Deoli --. 941. 

Rules for transfer of prisoners and 
maintenance of the Cellular Jail at 
Port Blair and the Deoli --. 
929-31. 

Subsistence allowance paid to the 
mother of Srijut Pan.banan Chak­
rnvsrty, a detenu in the Deoli --. 
2487. 

DETENU(S)­

Question r6-

Allowances paid to Sardars Muham­
mad Umar Khan and Muhnmmad 
Sorwor Khan, Afghan --. 1153-
54, 1618-}9, 1634-37, 2486, 2487-88. 

Bl'enlcing of their pal'Ole by Sardars 
Muhammad Urnar Khnn and Mu­
hnmmad Rarwar Khan, Afghan 

16,15. 
-- in lhe Deoli Detention Camp. 

443. 
Hunger-striking -- in the Deoli 

doten tion camp. 2486-87. 
Indian -- in Burma. 1139-40. 
Release of Political prisoners and 
-- and withdrawal of Extern­
ment and intl'rnment or.ders in the 
eent'1'aJly ndministered areas, 



68 INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 

DETENU(S)-contd. 
Question re-contd. 

Subsistence allowance paid to the 
mother of Srijut Panchhanall 
Chakravarty, a -- in the Deoli 
detention camp. 2487. 

DHAURA STATION-
Question r. leasing out of plots of 

land to stone merchants for staclring 
purposes outside -- on the Great 
Indian Peninsula Railway. 14-15. 

DlAMOND(S)­
Question re-
-- found in the possession of a 

Bombay merchant. 2557-58. 
Reduction of the import duty on --. 

2818. 
DIET-

Question re lack of propel' arrange­
ments for treatment and -- of 
one Lala Chaman Lal in the quaran­
tin. station, Meerut. 422-23, 942. 

DIGBOI-
Question re labourers in the. -- oil­

iields in Assam. 257S. 
DINAPORE-

Motion for Adjournment re train 
disaster near -- station. 446. 

DINING CAR CONTRACTOR(S)­
See it Contractor(s) ". 

DIRECTOR GE1-'ERAL-
Question r. post of Deputy --, 

Indian Medical Service. 1629, 2023-
24. 

DIRECTOR GENERAL, INDIAN 
MEDICAL SERVICE-
Question ro non-appointment of Indians 

as --, and Deputy Public Health 
Commissioner. 994-95. 

DIRECTOR GENERAL OF ARCHlEO­
LOGY-
Question re pieces visited by the - -. 

1469-70. 
DIRECTOR OF POSTS AND TELE­

GRAPHS-
Question re-

Appointment of the -- for Sind 
and Baluehistan. 10(18-09. 

Tours of the for Sind and 
Baluchistan. 1006-0S. 

DIRECTOR OF PUBLIC INFORMA­
TION-
Question 1'8- .-

Appointment of a European as 
661. 

British journalist imported as --. 
653-54. 

DISABILITY (IES)­
Question 1'8-

Reciprocal -- imposed on British 
colouies by the Government of 
India. 1214. 

Removal of -- and securing of tho 
rights of citizenship to Indians in 
the Colonies. 1452-54. 

DISABILITY PENSIONS­
See ti Pension(s) ". 

DISASTE~ 

Question re-
-- to thc Geiman Expedition to 

Nanga Parbat. 647-48. 
Selection of Allahabad as the venue 

for the enquiry of the Bihta rail­
way --. 2656-57. 

DISCHARGE-

Question t·e disposal of appeals against 
orders of -- or dismissal on State 
Railways. 74-75. 

DISCIPLINARY RULE(S)­

See" RUle(s) ". 

DISCOURTESY-

Question ".8 alleged -- shown by the 
Qnn.rantine Officers at Mandapam. 
2038. 

DISEASE (S)-

Question re prisoners in the Andamans 
suiferjng D.·om 'Certain --, 1387-
90. 

DISMISSAL­

Question "e-

Disposal of appeals against orders 
of discharge or -- on State Rail­
ways. 74-75. 

-- of the Bengal Nagpur Railway 
employees after the termination of 
the strike. 2924. 



INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 69 

DlSSENTING NOTE(S)-
Question 'J'C -- of Sir 'l'Tacy Gavin 

Jones to the Snpru Committee Re­
port and enquiry into the question of 
~urrency and exchange. 2804. 

DIVIDEND­

Question 1'6-

Deduction of Inucome-tax" all -­
paid to share-holders of the Reserve 
Bank of India. 1473-74. 

-- paid by the Bengal Provincial 
Railway. 2392-93. 

IHVISION(S}­

Clo.ur.....:. 
-- on the Motion for closure of 

debate on the Motion for Adjourn­
ment "8 hunger-strike of the poli­
tical prisoners in the Andamans. 
575-76. 

Indian Mines (Amendment) Bill­

-- on Mr. Ram Narayan Singh's 
motion to add a proviso to clause 
4. 3064. 

Insurance Bill-

-- on Dr. P. N. Banerjea's motion 
to amend clause 37 (4;). 2599-2600. 

-- on motion to omit elanse 35. 
2283-84. 

-- on Mr. B. Dna's motion to insert 
new part (j) in sub-clanae (1) of 
clause 6. 1684-85. 

-- on Mr. George J oseph1s motion 
to add a proviso to sub-clau.e (12) 
of clause 2. 128S-89.· 

-- on Mr. K. Santbanam's amend­
ment to Form D in Part II of the 
Third Schedule. 2900-01. 

-- on Mr. M. Auanthasayanam 
Ayyangar's motion to amend clause 
42 (1). 2197. 

-- on Mr. M. Auanthasayanam 
Ayyangar's motion to insert new 
part (I) in clause 3 (2) . 1344-45. 

-- on Mr. Mohan La! Saksena'. 
motion to add a new sub-clause as 
87 (2). m8. 

-- on Mr. S. Satyamurti's Monnn 
to amend clause 6 (2). 1690-91. 

L453LAD 

DIVIS10N(S)-co .. td. 

Insurance Bill-contil. 

-- on Mr. S. Satyamurti's motion 
to amend clause 6 (4). 1757-58. 

-- on Mr. S. Satyamurti's motion 
to insert a new clause as c.lause 35 
(2) . 2360-61. 

-- on Rnizada Hans Raj's motion 
to amend clause 12 (1). 1975-76. 

-- on Seth Govind Das's motion 
to amend elause 27 (3). 2080-81. 

Moslem Personal Law (Shariat) Appli­
cation Bill- . 
-- on Maulvi Abdul Ghani's motion 

to add a proviso to clause 2. 1856. 

Motion(s) for Adjournment--

-- on the motion for adjournment 
re appointment of a non-Indian 88 
Economic Adviser to the Govern­
ment of India. 3258-59. 

-- on the motion for adjournment 
re appointment of Mr. S. P. 
Chambers from England as Chief 
Commissioner of Income-tax. 
3169. 

-- on the motion for adjournment 
re hunger-strike 0.£ political pri­
soners in the Andamans. 576-77. 

-- on the motion for adjournment 
re Indian interests at Zanzibar. 
407-08. 

Muslim Intestate Suooession Bill­

-- on the motion to refer to Select 
Committee. 1426. 

Resolution(s)-
__ on :Mr. J. Ramsay Scott's amend­

ment to -- re Regulation of pro­
duction and marketing of sugar. 
2537-38. 

-- on the Resolution ,.e economies 
in the Central Government ex­
penditure. 1130-31. 

DIVISIONAL ACCOUNTANT(Sl­
Bee U Accountant(s) II. 

DIVISIONAL 
ENT(S)-

SUPERINTEND-

See If Supe.rintendent(s) ". 
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DOCTOR(S)- DRIVER(S)-conld. 
Question f'e-

Appointment of civilian Executive 
Officers in Cantonments and fee 
cbarged by the -- of tbe Canton­
ment Hospitul at Dagsbai from 
milkmen and bawkOL'S of foodstuffs. 
2471. 

Fee charged by the -- of the Can­
tonment Hospital at Dngshai from 
milkmen and hawkers of foodstuffs. 
2929. 

DOCUMENT(S)-
Question re communication of official 
--, etc., to sen"vice unions or fi.'iiSQ­

aiations, etc. 1887-88, 2664-65, 2666. 

DOMICILE-
Question re leave rules applicable to 

certain officers of tbe Soutb Indian 
Railway of Asiatic --. 851. 

DOMIC~ED INDIAN(S)­
See H Indian(s) n. 

DOMTh'TON(S)-
Question re political status of Govern­

ment.in negotiating trade agreements 
with Ceylon, -- and foreign count­
ries. 132j)-21. 

DOW, MR. H.-

Oath of Office. 1449, 2455. 
Resolution re-

Appointment of qualified Indian 
Cadets by British Navigation Com­
panies. 1500-04, 1505, 1522, 1523, 
1524, 1525, 1526, 1527, 1528. 

Regulation of production and market­
ing of sugar. 2508, 2526-30. 

DRAFT(S)-
Question .,.e rates of the Imperial Bank 

of India for issuing -- to the public 
in remitting money. 2035. 

'DRAFT CONVENTION(S)-
See tl Convention (s) ". 

DRTVER(S)­

Question .,.e-
Long continuous duty of railway 
-. 2088. 3188. 

Post of -- beld in abeyance on 
the North Western Railway. 2648-
49. 

Question f'e-conta. 
Removal of certain --- from service 

in disregard of subsidiary rules 
bamed by the Agent, Eastern 
Bengal Railway. 74. 

Supply of coal to -- on the Eastern 
Bengal Railway. 2133. 

Working hours of guards and --. 
2926. 

DRUGS (AMENDMENT) B~L-
Bee (C Dangerous "under 

"Bill(s) H, 

DRUGS B~L-
See II Import of __ " under It Bill(s)". 

"DUFFERIN "-
Motion .for Adjournment 1'8 ehangc in 

the prospectus of the Training Ship 
,, __ no 608-11. 

Question -re-
Employment. of U -- 11 Cadets. 32-

34. 
Inadequate employment of U -- " 

Cadets. 1554-55. 
Practical training of the Enginper­

ing Cadets of the "--". 17M-
85. 

DUFFERIN FUND­
See U Fnnd(s} ". 

DUFFERIN HOSPITAL­
Bee U Hospital(s) u, 

DURAND LINE-
Question 1'6 annexation of the tribal ter­

ritory and extension of the frontier 
of India to the --. 440-41. 

DURGAH KHAWAJA SAHEB 
(AMEN'DMENT) B~L-
See "Bill(s)". 

DUTY(IES)­
Question re-

Abolition OT reduction of stamp -­
on inlund Bills of Ex~hange. 2310-
II. 

Customs -- for bringinG' gold in 
lomn and -- paid by Pandit 
.r flwahnrtal Nehru on a gold casket. 
504, 1706-07. 

EXM<::P -- on cottage match :tao.­
tories. 500. 
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DUTY (IES )-contd. 
Question f"e-cofltd. 

Import -- on pig iron. 2921. 
Long continuous -- of railway 

drivers. 2088, 3188. 
Press telegram rates, admission of 

news print into India free of -­
Rnd rntes of postage and telegrams 
between Burma and "Inilia. 1300, 
2043. 

Reduction jn the -- on paper used 
for newspaper printing. 2135. 

Reduction in the import -- OJ) 

newsprint. 2096. 
Reduction of -- on paper used .-for 

newspaper printing. 2833. 
Reduction of import -- on news­

plint. 2573·74. 
Reduction of the import -- ou 

diamond. 2818. 
Sugar factories closed aft-er the 

increase of excise --. 1002-04. 
DUTY, HOURS OF-

Question ro -- of the Booking Clerks 
at Sholapur Station. 2381. 

DYSPEPSIA-
Question re prisoners in the .Andamans 

suffering from --. 1386.87. 

E 

EAR...'IING(S)_ 
Net -- of certain newly-ennstructed 

railway lines (statement laid on the 
table). 161-66. 

EAST INDIAN RAILWAY_ 
8ee uRailway(s} n. 

E~ON~IAN RAILW AYMF..N'S 

Qu~stion 1"8. refus~ of the Agent, 
East ~dtan Rmlway, to l"et!eive 
~~~~_~:on. from the --, Lucknow. 

EASTERN BENGAL RAILWAY_ 
See" Railway(s) ". 

ECONOMIC ADVISEJ;!,-

Motion for Adjournment re- appoint­
ment. of a Don-Indian as -- tq the 
Government of India. 3191, 3243-
69. 

ECONOMIC ADVISER~co"td. 
Question re-

A.ppoinbnent of an -- to the Guv­
errunent of India. 3179. 

Crea~on of a post of an -- tl) the 
Government of India. 2925. 

Post of the -- to the Government 
of India. 3172c73. 

ECONOMIC DE\7ELOPMENT(d)­
Question TO fund for the -- and im­

provement of rural axeas. 3106-10. 

ECONOMIC ORGANISATION(S)­
Question 1'e suggestion for the estab­

lishment of a world -- for solving 
problems affecting humanity. 1774. 

ECONOMIC POSITION-
Question '-e deterioration of Indian 
~ ;n South Africa. 3110-11. 

ECONOMY (IES)-
Question 1"8 appointment of a Retrench­

ment Committee for a-ploring ave­
nues of --. 521-22. 

Resolution re -- in the Central Gov­
erument expenditure. 1089·1131. 

EDITOR(S)­
Question re-

Control of the Redio Department 
and appointment of tbe n.,.. 
--. 1299, 2043. 

Recruitment of a News -- of 
Broadcasting and an -- oi the 
lnd£an Liste"er. 1224-27. 

EIIUeATION­
Question re-

Adult -- for Indians and appoint­
ment of an Agent General in 
British Guiana. 1702c03. 

Primsry -- in the Centrally .Ad­
micistered Areas. 525-26. 

Secondary and higher -- in the 
Centra.IJy Administered Ar ..... 
526-Z7. 

EDUCATION, HEALTH AND 
LANDS, DEPARTMENT OF­
Question re creation of posts :Jf Under 

Secretaries in the --. 765-67. 

EDUCATION, HEALTH AND fANDS, 
SECRETARY FO&-
8Be It Seeretary for EdueatioD, Health 

and Lands". 

III 
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EDUCATIONAL EXPERT(S)­
See II Expert(s) n. 

EDUCATIONAL ~'ILM(S)­
Elee "Film(s) ". 

EKKA(S)­
Question re-

A.b~ence of shed for -- nnd tongas 
at the Etawah Railway Station. 
~662. 

Contract for parking of - outside 
the Bennres Cantonment Railway 
Station. 1295-97. 

Grievances of owners of .-. ilnd 
tongas at Lucknow junction and 
Beuares Cantonment Stations. 
2638-39. 

Pm·lcing of -- outside Railway 
stations. 1545-46. 

Parking of I."gas and -- at 
Luclrnow Junction Station. 2380-
81. 

ELECTION(S)-
-- of a Member to the Central A.d­

visory Board of Health. U12. 
Motion ye-
-- of a member to the Central 

Advisory Board of Health. 1M2. 
-- of n Member to the Indian Re­

search Fund Association. 368. 
Question T8-

-- of a member to the Oorverning 
Body of the Indian Research Pund 
Association. 694. 

Figures of the last provinci"l --, 
1303. 

Municipal -- in Ajmer. 2219-20. 
New rules regarding municipal -­

in Ajmer. 2220. 
Rule, for -- to the Indian Legis­

lative Assembly from the United 
Provinces. 833-35. 

V nting rights of Indian lahoufflrn in 
Ceylon for -- to Villuge ('om­
roittccs. 1215-16. 

ELECTION MEETING(S)­
See ft Meeting(s) ". 

ELECTORAL ROLL(S)­
Que.c:;tion TO--

-- for the Rohillrnnd and Kumnon 
Divisions Non-Muhammadan 
Rural Constituency. 863, 2407. 

ELECTORAL ROLL(S)-collld. 
Question re--co1ltd. 

Indian kgislative Asscmbly - -­
for Dellli. B66. 

ELECTRIC STAFF-
Question ro difference in the scales of 

pay of the -- a.nd Train Lighting 
Staff on the North Western Rail­
way. 157B. 

ELECTRICAL ENGINEER(S) -
Question "8 recruitment of 4D. -- on 

the Madrns and Southern Mahratta 
Railway. 853-55. 

ELECTRICAL PROPERTY(lES)-
Question t'8 investigations regarding 

the -- of the ground for setting 
Up of Radio transmitting statioDs 
and training of Indians in Radio ,. ... 
search. 2016-17. 

ELECTRICITY-
Question -re levy of minimum aha!'ge on 
-- in New DeI.h.i. 2575,3115-16. 

ELECTRICITY (AMENDMEN'C) 
BILL--
See d Indian __ " under (C Rill(s) It. 

EI,ECTRO-TECIINOLOGY DEPART­
MEl'fT-
Question re -- of the Indian Iusti­

tute of Science, Bangalore. 3096-
97. 

ELEPHANTA CA VES-
Question 1'8 preservation of the ---. 

741-42. 

EMBANKMEl'fT(S)-
Question l"fJ insufficiency of waterwaya 

in the railway -- on certain lines 
of the ERstern Bengal Railway. 
2100-01, 2929. 

EMBARGO­
Question re-
-- on the import of Indian gronnd_ 

nut, to tho United Kingdom. 596. 
Imposition of -- on the impoLt of 

cloves from Zanzibar. 515-16. 
EMBEZZLEMEl'fT(S)­

Question re-
-- in the Lahore Central Tele­

graph Olllce. 2039-40. 
Misappropriation and -- in sub­

ordinate offices of the Civil Avia­
tion Directorate. 30B7. 
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EMIGH ANT LAROURERS­
See "Lahourer(s) 'J. 

EMIGRATION-EXTERNAL--
Demand f(ll' Excess Grant for 1935-36. 

3234. 
EMPLOYEE(S)­

Question j'C-

Appelll: of tIle East lndian Hail­
wily "- withheld by Divhion:il 
Snpel'lntendents. 1311-12. 

D6{1ueLion of sllh~criptions of certn.in 
soeictics from tho wageS of --
011 lhe Great Indian PenimmJa 
Railway. 1579-80, 2050-5l. 

Delay iu giving sC1:v-1ce cel'tificate'd to 
ex- -- on lhe En:itf'rll Bengal 
Railway. 180i-05. 

Dismissal of the Bengal XngpuT Rnil­
way -- aftel' the tenmnation of 
tho strike. 2924. 

--in Ibe VelerinaryResearchInsti­
tnte, Muktesar. 770. 

-- of the Grent Indian PeninSula 
Railway transferred to' other l'Kil­
ways. 1312. 

Gratuity withheld nom certain -. -
in the Jamalpur Raihl"ay Wo:rk­
shop. 2650. 

Leave enjoyeJ by tbe -- all -the. 
T;~~.t Indian Peninsula Rallway. 

N~~7~~ rules for railway '-. 

Preference accorded to the )'elalives 
of railway -- for appointment in 
the railway services. 595-D6, 

Prosecution of -- of Jamalptrr 
Running Shed and stoppage of 
allowanre of Permanent Wa:y 
Staff at J amalpnr. 2650. ..... 

Railway -- and their relatinn.c; de­
tected travelling without tjckcts or 
passes. 594-95. 

ENGINE (S)-
Question re ub!';('nc-e of a Telea-ruph 

Office in village Hazurpur and de­
railment of an -- at Bb\!rn. Rail­
way Stn,':ion. 66. 

ENGINEER (S)­
Question "0-

Appointment of Muslims 8S .-- on 
Railways. 1786. 

ENGINEER (S )-contd. 
Question ro-contcZ. 

Appointment of Muslims as -- on 
the North We::.tel'n Ha.llway. 
1576-77. 

:Assistant Signal -- appointed on 
!.he Bengal and N orlh W" ""tern 
Rail way. 2396. 

- - recnn"eJ hy the Assam nengal 
Railway. 3021. 

Indians rmployed as Ganjson --. 
667, 931. 

ENGINEER, CHIEF­
See "Chief Engineer ". 

ENGINh'ERING CADETS-
Question r8 practical training of the 
-- of the 'I Duffel'in". 1784-85. 

ENGINEERING SERV~CE(S)­
Question ro giving of honorary mili­

tary ranks to Civilians in the Mili­
tary --. 667. 

ENGINEERING STAFF­
Question ':'8-

Selection of -- in the Quettn. Divi­
sion of the N orlll Western Rail­
way. 3187. 

Sec also under CI Staff". 

ENGINEERING SUPERVISOR(S)~ 
Sec" Supervisor (5) ". 

ENGLAND-
Motion for Adjournment re appoint­

ment of Mr. S. P. Chambers f,om 
-- as Chief Commie.sioner of In­
come-tax. 3U8-19, 3152-59. 

Question r6-

Departure ()f tbe Indian trade nel.,.. 
ga:ion from --. 2915-17. 

Income-tax recoverable on pensions 
earned in India and paid in 
1235-37. 

ENQUIR.Y(IES)­
Question '16-

-- into tlle conduct of Captain 
H. B. S. Brm· of the Political De­
partment of the Govel'n.rnent pf 
India. 2398. 

-- into the sale of ~rnp iron on 
the North Weslern Railway. 2411. 
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ENQUIRY CLERK(S)­
See ,. CIOl'k(s) ". 

ENQUIRY REPORT­
See U Report(s) ". 

ENROL11ll:NT-
Question 1'8 1100- -- of mernb('rs of 

the 'H'nde Union, Lucknow, l'(!s.diDg 
in Bihar and Bengal, as VO~I!~"!i in 
the Labour Trade Union COll!3l:itu­
eneies. 1080. 

ENTER'l'AlNMENT (S)-
Question YO att.ending of a public -­

by the Senior Superintendent of 
Polic&, Delhi. 430-32, 2216-17. 

ENVELOPE(S)-
Question re non-sale of stamps Rnd 
-- at the Howrah Post Office. 
1720-21. 

EQUIPMENT-
Question ro re-orgarusation, mecb:tnhm­

tioD and -- of the Army in Indja. 
3003. 

ERN AKULAM---
Question YO: running of an additit.ual 

express between Madras and -- '-. 
1328-29. 

ESSAK SAlT, MR. H . .A.. SATHAR 
H.-
Insurance Bill­

Consideration of-
Clause 6. 1695-96, 1721-22, 1724, 

1725, 1745, 1748-50. 
Clau.e 27. 2065. 
C1anse 37. 2586, 2593, 2599. 
First Schedule. 2887. 
Mo;ion to pass. ~970. 

ESTABLISHMENT SECTION­
Question- t"c-

Clerks in the -- of the Di,-isioUlll 
8'lpenntendent's Office, T.uclmow. 
2143-44, 3190. 

-- of the Omce of tbe Private 
S"cretary to His E.~ecnr.nl'Y the 
Vic.roy. 1648. 

ESTIMATES COMMTTTETIl·-
8eo "Committee(s} n, 

ETAH~ 

Ques'ion re connectiAn or - - witb fL I 
Railway Line. 1805. 

ETAWAH-
Question re absence of shed for ekkas 

and I.ongas. at the -- Railway 
Station. 2662. 

EUROPEAN(S)­
Question rc-

Appointment of a -- as Dh'f'Ctor 
of Public Information. 661. 

Entry of -- with shoes on inside 
protected shrines. 2285-06. 

Indians and -- in ShunahlU. 1396-9a • 
Indians and -- in the hi/!'her 

grad.. of the Home Departm·ent. 
647. 

Re-employment of -- Indian Civil 
Service Officers after retirement. 
2644, 3017. 

EUROPEAN OFFlCER(S)­
Ses II Officer(s) " , 

m U R 0 PEA N REFRESHMENf 
ROOM(S)-
8ee II Refreshment Room(s} ", 

EUROPEAN SETTLER(S)­
Sec II Settler(s) ", 

EXAlIfINATION(S)-
Question ,-e--

Applications for admission to -­
conducted by the FederfJ PllhU. 
Service Commissjon. l'W2. 

Appraisers and -- in the CustolU 
House, Karachi . 1464·G5. 

Debarring graduates of Veterinary 
Collegcs in India from appeming 
at the competitive --for appoi.llt-. 
ments in the Indian Army Vetm't­
nary Corps. 1882-83. 

Discharge of postal camlidates :1ficl:" 
l'a- -- in the Madras postal 
circle. 1231-32, 3182-84. 

-- for recruitment of clerk's in the 
Government of India Seen~ti\:ri9.' 
and attached offices. 52-53. 

-- for recruitment of clerks in the 
Posts and Telegraphs Depart­
ment. 2301-02. 

-- for recruitment to the fu'!:.t divi­
sion clerical cadre in the OmMO:; of 
the Postmru;ters General. 1706-
09. 
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:b1XAMINATION(S)-c""td. 
Question 're-contd. 

Final Registered Accountants 
2626-27. 

Grant of permission to postmeh, etc., 
to appeal' at the clel'ical '-- .uter 
three years' service. 1245. 

Mfll'ks for viva voce in the Tlldiun 
Civil Service --, 2a89-00, 
2992-93. 

North Western Railway Subordi-
nate Accountants' --. 94:?-, 
1072. 

EXAMINER (S)-
Quest.ion ,.c lWpraisers and -- in the 

customs bouse, Karachi. 2409 -10. 
"EX-APPRENTICE MECHANIClS)­

See U Mechanic(s) ". 
EXCESS FARE-

866 tI Fare(s) ". 
EXCHANGE-

Question "8 dissenting note of Sir 
Tracy Gayin Jones to the Barru 
Committee Report and enquiry into 
the question of currenc.y and --. 
2804-

:EXCISABLE ARTICLE(S)-
Question "8 raising of tbe prir.e of 

opium and other -- in Lhe n'lj­
putn.na States and restriction of Ihe 
area under poppy cultivation. ::!7Y9-
280l. 

EXCISE-
Question ,-c Indian Revenue Retur:ls, 

especially in Customs and --. 
749-50. 

EXCISE DUTY­
See If Duty(ies) ". 

EXCISE RULE(S)­
See "Rule(s) ". 

EXECUTIVE COUNCIL--
Demand for Excess Grant for HI35~36. 

3228-32. 
Question re-

Reduction in the salaries of members 
of the Governor General's --. 
523. 1644-45. 

Taking away of tbe Railwav Ad­
ministration from the cha;'~c lif 
the Indian Member of the Vice­
roy's --. 423. 

EXECUTIVE COUNCILLOR(S)-­
QuesHoD re -- of the Government of 

India who went ont of India. H34-
Bo. 

EXECUTIVE OFFICER(S)­
Question re-

Appointment of civilian -- in Can­
tonments and fee charged hy lbe 
doctor of the Cantonment Hospi­
tal at Dagshai from milkmen and 
hawkers of foodsmffs. 247 L. 

Appoinlment of -- in the CWl­
tonment Boards. 669-71. 

Civiljan -- in Cantonments. 2467-
70. 

EX-EMPLOYEE (S)­
See" Employee(s) ". 

EXHIBITION (S)­
Question re--

-- of Indian educational fihns nna 
newspaper reels. 2369-71. 

Participation of Indian tradt!S and 
industries in the Paris --, 860. 

EXILE (S)-
Question re grant of permission to Mr .. 

Maha.w Abaji Nadedkar ""d other 
Indian -- to return to India. 671· 
72. 

EXODUS-
Question f'e curtailment of. . - to 

Simla. 2743. 

EXPEDITION (S)­
Que:.tion re--

Disaster to the German -- to 
Nanga Parbat. 647-48. 

-- against the Faqir of I pi and 
his followers in the Tribal Drea. 
927-28. 

-- to the Panjs.h Tribal A Tea fOT 
the recovery of slaves. 1141-44-

Expencliture incurred in the W 8ziria~ 
tan Military --. 655-56. 

Mountaineering -- to the Hima­
I.yas. 1158. 

Types of Air Action on the Fl'lntier 
employed during the Waziri..,tan 

664-67. 
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EXPENDITURE­
Qu~tion Yt'-' 

-- illCl1l'l'ed in the Vl azirislan lliJ.i­
lary j<;xpeditiC'lI. 655-56. 

- incurred on Frontier Opera­
tions. 517. 

in<:llnc 1 un the BritiW Seclion 
of tilt, Artny in India. 519. 

-- of staff arell. eOUlll'iJs uf lbc 
North "r (>~tcrn Hail way. :.m17. 

-- of the Geological Survey of 
India. 1230-31. 

- on the con::;i:Tuction of Luc'knQW 
old Cawnpore rtlilWH,V t:;tllti·J!\~. 

·'lIft 
-- on the Indian Civil Service ~md 

other Imperial Services. 521. 

-- on troops and officers shO"'\~l in 
the Budget f'stimate on Defence 
Services. 2723-24. 

Income aDd -- of the Almora Can­
tonment. 1886, 3038. 

Revenue and -- figures. :1112-14. 

Resolution ,.e economies in tIle Central 
Government --. 1088-1131. 

EXPERT(S)­

Question yr--

Opinions of ProvinciaJ Governments 
on Income-tax --'s Hl:lport. 
3191. 

Public,ation of the report of the 
British -- on broadcasting in 
India. 2810-14. 

Qualification of the British -- in­
viterl to study the possibilities (,f 
development of broadcasting in 
India. 1012-13. 

Recruitment of an -- to serve as 
the Comme-rcial Adviser to the 
Railway Board. 600-01. 

Report of -- on the reCoDRtruet,ion 
of SecOndary Schools. 497-98. 

Report of the Educational --. 
748-49. 

Statement of the Income-tax - re­
garding Income-tnx on pensi ODS 

earned in British India. 7-8. 

EXPLOSlON(S)-
QnesLion re-
-- of a bomb at .Bttbina in J hi.\D;:;l 

Di.trict. 940, 2057-58. 
-- of gunpowder at the Taxila 

Rllilwny Station. 604-05. 
EXPORT-

Motioll for Adjournment re Don- -­
of Iudian sugru' abroad ('xcept to 
BUl1UIl. 86. 

EXPOR1' QUOTA­
Sce U Q1.l0tll, Export", 

Question re--

Attachlli«mt of ndditional carriages 
to avoid overcrowding. in the 
Grand Tnmk --. 829-30. 

Running of an additional ,..:-- b';' 
tween Madras nnd Ernalntlam. 
1328-29. 

EXPRESS TRAIN{S)­
See II Trai.n(s) n. 

EXTENSION(S) 

Question "8-
-- of the Assam Bengal Railway 

lines to certain ccntres. 602-03. 
'-- of Lbe life of the Indian togi.­

lo.tive Assembly. 36, 1079. 
Gazetted 0 mcers gran,ted ~, 677-

78. 
Inauguration of the Federation and 
-- of the life of tbe Indian 
Legislativo Assembly. 18-20, 37-
38. 

EXTERNMEN1'(S)-

Question re -- of Maulana Hnsam 
Ahmad Madani and Maul.no. Nll>­
uddin from Delhi 926-27. 

EXTERNMENT OF PERSONS­

Qnestion rc persons externed Or intern­
ed in the eentrnlly administ~red 
areas. -442, 2051, 

EXTERNlCENT ORDER(S)-
Question re release of Politieal prison­

ers and deteDus and wit.hdrawcll of 
-- and intemmellib orders in the 
centrally administered ar.... 929. 
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FACILITY (IES)­
Question ~e-

F 

Certain -- to }fr, Amir Hai~m-' 
Khan rletuinqd unrler RegulatIOn 
III of 1818. 2743-44. 

Denial of -- to holders of inter·· 
nll'fliate f'lnss retu.rn tickets to 
tl'1lvel to Kalka il'om Bcn::t.l.'e3 
cantorlment eithel' via, Delhi 01' 

vt"a; Sll.bftTanpUl'. 584. 
Denial of -.'- ~o Mr. V, V. Nara­

simhan f 0 attend the sittings of 
the Mnch-at=; Legislativp Assembly 
2649-50. 

Prov;i..$ion of -- for secret~iat 
training in Univqrslties. 2808-09; 

RaeiaJ d:scriminatiou' in -- offered 
to Dining Car· Contractgrs on the 
North Wes.tern RaHway. 1578. 

Third class pass.enger.availing of 
reservation -.-. at Howrab. 
2364. 

FACTORY (IES)­
Question re--

Erection of a recuperative po~ 
furnace in a --' a'h- Firozabad. 
2020-22. 

EstablislJment of a -- by tb. Bata 
Company in BM. Nagar' near 
Calcutta. 769-7Q. 

Excise du ty On cottage match. --. 
600. 

Sugar -- closed after the increase 
of excise duty. 1002-04. 

FAIR (S)-
Question f'/J'- ". 

Additional railway facilitie; for 
passengers during the Pifripaksha 
-- at Gay.. 1324. 

Alleged ]Os.o; of lives due to over­
crowding in trains during the 
Gnrhmul"ieswar --. 67. 

FAMINE RIDDEN AREA(S)­
Question "-0 railway concession for 

the transport of fodder to tl!e -­
in Gujerat. 199. 

J'AN(S)-
Question "-,, lavatories, --, etc" pro­

vided in intermediate and third class­
carriages on the Assam Bengal Rail­
way. 73. 

i FAQIR OF IPI-
Question ,'e expedition ag~t 
-- nnd his followers ill 

Tribal area. 927-28. 

FAR EAST-

Question -re-

tbe 
the 

China's representation to the Leagt.le 
of N ntions and developments m 
the --. 2010-20. 

Soldiers and Officers sent to the 
'-. 1871-72. 

FARE(S)­
Question '1'0-

-- between Sylbet and Chandpur 
and introduction of return ticket 
system. between certain stations on 
the Assam Bengal Railway. 603· 
04. 

-- charged from Bareilly to 
Katbgodam. 863-64. 

Realisa tion of excess -- towards 
the cost of construction of the 
Brabmaputra Bridge on the 
Assam Bengal Railway. 1085. 

FATEHGARH~ 

Question ,,-e overlooking of the cl~ 
of Hindus in Post Masters' Grade m 
the -- Postal Division. 514-15. 

FAUJl AKHB.AR-

Question "-(3. activities of the - - . 
2726:29. 

FAZL-l-HAQ PIRACHA, KHA.,'{ 
BAEADUR siLilKH-
Moslem Personal Law {SII •• iat) Ap­

plication Bill-
Motion to consider. 1437-38. 

Question f'e-
Absence of a Telegraph Office in 

village Hazurpur and detailment 
of an engine at Bbera Railway 
Station. 66. 

Absence of telegraphic or telephone 
connections on stations on the 
Malakwal Bhera Braneh Line, 
North Western RaHway. 64-65. 

FAZL-l-lLAHI, KHAN SAHID 
SHAIKH-
Oath of Office. 3. 

FEDERAL ASSEMBLY CHAMBER-­
See H Assembly Chamber ". 
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FEDERAL COUNCIL OF STATE­
See H Council of State ". 

FEDERAL COURT-
Que~tion re cost of establishment and 

W~~~~~nlllJce of the --. 1312, 

FEDERAL COURT BILL-
See tt Bill (5) ". 

FEDERAL GOVERNMENT_ 
Question re new offices located in New 

and Old Delhi IllJd report of the 
Departmental Committee appointed 
to considel' the question of aCCom­
modation in SimJa for the __ . . 
605. 

FEDERAL LEGISLATIVE ASSEMB­
LY-
See tI Legislative Assembly". 

FEDERAL PUBLIC SERVICE COM­
MISSION-
8e~ U Public Service Commission ". 

FEDERAL 
RITY-

RAILWAY 

Question re-­
Creation of the 

2090-91. 

AUTHO-

591-93, 601, 

Establishment of the --. 1782-
B4-

FEDERATION_ 
Motion for adjournment rll'-­

Negotiations between the Govem­
men t of India and the Princes in 
respect of --. 941, 960. 

Question ~ 
AriaJysis of replies received from 

the State. to the Viceroy's letter 
enquiring into their views on __ . 
1323. 

Correspondence with certain Pro-
vincial Governments regarding 
-. 1572. 

Employment of Mr. J. Rowlatt, a 
Parliamentary Counsel, to revise 
terms on whicb States are to join 
the -. 915-16. 

Inauguration of the --. 17-18, 
32, 36. 

Inauguration of the -- and exten­
sion of the life of the Indian 
Legislative Assembly. 18-20, 37-
3B. 

li'EDERA~J.110N-C01Jtd. 

Question re--contd. 
Joining of Railway Unions and -­

by Hailway employees. 2135-36. 
Joining of the -- by the Indian 

States. 2201-04. 
Joining of the -- hy the Princes. 

835-37. 
Loss to the revenue of the -- on 

the settlemenL of customs qUCil­
tions with Indian States. 1456-
68. 

Negotiations regarding joining of 
the --bv the Stat.... 1868-71. 

Terms for ihe Princes for joining 
the --. 1571-72. 

FEE(S)­

Question re-
-- charged by the doctor of the 

Cantonment Hospital at Dagshai 
from milkmen and hawkers of 
£oodstu1fs. 2929. 

Increa.e in the late -- chargocl 
on lettara. 753-54. 

Reduction of -- in SecondarJ 
Schools of the Delhi Province. 
510, 1247. 

FENCING-
Question re absence of wire 

along tbe ra4l-...~y ljine botween 
Jhansi and Manikpur. 830-33. 

FERRY STEAME~ 
See tI Steamer(s) H. 

FESTIVAL(S)-
Question re grant of holidays on 

Indian -- io Goods and Parcel 
Offices on railways. 1069-70. 

FIGHTING-
Question "e -- with the Tribes in 

the North-West Frontier. 409-11. 

FIGURE(S)­
Question rp-
-- of the last provincial elections. 

)303. 
Revonue and expenditure 

:1112-14. 

FIJI-
Question re nomina~on of I~dian~ to 

the -- LegislatIve Counell. 2290. 

, 

.. 
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FIL1\1(S)­
Question re­

Anti-Indian 675-76. 
Exhibition of Indian educational 
-- and newspaper reels. 2389-
71. 

FILM INDUSTRY­
S.ee "Industry(ics)". 

FINANCE DEPARTMENT­
Question re-

Appointment of additional Officers 
in the --. 1476-77. 

Funds kept under the --. 2564-
65. 

Junior Ci-;ilians brought in the -­
for training purposes. 508-09. 

New appointments made in the --. 
519·21. 

FINANCE MEMBER-
Question '1'6 gazetted officers in Depart..­

ments under the --. 2039. 

Il'INANCIAL ADVISER-

FIRM(S)-contd. 
Question "(7-contd, 

Grant of a piece of land to a pl'ivate 
gentleman or -- in the Anlbala 
Cantonment. 1629, 2410-11. 

Income-tax realised from Assam 
and the managing -- of tea 
estates in Calcutta. 3086·87. 

FIROZABAD­
Question re-

Erection of a recuperative pot fur­
nace in a factory at --. 2020-
22. 

-- glass and bangle industries. 
2028·29. 

Recuperative furnace ccnstructed at 
the Star Glass Works, - -. 3087-
91. 

FIRST CLASS PASS(ES)­
Bee" Pass(es) " . 

FIRST CLASS PASSENGER(S)-

Question re recruitment to the post of See Cl Passenger(s) n. 
-- to the Defence Department. FIRST DIVISION 
420-21. CADRE-

CLERICAL 

FINANCIAL AID-
Question re -- for the de",elopment 

of industries in the Delhi Province. 
522-23, 3020. 

FINANCIAL COMMISSIONER FOn 
RAILWAYS-
Question re opposition by the Chief 

and -- to meet the Indian Mer­
chants Chamber, Bombay. 2098. 

FINANCIAL POSITION--
Question re -- of the Central Re· 

search Institute. 1472-7H. 

FINANCIAL TRAINING­
See II Training u. 

FIREWOOD-
Question 1"6 levy of a charge on carts 

carrying -- and agricultural pro­
ducts from British Territory to 
Pondicherry. 1234-35. 

FIRM(S)-·· 
Question re-
-- of Muhammad AIi in Addis 

Ababa. 1652. 

See II Clerical Cadre u. 

FISHING-
Question rtf -- on the Bay of Benw 

by Japanese Trawlers. 76. 

FITTER KHALASIS-
Question 1'e grant of house rent allow­

ance to the -- of the EastcrJl 
Bengal Railway at Chitpore. 858, 
2407. 

FLAG(S)-

Question r8-

Holding of meetings and flying of 
the national -~ in cantonment 
areas. 2739-40. 

Insult to national -- by British 
soldiers. 2241, 2730-3l. 

Prohibition of Congress election 
meetings and flying of national 
-- in the Lansdowne Canton­
ment. 2740·42. 

Removal of Il tri~olour -- hy 
British soldiers from a car at 
Barcilly station. 2995-97. -_.-_ _______ ~ ___ ..:..c _____ ~_ 
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FLOOD (S)-
Question 1'6 withholding of a telegram 

sent to the Prime Minister of the 
United Provinces regarding 
1477-79, 2W-42. 

FLOOD PREVENTION-
Question re investigation of l.hc 

problem of --. 2006-07. 
FLOUR IJ.."'DUSTRY­

l)ee H Industry(ies) n. 

FLYING, SOLO-
Question re obligatory hours for _. 

for the grant of a cert:ncate as a 
commercial pilot. 30S5-aG. 

FODDER-
Question ,,-e Railway concessiori for the 

transport. of -- to- the famine 
ridden nreas in Gujerat. 499. 

FOODSTUFF(S)­
Question re-

Appointment of civilian- :Execntive 
.officers in, Cantonments and fee 
charged by the doctor of the Can­
tonment Hosp':'tal at Dagshai from 
mikmen and hawkers of --. 
2471. 

Health Officers appointed to look 
after -- at stations on the 
Bcngal and ·North Western Rail­
way. 2124. 

FORCE(S)-
Question f'e North-West Frontier 

Tribe!'; engaged in hostilities with 
the British Indian --. 1014-17. 

FORCED J..ABOuR-
Forms of -- in the provinees (COl­

respondence laid on the table). 109-
G1. 

S eo also (r Lahom ". 
FORD BUS(ES)­

Bee Il Bus(es) ". 
FOREIGN COUNTRY(IES)­

Question re--
ImpOl't of cotton piece-goods from 

Gre,at Britain and, Japan and PUl'­

ChM' of Indian cottgIl by --. 
3174. 

Maintenance of accounts of money 
orders, parcels, etc., between India 
and - - . 1483. 

I 
FOREIGN COUNTRY(IES)-cotltd. 

Qu{'stion re-contd. 
Negotiations for b'ooe agreement!;. 

with --. 1561-63. 
Political status of Government in 

negotiating trade agreements with 
Ceylon, Dominions and --, 1320-
21. 

FOREIGN DEPARTMENT(S)-
Differf'Tlf!e in the determination 01 

staff in the .- of t.be Calcuttn 
and Bombay General Post Offices. 
1484-85. 

Sanction of :Hlf'quatc staff for the 
-- of tbe Calcutta General Post 
Office. 1486. 

Supervisol's and c1cl'kij in -- of 
certain Post Offices. 1483-84. 

FOREIGN LANGUAGES­
Bee tf Language(s) ". 

FOREIG-N PASSENGER(S)­
See n Pnssenger(s) " . 

FOREIG-N POLICY(IES)-
Question re' consultation of thA Gov 

emment of India by the League 01 
Nations on questions of --, . 935· 
37. 

FORMS PRESS-
886 uPress(es) ". 

FRANCHISE QUALIFJ.CATIONS-· 
8-ee ftQlla1i.fi~ation (8) ". 

FRAUD (S)­
Question ro-

Case of -- in the Lahore Division 
on the North Western Railway. 
73. 

Mess~e cntitlpd 1/ AUeged -- on 
Indians-High Commissionc:r'b 
Warning" published in the 
H indust",. Tim... 1880, 2394-
95. 

FRAUD CASE(S)-
Question re utilisation of ..services of 

an A!';sistant Staron Master in COD­
nection with ticket -- at Morad­
.bad. 2135. 

FREIGHT (S)­
Q':1estion re-
-- on betel leaves on the SOllll:i 

Indian Railway. 1799. 
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FREIGHT (S)-contd. I FRONTIER POLICY(IES)-conta. 
QuestlOD re-col,~td. Question ye discussion between IIis 
-- on tea charged by the Assam Excellency. Sir George .Cunningha~. 

Beno-nl Railway between certain General SIT John Colendge and HIS 
stat~ns. 15-17. Excellency the Viceroy in conne~ 

Proposal to increase railway __ . tion with the --. 440. 
590-91. FRONTIER TRIBES-

Railway -- on tobacco from 
Guntur to Calcutta and Bombay. 
1558-59. 

Reduction of -- for the transport 
of cattle from Delhi to Madra,. 
602. 

Reduction of -- on sugar on th~ 
North Western Railway. 601-02. 

FRENCH AUTHORITIES-
Question re detention of Ford Buses 

hy -- at Chandernagore. 2237· 
39. 

FRENCH CHAMBER(S)-
8ee "Chamber(s) ". 

FRONTIER­
Question re-

Kidnapping incidents on the --. 
438-39. 

Situation on the --. 648-51. 
Types of Air Action on the -­

employed during the Waziristan 
Expedition. 664-67. 

FRONTIER CRIMES REGULA-
TION-
Question re-

Arrest of Muhammad Zaman Khan 
of Sardara under the --. 4H-
4.5. 

Introd uotion of the _' - and trial 
by jirgas in the newly protected 
areas. 1020-21. 

FRONTIER CUSTOMS CORDON--
8 ee "Customs Cordon ". 

FRONTIER OF INDIA-
Question re annexation of the tribal 

territory and extension of the -­
to the Durand Line. 440-41. 

FRONTIER OPERATIONS--

Question re expenditure incurred Oll 

-. 517. 

FRONTIER POLICY(IES)-
Motion for Adjournment re -- of 

Government. 529. 

Bee UTribe(s) ". 

FRONTIER TRIBESMEN-
88e jj Tribesman (men) ". 

FUND(S)­
Question re--
-- for the economic development 

and improvement of rtll'ai areas. 
3106-10. 

-- kept under tbe Defence Depart­
ment. 2489. 

-- kept under tbe Finance Depart.­
ment. 2564-65. 

Grant to the Lady Dufferin Hospital, 
Benares, and administration of the 
Lady Dufferin --. 770-71. 

Representation regarding provision 
of -- for the disposal of lbe 
dead body of Princess Cbandra 
Devi. 860-6l. 

FUNDAMENTAL RULE(S)­

Question re-
Applicability of -- and Supple­

mentary Rules to non-gazatted 
staff on State Railways. 2150-
6l. 

Applicability of -- 24 and 90 to 
non-gazetted staff on State Rau­
ways. 2142-43. 

FURNACE (S)­

Question r.e-
Erection of a recoperative pot -­

in a factory at Firozabad. 20:::!O-
22. 

Recuperative -- constructed at the 
Star Glass Works, Firozabad. 
3087-91. 

G 

GAD GIL, MR. N. V.-
Indian Mine, (Amendment) Bill-

Consideration of clauses. 3051, 
S058. 
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GAD GIL, MR. N. V.-eontd. 
Insurance Bill­

Consideration of­
Clause 35. 24l2. 
Clause 91. 2753. 

Point of order raised by Mr. Bbulabbaj 
J. Desai that tbe Manceuvres F~cla 
Firing and Artillery Practice Bill 
is ultra vires of this Legislature 
inasmuch a.s it is a law modifying 
right ill, over or concerning land;; 
situate in the provlncial units-a 
subject entered in the Provincial 
list. 3142. 

'Question re-
AceoUIlts Department stock verifiers 

on the Great Indian Peninsula 
lfailway. 2108-12. 

Direct recruitment in the higher 
posts of the Income-tax Depart­
ment, Bombay, 2562. 

Hours of duty of tbe booking clerk!: 
at Sbolapur Station. 2381. 

Import of twisted silk from Japan. 
2657-58, 3171. 

Increase in the import of twisted 
silk from Japan. 2040-41. 

Proposal to increase the water tax 
in thc Jutogb. Cantonment and 
inspection of Simla HilI Canton­
ments. 2231-32. 

Reduction of certain taxes in thE: 
J ntogh Cantonment Bazar. 2231. 

Relief of tax-payers of Sabatbu 
Cantonment and overseer of the 
Kasauli Cantonment Board. 2232. 

Question (Supplementary) r<r-

Consultation of the Inilian Legisla­
tive .Assembly on important matterd 
coming before the Leagne of Na­
tions. 842. 

J oinIDg of the Federation by the 
Indian States. 2204. 

Overcrowding of trains in Bihar 
during the marriage season. 
1796. 

Resolution re>-
Constituent Assembly. 1889. 
Regulation of production and mar­

keting of Bugar. 2532-35. 
Trade Disputes (Amendment) Bill­

Motion to refer to Select Cnmnutte. 
462-66. 

GADGIL, MR. N. V .-coneld. 
Workmen's Compensation (Amend-

ment) Bill- ~ 

Motion to refer to Select Committee. 
3206-09. 

G.ARHMUKTESW.A.R-

Question ,-e alleged loss of lives due 
to overc.rowding in trains during the 
-- fair. 67. 

GARHW .AIr­
Question re-

Delay in the despateb of dak to 
·Pami in tne -- District. 1022 

Telegrapb Office at Gupta Kaahl, 
District --. 527-28, 2297-98. 

GARHWALI REGIMENT-
Question 1"8 Martial. Law prisoners of 

tbe -. 416-17, 2051. 
GARRISON ENGINEER(S)­

Question '-6 Indians employed.. as --, 
667, 931, 1632-33. 

GATE(S)­

Question re-
Gl'iveances of the Patns. publie 

regarding shutting up of tb. 
western level crossing --. 
2927. 

Inconvenience due to the closing of 
the level crossing -- to the west 
of Patna junction railway statIon. 
2638. 

GATTI SIDE-

Question 1"6 construction of an over­
bridge on the -- at the Lyallpur 
Railway St ... tion. 1798-99. 

GAVIN JONES, SIR TRACY-

Question "e dissenting note of -- to 
tbe Sapru Committee Report and 
enquiry into the question of cur-­
rency and exchange. 2804. 

GAYA­

Question rc--
Adilitional railway facilities for 

passengers during the Pitripaksha 
Fair at --. 1324. 

Construction of a spacious inter­
mediate class waiting room at 
- . 2378-79. 
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GAYA-contd. 
Question re-contd. 

Proposals to construct Tailway lines 
from -- to Shergatti, HazaI'i­
bagh Road Station to Hazaribagh 
Town and Bal'kakbana. to Ranchi 
Town. 2379-80. 

Protest against the transfer of the 
Pnlamau District from the -­
Postal Division. 2309. 

GAYA-1IONGHYR PASSENGER 
Tl'tMN(S)-
Boe ({ Tl'ain(s) ". 

GAZETTE OF INDI.A.­
Question f'e-

Publication of Notifications regard­
ing titles in the --. 1210-11, 
1884-85. 

Use of GovcPlment stationery and 
service stamps for recommending 
titles and publication of Honours 
List in the --. 746-47. 

GAZETTE OFFICER(S)­
See It Officer (5) ". 

GAZETTED RANK(S)-
Question re Muslim Officials in -­

of the Telegraph Engineering De­
pal'lment. 524. 

GAZETTED SERVICE-
Question rc instruction issued on the 

East Indian Railway for not pr;J­
moting cert.ain non-gazetted staff to 
officiate in the lower --. 3190. 

GAZETTED STAFF­
See u Staff ". 

GENERAL POST OFFICE(S)­
See I( Post Office(s) ", 

GENERAL PROVIDENT FUND-
Question re nomination of minD)' 

children as inheritors by Govern­
ment servnnts subscribing to the 
--. 425-26. 

GENERL REVENUES­
Soe "-Revenue(s) ". 

GEODETIC BRANCH-
Question '1'e degradation of staff in the 
-- of the Survey of India, Debra 
Dun. 50-51. 

GEOLOGICAL, MINING AND 
METALLURGICAL SOCIETY OF 
INDI.A.-
Question "e rejection of a petition fot' 

annual contribution to the --. 
l229-30. 

GEOLOGICAL SURVEY OF INDI.A.­
Question f'e-

Allowances given to certain persons 
in tbe --. 1231, 2409. 

Expenditure of the --. l230-
31. 

GERi\1AN EXPEDITION(S)­
See "Expedition(s) ". 

GERMAN GOVERNMENT-
Question '1'e detention of Mr. B. N. 

Das-Gupta by the --. 3009-l2. 

GHI.A.SUDDIN, MR. M.-

Appointment of -- to the Com­
mittee ou Petitions. 772. 

Control of Coastal Traffic of India 
BiIl-
1tlotion to refer to Select Committee. 

1022. 
Indian Mines (Amendment) Bill­

C~~~f~6~.tion of clauses. 3057, 

Moslem Personal Law (Shariat) Ap­
pJication Bill-
Consideration of elauses. 1855. 

Point of order raised by -- as to 
whether the proceedings of Seled 
Cornm:ttees nre Dot confidential and 
whether they can be iiscussed on the 
floor of the House. 1433. 

Resolution re economies in the Ceutr111 
Government expenditure. 1101-03. 

GHDLAM BHIK NAIRANG, SYED­
Insurance Bill-

Consideration of-
New clause 36. 2422, 2423-24. 

Moslem Personal Law (Shariat) Ap­
plication Bill-
M~~on to consider. 1430, IB~l-

Consideration of clauses. 184344-
Muslim Intestate Succession Bill­

Motion to refer to Select Committee. 
1056, 1411-13. 
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GJIULAM BIDE: NAIRANG, SYED­
CQtJtd. 

Q.uestion "0 students of Lahore Col­
loges who went to Afghanistan. 
1150·51. 

GHULAM MUHAMMAMD, MR.­
Oath of Offiee. 1139. 

GHUZNA VI, SIR ABDUL HALIM­
Control of Coastal Traffic of India 

Bill-
Motion to refer to Select Committee. 

1022-35, 1047, 1051. 
Question re-

Fishing on the Bay of Bengal by 
Japanese Trawlers. 76. 

Recruitment of Muslim clerks in the 
Branches of the Reserve Bank of 
India. 752·53. 

Resolution "8 Constituent Assembly. 
1921-24. 

GIDNEY, MR. C. W. A.-
Election of -- as a Member to the 

Central Advisory Board of Health. 
2412. 

Oath of Office. 2. 
GILGIT-

Question Y8 administration of 
2745-46. 

GLASS INDUSTRY-
8 ee "Industry (ies) JJ. 

GOL MARKET-
Question re insanitary condition of 

the -- area in New Delhi. 80. 
GOLD­

Question re-
Customs duty for bringing -- in 

India and duty paid by Pandit 
Jawaharlal Nehru on a-­
casket. 504, 1706-07. 

Export of --. 1480. 
Reduction in the price of -- and 

Government's currency policy. 
507·08. 

GOODS-
Question r8 Frontier Customs Cordon 

and smuggling of -- between 
India and Nepal. 1698-1700. 

GOODS OFFICES-
Question re grant of holidays on 

Indian festivals in - - and Parcel 
Offices on milways. 1069-70. 

GOODS RETURNS­
See 1/ Returns ". 

GOVERNING BODY-

Election of a. member to the -- of 
the Indian Research Fund Ansacia­
tion. 694. 

Question f'6 qualifications of members 
of the -- of the Indian Institute 
of Science, Bangalore. 2555-56. 

GOVERNMENT(S)-

Motion for Adjournment re Frontier 
Policy of --. 529. 

Question re-
Appeals from owners of tea estates 

and cases sent to -- by the 
Indian Licensing Committee. 
2397. 

Appointment of an Indian as 
Actuary under the --. 2089. 

Mosques with no right of worship 
to Muslims in possession of --. 
442. 

New offices located in New and Old 
Delhi aDd Teport of the Depart· 
mental Committee appointed to 
consider tbe question of accom­
modation in Simla for the Federal 
-. 605. 

Political status of -- in negotiat­
ing trade agreements with Ceylon. 
Dominions and foreign countries. 
19~0-21. 

Reduotion in the price of gold and 
--'s currency policy. 507-08. 

Restoration of mosques in the posses­
sion of -- to Muslims. 428. 

Taking over of the Assam Bengal 
Railway by -. 1319. 

Statement laid on the table " A""",. 
ment between the -- of the North­
West Frontier Province and the 
Reserve Bank of India. 2493-96. 

GOVERNMENT ADVERTISE-
MENTS-
See "Advertisement(s) ". 

GOVERNMENT'S .APPRECIATION­
Question '('8 publication giving the 
-- of public evenls in Indi!\. 413-
14. 

GOVERNMENT BULLOCK(S)­
See "Bnllock(s)". 
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(lOVERNMENT IMPLEMENT(S)­
See "Implement(s) ". 

GOVERNMENT OF ASSAM­
Bee tt Assam, Government of", 

GOVERNMENT OF BENGAL­
See tl Benga1, Government of". 

GOVERNM~JNT OF BIHAR­
See "Billar, Government of". 

GOVERNMENT OF BOMBAY-
8ee U Bombay, Government of". 

GOVERNMENT OF J:NDIA-
Motion .£61' Adjournment re.,­

Appointment ef a noo-Indian as 
Economic Adviser to the --. 
3191~ 3243-59. 

Negotiations between the -- and 
the Princes in respect of Federa­
tion. 944, 960. 

Question re-
Appointment of an EC0l1omic 

Adviser to the - - . 3179. 
Consultation of the -- by the 

League of Nations on questions of 
foreign polioy. 935-37. 

Cost of p11.blication of the report 
of the Royal Commission on 
Palestine bOTne by the -- anu 
subsidy given to Pli!estmcJ etc, 
1154-55. 

Creation of a post of an Economic 
Adviser to the --. 2925. 

Debt of the --. 1009-11. 
Enquiry into the conduct of Captain 

H. B. S. Brar of the Political De­
partment of the --.. 2398. 

Executive Councillors of the -­
who went out of India. 934-35. 

Experience of jail work by officers 
in the Medical Section of the __ . 
2024-25. 

Post of the Economic Adviser to 
the --. 3172-73. 

Prisoners convicted or detained for 
political offences under the charge 
of the --. 416, 1806. 

Prisoners in the charge of __ . 
674. 

Reciprocal disabilities imposed on 
British colonies by the __ . 
1214. 

L453LAD 

GOVERNMENT OF INDIA-conta. 
Question re--contd. 

Rem'uitment for scientific appoint­
ments under the --. 1461-
62. 

Work done in the provinces on 
behalf of the -- by the Criminal 
Intelligence Department. 1144-
45. 

Resolution ""6 economies in the -­
expendjture. 1088-1131. 

GOVERNMENT OF INDIA ACT­
See It Act(s) ", 

GOVERNMENT OF INDIA DEPART­
MENT(SJ-
Question re-

Alleged in,iustice to Muslims in the 
matter of promotions in the --, 
2490. 

Cost of additional personnel in the 
- - . 1481. 

Indian an.d European OffiOO1"6 in 
the --. 671. 

Im,lianisation of higher posts in the 
--. 28-30,433-35, 2458-61. 

Percentage of Hindus and minorities 
in certein posts in the --. 2233-
B5. 

PCl'coniage of representation of 
val'ioTIs communities in the --', 
2236-37. 

PI'omotions in the --, 2236, 
Reservation of a share of Muslims 

'and 'other minority communities 
in the --. 2237. 

Retrenchment contemplated in the 
-. 1648-49. 

Retrenebmen t in. the --. 1481. 

GOVERNMENT OF INDIA FORMS 
PRESS-
SeB II Press (es) ". 

GUVERNJlfENT OF INDIA Oil'-
FICE(S)-
Question re~ 

Filling up of posts of G ... etWd 
Officers in the -- by nOIl­
Indians. 694. 

Filling up· of _tempo>ary vacancits 
in the --. 71-72. 

Permanent location of -- in New 
Delhi. 941. 
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GOVERNMENT OF 
FICE(S)-cO>ltd. 
Question re-contd. 

INDIA OF- GDVERN]I1ENT SERVANT (S)-conld. 

Posts of Gazetted Offieers 
in the - . 682-93. 

GOVERNMENT OF 
PRESS(S)-
See" Press (es) ". 

GOVERNMENT OF 
RETARIAT-
Bec tl Secretariat(s) u. 

INDIA 

created 

INDIA 

SEC-

GOVERNMENT OF M.ADRAS-
8e8 tr Madras, Government of ". 

GOVERNMENT OF ORISSA­
See "Orissa. Government of 11. 

GOVERh'1lfENT OF SIND­
.BeB IC Sind, Government of". 

GOVERh'llIENT OF THE CENTRAL 
PROVINCES AND BERAR---
See "Central Provinces and Bersr, 

Government of the n. 

GOVERKMENT OF THE PUNJAB­
See "Punjab, Government of the ". 

GOVERNMENT OF THE UNITED 
PROVINCES-
Sec n United Provinces, Government 

of 71. 

GOVERNMENT POLICY-
Motion for Adjournment 1'8 -- in 

respect of the Tribes on the Norlh· 
West Frontier of India. 86. 

Question re--. 
-- in respect of Frontier tribes. 

1155-57. 
Revision of -- in the North-Weat 

Frontier. 661-63. 
GOVERNMENT QUARTERS­

Bee "Quarter(s) ". 

GOVERNMENT SECURITY(IES)­
See" Security (ies) ". 

GOVERNMENT SERVANT(S)­
Question "B-

Assaul t of an Indian -- in the 
Vizogapatam port. 2644-45. 

Nomination of minor children as 
inheritors by -- subscribing to 
the General Provident Fund. 
425-26. 

Question re-contd. 
Prohibition of "-- from doing 

mSlll'ance business. 2738. 
Suicide cases in the centrnlly admin­

istered areas and retirement 01. 
-- at the age of 6fty-five. 1883-
84. 

Travelling allowances for __ , 
3087. 

GOVERNMENT SERVANTS' CON­
DU'CT RULE(S)-
Question re applicability of the - - to 

railway servants. 2390-91. 
GOVERNMENT STATIONERY-

8e8 If Stationery". 

GOVERNMENT TREASURY(IES)­
See H Treasu.ry(ies) ", 

GOVERNOR(S)_ 
Question "8 decoration at railway sta­

tions on the occasions of visit of 
Vieeroys and --. 54. 

GOVERNOR GENERAL, IDS EX­
CELLENCY THE-
--'s assent to Bills. 89. 
The praetiee of standing up while the 

orders of the -- are being read 
out in the House. 87. 

GOVERNOR GENERAL IN COUN­
CIlr--
Question "6 relationship between the 
-- and the Provincial Govern­
ments. 8-11. 

GOVERNOR GENERAL'S EXECU­
TIVE COUNCIL-
Question r8 reduction in the salaries 

of members of the --. 523, 1644-
45. 

GOVIND DAS, SETH-
Con trol of Coastal Traffio of India 

BW-
Motion to refer to Select Committee. 

1035-38. 
Indian Mines (Amendment) BW­

Motion to refer to Seleet Committee. 
1599, 1602-03. 

Insurance BilI­
Consideration af­

Clause 6. 1735, 1736. 
Clause 24. 1981. 
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GOVIND DAS, SETH-contd. 
InSurance BiB-conttl. 

Consideration of clanse 27. 2067-
68. 

Muslim Intestate Succession Bill­

Motion to refer to Select Committee. 
1056. 

Question ,.e-
Anti-Indian films. 675-76. 

Attacks on Indians in the book " As 
u. Man's Hand 1I by Miss South­
gate. 2217. 

Ban on the publication of news­
papers in certain cantonments. 
439, 1247. 

Delegation of certain powers to 
Bazar Committees lD Canton­
ments. 1642-44. 

Discussion between His Excellency 
Sir George Cunningham, General 
Sir John Coleridge and His Ex­
cellency the Viceroy in connection 
with the Frontier Policy. 440. 

Filling up llJ the ppst of the Chief 
Medical Officer of the East Indian 
Railway. 1314-15. 

Hunger-strike by terrorist prisoners 
in the Andamans. 675. 

Imposition of embargo on the import 
of cloves from Zanzibar. 515-
16. 

Inauguration of the Federation and 
extension of the life of the Indian 
Legislative Assembly. 37-38. 

Indian shipping compaxJ.s. 1316-
17. 

Indians in China. 1637-38. 
Plans to deal wilh Japanese compeLi­

tioD in the Indian Coastal Tra1'Ec. 
37. 

Proposal of the British Film 
Industry to e.tablisb studios and 
cinemas in India. 2030-31. 

Railway lands given on lease by 
1~o8_1~engal Nagpur Railway. 

Reduction in the price of the Indian 
rice. 1315. 

Reversion or retrenchment of staff 
in the Reforms Office. 39. 

L<53LAD 

GOVIND DAS, SETH-contd. 
Qllcstion ,.e-contd. 

Sale of imported articles under the 
stamp of U Made in India JJ irres­
pective of their country of origtn. 
39-40. 

Selection of Depnty Secretary of 
the Legislative Assembly Depart­
ment. 38. 

Traffic canvassers engaged by the 
Bengal Nagpur Railway. 1568. 

Treaty of friendship, commerce and 
navigation between Great Britain 
and Zanzibar. 767-68. 

Question (Supplementary) re­
Abandonment of construction of the 

abattoir at Lahore. 3003, 3016. 
Allowances paid to Sardars Muham­

mad Umar Khan and Muhammad 
Sarwar KhanJ Afghan Detenus. 
1637. 

Allowances to British officers and 
soldiers. 2219. 

Amalgamation of the Indian and 
the London Stores Departments. 
986. 

Anti-Indian agitation in Ceylon. 
997. 

Anti-Indian feelings in Ceylon. 
761. 

Appointment of India's Representa­
tives to the League of Nations. 
1550. 

Appointment of Mr. Waddington as 
Assistant Superintendent of 
Archreology. 2552, 2553. 

Appointment of the Chief Medical 
Officer of the East Indian Rail­
way. 2654. 

Attachment of additional inter­
mediate class compartments on 
the Assam Bengal Railway. 839. 

Ban on Dr. Har Dayal against his 
return to India. 2995, 3005. 

Bl'itish Indian Trade Returns and 
India's Balance of trade. 593. 

British jOUl'Dalist imported as 
Dixeetor ()f Public Information. 
654. 

British Officers without rank at tho 
Waziristan operations. 2484. 
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GOVIND DAS, SETH-colltd. 
Question (Supplementary) ,.-contd. 

Britjsh troops going to hill stations. 
2466. 

Broadcasting stations in India. 
1240. 

Central Advisory Board of Health. 
1452. 

Certain statements made by Sir 
Muhammad ZafruUah Khan at 
the Imperial Confere»ce. 1627. 

Construction .of a spacious inter­
mediate cl~s waiting room at 
Gaya. 2379. 

Construc.tion of. air-conditioned 
coaches. 1298. 

Construction of the new th:i:rd class 
. compartments. 580, 58L 
Contribution entitled " PI"ofessor 

Khankhoje in exile-Lift the 
Ban 1) published in the Hitavad. 
1879. 

Creation of posts of Under Secret­
aries in the Department of Educa­
tion, Health and Lands. 766. 

Criticism of the Amery Report hy 
the London Times. 2210. 

Debarring graduates of Veterinary 
Colleges in India f'[om appearing 
a t the campeti tive examination for 
appointments in the Indian Al.'Iuy 
Veterinary Corps. 1883. 

Development of the Vizagapatam 
Port. 2120. 

Encouragement to the handloom 
and cottage woollen industry. 
2804. 

Exhibition of Indian educational 
fi!ms and newspaper reels. 2370. 

Eviction of Muhammad.Al.i, an 
India:n trader, from Abyssinia. 
502. 

Export of monkeys. 743. 
Government advertisements given to 

newspapers. 1382, 1383. 
Grant of II. fifth meal to the British 

Army in Tndia. 417, 418. 

Grievances of Indians in Ceylon. 
2015. 

Hill stations where British troops 
go in summer. 2465. 

GOVIND DAS, SETH-()()lItd. 
Question (Supplementary) '6-contd. 

Income of the people of Inch ... 
1012. 

Inspectors and upper subordina~es 
pI'omoted to the I'ank of Assistant 
Traffic Superintendents on the 
Eastern Bengal Railway. 2376. 

Insult to an Indian 1. C. S. officer 
in the Central Provinces. 415, 
416. 

Interception of leiters aod telegrams 
and tapping of telephone caUs. 
1384. 

Inve~tigatilJn of the problem of .flood 
prevention. 2007. 

Keeping of British troops for 
internal security purposes. 2215. 

Loss to the .revenue of the Federa­
tion of the settlement of eustoms 
questions with Indian States, 
1457. 

Marks for viva 'Voce in the Indian 
Chril Service examination. 2993. 

Masonic Lodges in the Centrally 
Administered Areas. 412. 

Meat allowed to soldiers and cattle 
killed fOI' the purpose. 247L 

Mental Hospital at Ranchi. 352, 
fi53. 

Muhammad Ali Stores in Abyssinia 
and trade transacted with Italy. 
1379, J.380. 

Negotiations for an IndoMBritish 
Trade Agreement. 2113, 2114, 
2638. 

Permanent location of certain offices 
in New Delhi. 3092, 3094, 3095. 

Political status of Government in 
negotiating trade agreements wilh 
Ceylon,. Dominions and foreign 
countries. 1320. 

Position of Indian clove traders in 
Zanzibar. 2827, 2828. 

Postage l'ates between Burma. and 
India. 746. 

Prisoners in tHe Andamans suiTering 
from certain diseuse~. 13881 1389. 

Prohihition of the importation of 
the hook entitled "White Sahibs 
in India" by Mr, Reginal Rey­
nolds. 657. 
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gOVIND DAS, SETH-contd. 
Question (Supplementary) r.e-conld. 

Proposed slaughter house in the 
Lahol'e Cantonment. 1391, 1392, 
1394. 

:purchase of arms for the army. 
2222. 

Purch",," of metal polish by the 
Indian Stores Department. 1706. 

Quarters provided for the Members 
of tbe Indian Legislative Assembly 
in Simla. 2639, 2640. 

Railway freights on tobacco from 
fs~9tul' to Calcutta and Bombay. 

Railway receipts and contributions 
to provinces. 1456. 

Railway revenues. 580. 
Railway ticket of Mr. Sri Prakasa 

cheeked at the hidding of the 
Criminal Investigation Depart­
men t man at Moghul Sarai 
1.547. 

Raising of the statas of ofllce and 
salary of the High Commissioner 
for India. 1299. 

Reduction in the $alaries of Imperial 
Senrices, 619. 

Reduction of import duty on news­
pl·int. 2574. 

Reduction of sta:iI in the Reforms 
Ollie.. 2380. . 

Re-employment of EUl'opean Indian 
Civil St:l'vice officers after retire­
ment. 3017. 

Reforms for Ajmer-MerwnIa. 2463. 
Reforms Office. 1314. 
Rejection of a petition. for annual 

contribution to the Geologlcal, 
Mining and Metallurgical Society 
of India. 1230. 

Relesse o~ political prisoners of 
Delhi. 2998. 

Removal of a tri-colour flag by 
British soldiers· from a 082' at 

-; , Ba:reilly station, 2996~ 2997. 

t Repatriation of prisoners from the 
Andamans. 3016. 

Resolutions and motiol'tS for adjoUl'n­
ment. 2100. 

Selection of representatives' of India 
at the Imperi ... l Conference. ' 589. 

GOVIND DAS, SETH-coneW. 
Question (Sopplementa:ry) re-eoneld. 

Standardisation of weights and 
mensurcs. 2655-. 

State of health of seven Andamans 
prisoners. 2046. 

Statement of Khan Abdul GhafIar 
Khan regarding Frontier Tribes. 
2212. 

Subvention to the bandloom industry. 
2003. 

Supervision and control ever the 
administration of the Controlle» 
of Printing and Stationery, 3083. 

Supply of co-un notices and Govern­
ment advertisements to vernacular 
newspapers in :Delhi for publica­
tion. 924. 

Telegraph Office in Chandoi Chowk, 
Delhi. 987. 

Types of Air Action on the Frontier 
employed during the Waziristan 
Expedition. 666. 

Unemployment problem. 1237, 
1238. 

Upkeep of the Vizsgepatsm port. 
2119. 

U,se of Government stationery and 
service stamps for recommending 
titles and puhlication of HonouTS 
List in the Gazette of India. 747. 

\Vithdl'a,\'al of the recognitions of 
the Bengal N agpnr Railway 
Labour Union. 865. 

Resolution re--
Economies in the Central Govern­

ment expenditure. 1123. 
Regulation of production ana mar­

keting of sugar. 2515-17, 2527, 
2528. 

GRADIN(l- OF AGRICULTURAL PRO­
DUCTS-
Question "8 activities regarding the 
-. 2560-6l. 

G:&ADING OF HIDES­
Question re --. 2561-62. 

GRA,DUATE(S)-
Question re debarring -- of Veter­

ina:ry Colleges in India from appear­
ing "at the competitive examination 
for appointments iil the Indian 
Army VeterinSry Corps. 1.882-83. 
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GRAND HOTEL­
See tf Hot.el(s) ". 

GRAND MUFTI-
Se~ (I Mufti, Grand lJ, 

GRAND TRUNK EXPRESS­
Question re-

Attachment of additional carriages 
to avoid overcrowding in the --. 
829-30. 

Leakalre of roofs of the third class 
carriages attached to the --. 
2923. 

GRANT (S)­
Question ~e--

Annual -- made to Science InsLi­
tutions in India. 493-95. 

-- to the Lady Dufferin Hospital, 
BenaresJ and administration of 
tbe Lady Dufferin Fund. 770-
71. 

-- to the Siwon Lady Hospital. 
2315. 

GRATUITY(IES)- I 
Question 1'e -- withheld from cer­

tain employees in the Jamalpur 
Railway Workshop. 2650. 

GRAVE(S)-
Question 1'6 construction of a mauso­

leum over the -- of the ex­
Emperor Bahadur Shah and ."'­
Empress Zinat Mahal. 933-34. 

GRAVEYARDS-
Question re -- in New Delhi. 1999-

2000, 2927. 
GREAT BRITAIN-

Motion for adjournment re trade 
agreement witb --. 2747-52. 

Question re-
Formation of an Army League III 

-- to improve conditions of 
Army Service in India and other 
countries, etc. 1622-24. 

Import of cotton piece-goods from 
-- and Japan and purchase of 
Indian cotton by foreign countries. 
3174. 

Negotiations for Trade agreements 
with -- and other countries. 
860. 

Treaty of f'('i.endsbi{" commerce and 
navigation between -- and 
Zl\nzibar. 767-68. 

GREAT INDIAN PENINSULA RAIlr 
WAY-
See tr Railway(s) "1,.,. 

GRIEVANCE (S)­
Question re-
-- of Indians in Ceylon. 2014-

15. 
-- of Indians in Malaya. 1218-

21. 
-- of Muslim apprentices in the 

Loco. and Carriage Shops at 
Ajmer. 2661-62. 

-- of owners of ek,1cas and tongae 
at Lucknow junction and Benares 
Cantonment Stations. 2638-39. 

-- of passengers on the BaraJra­
khana Loop Line of the East 
Indian Railway. 76. 

-- of the clerks of the Office of 
the Controller of Stores, Alipore, 
Calcutta. 2311. 

-- of the Patna public regarding 
shutling up of the westelJ1 level 
crossing gates. 1795-96, 2927. 

-- of the people of the Delhi Pr0-
vince. 55. 

-- of third class matricnlates. 
employed on the North Weatern 
Railway. 2658-59. 

GRIFFITHS, MR. P. J.­
Insurance BiIl-

'Considerat.ion of­
Clans. 3. 1337, 1339. 
Clause 6. 1728. 
Clanse 12. 1948-50. 
Clause 41. 2185. 

Oatb of Office. 2. 
Trade Disputes (Amendment) Bill­

Motion to refer to Select Committe .. 
487-71. 

GRIGG, THE HONOURABLE 8m 
JAMES-
Agreement between the Government 

of the North-West Frontier Pro­
vince and the Reserve Bank of 
India (laid on the table). 2493-
96. 

Agreement between the Reserve Bank 
of India and the qovernment of 
. Bengal (laid on the tablel. ~859-
63. 



INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 91 

Gll,IGG, T;E[E HONOURABLE SIR 
JAMES-contd. 
Agreement between the Reserve Bank 

of India and the Government of 
Bombay (laid On the table). 3191-
97. 

Agreemen ts between the Reserve Bank 
of India and the Governments of 
Billllr, Orissa and the Central Pro­
vinces and B~rar, and the Supple­
ment"-l Agreement w:th the Imperial 
Bank of India (laid on the table). 
772-85. 

Agreements between the Reserve Bank 
of India and the Governments of 
Madras, the Punjab, Sind, Assam 
and the United Provinces (laid on 
the table). 90-109. 

Demand J'or Excess Grant for 1935-
36 in respect of-
Census. 3233. 
Delhi. 3234, 3235, 3236. 
Emigration-Erlarnal. 3234. 
Executi". Council. 3228-29, 11231. 
Hyderabad. 3236. 
Indian Posts and Telwaphs Depart­

ment. 3227-28. 
In terest Fr.e Advances. 3237. 
Interest on Miscellaneous Obliga­

tions. 3228. 
Legislative Assembly and Legislative 

Assembly Department. 3232. 
Light Houses and Lightships. 3232. 
Medical Services. 3233. 
Mines. 3233. 
New Construction (Railways). 3238. 
Public Service Co~sion. 3232. 
Railway Board. 3237. 
Refunds. 3234. 
Refnnda (R.ailway Revenues). 

3237. 
Working expenses-Maintenance of 

carriage and wagon stock. 3238. 
Indian Securities (Amendment) Bill­

Motion for leave to introduce. 694. 
. Motion to consider. 2933-34, 2937, 

;<1938, 2939. 
Mofrion to pass. 2940. 

Indian Tariff (Second Amenilment) 
BilI-
Motioll to consider. 2931. 

GRIGG, THE HONOURABLE sm 
JAMES-coneld. 
Insurance Bill-

Consideration of­
Clause 6. 1733. 
Clause 12. 1972. 
Third Schedule. 2890, 2898. 

Manceuvres Field Firing and Artillery 
Practice BilI~ 
Motion to consider. 3202. 

Motion for Adjournment re­

Appointment of a non-Indian as 
Economic Adviser to the Govern­
ment of India. 3247-49. 

Appointment of Mr. S. P . Chambe ... 
from England as Chief Commis­
sioner of Income-tax. 3118, 3119, 
3155-58. 

Motion re Report of the Indian Rill­
way Enquiry Committee. 710, 738. 

Oath of Office. 1. 

Presentation of the report of the 
Public Accounts Committee for 1935-
36. 167-365. . 

Resolution re--

Economies in the Central Govern­
ment expenditure. ill8-26, i117. 

Payment of contributions from 
railway revenues to general reve­
nues. 3215-16, 3224, 3225-26. 

GROUND-NDT(S)-
Question re embargo on the import of 

Indian -- to the United Kingdom. 
596. 

GROUP INSPECTORS­
See tl Inspector(s) ". 

GUARD (S)­
Question re--

-- on the Bengal and North 
Western Railway. 2888, 3190. 

Non-payment of certain allowances 
to tempora.ry -- in the Delhi 
Divisioll of the North Western 
Railway. 2137. . 

'Workin!; hqurs of -- IlJ)d Drivers. 
2926. 
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GUEST(S)­
Question "6-

Coronation -- from India. 505-
06. 

Supply to the police of full parti­
culars about -- staymg III 

Indian hotels in Delhi. 4l2-13, 
1246. 

GUHAGAR-
Question re acceleration of mails for 
Dabho~ -- and their subordinate 
offices. 1244. 

GUJERAT-
Question re railway concession for the 

transport of fodder to the famine 
ridden areas in --. 499. 

GUNPOWDER-
Question re explosion of -- at the 

Twa RailwI>Y Station. 604-05. 
GUNTUR-

Question re Tailway freights on 
tobacco from -- to Calcutta and 
Bombay. 1558-59. 

GUPTA KASID-
_.Question 1"8 telegraph office at --, 

District Garbwal. 527 -28, 22~7 -98. 
GUPTA. MR. K. S.­

Insurance Bill-
Motion to consider. 1169-72. 

Oath of Office. 1. 
Question re-

Assault of an Indian Government 
servant in. the Vizagapatam port. 
2644-45. , 

Denial of Provident Fund benefits 
to workers in the Vizagapatam 
Port. 2646. 

Development of the Vizagapatam 
port. 2119-20. 

Enquiry into the Bengal Nagpur 
Railway strike affaixs. 2383-88. 

Insufficient staff attached to Income­
tax officp.IS in the Madras Presi­
dency. 2041-42, 3188. 

Racial discrimination in the super-
visory cadre in the Vizagapatam 

, Port. 2645. 

1J~hi-19:f the Vizagapat81l! port. 

Visit of His Excellency the Com-
mander-in-Chief to theYizaga­
patam Port. 2232-33. 

GURCHARA.L~ SINGH, MARARAJA­
Question re health of -- of N.bha. 

2220~21. 

H 

HAJ COMMITTEE(S)­
Question r8 Central --. 3116. 

H,.t1MIL(S)-
Question 1'e restoration of b-avelling 

allowance; to -- working on certain 
stations on the Great Indian Penm­
eula Railway. 1327. 

.HAND-BILLS-
Question re -- thrown by aeroplanes 

in tbe tribal territories in the North­
West Frontier. 1380-&1. 

HANDLOOM INDUSTRY- . 
See "Industry(ies) ". 

HANDS, MESSRS. BAKHLE AND­
Question ,-e ~upersession ot - - lIud 

importing of a certain officer in the 
Home Department. 4l4-15. 

HANDS, MR. A. S.~ 
Oath of office. 2201. 

HANS RAJ, RAIZADA-_ 
Insurance Bill-

Consideration of clause 12. 1944, 
1945. 

HATh DAYAL, DR.-
Questiol1 t'6 . ban on -- against- his 

return to India. 2993-95, 2998-99, 
3005-06, 3008-09. 

HARGREAVES, MR.-
Question reo Report of Mr. Markham 

ann -- on Museums in India. 
1701-02, 2013-14. 

HARIBAGH ROAD-
Q n.e!;tion 'l"e proposals to construct 

railway lines fi.·om Gaya to Shergoatti, 
.- Station to Hazaribngh Town 
nnd Barkakhann to Ranobi Town. 
2379-80. : 

HAWKER(S)­
Question. re-

Appointment of civilian Executive 
Officers, 'in. Cantonments and fee 
charged bv the doctor of the Can­
toument Hospital at Dagsbai from 
milkmen and -- of foodstuff •. 
2471. .. 
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HA WIrER (S )-contd. 
Question rs-contd. 

Fee charged by the doctor of the 
Cantonment Hospital at Dagshai 
from milkmen and -- of food­
stu.ffs. 2929. 

HAZARIBAGH-
QuesHon 'TO inconvenience due to the 

transfer of the Income-tax Office 
from --to Ranchi. 2037. 

HAZARIBAGH DISTThICT~ 
Question rc opening of a saving bank 

branch in the Dan tar post office in 
the --.. 2309-10. 

HAZARIBAGH ROAD-
Question f"e want of intermediate class 

waiting rooms at -- and Kodrama 
Stations. 2379. 

RAZARIBAGH TOWN-
Question re proposals to construct rail­

way lines from Gaya to She'rgatti, 
Hazaribagh Road Station tn -­
and Barkakhana to Ranohi Town. 
2379-80. 

]uzURPUR-
Question re absence of a Telegraph 

Ollice in Village -- and derail­
ment of an engine at Bhera Railway 
Station. 66. 

HEADQUARTER(S)-
Question re shifting of the -- of the 

Agrity1tural Assistant' in the Delhi 
Pro~nce. 2823. 

HEAD-REST (S)-
, Question rc provision of --r- at con­

venient places in ;N"ew DeThi. 2000. 

REALTH­
Question ';e--
-- of Maharaja Gurcharan Singh 

of N abba. 2220-21. 
Stat~ of -- of certain prisoners. 

1385-86. 
State of -- of seven Andamans 

prisoners. 2044-47. 

HEALTH, CENTRAL ADVISORY 
':BelARD OF-

_~("9.ues;tion~~e - .-. ''14?0-52. 

Beir~;i~~tral ~dvisorY · Board of 

HEALTH COMMISSIONE~ 
Question re non-appointment of Indians 

.. , Director-General, Illrunn Medic.l 
Service, . anel Deputy Public 
994-95. 

HEALTH OFFICER(S)-
Question re -- appointed to look 

after foodstuffs at stations on the 
Bengal and N orth Western Rail way. 
2124. 

REA VY CHEMICAL~ 
See" Chemical(s) ". 

HEiDJAZ-
Question re Pilgrims to --. 1155, 

1481. 
HIDE(S)­

Question re-
Arrangement for expediting tran­

shipment of -- and skins from 
certain places to Calcutta. 69. 

Despatch of -- from Lohardag. 
to Calcutta by lorries. 69. 

Grading of --. 2561-62. 
Rates ebarged for -- from AllaIi.. 

abad and Cawnpore to Calcutta. 
68'{;9. 

ruGH COMMISSIONE~ 
Question re message entli.tled "Alleged 

fraud on Indians --'s warning" 
published in the HiAioostan Times. 
2~94-95. 

ruGH COMMISSIONER FOR INDIA-;=­
Question re-
Mcss~e entitled "Alleged Fraud on 

Inmans --'s Warn.iIig " pub­
lished in the . H industan Times. 
1880. 

Raising of tbe statas of office and 
salary of the --. 1298-99. 

State~ent laid on the table re cases 
in· which the lowest tenders have 
not been accepted by the High 
Colilmissionllr for India. 1937-
41. 

ruGH OOUThT(S).-
Question re in.t~J;pr~ta,tion of the word 

n jnngad n by the Bombay __ . 
2652-53. -r T 

ruGHER EDUCATIOff..':.. 
88..e __ " Education ". 
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HIGHET, MR. J. C.-
Oath of Office. 829, 1545. 

HILL CANTONMENT(S)­
S88 "Cantonment(s)". 

HILL STATION(S)­
Question ,.e--

Britisb troops going to --. 2465· 
67. 

-- where British troops go in 
summer. 2465. 

HJMALAYAS-

HINDT; WOMEN'S RIGHTS TO PRO­
PERTY BILL--
See "Bill(s) " ._ 

HI.VDUSTAN TIMES-
Question 1'6 message entitled U Alleged 

fraud on Iodians--Higb Co~ 
sioner's warning" published in --. 
1880, 2394-95. 

HINDUSTANI-
Question "6 arrangements to publish 

the Indian Legislative Assembly De­
bates in --. 36. 

Question '8 mountaineering· expeditions HISSAR,-
to the --. 1158. . 

HlNDI­
Question re-

Delay in the registration of N ai 
Dunia, a -- Weekly, published 
from Agra. 2042. 

Writing of names of stations on 
sign-boards in -- on the Bengal 
Nagpnr Railway. 2112-13. 

HINDU­
Question re-

Article entitlpd tI Co-ordination of 
Research" published in the --. 
2545-46. 

Question "B-
Article entitled "Iodin and Imperial 

Defence 1) published in the --. 
658·61. 

HINDU(S)­
Question re-

Appointment of -- in the Office 
of tbe Private Secretary to K1s 
Excellency tbe Viceroy. 1647-48. 

Overlooking of the claims of -- iu 
Post Masters' Grade in tbe Fateb­
!;arb Postal Division. 514-15. 

Percentage of -- and minorities 
in certain posts in the Governw 

ment of India Departments. 2233-
35. 

HINDU REFRESHMENT ROOM­
See t'Refresllment Roam(s)". 

HINUU WOMEN'S R>IGHT TO PRO· 
PER'fY ACT-
See It Act(s) ". 

Question "6 refusal to allow the SS1)Q 

8amiti to supply wa.ter to passEmg~ 
at the -- Railway Station. 25-26, 
2666-67. 

HI TAVAD-

Question rB contribution entitled U Pr0.­
fessor Kbankhoje in exil&-Litt the 
Ban" published in the --. 1871>-
79. 

HOLIDAY (S)-
Question YO grant of -- on Iodian 

festivals in Goods and Parcel 01ll .... 
on railways. 1069-70. 

HOME DEPARTMENT­
Question re--

Increase in the staff of the --. 
1151. 

Indians and Europeans in the higher 
grad.. of the --. 647. 

Retrenchment in thc --. ill. 
Supersession of Messrs. Bnkhle and 

Honds and importing of a certain 
officer in the --. 414-15. 

Work in the --. 2215-16. 

HOME MEMBER,-
Question ~e gazetted officers in the 

Departments under the --. 2224. 
HOMEOPATHIC COLLEGE(S)­

Sa. U CoUege(s) ". 

HOMEOPATHIC TREATMENT-
Question re action on the Re8Q~ution re.­

garding introduction of -- in Bo&­
pita)}; and Recognition of Homeop~ 
thie Colleges. 516. 
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HONG KONG­
Question re-

First Battalion Kumaonies stationed 
at -- and Kumaonies in the 
Burma Military Police Regiments. 
140~03. 

Sb·ength of troops sent to -- from 
Indiu. 2240. 

HONORARY MILITARY RANKS­

See "Military Rank(s) ". 

HONOURS LIST-
Question r6 use of Government statiODv 

ery and service stamps for recom­
mending titles ~nd pUblication of 
-- in the Gazett~ of Indi.. 746-
47. . 

HOSMAN!, MR. S. K.-

Question re levy of minimum charge On 

electricity in New Delhi. 3115-16. 

HOSPITAL(S)­
Question re--

Accommodation.. for patients in the 
Anti Rabie -- at Delhi. 70. 

Action on the Resolution regarding 
Introduction of homeopathic treat­
ment in -- and recognition of 
homeopathic colleges. 516. 

Appointment of civilian e)reeutive 
Officers in Cantonments Rnd fee 
charged by the doctor of the Can­
tonment -- at Dagshai from 
mHkmen and hawkers of foodstuffs. 
247l. 

Fee charged by tbe doctor of tbe 
Cantonmlmt -- at DagShai from 
milkmen and hawkers of food­
stnfl';s<. 2929. 

Grant to the Lady Dufferin-­
Bemires, and administration of 
thp Lady Dufferin Fund. 770-
71. 

Grant to the Siwon Lady __ . 
2315. 

M.ntal -- at Ranohi. 65~g 
Post of Inspector General of C;vil 
-- and Prisons of the N orth­
West Frontisr Province. 1629. 

Thulss for admissiQn into the Walker 
--, Simla. 310~03. 

HOSTILITY (IES)-
Question re effect on Indian trade due 

to -- between China and Japan. 
238~83. 

HOTEL(S)­
Question re-

Purchase of the Grand -- for 
Federal Assemhly Chamber in 
Siml .. 3177. 

Supply to the police of full parti­
culars about gueets staying in 
Indian -- in Delhi. 41~13, 
1246. 

HOURS OF DUTY­
See II Duty, Hours of", 

HOURS OF WORK­
See "WorkJ Hours of", 

HOUSE(S)­
Question ,.e persons and -- looted 

after the starting of the Waziristan 
campaigu. 2482. 

HOUSE CO~TTEE-
Nomination to the --. 1086. 
Report of the -- (laid on the table). 

1486-90. 

HOUSE RENT ALLOWANCE­
See l' Allowance (s) ". 

HOWRAH­
Question re-

Cnt on allowances of the Railway 
Sta.ff at -- and Calcutta. 2130. 

Inconvenient timings of trains on the 
loop line of the East Indian Rail­
way between Kiul and -- "in 
Bhagalpur. 2914-16. 

Non-sale of stamps and envelopes 
at the -- Post Office. 1720-
21. 

Reservation of one intermediate class 
compartment for persons reserving 
seats in the Up Pnnjab Mail from 
-. 2363-64-

Third class passengers availing of 
~~::"a tion facilities at __ . 

HOWThAH DIVISION-

Question re payment of wag .. in the 
2132. of the East Indian Railway. 
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HUDSON, SIR LESLIE-
Appointment of -- to the- C;;;;;;;;m:. 

ou Petitions. 772. 
Control of Coastal Traffic of India 

Bill-
Motiou to refer to Select Committee. 

1039, 1045-49, 1053. 

Insurance Bill-
Motion to consider. 814-17. 
Consideration ai-

Clause 2. 1680. 

HUSAIN AHMAD MADANI, MAU­
LANA-
Question 1'e-

Externment of -- and Maulana 
Nuruddin from Delhi. 926-Z7 

HYDARI, lIIR. M. S. A.-
Import of Drugs Bill-

Motion for leave to introduce. 367. 
Motion for Adjournment 're Indian in­

terc'?ts at Zanzibar. 389-92. 
Motion 1'8 election of a Member to the 

Indian Research Fund Association. 
368. 

Clause Z7. 2061>-66. 
Clouse 42. 2191. 

Motion to paSs. 2949-50. 
Oath of Office. 2. 

of HYDERABAD-
Demond for Excess Grant for 1931>-36. 

323&-37. 
Resolution re-

Economies in the Central 
ment expenditure. 1089, 

G<>vern- HYGIENE-
1090. Question re training in rural develop-

Regulation of production and Ina-rket- ment, village -- and sanitation to 
ing of sugar. 2520-22. Indian soldiers. 1l49. 

HUME, ¥It. A. P.-
Question 1"6 officers serving under --, 

officer on spc;tcinl duty in connection 
with the Delhi Improvement Trust. 
72. 

HUNGER STRIKE-

Motion for Adjournment 1'8-'­

Andamans --. 772. 
-- of political prisoners in the 

Andamans. 530, 559-77. 
-- of the Andamaos political 

prisoners. 608. 

Question re-
Andamaos --. 4(}.50. 
-- by Afgban Princes at Nainita!. 

937-3'8. 
-- by political prisoners in the 

Andllmans. 1401-02. 
-- by prisoners ip the Andamans. 

1152-53, 2731-33. 

-- by terrorist prison-e1's in the 
Andamans. 675. 

:r;rtmGJilRcS;rRlKING DETENu (S)-
Bee "Detenu(s)", 

I 

IMMIGRATION-
Que.'~tion 1'8 rules restricting -- from 

coloni .. to India. 1213, 

ThIPElRIAL BANK OF INDIA-
Agreements between the Reserve B.nk 

of India and the Governments of 
Bihar, Orissa and the Cent"ral Pro­
vinces and Beral', and the Supple­
mental Agreement with the --. 
772-85. 

Question "e l'R tes of the -- for issu­
ing drafts to the public in remitting 
money. 2035. 

IMPERIAL CONFERENCE-
Motion for Adjournment re misrepre-­

sentation of India's feelings and 
aepirations at the --. 88. 

Question r8-
Certain statements made by Sir 
Mubmnm.~ Zafrullab Khan at tbe 
--. 1067, 1626-Z7. 

Report bf the Constitutionai Com­
'mitJtee of the --. 1067-68,16Z7-
29. 
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IMPERIAL CONFERENCE-contd. 
Question 'T'e-contd. 

Re:;olution on the shipping policy 
adopted by the Shipping Com­
mittee of the -- and help to 
Indian Shipping. 1068-69. 

Selection of representatives of India 
at the --. 587-89. 

IMPERIAL DEFENCE-
Question "'8 article entitled "India and 
--" publisbed in the Hindu. 658-
61. 

IMPERIAL MUSEUM­
See If Museum(s)_". 

IMPERIAL PREFERENCE-
¥ Question re British Colonies receiving 

-- in trade. 1300. 
IMPERIAL SECRETARIAT­

S68 If Secretariat(s} ". 

IMPERIAL SERVICE(S)­
Question 'f'B-

Expenditure on the Indian Civil Ser­
vice and other Imperial Services. 
521. 

Journal of the --. 1634. 
Reduction in the salaries of 

518-19. 
IMPLEMENT (S)-

Question re utilisation of Government 
-- nne bullocks, etc., for private 
cultivation by the Agricultural 
Assistant in the Delhi Province. 
2823. 

IMPORT(S)­
Question 1'e-
-- of optical goods into India 

and development of lense indu,;try. 
2547-48. 

Jute -- from India. 1552-54. 
IMPORT DUTY­

See It Duty(ies)". 

IMPORT OF DRUGS BILL-­
S8. "Bill(s) ". 

IMPORTED ARTICLES-
Q'lestiOl) ro sale of -- uuder the 

stamp of n Made in India" irrespec­
tive of their country of origin. 39-
40. 

IMPROVEMENT TRUST(S) ­
Question re-

OJllcers serving uuder Mr. A. P. 
Hume, officer on special duty in. 
connection with the Delhi - - . 
72. 

Posts sanctioned for the Delhi --. 
72-73. 

INCOME­
Question f'8-

-- and expenditure of the Almora 
Cantonment. 1886, 3038. 

-- of the people 6f India. 1011-
12. 

INCOME-TAX­

Question re-
Deduction of -- _on dividend paid 

to share-holders of the ReseIVe 
Bank of India. 1473-74. 

Exemption from -- allowed ot;l 
lea.ve allowance and salary paid · 
outside British India. 502-

Exemption of disability pensions 
from --. 1401. 

-- appeals in Bihar. 2036-37. 
-- realised from Assam and the 

managing firms of tea estates in 
Calcutta. 3086-87. 

-- recovera.ble Oll pensions earned 
in India and paid in England. 
1235-37. 

Levy of -- from the std employe~ 
in the Anglo-Indian and domiciled 
European Asociatioll, Calcutta. 
75. 

Levy of -- on pensions paid 
abroad. 2307-08. 

Opinions of Promoiar Govermuenf:! 
on -- Expert's Report. 3191. 

Statement of the -- experts ·re­
garding -- on pensions earned in 
British India. 7-8. 

INCOME-TAX 
BILL--

(AMENDMENT) 

Sse ttlndian --" under "Bills". 

INCOME-TAX AUTHORITY(IES) ­
Question rll "nop-acceptance of accounts 

in Bhiw~ni Sarn£a Bazar by the 
--. 509, 2053-54. 
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INC01fE-TAX CASES-
Question 1"e rlecision of AJmora -- at 

Bareilly or Budaon. 1703, 3187. 

INCOME-TAX, CHIEF' OOMMIS-
SIONER OF-
Motion for Adjoummcnt "'8 appoint­

ment of Mr. S. P . Chsmbers from 
England as --. 3118-19, 3152-59. 

INC01fE-TAX DEPARTMENT­
Question re-

Di.rect recruitment in the higher 
posts of the --, Bombay. 2562 .. 

Employment of persons with quali­
fications in accountancy nn~ com­
mercial subjects -in the 
2311-12. 

INCOME-TAX EXPERTS-
Question re implementing of the recom­

mendations of --. 2539-41. 

INCOME-TAX INSPECTOR(S)­
Question "'8 possession of Accountancy 

qualification by Income-tax Officers 
and --. 2058. 

See nlso under" Inspector(s) ". 

INCOME-TAX OFFIC'E(S)-
Question ,.8 inconvenience due to tbe 

transfer of the -- from Ha.zari­
bagh to Ranchi. 2037. 

INCOME-TAX OFFICER(S)­
Question re-

Insufficient staff attached to -- in 
the Madras Presidency. 2041-42, 
3188. 

Possession of accountancy quali.fica­
tions by -- and Inspectors. 
1470-71, 2058. 

INCONVENIENCE (S)-
Question 1'8 -- due to the closing of 

the level crossing gates to the west of 
Patu. junction railway ststion. 
2638. 

INCUMBENT (S)-
Question "0 persons recruitec as ap­

prentices or as permanent -- on 
rnilways. 2122-23. 

INDEBTEDNESS-
Question ,.8 non-extension of Acts 

designed for the rclief of rural -­
to the Delhi Province. 522. 

INDIA-
Question re ineo.d5.e·tn.x; recoverable on 

pensions earned in -- and paid in 
Englanc. 1235-37. 

lliTDIAN (S)-
Motion for Adjournment re­

Appointment of a nOli· -- as 
Economlc Adviser to the Govern­
ment of India. 3191, 3243-59. 

-- interests at Zanzibar. 89, 385-
408. 

Position of -- in Zanzibar. 530. 
Protection of the interests of 

in Soutb Africa. 88. 
Question- 1'6--

Adult education for -- and ap­
pointment of an Agent General 
in British Guiana. 1702-03. 

Alleged remarl>s by Lord Baden-
Powell against --. 747-48. 

Anti- - Films. 675-76. 
Appointment of agents in certain 

colonies for the protection of the 
rights of --. 993-94-

Appointment of an Ageut to look 
after the interests of -- in 
Burma. 1464. 

Appointment of an as 
Actuary under the Government. 
208H. 

Assault of an -- Government aer· 
vant in the Vizagapatam port. 
2644-45. 

Attac.ks on -- in the book t(.As a 
Man's Hane JJ by Miss Soutbgate. 
2217. 

Attacks on -- in the book "Land 
of the Lingnm" by Arthur Mil ... 
2204-06. 

British -- lcidnnppcd by the tribes 
on tbe North-West Frontier Pro­
vince. 2477-82. 

Broadcasting Stations, training of 
-- in Hroadcasting and manu­
facture of radio sets in India, eta. 
1458-61. 

Clove plantation and protection of 
the interests of -- in Zanzibar. 
768-69. 

Deterioration of -- economic posi­
tion in South Africa_ 3110-11. 
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INDIAN(S)-contd. 
Question 'f6-co'tIJd. 

Employment of -- in the League 
of Nations Offices. 2643. 

Exhibition of -- educational Jilms 
and newspaper reels. 2369-71. 

Filling up of posts of Gazetted 
officers in the Government of India 
Offices by non- --. 694. 

Giving of preference to -- in tbe 
higher administrative posts in the 
Indian Mei'ical Service. 2795-97. 

Grievances of -- in Ceylon. 2014-
15. 

Grievances of -- in Malaya. 1218-
21. 

Income of tbe people of --. 10ll-
12. 

-- and Europeans in Shanghai. 
1396-98. 

-- and Europeans in the higher 
grades of tbe Home Department. 
647. 

-- employed as gani.son engineers. 
667, 931, 1632-33. 

-- employed as Sub-Divisional 
Omeers in tbe Army. 931-32, 
1633. 

-- in Abyssinia. 913-15. 
-- in Britisb Guiana. 1463-64. 
-- in China. 1637-38, 3013-14. 
-- in Sbanghai. 2239-40, 2489· 

90. 
-- outside India not permitted to 

retun. to India. 444. 
Investigation.. regarding the electrical 

properties of the grolUld for 
setting up of Radio transmitting 
stations and training of -- in 
Radio researcb. 2016-17. 

Lives nn~ property of -- in China. 
1639-40. 

Message entitled" Alleged Fraud on 
-- High Commissioner's Warn­
ing J1 published in the Hind1t3tan 
Time.. 1880, 2394-95. 

Nomination of -- to the Fiji 
Legislative Council. 2290. 

Non-appointment of -- as Director 
General, Indian Medical Sernce, 
and Deputy Public Health Com­
missioner. 994-95. 

INDIAN(S)-Gontd. 
Question re-contd. 

Non-employment of -- as Sub­
Divisional Officers in the Anny. 
668. 

Notice to certain -- leaBe-h~tders 
of crown lan~ in KanJapola, 
Ceylon. 2038. 

Passive resistance by in 
Zanzibar against the Clove Trade 
Decree. 2565·67. 

Position of domiciled -- in British 
Colonies. 1243. 

Position of --in South Africa. 
1462-63. 

Position of -- in Zanzibar. 739-
40. 

Position of -- over, seas. 990-92. 

Promotion of -- to Station Master 
grade on tbe North Western Rail­
way. 24, 3181. 

Proposal to sen~ -- Agents to 
certain Colonies to look after the 
interests of --. 1243. 

Protection of -- in Port Mauri­
tius. 2541-42. 

Protection of the Interests of -­
in South Africa. 2798-99. 

Protection of tbe life and property 
of -- in Shanghai. 2735-36. 

Recognition of equal rights of 
. citizenship of domiciled -- with 
European settlers in British 
Colonies. 1242-43. 

Removal of disabilities and securing 
of the rights of citizenship to -­
in the Colonies. 1452-54 

Representation from -- in Malaya 
regarding the recommendations of 
the Right Hononrable Mr. Sastri. 
760. 

Resentment amongst and 
Muslims against the report of the 
Royal Commission on Palestine. 
918·20. 

Restrictions against tbe entry into 
India of certain --. 428-29, 431. 

Safeguarding of tbe in terests of -­
clove growers in Zanzibar. 2548-
50. 
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INDIAN (S)-coflc1d. 
Question rc-concld. 

Training of -- by the Tata Iron 
and Steel Company. 2923. 

Training of -- in Commercial 
Aviation, ele. 3116-17. 

Th"DIAN AGENT(S)­
See fI Agent{s) ". 

INDIAN AR11Y­
See It ATmy(ies) ", 

INDIAN AR11Y (AMENDMENT) 
BILL-
See" Bill(o) ". 

INDIAN AR11Y CORPS OF 
CLERK(S)-
Question 1'6 scheme regarding the --. 

2484-86. 
UmIAN AR11Y RESERVE OF 

OFFICERS-
Question "6 medical aid given to --. 

1641. 
INDIAN All11Y TERRITORIAL 

OFFICERS-
See II Army Territorial Officers ". 

INDTAN ARMY VETERINARY 
CORPS-
S co ({ Army Veterinary Corps". 

INLAND BILLS OF EXCHANGF~ 
See" BilI(s) of Exchange". 

INDIAN BOILERS (AMENDMENT) 
BILL- -
See" BiI1(s) ". 

INDIAN BROADCASTING­
See or Broadcasting ". 

INDIAN CADET(S)-
Res()Jution re appointment of qualifie<!' 
-- by Britisb Navigation Com­
panies. 1490-1538. 

See also under U Cndet(s) ". 

INDIAN CHARTERED ACCOUNT­
ANTS-
Bee It Aceonntnnt(s) ". 

INDIAN CIVIL SERVICE­
Question "8-

Disciplinary rules governing the 
members of the -- and other all­
India services. 2488. 

IND:u..." CIVIL SERVICE-eontd. 
Question f'B--contd. 

Expenditw'e on the -- and other 
Imperial Services. 521. 

Financial training given to -­
officers. 2035. 

Insult to an Indian -- Officer in 
tb. Central Provinces. 415-16. 

Mal'ks for vitIa voce in tue -- ex­
amination. 2989-90, 2992-93. 

Revi~ion or lhe salaries ot the -­
and the Indian Police Servioo_ 
937, 2742-43. 

I~"DIAN CIVIL SERVICE OFFI­
CER(S)-
Question 1'0-

In.1llt to an Indian -- in the 
Central Provinces. 2101-02. 

Re-employment of European-­
after retirement. 2644, 3017. 

Th"DIAN CLOVE TRADER(S)­
See" Trader(s) ". 

Th"DIAN COAL GRADING BOARD­
Question rc grades of coal fixed by the 
--. 83, 1806. 

INDIAN COASTAL SRIPPING­
See " Shipping ". 

INDIAN COASTAL TRAFFIC­
S co It Coa..~tal Traffic". 

INDIAN COFFEE­
Sec" Coffee ". 

INDIAN COMPANlES ACT­
See u AI!1.(s) ". 

Th"DIA.." CmIP AmES 
:MEXT) BILL-
See t, Bill(s) ", 

INDIA.."I COTTON-
See If Cotton ". 

INDIAN DETENUS­
Sec tr Detenu(s) ". 

INDIAN ELECTRICITY 
MENT) BILL-
See" Bill(s) ". 

INDIAN EXILE(S)­
See "Exile(s) ". 

(AMEND-

(A..'dEND-
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INDIAN FESTIVAL(S)­
See II Festival(s) ". 

INDIAN FLOUR INDUSTRY­
S88 "Inc!'ustry(ies) ", 

INDIAN GROUND·NUT(S)­
S~e "Ground~nut(s) ". 

INDIAN HOTELS­
See It Hotel(s) " , 

INDIAN I. C. S. OFFICER(S)­
Bec I( Officer(s) ". 

INDIAN INCOME· TAX (A1.fEND­
}fENT) BILL-
See HBm(s) " . 

INDIAN INDUSTRY(IES)­
See rt Illdustr:v(ies) ". 

INDIAN INSTITUTE OF SCIENCE­
Sec (' Institute of Science". 

INDIAN INSURANCE COMPANIES­
Question '-8 --, 1325, 3021-37. 

INDIAN LABOUR­
See" J/ahOlU' ". 

Th'lJIAN LABOURER(S)­
See tf Labourer(s) ". 

nmTAN LAC CESS (AMENDMENT) 
BILI~ 

See U Bil} (8) ". 

INDIA'" LEGTRLATION­
See "T.{'glglntion", 

INDIAN LF.GISLATIVE 
BLY-
See It Legislative Assembly". 

ASSEM-

INDIAN MATERIAL-
Question re building of wagons from 
-- in India. 3094-95. 

n.1:>IAN MEDICAL DEGREES-
See d Medical Degrees ", 

INDIAN MEDICAL SERVICE­
Question rs-

Certain supersessions in the 
2817. 

Change in the recent order rruating 
to the organisation of the --. 
657-58. 

Giving of preference to Indians in 
the higher administrative- posts in 
the --. 2795·97. 

Non-appointment of Indians as 
Director General, --, and Deputy 
Public llealth Commissioner. 994-
95. 

Post of Deputy Director General, 
--. 1629, 2023-24, 2044. 

Retirement age of -- men. 1877-
78, 2572-73. 

Strength of the --. 2206-09. 

INDIAN MEAffiER(S)­
See "Membcr(s) ". 

nmIAN MERCANTILE MARI1TE­
Question re r~servatiotl of Coastal 

Trade for r neia and building up of 
an --. 1772-73. 

INDIAN MERCHANTS CHAMBER-
Question 'tc opposition by the Chief 

nnd Financial Commissioners for 
Rll.l1wa.~rs to meet the --, Bombay. 
3008. 

INDIAN LRGISLATIVE ASSE1ffiLY 
RTJLFS- INDIAN METEOROLOGICAL 

PARTMENT-
DE-

See (t Rules". 

INDIAN LF.GISLATIVE RULES­
See tI RllJC(S) n. 

INDIAN LIMITATION 
MENT) BILL-
S .. "Bill(s)". 

INDIAN LISrF:NER-
Qupstion f'0-

(A1.fEND-

ReCl'nibnl'nt 0-£ a Ncws Editor of 
Broadca..~n'! and an Editor of 
the --. 1224-27. 

J..!53LAD 

See U J\Ieteorological Department". 

nmIAN lIITNES (A1.fENDMENT) 
BILL-
Bee tI Bill (s) ". 

Th'lJIAN lIfUSIC­
See fl Music". 

INDIAN MUSLIlIl(S)­
Sec uYuslim(s) ". 

INDIAN NATIONAL(S)­
Sec U National(s)". 
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INDIAN NATURALIZATION 
(.A.MEND~IENT) BILL-
See" Bill(s) ". 

INDIAN N A V;AL ARMAMENT 
(AMENDlIENT) BILL-

INDIAN RICE­
See fl Rice", 

INDIAN SECURITIES (AMEND-
MENT) BILL-
8e8 U Bill(s) ". 

See" Rill(s) n. INDIAN SIDP(S)-

INDIAN O]'FICER(S)- Question re reservation of coastal trade 
Sec" 01licer(s) ". for --. 848-50. 

INDIAN PATEN1'S AND DESIGNS INDIAN SHIPPING-
(AMENDMl;)N1') BILL- Bec "Shil'ping". 
See n Bill(s) lJ. ThTDIAN SOLDIER(S)-

INDIAN POLICE SERVICE(S)- See" Soldier(s) ". 
Queslion te ,·evision of the salaries of INDIAN STATE(S)­

the Incliau Civil Service and the 
937, 2742-43. See u State(s) ", 

INDIAN POSTS A..'ID TELEGRAPHS INDIAN STATE RAILWAY MAGA-
DEPA.ll'L"I1ENT- ZINE-
See (. Posts and Telegrapbs Depart­

mentI'. 

INDIA.." RAILWAY(S)­
See fI Railway(s) " . 

INDIAN RAILWAY ENQUIRY COM­
MITTEE-
See (' CommiLtee(s) ", 

INDIAN RAILWAYS ACT-
8ee U Act(s) ". 

INDIAN RAILWAYS (AMENDMENT) 
BILL-

Sec f( Stat-e Railway Magazine", 

INDIAN STORES DEPARTlIIENT­
Question re-

Amalgamation of (be -- and the 
London Stol'es Depru:tments. 
9S5-86. 

Purchase made by tl18 Army through 
the --. 1876-77. 

PUl·chase of mctal polish by the 
--. 1705-06, 2668. 

INDIAN SUGAR-
See /( Sugar n. 

Se. "Bill(s) ". INDIAN TARTFF (SECOND AMEND-
INDIAN RED CROSS SOCIETY I lIIENT) BILL-

(./L\lE!>.'1HIENT) BILL- S.e "Bill(s)". 
Se. "Bill(s) " . ThTDIAN TEA CESS (AMENDMENT) 

INDIAN REFRESHlIIENT BILL-
R001I(S)- See "Bill(s) ". 
See "Refl"eshmcnt Room(s) ". INDIAN TEA CONTROL BILL-

INDIAN RESEARCH FUND AS- See" Bill(s) ". 
SOCIATI02S"- Th"'DTAN TEA LTCF.NSING COMMIT-
Election of a member to the Govern- TEE-

ing Boily of the --. 694. Qllestion ro appeals from owners of 
MOtiOll re ejection of a Member to the tea ('state!; nnrl cases !ient to Govcrn-
--. 368. mont by (he --. 2397. 

INDIAN REVENUE(S)-
80e "R(lVClllle(s) ". 

INDIAN REVE]\,'UE RETDRNS­
See t'Revenue Rclurn(s) ", 

ThTDIAN TRADE­
See tl 'l'rllclc(s) ", 

ThTDIAN TRADE DELEGATION­
S eo tt TruCe Delegation". 
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INDl!I.N TROOPS-· 
Sec I'Troop(s)". 

INDIANISATION-
Question 're -- of higher. posts in the 

Government of India Departments. 
28·30, 433.35, 2458·61. 

INDlfu'HSED UNIT(S)­
Se. ,. Unites) ". 

INDO·BRITISH TRADE AGREE· 
MENT(S)-
Bee" '1'1'<1Je Agrcemcllt(s) ". 

INDO·J AI' ANESE 1IARITIME 
TRA'DE-
Question rc preference for ill'itis11 

Shipping in Ole 1775-76. 
Il>,])US'fRY(H;S)­

Question 1'/)--

Committee to study the question of 
the cottnge and small --, 498-
99. 

EncQUragE'lllcnt to the bandloom and 
eotlage woollen --. 2803-04. 

Financial Riel for the development 
of -- in the Delhi Provincp. 
622-~3, 3020. 

Fil'oznbad glft.'S and bangle 
2028·29. 

Indilln 110111' -. 2374. 
Investigation into the minor --.j' 

1560·61. 
MohlSS(!R turned out by the Sugar 
-.861. . 

Participat.ion of Indian trades and 
-- in the Pal'is Exhihition. 8GO. 

Proposlli of the British Film -- to 
establish stuCios and cinemas in 
India. 2030·31, 2801-02. 

Protection to minor --. 23G7-69. 
Protection to the glass --. 1564-

06, 1770·71, 1816·18. 
Subvention to the handloom __ . 

~OOl·04. 

~ Terms of rcferences of the Committee 
to enquire into the minor -- in 
Tndia. 750. 

INDUSTRIES AND LABOUR, MEM­
BER FOR-
See 'I Member inn InduatLies and 

Labour ". 

L'IFERlOR RAILWAY SER-
VA...\i'f(S)-

Bee U SCl'\"l\.Dt (s) ". 
INFERIOR STAFF­

See It Staff n. 

INGOTS-
Qllcstion re price of --. 2922, 

INJ1JSTICE-
Question re-

Alleted -- to Muslims in the 
mattel' o.e p1'omotion§: ~ the Gov­
crmncnt of India Departments. 
24UO. 

Alleged -- to Muslims all the 
North 'Ycslcrn Railway. l566-6S. 

INQffiRY (IES)-
Motion for adjournment ·re -- about 

the Biht. Railway disaster. 1819. 

INSANITARY CO"N"DITION-

Question rc -- of the Gol Market 
urea in New Delhi. SO. 

INSECTS AND PESTS (AMEND· 
lIIENT) BILIr-
See U Destrutcive under 

.. Bill(s)". 

INSPECTOR(S)-

Question "c-
Applications invited for the post of 

Assistant -- in the Wat.ch and 
WUTd Department of the East 
Indian Rnil\\'a~" 1803. 

Group -- of special ticltet ex­
aminers on the North Western 
Railway. 77, 1070. 

- anc upper subordinates pro­
moted to the rank of Assistant 
Tl'affic Superintendents on the 
Easlern Bengal Railway. 23'76·77. 

Possession of a.ccountancy qn:tlifica­
tions hy Illcome-tax Office.rs and 
--. 1470·71. 

Traffic -- on tlie Asoom Bengal 
Rai:lwtl:yfJ 1319. nIl. 

INltplj}/jJ()~ Gjt:&TJil~k.'L'P@' CIVIL 
HOSP~'U'LB Aii'b' PR'ISONS-

'1\' 'If' ~,. ,~: "I 11·" '·:-t!JJr .• I 
Question·~. post 'pi 1'"""""' of, thR North· 

West F1:ontier'·~fQ-vin~e. ~629, 2044. 

12 
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iNSPECTOR(S) 
OFFlCE(S)-

OF POST INSTITUTE OF SCIENCE-co»td. 

Question ,.e superintendents and -­
and Postmasters in Bihar. 2824. 

INSTALLATION CHARGE-
Question "e -- for telephonos levied 

from the Members of the Indian 
Legislative Assembly. 1697-98. 

INSTITUTE(S)­
Question re-

Financial position of tbe Central 
Research --. 1472-73. 

Mining and Geological -- of India. 
1228-29, 2409. 

Office bearers of -- on the Eastern 
Bengal Railway. 2133. 

Procedure for appointment of Pro­
fessors in the Indian -- of 
Science, Bangalore. 2820-2L 

Proposed tl'ansfer or the Pnste1ll' 
r m;titute to the Central Research 

1471-72. 

INSTITUTE OF SCIENCF~ 
Question re-

Affairs of the Indian --, Banga­
lore. 3095-96. 

Amnlgamation of the two Depart.­
ments of Chemistry in the Indi!U1 
--, Bangalo,... 2821-22. 

Appointment of Professors of 
Chemu,h'Y in the lncian --, 
Bllngruorc. 2821. 

Bio-C':helUieal l'cseal'cbes in the Indian 
--, Bangalore. 3097-99. 

Bia-chemistry Devnrtment of the 
Indian --, Rangalol·c. 2553. 

Electro-Technology Department of 
the Indian --, Bangalorc. 
3096-97. 

Poor calibre of Professors jn the 
Indian --, Bangalol"e. 2822. 

Procedure for appointment of Pro· 
fessol's in the Indian --, 
Bnngalore. 2820-21. 

Qualiflcations of members of the 
Goveming Body of the Indian 
--, Bang.lore. 2555-56. 

Recommendation of the Irvine Com­
mittee given effect to by the Indian 
--, Bangalore. 2831. 

Question re-contd."" 
Research activities of the Indian 
--, Bangolore. 2553-55. 

Researches at the Indian --, 
Bangalore. 495-97. 

INSTITUTION (S)-
Question re annual grant made to 

Science -- in India. 493-95. 

INSTRUCTION (S)­
Question re-
-- issued on the "East. Incian 

Railway for not promoting certAin 
non-gazetted stniE to officiate in 
the lm"t'"er gnzetted service. 2132. 

-- regarding employment of non­
gazetled staff as t.emporary hands 
on ihe East Indian Railway. 
2129. 

INSTRUMENT(S) OF ACCESSION­
Question re new stipulations fo1' inco1'­

pOl"ution in t.he --. 843-46. 

INSULT­
Question re-

-- to an Indian I.C.S. officer in 
the Central Provinces. 415-16. 

-- to national flag by British 
soldiers. 2241. 

-- to national flag by British 
soldiers in Simla nne Poonn. 421-
22. 

INSURANCE BILT~ 
See" Bill(s) It. 

I NSnR.ANCE BUSINESS-
Question j'e prohihition of Government 

Servants i!'OIn doing --. 2738. 

INSURANCE COMPANY(illS)­
Question , .• Indian --. 1325, 3021-

37. 

INSURANCE WORK-
Question re appointment of an actuary 

for --. 1299. 

INTELLIGENCE BUREAU­
Question f'C composition of the 

3004. 
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INTERCEPTION-
Question 1'6 -- of letters and tele­

grams and tapping of telephone 
calls. 1383-84. 

INTEREST FREE ADVANCES­
Demand for Excess Grant for 1935-36. 

3237. 

INTEREST ON MISCELLANEOUS 
OBLIGATIONS-
Demand for Excess Grant for 1935-36. 

3~28. 

INTERMEDIATE CLASS­
Question re-

Denial of facility to holders of -­
reiul'n tickets to travel to Kalka 
u'om BenaTe5 cantonment either 
viC! Delhi or 'Via Saharan pur. 584. 

System of marking and reservation 
of spats in -- and third classes 
on the East Indian Railway, 67. 

INTER~rEDIATE CLASS CAR-
RIAGES-

INTERNMENT ORDERS-
Question re release of political prisoners 

and detenus and withdraWal of ex~ 
terumcnt and -- in the centrally 
administcred areas. D2R 

lNTERPELLATION(S)-
Question 'Ye putting in of -- in L.egis­

latures by Service Organisations. 
1640. 

INTERPRETAl'ION(S)-
Questiou re -- of. the word tc jangad Jf 

by tbe BODlbay lligh Court. 2652-
53. 

INTERRUPTION (S)-
Question re <:elays and -- i.n tele­

graph services fTom and to Calcutta. 
743-44. 

lNVALID(S)-
Qu('!';t ion re prisoners wlto developed 

tubct'culosis or became -- in the 
Cellular Jail at Port Blair. 2474. 

INVALID POLITIC,\!, PRISONERS-
See /I Cnniage(s)". See "Pl'isoncr(s) ". 

INTERMF,DIATlil CLASS COMPART· INVESTIGATION(S)-
MENT(S)-
SeA" Compartment(s) " . 

INTgmfEDIATE CLASS PASSEN· 
GERS-
Bee It Passenger(s) " . 

INTERMEDIATE CLASS WAITING 
ROOUfS)-
See ({Wniting Hoam(s)", 

INTERNAL RECTTRTTY-
Que~lion re Tciention of l}ritisb troops 

for -- purposes. 9~O-21. 

See ul~o r, Sccmily(ics) ". 

Question re-
-- into the minor 

1560-61. 
industries. 

-- of the affairs of the Publicity 
Dl'pru'l'ment, Great Indian Penin­
suln Ruilway, 1072, 2408, 

-- of the prohlem of flood preven­
tion. 2006-07. 

-- regarding the elech;cal pro­
pcrtieB of the groUJld for setting 
up of R<Hlio b'an!';miiting stations 
and training: of Tndians in Radio 
research. 2016-17. 

INTERNAL SlilCURITY PURPOSES- IPT, FAQIR OF­
Sec tt Security Purposes", See tl Fllqil' of Ipi". 

IN'rl'~RNA'I'To-NA L 
FERJ1]XCE-

LABOUR CON. lRON­
Question rc-

Stlltf'lTICnt (IBid on the table) re certain 
draft. Conventions anrl Recommem:'n­
tiolls of Ih. --. 2833-59. 

INTERNMENT OF PERSONS­
Questlon re person::; externecl 01' int,elned 

iu the centrally administered. areas. 
442, 2051. 

H:rJualising of external and internal 
prices of pig --. 2922. 

Import duty on pig --. 2921. 
Pl'ices of pig --, 2920-31. 

fRON SCRAP-
Qnestion "C dispOMI of cast -- on the 

N ol·th Western Railway. 51. 



106 INDEX TO LEGISLATIVE ASSEMllLY DEBATES. 

IRVINE C01f1IITTEE­
See "Committe(s) ". 

ISTHMUS OF KRAIr-
Question 1"0 cutting of a canal through 

the -'. 916·17. 
ITALY-

Question re Muhamrnnc .Ali Stores in 
Abyssinia. and b.'ade transacted with 
--. 1378·80. 

IZZ1l.TNAGAU­
Question re-

Arrangements fo), starting a Central 
Velerinary c"nc.ge at --. 1221-
22,2013. 

Proposal to estahlish a Ce.ntral 
Veterimiry College in --. 2295-
96. 

J 

JAGDIRIT PRASAD, THE HONOUR­
.ABLE h"1JNWAR SlR-
Motion fol' Adjournment f"6 Indian 

inlel'ests at Zanzibar. 398·401, 404-
405. 

JAIT.(S)­
Que::-tion rc-

~Jl]intenance of the Deoli Camp I 
1816. 

Prisoners confined in the Cellular 
-- in th~ Anrlomnns, 443. 

Prisoner:; who dl"vcloped tuber-

C~~~~~~ro~c:~~;;t~1~~~ i~4~~~ I 
Rules f r t1'fUlsf'er of prisoners and 

mn·nfpn:mrr of the Cellular -­
at Port. Blair and the Deoli Deten­
tion Compo 920-31. 

JAIL RULE(S)-
Question r'] administration of 

etc. 674-75. 

JAIL WORK--

--, 

Quest.ion re e..'pcripnee of -- by 
offi('crs in Llle Medical Section of the 
GovPTI1ment of Tudi11. 2024-25. 

JAMALPlffi­
Question rc-

Grntuity withheld from certain em­
ployees in tlle -- Railway WOl'k­
.hop. 2650. 

JAiifALPUR-contd. 
Question re-contd. 
-- station on· the East Indian 

Railway. 606, 1814. 
Ovel'bl'idge over the level crossing 

north to the -- Railway Sta· 
tion. 78. 

Prosecution of employees of -­
Running Shed Rnd stoppage of 
:tllowance of Permanent Way 
Staff nt - . 2650. 

Rebuildiua' on the -- railway sts.w 
tion. 60G-07. 

Revhicd scales of pay given to cer­
trul1 e,r-npPl'entice mecbnnics of 
the East Indian Railway Tech­
nical School, --_ 1557-58. 

.JAMES, MR. F. E.­
I.nsurllnec Bill-

Molion La consider. 977, 1181. 
Consi(lcraiion of-

CIn.use 2. 1264, 1267, 1276, 
1(,72, 1673, 167·!, 2873. 

Clanse 3. 1335, 1346-47. 
Clau,iC 4. 1357, 1358. 
('jaus. 5. 1363. 
Clanse 6. 1371·72, 1725, 1728 

174"1:. ]753, 175J. 
Clnn~c ]2. 1960, 1072, 1973. 
Clanse 21. 1980. 
Cbn,p, 26·A, 2G·B, 26·C and 26· 

D. 2270. 
Clause 27. 2072. 
Clallse 33. 2157. 2158. 
Clnuse 34. 2150. 
Clnusc :15. 2316, 2318, 2328. 
CJnu~e 3fi. 2,:,152, 
Clause 38·A. 2675. 
Clause 3n. 2160, 2171, 2172. 
Clause 51. 2672-73. 
Clause 53. 2685·87, 2689, 2870. 
Clause 70. 2703. 
Clause 71. 2704. 
Clause 90·A. 2761. 
New clause 100·A. 2770. 
New clause 100·B. 2774. 
Clause 101. 2785. 
FiTS Scbedule. 2882, 2884, 2885, 

~88f>, 2887. 
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JAMES, ~[R. F. E.-con/d. 
Insurance Bill-cotlfd. 

ConsidCl'ation o£-cont(l. 
Thll'" Sdwdule. ::804, 2905, 2906. 
Fourt.h Schedule. 2910. 

:Motiol1 to pass. 2!l48, 2954. 

Mofiol1 for AdjoUl'mnent re Indian in­
terests at 7nnzihnr. 393-06, 400. 

Motion "e Report of the Indian Rail­
way Enquiry Committee. 700, 711-
15, 717. 

Question (Stlppl('m~ntary) re­
Expediliml ng-ninsl tiJC Faqh of Ipi 

and bis .-f,()Uowers in the Tribal 
arca. 028. 

Fightin~ with the Tribes in the 
NUI'lb-'Yest Frontier. 410. 

Re~olul.ion re India's withdrawal from 
the .:\IC'mbership of the League of 
]I; Minns. 1086. 

JA~[StnmpUR­

lJlI e~li on re-
Dcl,(\' in 010 Nunkum daTe for --. 

~563. 

R11I1Il111g" of direct trnins between 
PatnD and --. 2640-41. 

JAXOAD-
QuC'stion r(! interprctation of the word 

.. -- I' by the Bomhay High Court. 
~(i52-53. 

J_\P IN··· 
Qm'!"ticl1 re-

EITel'l on Indian trade due to I 
hostililies heiwcen China and 
--. 2382-83. 

Import of cotton piecn-goods from 
Un'at Bl'itoin and -- and pur­
chase of Indian cotton by foreign 
coun tries. 3174. 

Import of twisted silk from --
2657-58, 3171. 

In('rensc in the import of twisted 
silk from --. 2040-41. 

PUl'chnsc of Indian cotton and ta­
blleeo by --, etc. 3179. 

Pl1f('hnse of Indian cotton by --. 
3180. 

JAPANESE AGGRESSION-
Motion for Adjournment 1"e China's 

nppral against -- to the League 
of Nations. 1888·89, 1902. 

,J APANgSE AGGRESSION-contd. 
Question re China's appeal to the 

Lf'fll!ne of Nations against ~-. 
3175-76. 

J AP L'lESE COMPE'l'ITION­
Question ro plans to deal with 

in Ihe Indinn Coastal Traffic. 37. 

JAPANgSE 'rRAWLERS­
Soe t( Tl'awler(s) n. 

JASIDm JUNC'l'ION-
Question re non-stoppage of Punja.b 

Expl'{'s!.¢ Train at --. 2651-52. 

,JEDnE, )ffi. K. 1>J-
Qnp.st ion re-

A ppointment of civilian Executive 
Offieer~ in Cantonments and fee 
chHl"g'erl by the doctor of the Can­
tonment Hospital at Dagshai 
from mill{men and hawkers of 
food~tt1ffs. ~471. 

Ch-ilirm Executive Officers -in Can­
tonment..:;. 2467-70. 

Fee rhnrge!} hy the doctor of the 
Cnlltonmcnt Ho~pihll at Dagshai 
from milk-ml.m and hawkers of 
iondst-nITs. 2929. 

Overn('e~'B or the Kasauli Canton· 
Jl1f'nt. 2029. 

Proposal to incl'ease the water tax 
in the .J uto~h Cautonment and 
inSTlf'l'iion of 8imln Hill Canton­
IDPutS. :!231-32. 2660. 

Redurtion of certain taxes in the 
Jutogh Cantonment Bazar~ 2231-

Relief of tax-payers of Snbathu 
CalltonmC'nt and overseer of the 
Kasallii Cantonment Board. 2232. 

JEIIA.l·WIR. SIR COWASJI­
Insurance Bill-

Motion to consider. 118(}"82, 1200, 
1204. 

Consideralion of-
Clnuse 2. 1285-87, 1667. 
CJau~o 4. 2875. 
Clnuse 6. 1687, 1692-93. 
Clnuse 10. 1762. 
Clause 12. 1764, 1765. 
Clause 12. 1947, 1955. 1957, 1958-

63, 1965, 1974, 1975. 
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JElUNGIR, SIR COW ASJI-eontd. 
Insurance Bill-contd. I JILL"1SI-

Question re-

ComridE"ration of-contd. 
New clauses 26-A, 26-B, 2(}'C and I 

2(}'D. 2271. 
Clau •• 27. 19~6, 2060, 2070. 
Clause 35. 2277, 2318, 2319-23, 

~324.-26, 2339. 
Clause 36. 2442. 
New clause 36. 2427-29. 
Clause 37. 2579, 2582, 2584, 

2589. 
Clause 39. 2161-63, 2164, 2165, 

2169, 2178-75. 
New clause 39~A. 2179. 
Clau._ 51. 2673. 
Clause 53. 2688. 
X _w clause 100-B. 2772. 
Clanse 101. 2778-79. 
Clanse- 107. 2R67 
Third Schedule. 2891, 2892. 

Motion to pass. 2943-49. I 
Nomination of -- t:o the Panel of 

Chflinnan. 89. 
Point of order raised by -- as to 

whether the Chair ean allow another 
Honourable :[ember to speak at the 
same tiUle Or give him preeedence 
over Ihe nonourahle Member who 
is in pO!)5ession of the House. 1746. 

Question (SUPlJlelllentary) 1"S-

.Allowances paid to Sarda.rs Mu­
hlllntnnd Cma]' Khan and ;\Iu­
baulUllld t).tn\·Lli..' Khnn, Afghan 
Detellus. 1637. 

Briti:.-h troops going to hill ::itations. 
2466. 

Censorship t d {,nr espondence. 2!76. 
Contrihution entitled lC Professor 

Kbankho.in ill exile -- Lift the 
Ban" pnblished in tbe H1'tayad. 
187~. 

Li vcs and property of Indians in 
China. 1639, 1640. 

Reforms fo]' ~o\jmer-Merwara. 2462. 
Rpsolution r·e-

.A ppoinhnent of qualified Indian 
<:adets hy British Navigation Com· 
panies. 1511, 1513, 1530-33. 

Constituent Assembly. 1898, 1918, 
1919, 1922, 1923. 

Absence ot' wire fencing along the 
railway line between -- and 
MauillUl·. 830-33. 

Explosion of a bomb at Babina in 
-- District. 940, 2057-58. 

:r.Lilital'r Mnnceuvres or artillery 
practIce near village Babina in 
-- District. 1147-48_ 

JINNAH, 111ft. 11. A.-

InsurlUlC'l' Bill-
Uotion to consider. 791, 796, 9031" 

1169, 1187, 1199-1207. 

Consideration of-

Clause 2. 1273, 1277-78, 1283, 
US4, 1287, 1680. 

Claus_ 3. 1293, 1346, 1349. 
Clause 6. 1724. 1725. 1734-36, 

1(.13-44. 1716. li52-53. 
Clall'. 12. 1973, 1974-
ClalU:iC 26. 2245. 

Clanse 27. 1986, 1987, 1989, 1991-
92, 1995, 2061, 2064, 2065, 
2067, 2070. 

Clnnse 35. 2274, 2280-81, 2327-
28. 

New clauso 36, 2434. 
Clnuse 39. 2170. 

Moslem Pel'sonn! Law (Shar;at) Appli­
catiOll BiIl-
"Motion to con.ider. 1435-36, 1444-

46, 1828, 1829. 
Consicleration of clauses. 1831-33, 

1834. 1835, 1838, 1839, 1840-41, 
1842, 1847, 1848. 1849, 1850, 1851, 
1852, 1853, 1855, 1856-57, 1860, 
1863. 

Motion for Adjournment rlJ­

Hungel'·!'!h'ike of political prisoners 
io the Andamans. 572-73, 574, 
575. 

Innian interests at Zanzibar. 404-07. 
UotiOD t'6 l'eport of the Indian Rail­

way Enquiry ColTlIllittee. 696, 697, 
698, 701. 

Muslim Intestate Succession BiU­
Motion to refer to Select Committee_ 
1420,1421. 
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JI~'X.uI, ~. M. A.-c ... td. JOSHI, >Ill. X. li-collld. 
Question (Supplementary) re- I Motion re-Report of tbe Indian Rail· 

InauCJ'uration of the Federation. 17. way Enquiry CoD.lIDittce. 731-35. 
New"'stipulations for incol1l?ration ~ :Muslim Intest~tc Succession Bill-

the Iustrument of Accesslon. 840, ~r Ii to f to Sel et C ' tte 
846. - fo~; re er e amID! e. 

Resolution .re--
Constituent Assembly. 1890, 1897, 

1906, 1923. 
Economi('s iu the Central Government 

expenditure. 1110. 
JllGAS-

Question re intl'oduction of the Frontier 
Crimes Regulation and u'ial by -­
in the newly pI'otected areas. 1020-
21. 

JODHPUR RAILWAY­
See l( Railway(s} ". 

JORHAT PROVI.'CIAL RAILWAY-
See t; Railway(s) ". 

JOSEPH, MR. GEORGE-
Election of -- as a member to the 

Governing Body of lhe Indian 
Re<:e-arch Fund Association_ 694. 

Ind:an )lincs (Amendment) Bill­
Consideration of clauses. 3059-60, 

30Gl. 
ImmnUlce Bill-

~.rotjon to cOllsider. 818-22. 
CODsidel'utiou of-

Clause 2. 1268, 1279-80. 
Clnnse 4. 1356-57. 
New clause lOO-A. ~877_ 

Moslem Personal Lnw (Shariat) Appli­
cation Bill-
M,)tion to (·onsider. 181.9-21, 1822. 
Con .. id£'ratioll of clauses':" 1833. 

Oath of Office. 1. 
Resolution rp cOlliitituent Assembly I 

1003, 1000-12. 
JOSHI. )lR. N. ~r.-

Indian :\Iines (.\.ml?'ndment) BilI-
)f nt iOIl tu l"f'f'I' to Select Committee. 

1599-] li01. 
Insllrance llill-

Motion to consider. 787, 805, 827. 
872-70, 1166, 1251. 

Consideratiou of (jlnuse 2. 1282-83, 
J.lotioll fol' Adjou1'nment re Mr .. Mudie's 

Ellquil'Y Repol't into the Bengal 
Nagpur Railway n!l'ai:rs. 529. 616. 

Question r8-
Acceleration of mails for Dabhol,. 

Guhaga-r and' their subordinate 
offices. 1244. 

BUll au confirmation of -postal clerks 
in the Bombay Circle. 57. 

ConsuHatioli of All-India organisa­
tions all Bill~ circulated to elicit 
public opinion. 850-51. 

Continuous and intermittent workers 
nn the Great Indian Peninsula 
Railway. 1328. 

Deduction of subscriptions of cer­
tain . ...oeieties from the wages of 
employet,;; on thc (}rea.t Indian 
Peninsulu Hailwny_ 1579-80, 2050-
51. 

Grant of lJl'rmission to postmen., 
etc" to appear at the clerical exa­
mination nitel' tln:ee years' ser­
vice. 1245. 

Ronrs ot work of rabin men in cer­
tain cabini'; on the Great Imlian 
Peninsula Railway, 1328. 

HOUl'S of work of shunting masters 
at tht' Poona Railway Station 
1326. 

Joining at: the Federation by the 
Princes. 835. 

Lea,e enjoyed by the employees on 
the Great Indian Peninsula Rail­
W;.~)'. 1327, 

] £'.we rule-oS applicable to certain 
offiel'rs of the South Indian Rail­
wa~y of dSlatic domieile. 851. 

Pensioners appointed as Post :Mas­
tel"S llna Suh-Po~t ?tlasters. 1244-

Pl'imHry l!;c1m'lttion in the Cen­
tl'al1y Administered ID'Ehs. 525-
20. 

Promotion of postmen as postal 
clerks. 1245. 

PublicRtiOli. of correspondence with 
Pl'o\'iuGilll Governments regard­
iug' forced labour. 917. 

----------------'----------------
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Josm. MR. N. If.-co,,(d. 
Question re----contd. 

Re~toration of h'3.\'"clling allowance 
to kamals workin~ on certain sta­
tions on the Great Indian Penin­
sula Railway, 1327. 

Seeonc1l.\r and higher education in 
the Cenb'allv Administered Areas. 
526-27 ~ 

Sentling of unregis:tcred letter mail 
bag to Dabhal in charge of the 
Captain of feD'Y steamer~ 2666. 

Supply of free uniforms to eabin­
men on the Great Indian Penin­
sula Railway. 1326. 

Tick.t Collectors at ~Innmand Sta­
tion on the Great. Indian Penin­
sula Railway, 1325-26. 

Withdrawal of the recognitions of 
the Benzal Nag-pill' Railway 
LOl bour Union. 865-66. 

Question (Supplemnful':"') re-
Affixing of stamps on telegrams. 

98n. 
Ail'-f'onditionai eoach('~ on railways, 

582. 
Appointment of Addit.ional Otllcer: 

in the Fintlnce Department. 1476 

Appointment of one :\f1'. Wadding­
tall as an As.';;:istal1t Snperintend­
ent of Archaeology. 1468, 

Attachr ra.:;:;es c-an-ied free of charge 
by fi"st nnd ~econd class pa..'5'ell­
f!~rs on the East Indinn Railwav 
585. . 

JOSHI, ;,IR. N. M.-cone/d. 
Question (Supplementary) f"e--contd. 

Political statu---; of Government in 
negotiating trade agreements with 
Ce.vlon. Dominions and Foreign 
Countries. 13021, 

Recruitment of an Electrical En­
gineer 011 the Madras and Sou­
thern Mahratta Rail,,'}'. 854. 

Remlwal of disabilities Rnd securing 
of the rights of citizenship of 
Indians in the Colonies. 1453. 

Report 0 f Experts on t.he reconstruc­
tion of Secondary Schools. 497. 

RCYlscd rules for the issue of passes 
on railways. 1071. 

Suspension of regulntion prohihi­
tin~ women from working in 
mines. 751. 

Resolution re-
Appointment of qualified Indian 

CHdcls hy British NangatioD 
COUlpunics. 1531. 

Economics in the Central Goyexn­
men! expenditure. 1080, 1090, 
1120. 

Tra{]c Disputes (Amendment) Bill­
:afotion to refer to Sclcd Committee. 
458. 465. 411-73, 540. 

JOI:RNAL(S)-
Question I'e -- of the Imperial Ser­

vices. 163-1. 

.JOL'RNALIST (S)-

Question re Dritish -- impOlted as 
Director of Public Informtion. 653-

54. 
Bat' fnr service ill 

m('nt in nIalaya. 
certain depart- ,JOUR.~"EY. BREAK OF-
1463. 

Construe-tioD of air-conditioned 
eourhes. 1298. 

Consultation of the Indian Legisla­
tive Assemb)' on important mattet's 
coming before the LeaO'ue of 
N aliolls. 842-843. ""' 

Disaster to the German Expedi­
tion W )/aoga Parbat. 648. 

Execllsiou of KOf'is from the list of 
S.hedule Cnstes for the Unit~d 
Pl'OV-iIl(!e8. 912. 

Marking of post cards to show the 
date and time of their receipt. 
755. 

See l, Break of Journey ". 

.JTI)ICIAL REFORM(S)­
Rei" r. Refonn(s) ". 

.JUTE-
Question ,.e -- imports from India. 

1552-54. 
. .JUTOGH-

Question ,.c-
Proposal to increase the water tax 

in the -- Cantonment ruld ins­
pection of Simla Hill Canton­
ments. 2231-32. 2GGn. 

Reduction of certain tuxes in the 
Cantonment Bnzar. 2231. 
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KAILASII BEHARI LAL, BABU­
Question rc-

Ab~ence of bath or latrine arra.nge­
ment in the intermediate class 
waiting ,'oom at Kiul. 1795. 

Amendment of the Hindu Women's 
Right to Property Act. 2395-9G. 

Appeals, petitions or memorials sub­
mitted by tho railway staff. 2144-
45. 

Applicahility of Fundamentnl and 
Snppl(.Imentary Hules to nOn­
gn7.etted staff Ol~ State Railways. 
2150-51. 

Attempt to demil the Gnya-}longbyr 
passenger train. 2642-43. 

BI'Ul.ulCfl!;t in!! stations in India. 
1~38-40: -

Comnmnnl cries on railway platforms. 
2116-17. 

Constrnc:lion of the Patna junction 
railway stat1on. 2644. 

Gazetted offifleTs in Departments 
uuder the Finnnec ].{PllIher. 2039. 

GI17.l.'fted OmeN':; in Depal'troents 
nllcler th!'! Membel' for Commm'ce 
and R.ailways. 2114-15. 

Gn?:ei:l:ml OffiOC!l'S in Departments 
nuder the 1\fembc1' for Indnstries 
ann Lnhour. 2038.-30. 

Un?(·t(t,(1 Olrim'l's in Depal'!;ments 
uncleI' Uw Re(>tf~tnl'Y :for Educa­
lion, ITf'nlth anrl r;ands. ~039. 
Gazetted Ofllcers in the Departments 
llntler the IIolUp. :Mcmh'l1'. 2224. 
Guzetted Officers in tbe Departments 
under the Law Member 2116. 

Gllul'df.l on t.he Bengal and North 
\\T estern Railway, 2388, 3190. 

Tnconvenient timlll2S of trains on 
the loop line of tbr East Indian 
Rnihvuv b('(ween Kinl and Howrah 
via Bhnp:nl pur. 2914-15. 

T 11('l'pn~e~ 111 pay of up pain tmellts of 
RRilwn,v employees. 2145. 

T tiCCllces g1'anted to vendol'S all Rail­
way Stu.t.ions 111 Bihar. 1788-04. 

Names Rnd addresses of the persons 
killed in the Rihta train disa.stm'. 
l704. 

KATI~Asn BIHARI LAL, BABU-contd. 
Question rc-contd. 

Overhaulin,!! of the Patna Junction 
Railwav Station. 76. 

Petitions" submitted by the staff on 
State Il:.ilways. 2145-49. 

Promise..<:; anel undertakings given in 
the Legislature by tbe Railway De­
partment. 2144. 

Proportions maintained £01' appoint­
ments to Railway Services. 1787-
88. 

Quarters provided f01' the Members 
of Ih!' India.n Legislative Assembly 
in Simla. 2630-40. 

Recruihncnt to puhlic ser\;ces aD 
l~ommun3.1 basis 2224. 

Replflcemrnt of intermf'diate class 
p.1l1'l'in~(>!; on the Bengal and 
North Wm",crn Railway. 1795, 
3188. 

Strength of militia in Indln. 2222-
~3. 

Sllnel'intenrl,mts <lnd Tnspectors of 
Post OllleN: llnd Postmasters in 
Bihnr. 2824. 

SmqwlIsion of railwn.y traffic h~tween 
Pa1'38111'1Iln nud Supan!. 1317-18. 

Trnlley uS(1d hy the !'lon of a railway 
s(>l'Y.f.l.nt brhvC'e.n Pal'a~arma and 
Supn1l!. 2116. 

Qu,'stioll (Supplementary) r_ 
Radin 1'{,~(,ul'('h. :ZOlli. 
Railway Reddent at Bihta 0' tho 

}I}ast I1H1ian Ruilway. 1077. 

KALKA-
Question ro denial of facility tf') holders 

of intPl'rncdiate (·lass rerurn tickets to 
tl'ln'cl to -- fl'om BeD31'es c.anton­
ment C'ithcl' ria Delhi 01' via Saharan­
pur, 584, 

KALKA Snrr~A RAILWAY­
See 1/ R'ailway(s) ". 

KAMAL SRUUNI-
Qllesrion rt' detention period of one 
-. 1386. 

KAMAWDDIN AIDIAD, SHAl'vIS-m~ 
ULEJllA-
bath of Omee. 2. 
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KAMLA DEBI, SRIMATI-
Question ,.e l'efusal to grant passports 

to -- and other persons. 672. 

KANDAPOLA-
Que~tion re notice to certain Indian 

lease-holders of crown lands in --, 
Ceylon. 2038. 

KAPURU-
Question re death of one --, sweeper, 

employed in the Mountain Artillery 
'.;.'raining Centre at the Ambala Can­
tonment, 2220, 2669, 

KARACHI-

KHANKHOJE, PROFESSORr-­
Question ,'e-

Connl'ibuMn elliitled H -- hI exile­
Lift the Ban" published in the 
Hitavad. 1878-79. 

Permission to -- to return to India, 
1879--80. 

KRAR'E, DR. N. B.-
Question "e meat shops in the Minto 

Road Area, New Delhi . 80. 
KIDNAPPING INCIDENTS-

Question re -- all the Frontier. 438-
39. 

Question re- KILOKRI EXTENSION SCHEME---
AppnDsers llnd examiners in the Quc~ tjOll re tenders f or - -, Delhi. 
~l~~~~~ H Quae, --, 146/1-65, 2818-20. 

Clerks in the Customs Hon •• , __ . KING, IDS MA.JESTY THE-
1466, 2410. Q,lleBtion "0 Pl'Oposal to arrange Coro-

PJ'onosed sa,Ie of eel'tam 1l1'CaB in the lUl.tiou in Delhi and visit of - -. 
-'- Crultonment. 680.· 846·47. 

~Vharfingers in the Customs House, KIRP AN-
1405·66. 

KASAULI­
Quesiion re-

Ovel'~eers of thi;!. - - Cantonment. 
:!929, 

Rf>liflf to tax pay~rs of Sabathu Can-' 
tonment and overseer nf the __ 
Cantonment Board. 2232. 

]LITAR;lfAL VILLAGE-

Qu{!stion re weru:ing of -- by Sikhs. 
917·18. 

KISTNA BRIDGE-
Qu~sl ion re Construction of an over­

bl'idgo between Bezaroda. Station and 
- on tbe l\fadl'as and Sout.hern 
Maharatta Railway. 2122. 

KIT ALLOWANCE-
See 'I ~Ulowa.ncc( s ) ". 

QuesLion 1'e clilapiclated cOllclition of 
the Aditya Mundir in -- of the KlUL--
Almora District. 995-96. Question "e-

RA THGODAJll- Ahsence of bat" Or latrine arrange-
Question re fare charged from BfL1~eilly 

to --. 863·64. 

~L~R AND COMPANY, MESSRS. 

Question rtJ waiting room charges 
JC\ried by --, refreshment room 
contractors on the East Indian R ail­
way. 2137·38. 

KE:NNEDY rrOUSE-
Question ra insufficient accommodation 

given to the Legislative Assemhlv 
Depnrtment in the --, Simla. 1240. 
41. 

TDent in the intermediate class 
waiting room at --, 1795. 

Inoonvenient timings of trains On 

the loop line of the East Indian 
Hniiway hetween -- anti Howrah 
l!i(J Bhagalpul'. 2914-15. 

Stoppage of trains and intermediate 
class waiting I'oom nt -- June 
tinn. 2913·14. 

KODHAi\1A-
Question re want; of intermediate class 

waitinQ' rooms at Hazaribngh Roai! 
and -- StAtions, 2379. 
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KOHAT­
Question re-

Land acquired by the military autho· 
rities in and around the -- Can­
tonment. 1630. 

Orders for not sowing certain crops 
in the -- Cantonment. 1630-
B1. 

KORIS-

KUSHALPAL SINGH, RAJA BAHA­
DUR--contd. 
Question re-co'1Jtd. 

Franchise qualifications for bald­
holders constituency in the Ulli~c1 
Ptovillees for the F~flcl'; .. l LI!~'s­
lative Assembly. 2!J2!. 

L 
Question re-

ClassiJication of -- in the United LABOUR-
Provinces. 1785-86. Forms of forced -- in the Provinces 

Exclusion of __ from the list of (Correspondence laid on the table). 
Scheduled Custes for tbe United 109-6l. 
Provinces. 911-12. Question ,.,-e-

KOSI- Existence of compulsory or force,l 
-- in Assam. 2049-50, 2190-91. Question f'e tolls charged On the East 

Indian R'ailway bridge on the -­
betwcen Rampnl' and MOTfldabad. 
607-08. 

KOTHAPATAM-
Motion for Adjonrnment re hanning of 

the -_. School of Ecunomies and 
Political Science. 85. 

KRAL--
Qupstiol1 rc: cutting of it canal through 

the Isthmus of --. 91&.17. 
KRlSHNAVARAM-

Qm'stion re transfer of the Post Offic{' 
at AJaml,ac1i \'iIlaQ'c in South Areot 
District to -- village. 1710-11. 

KUMA ON REGIMENT-
Questioll 1'0 Battalions of the --. 

1377 78. 
KUMA01'IES-

Qu(>~tion 1'(J fil':o)t Dnttalio; -- sta· 
tioner1 nt Hongkong und -- itl 
the Burma. Military Police Regi· 
ments. 1402-03. . 

KUllRAM AGENCY-
Question re permits for entry into the 
--. 2224-27. 

KUSHALPAL SINGH, RAJA BAHA­
DUR~ 

Oath of Office. 2. 
Question 'I'e-

Franchise qualifientic'ITIs .r If hmc1-
holders constituency in the United 
Provinces for the ~Ferlcral Cour cit 
of State. 2924-20. 

Position regarding Indian -- in 
Britisb Guiana. 2293-95. 

Publication of cOl'l'cspondence with 
:::~:~lCial ~ov9~~~cnts regarding 

LABOUR CONDITIONS-
Question f'e collection of statistics on 
-- and living wage for labourers. 
1227-28. 

LABOUR TRADE UNION CONSTITU­
ENCY(IES)-
8ee CI Constituency (ie;::;) ". 

LABOUR UNION(S)­
See lC 'CniOll(s) ". 

LABOlTUER(S)­
Question 're-

Collection of statistics on labour con­

f~~'~~~8.and living wage for --. 

Emigl'ant -- to Malaya fl'om Nega­
patam. 992-93. 

-- in the Digboi oilfields in Assam. 
2578. 

Recruitment of Indian -- to Cey­
lon. 2312-13. 

Safeguarding of the voting privi­
~6i~ of Indian -- in Ceylon. 

Unemployment amonO' Indian -­
in Burma. 2802-03~ 

Voting rights of Indian -- in Cey­
lon for elections to Village Com­
mittees. 1215-16. 
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LAC CESS (.A.lIIENDMENT'l BILL­
See (( Indian --" uudal' "Bills ". 

LAC CESS COMMITTEE-'-' .' 
Question 1'8 achievements obtained by 

the -- and the Lac Cess Research 
Institute at Nan':um. 2567. 

LAC CBSS RESEARCH INSTITUTE­
Question '1'8 achievements obtained by 

the Lac Cess Committee and the -­
at Nnlllmm. 2567. 

LADY DU:F'FERIN FUND­
Sec II Fund(s) ". 

LADY DUFFERIN HOSPITAL-
8e8 H Hospital (s) ". 

LADY HOSPITAL­
See" Hospital(s) ". 

LAIDRI CH.A.UDHURY, MR. D. K.­
Nomination of -- to the House Com­

mittee. 1086. 
Question re-

Difference in the. detennination of 
staff in the Foreign Departments 
of the Calcutta and Bombay Gene­
ral Post Offices. 1484-85. 

Irregularities in the money DI'del' 
department of tho Calcutta Gene­
ral Post Office. 1485. 

Maintenance of accounts of money 
orders, parcels, etc., between India 
and foreign coun tries. 1483. 

Sanction of adequate staff for the 
Foreign Departmeut of the Calcutta 
General Post Office. 1486. 

Supervisors and clerks in Foreign 
Departments of certain Po,;;t 
Offices. 1483-84. 

Question (Supplementary) re broad­
casting stations in Indill. l231)1 
1240. 

LAHORE-
Motion for Adjournment re erection 

of an abattoir in the -- Canton­
ment. lI5S. 

Question 're-
Abandonment of construction of t.he 

abattQir at --. 3002-03, 3016-
17. 

Case of fraud in the -_. Dhrisiou 
on the North-Western Railway, 
73. 

J.JAHOHE-conta. 
Question re-cont~ 

EIJIhez1J.ement iu Lbe -- Oentral 
l'eJegraph Olliee. 2039-40. 

Erection of an abattoir in the -­
Cantonment 1149-50, 1248. 

Non-grant of loans to certain mem­
bel'S of the North-Westetn Rail­
way Co-operative Credit Society,. 

3018-19. 

Proposed slaughter hO\15e in the -­
Cantonment. 1390-92, 139S-95. 

Refusal to grant passport to Mr. 
Virendra, Manuging Edilor of 
the Daily Par tap, --. 1878. 

Students of -- Colleges who went 
to Afghanistan. lI50-51. 

LALCH.A.ND KA V ALRM, lIffi.-
ChlJd Mnniage Restraint (Amend­

ment) Bill-
Motion to continue. 1056. 

Code of Criminal Procedure (Amend­
ment) Bill (Amendment of section 
38S)-
:Motion to continue. 1055. 

Insurance Bill-
Motion to consider. 875, 979. 

Oonsideration of-
Claus> 12. 1764-65, 1943-44. 
Clause 37. 2599. 

Clause 43-B. 2615. 
Clause 56. 2693-94. 
Clause 60. 2698-99. 

Heading of Part IV. 2709-10, 27ll. 

Motion 're l'cport of the Indian Rail­
way Enquiry Committee. 6981 715, 
716, 717, 718. 

Queslion f"e--

Abondonment of construction of the 
abattoir at Lahore. 3002-03. 

Action on the Resolution reo inhodue­
!-ion of homeopathic treatment in 
hO!'lpitals and recognition of 
homeopathic colleges. 516. 

AJlegnlions against the Assistant 
}Illnage.r, Government of India 
Forms Press, Aligarh. 2830~31. 
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LALCllAND NA. V ALRA.!, MR.-eontd. LAJJCllfu'ffi NAVALRAl, MR.-eonta. 
Question ,'o--contd. 

A.pplicability of the· Government 
OCl'VDnts' Conduct Rules to .rail­
way s(,.l"vants. 2390-91. 

.A p p~in tmen t of the Director of 
~Jost!:i and Telegraphs for Sind and 
Huluchislan. 1008-9. 

Employment of ~i Dufferin " Cadets. 
3~·34. 

Fi..,ntion of a limit for railway 
ollicel"s stay at One plac.e. 2389-
90. 

Grant of holidays on Indian festi· 
val. in Goods and Parcel Offie"" 
on railways. 1-069-70. 

Group Inspectors of special ticket 
examiners on tho North-Western 
Railwny. 77, 1070. 

InaUh"'1lrntion of the Federation. 32. 

Incivility shown by Railway subordi­
nates to the travelling public. 852-
53. 

Incrense in the late fee charged on 
letlers. 753-54. 

Mnrking of post cards to show the 
datl! ana time of tl1Cir receipt. 
754-55. 

Non-grunt of loaus to certain mem~ 
b('ll's of the N orlh-Western Railway 
Co-operative Credit Society, Lahore. 
3018-19. 

NOl'th~Wcstern Railway Subordina~e 
AC{'ountnnts' Examination. 942, 
1072. 

Opelling of combined Post and Tele­
graph Offices in Sind. lU05-06. 

Performance of marria~es in violation 
01 lhe Child Marriage Restraint 
Act in Indian States. 4ll-42. 

Promotion of booking clerks on the 
Norlh-Weslern Railway. 3190-91, 
2391-92. 

Pl'Oltloiion of Indians to Station t 
~tn~ter grade on the. NOI'fu-Western 
Railway. 34, 3181. . 

PI'omotion of Station Masters to 
gmde V on the North-Westerll 
R·allway. 34-35, 3182. 

Recruitment of Sinrlhis on the North 
Western Railway. 1322. 

Question re--cont(l. 
RepOl·t of the Educational Experts. 

749. 
Rl'striction On the recruitment age 

in the Postal Department. -755-
50. 

Revised lules fo1' the issue of passes 
on railways. l070-7~ 

Rights and privileges of those in ser~ 
vice after the sElparalion of Rall­
wa'y Accounts fUld Audit. 77-78, 
1072. 

Stay-in pl'otesl; in the. North-Western 
Railway 'Vol'kshops, Mogbalpura. 
2105-08. 

Stoppn~'-c of the luggage pass granted 
to the inferior staff on the North­
'\l'estern Railway. 2108. 

Sugar factoric:; closed after the in­
crease of excise duty. 1002~04. 

Tenders for Kilokri extension scheme, 
Delhi 2818--20. 

Tours at the Director of Posts and 
Telegraphs for Sind and Baluchis­
tan. 1006-0B. 

Wearing of Kirpan by SikJ1S. 917-
II!. 

Withdrawal of luggage passes of 
infl;!riol' railway servants on trans­
fer. 23BU. 

Questio1l (Supplemcntnry) re­
.Abumlonment. of construction of the 

ubnttoil' at Lahore. 3016. 
Acceleration of speed of railway 

tl·ains. 1769. 
..Activities regarding the grading of 

agricultural products. 2560-61. 
AllL"'dng of stamps on tel~arams. 

989. 
Air-eonditioning of barracks for 

Brltish soldiers. 1867. 
Alleged victimisation of the members 

of the North-Western R'ailway 
U nioll. 2918. 

Appoinhuent or Music Directors in 
hl'OndC!lstin~ staliolls. 3082_ 

Arc1lrp.o!o.Qicnl Survey in certain 8l'eas 
in Indio. 2005. 

Attn(>ks 011 Indians in the book 
r( Loucl of the Lingam" by Arthur 
Miles. 2205. 
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LALCHANIl NA V liRAI, MR.-contd. 
Question (Supplementary) r8-contd. 

British Indians kidnapped by the 
tribes on the North-West Frontier 
ProvinC!'. 2480. 

Circulation of bills for eliciting opi­
nions thereon. 1775. 

Committee to study the question of 
tbe Cottage and Small Industries. 
498. 

Construction of the new third class 
compartnlents. 581. 

CUl'tailme.nt of railway passes among 
the subordinate Railway staff. 
3019. 

Employment of Mr. J. Rowlatt, a 
Parliamentury COltnsel, to l'eviRc 
terms on which Stat.es are to join 
the Federation. 916. 

Eradication of the practice known 
us Phooka. 2807. 

Erection of nu abattoir in the Lahore 
Cantonment. 1150. 

Expenditure of staff area councils 
of the NorLh-Westel'll Railwav. 
2917. . 

Fig-hi ing with Ule Tl'ibes in the 
North-We:::! Frontier. 411. 

FLU1CtiOllS of the Railway Advisory 
Committees. 2375. 

Grant of compensatory allowance to 
mn·tain officis lS of the Po!';t and 
1'f!!pg'J'aphs D~pa.l'tment in Si.mla, 
~3tJtl. 

Grant of passes to )"('ti1'OO railway 
st'l"\'ants. 2099. 

Inall'!1ll'alion of tllC Federation. 18. 

Indian. in Chinn. 1638, 3013. 

Insult to an Indian 1. C. S. olliccr 
in the Cellh'al Province::., 415, 

Introduction of the Frontier Crimes 
RegUlation nnd trial by jirgas ill 
the new protected areas. 1020. 

Lensing ont of plots of land to stont" 
IDel:chnnm: for stacking purposes 
outside Dhaura Station on the 
Great Indian Peninsula Railway. 
15. 

Leave rules applicable to certain 
officers of the South IndilLn Rail­
way of Asiatic domicile. 851. 

LALCHAND NA V liRAI, MR.-co .. td. 
Question (Supplemcntary) re-co1ltd. 

Marks for -mva 'Voce in the Indian 
Civil Service examination. 2992. 

Masonie Lodges in the Centrally Ad­
m.inistered areas. 412, 

Meat allowed to soldiers and cattle 
killed for the purpose. 2472. 

Nomination of O,ffieial Members from 
the Provinces to the Indian Leg;... 
lative Assembly. 599. 

Noting down of names and addl"esses 
of passengcl's at; the Tara Devi 
railway Station. 1063, 

Opening of a saving bank branch jn 
the Dantar post office in the 
Hazaribagh distl.'ict. 2310. 

Overlooking' of the claims of Hindus 
in Post Masters' Grade in the 
Fatehgarh Postal Division, 514, 
515. 

Passive resistance by Indians in Zanzi­
bar ag-ninst the Clove Trade Dec­
ree. 2567. 

Preservation of the Eleplulllta Caves. 
742, 

Profit or loss 011 Bnrmn. Railways. 
4. 

Quartet'S pl'ovidcc1 for the Memhers 
of the Incl.i3.11 L-gislative Assembly 
In f;imln. 2640. 

Railway accident. at RiMa on the 
Ea~t Inc1ian Railway. 1078, 

Ruilway l·evenUf.>S. 580. 

Recruihnpnt of Bihari:=t as officerf'. 
anfl soldiers in the army, 2-230, 

Reduction in the !>alaries of Imperial 
Serdce~. 519. 

Reforms fo1' Ajmer-Merwftl'a. 2463. 

Refusal (0 grant passport to Mr· 
Virendra, Managing Editor of the 
Daily Partap, Lahore. 1878. 

Re'port of Experts 011 the reconstruc­
tion of Secolldary Schools. 497. 

Resolution on ihe shipping policy 
adopted by the Shipping Com­
mittee of the Imperial Conference 
!llld l1elp to Indian Shipping. 
1069. 
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LALCHAND NA V ALRM, MR.-eoneld. 
Question (Supplementary) re-concld. 

Heviscd scales of pay given to cer­
lain ex-A,ppl'entice mechanics of 
the East Inelian Railway Technical 
School, Jamalpur. 1558. 

Rupee coins and currency notes re­
fused by cashiers in Government 
treasuries. 510. 

Sepnration aUowance allowed to 
British soldiers. 2473. 

Situation On the Froutier. 649. 
Special tax on Indian Refreshment 

Rooms Oll the North-Western Rail· 
way. 2628. 

Slate of bealth· of seven Andamans 
prisoners. 2046. 

Statement of Khan Abdul Ghaffar 
Khan regarding Frontier Tribes. 
2213. 

Taking away of the Railwa.y Adminis­
trRtion from the charge of the 
Indian Member of the Viceroy's 
Executive Council. 423. 

Terms of notification of Lieut.-
~~i~~el Shailrh's appointment. 

Travelling of persons with the 
Members of the Railway Board in 
Saloons. 2096. 

Types of Ail' Action on the Frontier 
employed dUl'ing the Wazirlstan 
Expedition. 665, 666. 

Uncovered platfonns at ths Ambnla 
Cantonment Railway Station. 27. 

Village Postmasters. 3101. 
Resolution re--

Amendments to the Inelian'Legislative 
Rules. 37<1-76. 

Economies in the Central Govern­
ment e,:pendirure. 1088. 

LALJEE, MR. HUSENBHAI ABDUL-
LABHAI- • 
[nsurnnce Bill-

Motion to consider. 958, ll65-69. 
Consideration of-

Clause 3. 1337-38, 1344-
Clause 6. 1682-83, 1741, 175<1-55. 

Mosl~1D Personal Law (Sharial) Appli­
.atlOn Bill-
Consideration of clauses. 1835. 

T>453LAD 

LALJEE, MR. HUSENBHAI,ABDUL­
LABHM-cont,;!. 
Question ro-

Complaints against the improper 
attitude of the J odbpur R-ailway 
staff. 31. 

"Racial discrimination in the supply 
of meals to intermediate and third 
clnss passengers on the J odhpux 
Railway. 31-32. 

&solution Ye Constituent Assembly. 
1899. 

LAND (S)­
Question re-

Grant of a piece of -- to a pri­
vate gentleman on firm in the 
Ambala Cantonment. 1629, 2410-
U. 

Position regarding mixed marriages 
and possession of -- by Asiatics 
in South Africa. 992. 

Withholding of protection.. given to 
the Tat. hon and Steel Company 
and leasing of -- by the Com­
pany. 1713. 

LAND CUSTOMS (AMENDMENT) 
BILL--
See U Bill(s) ". 

LAND OF THE LINGAM-
Question re attacks on Indians in the 

book "--" by Arthur Miles. 
2204-06. 

LANDHOLDERS CONSTITUENCY­
Sec U Constituency(ies) ". 

LANG, MR. J. C.­
Insumnce Bill-

Consideration of new clause lOO-B. 
2772. 

Insertion of new clause 103. 27.90. 
Oath of office. 409. 

LANGUAGE (S)-
Question f'C grant of permission to pass 

foreign. -- to Inelian Army Terri­
torial Officers. 1880. 

LANSDOWNE­
Question rfJ-

Occupation of Government quarters 
in the -- Cantonment by & re­
tired military officer. 1617. 
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LANSDOWNE-cont<i. 
Question re-colltd. 

Prohibition of Congress election meet­
ings and flying of national flags in 
the -- Cantonment. 1615-17, 
2740·42. 

LATE FEE(S)­
See II ]1ee(s) ". 

LATRINE (S)­
Question re-

Absence of bath or -- arrangement 
in the intermediate class waitiug 
room at Kin!. 1795. 

-- of the pilgrims camping ground 
in Bombay. 3116. 

Publjc -- on the Ballin sta.tion of 
the Bengal and North-Western 
Railway. 2363. 

LAVATORY(IES)­
Question re-
--, fans, etc., provided in inter­

medinte and third class carriages 
on the Assam Bengal Railway. 
73. 

-- in third and intermediate class 
carriages of the .Assam Bengal 
Railway. 1318-19, 2927. 

Prices of fittings in tbe -- of upper 
class compartments on the East 
Indian Railway. 2097-98. 

LAW MEMBER-
Motion for Adjournment 1'e refusal by 

the -- to answer a- question regard­
ing amendments to the Government 
of India Act. 2493. 

See also U Member(s) ". 

LEAFLET(S)-
Question 'T8 books and -- proscribert 

by tIle CentraJ Government or admi­
nistrations. 443. 

LEAGUE OF NATIONS-
Motion for Adjournment )'c Chinafs 

aprea1 %.l-ftinst Ja.panese aggression 
to tbe -. 1888-89, 1902. 

Question re-
Appointment of India's l'eHl'escmf,a,­

tive. to tbe --. 1549-51. 
Chlnu's appeal to the -- against 

Japunese aggression. 3175-76. 

LEAGUE OF NATIONS-cont<i. 
Question re-couta. 

China's repreientaLioll to the -­
nnd developments in tbe Far East. 
2919-20. 

Consultation of the Government of 
India by the -- on questions of 
foreign pol iey. 995-37. 

Oonsultation of the Indian Legisla­
tive Assembly for giving instruc­
tions to the -- Delegates. 1779-
8l. 

Consultation of. the Indian Legislative 
Assembly on important matters 
coming before the --. 841-43. 

Employment of Indians in the -­
Offices. 2643. 

India Js contribution to the --. 
1782. 

Resolution re India's withdrawal 
from the Membership of the --. 
1086-88. 

LEAKAGE-
Question re -- of roofs of the third 

class carriages attached to the Grand 
Tnlllk Express. 2923. 

LEASE(S)­
Question re-

Expi ry of -- of N aml Lands in 
certain Areas in Delhi. 84, 

Leasing' ont of plots of Lend to stone 
merchants for stacking purposes 
outside Dhaul'a, Station on the Gl'eat 
Indian Peninsula Rwlway. 14-15. 

Railway lands given On -- by tho 
Bengal Nagpur Railway. 1308-10. 

Withholding of protection given to 
tbe Tata han nnd Steel Company 
and -- of lands by the Company. 
1713, 2396-97. 

LEASE-HOLDER(S)-
Question re notice to ee'rtniu Indian 
-- of crown Jands in Knndapola: 
Ceylon.. 2038. 

LEAVE­
Question re--

GrlUlt of unrecorded -- on the 
Eastern Bengal Railway. 75. 

-- enjoyed by the employees On 
the Gl'cat Indian Peninsula Rail­
way. 1327. 
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LEA VE-cunllZ. 
Question f"e-contd. 
-- privilege~ of superior officers on 

the South Indian Railway. 1073. 

LEAVE ALLOWANCE-
8 eo. ft Allowance (s) H. 

LEAVE RULE(S)­

Seo "Rule(s) ", 

LEGISLATION­

Question f'C-

-- regal'ding acquiring of interests 
of African [I.l1d Arab Mortgagors 
in Zanzihar. 2804-05. 

PositiolJ l'egarding Indian -- in 
Soutb Africa. 2288-90. 

LEGISLATIVE ASSEMBLY-

Motion for adjournment -rc singing of 
Cl Banrle ll1ataran'j. " by lwIuslim mem­
bers of the Machas --. 2491-93. 

Question re--

Action t:lkon on Motions f6r Adjourn­
ment. carried in the Indian --. 
2928. 

Action taken on ResoJuDons pass('d 
by the Indian --. 608, 1815-16. 

Arrangmnents to puhlish the Indian 
-- Debates ill Hindustani. 36. 

Asking of questions and discussion OD 
matters connccl.eel with the provinc­
es in the Inilian --. 862. 

Constitutional position of the official 
representatives of the Provincial 
Governmen ts nominated to the 
Indian --. 1302.' 

Consultation of the Indian -- for 
giving instructions to the League 
of Nations Delegafus. 1779-8l. 

Consultation of tbe Indian -- on 
ilnportruit matters coming- before 
the League of Nation. 841-43. 

Denial of fneilities to Mr. V. V. 
N arasinh.n to attend the sittings 
of tho Madras --. 2649-50. 

Discussion in the Indian .- of 
p,·oposals made by the Wedgwood 
Gcimmittee. 20. 

Extension of the life of the Indian 
36, 1079. 

L453LAD 

LEGISLATIVE ASSEMBLY-contd. 

Question re-contd. 
Franehise qualifications for land­

holders constituency in the United 
Provinces for the Federal ...........\. 
2924-

Inauguration of the Federation and 
extension of the Ille of the Indinn 
--. 18-20, 37-38. 

Indian -- Eleetoral Roll for Delhi. 
866. 

InstaUation charge for telephones 
levied from the Members of the 
Indian --. 1697-98. 

Installation of loud-speakers in the 
Indian -- Chamber. 1576. 

Modifieation of the Standing Orders 
and Rules of the Indian --. 
1080-82. 

Nomination of Official Members from 
the Provinces to the Indian --. 
598-600. 

Official members from the Provinces 
nominated to the Indian --. 
1569-70. 

Proposed amendment of the rules 
enabling the Indian -- to discuss 
matters of privilege. 262~30. 

Public Accounts Committee of the 
Indian --. 2574-'75. 

Quarters for Members of the Indian 
- at Simla. 1575-76. 

Quarters provided for the Members 
of tbe Indian -- in Simla. 26~9-
40. 

Report of the two members of- the 
Indian -- sent to enquire into 
the conditions of prisoners in the 
Andamans. 654-55. 

R.ules £01' elections to the Indian - -
from the United Provinces. 83~ 
35. 

Standing Finance Committee of the 
Indinn --. 2376. 

Speech delivered to the Conneil ,r 
State and the -- u\" His Fl,""l­
lency the Viceroy. laan-44.. 

;LEGISLATIVE ASSEMBLY AND 
LEGISLATIVE ASS"EMllf,Y- DE-
PARTMENT-
Demand for E~(;('h'; Gnwt f.)r 1935-36. 

323~. 
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LEGISLATIVm ASSr.>"l3l,Y DEPA1.1· 
MEN'l'-
Motiou for Adjournment re ere~tion of 

the post of Deputy Secretary iH t.h9 
--. 528. 

Question f'e-

lnsnfIicient accommodation gi~,.m to) 
the -- in the KenneJ v Houst'. 
Simla. 1240-41. . 

Selection of D,eputy Secretary of the 
-.38. 

LEGISLATIVE ASSEMBLY RiU""LES-
See II Rule(s) ". 

LETTEl{ (S) -contd. 
Question re-contd. 

Prescribing of a 1imit of weight for 
-- and book packets. l222-
23. 

Sending of unregistered -- mail 
bag to Dabbol in charge of the 
Captain of ferry steamer. 2666. 

LETTER BOXES-

Question ,-e non-clearance of -- 00 

certain railway statiollB. 511, W()7-
08. 

LEGISLA1'IVE COUNClL(S)­
Question re nomination of Indians 

the Fiji --. 2290. 

jLEVEL CROSSING(S)­
to . Question,-e-

LEGISLATIVE RULE(S)­
Resolution re amendments to the Indian 
-. 3GS-85. 

See elso tI Rule(s) ". 

LEGISLATURE(S)­
Question '1'e-­

Consultation of the Central--
before scndir;lg Indian troops 
abroad. 933. 

Nomination of official Members to 
the Central -- representing Pro­
vincial Governments. 35-36. 

Promises and undertakings given in 
the -- by tho Railway Depart-

Bailding of ovcrbridges o.n 
-. 85&-57. 

railway 

Grievances of the Patna public re­
garding shutting up of the western 
- gates. 1795·96, 2927. 

Inconvenience due to the closing 01 
the -- gates to the west of Patna 
junction .railway station. 2638. 

Overbridge over the -- north to 
the J amalpur Railway Station. 
78 .. 

LICENCE(S)-
Question re -- granted to vendors au 

Railway Stations in Billar. 1788-
94. 

ment. 2144. LICENCEES-
Putting in of Interpellations in -­

by Service Organisations. 1646. 
Views of Members of -- on Bills 

circulated for eliciting public opi­
nion. 11-13. 

LENSE INDUSTRY-
Question re optical goods imported into 

India. and development of 
2547-48. 

LETTER(S)­
Question ,-c-

Increase in the late fee charged on 
-. 753·54. 

Interception of -- and telegrams 
and tapping of telephone calls. 
1383-84. 

Late delivery of --, etc., in Benares. 
1480. 

Question re hardship experienced by 
the salt -- of certain places in 
the Madras Presidency. 523-24. 

LIGHTHOUSES AND LIGHTSHIPS­
Demand for Exeess Grant for 1935-36. 

3232-33. 

LIMIT OF WEIGHT­
See" Weight(s) ". 

LIMITATION (AMENDMENT) BILL­
See uIndian --" under "Bill(s)". 

LINGAM, LAND OF THE­
See" Land of the Lingam ". 

LIQUOR SHOP-
Question rc acquisition of a bnilding 

in Purani ~fandi, Ajmer, to pro­
vide a -- on rent. 79. 
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LLOYD, MR. A. H.­
Dangerous Drugs (Amendment) Bill­

Motion for leave to introduoe. 694. 
Indian Tnrifl' (Second Amendment) 

Bill­
Motion for leave to introduce. 1652. 
Motion to consider. 2929·31, 2933. 
Motion to pass. 2933. 
Oath of office. 1615. 

LOAN(S)­
Question "8-­

-- advanced to States and others. 
680·81. 

-- raised by Provincial Govern· 
ments. 2824-26. 

Non-grant of -- to certain memo 
bers of the North·Western I\ailwa,· 
Co·operative Credit SociJ<\Y, Lahore. 
3018-19. 

LOCATION(S)­
. question re pe;rmanent -- of Govern­

ment of Inctia Otllc<:s in New Delhi. 
941, 3091·95. 

LOCO. AND CARRIAGE SHOP(S)­

Question r8 grievances of Muslim ap­
prentices in the Loco. and Carriage 
-- at Ajm.r. 2661·62. 

LOCO. SUPERINTENDENT(S)­
Question re Muslim clerks in the office 

of the --, Ajmcr. 2661. 

LOHARDAGA­
Question re despatch "r hides from 
-- to Calcutta by lorries. 69. 

LONDON STORES DEPARTMElNT­
Question 'l'e amalgamation of the Iniliall 

and the --. 985·86. 
LONDON TIMES­

Question re criticisms of the Amery Re­
pori by the -. 2209·11. 

LOOP LINE­
Question ,.e-­

Break of journey between Benares 
and Lucknow on the --. 1061-
62. 

htconvenient .timings nf txains on 
the -- of the East Indian Rail· 
way between Kiul and Howrah t)ia 
Bhngalpur, 2914..15. 

LOOTING-
Question 1'8 persons and houses looted 

after the starting of the W.ziristan 
campaign. 2482. 

LORRY(IES)-
Question re despatch of hides from 

Lohardaga to Calcutta by --. 69. 

LOUD SP~AKER(S)-
Question ,.6 installation of -- in the 

Indian Legislative Assembly Chamber. 
1576. 

LOWER DIVISION-
Question re conversion of npper divi~ 

sian V8C8D(ries into ~- posts in the 
Postal Department. 1482-83. 

LOWER GAZETTED SERVICE--

Question "6 instruction issued on tb~ 
East Indian Railway f01" not pro· 
moting c~rtnin non-gazetted staff to 
offici&!(>. in the --. 2132, 3190 . 

LUCKNOW-

Question .. e--

Break of journey between Bensres 
anlj. -- on the Loop line. 1061-
62. 

Clerks in the Establlshment Sl·clion 
of the Divisional Superintendent's 
Office, ~-. 2143-44, 3190. 

Expenditure on the construction of 
-- and Cawnpore railway sta­
tions. 606. 

Non-enrolment of members of tbe 
Trade Union, --, residing in 
Bihar and Bengal, as voters in 
the Labour Trade Union Consti­
tuencies. 1080. 

Outsiders recruited as clerks by the 
Postmaster General, --. 3117-
18. 

Refusal of the Agent, East Indiao 
Railway, to receive deputatioll!l 
.from tJhe East Indian R&l.waymen'. 
Union, --. 1083-84. 

Representation rega.rding the amalga­
mation of the two clerical grades in 
the Operatinlt Deparlurent of the 
Divisional Superintendent's Office, 
-. 79·80 

=====-~~============~ 
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LUCKNOW JUNCTION­
.Question rc--

Grievances of owners of ekkas and 
tongas at -- and B.enares- Can­
tonmcnt Station. 263S-39. 

Parking of tongas and ekkas at -­
Station. 238{)"81. 

LUGGAGE-
Question 1"8 booking of -- on the 

East Indian Railway. 2622. 

LUGGAGE P ASSES­
BUB" Pass (es) ". 

LUGGAGE RATES-
Question re adjustment of -- between 

Benare. Cantonment and Allahabad 
on the East Indian Railway. 2621-
22. 

LYALLPUR-
Question r8 construction of an over 

bridge on the Gatti side at the -­
Railway Station. 179S-99. 

M 

"MADE IN INDIA "-
Question '-0 sale of imported ar!icles 

under the stamp of - - lJTea­
pective of their country of origin. 
39-40. 

MADRAS-
Motion for Adjournment "6 singing of 

ct Bande Matram" by Muslim Mem­
bers of the -- LegislaJ;ive Assem­
bly. 2491-93. 

Question r~ 
Abolition of the Observatory at - -. 

3105-06. 

Contract for laoding of cargo given 
by the -- Port Trust. 2102-03. 

Denial of facilities to Mr. V. \-. 
Narasiaban to attend the sittings 
of the -- Legislative Assem!,ly. 
2649-50. 

Discharge of certain clerks in the 
-- Postal Circle. 3099-3100. 

Discharge of postal candidates after 
re-examination in the -- poRtal 
circle. 1231-32, 3182-84. 

Enqlriry about certain Custom. 
Officials in --. 1005. 

MADRAS-conta. 
Question f'c-contd_ 

Overtime work in the Centrnl ~ele-
graph Office, -. -. 69-70. ., 

Postal anangements between '-­
and Delbi. 1700-01. 

Reduction of frei,,!>.t for tbe trans­
port of cattle from nelhl to ---'-. 
602. 

Running of an additional exprr.l'lB 
between -- and El'pakuIam. 
1328-29. 

Shadowing by police of Mr. Raja­
gopalachariar on his jOUlLlCY from 
Bombay to --. 43ll. 

Strength of operators saoJtiollt:d for 
the Central Telegraph Office, --. 
1580. 

MADRAS AND SOUTREHN MAJI­
RATTA RAILWAY-· 
See" Railway(s) " , 

MADRAS, GOVERNMEN'i: OF-· 
Agreements between the Reservo Bank 

of India and the --, the Puujab, 
Sind, Assam and the Uuited Pro­
viuces laid on the table. 90·10n. 

MADRAS PRESIDENCY­
Question rc-

Hardship experienced by the salt 
licences of certain places in the 
-. 523-24. 

Insufficient staff' attached to lncorne­
tax Officel's in the -- -, 2041-42, 
3188. 

MAGAZTh"'E(S)-
Question r. Indian State Rnilw.y --. 

1072-73. 
MAB.A.RA.JA OF NABHA, EX-­

See fr Nabha, Ex-Maharaja of ", 

MAIL(S)-
Question rc-

Acceleration of -- for Dabbol, 
Guhngar aod their subordinate 
offices. 1244. 

Carringe of -- by buses to Poon .... 
malli and surrounding villages in 
the Chingleput District. 2301. 

Reservation of one intermediate: claa:! 
compartment for persons reserv­
ing seats in the Up Punjab -­
from HoW'J:ab. 236S-64. 
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'MAIL(S)-col>td. 
QU(~stjon re-co'ntd. 

'Seating capacity in secoad class com.­
pa;rtments of the East Indian and 
Nortll Western Railways in 
l!unjah --. 1556. 

MAIL BAG(S)­

Question f'C--

Crossillg ~f railway line by porters 
taking -- at the Bellares Can­
tonment Railway Station. 1224. 

Sending of Unregistered lctlRr -­
to Dabhol in charge of the Captain 
of ferry steamer. 2666. 

MAITRA, P ANDIT LARSHMI 
KAN'fA-
Control of Coastal Trafl:ic of India 

Bill-
Motion to ,'efer to Select COUlmittee. 
1042, 1044. 

Indian Securities (Amendment) Bill­
Motion to consider. 2934. 

Insurance Bill-
Motion to eODsidel', 792, 795, 797, 

800, 802, 803, 807, 895, 891i, 901, 
904. 

Considerati.on of-
Clause 2. 1657. 
Clause 26. 2260-63. 
Clause 35. 2274, 2355. 
Clause 37. 2583, 2584, 2598. 
New clause 38A. 2610. 
Clause 56. 2690-91. 
Clanse 57. 2695-96. 
Clause 58. 2697. 
Clause 61. 2700. 
Clause 64- 2702. 
Clause 71. 2704, 2705. 
Clau!le 73. 2705. 
Clause 75. 2706, 2707, 2708. 
New elau •• 99A. 2760, 2763. 
Clause 103. 2788-89. 

¥otion for Aajournment f'e­

Amendment of Indian Legislative 
Assembly Rules. 47~. 

Andamnns hunger.strike. 772. 
Hunger~strike ,~f We AllI.lat.c.nns I 

political prisoners. 60B.· 

MAITRA, PANDIT 
K.A.J.~'rA-cont(7. 

LAJnHlMI 

Question r(!-
DegJ:adation of st'ltt in lhe \.It!Odt:iil'' 

Branch of the SUl'yev 'Jf judi;)., 
Uehr~ Dun .. 5,)"11. ' 

Grades of coa~ JixMl "7 !.h(>~ IIlUilUl 
Coal Grading Bn.ll·rl li3. 1 qOo. 

Insanitary condition or the Gol i\lAr~ 
ket arell in New Delhi. 80. 

Non~stoppage of punjab h:xprens 
Trains at' Jasidih Junction. 2652~ 
53. 

Question (Supplementary) ,e­
Activities of the FfHtJi A.hhb"r. 

2726. 
Air~conditioned coaches Otl ~ail\\ays. 

581. . 
Amount of the paper eu("rCDCY re­

served. 2572. 
Andamaos hunger-strike. 42, 43, 

48. 
Appointment of Mr. Wadniubrion 85 

A.ssistant Superintendant of 
Archeology. 2552. 

Availability of the Indian Army for 
the Defence of Burma. n·w. 

British journalist, importnd as 
Director of Public In.formr.tioD. 
654. 

British troops going to hill ~t!ltious. 
2<166. 

Broadcasting ~tn.tions in 1 ndia. 
1240. 

Building of wngons fro111 Int1ian 
mat.erial in India. 2093. 

Cln!'sification of communities as 
martial races. 223~. 

Construction of u spdcil)uS intcl':II(1ai~ 
ate class waitit}~ l'OI)m at (rl'Ya. 
2379. 

COllst\"Uction 0: the ne-w tllli:il class 
compartments. 580. 

Consultation of 1 he Indian Legisla­
tive Assemb~v !In importa.nt 
matters coming before the League 
of. Nations. ~43. 

Contract for landin~. of f!n'!.'go (!lypn 
by the Madras Pm·t Tru=;t. 2103. 

Cost of establi~h'ne'J.t uUlI lnal11te­
nanee of the Federal Court. 1647. 
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MAITRA, PANlJIr Ju\KSH:m 
RANTA-contd. 
Question (Supplementary) re-eontd. 

Debarring graduates of Vetc-rw.try 
Colleges in India from ap peari.lIg 
at the competitive examination for 
appointments in the Indian Army 
Veterinary Corps. 1883. 

Diversion of certain trains to enable 
them to touch Benar... and Allah­
abad. 583. 

Employment of Mr. J. RowtaLt, ~ 
Parliamentary Counsel, to xevise 
terms OD which States ar~ to join 
the Federation. 915. 

Fighting with the Tribes iu the 
North-West Frontier. 410. 

Functioos of the Railway Advi.ory 
Committees. 2375. 

Grant of a fifth meal to the British 
.Army in India. 418. 

Graut of holidays on Indiao feativals 
in Goods and Parcel Office.:; in rnil­
ways. 1069, 1070. 

Incivility shown by Railwa.y sub­
ordinates to the travelling pnblic. 
853. 

Increase in the allowances a.nd pay 
of British soldiers. 1152. 

Insult to national flag by BJiti,h 
soldiers in Simla and PaDna. 422. 

Keeping o-f British troops for inter­
nal security pnrposes. 2214. 

Martial Law prisoners of the Garh­
wali Regiment. 417. 

Medical aid given to Indian Alwy 
Reserve of Officers. 1641. 

Mental Hospital at Rancbi. 653. 
Misuse of drst class passes issued to 

certain private gentlemen. 27. 
NOD-recognition of the Medicd C'11-

lege of the Andhra Uuiverslty. 
1713. 

Postage rates between Burma llDd 
India. 746. 

Preservation of the Elepbanta Caves. 
742. 

Prisoners convicted or d.etamcil for 
political offences under the charge 
of the Government of India. 416. 

Prisoners in the Andarri~s s~ffering i'i:l. certain diseases. 1388, 1339, 

MAITRA, PAN D f'r f.AKSffMl 
KA.NTA-co .. td.-
Question (Supplementary J re-<onelll 

Prisoners who developed tubl'..J.'c1l1osis 
or became invalids in the Cellular 
Jail at Port Blair. 2474. 

Proposal to establish a Ceotl"al Vete-
rinary College in Izatnogal'. 
2296. 

Proposed slaughter house in the 
Lahore Cantonment. 1332. 

Protection of the life and pl'operly 
of Indian in Shanghai. 2736. 

Purchase of metal polish by the 
Indian Stores Department. 1706. 

Rejection of n. petition for ;mnual 
contribution to the Geologlcru, 
Mining and Metallurgical Society 
of India. 1229, 1230. 

Release of political prisoners and 
detenus and withdrawal of extern­
ment and internment orders in the 
centrally admiuistered areas. 92~. 

Removal of the postal seals and 
stamps office from Aligarh to Ali­
pore WorkshO]J. 2559. 

Report of experts on tne rccom.trne­
tion of Secondary Schools. ~97. 

Report of the AshwOl·th Committee 
about administrative and Judicial 
reforms in Ajm",:-¥erwara. 2464-

Reservation of coastal trade for 
Indian ships. 850. 

Revised rules f<Yr the issue of passes 
on railways. 1071. 

Rules for transfer of prisoners and 
maintenance of lhe CellultlI Jail 
at Port Blair and the Deoli De­
tention Camp. 931. 

Separation allowance allowed to 
British soldiers. 2472. 

Special ta.'< on Indian Reftcsbmelll 
Rooms on the North Western Rail­
way. 2628. 

Supersession of Messrs. Bakble aDll 
Hands and imparting of a eCl'tnm 
officer in the Home Depnr..went. 
415. 

Taking away of the Railway Ad­
miniStration fr.orn the chBl:gc or 
the Indian' Member of the Vi .... 
roy'5 Executive I C()uncil.' 123. 
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MAITRA, p.u. v IT LAKSlli\1I 
KANTA-cOflCld. 
Resolution rB--

Appointment of qualified Indian 
Cadets by British N a.;gation Com­
panies. 1497-1500, 1511. 

Constituent Assembly. 1905·09, 
1924. 

Economies in the Centra.l Govern­
ment expenditure. 1089, 1091. 

Regula.tion of production and mar­
keting of augar. 2520. 

'!Tade Disputes (Amendment) Dill­
Motion to refer to Select; Committee. 

455. 
MALAKW AL BHERA BRANCH 

LINE-
Question ,.11 absence of telegraphic or 

telephone connections on .-tatiOD'i 
on the --I North Western Railway. 
64-65. 

MALARIA-
Question f"6 ca.u~es Of -- in New 

Delhi. 1246. 3020. 
MALAVITA, PANDIT KRISHNA 

KANT-
Muslim Intestate Succession BiU­

Motion to Tefer to Select Committee. 
1415-17. 

Qnestion (Supplemenlaxy) re ban on 
Dr. Hal' Dayal against his return to 
India. 2995. 

MALAYA­
Question ,,6-

"Bar for service in certain depart­
ment in --. 1463. 

Emigrant 1abourers to -- fl'om 
Negapatam. 992-93. 

GrieV8Jlces of Indians in --. 1218-
21. 

Representation from Indians in -­
regarding the recommendatirns of 
the Right Honourable Mr. 8astri. 
760. 

MALPURA-
Question "e re-instatement of Pandit 

Chandrabansa Sha.rtna, Branch Post­
master, --, District Agra. 1715. 

MANAGER (S)-
Question,.e allegations against the 

AsSistant --, .Goveroment of fuma 
Forms Press," 'Illigaxh.. 2830-31, 
2831-32.·' "'" 

MANAGER OF PUBLICATIONS­
Question re appointment of an Augl<>­

Indian to officiate as --. 3083.s4. 

MANAGING EDITOR,-
Question f"B refusal to grant pas.iport 

to Mr. Virenm .. , -- of the Daily 
Pa,.tap, Lahore. 1878. 

MANAGING FIRM(Sl­
See' Finn(s) n. 

MANAVEDAN RAJA, RAO BAHA­
DUR K. C.-
Oath of Office. 3. 

MANDAPAM-
Question re alleged discourtesy shown 

by the Q.uarantine Officers ut --. 
2038. 

MANDI­
Question ,.e-

Acquisitioo of a buildinll in P!,rani 
__ , Ajmer, ~ proVIde a liquor 
shop on rent. (9. 

__ at the Narela Railway Station 
in the Delhi Provrnce. 78·79. 

MANGAL SINGH, SARDAR­

Insurance Bill-
Motion to consider. 951-60, g8O, 

1250. 
Considoration of­

Clause 4. 1356. 
Clause 20. 1979. 
Clause 33. 2158. 
Clause 101. 2777, 2778, 2770. 

Question ,.c-
Absence of Sikh. in the Offi .. of the 

Private Secretary to His Excel­
lency the Vieeroy. 1648. 

Annexation 0.£ the tribal territory 
and e..,,--tension of the frontier of 
India to the Durand Line. 440-
41. 

Appointment of Hindus in the Office 
of the Privatc Secretary to Hi.. 
Excellency the Viceroy. 1647-48. 

Anangemen\s to publish. tbe Indian 
Legislative Assembly Debate. in 
Hindustani. 36. 

Citculatlon pf . spuriOUS' rnpees in 
India.' 517. . 

~ ___ ~_-=-.=~o.==.c=-=-_____ "_._-==-_-,-",::",,, 
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MANGAL SINGH, SARD.AR-coJltd. 
Question re-c(Jutd. 

Coustruetion of a mausoleum over 
the graves of the ex-Emperor 
BalJadur Shah and ex-~mpl'c..ss 
Zum! Moho!. 933-3<1. 

Consultation of the Central Legisla­
ture before sending Indian troops 
abroad. 933. 

Creation of the Federal ltailway 
Authority. 601, 

Enforcemen.t of pl'ollibitionin certain 
places in the Centrally Adminis­
tered Areas. 519. 

Enquiry into the conduct of Captain 
H. B. S. Brar of the Politi"~l De­
pa:r,.tment of the Government of 
India. 2398. 

Erection of an abattoir in the Lahore 
Cantonment. 1149-50, l24B. 

Establishment Section of the Offi .. 
of the Private Secretary to IIis 
Excellency the Viceroy. 1&18. 

Expenditure incurred on "Frontier 
Operations. 517. 

Expenditure incurred on the British 
Section of the Army in India. 519. 

Extension of the life of the Intliau 
Legislative Assembly. 36. . 

Heallh of Maharaja Gurcbar.nu 
Singh of Nabba. 2220-21. 

Hunger-strike by Afghan PI'inces nt 
Nainita!. 937-38. 

Inauguration of the Federation. 36. 
Indian nationals lridnapped by the 

Frontier Tribesmen. 4B7-38, 15S1-
83. 

Indians employed as garrison f\11-

gineers. 931. 
Indians employed as Sub-Divisionsl 

Offieers in t.he Army. 931-32. 
Kidnapping incidents on lhe Fron­

tier. 438-39. 
Nomination of Official MembeJ.'S from 

the provinces to the Indian Legis­
lative A",embly. 598-600. 

Nomination of official Members to 
the Central Legislature represent­
ing Provincial Governments. 35-
36. 

Pro!,osal to close the Roh~k-Go\tana­
Panipat Branch Railway .. 1559-60. 

MANGAL SINGH, SARDAR-r",,,cld. 
Question re-co·l1tld. 

Recruitment of an e..x:pert to serVe as 
the Commercial Adviser it, the 
Railway BOIll:d. 600-01. 

Recruitment of ovcrseers as Sub­
Divisional Officers in the Army. 
932. 

R~uuction in the salal'ies of Imperial 
Services. 518-19. 

Reduetion of fJ."cight on sugar aD the 
North WesteTIl Railway. 601-02. 

Rele""" of the .",-Maha.mja of 
Nabba. 938. 

Representution regru:ding provision 
of funds for the diaposal of the 
dead body of Princess Chandra 
Devi. 860-6l. 

Restrictions against the entry into 
India of cerlain Indians. 437. 

Whereabouts of Sardar Ajit Singh 
and restrictions against his entry 
into India. 437. 

Question (Supplementary) r<-­
Abandonment of the idea of opening 

sJaughter houses in certain Pro­
vinces. 1393. 

Andamans hunger-strike. 47. 

Keeping 0<£ British troops for in­
ternal security purposes. 2214. 

Post of the Economic Advi'{Cl' to the 
Government of India.. n172-'i3. 

Proposed slauglater house in the 
Lahore Cantonment. 13W2.. 

Sta.te of health of seven AnJmllans 
prisoners. 2046. 

Strength of militia in Indi:.. 2223. 

Wearing of Kirpan by Sikhs. 918. 

MAN!, MR. R. S.­
Oath of Office. 3. 

MANIKPUR-
Question '1'8 absence of wire fenojn~ 

along the raHway line beL "ween Jhansl 
'and --. 830-33. 

MANMAD-
Question .. Ticket. Collecb"" at.·­

Station on the Great Indian Pllllin­
sula Railway. 1325-26. 
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MANOEUVREI:l-
Question re Military -- or artillery 

prac;ice near village BalJllla. ill Jhansi 
District. 1147-48. 

MANOEUVRES }<'lELD FIIU."IG AND 
ARTILLERY PRACTICE BILL--­

See" Bill(s) ". 

MANm'ACTURE(S)-
Question 1"e-

-- of heavy chemiea!s. 2314. 
Purchase and -- of wdogous. 2026. 

MARrrIME TRADE-
Question re preference for Bl'itish 

Shipping in the Indo-Jap"'lese .--. 
1775-76. 

MARKETING--
Question re improvement in facilities 

for the -- of 8.olPI'icultal'al produce 
from rural areas. 2313-14. 

MARKHAM, MR.­
Question r8-

Report of -- and Mr. JIargreavcs 
on Museums in India. 1701-02, 
2013-14. 

Report of -- on the muscmns ill 
India. 763-64. 

MARRIAGE (S)­
Question '1"6-

Performance of -- in violation of 
the Child l\IarriaO'e Restlulllt Act 
in Indian States. <:> 441-42. 

Position regarding mixed -- and 
pos~ession of lnnd by ~la.ties in 
South Africa. 992. 

MARTIAL LAW PRISONERS­
See (( Pl'jsoner(s) n, 

MARTIAL RACE(S)-
Questionre classification of c01.Dmuni­

ties as --. 2230. 

MASHOBRA-
Question '1'6 introduction of motor 
transpor~ between Simla and-­
and improvement of Simla. 439-40. 

MASONIC LODGE(S)-
Question re -- in the Centrally Ad­

ministered Areas. 411-12. 

MASTER GENERAL OF ORDNANCE 
BRA.J.'<CH-
Question Te promotions in the 

1651. 
MATCH FACTORY(lES)­

See" Factory(ies) JJ. 

MATRICULATE (S)-
Question re grievances 6f third,· class 
__ employed on tho> North 'West­
ern Railway. 2668-69. 

MAtrRITIUS-
Questioll Te protection of Indians in 
. Port --. 2541-42. 

MAUSOLEUM(S)-
QuestIon re construction of e. '­

over the graves of the ex-Emperor 
BahadUT Shah and ea;-Empre..,," Zinat 
Maba!. 933-34. 

MAXWELL COMMITTEE­
See U Committee(s) ". 

MEAL(S)­
Question re-

Grant of fifth -- to the British 
Army in India. 417-18. 

Racial discrimination in the supply 
of -- to intermediate and third 
class passengers on the J c-d1:tpur 
Railway. 31-32. 

MEASURE(S)-
Question re standardisation of weights 

and --. 2001, 2654-55. 

MEAT-
Questioll re -- allowed to soldiers and 

calt.le killed. for the purpose. 2471-
72, 2669. 

MEAT SHOP(S)-
Question Te -- in the Minto Road 

Area, New Delhi. 80. 

MECHANIC(S)-
Question 're revised scales of pay given 

to cert,ain ex-Apprentice --- of tho 
East Indian Railway Te,hnical 
School, Jamalpnr. 1557-58. 

MECHANISATION-
Question "8 re-O'l"ganisatioll.,J -- and 

equipment of the.Anny in India. 
3003. 
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MEDAL(S}- MEETING(S}-
Question re-

Distribution of Coronation -- in 
India. 673-74. 

Dh3:tribution of Corona.tion -- on 
Railways. 2140. 

MEDICAL AID-
Question re -- given to Indian Anny 

Reserve of Officers. 1641. 

MEDICAL COLLEGE(S}-
Question .. 8 non-recognition of the -­

of the Andhra University. 1711-13. 

MEDICAL DEGREES-
Question YO recognition of Indian "­

in foreign countries. 2543-45. 
Bee also II De.,aree(s) ". 

MEDICAL. DEPARTMF.Y'f--
. Q~estio"8 Muslim Officers in t..1e ---­

of the Assam Bengal ~ 'lih,,,y. 1319, 
302L 

. MEDICAL OFFICER(Sl-
Question re filling up of ::Le post 9f I h. 

Chief -- of tbe Enst Indian Rail-· 
way. 1314-15. 

MEDlCAL PRACTITfO)iEIWl)­
Question rc practisin~ of lllp.dieint' hy 

unqualified and um\"'~'i'Stlm::(l perlple. 
70. 

MEDICAL SECTIO~-
Questiom re eXp'erll~;J(-c of jail wOl'k 

by officers in the -- of the (}overn­
mont of India. 21)242.}. 

MEDICAL SERVIGb~-
Demand for Exee..5S tTr:mt .cor ] 935-

36. 3233. 
MEDIClNE(S}­

Question re-
Practising of -- by U1iqualifi~d 

and unregistered people. 'i'0. 
Sale of unauthorised -- in third 

class carriages. 594. 
MEDITERRANEAN-

Question te effect on Indian trade due 
t{) unsettled conditions in the 
2382. 

MEERUT-
Question ,.e lack of proper a.riilnge­

ment. for treatment and diet of nne 
Lala Cbaman Lal in the qnatantine 
station, --. 422-23, 942. 

Question r6-__ 

Holding of -- and flying of the 
national flags in cantonment are3£. 
2739-40. 

-- of Sport Officers on Railway" 
beld at Delhi. 2129-30. 

Prohibition of Congress election -­
and flying of National Flugs jn 
tbe LansdO'W1le Cantonment. 
1615-17, 2740-42. 

MEMBER (S)-

Motion for Adjournment re singing of 
"Ba'nde Matram 11 by Muslim ~ -
of the Madras Legislative A..seHlhly. 
2491-93. 

Question "0-

Gazetted Officers in DeparlIIumU 
under the Law --. 2116. 

Gazetted Officers in Deparltnenfll 
under the -- for Commerce a.mI 
Railways. 2114-15. . 

Ga:J~:d th~fficers fO~ In~:S'~C:~~~ 
Labour. 2038-39. 

Nomination of Official - from 
the Provinces to tile Indian Legie­
lative .Al;sembly. 598-600. 

Nomination of official -- to the 
Central Legislature rep,'csentillg 
Provincial Govel'lllrumts. 35-36. 

Official -- from the Province" 
nominated to the Indian l.("gi!5-
lative Assembly. 1569-70. 

Postrum used by the -- of the 
Freneh Chambers for delivering 
speeches. 1576. 

QUlUCters for -- of tbe Indian 
Legislative Assemhly at Simla. 
1575-76. 

Quarters provided for the -- of 
§~~J:.di~6l:1~sl.tive As.;cmhly in 

Reduction in the salaries of -- of 
the Guvernor General's Executiye 
Cuunc.il. 523, 1644-45. 

Re-Nomination of the same Muslim 
-- to the Peshawar Cantonmenl 
Board. 678.79, 29l\6. 
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MEMBER(S)-contd. I 
Question re-cordd. 

Report of the two -- of th. Indian 
Legislative Assembly sent to en­
quire into the conditions (If 
prisoners in the Andamans. G54--
55. 

Taking away of the Railway Ad­
ministra.tion from the charge of 
the Indian -- of the Viceroy's 
Executive Council. 423. 

Travell ing of persons wi th the --­
of the Railway Board in saloons. 
2096-97. 

Views of -- of Legislatures on 
BiUs circulated for elil!itiug public 
opinion. 11-13. 

MEMBER FOR COMMERCm AND 
RAILWAYS-
See II Member(s) ". 

MEMBER POR INDUSTRIES A-'1D 
L.A1l OUR,-
Soe {( Member(s) ". 

MEMBER,HOME­
See" Home Member". 

MEMBERSHIP-
Resolution re India's withdrawal froID 

the -- of the League of Nations. 
1086-88. 

MEMORIAL(S)-
Question re appeals, !Jetibi~'l1d fir .­

submitted by the railway titali'. 2144-
45. 

MENON, RAO BA.HA.DnR Y. P.- -
Question '" salary of - -. 2600. 

MENTAL HOSPITAL(S) -' 
S •• "Hospital(s) ". 

MERCANTILE MARISE--
Question ,"6 reservation of C(JRftal 

Trade for India and buii'ii~ up of 
an Indian --. 1772-73. 

MERCHANT (S)­
Question re-

Diamonds fO'Und in the possession of 
a Bombay --. 2557-5~. 

Lensing out of plots of land to stone 
-- for staoking purpos'~s on ~i de 
Dhal1ra Station on the Great 
Indian PeninsuJa Railway. 14-15. 

}1ESSAGE(S)-
Question re -- entitled " Alleged 

u'aud on Indians-High Commis­
sioner's Warning" publisherl in the 
Hindustan Tim.es. 18801 ~39.JA)5, 

METAL POLISH­
See" Polish ". 

METALLED ROAD(S)-
See II Road(s) ". 

METEOROLOGICAL 
MENT-

DEPART-

Questi01l f'e cerBin information regard­
ing tbe Indieu --. 2017 ·20. 

MILAP SINGH AZAD, SARDAR,­
Question re refusal of a p&iSport to 
-- of Peshawar. 3006-07. 

MILES, ARTHUR,-
Question ,.e attacks on Indi8.lld in the 

book U Lund of the Lingam J1 by 
--. 2204-06. 

MILITARY-
Question ,.e use of the Bara water by 

the -- at Peshawar. 1396, 3184. 

MILITARY ACCOUNTS DEPXRT­
MENT-
Question re retirement of certain 

officers of the --. 1704·05, ~1132-
34. 

MILITARY AID-
].fotion for Adjournment re -- t. 

Burma. 771-72. 
MILITARY AUTHORITY(IES)­

Question re land acquired by Ute -­
in and around the Kabat CantoD.­
meut. 1630. 

MILITARY ENGINEERING SER­
VICES-
Question re-

Giving of Honorary Military HlUlkJi 
to Civilians in the --. 567, 
1633. 

Inadequate representation of Mus­
lims in the -- in the-Nort1,-West 
Frontier Pr<>vinee. 274,6-47. 

Percentage of MusWns in the -­
in the N orth-W est Frontier Pro­
vinee. 2746. 

MILITARY EXPEDITION­
S •• "Expedition (s) ". 
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MILITARY LAND(S) AND PRO­
PERTmS-
Question re sale of certain -- in 

Bombay city. 935. 

MILITARY MANOEUVRES-
See n Manoeuvres". 

MILITARY OFFICER(S)-
Question ".e occupation of Govornn1ent 

quarters in the Lansdowne C~lUton­
ment by a reti.red --. 1617. 

See also II Officer(s) It. 

MILITARY OPERATION(S)-
Motion for Adjournment 'fe e.~-ira-rag­

anee in --. 528'29. 
Question f'e -- on the Norlh-W est 

Frotier. 3017-18. 

MILITARY POLICE REGThillNTS--
Question f'e first Battalion KUlTI:\ouies 

stationed at HongkoDs and 
Kumaonies in the BUTIna 
1402-03. 

MILITARY POSITION-
Question "6 -- on the 'Nol'th-Wcst 

Frontier. 418-20. 

MILITARY RANK(S)-
Question 1"6 giving of honol'ary -:- to 

civilians in the Military Engmecl'o. 
ing Service. 667, 1633. 

MILITARY TRAL'ITNG.-
, Question 1"6 -- to and arming of civil 

population neal" tribal area. 2240. 

MILITIA-
Question "8 strength of -- ill IIhlia. 

2222-23. 

MILKl'>!EN­
Question re-

Appointment of civilian Executive 
Officers in Cantonments and fee 
charged by the doctor of the Cnn­
tonment Hospital at D~0J'5bai frllm 
-- and hawkers of f(,ollsstuffs. 
2471. 

Fee charged by the doctor of the CIUl­
tonment Hospit.l at Dagsbai from 
-- and hawkers of foodstuffs. 
2929. 

MINE (S)-
Demand for Excess Grant for 1nS5-36. 

3233. 

AUNE (S )-conta. 
Question re-

Coal -- in-Assam. 2577-78. 
Suspension of regulation prohibiting 

women from working in --. 
750-51. 

Women debarred from employment 
underground in coal ~- ill BihuT 
and Bengal. 769. 

MINES (AlvIENDMENT) BILL-
See ulndian --" under II Bi1l(s) ". 

lvllNIlvJID.f CHARGE-
Question ro levy of -- on electricity 

in New Delhi. 2575. 

MINING AND GEOLOGICAL IN­
STITUTE OF INDIA-
Question "--. 1228-29, 2409. 

MINISTER(S)-
Motion for Adjournment ,P, paucity lIf 

Muslim -- in certain Provinces. 
616-17. 

MlNISTERIAL ESTABLISIL\IENTS -
Question re promotions in the -- of 

the Army Headquarters. 1650. 

MINOR CHILDREN­

Sec" Child(ren) ". 

MINOR Th'DUSTRY(IES)---
8e6 n Industry(ies) ". 

ThUNORt'l'Y (IES)-
Question re percentage of Hiudns and 
-- in certain posts in the Govern­
ment of India Depa:rtmcnt8. 2233-
35. 

MINORITY COMMUNITY(Il'lH)­
Question re-

Reservation of a share of Muslims 
and other -- in promot,ions jn 
the Govel11ment of 1mli. Depart­
ments. 2237. 

Returns regarding re!j~'cvation of 
Bcats in Railway ServiceB fur --. 
2123. 

See also Commnnity(ies) ". 

MINTO ROAD-
Question ro meat shops .in the-­

Area, New Delhi. 80. 
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~rrS.A.PPROPRlATION (8)-
Question r8 -- and emhczzlement in 

subordinate offices of the Cj vit .A via.­
tion Directorate. 3087. 

MISRA, P ANDIT SHAMBliU 
DAYAL-
Oalh of Olllce. 2. 

MlSREPRESENT11.TION-
A![otion for Adjournment re - - of 

India.'s feeli.ngs and aspir<1.tiollS at 
the lmperial Conference. SS. 

MIS8IONARY(IES)-
Question fB ban all the entt:] of British 
-- into Abyssinia. -Hl. 

¥ISTRY(IES)-
Question ,-0 seasonal Assistant -- in 

the Posts and Telegraphs Dcpa,.t­
ment. 51·52. 

MIXED MARRlAGE(S)­
See II Marriage(s) ". 

lIIODY, SIR. H. P.-
Insurance Bill-

Motion to consider. 1163-65, 1203. 
Consideration of-

Chu"e 2. 1657, 1653, 16('2, 1667. 
Clause 3. 1338. 
Clunse 6. 1732, 1733. 
Chmse 27. 1995·97, 2069·70. 

2074, 2076. 
Clause 35. 2274, 2327, 2335-36, 

23·12, 2348. 
Clause 36. 2449. 
New clause 36. 2432-. 
Clause 37. 2588, 259t¥. 
Clans. 39. 2166-67, 2169, 2175. 
New clause 3911.. 2179. 
Clause 94 2756. 

Motion to pass. 2964-67, 2974. 
Question (Supplementary) re­

Employment of Indians in the­
Lengne of Nations Omces. 2643. 

Resolution 're regulation of production 
I}-Jld marketing of sugar. 253e. 

MOGH11.LPURA-
QUe!ltion "'8 stay-in protest in the 

. North Western Railway Workshops, 
-. 2105·08. 

MOGHUL S11.R.A.l--
Question "'0 railway ticket of Mr. Sri 

Prakasa checked at the bidding of 
the Criminal Investigation Dcpftl't­
ment man at --. 1546-1:7. 

MOLASSES­
Question re-
-- tnrned out by the Sugar Indus­

try. 861. 
Production of Power nlcohd £rum 
-. 120l}·10. 

MONEY ORDER(S)-
Question 1"8 JIla.intenance of aCcOlmta 

of --, parcels, etc., betw(;cm India 
and FOl'eign countries. 1433. 

MONEY ORDER DEPARTMJ:1XT-
- Question re irregularities in the -­

of the Calcutta General Post Office. 
1485. 

~roNKEY(S)-

Question re export of --. 742-43, 
1247, 3012·13, 3181. 

MORADABAD­
Question '-0-

Tolls charged on the Ea~t lndjan 
Railwuy bridge on. the Kosi be­
tween Rampm' and --. 607-08. 

Utilisatiou of services of an Assist­
aut Station .1Iaster ill connection 
with ticket. f1'aud cases at --. 
2135. 

MORTGAGEE (S)-
Question re ~i1l providing £01' the pur­

chase of mterest of -- etc in 
lInnzibru:. 2563. ,., 

MORTG11.GOR(S)-
Qu.estion ":8 legislation regarding acquix­

mg of 111 terests of African and Arab 
-- ill Zanzibar. 2804-05. 

MOSLEM PERSONAL LAW 
~'fft!!Lti') .A.PPLICA~'ION 

See. I'Bill(s) n. 
MOSQUE(S)­

Ques!;ion re-

-- with no right of worship to 
Mushms In possession of Govern­
ment. 442. 

Re~toration of -- in the pllr!SI'S­

SlOn of Government to Musl ims.. 
428. 
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MOl'ION(S)­
Motion r8-

Election of a member to the Central 
Advisory Board of Health. 1942. 

Report of the Indian Railway En-
quiry Connnittee. 695-736. 

MOTION FOR .ADJOURNMEN~:S­
~ Bee" Adjonrnment(s) 7'. 

MOTOR TRANSPORT-
Question ,.6 introduction of -- be­

tween Simla and Mashobra and im­
provement of Simla. 439--10. 

MOUNTAIN ARTILLERY TRAL'ITNG 
CENTRE- . 
See U Training Centre(s)". 

MOUNTAINEERING EXPEDIrI-
ONS-
See rtExpedition(s) ". 

MUDALIAR, MR. C. N. hWTHU­
RANGA-
Question re-

Administration of Jail Rules, etc. 
674-75. 

Affairs of the Indian Institute of 
Science, Bangalorc. 3095-~6. 

Allegations against the cnstoms 
authorities in Cuddalore. 84-85. 

Amalgamation of tbe two Dcpr.rt­
ments of Chemistry in the Indian 
Institute of Science, BangaloTc. 
2821-22. 

Annual Grant made to Science LlSti­
tutions in India.. 493-95. 

Appointment of a Retl'en:ID!\'\.cnt 
Commi ttee for e..-q>loring a {'"CllUes 

of economy. 521-22. 
Appointment of ODe Mr~ Wadrling­

ton as an Assistant Supcrintanuent 
of Arcbmology. 1468-69. 

Appointment of Professors of 
Chemistry in the Indian Irutitnle 
of Science, Bangalore. 2821. 

Arrangements for starting a Central 
Veterinary College at IzzatnaglU'. 
2013. 

Ban on Dr. Har Dayal against his re­
turn to India. 3005-06. 

Bio-chemical researches in the Indian 
Institute of Science, 13angalore. 
3097-99. 

MUDALIAR, MR. C. N. ilWTllU­
HAJ.'<'GA--colltd. 
Question re-conta. 

Bi()-chemistry Department of (he 
lndirul Institute of Science, Banga­
lore. 2553. 

Budget allotment for the ArchlOOlo­
gical Department. 764-

Carriage of mails by buses to Poona­
malli and surrounding dnu~t,E:s in 
the Chingleput District. ~301. 

Composition of the Intelligence 
Bureau. 3004. 

Constitution of Central Boords or 
bodies of an All-India cha,. •• ter. 
761-63. 

Contemplated reduction of telephone 
charges and reduction of P09;t­
card rates. 2300-01. 

Creation of posts of Under SCI"re­
taries in the Department of Etlu~ 
cation, Health and Dauria. ';65-
67. 

Curtailment of exodus to Simla. 
2743. 

Debarring India from exporting 
sugar except to Burma. 1563-04, 

Denial of facilities to lIIr. V. V. 
Narasimhan to attend the sittiriga 
of the Madras LegislaLive A&!em­
bly. 2649-50. 

Detention of Mr. B. N. Das-Oupta 
by the German Oov,~rnrnent. 
3011-12. 

Disease called the "Oriental 8QI6 II 
prevailing in QueUa. 1395. 

Distribution of Coronation "i\{e!Tals in 
India. 673-74. 

Electro-Tecimology Department of 
the Indian Institute of Scknce, 
Bangalol·e. 3096-97. 

Employment of Indians in the 
League of Nations Offioos. 2643. 

Expenditnre on the Indi"ln Civil 
Service and other Imperial Ser­
vices. 521. 

Filling up of posts of Gazetted 
Officers in the Governm<!nt of 
India· Offices by non-Indians. 
694-

Financial training given to J ndiau 
Civil Service officers. 2035. 
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l1UDALIAR, MR. C. N. MUTHU­
RANGA-co>1td. 
Question re-contd. 

Formation of a. University Trojning 
Corps for the Annnmnlai UnhTcr­
sity. 2747. 

Freig-ht on hotel leave, On the South 
Ir,lin.n Railway. 1799. 

Grievances of Indians in Ceylon. 
2014. 

Hardship experienced by the •• It 
Ji~.mcees of certain places in tue 
Madras Presideney. 523-24. 

Levy of n. f':hflTg"E': on carts cl'lITying 
firewoorl ann ngTI~llltt1rrtl pTO­

rlnctF: f.rom Rritic:h Territnry to 
Pondicberry. 1234-35. 

I..<mn<; nrlvan~ed to Rtntes uun others. 
680-81. 

New Ropohlhupnt-!"l madf' in the 
Finanr.e n('nal'tment. 519-?~ 

New Jmoori!ll 1\.fuseum nT.1posoc1 to 
b. ,tarted in Delhi. ]46~. 

QUfll"fers all()f:t,~iI to clerks in New 
Delhi. 2816-17. 

Permanent lnrntion of Govet'yunent 
of Tnclia Offices in New Delhi. n·n. 

PIn res visited bv the Director Gene­
ral of A,·chreology. 1459-70. 

Ponr cnlibre of Professors in the 
~r~~nn 2122~tute of Scien~e. Bnugll-

Po~ts of Gnzetted Offi~ers erenb'rl in 
tllP Government of India Offices. 
682-93. . 

Prisoncrs in the charqe of Govern­
ment of Inaia. 674. 

Procedure for appointment of Pro­
fe<:~CTS in the Indian Tn-5titntc of 
Science, Bangaloxp. 2820-~1. 

Propmml to Rend nn officer of thc 
Archreolomcal Departmf'llt nbroad 
for museum training. 123..3. 

ProuosnJs for the nmenc1mcr.t of the 
Government of India Act. 2393-
94. 

Protection to tho glass in~ustry. 
1564-66. 1816-18. 

QunliArntions of memhers of tho 
Governing Bodv of the T nilinn J D-

2~;S:56. of Science, Bangnlore. 

L45SLAD 

IIWDALIAR, :MR. C. N. MUTHU­
RANGA-conc!d. 
Question re-com:ld. 

Recommendation of the Irvine Com­
mittee given effect to by the Indian 
r nstitute of Science, Dsngruore. 
2831. 

Reduction in the snlarie~ of mem­
bers of the Governor General's 
Executive Council. 523, 1'14,1-45. 

Reduction of freight for tho trans­
port of cattle from Delhi to 
Madras. 602. 

Re-emp]oyment of European Indian 
Civil Service Officers after retire-­
ment. 2644, 3017. 

Reorganisation of the Govcrnmcn~ of 
India Secretariat lU31-3Z. 

Report of Messrs. Markham Ilnd 
Hargreaves on museuOlS in rndi/l. 
2013-14. 

Report of Mr. S. S. Markbm on the 
museums :in India. 763.-61.. 

Reports of the Wheeler Rnd Maxwell 
Committees on the reorga.nisation 
of the Secretariat. ij75. 

Research activities of the Indi:m In­
stitute of Science~ BangulO're. 
2553-55. 

ReseHrebes at the Indian Tnstitutt' of 
Science, Bangalore. 495-97. 

Revision of the Jist of Vern:lcIlJAr 
Newspapers supplied with publi­
cations on agricu1t1IT~. 7G7. 

Revision 0.£ the sRlm'ies of the Inrlian 
Civil Serviee and the Indian Police 
Service. 2742-43. 

Running of an additional express 
betwf'l'n Madras and 'F~tlmknl:un. 
1328-29. 

Safeguarcling of the voting pri­
vileges of Indian labourers in 
Ceylon. 2013. 

Transfer of the Post Ollies at Alam. 
bRdi vilIag-e in South Areot Dis­
tript . to Krishnavltram Village. 
1710-11. 

Vacancies of Assistant Superinten .. 
~pnt'. .Areh!Coiogical Department. 

1233-34. 
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MuDIE, MR.-
Motion for adjournment re __ 's En­

gurry Report inJto the Bengal Nag .• 
pur Railway affairs. 529, 6ll·16. 

Question rB-

--'s I'eport on the Bengal Nagpur 
Railway shike. 8i7 -48. 

Withdl'awal of the repre5elltn.l;iv~a 
<if the Bengal N afn?ur Rail way 
union from the enquu-y held by 
--. 1777-78. 

MUDIE, lIil~. R. F.-
Criminal Law Amendment BiU­

Motion for leave to introduco, 15H7. 
Federal Court l3iU-

Motion for leave to in~roducc. 366. 
Motion to consider. 558, 622. 
Motion to pass. 625, 627. 

.ForUlS of forced Labour in the Pro­
vinces (correspond.ence laid: on tbe 
table). 109-161. 

Indian Naturalization (Amcutimeut) 
Bill-
Motion for leave to introduce. 367. 
~{ot:ions to cO'DfJdcr and to circulate. 

628·3U, 633, 642-43. 

Moslem Porsonal Law (SI,a.iat) Appli­
cation Bill-
Consideration of clauses. 1835-3Y, 

18'11, 18i6-47, 1850, 1853. 
Motion to pass. 186'!. 

Motion for Adjournment re hunger­
strike of political prisoners In the 
Andamans. 573-75. 

Oath of Office. 3, 2539. 

MUFTI, GRAND-
Motion for Adjournment '('6 arrest of 

the -- and other Arab leaders in 
Palestice. 3038. 

M.UHAMMAD 
QAZI-

KA.ZMI, 

Control of Coastal Traffic of India 
Bill-
Motion to refer to SeI"lt Cll'.IIllllittee. 

1033. 
1 nsurance Bill­

Consideration of­
Clause 87. 2717. 
New clause 99A. ~7.)tI. 

MUHMIMAD KAZMI, 
QAZI- -(w1ltd. 
Moslem Personal La.w (SllurtCJ') 

Applieation Bill-

Motion to consider. 1430, 1431, 
1'132,1'1-10-4<1. 

Consideration of cluu.:;\~s. ltiGO, 
1861·62. 

Muslim Dissolution of }ftll:rillge Bill­
Motion to continue. 1055. 

Muslim Intestate Su(:ce3Siull Bill·­
MOtiOll to refer to Selc4 UOlnInittte. 

1059. ' 

Question re--
Revised rwes for the issue of pafscs 

on railways. 10m. 
Tl'avelling Ticket lll!-;pcct'll'::j ~;f tbe 

East Indian Railwuy. 1303-05 . 

Quo.Lion (Supplementary) ,·8-
Allcwances paid: to S:lTo.Ul'S hlabllm~ 

mad UWUJ.' Khan J..tld ~\IlIha.row.a.u 
Sarwru' Khan, Afghan Detenue. 
1636. 

Availability of the Indian Army ror 
the. defence of Burm:l. 646. 

Ban on Dr. Hal' DaYhl agaillst his 
return to India. ~005. 

Cerfain facilities to Mr. Amir Haiuer 
Khan _ detained under Regulation 
III of 1818. 27M. 

Constitution of the Standin~ Com~ 
mittee for the Department of Com .. 
xnerCe. 6. 

Construction of a mausoleum over the 
graves of the e.z-~pel·or Bnruv. 
dur Shah and 8x-Einpress Zinatl 
Maha!. 93<1. 

Consultation of the ('e~tr:~l Lt::gHJa­
ture befol"S sending Indian trOl.lpS 
abroad. 933. 

Contract for parking of okkas out­
side the Benares Cantonment Hail­
"ay S tation. 1296-97. 

Delay in ths registratic'll of news­
papers. 1713. 

Erection of a recuperative .pot fur­
nace in a facLdry at ]'trozabacl. 
2022. 

Externmcn t of Maulana Husain 
Abmad l\oladani and Mau1w8 Nur­
uddin from Delhi 926. 
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MUHA.i\LMAD 
QAZI --contd. 

AHMAD KAZ . .I1I. MUHAMMAD AIDLl.D KAZMI, 

Question (Supp]ementary) "I!-"GtI1ltlt, 

Filling up of the post of the Chief 
Medical Officer of the East Iuction 
Railway. 1315. 

Fnnetions of the Railway Advi,o)"y 
ColDlllittees. 2375. 

Inauguration of the FederEiticn and 
extension of the life of the Indian 
Legislative Assembly. 30. 

Non-clearance of letter boxos all 
certain railway stations, 1707. 

Official members from the Provincfs 
nominated to the Indian. Legis­
lative Assembly, 1570, 

Ol'~ers for not s01ving certain U'ops 
ill the Kohut Cantonment. 10;;1. 

Post of DepuL-y Director General, 
Indian Medical Service, 20:!4. 

Prices of fittings in the lavatuTIe.5 o£ 
upper class compartments on the 
East Indian Railway. 2097. 

Probibition of Congress eit.(ltion 
meetings lind flying or National 
Flag::; in ,htl L:Ulsd~1\;'Jli' tJtll1LOIl­
ment. 1617. 

Railway accident at Bihta on lho 
East Indian Railway. 1301. 

Railway 'll-eights O'n tobacco fl'om 
Gllntur LC' Culcutt:! and ":1 miln ~'. 
1559. . 

Recruitment of a News Editor of 
Broadcasting and an Edit')r of the 
Indiml Listener. 1226, 1227. 

Reauction in the speed of certain 
trains. 1557. 

Release of political prisODlJl'S DI!d 
detenus and withdrawal of exte ... n­
ment and internment order's in the 
centrally administered areas. 929. 

Safeguarding of the intere3ts of 
Indian sh.ipping. 2094. 

Tele,,"Taph Office in Chandni Chowk 
Delhi. 987. ' 

Types of .Ah· Action on tbe Frol1tie-r 
employed during the W :l~idstan 
Expedition. 666. 

Unsatisfactory condition of the army 
in India. 424. 

QAZI --Gonold. 
Resolution "6-

Amendments to tho Indian Leg;.. 
lative Rules. 377-78. 

Constituent Assembly. 1915-18. 
Economies in the Central GovCl'n~ 

ment expenditure. 1112, 
Rules and negulaLions ContinuUDce 
Bill~ 

Motion to consider, 552-53. 
MUHAMJ\fAD ALI~ 

Question "6--

E"V"iction of ---, an Indian trader, 
from Abyssinia. 500-02. 

Firm of --- in Addis Ahaba. 
1652. 

lIWHAMMAD ALI AND COMPAl).'Y­
Question. 1'6 safeguarding of the J'lghts 

of --- in Abyssinia. 676-77. 
MUHAMMAD ALI STORES-

Question 1'e -- 1.,.. ALYR~!llia .111(1 
trade transacted with Italy. 1378-
80. 

MUHAMMAD ZAMAN KHAN~ 
Question ,.8 mrC"it ,,1 

under the :r"l'OJl<.ier 
lion. 444-45. 

.lI1UKTE&AR--

- Hf ;"ril:u'a 
(~lil~es HcguJn-

Question 1'B employees in the Veteri­
nary Research Institute, --. 770. 

MUNICIPAL ELECTION(SJ~ 

See uElection(s)'. 

MUNICIPAL LIMIT(S)~ 
Question T8 rules regarding the setting 

up of tele,,"Tapb and telephQne pr.sts 
within ---. 12ll-13. 

MURTUZA SAHIB BAHII.DUR, 
MAULVISYED-

Motion for Adjournment "e hUllgr.r­
strike of political prisoners in the 
Anilamans. 564-65. 

Muslim Intestate Succession. nm­
Motion to refCl' to Select Committee. 

14l.7-18. 

Question TC disciplinary TIlles gO\'Cl'n~ 
i.ng the membel'S of the Inman (ivil 
Service and otber all-India sPl"ices, 
2488. 

--~J'-45-3LA~~D~-------------------1--------------------------L~2:---
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MUSAFIR KHANA-
Question 1'6 -- known as Zawiya in 

Damascus. 677. 

MUSEUM(S)­
Question re-

New Imperial -- proposed to be 
started in Delhi. 1469. 

Proposal to establish n Central - -
in Ncw Dclhi. 2287-88. 

Report of Messrs. Markham and 
Hargreaves on -- in 111dia. 
1701-02, 2013-14. 

Report of Mr. S. S. Markham on 
the - - in India. 763-64. 

MUSEUM TRAINING-
Question 1'6 proposal to send an officer 

of the Archeological Department 
ahroad for --. 1233. 

MUSIC-
Question rc broadcasting of 1 nJinn 
-. 3111-12. 

1mSJC DIRECTOR(S)-
Quesf ion re appointment of -- in 

broadcnsting stations. 3081-82. 

MUSLTlII(S)-
Motion for Adjournment "8 feeliugs 

of Indian -- on the Pal .. tiue ques­
tion. 85-86. 

Queslion re-
Adequate representation of -- ;n 

the Sind and Baluchistan Postal 
Circle. 1467-68. 

Alleged injustice to -- in the 
matter of promotions in the (l-QV­
ornment of India Departm.nls. 
2490. 

Alleged mju,tiee to -- on the 
North Western Railway. 1566-[,3. 

Appointment of n -- as :tn A&Sist­
ant Signal Engineer on the North 
Western Railway. 1307-113. 

Appointment of au Officer to watch 
the recruitment of -- :tncl other 
minority communities in tha Posta] 
Department. 525. 

Appointment of -- as Engineering 
SuporvisOl~. 525. 

Appointment of -- as Enm..n~et'S 
on Railways. 1786. 0 

UU8LTM(S)-c .. ,,:' /. 
Question rc-c,JuJ.d. 

Appointment of -- as Enginee", 
on tho North Western Railway. 
1576-77. 

CommullDl PToportion of -- in 
railway services. 596-98. 

Expendittu'p, on -- pupil., in 
scbools. 2576-77. 

Inadequnte reprcsentation of-­
in thn Militnrv Engineering' Ser~ 
vier in thp. NOl'th-West Frontier 
Prnvinc<l. 2746-47. 

Interest accumulated on Postal 
Sa"in~ Bank :md cash certifica.tes 
deposits belonging to --. 3103-
05. 

Mosques with no right of wornhip to 
-- in pos<:ession of Government 
442. 

-- officers in the Medical Depart­
ment of th. As.am Bengal RaH­
wav. 3021. 

Percentnge of -- in the Military 
Eng-ineenne- Services in the Nnrth­
W ('st Frontier Province. 2746. 

Percentage of -- in various 
branches of railway sen"ices. 
264l. 

Recruihncnt of -- cler"k"S in the 
Branches of the Reserve Bank of 
India. 752-53. 

Re·nominution of the same -­
Member to the Pesh.war Canton­
ment Board. 2926. 

Resentment amongst Indhns nnd 
-- against the report of the 
Roval Commission on Pn!estine. 
918-20. 

Resenbnent amongst -- in Indin 
against the recommendation of the 
Royal Commission On Palestine. 
426-28. 

Reservation of a share of -- ana 
other minority communities in 
promotions in tbe Government, of 
Jndi. Dep.<tments. 2237. 

Restomtion of mosques in tbe posses· 
sion of Govel'nment to --. 428. 

1ffiSLIM APPRENTICE(S)-
See" Apprcuticc(s) '. 
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MUSLIM CLERK(S}­
Se. "Clerk(s} ". 

MUSLIM DISSOLUTION OF MAR­
RIAGE BILL-
s •• "Bill(s} ". 

MUSLIM DIVISIONAL ACCOUNT­
ANT(S}-
See r; Aocountant.(s) ", 

MUSLIM INTESTATE SUCCESSION 
BILL-
Bee II Bill(s) 11. 

MUSLIM MEMBER(S}­
S •• "Memb",'(s} ". 

MUSLIM MINISTER(S}­
See Ii Minister(s} ". 

MUSLlM OFFICERS-
8ee "Officer(s) ", 

MUSLIM OFFICIAL(S}­
Sce cr Official(s) u. 

MUSLIM UNIVERSITY-
Questi~n '(8 anti-national campaign 

carrIed on by the authorities or the 
Alignrh --. 984-85. 

MU SSALlI1.A.N (S)-
Motion for Adjournment 'T8 inadequate 

l'epl'esentatioll of -- in certain Ilro­
vincinl Cnbin¢s. 6il. 

MUSSOORLE-
Question re Afghan Political Prisoners 

deLnined at --. 1651. 

MUZ.A.FF ARNAGAR-
Question 1'8 prosecution' of certain 

persons founu without tickeu at the 
-- railway station. 1074-75: 

N 

NABIU-
Quedtion rc llt't'lrh of !\laharaja GUl'­

char.m Singh of --. 2220-21. 

NABEA, K\ 1LUURA.JA OF­
QUChtWJ1 "il I'clea:sc 1)£ the. --. 938. 

NAnEIJKAR, ~1R. MAnAnO ABAJI­
Queslion re gt'anl of permission to -­

antI other Indian exile$ io return to 
IlHlia. 671-72. I 

NAGPUR-
Question yc promotions to the first diviw 

&ion clerical eatlre lJl the IJu!:>t.al 
Circle Office, --. 1709-10. 

N.tU DUNI.l1-
Question 1'8 delay in the registration of 
--, " IIindi W cekly, published 
from Agra. 2042. 

N.A.INIT.A.L-
Q.uestioll re hunger-strike by Afghan 

Princes at --. 937-38. 

N.A.ME(S}-
Question re -- and addresses of the 

persons killed in the Bihta train 
dis.s!"'·. 1794. 

Question YO lloting !lown of -- and 
addresses of passengers at the Tara 
Devi Railway Station. 1062-64. 

NANGA PAHBAT-
Question re disaster to the German 

Expedition to --. 647-48. 

NANKUM­
Question re-

Achievements ohtained by the Lac 
Cess Committee and th~ Lao Cess 
Research Institnte at --. 2567. 

Delay in the -- aale f01' J amsbed­
PUI', 2563. 

NAHASrMIIAN, MR. V. V.­
Question re denhl.l of facilities to -­

to attend the sittings of the Madras 
Logislative Assembly. 2649-50. 

NAREL.A.-
Question rc Mundi <.It the -- Railway 

Rin ion ill h J)\'lhi PN\":!Dee. 78-79. 

'ATlOKA.L(S}-
Question re Iud:irlll -- kidnapped by 

tb(! Frontie-r tribesmen. 437 -3S 1581. 
83. ' 

lUTIONAL FI,AG(S}-
Question rc--

Holding of meetings and flying of the 
-- in cantonment areas. 2739-
40. 

Insult to -- by British soldiers. 
2241, 2730-31. 

Insult to -- by British soldiers in 
Simla and Poona. 421-22. 
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NATIONAL FLAG (S)-contd. 
Question 9't! -("})1·id, 

Insult to -- by British soldiers 
near Poona. 1580-81. 

Prohibition of Congress ejection 
meeting" and flying of -- in 
the Laosdown. Cantonment. 
1615.17, 2740-42. 

NATURALIZATION (.A.~mNDMENT) 
BILL-
See It Indian __ IJ under U Bill(s) ", 

h"EGO'r IATION (SJ-contd. 
Question re-
-- for a trade agreement with 

Ceylon. 2365·67. 
-- for an Indo· British Tr.de 

Agreement. 2636-38. 
-- for the replacement of the 

Ottawa Trade Agreement. 22-24. 
-- for honde agreements with 

foreign countries. 1561-63. 

NAUMAN, MR. MUHAMMAD-

-- .POI' trade agreements with Great 
Britain and other countries, 860, 

-- fOT trade relations with Ceylon. 
1548. 

NEHRU, PANDIT JAWAHAR LAL-

Motion for Adjournmen& Te appoint-­
menL of a non-Indian AS Economic 
Adyjser to the Government of India. 
3256·58. 

Question rp customs duty for bringing 
Question re- gold in India nnd duty paid by --

Arrangement for expediting t.ranship- on a gold casket. 5041 1706-07. 
ment of hides and skins from NEPAL-
certain p1ru:es to C"alcutta. 69. Question re Frontier Customs- Cordon 

Despatch of hldes ~rom Loharda""" to , aorl smuggling of goods betweell 
Calcutta by lames. 69. India nnd __ . 1698.1700. 

Rates charged for hides from .AlJah- I 

.bad and Cawnpol'e to Calcutta. NEW CONSTRUCTION 
68·69. WAYS)-

(RAIL-

Demand fOI' EXCt~SS Grout for 1935-36, 
N~~L ARMAMENT (AMENDMENT4 3238. 

See ulndiall __ 'I under "Bill(s) ", NEW DELill-

NAVIGATION- Question re-

Question re treaty of friendship, com- Ba'::nt~n;~~~ in the -- Canton-

:~c:nS:dZal1Zl-·-b~.e~~6~reat Bri- Causes of Malaria in -, '-. l246, 
~020. 

NAVIGATION COMPANIES- ('onsmlction of additional quarters 
RPsoh~.tion r8 appointment of guaJified for the staff of th~ Government 

IndlM endets by British --. 1131_ of India Press. --. 3114. 
3/, 1490-1538. GTfivpvards in -. 1999.2000, 

NAZl'T, LANDS- 2937. 
Question "0 expiry of lenses of __ b In~anitflry condition of the Gal 

('f'rtain Areas in Delhi. 84, ~rnl'l::et' area in - -. 80. 
Levy of minimum charge on elcetri-

N_1C1-APATAM- cit)' in -. 2575, ~115-16. 
Question t'c emigrant labourers to ].oreat SllOPS in tlir Minto Road Area, 

Ma laya ~I'om --. 992·93. --. 80. 

NEGOTIATION(S)_ New offices loealed in -- Rnd Old 
-- and l'CPOl't of the Depart-

Motioo for Ad.iournment 1'e m(JIltnl C'ommiUpe nppoillted to 
hetween the Government of India ('on~irler thf' question of arcommo-
and tbp Princes in respect of F edera- nntion in Simla for HIe Federal 

_ _ o_'o_n_, _944_,_96_0. _ _______ ~ ___ G_o_v • ..:r.:.::nment. 605. 
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Nl<;W DELHI--contd. 
Question rc-C'ontd. 

Permanent location of cert.ain offices 
in --. 3091-95. 

Permanent location of Govenunent 
of India Offices in --. 941. 

Proposal to establish a Central 
Musewn in --. 2287-88. 

Provision of head-rests at (';oDvenient 
places in --. 2000. 

Quarters allotted to clerks .in --. 
2816-17. 

R.est,rictions 011 the keeping of cows 
in quarters in -. 70-71. 

Sale of plots in --. 55. 
Shortage of tl ('" type qllarters in 
-. 2828-29. 

NEWS EDITOR--
See II Editor(s) )1, 

NEWSPAPER(S)­
Question r6--

Ban on the publication 
certain Cantonment.s. 
1645-46. 

of -- in 
439, 1247, 

Delay in thjlo registration of --. 
1713-15. 

Government adverlisemtmts ~iven to 
--. 1381-83, 2474-75. 

Refund of securities to -- and 
pTp.sse~ in Delhi. 925-26. 

Revision of the list of Vernacular 
-- supplied with nublications on 
agriculture. 767. 

Semlrities demanded Bnd forfeited 
from -- Rnd ptf':"ses. 664, 2054-
06. 

XEWiSPRINT-
4uesLion re-

PresH telegram l'atcs1 admission of 
__ into India free of duty IlIld 
rates of postage and telegrams 
hctwce.n Burma lind Indin. 1300, 
2043. 

Reduction of import duty on --, 
2096, 2573·74. 

NOMINA'rION(S)-
__ of lhe Panel of Chairmen. 89. 
_" to the House Committee. 1086. 

Question t"e-
__ of Indians to the Fiji Legislative 

Council. 2290. 
__ of minor c:.hildrcn as illherito1'll 

by Government servants subscrib .. 
ing to the GCDt'ral Provident Fund. 
425·26. 

__ of official Members :U:"OUl the 
Provmee..<; to the Indian Legislative 
Assembly. 598-600. 

__ of official Members to the. 
Central Legislature repl.·esentiDg' 
Pl"Ovlneiai Governments. 35-36. 

__ to tbe Army. 1641. 
Re- -- of the same Muslim Mem .. 

ber to the Peshawar Canlonment 
Board. 678-79. 

NON-GAZETTF.D RAILWXY SE&­
VANTS--
Sre I'nailway Senant(s) ". 

~ONGAZETTF.D STAFF­
See H Staff ~'. 

:-.:ON INDI.AN(S)­
,r:;I'e If Indian(s) ". 

Recnrities ~emanded from presses 
and __ 1U the centrally adminis- xO?'1-Ix"Dl Ac'<ISED tTNIT(S)-
t.ered llTeaft. 44:l, 2052-53. See d TTnit(s) ". 

Supl'ly of cOll~t potices and Govern- "l0'< PROTECTED 'l'RTBES--

__ in Delhi few Dl.lblicAtion. Sec ,I 'rrlh(>(s) ". 
ment advcntl:;>ements to vernncular I . 
l)23-25. . 'SORTTI WESTER~ RAILWAY-

NEWSPAPER PRINTING- SI'i' "'RailwRv(S)". 

Qne,tion ,. rednctiou in the duty on N"OR'l'H.WER~ FRONTIER-­
p~p(>r 11sed for --. 2J35, 2833. 

NEWRPAPER REEL(S)-­
Question re (\xhibition of Inclinn educa­

tional films snd --. 2R69-71. 

Motinn for Ad.iournment f"e­
Government policy in respect of the 

'l'rih('s on the -- 0.:£ India. 86. 
0l"rl·n.tiOJlS on the --. 616. 
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NORTH-WEST FRONTIER-contd. 
Questdon 1"e-

Fighling wit~ the Tribes in the --. 
409-ll. 

lIand-bills thrown by aeroplanes in 
the iribru territories in the --. 
1380-81. 

Military operations on the --. 
3017-18. 

~filitsry position on the - - . 418-
20. 

-- Tribes engaged in hostilities 
with thf' Britis], Indian Forces_ 
1014-17. 

Revision of GOVeTIlluent's policy in 
the --. 661-63. 

Sitnation on the --. 2488. 
Troops engaged in war operations on 

the --. 922-23. 
NORTH-WEST FRONTIER PRO-

VINCE-
Question 1'8-

British Indians kidnapped by the 
tribes on the --. 2477-82. 

Creation of a post of Resident to deal 
wit.h tribal areas in the - - . 1398-
1400. 

Inadequate representation of Muslims 
in the 1fi1it,nry Engineering Ser­
vice in the --. 2746-47. 

Metalled roads. schools. etc., in 
Wazil'istau and repoTt on condi­
tion of b'ihes in the --. 2744-
45. 

Percentage of l\lu~Iim':l in the Mili­
tRry Engineering Services in the 

2746. 
Post of Inspector General of Civil 

HORpitals Bnd Prisons of the --. 
1629, 2044. 

Situation in the - - . 2733-34. 
System of administration in Sam 

Ranizai and Swat Ranizai nreas 
iu tbe --. 444. 

Statement. laid on thp table 'I'e ~O'I'ee­
ment between the Government of the 
-- and the Reserve Bank of India. 
2493-96. 

NOTE(S)--
Qne!ltion t'o -- on his "isiL to the 

Andamans by Sir Muhammad Yamin 
Khan. 2398-2407. 

NOTICE(S)-
Question 'I'e supply of conn -- and 

Government advertisementfi to verna­
cular newspapers in Dclbi for pub­
lication. 923-25. 

NOTIFICATION(S)­

Question 1"e--
Pnb1ieation of -- regiliding titles 

in the Gazette of India. 1210-ll, 
1884-85. 

Terms of -- of Lieut.-Colonel 
Shaikh's appointment. 2022-23. 

NURSE(S)-
Question .ore registration of -- in the 

Centrally Administered Areas. 70. 

NURUDDIN, MAULANA-
Question re extel'nment of Mnulana 

Husain Ahm.d Madani and -­
D.·om Delhi. 926-27. 

o 
OA'fH OF OFFICE-

Abdul Ghani, lIla1l1vi Mnhammad. il 
Abdul Qaiyum, Mr. 2. 
AbflUl' Rashp.ec1 Chaudhury, Maulvi. 

2. 
AsgJlar Ali, Sheikh. 1999. 
Bajpai. Sir Giria ShankeT. 1139. 
Boyle, Mr J. D. 1545. 
CbaudJmry , Mr. B rfl jenclra Narayan. 

2. 
Dall'.t Ringh. Sm·aar Bnhadnr Cap-

tain. 2. 
Deshmnkh, Mr. G. V. 2. 
Dow, lIfr. H. 1449, 2455. 
Fru:l-i-Tlahi, Khan Sahib Shaikh 3. 
GllUlam Mllhnmmn,l, Mr. ]139. 
Gidney, Mr. C. W. A. 2. 
Griffith., Mr. P. J. 2. 
Grigg. The Honournblp Sir .Tames. 1. 
Gupta, Mr. K. S 1. 
Hands, Mr. A. R. 2201. 
Highet, Mr .• T. C. 829, 1545. 
Hydari, Mr. M. S. A. 2. 
Jogoph, lIfr. George. 1. 
Kamnluddin Ahmad. Sbams-ul-Ulema. 

2. 
Kushnlpal Singh, Raja Babadur. 2. 
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OATH m' OFFICE-conta. 
Lang, Mr. J. C. 409. 
IJoyd, Mr. A. H. 1615. 
Manavedan Raja, Raa Bahadur K. C. 

a. 
Mani, Mr. R. S. 3. 
Misra, Pandit Shambhu DayaL 2. 
Mudie, Mr. R. F. 3, 2539. 
Ogilvie, Mr. C. M. G. 2, 2087. 
Panda, MI. Badri Dutt. 1. 
Parsons! Lieut.-Colonel A. E. B. 2. 
Pllrssall, Mr. R. S. 2. 
Rahman, Lieut.-Colonel M. A. 2. 
Ramayan Prasad, Mr. 2. 
Rao, Mr. Th.i.rumaIa. 1. 
Sen, Mr. S. C. 3. 
Shahban, Mr. Ghulam Kadir Muham-

mad. 1. 
Shattock, Mr. J. S. H. 1999. 
Sheehy, Mr. J. F. 739. 
Sikaudar Ali Chaudhury, Maul";'. 911. 
Singb, Maharaja BahadUT Ram Rau 

Vijai Prasad. 2363. 
Singh, Mr. Gauri Shankar. 2. 
Sivul'aj, Raa Sahib N. 2. 
Slade, Mi'. M. 2, 2989. 
Staig, Mr. B. 111. 2. 
Stewart, rrhe HOlloUl'able Sir 'l'homas. 

1. 
Sukthaukar, lib:. Y. N. 1139. 
Sultan Ahmad, The Honourable Sir 

Saiyid. 1. 
Thorne, Mr. J. A. 2. 
Tylden-Pattenson, Mr. A. E.' 2, 1209, 

19U9. 
Zafar Ali Khan, Manlann. 2. 

OBLIGATORY HOURS-
Q,uestioll re -- faT solo flying for the 

grant of a cCl'ti1icute as a commercial 
pilot. 3085-86. 

OBSERVATORY (IES)-
Question "0 abolition of the -- at 

Madras. 3105-06. 
OFFENCE (S)-

Questi On t'O prisoners convicted or de­
tained for political -- under the 
chnrge of the Govel'nmp.nt of India.. 
416, 1806. 

I OFFICE BEARER(S)--
Question re -- of Institutes on the 

Eastern Bengal Railway. 2133. 

OFFICER(S)­
Question '1"6-

Alleged discourtesy shown by the 
Quarantine -- at Mandapnm. 
2038. 

.AJlotment of quarters to --. 3102 . 
Allowances to British -- and 

soldiers. 2217-19. 
Appoint.ment ad' additional -- in 

the Finance Department. 1476-
77. 

Appointment of an -- to watch 
the recruitment of Muslim and 
other minority communities in the 
Postal Department. 525. 

British -- without rank at the 
WaziriRtall operations. 2482-84. 

Certain -- on the Assam Bengal 
Railway. 839-40. 

Cmnmlmal composition of -- and 
clerks in the Sind and Baluehlstan 
Poslol Circle. 1466-67. 

Employment of Criminal Inte1lige:~lCe 
D(!pa-rtment -- for shadowmg 
ponti<lal suspects in the provinces. 
1873. 

Bl.l)e.ndHul'e on troops and-­
shown in the Budget estimate on 
Defence Services. 2723-24. 

Exp(,l'ienec of jail work by -- in 
the ME'di(,lll Rection of the Govern­
ment, of Indin. 2024-25. 

Filling up of post, of Gazetted -­
in the Governmcnt of India Offices 
by n011-r ndinns. 694. 

Fillnn 'iaJ training given to Indian 
Civil RCl'vice --. 2035. 

Fb.:ation of a limit for railway --'s 
stay at one place. 2389-90. 

Gazetted -- granted extensions. 
677-78. 

Gazetted in Departments under 
the Finan .. Member. 2039. 

Gazetted -- in the Depal'tments 
under Ibe TIome IIfl'Dlber. 2224. 

Gazetted -- in the Departments 
tmdel' tho Law Member. 2116. 
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OFFICgR(S)-co1ltd. 
Question re-contd. 

Gazetted -- in Departments under 
the Member for Commerce and 
Railways. 2114-15. 

Gazetted -- in Departments under 
the Member for Industries and 
Labour. 2038-39. 

Gazetted -- in Departments under 
the Secretary for Edu(JatioD1 Health 
and Lands. 2039. 

Hours of work of certain -- of the 
Assam Bengal Railway. 3174-75. 

Indlan and European -- in the 
Government of India Departments. 
671. 

Insult to an Indian I. C. S. -- in 
the Central P,·ovinces. 415-16. 

Leave privileges of Superior -_ 
~073the South Indian Railway. 

Leave l'ules 1l.ppljc.able to certain 
on the South Indian Railway. 
of Asintic domicile. 851. 

Muslim -- in the Medical Depart­
ment of the Assam Bengal Rail­
way. 1319, 3021. 

M~~~ -- in the Survey of India. 

Occupation cxf rf Ramsay House" in 
the Almora Cantonment by certain 

1619-20, 2927. 
-- and staff working in the Broad­

~:stin!" Departnlent. 528, 1806-

-- in tl1P Computing Office of the 
Survey of India. 1235. 

-- in the Reforms Office. 2660. 

-- ,l'ecrni!-ed by the Assa,m Bengal 
Hmlwav m the Audit Department. 
1319-20, 3021. 

-- .. - servine' under Mr. A. P. Humc, 
- on spec.ial duty in connection 
~~tlJ th(' De-Uri Tmprovement Trust 

Posses[:1ion of accnnntancv qualifica. 
HODEl hy T neome-tax . -- and 
InFpectol's. 1470-71. 

Posts of Gazette<l -- created in thu 
Govemment of Iodin Oillees. 682-
93. 

OFFICgR(S)-concld. 
Question lIe...=!..condd. 

Proposal to send an -- of the 
Areli3lological Department abroad 
for museum training. 1233. 

Punishments inflicted on Gazetted 
__ on State Railways. 2l37. 

Radio sets supplied to political and 
military --. 3003-04. 

Recl'Uitxncnt of Bibaris as -- and 
soldiers in the llJ'llly. 2229-30. 

Re~empJoyment of European Indian 
Civil Service -- after retirement. 
2644, 3017. 

Retirement of certain -- of the 
Military Accounts Department. 
1704-05, 2032-34. 

Soldiers and -- sent to the Far 
East. 1871-72. 

Special -- selected to enquire into 
the effects of the Varma Committee 
Report. 1717-18. 

Superior -- in the Assam Bengal 
and Eastern Bengal Railway •. 
214l. 

Transfers of British -- from non· 
Indianised t.o Indianised Unite. 
2725-26. 

OFFICER(S) ON SPECIAL DUTY­
See H Offi.cel'(s) ". 

OFFICIAL( S)­

Question 1"6-

Enquiry about certain Customs -­
in Madras. 1005. 

Grant of eompensatory allowance to 
certain -- of the Posts and Tele­
graphs Department in Simla. 
2299-2300. 

RandiDI!' over of postal -- to tho 
Police. 997-98. 

Ml1,lim -- in Gazetted Rank. of 
Ihe Telegra.pb Engineering De­
pnl'hnent. 524. 

Tiekets checked at tlle bidding of 
th(! Criminal Investigation Depart­
ment -- on the East Indian Rail­
wny. 54. 

OFFICIAL DOCUl>rENT(S)­
See If Document(s) n. 
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OFFICIAL MEJlfBER(S)­
Sef! II Member{s) ". 

OGILVIE, MR. C. M. G.-
ManO'uvres Field Firing and Artillery 

Practic .. Bill-
Motion I'e appointment of certain 

Members to the Select Committee. 
367-68. 

Presentation of the Report of the 
Select COmmittee. 1997. 

Motion to consider. 3076-78. 
Oatb of Office. 2, 2087. 
Resolution re-

Appointment of qualified ludian 
Cadets by British Navigation Com­
panies. 1509·10. 

Eeconomies in the Central Govern­
ment expenditure. 1096-li01. 

OIL--
Qneslion r8 manufacture of soa.p and 

vegetable --. 510. 

OILFIELD8--
Question re labourers in the Digboi 
-- in Assam. 2578. 

OLD DELHI-
Question 1'e new offices located in New 

and -- and report of the Depart. 
·mentaJ Committee appointed to con­
sider the question of accommodation 
in Simla for the Federal Govern­
ment. 605. 

OPERATTNG DEPARTMENT-
QllP stion re representation Iegardin~ 

the llmnlgnmation of the two clerical 
.!?rltde~ in the -- of the Divisional 
Supp,rintendent'R Offi~e, Lucknow, 
79-80. 

OPERATION(Sl-
Motion for Adjournment re -- on 

the ]\.Torth-West Frontier. 616. 

OPERATOR(S)-
Ql.lestion re strf'ngtb of -- sanctioned 

fOT the Central Telegraph Office, 
Mad,..s. 1580. 

OPINTON(S)­
QIlf'stion re-

Cirrulation of Bills fol' eliciting _ 
tbe,·eon. 1774-75. 

OPINION (S)-co"t<i. 
Question re-contd. 

__ of Provincial Governments on 
lucome-tax Expert's Report. 3191. 

Procedure 1'8 inviting -- from the 
Provincial Gov61"Umr.nts. 1311, 
1647. 

OPIU1Il-
Question f"e raising of the p,rice o~ -­

and other excisable artlCle~ ~ the 
Rajputana States and restnoC~on, of 
thp' a1'eft, under poppy cult~vation, 
2799-.2801. 

OPTICAL GOODS-
Question rp -- imported in~o India 

and development of lense mdustry. 
2547-48. 

ORDER(S)-
Question re rules empowering t~e Rail­

way Board and Administra?ons to 
modify 1 amend or annul therr --. 
2665. 

ORDJNANCE(S)-
Question re Bill before Ceylon St.te 

Council to amend the Village Com­
munities --. 2037. 

ORDNANCE BRANCH-
Question re promotions in the Master­

General of --. 1051. 

ORGA}.'1SATION(S)­

Question 1'0-

Change in the recent order relating to 
the -- of the Indian Medical Ser­
nee. 657-58. 

Commltation of .All-India -- on 
Bill::; cil'cnlatpd to elicit publio 
opinion, 850-51. 

"ORTENTAL SORE "-
Q1lestion re disease called the ,, __ ff 

prevailing in Quetta, 1395, 

ORISSA, GOVERNMENT OF-
Agrermpnts between the Reserve Bank 

of India and the Governments of 
Bihar, -- and the Central Pro­
vince!=: and Bm'ar, and the Supple­
mental Ag1'eement with the Imperial 
Bank of India. 772-85. 
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OTTAWA AGREEMENT-
Motion for Adjoul'nment re perpetua­

tion of the --. 445. 

OTTAWA TRADE AGREEMENT­
See (/ Trade Agreement(s) ". 

OUTRAGE (S)-
Motion for Adjournment'-6 indiscri­

minate assaults and -- made by 
British soldiers at Dagshai. 2670. 

OUTSlTIER(S)-
Question re -- recruited as clerks py 

the Postmaster General, Lucknow. 
3li7-18. 

OVERBRIDGE,S)­
Questior re-

COllstruction of an -- between 
13ezaroda station ana Kistna Bridge 
on the Maw.'as and Southern Mah­
ratta Rail way. 2122. 

Construction of an -- on tbe Gatti 
side at the Lyallpur Railway Sta­
tion. 1798-99. 

See also under (I Bridge(s) n. 

OVERCROWDING­
Question re-

Alleged loss of lives due to -- in 
trains during the Garhmul-ieswar 
fair. 67. 

Attachment of additional carriages to 
avoid - in the Grand Trunk 
Express. 829-30_ 

-- of trains in Bihar during the 
m81TInge season. 1796-97. 

OVERSEAS .AI~LOW A....,,"CES­
Bee (; A..llowance(s) ". 

OVERSEER(S )­
Question I'e-

-- of the Kasauh Cantonment. 
2029. 

Ret;ruitment of -- as Sub-Divi-
sional Om"Cl'S in the Army. 66B-
69,932. 

Relief of fa:'[-p.ycrs of Sabathu 
Cantonment and -- of the 
Kasauli Cnntonment Board. 2232. 

OVERTIME-
Question 1'e -- work jn the Central 

Telegraph Office, M.dTas. 69-70. 

P 
PALAMAU DISTRICT-

Question "6 Pl'otest against the transfer 
of the -- from the Gaya Postal 
Division. 2309. 

PALESTINE-
Motion for Adjournment re-

Arre,t of the Grand Mufti and other 
Arab leaders in --. 303B. 

If'eelings of Indian Muslims on the 
-- question. 85-86. 

Report of the Royal Commission on 
--. 617. 

QuesLion re-
Cast of publication of the report of 

ilie Royal Commission on -­
borne by the Government of Incfu. 
aud subsidy given to --, etc. 
li54-55. 

Proposals for partition of --. 
3176-77. 

'Resentment amongst Indians and 
Muslims against the report of the 
Royal Commission On --. 918-
20. 

ltesentment amongst Muslims in India 
against the recommendations of 
the Royal Commission on --. 
426-28. 

P ALEZA GIIA'i'-
Question re running of a through train 

from So. van to -- on the Bengal 
and North Westem Railway. 2125. 

PALIWAL, PANDlT SRI KRISHNA. 
DUTTA.­
Question I"e-

Absence oi a bridge on the crossing 
01 [Ue Agra-J agner Road and the 
Agra Cantonment Cabin. 1800. 

Agra Bah lJraneh of the Great Indian 
Peninsula llailway. 1799-1BOO. 

Appointment of the Chief MedicnJ 
Umeer of the East Indian R.aiJway. 
~U53-54. 

Ban on fhe pnblicntioll of newspapers 
in certain Cantonments. 1645-46. 

Breaking of t.heir parole by Sardus 
Muhammad Umal' Khan and 
:M uhununud Sru.-war Khan, Mghan 
Detenus. 1645. 
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PALIWAL, PANDIT SRI KRISHNA 
DUTTA-conld. 
Question re-contil. 

Central Revision Section of the De­
fence Department. 1649-50. 

Certain cled;::s of the Adjutant 
Gcncl'aPs Branch on Deputation. 
1549. 

Certam information ragaTiling the 
IndinTI Meteorological Department. 
2017-20. 

COlmedion of Etuh with a Railway 
Lllle. 1805. 

Construction of n waiting room at 
Sikuudra Station on the Great 
Indion Peninsula Railway. 1800- I 
01. I 

Delay 111 thf' l'egistration of N ai 
DUT/ia, 11 Hincli weeldy, published 
from Agm. 2042. 

Delay in the registration of news­
papers. 1713-15. 

Erection of a recuperative pot fur­
Dace in a factory at Firozabad. 
2020-22. 

Examination for recruitment of 
clerks in the Government of India 
Secretariat and attached offices. 
52-53. 

Firozabad gloss and bangle indus­
tries. 2028-29. 

Mnrks for viva voce in the Indian 
Civil Service examination. 2989-
90. 

Po,t of Deputy Secretary (ReTIsion) 
In the Defence Department. 1650. 

Posts of Deputy Secretary (Revi­
sion) and Assistant Secretary in 
the Defence Department. 1650. 

Promotions in the Master-General of 
Ordnance Braneb. 1651. 

Promotions in the Ministerial Estab­
lishments of the Army Head­
quarters. 1650. 

Recnperative furnace constructed at 
1~~7~Jf Glass Works, Fixozabad. 

Re-instatement of Pandit Chandra­
bansR Shal'ma, Branch Postmaster 
Malpura, Dish'iet Agra. 1715. ' 

Removal of the postal seals snd 
stamps office from .Aligarh to 
Alipore Workshop. 2558-60. 

PALI\YAL, PANDIT SRI KRISHNA 
DUTTA-concld. 
Question re-concld. 

Retrenchment contemplated in the 
Government of India Departments. 
1648-49. 

PANDE, MR BADRI DIJTT­
[nsuranee Bill-

Motion to considel'. 972-75. 
CODsidel'ation of clause 5. 1364. 

MSl1cellvres Field Fh'ing and ..Artillery 
Practice Bill-
Motion to consider. 3134-35. 

Moslem Pe"Bollal Law (8haria') Appli­
~ation Bill-
Motion to consider. 1825. 

Oath of Office. 1. 
Point raised by Mr. T. S. Avinashi­

lingam Cbettiar t'6 treatment of ques­
tions address£'d to "'Tong Depart­
ments. 29. 

Question 'fe-
Absence of sheds on certain platforms 

at Bar.illy. 840. 
Air-eonditioning of barracks for 

British soldiers. 1867-68. 
Alleged remarks by Lord Baden­

Pow.l against Indians. 747-48. 
Allowances paid to Snrdal'S Muham­

mad Urnar Khan and Muhammad 
Sm'war Khan, Afgban Detenus. 
1618-19. 

Anti-Indian agitation in Ceylon. 
996-07. 

Appointment of agents in certain 
colonies for the protection of the 
rights of Indians. 993-94. 

Appointment of /ill actuary for In­
surance Work. 1299. 

Appointment of an Agent to look 
aft-pr t.he interests of Indians in 
Burma. 14M. 

Appointment of Music Dixectors in 
broadcasting stations. 3081-82. 

Asking of questions and discussions 
o~ mll.t~rs connected with the pro­
vinces lD the Indian Legislative 
Assembly. 862. 

Ban on the publication of newspapers 
in certain Cantonments. 1645-46. 

B~r for service in certain departments 
m Malaya. 1463. 
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-----------.--~--. - _ .. _----
PAND~J, lIlli. BADRI DUTT-contd. 

Question l'6-contd. 
.Battations of the Kumaon Regiment. 

1377-78. 
Breaking of their parole by Sardal"s 

Muhammad Umar Khan and Mu­
hmnmad Sarwar Khan, Afghan 
Delenus. 1645. 

Brjtish journalist imported as 
Dil'ootOl" of Public Infol'mation. 
653-54. 

.British b'oops going to hill stations. 
2465-67. 

.BuUs and cows distributed free by the 
Cenu'al Agricultural Department. 
1243. 

Central Advisory Board of Health. 
1450-52. 

C'ertain supersessions in the Indian 
Medical Service. 2817. 

Closing of wells at certain railway 
stations. 1084. 

Clothing and kit allowance of a Bri­
tish soldier. 436. 

Cold storage stations established in 
Inelia. 1325. 

COllstruction of the Sind-BoJllbay 
Railway. 605-06. 

Control of tbe Radio Department and 
appointment of the news editor. 
1299, 2043. 

Coronation guests II'om India. 505-
06. 

Cutting of a cana! throngh the 
Isthmus of KIa!. 916-17. 

Decision of Almora. income-tax cases 
at Bnreilly or Buda.on. 1703, 
3187. 

Deficit in tbe Water Supply Depart­
ment of tbe Delhi Municipal Com­
mittee. 2556. 

Delay in (he despatch of daT, to 
Pauri in the Garb,val District. 
1022. 

Design and get np of currency notes 
of Burma and India. 2029-30. 

Dilapidated condition of the Aditya 
Mandir in Kntarmnl Village of ilic 
Almora District. 995-96. 

PANDE, MR. BAIJRI DUTT-cQntd. 
Question re-.,.Folud. 

Electoral ro11s for the Rohilkund 
and Kumaon Divisions Non-Mu­
hammadan Rural Constituency. 
863, 2407. 

EmbsTgo on ihe import of Indian 
ground-nuts to tho United King­
dom. 596. 

Employment of Mr. J. Rowintt, a 
Parliamentary Counsell to revise 
terms on which States are to join 
the li'edel'ation. 915-16. 

E:\.l)edition to the Panjsh rrrihnl 
Aren for the recovery of slaves. 
1141-44. 

Expenditure incurred in the Wazil'­
istan Military Expedition. 655-56. 

Explosion of gunpowder at the 
Ta.",il. Railway Station. 604-05. 

Fare eharged from Btueilly to K.th­
godam. 863-64. 

Fastest trw n on the Indian Railways. 
862-63. 

First Ratto lion Kumnonies stationed 
at Rongkong and Kumaonies in 
the Burma Military Police Regi­
ments. 1402-03. 

Gold stornge st.,1.tions established in 
Iudia. 1888. 

Grant of a tilth meal to the British 
Allny in India. 417-18. 

Hill stations where British troops go 
jn summer. 2465. 

Holding of meetings and flying of the 
national flag in 11autonment areas. 
2739-40. 

Inauguration of the Federation. 17-
18. 

Income and expenditure of the 
Ahnor.. Cantonment. 1886, 3038. 

Indianisation of higher posts in the 
Government of India Departments. 
28-30. 

Iudians in British Guian... 1463-64. 
Insult to an Indian 1. C. S . officer in 

the Central Provinces. 415-16, 
2101-02. 

1\fnrtint Law l)l'isoners of the Ga-rh­
wali Regiment. 416-17, 2051. 

Monntaineering expeditions to the 
HimAlAyas. 1158. 
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PANJ}E, MR. BADRI DUTT-contd. 
Questioll ,·e-contd. 

Muhammad Ali Stores in Abyssinia 
Md trade transacted with Italy. 
1378-80. 

New offices 10caLed in New Md Old 
Dolhi nnd report of the Depru:t­
mental Committee appointed to 
consider the question of aceommo~ 
dation in Simla. for thp Federal 
Government. 605. 

Non-uppointmr.nL of Indians as 
Dil'ector Gcneral, Indian !ledical 
Serviee, aud Deputy Public Health 
Commiflsil)uer. 994-95. 

Notes on his viSit to the Andamans by 
Sir 1l1lhnDlDtad Yamin Kban. 
2398-2407. 

Occupation of Government quarters 
in the Lansdowne Cantonment by 
a retired military officer. 1617. 

Occupation of .1 Ramsay House 11 in 
the AllllOl'a Cantonment by certain 
ollicer.. 1619-20, 2927. 

Overseas allowances to the Indian 
Troops procecding to China. 1638-
39. 

Paymen ts for cutting of trees in the 
Almota Cautonment. 1886, 24ll. 

Policy of India in mattel's of quinine. 
513-14. 

Position of Indians in South .Africa. 
lA62-63. 

Press telegram ratesJ admission of 
news print into India n'ee of 
duty and rates of postage nod 
telegrruns between Burma nod 
India. 1300, 2043. 

PrisonCl'S convicted or detained for 
political offences under the charge 
of the Government of India. 416, 
1806. 

Prohibition of Congress election 
meetings and ilyina of National 
.B"lags in the Lansd;wne Canton­
).llent. 161q-17,2740-42. 

Punishment to soldiers who pulled 
down t.he Congress Flag in Char­
poli near PaDna. 913. 

Raising o,f lhe status of office and 
salul'Y of tho High Commissioncl' 
for Iudia. 1298-99. 

PANDE, 1IR. BADRI DUTT- Gontd. 
Question rr-convld.. 

Removal of <1 tri-r.olour flag by Bri­
tish soldiers from a. car at 
Bareilly station. 2990-97. 

Re-organisation, mechanisation and 
equipment of the Army in India. 
3003. 

Reorganisation of the Standing 
Financ.e Committee. 506-07. 

Report of tbe two members of the 
I mEan Legislative Assembly sent 
to GIlquire into the conditions of 
prjsoners in the Andamans. 654-
55. 

Securities demanded and forfeited 
from newspaper~ and presses. 664,-
2054-56. 

Shadowing hy police of Mr. Rajago­
palaehari3.l· on his .journey from 
Bombay to Madras. 436. 

Superse~sjol1 of Messrs. Bakhle and 
Han ds importing of a. certain 
4f~~5. in the HOlDe Department. 

Types of Air Action on the Frontier 
employnd dUl·ing the Wazixistan 
Expedition. 664-67. 

Unemployment among Indian 
labourers in Burma. 2802-03. 

Women debarred from employment 
underground.in coal mines in Bihar 
nod Bengal. 769. 

Qnesnoll (Supplementary) re­
Abandonment of construction of the 

abattoil' at Lahore. 3017. 
Absence of wire fencing along the 

railway line between Jhansi and 
Mmrikpur. 832. 

A~~~~ies of the Fa"ji Akhbar. 

Air-ronditioDPd coaches on railways. 
581. 

Allowances paid to Sal'dar Mubnm­
mad Pmar Khan and Muhammad 
fl~~~ar Khan, Aighau deteDus. 

AHncks on Indians in the hook 
II T.JUnd of the Liugam Il by Arthur 
Miles. 2205. 

Ccnf'lol'ship of correspondence. 2476. 
Encoura~ement to tlle bnndloom and 

cottage woollen industry. 2803. 
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P.ANDE, MR. BADRI DUTT-co"c!d. PARCEL(S)-
Question (Supplementary) f'tr-conta. Question -9'C maintenance of a.ccounts of 

Indians in Abyssinia. 915. money orders, --, etC-., between 
Interpretation of the word U jangad " India and foreign countries. 1483. 

by the Bombay High Court. 2652, PARCEL OFFICES--
2653. Question re grant of holidaya Oil Indian 

Joining of the Federation by the festivals in Goods and -- in rail-
Indian States. 2204. ways. 1069-70. 

Mental Hospital at Ranchi. 653. P ARIS-
Military position on the No-rth-Wcst Question re participation of Indian 

Frontier. 419. trades and industries in the --
Propose.d slaughter house in the Exbil)ition. 860. 

Lahore Cantonment. 1392; 1394. PARLIAMENT(S)-
Protectioll of Indians in Port Mami- Question re provisions of the Unben~ 

tius. 254.2. ficial Occupation of Lands Bill intxo-
Quarters provided for the Members dnced in the South African --. 

of the Indian Legislative Assembly 759. 
in Simla. 2640. PARLIAMENTARY COUNSEL-

Telegraph Office at Gupta Rashi, Question re employment of Mr. J. 
District G8l'hwal. 2298. Rowlatt, a --, to revise terms on 

Village Postmasters. 3101-02. which States are to join the Federa-
Resolution re economies in the Central tieD. 915-16. 

Government expenditure. noo. I PAR1I1A NAND, BHAI-
Trna. Disputes (Amendment) Bill- Insurance BilI-

:Uotion to refer to Select Committee. Motion to consider. 876-80,897,898, 
533-34. 899. 

PANEL OF CHAlRMAN(EN), Consideration of clause 6. 1694. 
Nomination of the __ . 89. Motion to pass. 2959-64. 

Question re-
P ANJSH TRIBAL AREA- Alleged victimisation of the members 

Question re expedition to tbe -- for of the North Western Railway 
the recovery of slaves. 1141-44. Union. 2917-18. 

PANT. PANDIT GOTh'll) BALLABH- Appointment of Executive Officers in 
Question re oisposa! of cast iron scrap the Cantonment Boards. 669-71. 

on the North Western Railway. 51. B~~~~n ~or. I!~~. D;6~_ol.ainst his 

PAPER(S)- Case of fraud in the Lahore Divisioll 
Question ,.e reduction jn the duty on on the North Western Railway. 
-- used for newspaper Pl'inting. 73. 
2135, 2833. Communal proportion of Muslims in 

PAPER CURRENCY RESERVE- railway services. 596-98. 
Question 'I'e nmount of the --. 2571- Expenditure of staff area COl..Ulcils 

72. ~~l'ibe North Western Railway. 

PARASARMA- Luggage passes granted to infelioc 
Question re- staff on the Nortb Western R.il-

Suspension of railway traffie between way. 2919. 
-- and Supanl. 1317-18. Overlooking of the cla.ims of Hindu. 

Tl'olley used by the son of a railway in Post III[asters' Grade in the 
servant between -- and Supaul. Fatebg81:h Postal Division. 514-
2116. 15. 
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PAR11A NAXD, BHAI-contd. 
quclSlioll re-contd. 

l?ul'l'hnsc of the OI'und Rotel f01' 

Fetlerai ... 1ssembly Chamber in 
Simla. 317 (. 

Hestridions on t he keeping of cow 
ill '1unrtt.'l's in New l)p]hi. '10-71. 

Vat'anr·jcs of relief clerks on thl! 
North \\'(,~!f'rn UailwHY· 5HS. 

qn('~~tion (Snpplt:ruelli!l1'Y) re ball on 
Dr. liar D<lynl ngllim,t his Teturn t(1 

Iuelin. 2!H):l, 2U05 
RCl:>I)iution "r regulation of pl'oduetion 

and marketing uf sugar. 2525. 
'l'r:.lch. lJiSput~H (.A.mcllument) Bill­

l\lotioH to refer to Select Committee 
5~4-36. 

PAROlJliJ-

Qup~tion re hI'eaking of therr -- by 
Barunr 1IuluUlllllud Umar Khan and 
lIubammud SnTwar Khau, Afghan 
detcnlls, 1645. 

PARSONS, LIEUT.-COLONEL A. K 
B.--
Jt.lolion fo1' A.djournment TO amend 

ment of Indinn Legislative Assembly 
Uul.s 480-81, 483, 484. 

Oath of Office. 2. 
RcsoJution 'TO economies in the Centt'al 

Goverllment expenditure. illO~13. 

P.d.RTAP. DAJl,Y-

Quel5tion re refusal to grant paSspo1't 
to 1Ir. Virendrn, :Managing Editor 
of 1 he --, Lahore. 1878. 

Question re pl'opo!;als 'for -- of 
Palestine, 3176-77. 

PASS(gR)­
Quest-ion I'e-

CU1'tailment of railway -- among 
ihe subordinate Railway staff. 
3IlW-20. 

GNltlt of froe rrliiway -- to com· 
munal boclies 01' associations, 
1803. 

Gl'ant of -- to refl'eshment room 
('onb'actors on the North Western 
Railway. 2126-2'7, 

Orlmt of -- to l'f'tircd railway 
,e,"vanls. 2098-99, 2122. 

L153LAD 

PASS(ES)-colltrl. 
Question re-contd. 

Issue of -- to Indian xefreshment 
room contractors on Railways. 
2128. 

Lugga~e -- gronted to inferi?l' 
statI on the North Western lim!­
WHy. 2919, 

l\fisuse of ih'st clu:.;s -- issued to 
('crLllin pl'ivnte gentlemen. 27-28. 

Rnmnl distTillliuution in the grant of 
to (~ntel'jng contractors on the 

~Lorth \V'estern Uailway. 1579. 

Racial disC'l'imlnaLion in the grant of 
__ to vendors and entering 
('ontnlctoTs on State Railways. 
1578. 

Railway employees and their rela­
tions detected traveiling without 
tickets or --. 594-95. 

Revised rules for the issue of -­
on railways. 1070-71, 1079. 

Stoppage of the luggage - ­
granted to the inferior staff on the 
North Western Railway. 2108. 

Withdrawal of luggage -- of in­
fel'iol' railway servants on trans­
fer. 2389. 

PASS RULE(S)­
See II Rule(s) ". 

PASSENGER(S)­

Question re-
Additional railway facilities for -­

dUl'ing tile Pitripaksha Fair at 
Gaya. 1324. 

Attache cases carried free of charge 
by first and second class -- on 
the East Jllilian Railway. 585. 

Gl'ieVRllees of -- on the Bara­
kakhana Loop Line of the East 
Indian Railway. 76. 

Insuffirient aecommodation for in­
termediate class -- on the 
Assam Bengal and Eastern Bengal 
Railways. 1085-86, 

Non-receipt of foreign -- classifica­
tions of certain stations on the 
Indian Railway in the Railway 
Clearing Accounts Office. 2104. 
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PASSENGER(S)-contd. 
Question re-contd. 

Noting down of names and addresse .... 
of -- at the Tara Devi Ra.ilway 
Station . 1062-64. 

Racial djsc!l'iminntion in the ~upply 
of meals to intexmediate and third 
class -- on the Jodhpur Railway 
31-32. 

Refusal to allow the Seva Samiti to 
supply water to -- at the Hissal.' 
Railway Station. 25-26, 2666-67. 

'fhird cJass -- availing of reserva­
ti.on facilities at Howrah. 2364. 

Third class -- on the Bengal and 
NOl·th Western Railway. 2125-26. 

PASSgNGER SHED(S)­
See "Shed (s) ". 

PASSEKGER TRAIN(S)­
See (/ Train (5) ". 

PASSPORT(S)­
Question rc-

Persons refused --. 76. 
Refusal of a -- to Sardar Milap 

Singb Azad of Peshawar. 3006-07. 
Refusal to graDt -- to Mr. 

Virendl'ftJ :Mnnaging Editor ot th~ 
Daily Parta1JJ Lahore. 1878. 

Refusal to grant -- to Srimati 
Kamla Debi and othel.' persons. 
672. 

PASTEUR INSTITUTE-
Question 1'6 proposed transfer of the 
-- to the Central Research Insti­
tute. 1471-72. 

PATENTS AND DESIGNS (AMEND­
MENT) BILIr-
Sec. U Indian __ 'J under U .Bill (s) ", 

PATJENT(S)-
Question re accommonation for -- in 

the Anti-Rabie Hospital at Delhi. 
70. 

PATNA­
Question 1'6-

Gl:ieVfinces .of tho -- pnblic regarc1-
l11g ~~1UttIng up of the western level 
cross1Jlg gates. 1795-96, 2927. 

Overhnu Ilng of thp. -- J1IDctioll 
Railway Station, 76. 

PATNA-colltd. 
Question ,·e--dontd. 

RUllning of direct h'ruus b~"hvcen 
-- and JIll.ll!:;hc.dpur. 2640-41. 

PATNA-GAYA BRANCll-

Question re lnck of anangcment fot' 
supply of water on stations on -­
aJ.ld South Bibar Railway. 1796. 

PATNA JUNC'fION­

Question re-
COllstruction oC the -- Railway 

station. 2644. 
Inconvenience due to the. c1os:ng of 

the level Cl'o:3;sing gates to the west 
of -- l'uilwuy station. 2638, 

PATNA UNIVERSITY (..u1E~'D-
1fENT) BILIr-

See If Bill(s) ". 

PAUCITY-
Motion for Adjournment 1'S -- of 

Muslim !lIinistcrs in certa.in Pl'l}­
vinces. 616-17. 

PAURI-
Question 1'e delay in the despatch D.e 

dale to -- in the Gro'hwal District. 
1022. 

PAY­

Question re-
Grant of old ""ales of -- and 

other concess:ons to certain aecounts 
clerks m the United Pl'OviDCe~ on 
their l'e-employm(>nt. 2298-99, 

IncreHse in fhe allowances and -­
of British sohUeTs. 1151-52. 

Increases in -- of appointments of 
Railway employees. 2145. 

-- of dailv-Tated sta/'[ in certain 
Departments of the North Western 
Railway. 1577. 

Qualifications and -- of cleric;:t! 
Dnd technical stnff appointc.J on 
Railwnys. 2138-40. 

PAY, SCALErS) OF­

Question re-
Dil'fcl'cncfI in the -- of tlle plectrle 

nnel trfllll lighfn~ "tatI on the 
North 'V"estern Uailwuy. 157~ 
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PAY. SCALE(S) OF-contd. I Pl!:IUIANENT LOCATlON-
Question re-contd. S{'c It Location{:;) 'l. 

Revised -- given to certain e;c- ~ PI~IUIRANENrr \\TAY STA~'F­
Ap1?Tcnti{'(', m('.chnnics ?f tll~ l!:u.;)t ~ 8te H Bluff u. 
InduUl Hntlway 'l'eehmenl ~ehuul, ' 
J fllllalllUT. 1557 -5~. 

PAnmNT(S)-
Q,uestion re -- for cutting of b:ee-s in 

the AlmoJ'u CalltOJ1U1ent. IHHu. 

PAYMENT OF CO"lTRIBUTIONS­
See tr Contribution{s) ". 

PAYMl!:NT OF WAGES ACT­
See I' Acl(s) ", 

PAYMENT OF WAGES (A?>fE.ND­
MENT) BILJ~ 
See H Bill(s) ", 

PAnmNT OF WAGES RULES­
See II Rules". 

PENALTY (lER) _ .. 
QUmition "'0 -- referred to :in Rule 2 

of the Rules regulnting discipline nnll 
rights of Rppeal of lioll-gazetted Rail­
wny Scrvullls. 2136. 

PENSION(S)-
Question re-

Claims for disability --. 1400-01. 
Disability --, elaims for. 2667-68. 
Exemption of disability -- from 

iucome-tux. 1401. 
Iucome-tax recoverable on 

earned in India and paid in 
England. 1235-37, 

Levy of Income-tax en -- paid 
abrond. 2307-08. 

Reduction ill the -- of the 
Pl'iucesses of Burma. !J38-40. 

Restoration of original -- after 
l'calisation of the amount of com­
mutution with intel'cst. 756. 

Statement of the Income-t~ experts 
regurding Income-tax on -­
earned in British India. 7-8. 

PENsroNlm(S)-
Question "8 -- appointed as Post 

)\fast.los : .• ,ud Sup-Post JlIasters. 
1244. 

PERMANENT INC1JlIffiENT.(S)­
Sec" Incmhbcnt(s) n, 

I,453LAD 

PERlIIISSION(S)-
Que~tion 'fa grant of -- to 1\Ir. 

~fahlHlo Aba.ii Nadedkar and other' 
Iudian exile::! to retul'n to lndia. 671-
72. 

PERMl'f(S)-
Question 1'6 -- for entry into the 

KUl'I'llID Agency. 2224-27. 

PERSONNJliL--
Question NJ ('ost of additional -- in 

the Govcl'JItnl'nt of India. Depart­
ments. 1481. 

PESHAWAR­

Question re-
A.ppointment of a Station Director 

[01' the -- bl'oadcasting station. 
3084-85. 

An'est of Mr. IIasim Jan of -- in 
Afghtmistun, 2227-29. 

Classification of the -- Canton­
lllont. 678, 

Refnsl11 of a passport to Sardnr 
Milnp Singh Azad of --. 3006-
07. 

Re-nnruination of the same Muslim 
Member to the -- Cantonment 
Board. 678-79, 2926. 

Restriction on Kazi Abdul Wali 
lChnn of -- against his l'etm'll to 
India. 678. 

Usc of the Barn watC!' by the military 
at --. 1396, 3184. 

PEl'ITION(S)-

Appointment of the Committee on - -. 
772. 

Quest.ion "C-

Appeals, -- or mNuOTlrus suhmitted 
by the Railway Struf. 2144-45. 

-- submitted hl' the staff of State 
Railways. 2145-49. 

Reject jon of a -- £01' annual con­
tribution to the Geological, Mininlf 
and Metallurgical Society of India. 
1229-30. 
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PETROL-
Question re rise in the pl'ice of --. 

2134-35. 

PETROLEUM (BERAR EXTENSION) 
BILL-
See" Bill{s) ". 

PAUBA-
Question f'B a)·tides exp orted to and im­

ported from InJia in -- and 
Zanzibul', 1082. 

PIIOOKA-
Qu('slion Nt- eradication of the pl'Retice 

knO·Wll as --. 2806-07-, 

PIIOTO E",,'LARGElIfENT-
Question "e confiscation of lhe -- of 

Jatindra N nth Das. 673. 

PIECE-GO ODS-
Question re import of cotton -- fTom 

Gnat Britain and .1 apen and PUl'­
ehase of Indian cotton by foreign 
conntries. 3174. 

PIG IRON­
Question 'Fe--

Equalising of external and intex:nal 
prices of --. 2922. 

Import duty on --. 292l. 
Prices of --. 2920-2l. 

PILGRThl(S)­
Question re-

Latrines of the -- camping growld 
in Bombay. 3116. 

-- to IIedjaz. 1155, 1481. 

PILOT{S)-
Question re obligatory hours for solo 

fiying i'01' the grant of a cel'tificate a'S 
a commercial --, 3085-86. 

PITRIP AKSIIA-
Question "e additional railway faeilities 

for passengel'S during the -- Fair 
at Gaya. 1324. 

PLATFORM{S)­
Question re-

A.bsence of raised -- and passenger 
shed, etc., on the Ramgirh Station 
on the Bengal Nagpur RroJ.way. 
2112. 

Ahsence of sheds on certain -- at 
Bareilly. 840. 

PLA.TFORM {S)-<)onta.. 
Question .,.e~onta. 

Communal cries on railway --. 
2116-17. 

Ra.ising of -- and ('onstrnction 01 
waiting rooms at Purah Surai Sta­
tion on the East Indian Railwav. 
2913. . 

'l'ickds for the Bengal aud North 
\Yestem Rn.iJwny -- at the 
Beuarcs Cantonment Railway Si~ 
tiOll. 54-55. 

'Cllcovered -- at lite Ambala Can· 
tonment Railway Station. 26-27. 

PLOT{S)-
Question re sale of -- in New Deilli. 

55. 

POINT{S) OF ORDEH-
-- Taised hv Dr. Zia,uuuln Ahmad ss 

to whether "a motion for the adjo1I1'u­
ment of further discussion on a Reso­
lution can be mon.~d when an Honour­
ahle- 1Iember, who is in possession of 
thp Housel bas not completed his 
speech on that Resolution. 1087. 

-- raised hy 1\11'. Bhulabhai J. Desai 
that the J\1anamvrcs Field Firing and 
Artillery Practice Bill is ultra vires 
ot this Legislature inasmuch as it is 
a Law modifying rights in, over or 
conccloning 1ands situate in the pro­
vincial units-a sub.iect entered in 
the Provincial list. 3140-52, 3197-
3204. 

-- raised by l\fl-. M. Ananthasayanrun 
Ayyangar that firstly the Manffiuv:res 
Field Firing and Artilll:'ry Practice 
Bill is outside the <loml)ctence of this 
Legislature inasmnch as its subject­
matter mu.c;t be related to compulsory 
acquisition of land, a subject included 
in the Provincial Jist nnd secondly, 
because prior sanction of the Gov­
ernor General to the Bill was not 
obtained afresh under the Dew Gov­
ernment of India Act, 1035. 3125-
34. 

-- raised by Mr. M. Gbinsuddin as 
to wllether the proceedings of Select 
Committees nre Dot confidentia.l and 
whether they can be discussed on the 
floor of tbe House. 1433. 
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POINT(S) OF ORDE~""ta. 
__ raisNl by 1\11". S. Satyamnrti as to 

whether an' HaDoUl'able Member can 
cast any ren~ction on any High 
C:ourt or on any J ndge of the High 
Court. 1414. 

__ raised hv )11'. S. Satyamurti as to 
whethrr this Legislattuc had power 
to on8.l't the Patna University 
(Amendment.) Bill inasmuch as 
II Education 11 is included in the Pro­
vinrinl list. 3067-76. 

__ l'Risec1 hy Sir CownsjiJ ehangu' 
ns to whel:l:~el' the ChaiI' ean allow 
another Honourable Member to 
speak nt the so."ffi-e. time or give him 
prccC'rlenee over the Honourable 
T\femher who is in possession of the 
Houso. 1746. 

__ raised bv the Hononrahle SU' 
Nripf'nd1'8 Sh-car that protection of 
inrlustrics not. being on£' of the sub­
jects or topics discussed under ~e 
InsUl'anee Bill, au amendment seeking 
to lav down conditions which will be 
appli('nhle to protected industries is 
out of order. 2792-94. 

POLTCF~ 

Qu~stion re-
Al1egntionJ=; ag'ninst the Sf'nior Super­

intendent of --, Dellii. 432-33. 
Attending of a public entertainment 

bv the Senior Superintendent of 
-"-, Delhi. 430-32. 

Handing over of pOi'ltal officials to the 
-. 907-98. 

1\f aintennnce of additional -- for 
Railways. 3177-79 .• 

Shadowing by -- of Mr. Ra.jago­
pnlnl'harinT on his journey fl'OID 

Bombay to Madras. 436. 
Supply to the -- of fu11 particulars 

about gur5t~ staying; in Indian 
hotels in Delhi. 412-13, 1246. 

POLISH--
Question re purchase of mrtal -- hy 

1"11(, Indian Stores Ul'partment. 
1705-06, 2668. 

POLTTICAL DEPARTMENT­
Qnestionrr enquiry into the conduct of 

Captain H. B. S. Bl'nT of tbe -­
of the Govcl1lment of India 2398. 

POLITICAL OFFENCES-
Question re prisoner convicted 01' de­

tained for -- under the ®aJ."ge of 
the Goverument of India. 1806. 

See also under" Offence(s) " , 

POLITICAL OFFICER(S)­
See u Offieer(s) fl. 

POLI'rICAL PRISONER(S)­
Bee It Pl'isoncr(s) ". 

POLITICAL STA'l'US-

Qllestion re -- of Government in 
negotiuting Ll'atle agreements with. 
Ceylon, Dominions and Foreign 
Counhies. 1320-21. 

POLITICAL SUSPECT(S)­
See" Huspe<'t(s) n. 

PONDICHERRY-

Questinn re levy of a charge on carts 
CnlT)"'iUg firewood and agricultural 
products from British Territory to 
--. 1234-35. 

POON1\.­
Question re-

Hours of work of shunting masters 
at the -- Rnihvay Station. 1326. 

Insult to national flag by British 
soldiers ju SiU1la and --. 421-
22. 

Inouli to na[ional ilag by British 
soldiers ncux --. 1580-8l. 

Pnni~bment to soldiers who pulled 
down 1 he Congress Flag in 
Churpoli n('ar --. 913. 

POONlIMlILLI-
Quegtion re carriage of mails by buses 

tn -- nnd sllrronnding villages in 
the Chinglp]>n! Distriet. 2-301. 

POppy CTTLTIVATION-
Qu('~tirm re rn:~ing" of the pricp. of 

opium llnd othel' excisable aTticles 
in tlu,' Raipnlunn Stntes and Tp.stric­
tirm of the Ilrea under --. 2799-
2801. 

PORT(Rl­
Question re-

Deve1opU1(>nt (If t11e Vizagnpatam 
--. 2119-20. 
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PORT(S) -cofltd. 
Question rc-contd. 

Upkeep of the Vizagapatam 
2117-19. 

PORT BLAIR­
Question ,.e-

Prisoners who developed tubereulosis 
or became invalids in the Cellular 
Jail at --. 2474. 

Rules for transfer of pr.isoners and 
maintenance of the Cellular Jail 
at -- and the Deoli Detentnion 
Camp. 929-31. 

PORT TROST(S)­
Question'1'6-

Contract for landing of cargo given 
by the Madras --. 2102-03. 

Sale of a build;ng of the Bombay 
--. 1305-06, 2667. 

PORTER(S)-
Question re crof>~ng of railway line by 
-- taking mnil bags at the Benal'es 
Cantonment Railway Station. 1224. 

POST OFJW;E(S)­
Question re-

POST OFFICE(S)-contli. 
Question re-contd. 

Supervisors" and clerks in Foreign 
Departments of certain --. 
1483·84. 

Transfer of the -- at Alamh.di 
village in South Arcot District to 
Krishnavaram village. 1710-11. 

POST(S) AND TELEGRAPH(S)­
Question re-

Appointment of thc Director of -­
for Sind and Baluchistan. 1008-
09. 

Insufficient representation of Sikhs 
in the -- Auilit Offices. 57-63. 

Tom's of tbe Director of -- for 
Sind and Bnluchist!lll. 1006-08. 

POST(S) AND TELEGRAPH(S) 
DEPARTMENT-
Question r(}-

Applk.ation of new recruitment rule! 
in the --. 1710. 

EXAmination for recl'Uitment of clerks 
in the --. 2301-02. 

Gr8Jlt of compensatory allowance to 
certain officials of the -- in 
Simi". 2299-2300. 

Difference in the actel'mination of 
Staff in tb~ li'Ol't'ign Departments 
of the Ca'cutta and Bombay Representation of Andhras in the 
Genoral --. 1484-85. 3099. 

Il'reguIllJ'ities in the money order \ Seasonal Assistant Mistriea in the 
uepal'lmcnt of thij Vulcutta Genera1 51-52. 
-. 1485. POST(S) AND TELEGRAPH(S) DE-

Money deposited in the -- in cash PARTMENT, INDIAN-
d~~t~:~:cs 1:~3. which interest is Demand for Excess Grant for 1935-86. 

3227-28. 
Opening of a !'aviug bank branch in 

the Dantar -- in the Hazal'ibaO'h 
ilistrict. 2309-10. 0 

-- opened and closed in rural areas. 
1716. 

I'OST(S) AND TELEGRAPH(S) 
OFFICE(S)-
Quesfion rc openinD' of comhined __ 

in Sind. 1005-06. 

He-naming of certain -- in Benaxes. POS1'AGE-
1716-17. Qu~stion re Pl'CSS telft,oornm rates, admis-

nural -- started in Bihar. 2308-
09. 

SanetioJl of udpqnate staff for the 
Foreign })eparbllr'nt of the Calcutta 
Gener,,! --. 1486. 

Supcrintendents ulHl Inspeetol's of 
-- and PosLmn::-trl's Ul Bihar. 
~824. 

Slon of n('ws print into India. free 
of duty and ]'ates of -- and tele­
grams between Burma and India. 
2043. 

POSTAGE RATE(S)­
Question ,'0-

Ellhanced 
Burma. 

between India. ani! 
1210. 
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POSTAGE RATE(S)-conta. POSTAL DEP ARTMENT-
Questionre-eolltd. Question re-
-- between BUnDa nnd India. 744- Appoinbnent of an officer t? watch 

46. the recruitment of Muslim and 
Pr('ss telegram rates, admission of other minority communities in the 

news print. into India free of duty --. 525. 
and -- and telegrams between Conversion of upper division vacan-
BUl1na and India. 1300. cles into lower division posts in the 

Redudion of -- between India and --. 1482-83. 
Burma. 989-90. Restriction on the recruitment age in 

POS1'AL ARRANGEMENTS---- the -. 755-56. 

Question," - between Madras and POSTAL DIVISION(S)-
Dellii. 1700-01. Question "e-

POSTAL ARTICLE (S)-

Question rc defacing of stamps on --. 
147D-BO. 

POSTAL CANDIDATES-

See If Candidate(s) ". 

POSTAL CIRCLE (S)-

Question 1'C-

Adequate ]'epresentation of Muslims 
in the Sind and Baluchistan --. 
14G7 ·68. 

Clerks and Sorters in the BihBr and 
O,·iss:). --. 1475-76. 

Communal composition of officers and 
clel'1cs in the Sind and Baluebistan 
-. 1466-67. 

Di&'bru'gc of certain clerks in the 
Marh'u, --. 3099-3100. 

D:!'it:bargc of postal mmdidntes after 
l'e~examination in the Mach'as --. 
1231-32, 3182-84. 

Postal staj{ III lbe Bibar and Orissa 
--. 1474-75. 

POSTAL CIRCLE OFFICE(S)­

Question 'YO promotions to the first divi­
sion ciC'l'ical cadre 'in the --, Nag­
pm". 1709-10. 

POSTAL CLERICS­

Bee (C Clcl'k(s) ". 

POSTAL CONFERENCE-

Question rc l'csolutlons of the Delhi 
Provincial -- and Railway Mail 
Service Confel'ence. 908-1001. 

Overlooking of the claims of Hindus 
in Post Masters' Grade in the 
Fatebgarb --. 514-15. 

Protest against the transfer of the 
Pnlamau District from the Gaya 
-. 2309. 

POSTAL INSURANCE RULES­
See u Rule(s) ". 

POSTAL OFFICI.AL(S)-
Question re handing over of -- to the 

Police. 997-9B. 

POSTAL SAVINGS BANK­
See a Savings Bnnk(s) ". 

POSTAL SEALS AND STA.1fl'S 
OFFICE-
Question 1'6 removal of the -- from 

Aligarh to Aliporc Workshop. 1021. 

See also rc Seals and Stamps Office ". 
POSTAL STAFF-

Question rc -- in the Bihar and Orissa 
Postal Circle. 1474-75. 

POSTCARD(S)-

Question ro marking of -- to show 
the date and t"illlC of their receipt. 
754-55. 

POSTCARD RATE(S)-
Question re contemplated reduction of 

telephone charges and reduction of 
- . 2300-01. 

POSTMAN(MEN)­
Question ro-

GTant of pel-'mission to --, etc., to 
appear nt the clerical examination 
after three years' service. 1245. 
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POSTMAN pmN)-contd. 
QUt!:stioD re-contd. 

Promotion of -- as postal derks. 
1245. 

POST~lASTER(S)­

Question re--
Overlooking of the claims of Hindus 

in --' Grade in the Fatebgarh 
Postal Division. 514-15. 

Pensioners appointed as -- and 
Sub- --. 1244. 

Re-instntemenl of l~audit Chandra­
bam.a Shlll'ma, Branch --, Mal­
punl, District Agra. 1715. 

Supcxintl'IHients .md Inspectors of 
Post Office::! and -- in Bihar. 
2824. 

Village -. 3100-02. 

POSnlASTER(S) GEd;RAL­

Question "8-

Examination for recruitment to the 
firt:;t division clerical cadrp in the 
offices of the --. 1708-09. 

Outsiuers recruited as clerks by the 
--, Lucknow. 3117-18. 

POSTHDl-
Question re -- used by the Member:. 

of tbr Fr!'neh Chnmbers for dcli­
\'erin~ ~pceches. 1576. 

POT F! RNAC~~(S)­

Sce "Fumnce(s) ". 

POWER ALCOHOL­

See " Alcohol ". 

PREFERE_'CF~ 

QUf'Rtioll r(' -- u('('orr1rn to the reln­
tiH"S of railway l:'mployees for np­
poinillll:'nt in tb(> railway semre.;. 
5fl5·9fi. 

PRESIDE,'T. ~m. (THE RO_-OUR 
ABU' SIR ABDT'R R\HDI)-

Con~id{'1'8tioll pOfOtponed by -- of the> 
qnec;tion as to how far thp Prpsident 
of thf' Ac:;s('mhly Nm he ca11ed npon 
to dr'c·iflc· whr>ther ('('rinin provi!::ioIlR 
of Inw in n Bill ail' within the com­
pl:'tence of thi!; Legislature. 3200,02. 

PREKlm;~T, '\IR. (THE HONOUR­
ABLE 8m ABDUR RAHill)­
COUld. 

Disapproval e:\."pressed by -- at the 
remal'k math· by an Honourable 
Member that a Jinrticular Party in 
the 1 louse wanted to boss over the 
whole l'how. 696. 

Obscnution by -- re the practice of 
standing up while the orders of the 
Gon'rnor General arc being read out 
in the House. 87. 

Obsenntioll hy -- that 1111 Honour· 
uble Jlcmhcr ought not to make n 
Rtntemf.'nt without verifying whether 
it is correct or not. 1778. 

Ohservutioll by - - that, aB happens in 
Parliament, when an Honourable 
:\ll'mhel" of GoY('rnment has no fur­
ther information to give, he need not 
always get np nnd say so. 65l. 

Ob~en'lltion hy -- thllt, as it huppen~ 
rnirl~' often in Parliament, when n. 
GoY('rnmeut )I('mhcr has alre.ndy 
T('plicd to n q1l£·!">tioll giving the 
Decessary information in his reply 
to the original qu('stion nnd thereafter 
keeps s.ilent, it means that he is not in 
a positiOll to give any more informa­
tion. 42l. 

Ohsen'nlion hy -- thnt if nn Honour­
nhl(' ::\lembc'r of Governrnl"nt is not in 
n position to give any further in­
formalion than he hns given the 
Chair cannot compel him to do so. 
C,40. 

Ohservation hv -- tbnl when a Mem­
hC'r ba~ n~k~rl n SUPlllpmentnry ques­
tion. he shonld nHow time to the 
(iovf'Mlm('nt 'Icmhrr to complete his 
rf'ply 2046. 

Oh!'!'ft"ntiun h~' that wlif'n putting 
fllH' fion:":, lTonournhle- \f('mheTS ou",ht 
to 1)(> in their pln('es. 838. t:;I 

Oh':;I'l'\'ntiolls by -- rr. the difficulty 
f'X'peri!'nI,etl in SOt1W ('nse:,; hv the 
Oov('rument in collecting informa. 
tinn during t h~' period of noticr 
n11ow('(l for n question. ·11~. 

OhF('rvntion~ hy --- re the ntility of 
f;hort notice qu('stion!=l. 3173. 
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PRESID~]NT, MR. (THE HONOUR- PRESS (ES)-contd. 
AllLI~ SIR ABDUR RAHIM)- Ql1Pstion ,-.-contc/. 
condd. Construction af additional quarters 
01lscl'vations by -- that n. time limit fOl' the staff of the Government of 

on speeches (where not Inid down in [ndin --, New Delhi. 3114. 
the Hules or Standing Ol'ders) may Refund of securities to newspapers 
be imposed if the arrangement is and -- in Delhi. 925-26. 
gCllcrnlly llccl'ptable to the House. Securities demanded and forfeited 
696, 697. from ne'''~papers and --. 664, 

Position pxplained by -- ro the objec- 2054-56. 
Hons taken to supplementary ques- Soollrities demanded from -- and 
lions by a :Member of Government. newspapers in the contrally ad-
1783. ministered areas. 443, 2052-53. 

Remark bv -- that an Honourable PRESS TELEGRL\l RATE(S)­
)[emhcr~ shonlc1 not lecture to the 
Chair os to 'what to do or what not to 
do. 2784. 

llt'marks by -- on the motion for the 
ndjonrnment of further discussion on 
the Resolu! ion rr India's withdl'a,val 
from the MemberShip of the League 
of Nations. 1087-88. 

Remarks by - - regarding questions 
addressed to wrong Departments. 
28,29. 

Rcomarks by -- that if several 
Honourable Member::! rise at the same 
time to put supplementary questions, 
the Chair will be obliged to stop an 
nonourable Member from putting a 
supplementary question unless his 
nnme is called. 2729. 

Rt'marks by -- that supplementary 
questions nrc intelld~d to elucidate 
the points arising out of the ~-wers 
to the original question and they 
should ask for infol'mali m on cer­
tain points and not tal' arguing. 
925. 

Suggestion made by -- that it 
would be the prop'pl' eourse for the 
lIome Department. to isgue a circular 
tt."I to what Depflrtruf'nt will be respon­
!IIih}£' for 8n~w rini! '1Ut,,.tions lik~ 
t.ho'/:( Asking for illfOl·rnation r" 
Indinnisation of services. 435. 

PRERS(ES)­
Quest.ion re--

Allegations R£!fliu5t tltco Assistant 
Manager, Governmpnt of India 
Forms --, Aligoarh. 2330-31, 
2R31-32. 

See" Rate(s) ". 
PREVENTION OF CIWELTY TO 

ANDfALf; (iL\!ENmmNT) BILL­
See" BilI(s) ". 

PR,ICE(S)-
OUf'stion n.'--

, Equalising of exterllal lUld internal 
-- of pig iron. 2922. 

-- of B. Preferential Tntn. Shares. 
2922. 
- of fittings in the lavatories of 
upper class compnl'tmcnts on the 
East Indian Railway. 2097-98. 

-- of ingots. 2022. 
-- of pig iron. 2930-21. 
Reduction in the -- of the Indian 

rice. 1315. 
PRDIAR'I:' ED(,CATION-

See If Education II, 
PRDIE MTNISTER(S)-

Qne5tioll re withholding of a telegram.. 
sent to the -- of the United Pro­
vin('es Tegin'ding floods. 1477-79, 
2241-42. 

PRINCE (S)-
1..IotiOll for Adjonrmnent re negotiatloDfi 

brtwet'll tl1P Goycornment of India 
Bna the -- in respPI·t. {If Federa­
Lion. 044. 960. 

QnE''; ion re-

Hunger-strike hy Afghan -- at 
.-ainitaL A37-ilS. 

Joinin~ of the Federation hy the 
--. 835-37. 

Tl'l'm~ for the -- for joining tho­
Federation. 1571-72. 



IllS INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 

PRINCESS(ES)-
Question re 1'eductioll in the pensions 

of the -- of Burma, 938-40, 

PRINTING AND STATIONERY, 
CONTROLLER OF-

Question ,.e supen";sioD and control 
over the administration of the --. 
3082-83, 

PRISON(S)-
Question re post of Inspector General 

of Civil HospitaJs and -- of the 
North-West Frontier Province. 
1629, 

PRISONER,( S)-
Motion for Adjournment re­

Hunger-strike of political -- in the 
Andamans, 530, 559-77. 

Hunger-strike of the Andamans poli­
tic31--, 608, 

Question re-
Afghan political -- detained at 

Mussoorie, 1651, 
Hunger-strike by political -- in 

the Andamalls, 1401-02, 
Hunger-strike hy -- in the Anda­

mans, 1152-53, 2731-33, 
Hunger-strike by terrorist -- in 

the Andamans. 675, 
MSl'tial-J.Jaw -- of the Garhwali 

Regiment. 416-17, 2051. 
-- confined in the Cellular Jail in 

tile Andamans. 443. 
-- convicted or detained for poli­

tical offences under the charge of 
i~~6Government of India, 416, 

-- convicted ullder certain Acts in 
the centrally administered areas. 
442, 

-- in the Andnmal1s suffering from 
certain diseases. 1387-90, 

-- in the Alldamans suffering from 
dyspepsia, 1386-87, 

-- ill the charge of Government of 
India, 674, 

-- who developed tuberculosis or 
became invalids in the Cenular Jail 
at Port mail', 2474, 

-Qualifications Rna social status of 
-- in the Andam.ns. 1148. 

PRISONER(S)-conttl. 
Question re-co1~td. 

Release .Qj invaJid political -- in 
the Andamans, 1386. 

Release of political -- and detenus 
and withdrawal of Ext&nment and 
internment orders in the centrally 
admUristered areas, 929. 

Release of political -- of Delhi. 
2997-98, 

Repatriation of -- from the 
Andamans, 2999-3002, 3015-16, 

Report of the two members of the 
Indian Legislative Assambly sent 
to enquire into the conditions of 
-- in the Andamans, 654-55, 

Rules for transfer of -- and main­
ton.nre of the Cellular Jail at Port 
Blair and the Deoli Detention 
Camp, 929-31, 

State of health of certain --. 1385_ 
86, 

St.te of heslth of seven Andamans 
-. 2044-47, 

WithdrawaJ C)f political-- from the 
Andamans, 1140-41, 

PRIVATE CULTIV ATION-
8 De (l Cultivation"_ 

PRIVATE SECRETARY TO HIS EX-
CELLENCY THE VICEROY, 
OFFICE OF THE-
Question re-

Absence of Sikhs in the --. 1648. 
Appointment of Hindus in the --. 

1647-4,8, 

Establishmpnt Section of the --, 
1648, 

PRIVILEGE (S)-

Question re-

Proposed amendm(':nL of the rules en­
abling the Indian Legislative 
As~mbly to discuss matters of pri­
"vileg.. 2629-30, 

Rights and -- of those in service 
after the separation of Railway 
Accounts &I,d Audit, 77-78,1072, 

Safeguarding of the voting -- 0 r 
Indian labourcl's in Ceylon. 
2013, 
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PROFESSOR(Sj­
Question 1"e-

Poor calilne of -- in the Indian 
Institute of Science, Bangalore. 
2822. 

ProcedllXe for appointment of -­
in the Indian Institute of Science, 
Bangalore. 2820-2l. 

PROFESSOR(Sj OF CHEMISTRf­
Question T8 appointment of -- in 

the Indian Institute of Science, 
Bangolore. 282l. 

PROFIT(Sj­
Question rB-
-- given by tbe Tata Iron anol 

Steel Company on its Shares. 
2922-23. 

-- on coinage. 2565. 
PROHIBITION­

Question rQ-

Enforcement of -- in certain 
places in the Centrally Administer­
ed Areas. 510. 

-- of Government Servants from 
doing insurance business. 2738, 

-- of the importation of the book 
entitled "White Sahlbs in India" 
by Mr. Reginald Reynolds. 656-
57. 

PROMISES AND UNDERTAKINGS­
Q,uestion re -- given in the Legls­

JanU'e by the Railway Depart­
ment. 2144. 

PROMOTION (8j­
Question re-

Alleged injustice to MU6lims in the 
mutter of -- in the Government 

. of India Depal·tments. 2490. 

Instructions issued on the Ea. ... -t 
Indian Railway for non- -- of 
certain non-gazetted staff to 
officiate in the lower gazetted sel'­
vice. 3190, 

Pl'ocedure for detailing Don-gazetted 
staff fol' training for -- on the 
North Western Railway. 2143. 

-- jn the Government of India 
Deparlmeuts. 2236. 

-- in the Master-General of 
Ordnance Branch. 1651. 

I'lW1IWTlON (Sj-contd. 
Question re-fJO'Ittd. 

-- in thc lIfinister:al Establish­
ments of the Army Headquarters. 
1650. 

-- of booking clerks on the North 
Western Railway. 2391-92, 3190-
91. 

-- of Indians to Station Master 
grade on the North Western Rail­
way. 34, 3181. 

-- of postmen as postal clerks. 
1245. 

--of Station Masters to grade V 
on the North Western Railway. 
34-35, 3182. 

-- of surveyors in the Survey of 
India. 2809-10. 

Reservation of a share of Musl:ms 
and other minority communihe::, 
in -- in the Government of 
India Departments. 2237. 

Rules for -- of temporary sur­
veyors in the Survey of India. 
2810. 

PROPAGAN1lA-
Question re alleged -- against any 

demand for the reduction of 
Defenc.e Scrv':ces. 2734-35, 

PROPERTY (IES j-
Question re protectioll of the life and 
-- of Inilians in Shanghai. 2735-
36. 

PROSCRIBED BOOKS AND LEAF­
LETS-
Question re -- by the Centra1 Gov­

ernment or administrations. 443. 

PROSECUTION(Sj­
Question re-
-- of cel:tain persons found with­

out tickets at the Muzaffarnagar 
t'aJway station. 1074-75. 

-- of employees of J amnlpur 
RUlilling Shed and stoppage of 
a]~owanee of Permanent Way Starr 
at J rueuJpm·. 2650. 

PROSPECTUS-
Motion for Arljonrument '1'8 c.bange in 

the -~ of the Tl'aining Ship 
" Dufferin ". (lOS-II. 
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PROTECTED AREA(S)­
Question re-

Creation of new - - in the Triba.l 
Area. 1017-18. 

Introduction of the Frontier Crimes 
Regulation and trial by jugas 
ill the new --. 1020-21. 

PROTECTED SHRINE&-
8e6 II Shriue(s) ". 

PROTECTED TRIBES­
See (I Tribe(s) ". 

PROTECTION"(S)­
Que:.tion re----

Clo\'e plantation and -- of the 
interests of Indians in Zanzibar. 
';6S.a9. 

-- of the protected tribes again.s\ 
the non-proteeied tribes. lOIS-
19. 

-- to the gla-=.s industry. 1564-66J 

1770--;1, 1816-18. 
-- to trnde mark users in India. 

1552, 
1I"ithholding of -- gi~en to the 

TUla Iron and Steel Company a.nd 
lea:<;ing of lands by the Company. 
1713. 2396-97. 

PROI'1DENT FUND­
Question re-

Benefits of -- to the train light­
U1g staff on the NOl'th Western 
Railway. 2646-47. 

Denial of -- benefits to workers 
in the I'izagapatam Port. 2646. 

PROnlSCE(S)-
"'Forms of forced labour in the -­

(l"or~'e-.:pondence laid on the table). 
1U9-161. 

Motion fOl" Adjow'nment re paucity of 
M nslim Ministers in certain 
lilG-It. 

QUt ~tion re-

Asking of que..<::tions and diseussion 
fill matters connected with the 
-- in tb(~ Indian Legislative 
Assembly. 862. 

Nomina! ion of Official Member.3 
from the -- to the Iudian Legis· 
lutiv(' Assf'mbly. 598·600. 

I 
PROYINCE(S)-contd. 

Question re-collld. 
Official members from the-­

nominated to the Indian Legisla· 
tive Assembly. 1569-70. 

Railway receipts and contributions 
to -. 1455-56. 

Veterinary Colleges in the 
2296. 

PROYINCIAL CABTh'ET-
Sec "Cabinel(s) u. 

I 
PROYINCIAL ELECTION(S)­

See "Election(s) ". 

PROYL,CIAL GOYER.~lE:KT(S)­
Question re-

Circular regarding policy to be 
followed b> cantonment authorities 
in t.heir dealings with --. 9.,l{J. 

C'Jfl5otutional po5ition of the official 
representatives of the -- nomi­
nated to the Indian Legislative 
A...<Sembly. 1302. 

Corre:.pondence with certain-­
regarding Federation. 1572. 

Loans rasied by --. 2824-26. 

Nomination of Official Members to 
the Central Legislature represent­
ing --. 35-36. 

Opinions of -- on Income-tax 
Expert's Report. 3191. 

Procedure t'c inviting opinions from 
tbe -. 1311, 1647. 

Publication of correspondence with 
xegarding forced labour. 

017. 

Relationship bet-ween the Governor 
General in Council and the --. 
S-ll. 

P1:BLIC A.CCOUNTS CmDIITTEE­
Presentation of the report of the 
-- for 1035-36. 16,-365. 

Question rc -- of the Indian Legis­
lath e Assembly. 2574-75. 

PL'BLIC' ,CORPORA.TION"(S)­
See '~Corporation(s) u, 

PUBLIC ENTJ>JRTAINMENT(S)­
See tr EniertainDlent(s) n. 
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PUBLIC EYENT(S)-
Queslion re publication giving the 

GOVl'rnmcnt's appreciation of 
in India. 'U3,H. 

PUBLIC' I1EAL'l'H COMMISSION, 
ER-
C,Juestion r, non·appointment of Indians 

n~ Director General, Indian 1fedical I 
Sl"nil'l', llnd Deputy --. 994·95. 

PUBLIC INI·'OR~IATION. BUREA.L' I 
m 
Qup<:.tion re reorganisation of the --. 

lS7·l,76. 

PFBLIt' L.\ TRL 'E (S)­
, La rine sT '. 

Pt BIJ OPL'IO_'-
Quest.on re con:--uitation of All-Ind:a 

O~~ m<;;U;'lons Oll BiI!~ elTcuh.t.~ 
to clicit --. S50-5l. 

Pl'BLIC SERTICE(SI-
Question re recruitment to -- on 

communal basis. 2224. 

.!'UBIJC SERnCE COMMISSION­
Demand for Excess Grant for 1935-

36. 3232. 
Question rc a.pplications for admission 

to examinations conducted by the 
Federal --. 1402. 

PUBLICATION(S)­
Question rc-
-- giving the Government's appre· 

ciat.ion of public events in India. 
413,14. 

Revision of the list of Vemacniar 
_. cwspapers supplied with -­
on agriculture. 767. 

PUBIJC,\TIOXS, ~"AGER OF­
Question rt: appointment of an Anglo­

Indian to officiate as --. 3033· 
84. 

PUBLICITY DEP ARTMEXT­
Question re investigation of the affairs 

of the --, Great Indian Peninsula 
Railway. 1072, 2408. 

PUBLICITY SOCIETY-

PUNISHMENT (S)­
Question re-

Authority competent to take cog­
nizance nnd inflict certain -­
on railways. 2136. 

Procedure li,Inph>d for inflicting _.­
utHIc!' l'Iel,tion 47 (2) of the Indian 
Rai, \\'U~':) Act. 2128-29. 

-- in11i('ted (111 GilZeUed Officers 
on Stul. Rnilways. 2137. 

-- t.o ~olJiers who p11lled down 
tbe tong-ress Flag ill Charpoli 
neal' PoonR. !}13. 

P{'XJAll, 
Q11P-.tion r( MI! 'in Divi.-iional A..c-

COWl tan .. ViDg under the At.-
eountant OE'nersJ, --. ~S23. 

PC·J.1B EXPRESS-
Qu lion re nOD-fitnppage of-­

Tram.:; at Jasidih Junction. 2651-
53. 

PCXJ.1B, Go\'ERXMEXT OF THE-
Agreeml'nts between the Re:5eITc Bank 

of j mlia and the Government 0 E 
lfadrns, --. Sind, Assam and the 
~o~lt~~. Provinces (laid on the table). 

PUNJAB MAlL­
Sec l' ~Iail(s) ". 

PUPILS-
Question re expenditure on Muslim 
-- in schools. 2576-77. 

PURAB SAUAI-
Question re raising of platform ant! 

construction of waiting rooms at 
-- Station on the East Indian Rali­
way. 2913. 

Pl'RA.n )!A_'DI­
i::iee "lIandi ". 

P{;RCHA~E(S)­

Question rc,>-
-- and manufacture of wagOIl3. 

292{j. 
-- made by the Army through the 

Indian Stores Department. lSi'6, 
77. 

Question rB amount paid by the _. PURSSELL, )lR. R S 
for using the telegraph posts for . .-
advertisement. 2302,07. Oath of Olliee. 2. 
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Q 

QUALIFICATION(S)­
Question re-

Employment of persons with -.­
in accountancy and commercml 
subiects ill the Income-tax Dc­
p.rriment. 2311-12. 

Fl'anchise -- {Ot' ladholdcrs consti· 
tueney in the United Provinces 
for the Federal Council of State. 
2924-25. 

Fra[l~ .. hise -- for Ia.nholders consti~ 
tuencv in the United Provinces 
for 'the F.deml Legislative As­
sembly. 2924. 

Possession of accountancy-­
bv Income-ta."'t Offieers and Ins­
pedors. 14-70-71. 2058. 

-- and -pay of clerica 1 an~ tecb­
meal staff appointed on Railways. 
2138-40. 

-- and social status of prisoners 
in the Andllmans. 1148. 

-- of members of the Governing 
Bodl' of the Indian Institute of 
Sei.mce, Bang-alare. 2555-56. 

-- of t.he Briti~h Expert invited 
to stndy the possibilities of d~ve. 
Jopmcnt of broll.dcastiug in India. 
1012-13. 

-- of, the Controller of Broad­
casting fil1Cl the Chief Engneer, 
All-India Raido. 1013-14, 2814-
16. 

QUARANTINE OFFICER(S)­
See .t Officer(s) ". 

QUARANTINE STATION(S)-

Question 1'0 la.ck of proper arrange­
ments for treat.ment and diet of one 
LaJa Chaman Lal in the --, 
M.crat. 422-23, 942. 

QUARTER (S)­
Question 1"P.-

Allotment of -- to officers. 3102 
Construction of additional -- for 

the staff of the Govr..rnment of 
India Press, N e\v Delhi. 3U4. 

Fitting of welded mesh in the East 
Indian RaIlway -- at TelkuJ 
Ghat. 2133-34. 

QUARTER(S)-contd .. 
Question ,.e-c!cmtd. 

Improvement of -- at 
stations on the Assam 
Railway. 3175. 

certain 
Bengal 

Occupation of Government -- in 
the Lansdowne Cantonment b'y a 
retired military officer. 1617. 

Provision of rent-free -- to the 
staff on State Railways. 75. 

-- allotted to clerks ill New Delhi. 
2816-17. 

-- for :iHembel's of the Indian 
Lc,«islative Assembly at Simla. 
1575-76. 

-- provided for the Members of 
the Indian Legislative Assembly 
in Simla. 2639-40. 

Hestl'ietions au the keeping' of cows 
in -- in New Delhi. 70-7L 

Shortage of U C J1 type -- in New­
Delhi. 2828-29. 

QUESTION(S)-
Motion fOr Adjournment re xemsal 

by the Law MCIll ber to answer a. 
-- regarding Amendments to the 
Government of India Act. 2493. 

Point raised by Mr. T. S_ Avin..,bi­
lingam Chettiar rQ treatment of-­
addressed to wrong departments. 
28-30. 

Question re asking of -- and dis­
cussion on matters connected -with' 
the provinces in the Indian Legisla­
tive Assembly. 862. 

Statement re-
New procedure regarding __ 

530-31. 
Treatment of -- addressed to­

w .. on/( Departments. 942-44. 
QUETTA­

Question re-
Disease called the II Oriental Sore" 

prevailing in --. 1395_ 
Selection of En~inecring Staff ill the­
-- Division of the North Western 
Railway. 1577, 1786-87, 3187. 

QUININE­
Question rc-

lInking Inelia self-supporting in tbe. 
matter of --. 1001-02. 

Policy of Indio. in matters of __ . 
5IS-H. 
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QUOTA, EXPORT-
Question re ten estates applying for 
--. 1574-75, 3184-86. 

QUOTA SYSTE~I-
Question "8 -- on the East Indian 

RRilwny. 67. 

R 

RACIAL DISCRIMINATION­
Question re--

__ in facilities offered to Dining 
Car Contractors on the North­
"\y estern Raihvay~ 1578. 
-- in the grnnt of passes to 
Catering ContrctoTs on the North­
\Vestt'rn Rnilwa.y _ 1579. 

- - in the grant of passes to 
Vendors and CaterinfC Contractors 
on State Railways. 1578. 

-- in the sUl'ervisory cadre in the 
Vizagapatam Port. 2645. 

-- in ilie supply of meals to inter­
mediate and third class passengers 
on ilie .Jodhpur Railway. 31-32. 

RADIO(S)-
Quc5tion YO investigations YC the elec­

trical properties of the ground for 
setting up of -- transmitting 
sLations a11(1 training of Indi!lns in 
-- rese,,·ch. 2016-17. 

RADIO DEPARTMENT-
Question 'TO control of the -- and 

appointment of the Dews editor. 
1299, 2043. 

RADIO RESEARCH­
See "Rcsearch(es) ", 

fuillIO SET(S)­
Question re-

Broadcnsting Stations, traininO' of 
Indians ill Broadcasting ,., and 
IUllnufacture of -- in India, etc. 
1458-61. 

-- supplied to political and mill­
tm"), officers. 3003-04. 

RADIO TRAl'<SilUTTING STA-
TlON(S)-
Question '1'B -- and training of tech­

nicinns in India. 2290-92. 

RAllMAN. LIEUT.·COLONEL M. A.-
OaUl of Office. 2. 

RAH1fAT SULTAN, PRINCE MIRZA­
Question Ore grant of help to the family 

of --. 1642, 1885-86. 
RAILWAY (S)­

Assam Bengal­
Question re-

Att.achmeJ1t of additional inter-
mediate class comoartments on 
the -. 838-39.' 

Certain Oillcers on the --. 839· 
40. 

E~~j2i~crs recruited by the 

'Extension of the -- lines to cer­
tain centres. 002-03 

]'are b~twcen S.ylhet ~d Chandpur 
and mtroduction of return ticket 
system between certain stations 
on the --. 603-04 

Freight on tea charged' by the -­
between certain stations. 15-17. 

Hours of work of certain officers of 
the --. 3174-75. 

Improvement of Quarters at certain 
stations On the --. 3175. 

Improvemenfs made in Third and 
Intermediate Class compartments. 
on the --. 2l41. 

lnSllffic.ient accommodation for in­
tel.'mediate class passengers on the 
-- and Eastern Bengal Rail­
ways. 1085-86. 

Is~~W~f return tickets On the --. 

La.vatories, pans, etc., provided in 
rntonnedintc and third class car. 
nages on the --. 73. 

Lavatorics in third and intermediate 
~~S~92;riages of the --. 1318· 

Muslim Officers in the Medical De­
partment of ilie --. 1319, 3021. 

omcer~ recruited by the -- in the 
Audit Department. 1319-20. 3021. 

Plae~n.g. of Chittngong and Dacca 
DIVISIons uuder the -. 603. 

Realisation of excess fare towards 
the cost of consb.'1.1ction of the 
~~&ll1naputra Bl-idge on tb,e _. 

Spced of passenger b.·ains on the 
-. 1085. 

SnDetior Officers in the -- and 
Easlel'n Bengal . 2141. 
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RAILWAY (SJ-contd. 
Assam Bengal-contd. 

Question ,.e-contd. 
T. I. As. OD tIle --. 1319. 
Taking over of the -- by Gov­

ernment. 1319. 
Trame Inspectors on the --. 

D19, 3020. 
Tl'Rvelling Inspectors and Aacount.s 

on the --. 3020. 
Bengru and }.Tol'tb-Westcm­

QUef;tion re-
Ac('ident on the --. 2126. 
Assi~l ant Signal Engineer ap­

pointed on the --. ~396. 

ComnllUllcai.ioll Chords :fitted in 
the compnrtments of trains run­
ning bet-ween Bbugrupur nnd 
Berari all tbe --. 837-38. 

Guards OD the --. 2388, 3190. 
Health Officers appointed to look 

after foodstuffs :~t stations on 
tho --. 2124. 

Int<>rmediatc Claf1js wailing room..' 
on the Bihar branch of the --. 
~l:M-25 . 

Persons recruited us apprcn tices 
etr.., in certain branches of tLt' 
-- and RohiIkhand and 
Kruna.on Hailways. 2123-24. 

Puhlie latrine on the Ballia Sta­
tion of the --. 2363. 

Replacement of intermediate alas!:' 
calTlages on the --. 1795 
3188. 

.Running of a through train from 
Savan to Pleza Ghat on the 
--. 2125. 

Thil'd class passengers un the --. 
2125-26. 

Tickets for the. -- platform a1 
the Benal'cs Cantonment Rail­
way Station. 54-55, 

Beng-al N ag.pur--
Motion far Adjournment f'e Mr. 

Mudie's Enquiry Report into the 
~ll.161 Nagpur -- affairs. 529, 

Que.c;tion f'O-

Absence of raised platform and 
passenger sbed. etc., on the 
Rnmgi1"b Station on the --. 
2112. 

RAILWAY(SJ-contd. 
Bengal Nagpul'-contd. 

Question r-o-contd. 
Dismissal of the -- employees 

after the termination of the 
strike. 2924. 

EUfll1iTy into the -- strike 
affairs. 2383-88. 

Mr. Mudic's TePOl't on the -­
·8b·ilte. 847-48. 

RaiJ way lands gi ven on lease by 
the --. 1308-10. 

Sum sanctioned by the Hailway 
BoaI'd for tlisbU1;f'ement ammlgSt 
nou-shikers of tlle --. 3180-
81. 

Traffic Canvassers engaged by the 
-. 1568. 

Withdrawal of recognition of the 
-- Union. 865-66, 1778-79. 

Withdrawal of the l'cpl'esentativeh 
of the -- Union from t.he en­
~uiry held by Mr. Mudi.. 1777-
78. 

Writing of names of stations on 
sign-boal'ds in Hindi on the --. 
3112-13. 

Bengal Provllcial-

Question "e dividends paid hy the 
--. 2392-93. 

Burma-
Question 1'e profit or loss OD 

3-4. 

Coeanada Kotipalli-
Question 1'0 proposal to stop the 

worki ng of tbe --. 2121. 

Eastern Indian­
Question re-

Adjustment of luggage rates lJe· 
tween Benares Cantonment nnd 
Allahabad on tbe --. 2621-
22. 

Alternative J'outes between Reua­
res and stations above Allahabad 
on the --. 54. 

Appeals of the -- employees 
withheld by Divisional Super. 
intendents. 1311-12. 

AppUcations for alteration of date 
of hu.-Ill on tIle --. 2138. 
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RAILW AY (S)-cont<i. 
EILSt Indian-contd. 

Question n~---contd. 
Applications invited for the post 

of Assistant Inspector in the 
Watch and Ward Department of 
the --. 1803. 

Appointment of the Chief Medical 
Officer of the --. 2653-54. 

Attache cases carned free of 
cnarge by firs.t and second class 
passengers on the --. 585. 

BIllek coats and red ties supplied 
to travelling ticket. examiners on 
the --. 1768. 

Booking of luggage on the --. 
2622. 

Filling up of the post of the Chief 
Medical Officer of the--
1314-15. 

Fitting of welded mesh in the 
-- quarters at Telkul Ghat. 
2133-34. 

Grjevances of passengers on the 
Barnkalthana Loop Line of the 
--. 76_ 

Inconvenient timings of trains on 
the loop line of tbe -- between 
Killl and HowTah via Bhagal­
pHI'. 2014-15. 

hstructiOJ18 issued on the -- faT. 
not promoting certain nOD­
g-azrtted staff to officiate in the 
lower gazetted sf'rv:ire. 2132, 
3190. 

Instructions 1"0 employment of non­
gazetted stafl' as temporary 
hands on the --.' 2129, 3189. 

Jamalpur Station on the --. 
606, 1814. 

Non-rec.eipt . of Foreign Passenger 
Clns51ficatIons of certain statiom 
on tbe -- in the Ra.ilway 
Clearing Accounts Office. 2104 

Pllymenl of wages in the HOWTah 
Di vision of the --. 2132. 

Prices of fittings in the lavatories 
of upper class compartments on 
the --. 2097-98. -

Quota system on the --. 67. 
Railway accident at Bihta on the 
-. 30, 858-59, 1076-79, 1300-
01, 1306, 1573-74, 1873-74. 

L453LAD 

RAIL WAY (S )-contd. 
East Indian-contd. 

Question re-contd. 
Raising of platform and construc­

tion of waiting l'ooms at Purah 
Sarni station on the --. 2913_ 

Refusal of the Agent, --. to 
receive deputations from the 
East Indian Railwaymen's Union 
Lucknow. 1083-84. 

Revised scales of pay given to cer­
tain ex-apprentice mechanics of 
the -- Technical School, 
Jam.lpur. 1557-58. 

Scales of pay for the subordinate 
staff on the -- Accounts De­
partment. 78. 

Seating capacity jn decond class 
compartments of the -- and 
North Western Railways in 
Punjab Mail. 1556. 

System of JtI arlring and reserva.­
tion of seats in intermediate and 
third classes on the --. 67. 

Tickets checked at the bidding of 
the Criminal Investigation De.­
partmen t officials on the --. 
54. 

Tolls ehal-ged on the -- bridge 
on the KOfii between Rampul' and 
Moradabad. 607-08. 

']'rnns£er of staff employed ill the 
Carriage Rnd Wagon Section 
attflchr.d to the Divisions of the 
-.83. 

Travelling ticket inspectors of the 
1303-05. 

Waiting room charges levied by 
Messrs. G. F. Kellner and 
Company, refreshment room con­
tractors on the --. 2137-38. 

Wotch and Ward Department of 
the --. 2131-32. 

Eastern Bengal­
Question re-

Comin,g' into operation of the Pay­
ment of Wages Act and Rules 
on the --. 1801-02 

Delay in giving service ·certificates 
to ex-employees on the--
1804-05. . 

Delay in payment of wages on the 
-. 1803-04. 
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RAILWAY (S)-contd. 
Eastern Bcngal-contd. 

Question re-colltd. 

Grant of house rent allowance to 
the fitter khalasis of the -- at 
Chitpur. 858, 2407. 

Grant of unrecorded leave on the 
--. 75. 

Inspectors and upper subordinates 
promoted to the rank of 
Assistant Traffic Superintend­
ents on the --. 2376-77. 

InsulTicicncy of waterways in the 
railway embankments on certuin 
lines o'f the --. 2100-01, 2929. 

Insufficient accommodation for in­
tennediate class passengers on 
tile .Assam Bengal and --. 
1085-86. 

Offiee bearers of Institutes On the 
Enstern Bengal --. 2133. 

Recovery of amounts for th~ pur­
chase of watches, etc'J ITom -­
subordinate staff. 1802. 

Removal of certain drivers from 
sen·ice in disregard of Sub­
sidiary Rules framed by the 
AgenlJ --. 74. 

Replacement of intermediate class 
carriages on certain stations of 
the --. 1086. ' 

Superior Officers in the ..Assa.m 
Bengal and --. 2141. 

Supply of coal to driVel'S on the 
--. 2133. 

Great Indian Peninsula­
Question f'e-

Accounts Department stock veri· 
fiers on the --. 2108-12. 

Agra Bah Branch of the --. 
1799-1800. 

Construction of n waiting room at 
Sikandra Station on the --. 
1800-0L 

Continuous and intcnnittent work­
ers on the --. 13:l8. 

Deduction of subscriptions of cer­
tain societies from the wages of 
employees on the --. 1579-80, 
2050-51. 

Employees of the -- transferred 
to other railways. 1312., 

RAIL WAY (S )-contd. 
Gl'cat Imlian Peninsulu-contd, 

Question l"e--col1td. 

Hours of work of cabinmen in 
Cel·!tIin cabins on the --. 1328. 

Investigation of the affairs of the 
Publiei~y Department, 
1072, 2408. 

Leasing out of plots of laud to 
st-one merchon t::.; 1'01' stoelting 
purposes outside Dhaura Sta­
tion on the --. 14-15. 

Leave enjoyed by the employees 
on the --. 1327. 

Restoration of travelling allowance 
to hamals working Oll certain 
stations on the Great Indian 
Peninsula Railway. 1327. 

Supply of free uniforms to cabin­
men on the --. 1326. 

Ticket Collectors at Manmad Sta­
tion on the --. 1325-26. 

Indian­
Question r{)-

Allotmen t made to Bunna. from 
the depreciation fund of the 
-. 1310-ll. 

Fastest tmin on the --. 862-63. 

Jodhpnr­
Question re-

Complaints agaiust the improper 
attitude of the -- stnff. 31. 

Racial discrimination in the supply 
of meals to intermediate and 
third class passengers on t.he 
-. 31-32. 

Jorhat PrOvillcisl­
Question re --. 3175. 

Kalka Simla-
Question ,,(1. autbority for classifyipg 

certain staff on tile -- as Ul­
ferior staff. 2141-42. 

Madras and Southern Mahratta­

Question re-
Construction of an overbridge be­

tween Bezaroda Staton and 
Kistna Bridge on the --. 2122. 

Recruitment of an Electrical En­
gineer on. the --~ 853-55. 
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RAlLWAY(S)-(c"td. 
North Western- I RAIL\\' II Y(Rl-conla. 

North 'Vestern-contd. 

Queslionrc .. I 
Absence of telcgTaphie or telephone 

cODnections on stations on thr 
Molakwal Bhera Branch Line, 
-.6 .. -65. 

Alleged injustice to Muslims on 
the --. 1566-68. 

..AJleged victilllisation of the mem­
bers of the -- Union. 2917-18. 

Appointment of a :i\1uslim 8S nn 
Assistnnt Signal Engineer on 
the --. 1307-0S. 

Appointment of Muslims as En­
gineCl.'S on the --. 1576-77. 

Benefits of Provident Fund to the 
train Jigbting staff on the --. 
2646-47. 

Case of fraud in the Lahore Divi­
sion on tho --. 73. 

Complaint book maintained in 
EUl'opean refreshment rOoms 011 

the --. 2127. 

Contracts of Bookstalls and Eu­
ropean Refreshment Rooms Oll 
the --. 53-54. 

Designatioll of daily-rated staff in 
certain Departments of the --. 
1578. 

Difference in the scales of pay of 
the Electric and Train Lighting 
staff on the --. 1578. 

Disposal of east iron scrap on the 
-.51. 

Enquiry clerks on the --. 2665. 
Enquiry in the sale of scrap iron 

on the --. 1797-98. 
Enquiry into the sale of scrap iron 

on the --. 2411 
Expenditnre of staff area eouncils 

of the --. 2917. 
Fittin"... and furnishin","'S of re­

fl'eiliment rooms on the --
76. 

Grant of passes to refreshment 
room conU'actors on the --. 
2126-27. 

Grievances of third class matri­
culates employed on the 
2658-59. 

L453J.AD 

Quc:;tion rc-('.ontd. 
Group Insperlors of spe{'ial ticket 

c:<:mniueYs OD the --. 77,1070. 
Luggage pa"ises granted to inferior 

stair Oll the --. 291:1. 
Non-grant of loans tn certain mem­

bers f)f the -- Co-opcrative 
Credit Society, Lahore. 3013· 
19. 

Non-p:lymcllt of eCltain allowances 
to tempornry guards in the Delhi 
Division of the --. 2137. 

Subordinate ACcoWltant5l' 
Rxaminajon. 942, 1072. 

Pay of daily-rated staff in certain 
Departments of the --. 1577. 

Post of drivers held in abevanec-
on the --. 2648-49. . 

Procedure for detailing non­
gazetted sta.f( for Training for 
promotions au the --. 2143. 

Promrition of booking clerks on 
the --. 2391-9&, 3190-91. 

Promotion of Indians to Station 
Master grade on the --. 34, 
3181. 

Promotion of Station Masters to 
grade V on the --. 34-35, 
31S2. 

Racial discrimination in facilities 
offered to Dining Ca.r Contractors 
On the --. 1578. 

Racial discrimitlation in the grant 
of passes to Catering Contrac­
tors on the --. 1579. 

Recruitment of Sindlris on the --, 
1322. 

Rerluction of freight on sugar on 
tbe --. 601-02. 

Retren('hmellt of ccnaln pen>tlDS 

of the train lightinJ< staff on the 
--. 2647. 

Retren('hmcnt on the -'-. 2647-
48. 

Seating capacity in second class 
compartments of the East Indian 
and -- in J:'nnjab Mail. 1556. 

Seleetion of Engineering Staff in 
the Quetta Division of the --. 
1577, 1786-87, 3187. 
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RAILWAY (S)-c."ta. RAILWAY (S )-c ... td. 
North-Western-condd. 

Question re-concld. 
Special tax on Indian Refreshment 

R<loms on the --. 2627-28. 
StaT-in protest in the -- Work­

shops, Moghalpura. 2105-08. 
Stoppage of thc luggage grunted 

to t.he inferior staff on the --. 
~108. 

Vacancies of relief clerks on the 
-.598. 

Question 'J' (J-

Advertisement for posts created ~D 
certain - - . 1570-71. 

Ail'-conditioned coaches On --. 

581-82, 1767-68. 
Applicability of Fuodamental Rules 

24 and no to non-gl!.Zetted stall' on 
-. 2142-43. 

Appointment of Muslims as En­
gineers on --. 1786. 

Anthority competent to take cogni­
zance and inflict certain punish­
ments on - - . 2136. 

Cla.ssification of -- refreshment 
rooms. 2126. 

Distribution of Coronation Medals 
-. 2140. 

Employees of the Gl'eat Indinn Penin­
sula -- transfcrred to other 
- . 1312. 

Enconrsg-cment of - - travelling. 
2087-88. 

Grant of holidays on Indian festi­
vals in Goods and Pal'cel Offices in 
--. 1069-70. 

Insufficiencv of waterways in the 
-- embankments on certain lines 
I)f the Eastern Bengal Railway. 
2) 00-01. 

Issue of passes to Indian refreshment 
Tooms conh'actot'S on --. 2128. 

Long continuous duty of -- drivel'S. 
2088. 

Maintenance of additional Police for 
--. 3177-79. 

Motion of Sport Officers on -- held 
at Delhi. 2129-30, 3189. 

Persons recruited as apprentices or 
as pennanent incumbents on __ . 
2122-23. 

Question f'e--.;;&ontd. 

Prices chaI'J(ed by European Refresh­
ment rooms on --. 2127-28. 

Qualifications and pay of clerical and 
technical staff appointt>d on --. 
2138-40. 

Revised rules for the issue of passes 
on --. 1070·71, 1079. 

Rohilkhand and Kumaon-
Question I'C persons recruited as 

apprentices, etc., in cerlain branch­
es of the Bcngal and North West­
erll and --. 2123-24. 

Roh!ak-Gohana-Panipnt Branch.­
Question re pl'oposal to alose lhe 
--. 1559-60. 

Sind-Bombay-
Question /'6 construatioll of the Sind­

Bombay --. 605-06. 
South Bihar-

Question re lack of arrangement for 
supply of water on stations on 
Patnn Gaya Branch and--
1796. 

South Indian­
Question re-

Freight on betel leaves on the 
-. 1799. 

Leave privileges of superior offi~ 
cers on the --. 1073. 

Leave rules applicable to certain 
officers of the -- of Asiatic 
domicile. 851. 

State­
Question ro-

AppIicnbility of FUIJdamanta\ !Uld 
Supplementary Rules Lo non­
gazetted Stall' on --. 2150-
51. 

Disposal of appeals against orders 
of disclmrge or dismissal 00 

-. 7475. 
Grade to grade advancement of 

non.gazetted staff on 
2143. 

Maintenance of records of sub­
ordinate nOll-pensionable ser­
vants of --. 67. 

Petitions snbmitted by the staff 
on --. 214&49. 

Provision of Rcnt.-free quarters to 
the Staff on --. 75. 
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RAILWAY AUDIT-RAILWAY (S )-co>lcld. 
State-colltd. See ct Audit H

• 

Question Ta-coutd. RAILWAY AUTHORITY(IES)-
Punishments inflicted on Gazetted Question re-

Officers on --. 2137 Creation of the Federal --. 2090-
Racial Ciscrimillation in the grant I 91. 

of pnsses to Vendors and cater-I Establishment of the Federal --. 
ing Contractors on --. 1578. 1782-84. 

Retirement of superannuated non- See also tt Federal Railway Authority". 
gazetted staff on --. 2136-\. RAILWAY BOARD-
37. 679 Demand for Excess Grant for 1935-36. 

Staff retrenshed on --.. 3237. 
Ticketless travellers on --. 56. t Question r8-
Welfare Officers on --. 2130-! Ackno'wlcdgment of communications 

31. from associations, commercial 
RAILWAY ACCIDENT(S)- bodies, etc., by the -- an~ Ad­

ministrations. 1887, 2664, 266f>. 
66. Question re-

-- at Bibta on the East Indian 
Rnilway. 30, 858-59. 

Sec also U Accident(s) n. 

RAILWAY ACCOUNT(S)-
Question re-
. Rights and priviseges of those in 

service after the separation of 
-- and Audit. 77-78. 

See also CI Account(s) ". 

RAILWAY ADMINISTRATION(S)-­
Question re-

Acknowledgment of communications 
from Assoe.iation commel'cial bodies 
etc., by the Railway B08J.'d and 
--. 1887, 2664, 2665-66. 

Coniract between the' -- and the 
commercial and travelling public.. 
1797. 

Hulcs empowering the Railway 
Board und -- to modify. nmcnrl 
or annul their ol'dcl's. 2665. 

Tnldng away of the -- frOtu the 
clH\l'!?(' of 111(' lnclian J\iembt"l' of 
the Vic:erlJ"\"~ ~x(>('utive Council. 
423. . 

RAILWAY ADVTSORY COM-
MITTEE(S)-
Qne~tion 1'6 functions of thp --. 

2374-75. 

RAILWAYS (A3fENDMENT) BILl= 
See 'I Indian __ JI under If Bill{s) I'. 

Classification of the staJI in the --. 
1887, 2397-98, 2663. 

Proposed appointment of a Com­
mercial A dviscr to the --. 2089-
90. 

Recruitment of all expert to serve as 
the Commercial Adviser to the 
-. 600-01. 

Rules empowering the -- Illld Ad­
ministrations to modify, amend or 
annual their orders. 2665. 

Sum sanctioned by the -- for 
disbUl'se.ment nmongst non­
strikers of the Bengal N agpnr 
Railway. 3180-81. 

Travelling of persons with the Mem­
bel"S of the -- in saloons. 2096-
97. 

RAILWAY BRIDGE­
Question re-

TolIs realised on the Sonepore --. 
2641-42. 

See also (( Bridge(s) ". 
RAILWAY (S). r,HIEF COMMIS-

SIONER FOR-
See "Chief Commissioner for Rail­

ways". 
RAILWAY (;'LEARING ACCOUNTS 

OFFICE--
Question re-

Composition of the gazetted and 
snpervisory shCf of ~105. 
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RAlLWAY CLEARThG ACCOUNTS RAlLWAY LEVEL CROSSINGS­
OFFICE-con[d. 
fiuestinll YI'--coutn, 

NOI1-l.'cccipt of furcigu pa::i5engel' 
classi.fications of certain stations 
011 the East Inc'ian Railway in the 
Railway Clearing Accounts Or1icc. 
2104. 

State of affaixs pl'e\'uiling in the 
-. 2105. 

RAILWAY CONCESSION­
Seo "Con~eS:F;ioll{S)". 

RAILWAY CONCESSIO)I TICKETS­
Sec "Ticke! (s) ". 

RATI"WAY DF:PARTllENT­
Question n:--

Eml11o~'nl('nt of Biharcf's in 'he 
1573. 

Prnml!':I'S :'Iud unllertakings given in 
the L~i,.,hilll"t' . Y t11(> --. 2144. 

RAIL"XY DTSA"TER-
Motion for adjournment Tl inquiry 

ahout the Biht·-, - 1819. 
See nbo I Di~;'lster(s) ~-'. 

RAIUYAY DIlIymLS--
/)'ee "Driver(s) ", 

RAIL""A.Y E~rpLOYEE(S)­
Question rr:-

Incl'eases in pay of appointments of 
-. 2145. 

Jnining of Railway Unions and 
Federutions iJy --, ~135-36, 

8" :1150.1 BnI1111IY~(s) ", 

R.\lLWAY ENQillUY CO)IMITTEE-­
Sr "Committee(s) ", 

RATT.WAY pvmm..l.TIONS-
Sf'e "Fcdpraijon(:;) '~, 

Qllesfi{lU t"e huilding of overbridges Oll 

-. 855·57. 

RAILWAY LINE(S)-
Net earnings of certa.in newly-con­

stru(·tell -- (statement laid on the 
t.bl.). 161.66. 

Question re-

Ab!'HlllCO of wire fencing along the 
-- h~tw(>f'n .TbllllSi and l\Ianik­
pur. 830-33. 

Conm·C'tion of Eiah ,villi a __ . 
1805. 

Crossing vf -- "y Ilorters taking 
mail h[l~s at (he Benares Cnnton­
nU-nl Rnilway Stnti'lTI, 1224. 

Di~contitHlan('c of the -- between 
Cinnamara nnd 'fjtaba junction, 
etc. 1318. 

Eyt('n~ion of tlle _\.ssam Bengal __ 
to certam e~ntre5, 602-03, 

In<:;uffidpucy of w:th'l'ways in the 
l'~-jh,:tv rrnhankm{'llts on p.prtnin 
-- t;r the r~nsterll Bengal Rail­
wny, ~lnO-Ol 

PruposaJs to ('oBstruct -- D.'om 
Gnya to Shp1gntti, Razarib!1gh 
Road Rtut-ioll to RnZHl1.IHt.'!h TOWIl 
nnrl Bm'1w,klHlllH to Ranehi Town, 
2370-80. 

R.ULWAY llAGAZINE-­
!:ice" Mnttaz.ine(s) ", 

RA TT. WA Y )IA IL SERVICE CON. 
FEREXCE-
QIIP~tiOIl re l'eo;olutions of the Delhi 

Proyin('iaJ Po ... tal and --. 998-
1001. 

R"UL\\.\Y OFPICER(S)­
See "Officer(s' ", 

RATT,WAY(~). PINATCL\.L COM- R,ITLWAY P_\~RER-
)IISSIONl'R FOR- Sec ,. Pass (es) ". 
Sec It Finallrial Commissioner for 

Railways ", 

RAIL\\"AY FREIGRT(S)­
Ser II Frcight(s) ", 

RATI.WAY LA]'..TJ)(S)-
QU(,Bfion 1'e -- ,!!iven on lease by the 

Ron!tal Nngpur Railway. 1308-10. 

RAILWAY PU'I'FORM(S)­
See uPlllHoI1U(S) ". 

RAILWAY" RRCEIPTS-
Question I't' -- flud contributions to 

provinces, 1455-56" 
RATLW A Y R1WENUES-

See "Reveuue(s)", 
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RAlI"\\'~Y SellOOL OF TltANS- RAILW_\Y TICKET(S)-
POl:TA'l'I(1 See ,. Ticket(s} ". 
Question re ('slcring in 

ClulH<1ansi. H7. 

RAILWAY SERVA.'TS-

the --, 
RAlLWAY TRAF]<'IC-

Question I'e sllf'lpension of -- between 
PaTSalWa nml Supanl. 1317-18. 

Question rc- I C DEPART GranL of passe::; to 1'I,tirf'd --. RAI~.,; ~\.Y TRAFFI 1 -

20US-90, 2122. :IlEN'I-
Pal' f· d to in Rule 2 of Qlle"tion 'fe hours of ,vork of certain 

cl~;e t:c~l1~'~s cr\~gnI3ting . discipline subordinate staff of the --, 2124. 

"nd rights of appeal of U011- RXrLW.\T ~'RA1X(S)-­
gazetted - -. 2136. 

frl'nJhw 11::.('d In' tim 
hpf \~'CtIl l)Hl'~Sanll;t 
~llr.. 

See ul ·'f:.Cl'nntf:;'" 
RAIlW V SI'HVTCJ<](H)-

Queslirm 18-

Pl'TCcptn' of! l'u lims in 't"D.rions 
hranches of --. 2641. 

Questi')IJ J'{! ncct'leration of Sf'ced of 
176~-GO. 

RAJAGOP ..l.LACIIARIAR, :IlR.-
P!'~fel'ence UN ordcd to the relath·es. . l' f 

"f 1' lihm,Y pmplnvcf :. for nppoint- Queslion r~ ;hadowUl~ by po lce 0 
If,, .. t i t _-_. 595-9). --. 011 hIS .lUUl'ney from Bombay to 

, . _. f . t \ 1fnr.rns. 4:1G. Prol'l)l'tl0ns l1i, mtumcd or ,tPPQill ... -
monts In - - -. 1787-88. R_~.TPrT·\'''_~ S'IATES-

Returns n:>ganling Te~~!1tion of 
Sf'nts }TI -- -11 \.inOl·ity Com­
munities. 2123. 

RAlLWAV Wr''''F­
Questiou ,-1-

~A,lJPf!aL<;. pptiti1JJli;; 01' memm'ials suh-
mitted hy IJw - . 2144-45. 

Ctll'l1ihnput If l:1ih\'3)' pn::.r-;cs among 
tIlC suhm·Jinate --. '101!'J-20. 

Cut Oll allowance,; j of the -- at 
TImYTllh nn~ Calc'uttta. 2130, 

RC"\'isioH of ~ lH~ frN! Pasc: Rnle:.:l fo1' 
tlJ1' - so-sa. 

See nhfl ,. Stnff(s) ". 
RAlLW.~Y ST_I.TION(fjl­

Sec" Rtation (8) ". 
RATI"W A V ~TO(,K-

QuC'sti"D '-8 standardi~ntioll or 
1769-';'0. 

RAIJ,W~V STRillE(S)­
Sce "Strilte(s) n, 

RAILW\Y SUBORDINATE(S)­
Quest.ion ,.e incivility ::;lwwn by -- to 

the travelling puhlic. 852-53. 

Que:-tion n r.:ising of the price of 
opium and oth('l' exci:,able arliclcs in 
flU' - nud l't.'.stl'iC'tion of the area 
UI:dcl" POlJY cultivation. 270n~2801, 

RA~L\ Y L\' PRASAD, MR.­

Oath of Oilief'. 2. 
Qup<.;tion r, allntnwnt from the Road 

FUlld to Bihlll' tmd <'flustruction of a 
bl'illgc Ilt Dehri. 2567 -7l. 

RA:IlGIRH-
Question Ft' n bsence of raised platform 

an(~' pns.<,eng'\~l' shed, etc., (In the -­
Station 011 the Bengal Nagpur Rail­
way. 2112. 

RA:ill'UR-
Question re tolls charged on the East 

IniJian Railway bridge on the Kosi 
between -- and Moradabad. 607-
OS. 

"RAlIWAY HOUSE"-
Qne~tion ,-e o('cupation of -- -in the 

AhuOl'a rnntonment by certain 
officers. 1619-20, 2927. 

--------------------~------ --------~ 
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RANCID­
Question re-

Inconvenience due to the transfer of 
the Income-tax Office from Hazari­
bagh to --. 2037. 

Mental Hospital at --. 652-53. 

RANCID TOWN-
Question re proposals to construct rail­

way lines from Gaya to Shergatti, 
Hazal'ibagh Road Station to Hazari­
bagh Town and Barkakhana to --. 
2379-80. 

RANGA, PROF. N. G.-
Demand for Excess Grant for 1935-36 

in respect of -- Executive Council. 
3231. 

Indian Mines (Amendment) Bill­
Motion to refer to Select Committee. 

1606-09, 1613. 
Motion to consider. 3043-46, 3049. 
Consideration of clauses. 3051, 

3052, 3055. 

Indian Securities (AmenOnent) Bill­
Motion to consider. 2934, 2936-38, 

2939. 
Indian Tariff (Second Amendment) 

Bill-
Motion to consider. 2932-33. 

Insurance Bill-
Consideration af­

Clanse 2. 1677. 
Clause 28. 2083. 
Clause 37. 2674. 
Ncw Clause 38.11. 2609-10, 2675. 
Clause 42. 2190-93. 
New clause 43A. 2199. 
Clause 56. 2691-92. 
New elause 107. 2864, 2865-66. 

Mnnceuvres Field Firing and ~1.rtiOpry 
Practice Bill-
Motion to consider. 3138-40. 

Motion for Arl.ionrnment re­
Appointment of a non-Indian as 

'Economic Adviser to the Govern­
ment of InCia. 3247, 3248. 

Appointment of Mr. S. 1'. Chambers 
from Englund as Chief Commis­
sioner of Income-ta.'I{. 3156, 3157. 

RANGA, PROF. N. G.-co1ltd. 
Motion for AdJOurnmen t re----contd. 

Hunger-strike of the Aodamana 
political prisoners. 608. 

Mr. Mudie'. Enquiry Report into the 
Bengal Nagpnr Railway affairs. 
615. 

-aeorgnnisntion of the Imperial Secre­
tariat. 445. 

Train Disru:lter near Dinapore Sta­
tion. 446. 

Question re-
Allotment of quarters to o:fJicen. 

3102. 
Anti.-national campaign carried on 

by the authorities of the .Aligarh 
Mn.slim University. 984-85. 

Attachment of additional carriages to 
avoid overcrowding in the Grand 
Trunk Express. 829-30. 

Contact between the railway adminis­
tration and the commercial and 
travelling public. 1797. 

1l.1anufaeture of heavy chemicals. 
2314. 

Preservation of j he Elcpbanta Ca.ves. 
741-42. 

Production (If power alcohol from 
molasses. 1209-10. 

Railway concession for the transport 
Qf fodder to the famine rir:den 
arellS in Gujerat. 499. 

Rules for admission into the WaThaI' 
Hospital, SimI.. 3102-03. 

Standardisation of weights and 
measures. 2001, 2654-55. 

Subvention to tbe handloom industry. 
2001-04. . 

Question (Supplementary) re­
Absenee of ~hed:"l on certain platform~ 

at Bareilly. 840. 
Absence of wire fencing along the 

railway line between Jha.nsi and 
MnnilqJUr. 833. 

Activities of the R('serv~ Bank of 
India. 2012. 

Air-conditioned conches OIl railway •. 
582. 

Aocamnns hunger-strike. 41. 42. 
-------'------ --- --- ------~ 
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RANGA, PROF. N. G.-co .. td.. : RANGA, PROF. N. G.-contd.. 
Questi.on ~sulJpl~en~ary) ye-C07ltd'l Question (supplelllentary) re-contd. 

Anti-Indian agitation in Ceylon. Customs dut.y for bringing gold in 
996. India and duty paid by Pandit 

Appointment of a Station Director Jawahar Lnl Nehru on a gole 

fato.rtl'onth." 30P8e4B.hnWo.r broadcasting casket. 1707. 

Appointment of additional Officers in 
the Finance Department. 1477. 

Article entitled II Co~ordination of 
Resear<lh " published in the Hindu. 
2546. 

Attaohment of additional mler­
mediate class compartments on thp. 
Assam Bengal Railway. 838-39. 

Bio-chemical researches in the Indian 
~09~~~ of Science, Bangnlore. 

British Indian Trade Returns and 
Inca'a Balance of trade. 593. 

Broadcasting Stations, training of 
Indians in Broadcasting and manu­
i~~~~ of radio sets in India, etc. 

Budget allotment for the Archaeolo· 
gieal Department. 784. 

Clnssificn.tion of communities as 
martial raees. 2230. 

OoJlC'ction of statistics on labour eon­
ditiOllS and living wage for 
1nbourers. 1228. 

Committee to study the question of 
the Cottage and Small Tnduslnes. 
499. 

Communication chords fitted in the 
compartments of trains running 
between Bhagalpur and Berari on 
tI,. Bpn~al nne North Western 
Railway. 838. 

Con~tr.ll{'tion of a spacious inter­
medlntf' ('in!'!!; waitine room at 
Gayn. 2378. . 

Construetion of the new third clac;s 
compal'tments. 581. 

Consultation of th~ Cent1'al Lpgl:;;la­
hn'e h('£orp sending' Indian troops 
"hmad. 933. 

Contrilmtion!=l: made to the State!. 
from Tndi.m revenues. 2806. 

Crit-icism of thl." Amery Report by 
the 1,om7on Times. 2210, 2211. 

Debarring graduates of Veterinary 
Colleges in India from appearing 
at the competitive examination for 
appointments in the Indian Army 
Veterinary Corps. 1882. 

Delay in the registration of neWS­
papera. 1714. 

Development of the Vizagapatsm 
port. 2120. 

Eflect on Indian trade due to bostili­
ties hetween China and Japan.. 
2382. 

Eneonragement of Indian coastal 
shipping. 2372, 2373. 

Encouragement to the handloom and 
cottage woollen industry. 2803. 

Enquiry into lbe Bengal Nagpur 
Railway strike aflairs. 2383, 2384, 
2385, 2386, 2387. 

Establishment. of the Federal Rail­
way Authority. 1784. 

Expenditure incurred on Frontier 
Operations. 517. 

Failul'e of the Reserve Bank of India. 
to finance the co-operative or­
ganisations. 984. 

Firozaba.c glass and bangle indus­
tries. 2028. 

Fund fol' the economic. development 
anel improvement of rm:al areas. 
3109, 3110. 

Funds kept under the Finance De­
partment. 2565. 

Grading of hides. 2562. 
Improvf'ment in facilities for the­

marketing of agricultural produce 
from 1'urnl areas. 2313, 2314. 

Incivility shown by Railwav sub­
ordinates to the travelling public. 
853. 

Income of the people of India. 1012. 
IncI'ease in the late fee charged on 

letIOJ·s. 754. 
Indinn Rtat(' Railwny Magazine. 

1073. 

1 
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R.I1\U.\. l'HO}·' . .N. G.-could. RA.KUA. PROF. N. G.-coil/d. 
QU('sti(11l (::;uppJemelltaJ'Y) ,"e-contd. 

Incians in Chinu. 30]4. 
Investigatiou of the problem of flood 

pl'fVention. 2007. 
Joining of fhe lredel'atiou uy the 

Int:ian States. 2203. 
Le\ y of a ehlu'gc on carts carrying 

fu'cwoocl Hnd agriculttn'al products 
fJ'om B-ritish TCl'j·itol'Y to Pondi­
herl~ . 1235. 

LO:ll1!-l raised hv Pl'O\'hlCial Govenl-
1L,( nt::... 282U.-

1\1al1lfemmc(' of arlr:qua.te Indial1 
"'~ ·Pl';;l;;. 2377. 

1[n {lug ludia ,"('If-supporting ill the 
matter of quilline. 1002 

1>InJ'kiug of poet "",iIs to show the 
~~!e 8lld time of their receipt. 
/.'), 

Question (supplementary) I'e-contd. 
f-\'opusnl to increase railway freights. 

500. 
Proposal to set up a C<>ntral Statis­

tienl organisation. 586. 
Pl'oset'UhOll of ecrtnin P{'j'sons found 

without tirkcts at the 1\Iuzatrar· 
nugal' ruilway sta.tion, 1075. 

Protec.ti n to minor industries. 2369. 
QllruifieBtiul1 of the Controller of 

HI'ondc'astil1g' and the Chief 
Fin,rineCl', AlI·lndia Radio. 2816. 

Recruitment of a News Editor of 
Bl'ondc-ustwu- and an Editor of 
the [mii.(tn·[ istm cr. 1226. 

Recruitmeut of Bihnl'is as officeJ.'s 
and ~oldiel'!4 ill the ttl'my. 2230. 

ReCllTH-'l'ative fUl'llace cnnstrul1tecl at 
the Star Gluss \Vorksj Firozabad. 

Mr. .:uuilie's ,..port 011 the Bongal 3091. 
"J",}) I? ihHl) Strike. 847. Reduction of cprtaill 1a e:-. in the 

Nan Fi awl ad{.he~es of the persons Juto/!h Cantonment T:a7.nr. 2231. 
killl'c ill tho BiLta truin disaster. Reduction of import duty on news-
1794. print. ~4. 

Ne" sti ulations fIJI' ineorpol'atioll in Reforms for Ajmel'-M£'l'wnra. 2463. 
tile Inst.rument of Access~on. 845. Ref1l5lnl of tbf' Agent, East Indian 

Non-appointment of Indi.nn~ as HaiJw:I~. i"o re(,(,l\'\' rlcplllntions 
DirpC'tol' G('neral. Indian 1\!edical from the En t Indian Railway-
Service, and Deputy Puhlic. Health nl(>n'~ "Union Lu£'1mow. 1083, 
Commissioner. ~95. 1084. 

I 
Refusul to nlloW' the Sevn Samiti to 

Non-Clearance of lettrr boxe!=i on <:Hpply water tn pns:<;{'ng'ET.; at the 
certain stntions. 511. Hi~snl' Railway Statioll. 25. 

Nou·1"(,f'ognifion of tile Medical Re.L'nse of Mr. Amir Haidur Khan 
roJJegl" of thp Andhrn University. detained under Regulations ITI of 
1712. 1810. 2,a7. 

Noting down of lla:tue." alld addresse$ Rclensf' of politicnl prisoners and 
of passengrl'R at tlw Tarn Devi deh'nlls :Iud withdrawnl of extcrn-
}'ailwny Rtation . 1063. Dll"ut nnd intPl'nU1£'l1t orders in the 

Permit" f,1' rntry into thl:' Kurrmn centrally flemini!;tCl'P<l arens. 929. 
Agency'. 2225. 2227. Report of J\fcssl's. Markham Ilnd 

Policy of Jl1ditl in matters of HargreAyeS on Museums in India. 
Qu·inine. 514. 2014. 1702. 

Post of Deputy Dir('ctol' General, Report of Mr. S. S. ~Im'kham on the 
Indian Medii'sl Service. 2023. mus(!ums in Tndia.. 764. 

Postage l'utes between Burma and Researrhps at the Indian Institute 
India. 746. of Science, Bang-rum'e. 497. 

Proposal to establish a Oentral Resi"orHtioll of salt concessions. 768. 
Veterinary College in Izatnngar. Retention of British troops for 
2295, 2296. internal seclll'ity purposes. 921. 

,---------.. _--- ._------------
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!tAO, .1lR. 'rllHtU}[ALA-contd. 
IllsUl'alll'e biU--contd" 

CUlliiidl'ration ot--col/td. (luec;;tion ( upplt'Ulcntary) n-concld. 
Uu I'fil Pm>! Offices ::;taded in BihID·. 

2309. 
S('holnrship::; nwuru('d to the residents 

of BnluC'histun, 3008. 
Rcholarsltips given in hranches of 

lH.rouan!ics, 3027, 
Special Officer sclcctl'd to enquire 

into tll(' effects at the Varma Com­
miltee Repol't. 1717-18. 

8tl'cnglh of militin in India. 2223, 
Stl'p.l1f,!th of the Indian 1\1mlical Sel.'­

vieC'. 2'20n, 
Tl'lltl~frr nf the Post Office at 

:\ lalllbRfli village in South A_l'cot 
Di:.il-i{'l t.o Kl'ishufiVaram village. 
1711. 

D'nemploytnC'ut £Ullon/? Indian 
InbOl1l'eJ 5 in Burma. 2803, 

UpkC'rp of tlu' Vizagapatam port I 
2119. 

vm. gc Postmasters. 3]01. 
\Yithill'!l.wnJ of l'ccogt1ition of the 

Hf'llgnl Kngpul' Railway Union, 
1779. 

"~iU1t~~'J'awnl Df the representatives of 
the Bengfll NU.'!Pllr- Un:ilwuy Union 
from the enquiry held bv 1fl', 
~ll1di('. 1178. . 

Resolution re-
Appointment of qualified Indian 

03d~t~ by Brili~l~ Nuyigation Com- I 
pal1le:;, 1515. 1027-30, 

El'otlOmies in the CPlitral Govern­
ment l'xpemliturc. 1122. 

Rules nnd Rl.'gulation!-; continuance. 
BiII-
~rotion 10 t.'oll!-;idt'l". 546, 54S, 553, 

Trade Dispute<=: (Amendment) Bil1-

Motinll to l'f'ff'l' to SeIrd Committee. 
454-6? 466, 5R5, 541-42. 

Cbusc' "Eli. 2712, 2i'64, :l7ti5. 
Clause 91. 2753. 

Oath or Offiee. l. 
Question re-

Const.ruction of an overbridge 
between Beznroda Station and 
,Kistna Bridge on the 11aal'Hs nnd 
Southel'll Maln'ntta Raihvay. 
2122. 

Lontl'O.ct fo!' landing of em'go given 
by the Madrus Port TrUSt. Zl02-
03. 

l1is(.iI.l1ge of certuin cieJ.'1;::s in the 
"ludr.. Posta' circle. 3099-3100. 

.. 0) f' t nition of tlw Medical 
fll'~ res of the Andbra Univ9rsity. 
2034-35. 

Pl'opo:;al to stop the working of tho 
C'ol'~nndn Kniipalli RailwaY. 
2121. 

U ('prc~eutatioJl of Andhras in the 
Postr:; ruul Telegraphs Depart­
ment. 3099. 

Villnge POl:itmnslcrs. 3100-02. 
(fupstion (~\lpplcmcntn.ry) -re-­

Non-l'ecognition of the MeCical 
College of tlle Andhra. University. 
171~-13. 

Official members f1'Olil the Provinces 
1I00oinatt'o to the Indian Legisla­
ti,,-c Assembly. 1570. 

Snpply of COUl't notices and Goveru­
llwut '1d\~t.-"l'tis€'mentR to VHUIlcular 
newi-Ipnper:; in Delhi fol' publica­
tion, n24. 

RA'l'E(S)-
Question rr: press telegram --, ad 

mission of news print into India fres 
of duty and -- of postage nod 
tr.legram!'; between Burma and India. 
1300. 20.3. 

RECOGNTTION(S)-

Indian 'Mines (Amenc1mant.) Bill- Qucslion rO withtll'a1val of the -- of 
C01lsideration of clauses. 3057-58. the B{,lI~!al Nn~ptll· Rnilwa.v Labour 

RAO, 1m. 'l'HIRTn{ALA-

Insurance Bill- Union. 865·66. 

Motion to con "idOl'. 880-88. \ REC'OIDJKI\'DATION(S)-
Consideration of- Motion for Adjournmeut re -- of the 

Cln'lse 2. ]274. ~~~gCW(lOC COmrn1ttee'~ Report. 

---- --------------.--- -------
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RECOllIMENDA TION (S )--cou(d. 
Question re-

Implementing of the - . - of income­
tax experts. 2539-41. 

-- of the Irvine Committee given 
effect to by the Indian Institnte 
of Science, Bangalore. 2831. 

Representation from Indians in 
Malaya regarding the -- of the 
Right Honourable Mr. Sastri. 
760. 

Stetament (laid on the table) ,e certnin 
draft conventions and -- of the 
In ternational Labour Conference. 
2833-59. 

RECORD(S)-

Question re maintenance of -- of 
subordinate non-pensionable servants 
of State Railways. 67. 

RECRUITMENT­

Question re-
Appoinbnent of an Officer to watch I 

the -- of Muslim aud other I 
minority connnunities in the Postal 
Department. 525. 

Direct -- in the higher posts oj' the 
Income-tax Department, Bombay. 
2562. 

Examination for -- of clerks in 
the Government of India Secre­
tariat and attached offices. 52-53. 

Examination for -- of clerks in 
the Posts and Telegraphs Depart­
ment. 2301-02. 

for scientific appointments 
under tlle Government of Incia. 
1461-62. 

-- of a News Editor of Broadcast­
ing and an Editor of the 1'ldiml 
Listen.cr. 1224--27. 

RECRUITMEl'IT-<'ontd. 
Question re--contd. 
-- of Indian laboul·.rs to Ceylon. 

2312-13. 
-- of Muslim clerks in the 

Branches of the Reserve Bank of 
India. 752-53. 

-- of overseers as Sub-Divisional 
Officers in the Army. 668-69, 932. 

-- of Sindhis on the North 
Western Railway. 1322. 

-- of telephone operators in the 
Shillong Division. 2048-49. 

-- to public services aD communa.l 
basis. 2224. 

-- to the post of Financial Adviser 
to the Defence Department. 420-
21. 

Restriction on the -- age in the 
Postel Deparbnent. 755-56. 

RECRUITMENT RULES-

Question re application of new -- in 
the Posts Rnd Telegraphs Deparfr 
ment. 1710. 

RECUPERATIVE FURNACE­

See tf FUlnace(s) ". 

RECUPERATIVE 
NACE(S)-
See" Furnace(s) ". 

POT FUR-

RED CROSS SOCIETY (AMEND­
MENT) BILL-
St!e rt Indian __ " under Ii Bill(s) ". 

REDUCTION-
Question rr contemplated -- of tele­

phone charges and -- of postcard 
ra tes. 2300-01. 

-- of Aeronrome ann Assistant REFERENCE, TERMS OF-
Aerodrome Officers. 2026. See H Tt>1'1DS of Reference". 

-- of an Electrical Engineer on 
the lIadras anll Soutl1el'D Mahrlltta 
Railway. 853-55. 

-- of an expert to serve as the 
Commercial Adviser to the Rail­
way Board. 600-0!. 

-- of Riharis as officers ~uld 
soldiers in tIle army. 2229-30. 

REFOR)I(S)­
Qnl'stiol1r~ 

for A.imor-Mel'wnra.. 2461, 
2462-63, 2465. 

Report of the Ashworth Committee 
about administrative and judicial 
-- in Ajmer-Morwara. 2464. 



1 

INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 177 

R.EFORMS OF}'ICE-
Que::;lion re-

Officer, in the --. 2660. 
Reeuction of stall' in the --. 2380. 
--. 21-22, 1313-14. 
ReYf'l'sion or retrenchment of staff 

in lh. 39. 
Stenographers in the --. 2660. 

REFRESHMENT ROOM(S)­
Question f'6-

Classification of railway --. 2126. 
Complaints ngainst the Hindu -­

eoub-actor at Delhi. 2127, 3188-
89. 

Complaint book maintained in 
European -- on the North 
\VestPrTJ Rai1wnv. 2127. 

Con tracts of Bookstnlis and \ 
European -- on the. North 
Western Railway. 53-54. 

Fittings nud furnishings of -- on I 
the North Western Raihvay. 76. I 

Grant of passes to -- eontraetors 
on the North Western Railway. 
2126-27. 

Issue of passes to Indian -- COll­

tl'actOl'S on Rai!wRVs. 2128. 
Prices CllaTged by European -- on 

Railways. 2127-28. 
Special ta."'{ on Indian -- on the 

NorU, Western Railway. 2627-28. 
Waiting room charges levied by 

Messrs. G. F. Kellner and Com­
pany, -- Contractors on the East 
Indian Railway. 2137-38. 

REFUNDS-
Demond for Excess Grant for 1935-36. 

3234. 
REFUNDS (RAILWAYS)-

Demand for Exeess Grant for 1935-36. 
3237. 

f!,EGIMENT(S)-
Question ,,-e-

Battalions of the Knmaon --. 
1377-78. 

MartinI Law prisoDet'S of the 
Garhwali --. 205l. 

Wing Commanders in Territorial 
Force --. 1881-82. 

REGISTERED ACCOUNTANTS­
See If Accountant(s) ". 

REGISTRATION­
Question re--

Delay in the -- of Nai Dwnia, a 
Hindi Weekly, published from 
Agra. 2042. 

Delay in the -- of newspapers. 
1713-15. 

__ of nurses in the Centrally Ai!­
mjnisiered Arens. 70. 

REGULATION(S)­
Question re-

Introduction of the Frontier Crimes 
__ and trial by Jirgns ill tho 
Newly Protected Areas. 1020-21. 

Re~crnl Bank of Indin Staff --. 
2829. 

Suspension of 
women from 
750-51. 

Resolution re-

prohibiting 
working in mines. 

__ of production and marketing 
of sugar. 2497-2538. 

REGULATION III OF 1818-
Question re-

Certain facilities to Mr. Amb.' Haider 
Iehan detained under --. 2743-
44. 

Relellse of Mr. Amir Haider Khan 
detainea under --. 2736-37. 

RELEASE-
Question re -- of invalid portical 

pl'iSOnel'g in the Andamans. 1386. 

RELIEF CLERK(S)­
See" Clerk(s) ". 

REORGAl\TISJl.TION-
Motion for Adjournment n -- of 

the Imperial Secretariat. 445. 

--I mechanisation nnd equipment 
of the Army in Indin. 3003. 

Rep"'"!s of the Wheele,. and Max­
\vell Committees on the -- of 
the Secretariat. 675. 

REP ATRIATION-
Questionte -- of prisoners from 

the ADd.mans. 3015-16, 2999-3002. 
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REPEALING A,'lD 
BILL-
8ee H Bill(s) ". 

REPEALING BlLL­
See" Bill(s) ". 

REPORT(S)-
Motion for Adjournment re-

Mr. Mllilie's Enquiry -- into the 
Bengal Nngpul' Rail way affairs. 
520, 611-10. 

Recommendations of the l,Vedgewood 
UommiLtee's --. 529. 

Motion re -- of ilie Indian Railway 
Enquiry Commillee. 695-738.' 

Presentation of the -- of the Public 
Accounts Committee for 1935-36. 
167-365. 

Question .,.e-
Conclusious on the -- of the 

eoru Mining Committee. 751-
52. 

Cost of publicatiou of the -- of 
the Royal Commission on Pale:;;tinc 
born,e by the Government of 
India and subsidy given to Pales­
tine, etc. 1154-55. 

Criticism of the Amery -- by the 
London Times. 2209-11. 

Dissenting note o£ Sir Tracy Qavin 
to the Sapru Committee -- and 
enquiry into the question of cur­
rency and exchange. 2304. 

Mr. Mudie's -- on the Bengal 
Nagpur Railway strike. 847 -4~. 

New offices located in New and Old 
Delhi and -- of the Depart­
mental Uommiltee appointed to 
consider the question of accom­
modation in Simla for the Feacral 
Government. 605. 

Opinions of Pl"Ovincial Governments 
on Income-tax Elr.."Perts' 
3191. 

Publication of the -- of lhe 
British expert on broadcasting in 
India. 2810-14-

-- of a Committee On the conili­
tions of service for Bl'.itish 
soldiers in India. 1145-47. 

-- of experts on the reconstruc­
tion of Secondary Schools. 407-
98. 

REPORT (S)-contd. 
Question re-eontd. 
-- of Messrs. Markham and Har­

greaves on Museums in India.. 
1701-02, 2013-14. 

.- of Mr. S. S. Markham on the 
museums in Indin.. 763-64. 

-- of the Ashworth Committee 
about administrative una judicial 
Teforms in A.imer-Merw3ra. 
2464. 

-- of the. Constitutional Co:q:unittce 
of tile Imperia! Conierence. 1067-
68, 1627-29. 

-- of the Educational Experts. 
748-49. 

-- of tho two members of the 
Indian Legislative Assembly sent 
to enquh·c into the eondit:ons of 
prisoners in the Andamans. 654-
55. 

-- of lbe Wheeler and Maxwell 
Committees all the Tcorga.u.isation 
of the Secretariat. 675. 

Resentment amongst Indians and 
Muslims against the -- of the 
Royal Commission on Palestine. 
918-20. 

Special Officer selected to enquire 
into the effects of tbe Varma 
Committee --. 1717-18. 

-- of lbe House Committee (laid 
on thc table). 1486-90. 

REPRESE:NTA.TION(S)-
Motion for Adjournment re inade­

quate -- of Mussalmans in ceT· 
tain ProvinciAl Cabinets. 611. 

Question re-
Adequate -- of Muslims in the 

Sind and Baluchistan Postal 
Cu:cle. 1467-68. 

Inadequate -- of Muslims in the 
Military Engineering Service in 
the North-West Frontier Province. 
2746-47. 

In .. u.fficient -- of Sikhs in the 
Posts and Telegraphs Andit 
Offices. 57-63_ 

Percentage of -- of various com· 
munities in the Government of 
India Departments. 2236-37. 
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REPHEREN1>~TION (fl)-co>ltd. 

Quest.ion re-contd. IlmSEARCH(ES)-con,a. 
(lut'stion re--contd. 

__ from Indians in Malaya regSJ.'d­
jug the recommendations of th~ 
Right Honourable Mr. Sastn. 
760. 

__ of Indian shippllig interest .at 
a Rbipping Conference at Tokio. 
1776-77. 

__ of tbe old boys of the Anglo­
.Arahic College and Schools, DelhI. 
757. 

__ regarding pl'ovisioll of funds 
for the disposal of the dead body 
of Princess. Chandra Dcvi. 860-
61. 

__ regal.'cling the amalgamation of 
the two clerical grades in. the 
Operating Department of tile 
Divis:onal SuperiJltendent's Office, 
Lucknow. 79-80. 

REPRESENTATIVE (S)-
Question ,-0-

Appoinbnent of India's -- to the 
League of Nations. 1549-51. 

Constitutional position of the official 
-- of the Provincial Govern­
ments nominated to the Indian 
Leg'slative Assembly. 1302. 

Selection of -- of India at the 
Imperial Comerenee. 587-89. 

Withdrawal of the -- of the 
Bengal Nagpur Railway Union 
fmlll the enquiry held by IIIr. 
Mudie. 1777-78. 

REPRESSIVE LAWS REPEALING 
AND AlIIENDING BILL-
See rc BiU(s) ", 

RESEARCH(ES)-
Question ,.e-

Article entitled "Co-ordination of 
-- n published in tbe H indl', 
2545·46. 

Bio-chemical -- in the Indian 
Institute of Science, Bengalore. 
3097-99. 

In~estigations regarding the clccbi­
cal proJ).erties of the gTound ror 
setting up of Rad:o transmitting 
stations and training of Indians 
in Radio --. 2016·17. 

Radio --. 2015-16. 

-- activities of the Indian Institute 
of Science, Bangulore. 2553-55. 

-- at the indian Institute of 
Science-. Bangalore. 495-97. 

RESEARCH FUND ASSOCIATION­
:Motiou re e1edion of a Member to the 

Indian --. 368. 
RESEARCH INSTITUTE­

Question ,"e-
Financial position of the Central 
--. 1472-73. 

Proposed transfer of the Pasteur 
Institnte to the Central 
1471-72. 

RESENTMENT-
Question TO -- amongst Indians and 

:Muslims aga.:nst the report of ,the 
Royal Commission on PalestIne. 
918·20. 

RESERV ATION­
Q,uestion 1'6-
-- of Coastal Trade for India and 

building up of an Indian Mer­
cantile Marine. 17i2-73. 

-- of one intermeJiate class com­
partment for persons reserving 
seats in the Up Punjab Mail from 
HOWIah. 2363-64. 

System of marking and -- of seats 
in intermediate and third classes 
on the East Indian Railw'oy. 67. 

RESERVATION FACILITY(IES)­
Question.,.e thirJ. class passengers 

availing of -- at Howrnh. 2364. 
RESERVE BANK OF Th""DIA­

Agreement between the Government of 
the Nortb-West Frontier Province 
and the -- (laid on tbe table). 
2493-96. 

Agreement between the -- and the 
Government of Bengal (laid on the 
table). 2859-63. 

Agreement between the -- and the 
Government of Bombay. (laid on the 
table). 3191-97. 

Agrcl:ments hetween the -- and the 
Governments of Bihar, Orissa and 
the Central Provinces and Berar, 
and the Supplemental AgTeement 
with the Imperial Bank of India 
(laid on the table). 772-85. 
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RESERVE BANK OF INDIA-oontd. 
Agreements between tbe -- and the 

Governments of Madras, the Punjab, 
Sind, Assam and the United Pro­
vinces (laid on the table). 90-109. 

Question, f"e-

Activities of the --. 2010-12. 
Deduction of Income-tax on 

dividend paid to share-holders of 
the --. 1473-74. 

Failure of the -- to finance the 
co-operative organisations. 983-
84. 

Indigenous bankers and their rela­
tions with the --. 1454-55. 

Money of scheduled Bank kept by 
tbe --. 502-03. 

RESOLUTION (S )-aontd. 
Question 'f'c-contil. 

Amendments t<> the Indian Legisl&­
tive Rules. 368-85, 446-53. 

Appointment of qualified Indian 
cadets by British N Qvigation Com­
panies. 1131-37, 1490-1538. 

Constituent Assembly. 1889-1902, 
1902-36. 

Economies in the Central Govern­
mcnt expenditure. 1088-li31. 

India's withdrawal from the Mem­
bership of the League of Nations. 
1086-88. 

Payment of contributions ll'OID rail­
way revenues to general revenues. 
3215-27. 

RecrrutIDent of Muslim 
tbe Branches of tbe 
63. 

Regulation of production and mar-
clerks in kcting of sugar. 2497-2538. 

752- RESTORATION-

__ Staff Regulations. 2829. 
Restriction on the holding of the 
-- Shaxes. 507. 

Shares of the --. 740-4L 

RESIDENT(S)­
Question re-

Creation of a post of -- to deal 
with tribal areas in the. North­
West Frontier Province. 1398-
HOO. 

Scholarships awarded to the -- of 
Baluchistan. 3007-08. 

RESOLUTION(S)­
Question re-

Action on the -- regarding intro­
duction of hOIl!ooopathic treatment 
in hospitals. and recognition of 
homreopllthic colleges. 516. 

Action taken on -- passea by the 
Indian Legislative Assembly_ 60S, 
1815-16. 

__ and motions for adjournment. 
2100 .. 

__ of the Delhi Provincial Postal 
and Railway Mail Service Con­
ference. 998-1001. 

-- on the shipping policy adoptetl 
by tbe Shipping Committee of the 
Imperial Conference and belp to 
Indian Shipping. 1068-69. 

Question re-
-- of original pensions after 

realisa tion of the amount of COID­

mutati{)D with interest. 756. 
-- of salt concessions. 757-68. 

RESTRlc'rroN(S)­
Question re-
-- against the entry into India of 

certain Indians. 428-29, 437. 
-- on Kazi Abdul W"li Khan of 

Peshawar against his return to 
India. 678. 

-- on the holding of the Reserve 
Bank of India Shares. 507. 

-- on the keeping of cows in 
quarte.rs in New Delhi. 70-71. 

-- on the recruitment age in the 
Postal Deparimcnt. 755-56. 

Whereabouts of Sal'dar Ajit Singb 
and -- against his entry into 
India. 437. 

RETIREMENT (S)­
Question re-

Re-employment of European Indian 
Civil Service Officers after --. 
2644. 

-- of certain officers of the 
Military Accounts Department. 
1704-05, 2032-34. 

-- of superannuated non-gazetted 
staff on Statc Railways. 2l36-
37. 
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RETIRE~1ENT (S) -contd. 
Question re-contd. 

Suicide cases in the centrally admin­
istered areas and -- of Govern­
ment servants at the age of fifty­
five. 1883-84. 

RETIREMENT AGE-
Question re -- of Indian Medical 

Service men. 1877-78, 2572-73. 
RETRENCHMENT­

Question "6-
__ contemplated in the Govern­

ment of Iodin Departments. 1648-
49. 

__ in the Government of India 
Departments. 1481. 

__ in the Home Department. 411. 
-- of certain persons of the train 

lighting staff on the North Western 
Railway. 2647. 

-- on the North Western Railway. 
2647-48. 

Reversion or -- of staff in the 
Reforms Office. 39. 

RETRENCHMENT COMMITTEE­
Bee U Committee(s) ". 

RETROSPECTIVE EFFECT­
Question ,.6 policy of not giving -­

to any measore. 2662-63. 
RETURN TICKETS­

Sec f( Ticket(s) ". 
RETURN(S)­

Question re-
British Indian Trade -- and 

Iodia's balance of trade. 593-
94. 

Goods -- of otber than Clearing 
House Traffic. 2103-04. 

Indian Revenue --, especially in 
customs and excise. 749-50. 

-- regarding reservation of seats 
in Railway Services for Minority 
Communities. 2123. 

REVENUE (S)­
Question re-

Contributions made to the States 
from Indian --. 2805-06. 

Loss to the -- of the Federation 
on the settlement of customs ques­
tions with Indian States. 1456-
1i8. 

L'153LAD 

REVENUE (S )-conld. 
Question re-contd. 

Railway --. ,579-80. 
-- and expcnditore figures. 3112· 

14. 
Resolution re payment of contributions 

from railway -- to general 
-. 3215-27. 

REVENUE RETURN(S)-
Question 'fe Indian --, especially in 

customs and ex:cise. 749-50. 

REVERSION-
Question 1'6 -- or retrenchment of 

staff in the Reforms Ollice. 39. 

REVISION(S)-
Question 1'6 -- of the salaries of the 

Indian Civil Service and the Iodian 
Police Service. 937. 

REVISION SECTION-
Question 1'e Central -- of the 

Defence Department. 1649-50. 

REYNOLDS, MR. REGINALD-
Question 1'6 prohibition of the importa­

tioD of the book entitled " White 
Sahibs in Iodin" by --. 656-
57. 

Question rB reduction in the price of 
the Indian --. 1315. 

RIGHT (S)-
Question r8 -- and privileges of 

those in service after the separation 
of Railway Accounts and Audit. 
77-78, 1072. 

RIGHT OF WORSHIP­
See "Worship", 

RO.A.D(S)-
Question 1'6-

Absence of a bridge on the crossing 
of the Agra-J egner -- and the 
Agra Cantonment Cabin. 1800. 

Metalled --, schools, etc., in 
Wazirismn and report on condi~ 
tion of tribes in the North-West 
Frontier Province. 2744-45. 

ROAD FUND-
Question re allotment from tho -­

to Bihar and construction of a bridge 
at Dehri. 2567-71. 

o 
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ROBBERY(IES)-
Question "8 train --, 582. 

ROHILKUND AND KUMAON DIVI­
SION(S)-
Question 1'6 electoral rolls for the -­

non-llfuhammadan rural constituency. 
863, 2407. 

ROIDLKUND AND KUMA ON RAIL­
WAY-
Soe tI Railwny(s) ", 

ROHTAK-GOHAN A-PANIPAT 
BRANCH RAILWAY-
Bee U Railway(s) ". 

ROOFS-
Question re leakage of -- of the 

third class carriages attached to the 
Grand Trllllk Express. 2923. 

ROWLATT, MR. J.-
Questi<:~n re employment of --, a 

Parliamentary Counsel, to revise 
terms Oll which States nre to join 
the Federalion. 915·16. 

ROY, MR. S. N.-
Motion for Adjournment re hunger­

strike of political prisoners in the 
An<l.amans. 561-64 

ROYAL COMMISSION-
See rl COJnmission(s) ". 

ROYAL COMMISSION ON PALES­
TINE-c-
Motion for Adjournment ro report of 

the --. 617. 
Question re-

Cost of pUblication df the report of 
the -- borne by the Govern­
ment of India and subsidy given 
to Palestine, etc. 1154-55. . 

Resentment amongst Indians and 
Muslims against the report of the 
-. 918-20. 

RUI;E(S)-
Motiol1 for Adjournment re amend­

ment of Indian Legislative Assembly 
- . 446, 475-92. 

Question re-
Administration. of Jail --, etc. 

674-75. 
Amendment of Postal Insurance 
-. 758. 

RULE (S )-con'd.. 
Question rc~ontd. 

Applicability of the Government 
Servants' Conduct -- to railway 
servan Is. 2390-91. 

Application of new recruitment -­
in the Posts and Telegraphs De­
partment. 1710. 

Coming into operation of the Pay­
ment of Wages Act and -- on 
tbe Eastern Bengal Railway. 
1801-02. 

Conditic)u in the -- for the recog­
nition of Unions. 1802-03. 

Disciplinary -- governing the 
members ()£ the Indian Civil 
Service and other all-India ser­
vices. 2488. 

Leave -- applicable to certain 
officers of the South Indian Rail­
way, o~ Asiatic domicile. 85l. 

Modifieation of the Standing Orders 
and -- of the Indian Legislative 
Assembly. 1080-82. 

New pass -- for railway em­
ployees. 857-58. 

New -- regal'ding municipal elee-
tiops in Ajmer. 2220. ~ 

Penalties referred to in - .- 2 of 
the -- regulating discipline and 
rights of appeal of 'non-gazettea 
Railway Servants. 2136. 

Proposed amendment of! the -­
enabling the Indian Legislative 
Assembly to discuss matters of 
privilegg. 2629-30. 

Removal of certain drivers from 
service in disregard of subsidiary 
-- framed by the Agent, Eastern 
Bengal Railway. 74. 

Revised -- for the issue of passes 
on railways. 1079, 1070-71. 

Revision of the free pass -- for 
the Railway Staff. 80·83. 

-- empowering the R'lilway Board 
nnd Administratiop,s to modify, 
amend or annul their orders, 
2665. 

-- for admission into the Walker 
Hospital, Simla . 3102-03. 

-. - fo" elections to the Indian 
LegIslative Assembly from tbe 
United Provinecs. 833-35. 
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HULE(S)-concld. 
Question re-concld. 
-- for promotion of tempora~ 

surveyors in the Survey of lndm. 
2810. 

-- for transfer of prisoners and 
maintenance of the Cellular Jail 
at Port Blair and the Deoli 
Detention Camp. 929-31. 

-- regarding abscon~g accused. 
2490. 

-- regardbnl the setting up of 
telegraph and telephone posts 
witlrin municipal limits. 1211-
13. 

-- restl!icting immigl'ation from 
colonies to lodia. 1213. 

Uniformity in Excise -- for the 
whole of lodia. 1217-18. 

Resolution 1'8 amendments t.o t~e 
Indian Legislative --. 368-85, 
446-53. 

RULES AND REGULATIONS CON­
TINUANCE BlLL--
Sce II Bill(s) ", 

RULING(S) BY MR. DEPUTY PRE­
SIDENT (MR. AKHIL CHANDRA 
DA'fTA.)-
Misce.llanoous-

If one Honourable Member is w 
possession of the House, no- other 
Honourable 1\lember can be allow­
ed to sp.eak until he finish$ 
1746. 

It is for the Mover of an amend­
ment to get up at the proper time. 
1363. · , 

The mere fact that the Honourable 
Memher in Charge of a Bill accepts 
a motiou does not debax anybody 
else from speaking. 1356. 

Select Committees, Proce.dings of-
If in the course of a speech any 

}.fember takes objection to the dis­
cussion of anything that has 
happened in the Select Committee, 
although that appears in the 
Minute of Dissents, it is better 
tWit it should· not b. referred to 
in the House. 1433. 

What happened in the Select Com­
mittee should not be discuased on 
tbe floor of" the House. 1433. 

L453LAD 

RULING(SJ BY MR. P.RESENT (TIIE­
HONURALBLE sm AllDUR 
RAJllM)-
Bill(sJ-

An amendment seeking not merely 
a verbal change cannot be allowed 
to be moved on the :floor of the 
House without due notice having 
been given j but -once an amend­
ment has been moved, the Chair 
cannot i,nsist on time being given---.. 
that is not the practice. 1290. 

Of the two inconsif3i;ent amendmenls 
to -- if one is carried by the 
House, the other cannot be moved; 
but it is then open to the movel 
of the second amendment to get 
the whole clause negatived when 
it is put to vote. 1694. 

Demands for excess grants-
Question of policy cannot be raised 

on --. 3227, 3230, 3004, 3235. 
Insnrance Bill-

Althougb seve.ral amendments to a. 
clause had been left over fol' 
further consideration, it did not 
mean that the whole clause had 
been left over and tbat fresh 
amendments to the clause could be 
received. 1294. 

Amendment proposing omission of 
clause 37 (p:rovjsion for licensing 
of losurance Agents), was held 
to. be in order although ela;1ilse 35, 
using the hmgnage It li~ensed 
under section 37 " was preVlously 
adopted. 2454. 

An amendment (No. 42) to the 
Third Schedule, which was not 
moved purely through inadvert­
ence at the proper time, was not 
allowed to be moved at the stage 
when the Schedule had been 
adopted in the form in which it 
stood and ns amended. by other 
amendments. 2942-43. 

An amend1llent, seeking to lay down 
that pr~tected and subsidised 
industries or industries applying 
for protection or subsidy s~all 
not be eligible to such protection 
or subsidy nnless companIes 
engaged in such industries agree 
to place every class o~ insurance 
business, other than hfe, under 
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RULING(S) BY MR. PRESIDENT 
(THE HONOURABLE SIR ABDUR 
RAHIM)-contd. 

RULING(S) BY MH. PRESIDENT 
(THE HONOURABLE SIR ABDUR 
RAHIM)-contd. 

Insurance Bill-cOfltd. 
their control with 8. particular 
class of insurers, namely, Indlan 
insurers, was beld not to comB 
within the scope of the Bill 
2863. 

An amendment seeking to make 
provision for a provident fund 
for the benefit of the employe,,", 
of an insurer was held to be out­
side the scope of the Bill and 
ruled out. 2684-85. 

r.ranreuvres Field Firing and Artillery 
Practice Bill-

A Bill having already been introduc­
ed under sanction obtained under 
the Governmen t of India. Act, 
1919, no previous sanction of the 
Governor General is required 
afresh under section 299 of the 
Government of India Act, 1935, 
for taking it into consideration. 
3133-34. 

Federal legislation on any of the 
items enumerated in List I m. the 
Seventh Schedule to the Govern­
ment of India Act, 1935, may" ~O 
the extent that is necessary affect 
some of the subjects in List li­
Provincial List. The Bill does 
not provide for the acquisition of. 
land, nor does it provide for tae 
acquisition of any right in or over 
land though some of the provi­
sions mny incidentally affect rights 
in or over land, Considering the 
scope of section 100 and the items 
in List I, there seems nothing lil 

Ibe provisions of the Bill which 
can be said to be wh'a vires of 
the Government of India Act. 
3200-02. 

Miscellaneous---

An Honourable Member should give 
his own arguments. The Chaiz 
will allow an Honourable Member 
to read from a document if they 
are not long passages. 2273. 

.An Honourable Member should not 
fii~~~s personalities individually. 

Desultory conversation cannot be 
aUowed. 2865. 

Honourable Members must not 
impute any personal motive to 
another Honourable Member, 
especially if they have not been 
able to understand the speech. 
1439. 

Honourable Members ought not to 
say anything which is a reflection 
on any High Court Judge. 1414-

Individual cases should Dot be dis­
cussed at great length in speecne;,. 
979, 980. 

It is not for an Honourable Member 
to regulate or interfere with the 
proceedings of the House. 1714-

It is objectionable to ask a.n 
Honourable Member to stand up 
on the bench and answer. 12.16. 

It is objectionable to call member., 
of a Party in the House as toarnes. 
1825. 

It is unparliamentary to call tnc 
Legislative Assembly a ilehating 
society. 88. 

The arrangements f'6 admission to the 
galleries of the House belDg 
under the Honourable the Pre­
sident's control, an Honourable 
Member should not refer to them. 
952. 

The expression It evasive answer n is 
objectionable. 2723. 

U S6 of the word I( benign" in the 
expression II benign pressure 
exercised by Government JJ is not 
in order. 248L 

Motion(s) for adjoumment-
The Mover of a motion has to make 

himself responsible for stating the 
facts correctly before the House ; 
he must be ready with all Ibe 
facts before he makes hia motion. 
613. 

Point (s) of ordOl'-
There can be no -- while the Chair 

is standing. 86. 
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RULING(S) BY MR. PRESIDENT I RULING(S) BY MR. PRESIDENT 
(THE HONOUHABLE sm ABDUl{ {THE HONOURABLE sm ABDUR 
RAHIM)-conld. RAHrn)-condd. 
QuestioDS-

A (fflvernment Member Deed not aay 
on every occasion, when he is nnt 
in a position to answer a question, 
that it is not in the public interest 
to do so. 10. 

An Honourable Member is ;ant 
entitled to ask about informal 
consultations by the Governor 
General withh is Council. 9. 

An Honourable Member is not to 
put a question as to why a certain 
question has been allowed. 840. 

Ordinarily the Chair would allo" a 
Question to be put by nno~her 
"Member only if be has been 8udw­
rised in writing. 499. 

The J'eplies of questions whien could 
not be answered for want of time 
have to be laid on the table. 51. 

Question (s), Supplementary--
An sorts of language in puttin~ 

supplementary questions whilh 
have nothing to do with the 
original question should DOt b~ 
used. 1000. 

Honourable Members cannot cost 
reflections in putting --, 13S'3. 

If an Honoul'able Member has been 
able to follow the answer ill 
English, be should put the sUflple· 
mentary questions in English. 
1571. 

If specific answers on specific po:nts 
are wanted they ought to be 
specified. 587. • 

It is for the Chair to decide whether 
l1. particular -- arises out of the 
original question or not. 1714. 

One question baving been put, aD­
other ODe cannot be put befct'e 
the first is answered. 428. 

Supplmnentaries cannot be put to a 
question which was not reached 
on a previous day. 1078. 

Suppfementaries to an -identical 
question previously asked cannot 
be allowed. 1886. 

Unless there is any sort of ambiguity 
in the answer given, an HOnl'llr­
able Member is not entitled to put 
further --. 9. 

Question f'e-contd. 

When a Government Member is un­
able to give the infol"Dlation that 
is sought, no Honourable Member 
is entitled to put any --. 25. 

Resolution (s)-

All amendment. the first portion of 
which is a direct negative and the 
subsequent portion is an additional 
recommendation quite relevant to 
the Resolution, is in order. 250:; 

Select Committe_is), Proe_ediags of­
An Honourable Member cannot 

refer to the --. 2348. 

RUNNING SHED(S)­
Sae "Shed (s) ". 

RUPEE (S)-
Question ,.e circulation of spurious -­

in India. 517. 

RUPEE COIN(S)­
Se8 "Coin(s)". 

RURAL AREA(S)­
Question ,.e-

FllDd for the e<ionomic developJ.llent 
and improvement of --. 31C6~ 
10. 

Improvement in facilities for tbe 
marketing of agricultural produoe 
from --. 2313·14. 

Post Offices opened and closed in 
- . 1716. 

RURAL DEVELOPMENT-
Question re training in --J village 

hygiene and sanitation to Indian 
soldiers. 1149. 

RURAL lNDEBTEDNES&­
See It Indebtedness". 

RURAL POST OFFICE&­
See" Post Office(s) ". 

RURAL RECONSTRUCTION­
Question 1"e -- and assistance to 
~:3~~thorities by the Indian .!Jcmy. 



INDEX TO LEGISLATIVE ASSEMBLY' DEBATES. 

s 
SABATHU-

Question f"e relief of tax-payers of 
-- Cantonment and overseer of 
the KnsauJi Oantonment Board. 
22-32. 

SA:HARANPUR-
Question rB denial of facility to 

holders of intermediate class return 
tickets to travel to Kalka fnm 
Benares cantonment either -Via Delhi 
or "Via --. 584. 

SAKSENA, MR. MOHAN ~ 

Demand for Excess Grant for 1935-36 
in respect of-
Executive Council. 3229. 
Indian Posts and Telegraphs Depart­

ment. 3227, 3228. 

Indian lIlines (Amendment) Bili­
Motion to refer to Select Committee. 

1603-05, 1613. 

Insurance Bill-
Consideration af­

Clause 26. 2249. 
New clause 36. 2427. 
New clause 38A. 2611. 
Clause 87. 2714-15, 2716. 
Third Schedule. 2893. 

Motion for Adjournment ,-e­
Frontier policy of Government. 

529. 
Indian interests at Zanzibar. 405. 
Mr. Mudie's Enquiry Report into 

the Bengal Nagpur Railway 
affairs. 529, 611, 612, 614, 615, 
616. 

Posit':on of Indians in Zanzibar. 
530. 

Refusal by the Law Member to 
answer a question regarding 
amendments to' the Government of 
India. Act. 2493. 

Question re-
Action taken on Motions for 

Adjournment carried in the Indian 
Legislative Assembly. 2928. 

Action taken on resolutions passed 
by the Indian Legislative Assem­
bly. 608, 1815-16. 

t;AKSENA, IIlR. MOHAN LAb­
contd. 
Question re-contd. 

Alleged propaganda against any 
demand for the reduction of 
Defence Services. 2734-35. 

Allowances paid to Sirdars Muham­
mad Umnr Kllan and Muhammad 
Snrwar Khan) Afghan detenus. 
2487·88. 

.A.nda.mans hunger-strike. 40-49. 
Anti-Indian feelings in Ceylon. 

760·61. 
Appeals of the Elast Indian Rail­

way Employees withheld by Divi­
siOJlal Superintendent's. 1311-12. 

Appointment of Mr. Waddington sa 
Assistant Superintendent of 
Archreology. 2550-53. 

Articles exported to and imported 
from India in Peuba and Zanzibar 
1082. 

Attacks on Indians in ths book 
II Land of the Lingam " by Arthur 
Miles. 2204-06. 

Attending of a public entertainment 
by the Senior Superintendent of 
Police, Delhi. 2216-17. 

Ban on Dr. Har Dayal against his 
return to Iudia. 2998-99. 

Books and leaflets proscribed by the 
Central Govel'oment 01' administra­
tions. 443. 

Censorship of correspondence. 2475-
76. 

China's representation to the League 
of Nations and developments in 
the Far East. 2919-20. 

Circular re policy to be followed by 
cantonment authorities in their 
dealings with Provincial Govem~ 
ments. 940. 

Confiscation of the photo enlargfr 
ment of Jatindra Natb Das. 673. 

Constituent Assembly. 1928. 
ConLr:act for advertisements on tele­

graph and telephone posts. 2547. 
Cost of estnblisbment and main ten­

aJlC~ of the Federal Court. 1312, 
1646·47. 

Criticism of tbe Amery Report by 
the Londo.. Times. 2209-lL 

Crossword competitions in India. 
2737-38. 
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S.A"&SENA, 1m. MOHAN LAIr-'­
dontd. 
QUPRtioJl Y(>-('Quld. 

Customs duty for bringing gold in 
India and duty paid by' Paadit 
Jawahar Lal Nehru on a gold 
casket. 1706-07. 

Debarring- graduates of Veterinary 
Colleg~ in India from appearing 
at th(" competitive exam.lnation for 
Rppointments in the lndiliti -Army 
Veterinary Corps. 1882-83. 

Deduction of Income-tax OD dividend 
paid to share-holders of the Reserve 
Bank of India. 1473-74. 

Detenus in the Dcoli Detention Camp. 
443. 

msm issal of the Bengal N agpnr Rail­
way employees after the termina­
tion of the strike. 2924 

Disposal of cast iron scrap on the 
Norlh Western Railway. 5. 

. DisscnLmg note of Sir Tracy Gavin 
Jones to the Sapru Committ..ee 
Report and enquiry into the ques­
tion of currency and exohange. 
2804. 

Employees of the Great Indian Penin­
sula Railway transferred to athel 
railwuys. 1312. 

Encourngcment to the handloom and 
cottage woollen industry. 2803-
04. 

Explosion of a bomb at Babina. in 
Jhansi District. 940, 2057-58. 

Extellsiol1 of the life of the Indian 
Legislative Assembly. 1079. 

Government advertisement given to 
newspapers. 2474-75. 

Grant of compensatory allowanee to 
certain officials of the Posts and 
Telegraphs Department in Simla. 
2299-2300. 

Grant of house rent allowance to the 
fit! er Ji.7, .lam of the Eastern 
Bengal Railway at Chilpore. 858, 
2407. 

Grant of passes to retired railway 
servants. 2098-99. 

Grant of permission to Mt. Mahado 
Abaji Nadedkar and other lIidian 
exiles to return to India. 671-
72. 

SAKSENA, MR. MOHAN LAL-
contd. 
Question rf-COiitrl. 

Gratuity \Vithlreld from certain em­
ployees in the J amalpur Railway 
;V orkshop. 2650. 

GrJeVRllees of owners of ekka!i and 
tongas at Lucknow jtmetion and 
Bena.res Canton merit Stations. 
2638-39. 

Hunger-striking detenus ill the Deoli 
detention camp. 2486·87. 

Income-tax recover#lbl~ on pensions 
earned in India and pa.id in Eng­
land. 1235-37. 

Indians outside India not pernutted 
to return to India. 444. 

Introduction of a Bill regarding the 
Indian Chartered Acconntanls. 

Investigations regarding the electrical 
properties of the ground for setting 
up of Radio transmitting stations 
and training of Indians in Radio 
1-.search. 2016·17. 

Joining of the Federation by the 
Indian States. 2201·04. 

Legislation regarding aC'qwring of 
interests of African and Arab 
Mortgagors in Zanzihar. 2804-05. 

Maintenance of the Deoli Oamp Jail. 
94l, 1816. 

lIfodi/i"tion of the Standing Orders 
and Rules of the J ndian Legislative 
.A;,cmbly. 1080-82. 

Negotiations for Trade Agreements 
with Great Britain and other 
cOlmtries. 860. 

New pass rules for railway employees. 
857·58. 

Non-clearance of letter boxes on cer­
tain railway stations. 1707 -OS. 

Non-enrolment of members of the 
Trade Union, Lucknow, residing in 
Bihar and Bengal, as voters in the 
Labour Trade Union Constituencies. 
1080. 

Officers and .staff working in the 
Broadcasting Department. 528, 
1806-14. 

Officers in the Computing Office of the 
SUl"Vey of India. 1235. 

Official members fmm the Provinces 
nominated to the Indian Legislative 
Assembly. 1569-70. 
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SAKSENA, MR. MOHAN LAIr-­
co"td. 
Question f"e----<'o't,td. 

Optical geods imported into India 
and development of lense industry. 
2547-48. 

Outsiders recruited as clerks by the 
Postmaster GeneralJ Lucknow. 
3117-18. 

Parking of tonga. and ekkt13 a! 
Lucknow Junction Station. 2380-
81. 

Participation of Indian trades and 
industries in the Paris Exhibition. 
860. 

Persons erlerned or interned in thp. 
centra.lly adm.inistered areas. 442, 
205l. 

Persons refused passports. 76. 
Possibilities of growing cloves in 

ilidia. 2832-33. 
Prisoners confined in the Cellular Jail 

in the And.mans. 443. 
Prisoners who developed tubercu­

losis or became invalids in the 
Cellular Jail at Port Blair. 
2474. 

Procedure fonowed in the matter of 
graut of titles. 2215. 

Prohibition of Government Serva.ni::. 
from doing insuranoe busjness. 
2738. 

Prosecution of employees of Jamal­
pur Running Shed and stoppage 
of allowance of Permanent Way 
Staff at J amalpur. 2650. 

Protection of the life and property 
of Indians in Shanghai. 2735· 
36. , 

Provisions of the Unbeneficial Occu­
pation of Lands Bill introduced 
in the South African Parliament. 
759. 

Publication of the report of the 
British expert on broadcasting in 
India. 2810-14. 

Purchase and maoufacture of 
wagons. 2920-

Qualifications and social statos of 
prisoners in the Andamaru.. 
1148. 

Qualifications of the British expe:rt 
invited to study the possibilities 
of development of broadcasting in 
India. 1012-13. 

SAKSENA, MR. MOHAN LAIr-­
contd. 
Question re--ctmtd. 

Qualifications of the Controller 01 
Broadcasting and the Chief 
Engineer, All-India Radio. 1013-
14, 2814-16. 

Radio Research. 2015-16. 
R.ilway accident at Bibta on Ihe 

East Indinn Railway. 858-5g. 
Reduction of staff in the Reforms 

Office. 2380. 
Reforms Office. 1313-14-
Refusal of the Agent, East Indian 

Railway, to receive deputations 
iTom the East Indian Railway­
men's UnioD, LllCknOW. 1083-
84. 

Refusal to grant plUlsporls to 
Srimati Kamla Debl and other 
persons. 672. 

Release of Mr. Amir Haider Khan 
detained UDder Regulations III oC 
1818. 2736-37. 

Release of political prisoners and 
detenlls and withdrawal of 
externment and internment -orders 
in the centrally administered 
areas. 929. 

Release of political prisoners of 
Delhi. 2997·98. 

Repatriation of prisoners from the 
Andamans. 2999·3002. 

Representation from Indians in 
Malaya regarding the recommenda­
tions of the Right Honourable Mr. 
Sastri. 760. 

Representation regarding the amal­
gamation of the two cleriea.l 
grades in the Operating Depart­
ment of the Divisional Superin­
tendenfs Office, Luclm.ow. 79-
80. 

Resolutions and motions for adjourn­
ment. 2100. 

Rules for transfer of prisoners and 
maintenance of the CelJular Jail 
at Port Blair and the Deoli Delen­
tion Camp. 929-31. 

Rules regarding absconding accused. 
2490. 

Safeguarding of the interests of 
Indian clove growers in Zanzibar. 
2548·50. 
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SAKSENA, MR. MORAN LAIr­
con-ta.. 
Question r~concZd. 

Seourities demanded from ,presses 
and newspapers in the centrally 
administered axeas. 443, 2052-
63. 

Situation in Zanzibar. 759-60. 
Statement of Khan Abdul Ghaifar 

Khan regardiog Frontier Tribes. 
2212-13. 

Strength of tbe Indien Medica! Ser­
vice. 2206-09. 

Subsistence allowance paid to tha 
mother of Srijut Panchanan 
Chakra varty J a detenu in lhe 
Deoli detention camp. 2487. 

Suicide cases in the centrally admin­
lstered areas and retirement of 
Government servants at the age 
of fifty-five. 1883-84. 

Sum sanctioned by the Railway 
Board for disbursement among-dL 
non-strikers of the Bengal Nagpur 
Railway . . 3180-81. 

Telegraph Office at Gupta Kashi, 
District Garhwa!. 527-28, 2297-
98. 

Tolls charged on the East Indian 
Railway bridge on the K{J~i 
between Rampur and Moradabad. 
607·08. 

Tl'aining in rural development, vil­
lage hygiene and sanitation to 
Indian soJdiers. 1149. 

Unemployment Problem. 1237-38, 
1583-96. 

Withdrawal of recognition of the 
Bengal Nagpur Railway Union. 
1778-79. • 

Withdrawal of the representative:::. 
of the Bengal Nagpur Railway 
Union from the enqniry held by 
Mr. Mudie. 1777-78. 

Work in the Home Department. 
2215·16. 

Working hours of gnards and 
drivers. 2926. 

Question (Supplementary) ,.­
Abandonment of the idea of open­

ing slaughter houses in certain 
Provinees. 1393. 

.Absence of wire fencing along the 
rail way line between Jhansi and 
Manikpur. 831, 832. 

SAKSENA, MR. MORAN LAIr­
contd. 
Question (Supplementary) ,e-co"ld. 

Activities of the Fauji .A.klJbar. 
2729. 

Allegations against the Senior 
Superintendent of Police, Delhi. 
433. 

Allowanees paid to Sardars Mnham· 
mad Umor Khan and Muhammad 
Sarwar Khan, Afghan DetenUl!. 
1164, 1636. 

Amount paid by tbe Publicity 60-
ciety for usiog the telegraph posts 
for advertisement. 2306. 

Appointment of India's RepresenL&­
tives to the Leagne of Nation.s. 
1551. 

Appointment of the Chief Medical 
Officer of the East Indian Rail­
way. 2654. 

Arrangements for starting a Central 
Veterinary College at Izzatnaga.r. 
1222. 

Attending of a public entertain­
ment by the Senior Superintend­
ent of Police, Delhi. 431, 432. 

Availability of the Indian Army 
for the defence of Burma. 646. 

Ban on Dr. Har Dayal against his 
return to India. 2994, 3008. 

Break of journey between Benar~ 
and Lucknow on the Loop Line. 
1062. 

Break;"g of their parole by Sard.,.. 
Mnhammad Umar Khan and 
Mnhammad Sarwar Khan, Afghan 
Detenus. 1645. 

British journalist imported .. 
Director of Pnblic Information. 
654. 

Broadcasting of Indian mnsi .. 
3112. 

Broadcasting stations in India. 
1240. 

Circulatinn of Bills for eliciting 
opinions thereon. 1775. 

Classification of Koris in the United 
Provinces. 1786 . 

Clove plantation and protection of 
the interests of Indiana io Zanzj· 
bar. 768. 
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SA]CSENA, MR. MORAN LAL-ISAKSENA, MR. l\lOIIAN LAfr--, 
contd. conld. _ 
Qnestion (Supp1ementary) ,.e-con~d. Qne<="tioll (S11pplementury) n~~contd. 

Constitutional position oJ; the official Health of Maharaja Gurcharan 
representatives of the Provincial Singh of Nabha. 2221. 
Governments nominated to the Hunger-strilre by priso~ers in the 
Indian Legislative Assembly. A.ndamans. 2733. 

o 13t02. f· Inauguration of the Federation and 
°s~dre·act or p~rking ()f ekkas out- extensioh of the life of the Indian 

the Benares Cant()nment Rail- Legislative Assembly. 20. 
way StatIon. 1296. . .. . 

ContribulJotl entitled U Professor IDClv~hty shown by R~lway s~b-
Kbankhoje in exile-Lift the ordlllates to the travelling public. 
Ban" published in the Hit.Vlm. 853. 
1879. Increase in the allowances and pay 

CreatioI;l. of a corporation lor the of British soldiers. 1152. 
control of the All-India Radio. Indian Legislative AssemblY Elee· 
1004. toral Roll f()r Delhi. 866. 

Creati()n ()f posts of Under Seeret- Indians and Europeans in Shaoghai. 
aries in the Department of Edu- 1397, 1398. 
nation, Health and Lands. 767. Installation charge for telephones 

Curtailment of railway passes levied from the Members ()f the 
:f'J~g 3~~~. subordinate Railway fet~~n Legislative Assembly. 

Customs duty for bringing gold in Interception of letters and telegrama 
Ind" and duty paid by Panmt and tapping of telepbone oaUs. 
Jawaharlal Nehru on a gold 1384-

De~e\/~~cilities to Mr. V. V. Investigation of the problem of fi()od 
Narasimhan to attend the sittings prevention. 2007. 
of the Madr .. Legislative Asseln- J o~:i~~esof 8tJ~. Federation by the 
bly. 2650. Keeping of British troops for 

Discussion in the Indian Legislative internal security purposes. 2215. 
A.ssembly of proposals made by 
the Wedgwood Committee. 20. Licences granted to vendors on 

Diversion of certain trains to enable Railway Stations in Bihar. 1794. 
them to touch Benares and Allah- Lives and property of Indians in 
abad. 583. China. 1639, 1640. 

Economies in the Central Govern- Long continuous duty of railway 
ment expenditure. 1112, ili3. drivers. 2088. 

Enquiry into the Bengal Nagpur Luggage passes granted to inferior 
Railway strike afftills. 2384, staff on the Nortb Western Rail-
23 7. way. 2919. 

Erection of a recuperative pot Marks for 1.'iw voce in the- Indian 
furnace in a factory at Fixozabad. Civil Sel'vice examination. 2990, 
2021, 2022. 2992. 

Expenditure incurred in the Wazir- Martial Law prisoners of the Garh-
istan Military Expedition. 656. wali Regiment. 417. 

Exteroment ()f Maulana Husain Menlal Hospital at Rlmchi. 653. 
Ahmad Madani and MauIana Military manQ}uvres or artillery 
Nuruddin from Delhi. 926. ptaetice near village Rabina in 

Government advertisements given to Jhansi District. 1147. 
newspapers. 1382. Mr. Mudie's report on the Bengal 

Grievances of Indians in Malaya. Nagpur Railway strike. 847, 
1221. 848. 



INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 191 

SAKSENA, MH. MOHAN LAL­
cfmtd. 
Q.uestion (Supplementary) Tt1--Co'1ltd. 

Negotiation for a trade agreement 
with Ceylon. 2366. 

Nomination of Official Members 
il'om the Provinces to the Iridian 
Legislative Assembly. 600. 

Non-clearance of letter boxes on 
certain stations. 511. 

Noting down of names and addresses 
of passengers at the Tara Devi 
Railway Station. 1064. 

Opening of combined Post and 
Telegraph Offices in Sind. 1006. 

Parking of ekkas outside Railway 
stations. 1545. 

Permits for entry into the Knrram 
Agency. 2226, 2227. 

Positions regarding Indian labour 
in British Guinna. 2395. 

Post of Deputy Director General, 
Indian Medical Service. 2024. 

Prisoners convicted or detained for 
political offences under the charge 
of the Government of India. 416. 

Prisoners in ilie Andamans suffering 
from dyspepsia. 1387. 

Prohibition of Congress election 
meetings and flying of National 
li1lags in the Lansdowne Canton­
ment. 1615, 2741. 

Propo~al to establish a Central 
Veterinary College in IzatnugaJ'. 
2295·96. 

Proposal to IDcrease railway freights. 
59l. 

Propo~ed slaughter bouse in the 
Lnhore Cantonment. 1392. 

Protect:oll to the glass industry. 
1564, 1566, 1771. 

Railway accident at Bihta on the I 
East Indian Railway. 1077-78. 

Railway ticket of }lr." Sri Prnkasa 
checked at tbe bidding of the 
Criminal Investigation Depart­
ment man at Mogbnl Sarai. 1546, 
1547. 

Recommendations of the Maxwell 
Committee. 1622. 

Recruitment of a News Editor of 
Broadcasting and an Editor or 
Indian Listen... 1227. 

SAKSENA, MR. MOHAN ~ 
cnntd. 
Question (Supplementary) re--contd. 

Refusal to grant passport to Mr. 
Virenara, Maoaging Editor of the 
Dally Partap, Lahore. 1878. 

Release of invalid political prisonel'S 
in the Andarolins. 1336. 

RempvoJ of the postal seals and 
stamps ofllc~ from Aligarh to Ali­
pore Workshop. 2559. 

Re-organisation of the GoverillIlent 
of India Secretariat. 1632. 

Repatriation of prisoners from tht" 
Andamans. 3015. 

Report of tbe Ashworth Committee 
about administrative and judicial 
reforms in Ajmer-Merwara.. 
2464. 

Restoration of original pensions 
after realisation of the amount of 
commutation with interest. 756. 

Revised rules for the issue of passes 
on railways. 1071. 

Rules for elections to the Indian 
Legislative Assembly from tho 
United Provinces. 835. 

Rural reconstruction and assistance 
to civil authorities by the Indian 
Army. 430. 

Selection of Allahaba.d as the venue 
for the enquiry of the Bihtn rail­
way disaster. 2656, 2657. 

Selection of representatives of India. 
at the Imperial Conference. 
589. 

Separation allowance allowed to 
British soldiers. 2473. 

SituatjoD OD the Frontier. 650, 651. 

State of health of seven Andamans 
prisoners. 2046, 2047. 

Stay-in protest in the North Western 
Railway Workshops, Moghalpura. 
2108. 

Supply of court notices and Govern­
ment advertiseU'lents to vernacuiar 
newspapers in Delhi for publica­
tion. 924, 925. 

Terms of 
Colonel 
2023. 

notification of Lieut.­
Shaikh's appointment. 
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B.A.KSENA, MR. MOHAN LAL- SANITARY RULES­
concld. 
Question (Supplementary) re-conald. 

Question re - delay in enforcing -. 
in Aindri neaT Simla. 1718-19. 

TraveJling of persons with the Mem­
bers of the Railway Board in SANITATION-
saloons. 2096, 2097. Question re training in rural develop-

Types of Air Action on the Frontier ment, village, hygiene and Banita-
employed during the Waziristau tion to Indiau soldiers. 1149. 
Expedition. 665, 667. SANT SINGH, SARDAR-

Vei~~~~'ry Colleges in the Provinces. Federal Court Bill-

Withdrawal of the recognitions of 
the Bengal N agpur Roilway 
L~bour Union. 865. 

Wark done in the provinces on 
behalf of the Government of India 
by the Criminal Intelligenee De­
partment. 1145. 

BALARY(IES)-
Question re-

Exemption from Income-Tax allow­
ed on leave allowance and -­
paid outside British India. 502. 

Reduction in the -- of Imperial 
Services. 518-19. 

Reduction in the -- of members 
of the Governor General's Execu­
tive Council. 523, 1644-45. 

Revision of the _- of the lndian 
Civil S~rvice and the Indian Police 
Service. 937, 2742-43. 

-- of Rao Bahadar V. P. Menon. 
2660. 

SALE (S)-
Question re proposed -- of certain 

areas in the Karachi Cantonment. 
680. 

BALOON(S)-
Question 1"e travelling of persons with 

the Members of the Railway' Board 
in --. 2096-97. 

SALT­
Question ,-e-

Hardship experienced by the -­
licencees of certain places in the 
Madras Presidency. 523-24. 

Restoration of concessions. 
757-58. 

BAM RANIZAI-
Question ,-e system of administration 

in -- und Swat Ranizai ar,eas in 
the North-West Frontier Province. 
444. 

Motion to cousider. 620, 624-26. 
InsurMce 13i1l-

Motion to consider. 
975-81. 

951, 952, 957, 

Consideration 9£­
Clause 2. 1652". 
Clause 6. 1733, 1759. 
Clause 9. 1760, 1761. 
Clause 27. 2071-73. 
Clause 35. 2278-79, 2282, 233%-

33, 2337. 
New elause 35A. 2413-18. 
Now clanse 36. 2434-35. 

Motion for Adjournment re-­
Appointment of Mr. S. P_ Cbamb6'" 

from England as Chief ColllIIl.i.­
sioner of Income-tax. 3159-61. 

Erection of an abattoir in the Lahore 
Cantonment. 1158. 

Question re-
Allegations egainst the Assistant 

ManagerJ Government of IndIa 
Forms Press, .Aligarh. 2830-31, 
~831-32. 

Applications for admission to exami­
nations conducted by the Federal 
Public Service CoIllIIl:b3sion. 
1402. 

Construction of an overbridge 00 

the Gatti side at the Lyallpur 
Roilway Station. 1798-99. 

Enquiry in the sale of scrap iron on 
the North Western Railwa]. 
1797-98, 2411. 

Giving of Honorary Military Ranke 
to Civilians in the Military 
Engineering Services. 1633. 

Indians employed as Garrison 
Engineers. 1632-33. 

Indians employed as Sub-Divisional 
Officers in the Axmy. 1633. 
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S.ANT SINGH, SARDAR-contd. 
Question re--co'ltd. 

Insufficient representation of Sikhs 
in lhe Posts and Telegraphs Audlt 
Offices, 57-63. 

Overtime work in the Central Tele­
graph Offi •• , Madras. 69-70. 

Tenders for Kilob.."Ti Extension 
Scbeme, Delhi. 2818-20. 

TicketIess travellers on State Rati­
ways. 56. 

Question (Supplementary) re­
Attending of it public entertainmenL 

by the Senior Superintendent of 
Police, Delhi. 2216. 

Communal proportion of Muslims 
in railway services. 597, 598. 

CorumltatioD of All-Inclia organisa­
tions on Bills circulated to elicit 
public opinion. 851. 

Grant of a fiftb meal lo the Britisb 
Army in India. 41B. 

Healtb of Maharaja Gurcharan 
Singh of Nabha. 2221. 

Insult to an Indian 1. C. S. officer 
in tbe Central Provinces. 415. 

MUl:ionic Lotlges in the Centrally 
Administered Areas. 412. 

Mr. Mudie's report on the Bengal 
Nagpur Railway strike. 848. 

Refusal to grant passport to Mr. 
Virelldrs, Managing Editor of the 
Daily PartapJ Lahore. 1878. 

Release of political prisoners and 
detenus and withdrawal of extern­
ment und internment orders in the 
centrally administered areas. 
920. 

Retrenchment in the Home Depart­
ment. 411. 

Selection of representatives of India 
at the Imperial Conference. 589. 

Supply of court notices and Govern­
ment advertisements to vernacular 
newspapers in Delhi for publica­
tion. 924. 

Resolution re-
Amendments to the Indian Legisla­

tive Rules. 371-74, 385, 452. 
Constituent Assembly. 1922, 1924-

ZT, 1930, 1934. 
Economies in the Central Govern­

ment ."penditure. 1088-91. 

SANTHANAM, MR. K.-
Control of Coastal Traffic of Indta 

Bill-
Motion to refer to Select Committee. 

1045. 
Indian Mines (Amendment) Bill-

Oonsideration of elauses. 3050, 
3051, 3054. 

Indian Naturalization (Amendment) 
Bill-
Motions to consider and to circulate. 

633. 
Indian Securities (Amendment) Bill­

Motion to consider. 2934. 
Insurance Bill­

Consideration of­

Clause 2. 1268. 
Clause 3. 1290, 1291, 1331, 1336, 

1343-44, 1347. 
Clause 4. 1359. 
New clause 3A. 1355. 
Clause 6. 1691. 1750. 
Clause 11. 1763. 
Clause 26. 2247, 2248-49. 
Clause 27. 2078-79. 
Clnuse 30. 2086. 
Clause 33. 2157. 
Ncw clause 36. 2433. 
Clause 37. 2595, 2598. 
Now clause 38A. 2613-14. 
Clause 51. 2673. 
Clause 59. 2698. 
Clause 86. 2711. 
New clause 99A. 2760, ZT61. 
Clause 101. 2779-80, 
New clause 100A. 2877. 
New clause 107. 2865, 2867-68. 
First Schedule. 2878, 2883.,51, 

288B. 
Third Schedule. 2892-93, 2894, 

2896, 2905. 
Fourth Schedule. 2910. 

Motion for Adjournment rfJ change lD. 

the prospeetns of the Training Ship 
H Dufferin". 610. 

!'latna University (Amendment) Bill­
Motion to consider. 3072, 3073. 
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SANTHANAM, M~. K.-oo1ltd. 

Question re-
Alleged discourtesy shown by the 

Quarantine Officers at Mandapam. 
2038. 

An:\eodmant of Postal Insurance 
Rules. 758. 

Bill before Ceylon State Council to 
amend the Village Communities 
Ordinance. 2037. 

Building of overbridges on railway 
level crossings. 855-57. 

Classification of Koris in the United 
Provinces. 1785-86. 

Enquiry about certain Customs 
Officials in Madras. .1005. 

Import of raw cashew nuts and 
export of cashew kernels. 857. 

Indian and European Officers in 
the Government of India Depart­
meots. 671. 

Indian State Railway Magazine. 
1072-73. 

Investigation of the affairs of the 
Publicity Department, Great 
IndillD; Peninsula Railway. 1072, 
2408. 

Leave privileges of superior Qflicers 
on the South Indian Railway. 
1073. 

Notice to certain Indian lease-holders 
of CliOwn Jands in Kandapola, 
Ceylon. 2038. 

Practical training of the Engineer­
ing Cadets' of the tt Dufferin ". 
1784-85. 

Recruitment of an Electrical 
Engineer on the Madras and 
Southern Mahratta Railway. 853-
55. 

Restoration of salt concessions. 757-
58. 

Question (Supplementary) re­
.Absence -of wire fencing along the 

rail way line between Jhansl ani! 
Manikpur. 832. 

Activities of the Fa,,;; ..I1khbar. 
2728. 

Activities of the Reserve Bank of 
India. 2012. 

Andamans hunger-strike. 47. 

SANTHANAi\1, MR. K.-contd. 
Question (,supplementary) re-contd. 

Appointment of Indian Agents or 
Trade Commissioners in certaiQ 
countries. 2624. 

Attaehment of additional inter­
mediate class compartments on the 
Assam Bengal Railway. 838. 

Availability of the Indian Army for 
the defence of Burma. 647. 

British journalist imported as 
Director of Public Information. 
654. 

Broadcasting in India. 2009. 

Building of wagons from Indian 
material in India. 2095. 

Oonstitution of the Standing Com­
mittee for the Department of 
Commerce. 6. 

Creation of ne'v protected areas in 
the Tribal Area. 1018. 

Cl'itiei:sm of the Amery Report by 
-tho Lo'nOOn Times. 2211. 

Eviction of Muhammad Alit an 
Indian trader, from Abyssinia. 
601. 

Exclusion of K oris from the list of 
Scheduled Castes for the United 
Provinces. 912. 

Government advertisements given to 
newspapers. 1383. 

HilI stations where British troops 
go in summer. 2465. 

Implementing of the recommenda­
tions of income-tax experts. 2541. 

Indian troops serving outside British 
India. 2722. 

Joining of the Federation by the 
Indian States. 2203, 2204. 

Misuse of first class passes issued 
to certain private gentlemen. 
27. 

Negotiations for an Indo-British 
Trade Agreement. 2114, 2638 . 

Negotiations for trade agreements 
with foreign countries. 1563. 

Non-recognition of the Medical 
Vollege of the Andhr. University. 
1712. 

Position in regard to Indian clove 
Traders in Zanzibar. 613. 
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SANTHANMf, MR. K.-conold. 
Question (Supplementary) re-concld. 

Preference accorded to the relatives 
of railway employees for appoint­
ment in the railway services. 
595. 

Proposal of the British Film 
Industry to establish studios and 
cinemas in India. 2031. 

Proposal to increase railway freights. 
G91. 

Qualification of the Controller of 
Broadcnstin~ and the Chief 
Engineer, All-India Radio. 2B16. 

Railway revenues. 580. 
Recommendations of the Maxwell 

Committee. 1620-22. 

Reservation of Coa,stal Trade for 
India and building up of an 
Indian Mercantile Marine. 1773. 

Resolutions of the Delhi Provincial 
Postal and Railway Mail Service 
Conference. 1000. 

Safeguarding of the interests of 
Indian shipping. 2093. 

Selection of l'ep:resentatives of 
!nelia at the Imperial Conference. 
5S9. 

Strength of the Indian Medical Ser­
vice. 2209. 

Suhvention to the handloom industry. 
2003. 

Types of Air Action on tbe Frontier 
employed during the Waziristan 
Expedition. 665. 

Withholding of a telegram sent to 
the Students Conference by Mr. 
S. Satyamnrti. 1241. 

Wark done in the provinces on 
behalf of tbe Government of 
India by the Criminal Intelligence 
Department. 1145. 

Resolution re--
Amendments to the Indi.n Legisla­

tive Rules. 376-77. 

Appointment of qualmed Indian 
Cadets by British Navigation 
Companies. 1491-94, 1517. 

8~RU CO~TTEE REPORT­
See U Repol't(s) n. 

SARAFA BAZAR-
Question 'l"e non-acceptance of Accounts 

in Bhiwani -- by the lncome-Tax 
Authorities. 509. 

SARDARA-
Question 'l"e arrest of Muhammad 

Zaman Khan of -- under tha 
Frontier Crimes Regulation. ~ 
45. 

SARWAR KHAN, SARDAR MUHAM­
MAD-
Question rc -allowances paid to Sarda.:r 

Muhammad Umar Khan and --, 
Afghan deteuus. 1153-M, 161B-19, 
1634-37, 1645, 2<186, 2<187-BB. 

SASTRI, THE RlGHT HONOUR­
ABLE MR.-
Question re representation from 

Indians in Malaya regarding the 
recommendations of. --. 760. 

SATYAMURTI, MR. S.-
Control of Coastal Traffic of lndia 

Bill-
Motion to refer to Select Committee. 

1025, 1042. 
Demand for Excess Grant for 1935-36 

in respect of-
Executive Council. 3229-30. 
Indian Posts and 'J.1elegl'sphs De­

partment. 8227. 
Federal Court Bill-

Motion to consider. 621-22, 623. 
Indian Mines (Amendment) Bill­

Consideration of clauses. 3061. 
In~i~:=... Naturalization (AmendmenL) 

Motions to consider and to circlliat£. 
635-39, 642, 643. 

Indian Securities (Amendment) Bill­
Motion to consider. 2939_ 

Insurance Bill-
Motion to consider. 794, 80B, 815, 

816, 817, 871, B76, 896, 901, 903, 
9,09, 977, 9BO, 1164, 1181, 12il2, 
1204, 1205, 1255, 

Consideration of-
Clause 2. 1265, 1269, 1270, 1278, 

1283-B4, 12B6, 1655. 
Clause 3. 1291, 1292, 1352, 1353, 

2874. 
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SATYAMURTI, MR. S.-contd. 

Insurance Bill-oofltd. 
Consideration of- conta. 

Clause 5. 1366·67. 
Clause 6. 1372, 1685-86, 1694, 

1723, 1724, 1728, 1729, 1745, 
1746-48. 

Clause 12. 1950-53. 

Clause 14. 1977. 
CI.use 15. 1978. 
Clause 20. 1979, 1980. 
New clauses 26A, 26B, 26C and 

26D. 2270. 
Clause 27. 1985, 1988-90, 1992, 

1994, I995, 2073-77, 2082. 

Clause 28. 2083. 
Clause 31. 2152, 2153. 

Clause 32. 2156-57. 
Clause 35. 2274, 2338-45, 2348, 

2435, 2436. 
New clause 36. 2436, 2438, 2439-

41. 
ClauBe 37. 2596-97, 2603. 
Clause 38. 2607-09. 
New clause 38A. 2675, 2676-7'<:. 
Clause 39. 2160-61. 
Clause 41. 2186. 

Clause 42. 2194-96. 
Clause 53. 2870. 

Clause 54. 2689. 
Clause 60. 2699-2700. 

Clause 71. 2704. 

Clause 75. 2707. 
Clause 100. 2768-69. 
Clause 101. 2780-83. 
New clause 107. 2791, 2702, 

2868. 
New clause 108. 2792, 2793, 27;),1. 

First Schedule. 2879, 2880, 2861-
82, 2884-85. 

Third Schedule. 2889-90, 2891, 
2897, 289S-99. 

Fourth Schedule. 2907-09,2910-11. 

Motion to pass. 2943, 2950-59, 2976. 

SATr AMURTI, MR. S.-contd. 

Moslem PersonllI Law (Sharial) Appli­
cation Bill-
Motion to eonsider. 1825. 

Motion for Adjournment re­
Amendment of Indian Legislative 

Assembly R'llles. 446, 475-80, 481, 
487, 488. 

Appointment of I.l non-Indian as 
Economic Adviser to the Govem~ 
ment of India. 3191, 3243-47, 
3248. 

Appointment of Mr. S. P. Chamb.ro 
from England as Chief Commi&­
sioner of Income-tax. 3155, 3157, 
3158. 

China's appeal against Japanese 
aggression to the League of 
Nations. 1889. 

Creation of the Post of Depnty 
Seeretary in the Legislative Assemb­
ly Department. 528. 

Extravagance in Military 0 p61'ations. 
528-29. 

Hunger-strike of political prlsoners 
in the Andamans. 530, 559~61J 
562, 569, 574. 

Indian interests at Zanzib!.Ll'. 385-
80, 392, 394, 405. 

Indn-British frrade negotiatioDs. 
528. 

Mr. Mudie'. Enquiry Report into the 
Bengal Nagpur Railway affairs. 
612, 613, 614. 

Negotiations berween the Governmeni 
of India and the Princes in respect 
of Federation. 944. 

Operations on the North-West Fron­
tier. 616. 

Perpetuation of the Ottawa Agre&. 
ment. 445. 

Protection of the Interests of Indiana 
in South Africa. 88. 

Trade agreement with Great Britaio. 
2749-50, 2751. 

Motion re Report of the Indian Rail­
way Euquu'Y Committee. 699, 701-
11, 716. 

·N omination of -- to the Ponel of 
Chairman. 89. 
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SATYA)1UR'l'I, ~m. S.-co"td. 

Patm~ University (Amendment) Bill­
Motion to consider. 3067-68. 

PoinL of order raised by ~~ as to 
whether an IIonnurable Member cnn 
cast any refleetion on any High 
COllrl or On nny .J ndge of the High 
Court. BU. 

Point uf order raised by -~ as to 
whethel' this J.Jegislnture had power 
to ell/wt lhe Pntna Univeroity (Aw­
endment) Bill inasmuch as the suh~ 
.il'(~t /1 Eclllcntion Jl is included in the 
Pl'ovincinl Li~t 3067-68. 

Que~tion re-
Ahfllition of the Observatory at 

Mndrns. 3105-06. 
Acceleration of speed of railway 

trains. 1768-60. 
Activities of the Fauji Akhbar, 

2726-29. 
Aoti\rities of the Rcsel,e Bank of 

India. 2010-12. 
Adult educntion for Indians and ap­

poinhl1ent of I1n Agent General in 
British GUiUllU. 1702.-03. 

Afghan Pulitienl Pl'isollcrs detained 
at Afussool'ie. 1651. 

AIIowtlllf'es pnirl to Sirdnrs Muhnm­
mild Umur }ehan nnd l\.Iuhummad 
81lJ"w8.1' Khnn, Afghan detenus. 
2UW. 

AnalY"';H or nplies received from 
the stllt!'S to th~ Viceroy's letter 
enquiring into their ~eW5 on 
Fedcmtion. 1323. 

Appointment of a European as 
Dir~tor of Public Information. 
66l. 

Appointment of a pennanent Tariff 
Board. 2630-36. 

Appointment of an Indian as Actuary 
uncler the Government. 2089. 

Appointment of Indian Agents or 
Trade CommiS!'l.ioners in certain 
countries. 2622-25. 

Appointmellt of Iniiia's repl'e.':ientn­
tiv(ls to the League of Nations. 
1549-51. 

Archroological Survey in certain 
are8~ in India. 2004--05. 

IAm!LAD 

SATYAMURTI, ~IR. S.-con/d. 

Question re-aolltd. 
A.rraoO'emcuts for starling a Central 

Vet:rinary College at Izzatnagar. 
1221-22. 

Article entitled 1I Co-ordination of 
llcsenrch" published in the Hindu. 
~545-46. 

Article entitled II India and Imperial 
Defence" published ill the H'inau. 
658·61. 

Attacks on Indians in the book 
rc Land of the Lingnm" by Arthur 
Miles. 2204-06. 

British Indian Trade Ret1ll1ls and 
Indin's halano. of trade. 593-94-

British Officers 'without rank at the 
'Vnziristan operations. 2482~84. 

Broadcasting in India. 2008-10. 
Broadeusting- of Indian music. aill-

12. 
Broadcasting Stations, training of 

Indinns in Broadcasting and manu­
facture of radio sets in India, etc. 
1458-6l. 

Buildin~ of wagons .:from Indian 
material in IUfliR. 2094-95. 

Certain statements made hy Sir 
1\Iuhfl}umaii Znfl'ullah Khan at 
the Imperial Conference. 1067, 
1626-27. 

Chan,!!e in the recent ordcr relating 
to the organisation of the Indian 
MeeuCltl Service. 657-58. 

Chinn's appeal to tbe League of 
Nations against Japanese aggres­
sion. 3175-76. 

COll('lusions on the report of the 
Coal )[ining Committee. 751-52. 

Constitutional position of the official 
representatives of the Provincial 
Goverrunents nominated to !;pe 
Indian Legislative Assembly. 1302. 

Consultation of the Government of 
India by the League of Nations 
OIl questions of foreign policy. 
935-37. 

Cousultation of the Indian Legis!.­
tiY8 Assembly on important matters 
coming befo-re the League of 
Nations. 841-43. 
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SATYAMURTI, MR. S.-contd. 

Question ,.e-conrd. 
Consumption of Indian cotton by 

certain countries. 1066. 

Co-ordination of different kinds of 
h'RnSpOl't on an All-India basis. 
1303, 1719-20. 

Creation of the Federal Railway 
Authority. 591-93, 2090-91. 

Criticism of the Amery Report by the 
LondoH Times. 2209-11. 

Departure of the Indian Irane delega­
tion from England. 291&-17. 

Deterioration of Indian economic 
position in South Africa.. 3ll0-
ll. 

Diamonds found in the possession of 
a Bombay merchant. 2557-58. 

Discussion in the Indian Legislative 
Assembly of proposals made by 
Ibe Wedgwood Committee. 20. 

Emigrant labourers to Malaya from 
Nagapa(am. 992-93. 

Employment of Criminal Intelligence 
Department officers for shadowing 
political suspects in the provinces. 
1873. 

Encouragement of Indian coastaJ 
shipping. 2371-73. 

Exhibition of Indian educational 
films and newspaper reels. 2369-
71. 

Export of monkeys. 3012-13. 

Fignres of the last provincial elec­
tions. 1303. 

Finlll Registered Accountants exami­
nation. 2626-2'7. 

Firm of Muhammad Ali in Addis 
Ababa. 1652. 

Formation of an Army League in 
~eat Britain to improve condi­
hons of Army Service in India 
~~.d other countries., etc. 1622-

FrOl~tier Customs Cordon and smng­
~hng of .!roods behveen India and 
Xeplll. 1698-1700. 

.Fund for the economic development 
~~g6_1~~provemellt of rural areas. 

SATYAJ\1URTI, MR. S.-conld. 
Question re--ttmtd. 

Giving of powers and responsibili­
ties to Bazaar Conunittees in Can­
tonments. 2991-92. 

Governmcllt advertisements given 
to newspapers. 1381-83. 

Government policy in respect of 
l"rontim· tribes. 1155-57. 

Grievances of Indians in Malaya. 
1218-21. 

Hand-bills thl'OWTl l>y aeroplanes in 
the tribal territories in the North­
"'Test Fl'outier. 1380-8l. 

Hunger-strike by prisoners in the 
Andamans. 2731-33. 

Implementing of the recommenda­
tions of income-tax experts. 2539-
41. 

Import of cotton piece-goods from 
Great Britain and Japan and 
purchase of Indian cotton by 
foreign countries. 3174. 

Inadequate employment of It Duffer­
in" Cndets. 1554-55. 

Inauguration of the Federation ~d 
extension of the life of the IndIan 
IJegislative Assembly. 18-20. 

Inconvenience due to the closing ot 
the level crossing gates to the 
west of Patna junction railway 
station. 2638. 

Indian dctenus in Burma. 1139-
40. 

Indian flour industry. 2374. 
Indian' RevC'nue Returns, especially 

in customs and excise. 749-50. 

Indianisution of higher posts in the 
Government of India Departments. 
433-35, ~8-61. 

Indians in A.bys..~. 913-15. 

Indians in China. 3013-14-
Indigenous banker~ and their rela-

tion with the Reserve Bank of 
India. 1454-55. 

Insult to National Flag hy British 
soldiers. 2730-3l. 

In:mlt to national fiae by British 
soldiers in Simla and Poona. 421-
22. 
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SATYAMURTI, MR. S.-co"td. 

Question ,.c--co,~td. . . 
Insult to N ationa! Flag by BritIsh 

soldierti ncar Poonn. 1580-81. 

Intol'{wption of letters and telegrams 
anrl tapping of telephone calls. 
1383-84. 

Investigation of the problem of 
flood prevention. 2006-07. 

Joining of tho Federation by the 
Indian States. 2201-04. 

JuniOl' Civilians brought in tbe 
Flnnncc Department for training 
pmposes. 50S-09. 

,Jute imports from India. 1552-
54. 

Loans raised by Provincial Govern­
ments. 2824-26. 

T.JOss to the I'evenues of the Federa­
tion on the seLtlcment of customs 
queslions with lodiao States. 
14M-58. 

Making India self-supporling in the 
matter of quinine. 1001-02. 

Marks for viva 'l}oce in the Indian 
Civil Service examina.tio~ 2992-
93. 

Military operations on the North­
West Frontier. 3017-18. 

Military position on the North-WIlSt 
Fronticl·. 418-20. 

Mr. },flldic's report on the Bengal 
Nagpur Railway strike. 847-48. 

Neg-otiations for a Trade Agreement 
with Ceylon. 2365-67. 

Ne.l!otiations for s.n mdo-British 
Trade Agreement. 2636-38. 

Negotiations for the replacement of 
the. Ottawa Trade Agreement. 22-
24. 

Negotintiom; for trade relations wit.b 
Ceylon. 1548. 

Negotiations rpgarding joining: of 
thp Federation by the State:;. 
186S-71. 

New stipUlations for incorporation 
in the Illstrument of Accession. 
843-48. 

Nomination of Indians to the Fiji 
Leltislative Council. 2290. 

LIl'3LAD 

SATYAlIIURTl, 11R. S.-contd. 
Question re-conld. 

Notes 011 his visit t.o the .A.ndrunans 
bv Sir l\[l1hauunad Yamin Khan. 
2398-:1407. 

Opinion::> of Proyincial Governments 
011 Income-tax Expert's Report. 
3101. 

Plncing of Indian Broadcasting under 
a public corporation. 2006. 

Position in l"cgl1.l'd to Indian Clove 
Tl'adc'li3 in Zan~ibar, 512-13. 

Position of Indian clove traders in 
Zanzihal'. 2826-28. 

Position of Indians overseas. 990-
93. 

Position l'cgariling Indian L·'gisla­
tion in South Africa. 2288-90. 

Position regarding mixed marriages 
aud possession of land by Asiatllcs 
in Soutb Africa. 992. 

Positions regarding Indian labour 
in Blitish Guiana. 2293-95. 

Post. of the Economic Adviser to the 
Governmen, of India. 3172-73. 

Postal arrangements between Madras 
and Delhi. 1700-01. 

Preference given to Indian coffee in 
the United Kingdom. 1064-65. 

Prescribing of a limit of weight for 
lettors and book packets. 1222-
23. 

Prohibition of the importation of the 
book entitl('d "White Sahibs iu 
India" by Mr. Reginald Reynolds. 
656-57. 

Proposal for an amendment of the 
Government of India Act. 3173-
74-

Propo .. 1 of the B,itish fihn industry 
to ool"bli,h studios ond cilremas 
in lodio. 2801-02. 

Propo-.:al to arrange Coronation in 
Dplhi and visit of His Maje.i;y tbe 
Kin". 846-47. 

Proposal to establish n. Central 
Museum in ~ew Delhi 2'J-B7-88. 

Propo<;al to increase railway freights. 
590-91. . 

Proposal to set up a Cenlral Statis­
tical org'Snisation. 586-87. 
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SATYAMURTI, MR. S.-conld. I SA1'YAMURTI, 1>IR,. S.-contd. 
Question re-contd. Question .. e-contd. 

Proposals for partition of Palestine. Reduotion in the prioe of gold and 
3176-77. Government1s currency policy 

Proposals for setting up of au I 507-08. 
Estimates Committee and abolition Reduction of postage rates between 
of the Standing Finance Com- Inelia and Burma. 989-90. 
mittee. 507. Reforms Office. 21-22. 

Proposed amendment of the rules 
ellobUng ihe India.n Legisla.tive 
Assembly to c1 iseuss matters of 
privilege. 2629-30. 

Pl'oposed appointment oi a Com­
mercial Adviser to the Railway 
Board. 2080-00. 

PI'oLection of Indians in Port Mauri­
tius. 2541-42. 

Protection of the Interests of Iudi:ms 
in South Africa. 2798-99. 

Protection to minor industries. 
2367-69. 

Prot/:'etion to the Q-lass Industry. 
1770-71. 

Protection to trade mark user;:; in 
India. 1552. 

Pu:rchase made by tbe Army through 
the Indian Stores Department. 
1876-77. 

Radio transmitting stnJio'rls and tTaiJl. 
fig of technicians in India. 2290-
92. 

R nilway at'ciden t at Bihta on the 
East Indian Railway. 1300-01. 

RaiJway receipts nnd contributions 
to provinces. 1455-56. 

Raising of tho price of opium and 
other excisable 8,l·ticles ill the 
Hajpntnnn States and restriction 
of th~ nr.ea under poppy cultiva­
tion. 2799-2801. 

Reoognition of Indinn Medical Deg-­
rees in foreign countries. 2543-
45. 

Recommendations of the Mo.xwell 
Committee. 1620-23. 

Recruitment for scientific appoint­
ments under the Govelllment of 
India. 1461-62. 

Reeruitment to the post of Financial 
Adviser to the Defence Depart­
ment. 420-21. 

Reorganisation of thrl Bureau of 
Public Information. 1873-76. 

Repat.l.'iatioll of prisoners from the 
And.mans. 3015-16. 

RCj>orL of a Committee OD the condi­
tions of service f6r British 
soldiers in India. ll45-47. 

Report of Messrs. Mal'1ruam and 
IInrgrcaves on Musewns in India. 
1701-02. 

Rellort of the Constitutional Com­
mittee of the ImpCl-ial Confer­
once. l067~08J 1627-29. 

R.eport of the Erlucational Expert!. 
748-49. 

U'('!':cntment amoTlgst T ndians and 
.Muslims aga inst. tb (' report of the 
Royal Commission on Pale.o;;tinc. 
918-20. 

Reservation of Com~ta I Trude for 
lndia and buildin}! up of :In 

Indian MlCl'cantile J,larine. 1772. 
73. 

Reservation of coastal trade for 
Indian ships. 848-50. 

Resolution all the Rbipping policy 
adopted by the ShiP1Jing Com­
ncitt.ee of the Imperial Conference 
and help to Indian Shipping. 
1068-69. 

RestrictiQn on the holding ot the 
Reserve Bank of Indja Shares. 
507. 

Retention of British troops for in­
ternal security pllIposes. 920-2l. 

Revenue and expenditure fllgures. 
3112-14. 

Revision of Government's policy in 
the North-West Frontier. 661-
63. 

Rural reconstruction and assistance 
to civil authorities by the Indian 
Army. 429-30. 
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SA.TYA.MURTI, 11m. S.-cont". 

Question re--contd.. 
Safeguarding of the Interests of 

Indian shipping. 2091-94. 
Scheme regarding the Indian J.xmy 

Corps of Clerks. 2484, 2485. 
Selection of' representatives of India 

at tho Imperial Conference. 587-
89. 

Situation in the North-West Frontier 
'ProvinG"' 2733-si 

Soldiers and officers sent to the 
~"Ilr East. 1871-72. 

Standardisation of railway stock. 
1769-70. 

StAte of beru.th of seven Andamans 
prisoners. 2044-47. 

Statement of Khan Abdul Ghaffar 
Khan regarding Frontier Tribes. 
2212-13. 

Strength of the Indian Uedieal 
Service. 2206-09. 

Suggestion for the establishment of 
It. world ecouorrUc organisation for 
aolviug problems pfi'ecting huma­
nity. 1774. 

Suspension of rogulation prohibiting 
WOllwn from WOl'king in mines. 
7n'I-51. 

Terll.lt; of references of the Committee 
to enquire into the minor indus­
hies in India. 750. 

Terms of ~ettIenteut offered to the 
\\T uziJistnn tribes. 2455~5B. 

TOUl'S of Army Officors. 16~4-26. 

'PI'IlTlRferl'l or Rl'iti..:h Officers from 
non-Ind.ianieed to .Illdianised 
Cnit.. 2725-26. 

Troops engaged in war ope-rations 
on the N"orth-"' .... est Frontier. 
922-23. 

Uniformity in F~xcisc Rules fOl' the 
·whole or Tndill. 1217-13. 

Voting rights of Indian labourers 
in Ceylon for elections to Village 
Committees. 1215~16. 

\Yithdrawnl of political pl'iSOnCl's 
froHl the .Andamnns. 1140-41. 

Vvithholding of a t,pleg;.ram sent to 
th~ Students Conference by 
12-J']--42. 

SATY.A.MURTI, MR. S.-contcl. 
Question re-ccmcld. 

Work done in the provinces on be.­
half of the Government of India 
by the Criminal Intelligence De­
partment. ll44-45. 

Question (Supplementary) r8-

Absence of wire fencing along tbe 
railway line between Jhansi and 
Manikpur. 831, 832. 

Achievements obtained by the La. 
Cess Committee and the Lac Cess 
R~seareh Tustitnte at Nnnknm. 
2567. 

A.ir-conditioning of barracks tor 
British soldiers. 1868. 

Alleged remarks by Lord Baden­
Powell against Indians. 748. 

Allowances paid La Sardars Muham­
mad UlnAr Khan and Muhammad 
Sal'war Khan, Afgban Detenus. 
1618, 1619. 

.Amalgamation of the Indien nod 
the London Stores Departments. 
986. 

Amount of the paper currency reserve. 
257l'. 

Amonnt paid by the Publieitv So­
cicty for using the telegraph' posts 
fo], advertisQment. 2306. 

AI;;t~mans hunger-strike. 41, 42, 47, 

Annua.l grant made to Science Insti­
tutions in India. 494. 

Anti-Imlian agitation in Ceylon. 
996. 

Anti-national campaign carried on 
by tho authorities of the Aliaa.rh 
'.JIuslim University. 984, 985.t:> 

Appointment of additional Officers 
in the Finance Department. 1477. 

Appointment of an actuary fol' In­
Rll.rance '\Vork. 1299. 

Appointment of an Agent to look 
nftcr the iuh.'l'f'lsts of Indians ill 
Burma. 14M. 

Appointment of Mr. Waddington a. 
A.:'lsistant Superintendent of 
Al'cl"rology. 2552. 

Appointment of 1iusic Directors in 
broadcasting- stations. 3082. 
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SATYAMURTI, MR. S.-contd. 
Question (Supplementary) re-co·ntiL. 

Appointment of one Mr, Waddingtoll 
as an Assi8tant Superintendent of 
Archreology. 1469. 

Army organisation and re-equip­
ment. 2739. 

Ar" .. t of Mr. W asim Jan of Pesha­
war in Afghanistan. 2228-29. 

Availability of the Indian A=y for 
the defence of Burma. 646. 

Ban Oll Dr. Har Dayal against his 
retUl'll t<l India. 2994, 2999. 

Bio-chClnieaI researches in the Indian 
Institute of Science, Bangalore, 
3091>-99. 

British troops going 00 hill stations. 
~4(j7. 

Censorship of correspondence. 2476. 

Constitution of the Standing Com­
miltee for the Department of Com­
merce. 5, 6. 

Consul tatioD of the Indian Legisla­
tive Assembly for giving instruc­
tions to the League of Nations 
Delegates. 1780, 1781. 

Cont.ributions made to the States 
from Indian revenues. 2806. 

Coronntion g'uests from Inaia. 505. 

Correspondence -with certain Provin­
cial Governments regarding Fede­
ration. 1572. 

Creation of a corporation for the 
control of the All-India. Radio. 
1004. 

Creation of a post; of Resident to deal 
with tribal nreas. in the North­
West Frontier Province. 1399. 

Creation of posts of Under Sec.re­
tori .. in the Depurlment of Educa­
tion, Health and Lands. 766. 

Creation of tho Federal Railway 
Authority. 601. 

Cutting of a canal till'ough the 
Ist.hmus of Kral. 917. 

Dobftrring Inilia from exporting 
i'm~ar c"cept to BUl'ma. 14. 

Debt of the Government of India. 
1010. 

SATYilIURTI, MR. S.-cantd. 
Question (Supplementary) re-cantd. 

Detention of .Mr. B. N. Dos-Gupta 
by the German Government. 3009, 
3010, 3011. 

Diversion of certain trains to enable 
them to touch Benares a.nd Allah­
abad. 583. 

Effect Oll Indian trade due to hosti~ 
~i~~ between Chin. and Japan. 

Embargo on the import of Indian 
~~~~nd5~~~s to the United King~ 

Employment of Mr. J. Rowlatt, a 
Pa:rliamentm'Y Counsel, to revise 
terms on which States are to join 
the Federation. 915, 916. 

EncouragementJ of railway trnvelling. 
2087. 

Enconragement to the handloom and 
cottage woollen industry. 2804. 

Enquiry about certain Cnstoms Offi­
cials ill l\1:ndms. 1005, 

Establishment of tbo Federal R'Ilil­
way Authority. 1784 

Executive Cowlcillors of tha Govern­
menu of I ndia who went out of 
Indin. 935. 

Exemption from Ineome-Ta.x a.llowed 
on leave allowance and salary paid 
outside Bl'itish India. 502. 

ExpOilition to the Punjsh Tribal Area 
for the recovery of slaves. 1144. 

Expenditul'e incurred on Frontier 
Operations. 517. 

Financial position of the Can tral 
Research Institute. 1473. 

Funds kept unrler the Finance De­
partmen U. 2564. 

Giving of preference to Indi'tDS in 
the higher administrative posts 
i.ll the Indian Medical Service. 
2796, 2797. 

Grievances of Indians in Ceylon. 
2014, 2015. 

Hill stations where British troops 
go in summaI'. 2465. 

Holding of meetings and flying of 
tho national flag in cantonment 
areas. 2740. 
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SATYAMURTI, MR. S.-contd. SATYAlIfURTI, MR. S.-conta;. 

Question (Supplementary) re-contd. 
Import of twisted silk from Japan. 

2658, 3171. 
Income of the people of India. 1011, 

1012. 
InCOlllCMtax recoverable on pensions 

carned in India and paid in Eng­
land. 1236, 1237. 

Increase in the staff of the Home 
Department. 1151. 

Indianisatioll of lughcl' posts in the 
Government (}f India Department. 
29. 

Indians and Em'opeans in Shanghai. 
1397-98. -

lnstnllat.ion cllarge for telephones 
levied from tho :Members of the 
Indian Legislative Assembly. 169B. 

Insult to an Indian 1. C. S. officer 
in the Central PI'ovinces. 416. 

Investigation into the Illinor indus­
tries. 1561. 

I nvestigations 1'ega:rding the electri­
cal properties of the ground for 
setting up of Radio transmitting 
stntions and training of Indin.ns in 
Radio research. 2011. 

JoiIDng of thf' Federation by the 
Princes. B36, 837. 

Legislation regarding acquiring of 
interests of African and Arab 
Mortgagors in Zanzibar. 2805. 

Levy of Income-tax on pensions paid 
abroad. 2307-08. 

Lives and property or Indians in 
China. 1640. 

Long continuous duty of railway 
drivers. 2088. 

Maintenance of adequate Indian 
s!ripping. 2378. 

Marks for viva. voice in the Indian 
Civil Service examination. 2990. 

Modifioation of the Standing Orders 
and Rules of the Indian Legisla­
tive Assemhly. 1081. 

Money deposited in the post offices 
in cash certifica.tes for which in­
terest is declined. 1223. 

Question (Supplementary) re-contd. 
Muhammad Ali Stores in Abyssinia 

and trade transacted with Italy. 
1379-80. 

Negotiations for an Indo-British 
Trade Agreement. 211<[. 

Negotiations for trade agreements 
with foreign countries. 1562. 

New appointments made in the 
Finance Department. 521. 

Nomination of Official Membel's 
from the Provinces to the Ina;,." 
Legislative Assembly. 600. 

Non-appointment of Indians as 
Director GeneraJ., Indian Medical 
Scrvice, and Deputy Public Health 
Commissioner. 995. 

Overlooking of th~ claims of Hindus 
in Post l:Iasters1 Grade in the 
Fatehgarh Postal Division. 515. 

Passive resistance by Indians in Zan­
zihar against the Clove Trade 
Decree. 2566, 2567. 

Permanent location of certain offices 
in New Dclbi. 3092, 3093, 3094, 
3095. 

Political status of Government in 
negotiating trade agreements with 
Ceylon, Dominions and Foreign 
Countries. 1320-2l. 

Poor calibre of Pro£essors in the 
Indian Institute of Science, Banga­
lore. 2822. 

Position of Indlans in South Africa. 
1463. 

Position of Indians in Zanzibar. 
740. 

Possibilities of growing cloves in 
India. 2833. 

Post of Deputy· Director General, 
Indian Medical Service. 2024. 

Po::.t Offices opened and closed in 
ruxal areas. 1716. 

Postage rates between Burma and 
India. 745, 746. 

Prisoners in the Andamans suffeTing 
from certain diseases. 13881 1389, 
1390. 

Profit or loss on Burma Rni!';isys. 
4. 
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SATY A.i\IURTI, UR. S.-contd. 
Question (Supplementary) re-contd. 

Prohibition of Congress 
meetings and flying of 
Flags in the JAudsdhwne 
ment. 1Ql5-2742. 

eicr,Liun 
National 
Cantoll-

Prohibition of Government SeI"\?nnt.s 
from doing insurance businC:'ss. 
~738. 

Proposal of the British Film lodustry 
to establish studios and cinemas in 
lodi.. 2030, 2031. 

Proposals for the amendment of ~be 
Govel'llrncnt of India Act. 23.93, 
2394. 

Protection of the life and property 
of Indian in Shanghai. 2736. 

Protection to the glass industry. 
1565. 

Publication of th~ report of the 
British expctt on bro.ldc-1stil,g in 
.:"1rliu 28t.! 

Punishment to soldiers who pulleu 
down the Congress Flag in Ghru.'­
pali near Pocna. 913. 

Purchase of metal polish by the 
Indian Stores Deportment. 1706. 

RailwAY ncei(lellt at Bihta on the 
Enst· Indian Railway. 1574. 

Railway lands given all Jease by tbe 
Bengal N~gpUT Railway. 1309-
10. 

Railway l'evenues. 579. 
Ra;lway ticket of Mr. Sri Prakasa 

chocl~ed at the lliJi!ing of the 
Criminal Investigation Depart­
ment man at Moghul Sarai. 1547. 

ReCiPl·OC.ru disnbilities imposed on 
Bl'itish colonies by the Govern­
ment of lodia. 1214. 

Recruitment of an Electrical Engi­
neer on the ~fadras and Souther.n 
Uahratta Railway. 854, 855. 

TI't'dneiion in the s,'l.lm·i"s fiT IOlpcrill! 
Servlces. 518, 519. 

R'('(ludion of import duty on news­
print. 2574. 

Re-emploYlllent of European Indian 
Civil Service officers after retire­
ment. 3017. 

SATYAMURTI, MR. S.-coned. 

Question (Supplementary) f'e--contil. 

Reforms forAjmer-Merwara. 2461, 
2462, 2463. 

Reforms Office. 1313. 

R~-instatemcnt of Pandit Chandra.­
bOllsa Sharma, Branch Postmaster, 
Mulpura, District Agrn.. 1715. 

Relationship between the GOV<rnor 
Gene.ral in Council and the Pro­
vincinl Governments. 9, 10. 

Removal of a tri-colaur flag by British 
soldiers from a car at Bareilly 
station. 2996. 

Removal of disabilities and securing 
of the rights of citizenship of 
i~~ns in the Colonies~ 1453, 

Reorganisation of the Government of 
India Secretariat. 1632. 

Reorganisation of the Standin[p 
Fiuance Committee. 506. '=' 

Report of Experts 011 the reconstruc­
tion of Secondary Schools. 497, 
498. 

RepOl"t of Mr. S. S. lfarkhnm on the 
museums in India. 763. 

Report of t.he Ashworth Committee 
about. administrative and judicial 
rCfOl'ffiS in Ajmer-1\f.exw3l'D.. 2464. 

Report of the two members of the 
Indian Legislative Assembly sent 
to enquire into the (-auditions of 
prisoners in the Andamans. 655. 

Representation from Indians in 
Malaya regarding the Tccommenda­
Hans of the Right Honourable Mr. 
Sustt'i. 76.0. 

Resenl'ch activities of the Indian 
Institute of Scionce, Bangalore~ 
2554·55. 

Researehc:3 nt the Inuian Institute 
of Seicncc, Bangalore. 496. 

Resentment amongst Muslims in 
Iudia against the recommendations 
of the Royal Commission on 
Palestine. 426, 427. 

Resolutions ana motions for ail­
journment. 2100. 
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SATY AMURTI, MR. S.-conld. 

Question (Supplementary) -re-contd. 
Resolutions of the Delhi Provincial 

Postal and Railway Mail Service 
Conference. 998, 999, 1000. 

Retirement age of Indian Medical 
SCl'vice men. 2572-73. 

Rules for transfer of prisoners and 
maintenance of the Cellular Jail 
at Port Blair and the Deoli De­
«mtion Camp. 931. 

Rulc~ regarding the setting up of 
tcl('graph and telephone posts 
withiu municipal limits. 1212. 

Rules restricting immigration from 
colonies to India. 1213. 

Safeguarding of the voting privileges 
~~13~ndian labourers in Ceylon. 

Sale of a building of the Bombay 
Port Trust. 1306. 

Selection of ..l.llahahad ru; the venne 
for the enquiry of the Bihta rail­
way disaster. 2656. 

Separation allowance allowed to 
Bl'jtish soldiers. 2473. 

Shares of the Reserve Bank of India. 
741. 

Situution lJl Zanzibar. 760. 

Si~~~~jon ou the Frontier. 650) 

Speoin 1 tn."\: on Indian Refre3hmcnt 
Rooms on the North-Western Rail­
way. 2628. 

SumuardjsaLioll of weights and 
measures. 2655. 

Stafement of the: IucollP-tax ex­
perts rcgurding Income-tax: nn 
lwnsions earned ill British India 
1,8. 

Suhv('ntion to the handloom industry. 
2002, 2003, 2004. 

Supol':;esRion of )If'Sl'>rs. Btlkhle and 
IInnds .nnd importillg of a cel'tain 
officer 111 the nome Department 
415. . 

Supply of COlll"t notices and Gov­
~l'Jlm('nt advertisements to venU:k 
li~~tio~~,vst~~)ers in Delhi for pub-

S}'TY.UlURTI, JlIR. S.-contd. 

Q,uestiou (Supplementary) <.-conld. 
Supply to the police of full parti­

culars about guests staylllg ill 

Indian Hotels in Delhi. 413. 

Tcrms for the princes for joining 
the Federation. 1572. 

Terms of notification of Lieut.-
Colonel Shaikh's appointment. 
2022. 

Types of Air Action on the Frontier 
employed dUl-iug the WaziIistan 
Expedition. 065. 

Unemployment among Indian labour­
ers ill Bunnn. 2802) 2803. 

Withholding of a telegram sent to 
the Prime Minister of the United 
Provinces regarding floods. 1478, 
1479. 

Rep1"C!5sive La.ws Repealing and Am­
ending Bill-

~10tiOll to continue. 1055. 

Resolution re-
Amenrlm£'uts to the Indian Legisla­

tive Rules. 374, 385, 447-52. 
Appointment of qualified Indian 

endets hy Briti~h Na,.vigation 
Componies. 1510,1514,1515,1516, 
1533, 1535-38. 

Con,titu.ut Assembly. 1889-96, 1903, 
1906, IRIS, 191~ 

Economies in the Central Govel'1l­
lll.cnt expenrliturc. 1110J ill6, 
1120, 1123, 1124, 1125, 1126-
30. 

Payment of COllttilmtions from rail­
,'va:.' rcvenues to general revenues. 
3~19, ?226. 

R('gulntion of production a.nd mar­
keting of sugRr. 2501, 2503, 2520', 
2521, 2536. 

Statement by -- re ){r. Satya ~~arayan 
Sinhn'~ vote not having been -recorn­
"d. 1248. 

Statement re--
New proccdm'e rega-rrlim~ questio-qg. 

531. 
Tr~ahnent of questions addressed to 

wrong Departments. 943. 
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SAVAN-

Question 1"8 l'Unning of a through train 
from -- to Paleza Ghat on the 
Bem.,"8l aud North Westelll Railway. 
2125. 

SAVINGS BANK-
Question f'e interest accumulated on 

Post.l -- and cash certificates de­
posits belonging to Muslims. &103-
05. 

SAVINGS BANK BRANCH-
Question '1"6 opening of a -- in the 

DaniaI' post oJllee in the Hazaribagh 
district. 2309-10. . 

BCALES OF PAY­
Question "e+-

Grant of old -- and other con­
cessions to certain accounts clerkd 
in the United Provinces on their 
To-employment. 2298-99. 

-- for the subordinate 5ta.if on the 
Ea",t Indian Railway Accounts 
Department. 7S. . 

SCHEDULED BANK(S)-

Question re money of -- kept by the 
Reserve Bank of India. 502- 03. 

SCHEDULED CASTES-
Question re G..'Xclusion of Koris "from 

tho list of -- for the United Pro· 
vint;:cs. !nl~12. 

8CHOT,ARSHIP(S)-

Question r~ 
-- awarded to the residents of 

Baluchistan. 3007-0S. 
-- given in branches of aeronautics. 

2027-2S. 

SCHOOL(S)­
Question ,.e-

Cntering in the Rmilway -- of 
Transportation, Chanda-usi. 67. 

Expenditure on Muslim pupils in 
-. 2576-77. 

Metalled Roads, --, etc., in Wazi­
rjstan and Reporb On condition of 
tribes in tbe North-West Frontier 
Province. 2744-45. 

Reduction of fees in Secondary -­
of the Delhi Province. 510, 1247. 

SCHOOL(S)-contd. 
Question fe-contd. 

Report of experts on the reconstruc­
tion of Secondary --. 497 -9S. 

Representation of the old boys of 
the Anglo-Arabic College and --, 
Delhi. 757. 

Revised scales of pay given to cer­
tain ox-appl'cntice mechanics of 
the East Indian Railway Technical 
--, Jamalpur. 1557·58. 

SCHOOL FOR ECONOMICS AND 
POUTICAL SCIE.NCE-
Motion £01' Adjoul'nmcut 9'8 banning 

of the Kothapatam --. S5. 

SCIENCE, INSTITUTE OF­
See tf In ,tituw of Science". 

SCIENCE, INDIAN INSTITUTE OF­
See I( Indian Institute of Science fl . 

SCIENCE INSTITUTION­
Sen" InstitutiOll (8) ". 

SCIENTIFIC APPOINTMENT(S)-
Question 1'e recruitment 

under the Govcl'nmcllt 
1461-62. 

SCOTT, MR. J . R,AMSAY­

Resolution "e-

for -­
of India. 

Economies in bhc Central Government 
m,penditnxe. 1103-04. 

Regulation of produetion and market­
ing of sugar. 2505-09, 2521. 

SCRAP IRON­
Question 're enquiry in the sale of -­

on the North-Western Railway. 1797_ 
98, 2411. 

SEALS AND STAMPS OFFICE-

Question ,.0 removal of the postal -­
from Aligarh to Alipore Workshop. 
1021, 255S-60. 

SEAT(S)­
Question t'C--

Reservation of one intermediate class 
compartment for persons reserving 
-- in the Up Punjab Mail from 
Howrah. 2363-64. 
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SEAT(S)-contci. 
Question r8-contil. 
System of mID'king and reservation 

of -- in intermediate and tbu'd 
classes aD the East Indian. Rail­
way. 67. 

SEATING CAPACITY-
Question r-e -- in second cla."Js com­

pnTtments of the East Indian nnel 
North-Western Railways in Punjab 
Mail. 1556. 

SECURITY (IES )-colltd. 

Question re-contd. 
__ demanded and forfeited 

newspapers and presses. 
2054-56. 

from 
664, 

__ demanded from pre.sses and 
newspapers in the centrally ad­
ministered ru:eas. 443, 2052-53. 

SECUHITIES (AMENDMENT) BILL­
See lj Indian --" under II Bill(s) ", 

SECOND CLASS COMPART- SECURITY PUR,POSE(S)-
MENT(S )-
See (( Compal'bnent(s) ". 

SECOND CLASS PASSANGER(S)­
Sea /I Pal'l!'ienger(s) ". 

SECONDAR'Y EDUCATION-
See U Edn('ntion ". 

SECOlo.'TIARY SCHOOL(S)­
See ., Sehool(s)". 

SECRETARIAT (S) -
. Motion for Adjournment '1"e reorganisa­

tion of the Imperial - -. 445. 
Question re--

Examination fo1' l'eClilitmeni of 
clerks ill the Government of India 
-- and attached offices. 52-53. 

Reol'ganis£ltion of the Government 
of India --. 1031-33. 

Reports or the WlleeSer and Ma.'<Well 
COJUmittees 011 the l'eorgauisation 
or tho --. 675. 

SECRETARlAT THAINING-
Qne~tiou rc provision of facilities for 
-- in Universjties. 2808-09. 

SECRETAHY FOR EDUCATION, 
HEALTH AND LANDS-
Question 'l'e gazetted officers in De­

paTtments under the --. 2039. 
SECffiHTY (IES)-

Motion for Adjournmellt ,.8 British 
Tl'oops for internal -- purposes. 
2315. 

Question t"6!-

Purchase and sale of Government 
-- at Calcutta. 2035-36. 

Refund of -+- to newspapers and 
presses in Delhi. 925-26. 

Question 1'e keeping of Britisb troops 
for Internal --. 2213-15. 

SEN, JIm. S. C.-
Federal Court. Bill­

Motion to consider. 
Insurance Bill-

liotion to consider. 
948, 966, 972, lIS6. 

Consideration of -
Clause 2. 1264-65, 

1269, 1270, 1272. 

G20. 

894-905, 909, 

1266, 1267, 

Clause 3. 1330-31. 
Clause 311.. 1353. 
Clause 4. 2874, 2875. 
Olause 5. 13Gl. 
Cln,use 6. 1688, 1692, 1693, 1695, 

1726, 1727, 1758, 1759. 
Clause 7. 1759, 1760. 
Olause 9. 1760-6L 
Clause 10. 1761-62. 
Clnuse 11. 1762-63, 1763. 
Clause 12. 1973-75. 
Olause 14. 1977. 
Clause 15. 1978. 
Clause 20. 1979, 1980. 
ClaUSeR 2611., 26B, 26C. and 26D. 

2266, 2268, 3270. 
Olause 27. 2077-78. 
Clause 28. 2083, "2084. 
Clanse 30. 2085, 2086. 
Clause 31 . 2151-52, 2154. 
Clause 33. 2157, 2158. 
Claus. 34. 2159. 
Clans. 35. 2317, 2351, 2352, 

2358·60. 
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SEN, MR. S. C.-contu. 
Insurance Bill-coutc7. 

Consideration of-coutd. 
Clnuse 36. 2448, 2449, 2453. 
Clause 3SA. 2610. 
Clause 43B. 2614-15. 
Clause 41. 2186. 
Clause 43. 2198. 
Clause 43A. 2200. 
Clnuse 51. 2672, 2673. 
Clause 56. 2694. 
Clause 57. 2696. 
Clause 58. 2697. 
Clause 59. 2698. 
Clanse 60. 2700. 
Clause 61. 2701. 
Clause 64. 2702. 
Clnuse 71. 2704. 
Clause 13. 2705. 
Clnuse 75. 2706. 
Clause 85. 270S. 
Clause S6. 2712, 2763, 2764. 
Clnuse 87. 2715. 
Clause 88. 2765-66. 
Clause 89. 2767, 2768. 
Clanse 94. 2757. 
rlanse 97 A. 2757. 
Clanse 99A. 2758-59, 2762, 2763. 
Clnnse 100. 2769. 
Clnuse 100A. 2770. 
Clanse 102A. 2787. 
Clauses 102B and 102C. 2789-90. 

Oath of Olliee. 3. 
SENIOR SUPERINTENDENT OF 

POLICE-
See ({ Snperintendent of Police ". 

SEPARATION-
Question '-0 rights and privileges of 

those 'in sl"l'vice after the -- of 
Roilwn;v Accounts and Auot. 1072. 

SEPARATION ALLOWANOE­
See If AllowRnce(s) ". 

SERVANT (S)­
Question re-

ApplieabiTily of the Government 
Sp.l'vnnts' Conduct Rules to railway 
-. 2390-91. 

SERVANT(S)-colltd. 
Question re-contcl. 

Maintenance-- of records of sub­
ordinate non-pensionable -'- of 
State Railways. 67. 

\Yithdl'Rwal of luggage passes of 
inferior railway -- 011 transfer ~ 
2389. 

SERVlCE(S)-
Qnestion re proportions maintained for 

appointments to railway --. 1787-
88. 

SERVlCE CERTIFICATES­
See " Certificate(s) 11. 

SERVlCE, CO:NDlTIONS OF­
Qucstion re report of a Committee on 

the -- for British. soldiers in India. 
1141>-47. 

SERVlCE ORGANISATION(S)­
Question rc putting in of InterpeUa­

tiOllS in Legislatures by --, 1646, 

SERVICE STAMPS-
,See H St.am11(s) ". 

SERVlCE UNTON(S)­
See tlUnion(s) ". 

SETTLEMENT-
Questioll 1'8 tel111S of -- OifCl:ea to the 

"\\Taziristan tribes, 2455-58. 

SETTLER(S)-
Question TO. l'ecognition of equal rights 

of citizenship of domiciled Indians 
with European -- in British 
Colonies. 1242-43 

SEVA SAMITI-
Question rll refusal to nl10w the -­

to suply water to passengers at the 
HisSlll' Railway Station. 25-26, 
2606-67. 

SHAHBAN, MR. GHULA),I KADffi 
illUHAMMAD-
Oath of Officc. 1. 

SHAIKH, f,fEUT.-COLONEL­
Question ·l'e tcnns of notification of 

--'so RIlPointment. 2022·23. 

SHAM LAL, MR.-
Fedel'. I Court Bill­

Motion to considor. 623. 
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SHAM LAL, MR.-contd. 

Insurance Bill-
Motion to eonsieer. 888·94. 
Consideration of-

Clause 2. 12G8, 1270, 128l. 
Clause 6. 1755·56. 
Clause 35. 2316. 
Clause 36. 2425-26, 2443-46. 
Clause 39. 2168, 2173. 

Moslem Personn! Law (SI""iat) Ap­
plication Bill-
Motion to consider. 1825. 

Motion for AdjOlll'Dllicmt re-
Appointment of Mr. S. P . Chambers 

from .Rngland as Chief Commis­
simler of Income-tax. 3118, 3119, 
3152-55, 3157, 3158. 

Question re-
Abandonment of the idea of opening 

slaugh tel' houses in cerl:rin Pro­
vinces. 1392-93. 

Accommodation f01' I)atients in the 
Anti Rabie Hospital at Delhi. 
70. 

Appoilltmcllt of nn Anglo-Indian, to 
ofIieiate as Mallager of Publica­
tions. 3083-84. 

BAn on Dr. IIa"C DayRl against his 
rehan to India. 2993-95. 

BeOl,ft.is of Prnvhlant Fund to tbe 
train lighting .staff on the North 
Western Railway. 2646-47. 

Certain fa('iliiies to Mr. Amir HaideT 
Khrul detained under. Regulation 
DI of 1818. 2,43-44. 

Contracts of bookstaUs nne European 
refrc!==hment rooms on the North 
Western Railway. 5S-54. 

Death of 011(> Knpuriu, sweeper, 
employed in the }..{onntain 
Artillery Training Centre at the 
Ambala Cnnt<lnment. 2220, 2889. 

Delay in the re;!?istration of news­
papoxs. 1713-15. 

Erection of an abattoir in the Lahore 
Cantonment. 1149-50, 1248. 

Examination for recruitment of 
clerks in the Posts and Telegraphs 
Department. 2301-02. 

SHAM LAL, MR.-colltd. 
Question f"e-eontd. 

Financial position of the Central 
Research Institute. 1472-73. 

Giving of honorary military ranks to 
civilians in the Military Engineer­
ing Service. 667. 

Grant of a piece of land to a 
pl'ivate gentleman or firm .in the 
Alllbalu Cantonment. 1629, 2410-
11. 

IndjUIlS employed as GalTison 
Engineers. G67. 

Lack of proper BTrang'cments for 
treatmcnt anti diet of one Laia 
Chamau Lal in the quarantine 
station, l\fotJl'ut. 942, 42~-23. 

Mandi at lhe X,,·ela Railway Sta­
tion in the Delhi Province. 78-'79. 

Manufnctul'e of soap and vegetable 
oil. 510. 

:Misnse of first class passc-s is:-uetl to 
certain private gentlemen. 27-28. 

Nomination of minor children as 
inheritors by Government servants 
subscribing' t.o lhe General Pro­
vident FUlld, 425-26. 

'Non-acceptance of AccOlmts in 
BhiwUlli Sarafa Bazar by the 
Income-Tnx Authorities. 500, 
2053-54. 

XOTl-dcul·H.llre of letter boxes on 
certnin stations. 511. 

Non-employment of InCians as Sub­
Divisional Officers in the Army, 
6G8. 

Permanent location of certain offices 
in New Delhi. 3091-95. 

Possession of accountancy qualifica­
tions by Income·tax. Officers and 
Inspectors. 1470-71, 2058. 

Post of drivel'S beld in abevanoo on 
the North Western ·Railway. 
2648-49. 

Post of the Deputy D;rector Gener-n!, 
Indiall Medical S,ervicc. 1629, 
2044. 

Post of the Inspector General of 
Civil Hospitals and Pl"isons of the 
North-West Frontier Province. 
1629, 2044. 
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SHAJI[ LAL, lIIR.-co"td. 

Question rc-co1~td. 

Pl'nctising of me(lieiue by unqualified 
and uw'egistered peOI)le. 70. 

Preference accorded to the l'elatives 
of l'ailway employees for appoint­
menl in the railway services. 
595-96. 

Proposal 1<0 close the Rohtak­
Gohama-Pampat Branch Railway. 
1550-GO. 

Proposed 
Lahore 
1393-95. 

slaughter bouse ill the 
Cuntonment. 1390-92, 

Proposed transfer of the Pasteur I 
Institute to the Central Research 
Institute. 1471-72. 

Rallway employees and their Tela­
tions eetected travelling without 
tickets or passes. 594-95. I 

Recruitment of overseers as Sub­
Divisional Officers in the Anny. 
668-69. 

Recuperative furnace constructed at 
the SLar Glass Works, Firozabad. 
3087-91. 

Reduction of fees in Secondary 
• Schools of the Delhi Province. 

510, 1247. 

Refusal to allow the Seva simriti to 
supply water to passengers at the 
Hissar Railway Station. 25-26, 
2666-67. 

Refusal to grant passport to Mr. 
VIrendra, Managing Editor of the 
Dat1y Partap, Lahore. 1878. 

Registration of nurses in the Cen­
trally Administered Areas. 70. 

Re-instatement of Pandit Chandra­
bansa Sharma, Brauch Postmastel 
Maipura, Dibtrict Agra. 1715. 

Restoration of Qriginal pensio!. 
after real isation of tbe amount of 
commutation with interest. 756. 

Retirement age of Indian Medical 
Service men. 1877-78, 2572-73. 

Retirement of e.erlain officers of the 
Military Accounts Department. 
1704-05, 2032-34. 

SHAJII LAL', lIIR.-coneld. 

Question re-concld 
Uctrenclun;t of ~crtain persons of 

the train lighting staff on the North 
Western Railway. 2647. 

Hen'enchment on the North W.stam 
Railway. 2647 ~18. 

Rupee coins and currency notes 
rofused by cnshiors in Government 
'freHSlIl'ies. 509-10. 

Sale of unauthorised meaicinea in 
third class carrjag~s. 594. 

Supervis.ion nnd control over the 
administt'a.tion of the Controller of 
Pdnting and Stationery. 3082-
83. 

Travelling nllowances for Govern­
ment servants. 3087. 

Uncovered platforms at the A.mbala 
~:-,~~onment Railway Station. 

Question (Supplementary) r6-

Abnndonment of construction of the 
abattoir at Labore. 3016. 

Appointment of the Chief Medical 
Officer of the Eust Indian Railway. 
2654. 

Giving of powers and responsibilities. 
to Baza,fir Committees in Canton­
ments. 2992. 

Negotiations for an Indo~Briti8h 
Trade Agreement. 2114-

Relense of Mr. Amir Haider Khan­
dct4tined l>nOlr Regulations III of 
1818. 2737. 

SHANGHAI-
Question f"C­

ImliaD!= and 
1306-98. 

Europeans in --. 

Indians in --. 2239-40, 2489-90. 
Protection of the life and property­

of Indians in --. 2735-36. 

SHARE(S)­
Question re-

PriC" of B. Preferential Tata --. 
2022. 

Profits ~iven by the Tat. Iron and 
Steel Company on its --. 2922-
23. 
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SHARE (S)-eoutd. 

Question fe-could. 

Reservation of a -- of :Muslims 
and other minority communities in 
promotions in the Government of 
lndin Departments. 2237. 

Restriction on the holding of the 
Reserve Bnnk of India --. 507. 

-- of the Reserve Bank of lndia. 
740-41. 

SHARE-HOLDER(S)-
QUP..stiOD re deduction of Income-tax: on 

ovidelld paid to -- of the Reserve 
Bank of India. 1473-74. 

SHARIAT BILL-
See" Moslem Personal Law (Shariat) 

Aplicatjon Bill" under "Bill(s) 'J. 

SHATTOCK, MR. J . S. H.­

Oalh of office. 1999. 

SHAUKAT ALI, MAULANA­

InsurMce Bill-
Consideration of clause 5. 1366. 

Moslem Personal Law (ShaTiat) Ap­
plication BiJI-
Motion to consider. 1826-27. 

Question f'B-

Fixation of wave-lengths of the new 
sbort wa va broadcasting stations. 
2575-76. 

Levy of minimum charge on electri­
oity in New Delhi. 2575. 

Queslion (Supplementary} r.­
Anti-Indian agitation in Ceylon. 

997. 
Clove plantation and protection of 

the interests of Indians in Zanzibar. 
768. 

Cost of publication of the report of 
the Royal Commission on Palestine 
borne by tho Government of India 
and subsidy given to Palestine, 
etc. 1154, 1155. 

Creation of new protected areas in 
the Tribal Area. 1018. 

Grievances of Indians in Ceylon. 
2015. 

SH..l.UKAT ALI, MAULANA-contd. 
Resolution re--

Constituent Assembly. 1914, 1929-
32. 

Economies in the Central Govern­
ment expenditure. 1112, lil3. 

SHED (S)­
Question "8-

Absence of "sised platform ano 
passengers --, etc., on the 
Rarugil'h Station on the Bengal 
Nagpur Railway. 2112. 

Absence of -- £01' ekkas and tongas 
at the Etawah Railway Station. 
2662. 

Absence of -- on certain platforms 
at Bru.'eilly. 840. 

ClOSlllg of the well near third class 
-- at thc Allahabad Railway 
Station. 1073-74. 

Prosecution of employees of Jama1-
pur Running -- and stoppage 
of allowance of Permanent Way 
Staff at J amalpnr. 2650. 

SHEEHY, MR. J. F.­
Oath of officc. 739. 

SHEODASS DAGA, SETH­
Question re-

Bajri Quarries in the New Delhi 
ContOJm1ent. 1580. 

Expiry of leases of NIlZll! Lands in 
certain Areas in Delhi. 84. 

SHERGATTI-
Question rc proposals to construct rail­

way lines from Gaya to --, Hazari­
bagh Road Station to Hazaribagh 
Town and Barkakbana to Rnnchi 
Town. 2379-80. 

SHER MUHAMMAD KHAN, 
CAPTAIN SARDAR SlR-
Moslem P,'~onal Law (S71ari«t) Ap­

plication Bill-
Consideration of clauses. 1848. 

Motion for Adjournment rB amend­
ment of Indian Legislative Assembly 
Rules. 481. 

Question (supplemwtary) re unsatis­
factory condition of the a.rmy in 
Inc!ia. 424. 
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SHER MUHAMMAD KlIA.i"l", SHIPPING POLICY-
CAPTAIN SARDAR 8.J:R-,contd. 
Resolution rB-

Constituent Assembly. 1925, 1926. 
Payment. of contributions from rail­

way revenues to general revenues. 
3225. 

SHIFTING CHARGES-
Question re -- of a telephone from 

one house to another. 1449. 

SHILLONG-
Question f'e eel'bUll staff in the Offices 

of the Compb'oller, --, and Deputy 
Comptroller, Assrun. 504-05. 

SHILLONG DIVISION-
Question re recruitment of telephone 

operntors in the --. 2048-49. 

SHIP(S}-
Questictn re reservation of coastal trade 

for Indian --. 848-50. 

SHIPPING­
Question ."e-

Enco1U~ag('ment of Indian coastal 
2371-73. 

Mowbmsnce of ndequate Indian 
__ . 2377-78. 

PmfOTence for British -- in the 
Indo-J apa.nese Maritime Trade. 
1775-76. 

Representation of Indian 
inteTcst at a -- conference at 
Toloo. 1776-77. 

Resolution on the shipping policy 
adopted by the Shipping Com­
mittee of the Imperial Conference 
nod help to Indian --. 1068-69. 

Safeguarding of the inter\lSts of 
Indian -. 2091-94. 

SHIPPING CO¥MITTEE-
Question ".8 resolution on the shipping 

policy .Copted hy the -- Qf the 
Imperial Conference and help to 
Indian Shipping. 1068-69. 

SHIPPING COMPANY(IES}­
Question re Indian --. 1316-17. 

Question re resolution on the -­
adopted by the Shipping Committee 
of the Inlperial Conference and help 
to Indian Shipping. 1068-69. 

SHOE(S}-

Question re entry of EUl'opeans with 
-- on inside protected shrines. 
2285-80. 

SHOLAPURr-
Question re hours of duty of the book­

ing clerks at -- St:1tion. 2381. 

SHOR'f WAVE BROADCASTING 
STATIONS-
See" Broadcasting Stntion(s} ". 

SHRINE (S)-
Question ".e entry of Europeans with 

shoes on inside protected --. 
2285-86. 

SIDDIQUE ALI KHAN, KRAN 
SAHIll NAWAB-
:Muslim lntcst.ate Succession Bill­

:r.fotion to refer to Select Committee. 
1403-05. 

Questioll 1'0-

Alleged injustice to MU8liU1.~ in the 
mu.ttC'l' of promotions in the Gov­
Ol'mncnt of IudJa Depm·tments. 
2490. 

Application of new rMl'uitmen t rules 
in the Posts nnc Telegraphs De­
pare-ment. 1710. 

Composition of the gazetted and 
supervisor)' staff of Railwa.y 
Clearing Accounts Office. 2105. 

Examination for recruitment to the 
first division clerical cadre in tbe 
offices of the Postmasters General. 
1708-09. 

Goods returns of other than Clear­
ing House traf6o. 2103-04. 

Grievances of Muslim apprentices 
in the I.oco. nod Carriage Shops 
at Ajmer. 2661-62. 

Interest accumulated on Postal 
Savings Bank and cash certificates 
deposits belonging to Muslims. 
3103-05. 
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------------------~----------
SIDDIQUE ALI KHAN, KHAN SIGNAL ENGINEER(S)-contd. 

SAHIB NA W AB-contd. 

Question re-cotltcl. 
Muslim clerks in tbe office of the 

J ,0("0. Superintendent, Ajmer. 
2661. 

Non-rE~(,f'ipt of foreign passenger 
clnssifirations of certain stations 
on the East Indian RnliwllY in the 
Ra il W 8y Clearing Accounts Office. 
2104. 

P(,l'centage of Hindus and minorities 
in ~("rtltil1 posts in the Government 
or India Departments. 2233-35. 

Percentage of representation of 
vurions communities in the Gov­
ernmpnt of India Departments. 
2236-37. 

Promotions in the Government of 
InC-in Departments. 2236. 

Promotions to the first division 
{'If'rical ('fldre in the Postal Circle 
Offire, Nngpur. 1709-10. 

Purchns;e and 51110 of Government 
secm-ities at Calcutta. 2035-36. 

RfI. tes of the J mperial Bank of India 
£01' h:;~uing drafts to the public in 
remitting money. 2035. 

Resl?l'valinn of a share of Muslims 
nnd oiller minority commWlities 
in nrnmntions in the Government 
nf India Departments. 2237. 

State of affllirs prevailing in the 
Rnilway Clenring Accounts Office, 
2105. 

Question (Supplementary) ;e­
Money deposited in the post offices 

in cnsh certifientes fot' which 
inteT'est is declined. 1223. 

SIGN-BOARD(S)-

Question ri: writine- of names of stations 
nn -- in Hindi on the Bengal 
Na"pur Railway. 2112-13. 

SIGNA L ENGINEER(S)­

QUl"stion "8-
Anpnintment of a Muslim as an 

l\~si~bll1t -- on the North 
W""tern Railway. 1307-08. 

JAI):lJ ... AD 

Question f'e-contd. 
Assistant -- appointed on the 

Bengal and North Western Rail­
way. 2396. 

See also ct Engineer(s) ". 

SlKANDAR ALI CHOUDHURY, 
MAULVI-
Oath of office. 911. 

SIKANDRA-
Question 1'8 construction of a. waiting 

room at -- Station on the Great 
Indian Peninsula Railway. 1800-01. 

SlKH(S)­
Question re-

Absence of -- in the Office of the 
Private Secretary to His Excel­
lency the Viceroy. 1648. 

Insufficient representtation of -­
in the Posts anc Telegraphs Audit 
Offices. 57-63. 

Wearing of Kirpan by --. 917-18. 

SlLK­
Question f'e-

Import of twisted -- from Japan. 
2657-58, 317l. 

Increase in the import of twisted 
-- from Japan. 2040-41. 

SIMLA­
Question 1"B-

Curtailment of exodus to --. 
2743. 

Delay in e.nforcing sanitnry rules in 
Aindri nenr --. 1718-19. 

Grant of compensatory allowance to 
certain officials of the Posts and 
Telegrnphs Department in --. 
2299-2300. 

Insufficient accommodation given to 
the Legislative Assemhly Depart­
ment in the Kennedy House, --. 
1240-41. 

Insult to national flag by British 
soldiers in -- and Poolla. 421-
22. 

In traduction of motor transport 
hetweon -- and Mashohra and 
improvement of --. 439-40. 

Q 
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SIMLA~culJl,l. i BL:\V-l,mIJJAY RAILIVAY-

Question re-contd.. Se~ .• Railway(s) n. 

M~;:~ ~~ ~~al~ell~~d ~~V1S_'_o_ry SIND, GUVillRNMENT OF-
2036. Agl'eemen ts between the Reserve Bank 

. . r of India and the Governments of 
New o~ces loc~ted ~ New and O~d Maru'us, the PWljab, __ , Assam 

Delbl nn~ IC~OIt of the ,Depart- and the United Provinces, laid on 
mental COIDllllttce. appomted to I the lable. 90-109. 
cOHSlder the questIon of accom-
modation in -- for the F'ederal SINDEII(S)-
U-overnmcnt. 605. Question re recruitment of -- on the 

Proposal to increase the water tax North Western Railway. 1322. 
ill the Jutogh Cantonment and SINGll, MAHARAJA BAIIADUR 
~~~~:.tiu~66~: -- Hill Canton- Rill RAU VrJAI PRASAD-

Purchu.e of the Grant Hotel for 
Oath of oflice. 2363. 

}l'ederal Assembly Ohamber in SINGll, MR GAURI SIIANKAR-
--. 3177. Oath of olliee. 2. 

Quarters for Members of the Indinn 
Ltlg'isJn.tive Assembly at --. 
1575-76. 

Quarter'S provided for the Ye-mbel'S 
of tbe ludian Legllilative Assembly 
in --. 2639-4U. 

Rules lor admission into the Walker 
liospital, --. 3102-03. 

SIMLA IilLL(S)-
Question re proposal to increase the 

water f:.ruL in the J utogh Oantonment 
ROC insptlction of -- Cantonments. 

si:;::ll~e opening of combined Post I 
and Telegraph Offices in --. 1005-
06. 

SIND AND BALUOIDSTAN­
Question re-

Adeqnate representation of Muslims 
iu the -- Postal Circle. 1467-
68. 

Communal composition of. officers 
and clerl{s in the -- Postal 
Circle. 1466-67. 

SIND AND BALUOIDSTAN POSTAL 
CIROLE-
QuesLion 1"6-

Appointment of the Director of Posts 
and Telegraphs for --. 1008-9. 

Tours of the Director of Posts and 
Telegraphs for --. 1006-08. 

SINGH,1>IR. RL'I1 NARAYAN­

Indian ,\fines (Amendment) Bill­
Motion to refer to Select Committee_ 

1611-12. 
Motion to consieer. 3047-48. 
Consideration of clauses. 3055-56. 

Inslll'lmCB Bill-
:Motion to consider. 1260. 

MoLioH fur adjournment. r()-'-

Fi.xntion of the priee of sugar-cane. 
1819. 

Inquiry about the 
disaster. 1819. 

Question re-
Absence of raised platform anel 

passenger shed, etc., on the 
Ramgirh Station on the Bengal 
Nagpur Railway. 2ll2. 

Achievements obtained by the Lu 
Cess Committcc and the Lac Cess 
Research Institute at Nankum. 
2561. 

Acknowledgment .of communica-
tions from associations, commercial 
bodies, ete., by the Railway Board 
and Administrations. 1887, 2465-
66. 

ACditionru railway facilities 1m' 
passengers during the Pitripliksha 
Fair at Gay.. 1324. 

Classification of communities AS 

martial raceS. 2230. 
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-----_ ..... _----------------
SINGll, MR. RM1 NARAYAN-rontd. 

Question re~(,olllt7. 

Classification of raihvay refreshment 
.rooms. 2126. 

Classification of the staff in the 
l{ailwuy BOlu·d. 1887, 2397-98. 

Communication of official doeumeuts, 
elc., to service unions or associa­
tions, etc. 1887-88, 2066. 

Complaint book maintained in 
Eurupean ~'e.f:reshmcnt rooms on 
the North Western Rinlway. 2127. 

Complaiuts agaiust the Hindu re­
freshment room coutractor at 
Delhi. 2127, 318S-89. 

ConstJ:uctioll of a spacious inter­
mediate class waiting room at 
Gilya. 1378-79. 

Con-cspondenee with certain Pro-
vincial Governmeuts regarding 
Federation. 1572. 

Delay in the Nankum an" for 
J amshedpur. 2563. 

Designation of dailY-l'ated staff in 
certain Department.s of the North 
Western Railway. 1578. 

Difference in the 5('ales of pay of 
the Electric and Trnin Lighting 
Staff on the North Western Rail­
way. 1578. 

Emp10yment of Bihnrees in the Rail­
way Department. 1573. 

Grnnt of passes to l'efreshment room 
contractors on the N OTth Western 
Railway. 2126-27. 

Grievances of pussm;gers on the 
Ba.rakakhana Loop-line of the 
East InCian Railway. 76. 

Grievances of the Pawa public 
regarding sbutting up o-f the 
W (lstt: "n level crossing gates. 
1795-96, 2927. 

Income-tax appeals ill Bihar. ~036-
37. 

Inconvenience due to the transfer of 
the Income-tax 0 mee. from Hazari­
hagh to RanCID. 2037. 

Issue of pa&les to Indian refresh­
ment room contraetors on Rail­
ways. 2128. 

U5SLAD 

SINGR, ~ll{. RAM NARAYAN-olOntd. 

Question re-coJltd. 

Lack of arrangement for supply of 
water on stations 011 the Patnn. 
G aya Branch and South Bihar 
Railway. 1796. 

Meat allowed to soldiers and cattle 
killed fO!' the purpose. 2471-72, 
2669. 

Meelin;: of the Central Advisory 
Board of Health held at Simla. 
2036. 

Opening of a. saving bank branch in 
the Dantar post office in the 
Razaribagh distriet. 2309-10. 

OVCl'crowding of trains in Bi..har 
during the malTiage season.. 1796-
97. 

Passive resistance by Indians in 
Zanzihar against the Clove TraCe 
Decree. 2565-67. 

Pay of daily-rated staff in certain 
Departments of the North Western 
Railway. 1577. 

Prices charged by European Re­
fn"!shruent room!' on Railways. 
2127-28. 

P.roc.edul'e adopted for inflicting 
punisbmcnt-under section 47 (2) of 
the Indinn Rail" ays Act 2128-
29. 

Proposal:. [0 construct railway 1inrs 
frOlU Gaya to Shergatti, Razari­
hugh Road Station to Hazaribagh 
Town nnd Blu'kakbana to Ranchi 
Town. 2379-80. 

Protest against the transfer of the 
Pnlaman District from the Gaya 
Postal Division. 2309. 

Quarters for Members of the Indian 
Legislative Assembly at Simla. 
1575-76. 

Racial disCl'imination in facilities 
offered to Dining C&r Contr""tors 
on the North Western Railway. 
1578. 

Racial ciserimination in the graut of 
passes to catering contractors on 
the North Weatern Railway. 
1579. 
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SINGH, MR. RAM NARAYAN-conta. I SINGH, MR. RAllI NARAYAN---.;oncla. 
Question re-conela. Question (Supplementary) r.-coma. 

Racial discrimination in the grant of Improvemenj in facilities for the 
passes to vendors and catering marketing of agricultural produce 
contractors OD State Railways. from TIll'al areas. 2314. 
1578. Modification of the Standing Orders 

Railway accident at Bil,t. on the and Rules of the Indian Legislativ. 
East Indian Railway. 1573-74. Assemhly. 1082. 

Recruitment of Biharis as officers Position of Indians overseas. 992. 
and soldiers in the army. 2229-30. Propol,tioDS maintained for appoint-

Running of direct trains between ments to Railway Services. 1788. 
Paton and JnlUshedpur. 2640-41. Suspension of regulation prohibiting 

RUl'al Post Offices started in Bihar. women from working in mines. 
2308-09. 751. 

Selection of Allahahad as the ,enue Txace disputes (Areendment) Bill-
for the enquiry of the Bihta rniJ.- Motion to refer to Select Committee. 
way di..ster. 2656-57. 538-3[1. 

Separation allowance allowed to Snm:A, MR. SATYA NARAYAN-
British soldiers. 2472-73. Question f'e inconvenience due to the 

Train robberies. 582. closing of the level crossing gates to 
Want of intermcc.'iate c1n!';s 'waiting the west of Patna junction railway 

rooms at Hazaribagh Road and station. 2638. 
Kodrama Stations. 2379. Statement hy 1fr. S. Satyamurti .. 

Withholding of prot('ction giv.en to __ '6 vote not having been recorded. 
the Tata Iron and Steel Company 1248. 
and lensing of lanels by the eom- SmeAR. THE HONOURABLE sm 
pany. 1713,2396-97. NRIPENDRA-

Writing of n Il Tll f!S of stations on sign- Indian Companies (Amendment) Bill-
boards in Hindi on the Bengal 
Nagpm- Railway. 2112-13.' Motion for leave to introduce. 365. 

Motions to consider anrl to refer to 
Question (Supplementary) re- Select Committee. 542-43. 

Adult education for Indians and Motion to appoint Mr. F. E. James 
appointment of an Agent General to the Select Committee. 1942. 
in Blitish Guiana. 1703. lvfotion to extend time for the pre-

Attacks on Indians in the book T'lp.ntntion of thf' ReP01't of Select 
~l~~a ~~5;.c Lingaro" by Arthur Committee. 1942, 2497. 

Central ACvisory Board of Health, Indian Companies (Amendment) Bill-
1452. Prr,rntntion of tbe Rrpolt of the 

Detention of Ford buses by French Select Committee. 2920. 
Authorities at Chande:rnngore, Insurance Bill-
2238, 2239. Presentation of tbe Report of th. 

Encouragement to lhe handloom and Select Committee. 530. 
cottage woollen industry. 2803. Motion to censider. 785-805, 806, 

S07. R09, 810. 812, 811, 822. 872. 
E:1;~: aff~';.. tb;38~engal Railway 873, 874, 876, 895, 897, 900, 902, 
Grievances of Indians in Malays. gOa, 946. 947. 948, 950, 957, 95~, 

1221. 960. 966_ 960. 977, 978, 1161, 116 , 
1165 1167, 1168, 1175, 1176, 1177, 

Implementing of the recommends- 1179; 1180. 1181, 1185, 1201, 1202, 
tions of income-tax experts. 2541. 1207, 1248-62. 

-----~---.:...--~---.----
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SIRCAR, THE HONOURABLE SIR SIRCAR, THE HONOURABLE SIl!. 
NRIPENDRA-co"td. NRIPE:t-.J)HA-contd. 

Insurance Bill-contd. 

Considera.tion of-COtJtd. 

Clause 2. 1263-64, 1265, 1268-69, 
1270, 1271, 1272-73, 1274, 1275, 
1276, 1277, 1278, 1280-81, 1288, 
1652-58, 1660-61, 1663, 1664, 
1665, ] 667, 1674, 1679-80, 2871, 
2872, 2873. 

Clause 3. 1290, 1291, 1292, 1329, 
1333, 1334-35, 1336, 1337, 1338, 
1339, 1340, 1342-43, 1346, 1347, 
1348-49, 1352, 1353, 2874. 

::Np'\\ f'lanse SA. 1354, 1355. 
Clause 4. 1357, 1358, 1359, 2875. 

Clause 5. 1361, 1362, 1364, 1367, 
1369. 

Clause 6. 1369, 1370, 1372, 1373, I 
1374, 1376, 1683-84, 1686, 1687, 
1688, 1693, 1723, 1724-25, 1726, 
1727, 1728, 1729, 1732, 1733, 
1734, 1736 1738 1739 1742 
1744, 1745,' 1753. J , J 

Clause 10. 1762. 
Clnuse l2. 1954-57, 1960, 1961, 

1963. 
Clause 15. 1978. 

Clause 21. 1980. 

Clause 24. 1981. 

Clause 26. 2242-46, 2248, 2250, 
2251, 2252, 2254, 2255, 2259, 
2260, 2264. 

New cla.uses 2GA, '26B, 260 and 
26D. 2267, 2271. 

Clause 27. 1984, 1935. 1986, 
1990-91, 2067, 2069, 2070-71, 
2072, 2076, 2077, 2078, 2080. 

Clause 28. 2084. 

Clause 31. 2152, 2154. 

ClaUSf1 35. 2273-78, 2280, 2281, 
2316, 2317, 2319, 2321, 2322, 
2323-24, 2326-27, 2329, 2330, 
2331, 2335, 2336-37, 2338, 2339,. 
2343, 2345-46, 2367, 2348, 2359, 
2412, 2413, 2436. 

New clause 35A. 2418-19. 

Clause 36. 2436, 2437, 2441-42. 

Insurance Bill-contd. 

Consideration of-cmttd. 

Clause 37. 2453, 2454, 2581, 2582, 
2583-84, 2585, 2587, 2588-89, 
2591, 2592, 2593-94, 2595, 2599, 
2604, 2605-06. 

Clause 38. 2608, 2609. 
Cla nse 38-A. 2613, 2614, 2677.s0, 

2681, 2682. 
Clause 39. 2160, 2161, 2162, 2163-

G±, 2167, 2170, 2173, 2174, 2175-
76. 

New clause 39-A.~ 2179, 218g, 
2181, ~182, 2184. 

Clause 41. 2185-86. 
Clause 42. 2187, 2188, 2193-94. 

Clause 43. 2199. 
Clause 43-C. 2617-18. 

Claus. 51. 2673. 

Clause 53. 2688, 2689, 2870-71. 

Clau.e 54. 2689. 

Clause 56. 2692. 
Clause 60. 2699. 

Clause 61. 2701. 

Clause 64. 2702. 

Clause 70. 2703. 
Clause 71. 2704. 

Clause 75. 270·i-08. 

Clause 86. 2m. 2713, 2714, 2765. 

Clause 87. 2616-17. 

Clause 88. 2719, 2720, 2766. 
Clause 91. 2753, 2755. 

Cl!mse n2. 2755. 

Clause 93. 2756. 
C1~1lBe !l7-A. 2758. 

Clause 99-A. 2759, 2760, 2761. 

Clause 100-B. 2771. 2774, 

Clause 101. 2776, 2777-78, 2784, 
2785. 

Clause 102-A. 2787, 2788_ 
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smCAR, THE HONOURABLE sm SmCAR, THE HONOURABLE SIR 
NRIPENDRA-conta. NRIPENDRA-concld. 
Insurance Bill-coucld. 

Consideration of-coneld. 

Clnuse 103. 2789. 
New clause 103. 2786, 2787. 

New clause 107. 2791·92, 2864, 
2865, 2867, 2868·69. 

New clause 108-A. 2792, 2794. 

First Sc~cdulc. 2878-79, 2879-80, 
2882, 2885, 2887, 2888. 

Third Schedule. 2896, 2897, 2898, 
2902, 2903, 2904, 2905. 

Fourth S~edule. 2909. 

Heading of Prut IV. 2nO-ll. 
Motion to pass. 2943. 2944, 2945, 

2946, 294.7, 294.8, 2952, 2979-87. 

Point of order l'Hised bv -- that 
protection of industri~s not being 
one of the subjects or topics dis­
cussed under the --. an amend­
ment seeking to la.y down condi­
tions which will be applicable to 
protected indusb.'ies is out of m:der. 
2792. 

Motion fOJ" Adjournment re­
Amendment of Indian Legislative 

Assemuly Rules. 446, 479, 486-89. 
China's appeal against Japanese 

aggression to the League of Na­
tions. 1888, 1889. 

Indiscriminate assault and outrages 
made by British soldiers at Da"ushai. 
2670. 

Mr. Mudie's Enquiry Re]1ort into the 
Bcngnl N fig-pur Railway affairs. 
612, 613, 614, 615. 

Negotiations between the Govern­
ment of India and tho Princes in 
respect of Federation. 944. 

Singing of tt BaruJe Mataram" by 
Mn.'ilim mem bel'S of the Madras 
Legislative Asseru\>ly. 2492. 

Muslim Intestate Succession Bill­
Motion to refer to Select Committee. 

1406-11, 1413, 1414. 

PatDa University (Amendment) BiU­

M~~~~. t.o consider. aon, 3072, 3074, 

Point raised hy Mr. T. S. Avinasbi­
ling-am Chettiar ra-

Treatment of questions addressed to 
w'rong Departments. 28, 29, 30. 

Repealing Bill-

Motion for leave to introduce. 1597. 

Resolution '"(]-

Amendments to the Indian Legisla­
live Rules. 368·70, 382, 384-85 
447, 452. ' 

Appointment of qualified Indi1!n 
radets by British Navigation Com­
pam.B. 1535. 

Constituent Assembly. 1895, 1906, 
1910. 

India 's ";1 hdrnwal fl'om the 1\ ember­
ship of the League of Nations. 
1087. 

Statement of business by --. 2619-
20. 

Stutement rc-

Ne~o~l~~cedul'e l'eg81'di.ng questions. 

Treatment. of questions addressed to 
wrong Departments. 942-43. 

SIVARAJ, RAO SAHIB N.­

Oath of office. 2. 

Re~g~~~~5~ re Constituent Assembly. 

SIWON-

Qllestion ,. grant to the -- Lady 
Rospiinl. 2315. 

SKIN(S)-

Question re arrangement for expediting' 
transhipment of hides and -- from 
c.rtain places to Calelltta. 69. 

SLADE, MR. hi.-
Oath of office. 2, 2989. 
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SLAUGHTER HOU~F.(R)­

Question t"e-

Abandonment of the idea of operung 
__ in certain Provinces. 1392-
93. 

Propo~ed -- in t.he Labore Can­
tonment. 1390-92. 1393-95. 

F<LAV]i] (S)-
Question re l'xpeditioll to the Panjsh 

Trihnl Area for the xecovery of --. 
1141-44. 

r-1MALI, INDUSTRY(lES)­
See UTDdu~try(ies)u. 

HlWGGLING-
Question I'd Frontier Customs Cordon 

and -- of ~oods between India and 
Nepal. 1698-1700. 

ROAP(S)-
Question rt manufacture of -- and 

vegetable oi1. 510, 

F<OClETY(lES)-
Question ,'e-

Deduction of subscriptions of certain 
-- from the wages of employees 
on the Great Indian Peninsula 
Railway. 1579-80, 2050-51. 

Rejeetion of a petition for annual 
contribution to the Geological, 
Mining ani! Metallm:gica.l -- of 
India. 1229-30. 

1I0LDIER(S)-
Hot.ion for adjournment t"e indiscri­

minate 8s:;!!lults and outrages made 
by British -- at Dagshai. 2670. 

Question re-
Air-conditioning of l1a1'racks for 

British --. 1867-68. 
.Allownnc()s to British officers and 
-. 2217-19. 

Clothing Bud kit fLllowance of a 
Brilish --. 436. 

Increase in the sJlowe.nees and pay 
of British --. 1151-52. 

Insult to national /lag lJy British 
2241, 2730-31. 

SOLDIElt(S)-conta. 

Question re-contd. 

Insult to national flng by British 
-- in Simla and Poona. 421-
22, 1580-81. 

Meat aUowed to -- and cattle -killed 
for the purpose. 2471-'12, 2669. 

Pnnishment to -- who pulled down 
the Congress Flag in Cha:rpoli Dear 
Poona. 913. 

Rccl'ui tment of Bi haris a~ offiae1's 
and -- in the army. 2229-30. 

Removal of :l tri-colour Hag by 
Bri Usb -- from a cnr at Bareilly 
station. 2995-97. 

Report of a Committee on the COD­

ilitions of service fox British -­
in India. 1145-47. 

Separation allowance allowert to 
Blitisb --. 2472-73. 

-- and officers sent to the "'Far 
East. 1871-72. 

Training in rural develQProebt, 
vill~e hygiene and ~anita.tiou. to 
Indian -. 1149. 

SOLO FLYING-
See H Flying, Solo". 

SO~f, ME. SuaYYA KUMAR-­
Insurance Bill-

Consideration of-
Clause 5. 1368-69. 
Clnus. 6. 1371. 
Glati'. 37. 2585, 2586, 

2606. 
Clnnse 99A. 2760. 

Qnestion "8-

2605, 

Ca.uses of Malaria in New Delhi. 
1246, 3020 . 

Conversion of uppel' division Vllcan· 
cies into lower division post:; in 
the Postal Department. 1482-83 

Dividends paid by the 13en"al -p,'o­
villeial Railway. 2392-93~ 

Ji1 . .q,enifiturB on the constl11ction of 
J.Juelmow and Cawnpore railway 
,tations. 606. 
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SOM, MR. SURYYA KUMAH.-C'm!a. 

Question re--contd. 
Insufficient accommodation for inter­

mediate class passengers on the 
.Assam Bengal and Eastern Bengal 
Railways. 10B5·86. 

Issne of return tickets on the Assam 
Beogal Railway. 1084. 

Jamalpur station on the East lndian 
Railway. 606, 1814. 

Realisation of excess fare towa.rds 
the cost of construction of the 
Brahmaputra Bridge on the .Assam 
Bengal Railway. 1085. 

Rebuilding of the J amalpur railway 
station. 606-07. 

Replacement of intermedia~e class 
carriages on certain statiuns of the 
Eastern Bengal Railway. 1U86. 

Speed of passenger trains on the 
Assam Bengal Railway. 1085. 

SONEPORE-
Question f'8 tolls realised on the -­

Railway Bridge. 2641-42. 

SORTER(S)-
Question "0 clerks and - in the 

Bihar and Orissa Postal Circle. 1475-
76. 

SOUTH AFRICA­
QUE-StiOD .-e-

Deterioration 01 Indian economio 
position in - -. 3110-11. 

Position of Indian. in --. 1462-
63. 

Position reg8l'ding Indhn Legisla­
tion in --. 2288-~O. 

Position regarding mixed marriages 
and possession oJf land by ...hiaUcs 
in --. 992. 

Pxotec6on of the Jl1tCL-C'i~ of lnchans 
in -. 888, 2798-99. 

SOUTH AFRICAN PARLLI.;IENT­
Se8 (I Pa.rliament(s) ", 

SOUTH ARCOT-
Question r. transfer of the Post Office 

at Alambadi village in -- District 
to Krishnavaram village. 1710-11. 

SOUTH BIR.A.R RAlLWAY­
See tf Railway(s) n. 

SOUTH INDIAN RAlLWAY­
See U Railway(s) ". 

SOUTHGATE, MISS-
Question re attacks on Indians in the 

book If As a Man's Hand n by --. 
2217. 

SPEOIAL OFFICER­
See" Officer(s) ", 

SPECIAL TICKET EXA.MINER(S)­
BOB II Ticket Examiner(s) '1. 

SPEECH(ES)-
-- delivercd to the Councll of State 

anti tile Legislative As:scwlJJy by .tLts 
Excellency the Viceroy. 15i:UJ-4!. 

SPEltD­
Question re-

Acceleration of -- of railwa.y 
tl"IU.IlS. 1768-69. 

Reducuon in the -- of ;certa;D 
'trains. 1556-57. 
-- af passenger trains on tLe 

Assam .J:jengal Railway. 1111:)5. 
~PENCE, MR. G. H.-

Manceu vres lfield li'iring and .Artillery 
Practice Bili-
Motion to consider. 3203. 

..Motion f'6 Report I):: tll~ lurluu Hail .. 
way llinquiry Committee. 697-98. 

J?oint of order l'aIsed by • 
Hhulabhai J, DeslU that the Mall(8-
UVl'es ~\ie1d ]'iring rurd Artillery 
.Practice Bill is 'utlira ,ILres of t.h.I3 
LegISlature inul:ilIluch as it is a law 
moWfying l'ights in, over ()r conCel'n· 
ing lanas SlLuate in the PfVVUlcial 
UIDts-a subject entered in the Pro-­
vincial list. ~141, 3142, oH~-45. 

Point ot order l'alOled oy .Ml:. M. 
Ananthasayanam Ayy;lngar that 
fu'Stly the Manceuvres ~i~ld Firing 
and Artillery }.Jl'uct,ice Bill is _ol1tsid~ 
the competence of this LeglSlatUl'e 
inasmuch as its subjec.:t.mattel' mnst 
be related to compulsory fi(.!qulBitif)n 
of land, a subject included jn the 
Provincial list and seconill,f, l,;eeause 
prior sanction of the GoVel'llo.r Ucn&­
l"al to the Bill was not obtained 
afresh undeI' the Dew GOVel'OllleLlt of 
India Act, 1935. 3128-29, 3130, 
313l!. 
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SPORT OFFICER(S)-
Question Y8 meeting of -- Railway. 

hold at Delhi. 2129-30, 3189. 

SPURIOUS RUPEE(S)­
Bee" Rupee(s) ". 

SRI PRAKASA, 11R.--
Control of Coastal Traffic of India 

BiU-
Motion to refer to Select Committee. 

1045. 
Demand for Excess Grant for 1935·36 

in respeet of-
Executive Cuuncil. 323L 

Federal Court Bill-
Motion to consider. 617-21, 622, 

624, 625. 
Motion to pass. 625-27. 

Indillol1 Securities (Amendment) Bill­
Motion to consider. 2934-36. 
Motion to pllS5. 2940. 

Insurance Bill-
Motion to consider, S:J2, S!H}. ~9g. 

900, 901, 902, 948, 952, 125:>, 1253. 
Consideration of-

Clanse 2. 12.66, 1275-7Ci, 1279, 
i~~~~ 1281, 1285, 1286, 1288, 

Clause 3. 129~-94, 1338, 1340. 
Clause 5. 1360, 1361, 136'2. 
Clause 6. 1695, 1727, ITa9, 1730-

31, 1734, 1735. 
Clall$e 14. 1976. 
Clause 15. 1978. 
Clnn.e 26. 2256-58. 
Clause 27. 2067. 
Clause 30. 2085. 
Clause 35. 2359. 
Clause 36. 2450-51. 
N ~~. clause 36. 2427, 2428, 2430-

Clause 37. 2586-87, 2594. 
Clause 38A. 2612-13. 
Clause 39. 2176-77. 
Clause 88. 2719, 2766. 
Clause 89. 2768. 
Clause 100B. 2774. 
Clanse 101. 2776. 

SRI PRAKAS.A., MR.- con',/. 
Insurance Bill-von-teZ. 

Consideration of-contd. 
First Schedule. 2885. 
Third Schedule. 2904. 

Motion to pass. 2946, 2943. 
Mllnrouvres, Field Firing and ArtiUery 

Praetice Bill-
Motion to consider. 3078-79, 312()'" 

25. 
Moslem Personal Law (Sha,.;at) Appli­

cation BiU-
Motion to consider. 1431. 

Motion for Adjournment 'r8-
Amendment of Indian Legislative 

Assembly Rules. 489. 
Appointment of a non-Indian as 

Economic Adviser to th9 Gover.n­
ment of India. 3257. 

Hunger-strike of political prisoners 
in the Andamans. 562, 567. 

Muslim Intestate Succession Bill­
Motion to refer to Select Conunitt.e. 

1057,1418. 
Point of order raised by Mr. M . 

.A.nant.hasayanam Ayyaugar that 
firstly the Man<5uvres FIeld Firing 
and Artillery Practice Bill is outside 
the competence of this Legislature 
inasmuch as its subject-mntter mm.t 
be related to compulsory aC'luisition 
of land, a subject included in the 
Provincial list and secondly, because 
prior sanction of the Governor Gcne­
ral to the Bill was not obtained 
afresh Wlder the new Government of 
India Act, 1935. 3127. 

Question Y6-

Abandonment of constrnct1o!l of the 
abattoir at Lahore. 3016-17. 

Absence of wire fencing along the 
rnilway line between .Jhansi and 
Manikpur. 830-33. 

Ad,jm.tmcnt of luggage rates hetwecD. 
BenRl'CS Cantonment nUll Allah­
abad on tho East Indiao Railway. 
2621-22. 

All'airs of the Bangalore Institote. 
2286. 

A.fflx; ng of stamps on telegrnm •. 
988-89. 
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SRI PR.\JG\S.\, ;\1R.- rontel. \ SRI PRAKAS4, MR.- cOII'd. 

tiue·-tiou f' -(01 td. Que ... tion n~ontcl. 
Air~c~ditioned coaches on railwuys. Denial of fn iIity tn holil';-'; I)t jn~er-

1/6t-68. mediate class return tiek~ts to 
_-Ull'rnai",e lutes bet "l'Cn Bemrrp.s trtl'\"'el to Kalka from Ben9.rI'S 

and stations llbove AUn;mbad on cnntonment either 1}ia Delhi or ",ill 
the Enst Indian Railway. 54. SahtH'anl'JUT. 5R4. 

A ttncbe eases carried free 'If ehar.;c 
by flrst un,] gecond cia.. pas­
sengers on the East Int.'ulitm Rnil- 'I 
WHy. 585. 

Black cp·nts R.lId red ties l;upplied to 
h'uve1liu::r tit'ket examiners on the 
'~n.,t Indian Railway. 1768. 

Booking of luggage on the: East 
Indian Railway. 2622. 

B"reak of iourney hetween BCDares 
and Lueknow on the Loop Line. 
1061-62. 

CU'culation of Bills fOl: eliriting 
opinions thereon. 1774-75. 

Closing of the well neal' thirrl dass 
shed at the Allahabacl RniJway 
Station. 1073-74. 

Communication chords fitted in the 
rompartments of trnins l'unniJJg 
between Bhflgalplll' and "Hel'ati on 
the Bengal and North Western 
Railway. 837-38. 

Constrnction of air-conditioned 
Coacbes. 1297-98. 

Contract for parking of e7tkas out..­
side the Benar .. Cantonment Rail­
way Station. 1295-97. 

Crossing of railway line 11Y pl)rtel"S 
taking mail bags at the BrnarefJ 
Cantonment Railway Station. 
1224. 

Customs duty for bringing gold in 
India and duty paid by Pandit 
JawabarJal Nehru on n gold casket. 
504. 

Decorations at railway stations on 
the occasions of the vi.sit of Vice~ 
rovs and Gc'VerIlOl':';, 64 

Defa('jng of Rttlmps on post.al arti~ 
cle<. 1479-80. 

DclaYR and interruptions in tele-
,eTaph services from and to 
Calcutta. 743-44. 

Disaster ·0 he German F ·lll~difi"u 
to Kan!!R Parbat. 64:7-48 

Divprsion of ~prtain trnin~ tl) E'nal Ie 
Ulem to tOllrh nonnl'C~ nna J\ll:> h~ 
.had. 582-83. 

Eneourn1!pmrnt. of rail way trovel~ 
ling. 2087-88. 

Entry nf Europeans with Rhoes On 
inside pl'ote'ted shri.:llc". 2285-86, 

EXf'll1sion of K ori.~ from the li<;t of 
SclJeduled Ca"tes f01' the United 
Provinces. 91J -12. 

Executive Councillors of tile Gov~ 
ernmcnt of T ndin who went ont of 
India. 934-35, 

Explosion of n bomh nt Rahim! in 
Jbnnsi District. 2057-58. 

Grant to thf' Ladv DuITcl'in HospitalJ 

BenaTP:R nnd admini.:strul im~ of the 
Lady D'llfferin Fund 770-71. 

Graveyaros in New D.lhi. 1999-
2000, 2977. 

Inrlinn Tnslll'ancf> ComplLnips, 1325, 
3021-37. 

Installation ch8.l'ge for telephones 
levjpd from tI10 ~fcmiJel';] of the 
lndinn Legislative AS'iemb1y, 
1697-98. 

Jom'nal of the Imperial Senicea, 
1634. 

Lai e deliverv of letter. de., in 
TIonnres. '1480. 

Lensin/? ont of plots rtf lond to fltone 
mel'<.'hants for s(a.'kit}1! pUl'po"':e5 

outside Dhonro Station nn tim 
Grent Indinn Peniumla llailwav. 
14-15. . 

Lon!! ~ontinuot1s duty of railway 
drivers. 2088, 3188. 

Masonic Lod~es in tbe Centt'RlIy Ad­
ministC'l'cd Meas. 411-12. 

Mental Hospital at Ran.hi . 652-5S. 
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--------------------------------------
SRI PR.d.h. ~H \, 11R.- could. SRI PRAKASA, MK- co/ltd. 

Question r -COllcld. I (~uestiQn re--coulri. 
.Military manreuyreS or artillery prae- Reduction in tll: speed of 

lice uear village Babina. in Jhan.5i raws. 1556-5t 

certain 

District. 1147-48. Rr>lationship beh\-een the Governor 
d.p . 1 ed in the p )::,"t . ,fiice.:s General in Council and the Pro-

lE -c8"b certificates -tor which in- "metal Uo,ernments. 8--11. 
terest i declined. 1223. He-namiug of certaIn post office.;; iu 

Money of Scheduled Banks kept by Bcnnra,. 1716-1';. 
Lhc Reserve Bank of lndia. 502- Rese-l'\"ation of one iutermediate 
03. class compl1.rtl11Cllt for persons ~e-

Soting down of name::; and addl'osse: ~er\fiJlg f>l:'ut.s in the Up PunJab 
of pa.,cnge>" ut the Taxa D.Vl I )hil from How,'ah. 2363-64. 
rnilwav Station. 1062-64. Huh:. f r plectiom; to the Indian 

Parking ~ of ckkas outsidi! Railway Legisl[ltive Assembly from the 
~tabon. 1545-46. r ulted Provinc{~s. 833-35. 

Postage raLes between Burma and Rul regarding tbe setting up of 
India. 744-46. telegraph al~d. teJep.bo.ne posts 

Prices of fittings in the lavatories of within mumclpnl lillHtS. 1211-
llpper elass compartmenrs on the 13. 
East Indinn Railway. 2097-98. SaIl' of ('ert-uill military lands and 

Pl'osccuLloll of certain persons i01md properties in Bombay city. 935. 
without tickets at the lfllzaffar- Seating' capacitv in second class 
nagar }'ailway stutiOD..- 1074-75. compartments- of the East Int1i~ 

Pl'ovision of head-rests at convenient anel N01·tb Western Railways LLI 

places in New Delhi. 20UO~ :Pnnjab 'Mail. 1556. 
Puhlic Accounts Comll1ittee CY.f the- Shifting charges of a telepbone 

Indilln Legislative Assembly, from one 110use to another. 1449. 
2574-75. Situation on the Frontier. 648-51. 

Public latrine on the BaHia station Standing lPi1l811<'£.' C;ommittee of the 
of the Bengal and North V{estern Indian Legislative Assembly. 
Ruilway. 2363. 2376. 

Pnhlicntic'l1 giYing the Go\·et·umeut'a Stoppage of trnins and intennedi-
appreciat;ion of public events in nte ('Ins!; waiting room at Kiul 
Indiu. 413-14. Jnnction. 2913-14. 

Puh1iclltj'm of nl1tifi(·atto;-:, regard- Supply to the poJice of full parti-
ing litles in the Gazette of India. eu1al's about guests staying in 
1210-11, 1884-85. Indian hotels in Delhi. 412-13, 

Radio scts supplied to political and 1246. 
mili! sry officers. 3003-01. System of markin~ and reservation 

Railwav ticket of -- chcf'k{'n at the of !'leats ill intermediate and third 
bidclin~ of the Criminal Inv~stigR.- da<::ses on the East Inman Rail-
non Department man at lloghul way. 67. 
StU'si. 1546-47, Telp!?rn-ph Offi('c> in Chum1ni Chowk, 

Raising of platform and construc- Delhi. 986-87. 
tion of waiting roolllS at Purab Third class passengers nvailin~ of 
Snrai Station on the East Indian reservation facilities at HO~l'Rh. 
Roilway. 2913. Tickets cheeked at the bi~ding of tho 

Recruitment of [l News Editor of Criminal Investigation Depart-
Broadcasting and an Editor of ment officials on the li1ast Indian 
the ["dian Listener. 1224-27. Railway. 54. 
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SRI PRAKASA, MR.-conta. 

Question 1"e--co·ncld. 

Tickets for the Bengal and North 
\, estern Railway platform nt the 
Benal'es Cantonment Railway 
::;~ahon. 54-55. 

Travelling of persons with the Mem­
bers of the Railway Board in 
saloons. 2096·~7. 

Upkeep of the cremation ground in 
lJcllii. 19U~. 

Use of Government statiollerY ::md 
service stamps for l'ecolllulending 
titles and pUblication of Honcul'S 
List in the Gazette of India. 746-
47. 

Views of Members of Legislatures I 
on Bills circulated for eliciting 
puhlic opinion. li-13. 

Withholding of a telegram sP.nt to 
the Prime Minister of the "Gnite.l 
l-'ronllCe::i regarding flOOlls. 1'1:17-
79. 22-11-42. 

Question (Supplementary) r<­
Abolition Or reduction of ~tamp duty 

on inland bills of exchange. 23li. 
Accelera tion of speed of rail way 

trains. 1769. 
Additional Railway faciliLies for 

passengers during the Pitripnl..'"Sha 
Fair at Gay.. 1324. 

.Alleged injustice to l\Iuslims on tiJe 
North 'Western Railway. 1568. 

Allowances paid to Sardars :tlIuham­
mad Umnr Khan and 1[llhamItlCld 
Sarwar Khan, Afghan detC!H1s. 
li53, li54. 

Amount paid by the Publicity Socie­
ty for llSing the telegl'aph posts 
for adver"isement. 2305, 

Andamans hunger-strike. 44. 
Attending of a Public enLel·tainment 

by the SenioT Superintendent of 
Police, Delhi. 432. 

Cil'eulation of spurious ]'upoc.:' in 
India. 517. 

ClassifiNltion of iCon's in t!:!e Ul1ited 
Provinces. 1786. 

Communal cries on railway plat­
forms. 2117. 

SRI PRAKAI:lA, MR. cO>lld. 

~uesuou {olSupplementary) ,........,onl<l. 
Couuuunal proportion of Mtuilima 

in rauway Sel."Vlces. 598. 
Canstl'llcnOn of a spaCIous illlCl'rue­

CUate ClUSS waiting rOom at Uaya.. 
~~/IJ. 

Consultation of All-India orgllD.is:v 
uons Oll Bills Clrcu1a!.ed to eUel.i 
PUlJl..1C oplll.lon. 851. 

Contract 101' advertlsemeut on tele­
graph rulU telephone pf),:,ls. 254'1. 

COSt of estubl.i.shment and lllainte­
nance of rJle b'ederal Go-rut. lli46, 
ItHI. 

CreatJon of posts of Under Secre­
tarIes in the Depru:tmcnt of ~du­
.cation, Health and Lands. 7uu. 

CustOlllS duty for bringmg g old in 
lndla and duty pllld lly J:'anilit 
Jawahar Lal .!\ehru On a gold 
cWiket. 170,. 

Detention of Mr. B. N. Dos-Gupta. 
by the ueJ.'maQ Uove.mmcu:t. 3U1l.,. 
aul.:a. 

Diamonds found in the 11ossession of 
a llombay merchant. 25J8. 

Disease called the "Oriental Sore" 
pI'evailing in Quetta. L:l95. 

Employment of Bihare .. in the Rail­
way Department. lfi73. 

Employment of J.\ir. J. ROlllln.[t, . a 
Pad13.mentary COlllUlcl, to l'eVlSe 
terms on which t3tates are to join 
the Federation. 916. 

Grant of passes to retired railway 
servants. 2099. 

Guards <>11 the Bengal and North 
\\:'estern Railway. 2386. 

Income of the people of India. 1012. 
Inconvenient timings of Lrruns on the 

loop line of the East Indian Rail­
wny between. Kiul ant! Howrah 
via Bhagalpur. 2915. 

Increase in the late fee charged on 
letters. 754. 

Insult to an Indian 1. C. S. Ollicer 
In the CelltJ.'al Pro\( inees. 210.:L 

Interest accumula.ted on Postal 
Savings Bank and cash certificates 
deposits helonging j" Muslims. 
3105. 
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SRI PRAKASA, ;IIR.- contl. 

Question (Supplementary) re-colIt(l. 

Investigation of the problem of flood 
prevention. 2007. 

Licences granted to vendors ou Rail­
way Stations in Bihar. 1794. 

Marks for uiva voce in tee Indian 
Civil Service examlnarioD. 2990. 
2993. . 

Message entitled oj Alleged fraud Oll 

Indians-High Couunissioncr's 
wilrning " published in I1 ind'l.'-S~an 
Times. 2395. 

Misuse of first class passes j:,;sued to 
certain pl'ivute gentlemen. 28. 

Position of Indians in South Mrica. 
1463. 

Proportions maintained fo:." appoint.. 
ments to Railway Services. 1787. 

Proposed slaughter house in (be 
Labore Cantonment. 1392, 1394. 

Punishment to soldiers who pulled 
down the Congres Flag in Char­
poli near Poona. 913. 

Purchase of metal poli:;h bv the 
Indian Stores Department. ~ 11~6. 

Quarto,." fOl· Members of tbe Indian 
LegUJative Msemblv at Stmln. 
1575. -

Rnilwny accident at Bihb on the 
East Indian Railway. 30, 107B. 

Railwuy employees and their rela­
~ons' detected travelling withotlt 
tickets or passes. 595. . 

Refusal to :tHaw the Seva Samit1. to 
supply water to pass(lugel':'i at the 
Hissnr Railway Station .• 25. 

Resolutions and Motions for Ad­
journment. 2100. 

Retirement age of Indian Medical 
Service men. 2573. 

Sa1e of unauthorised mCflicin~s in 
third class carriages. 504. 

Stateme~t of the Income-tax e:xpert~ 
regardlOg Income-tux on pPJlsions 
earned in British In<lia. 8. 

1J.'ransfcr of the Post Office at Alnm­
badi village in Soulh Art'ot Di!!­
i~fi. to Krishnsvarsm villag('. 

SRI PRAKASA, MR.-concld. 
Question (Supplement81'Y) re-concld. 

Work in the Home DepOl·tmeut . 
2216. 

Resolution f"B-

Amendments to the Indian Legisla­
tive Rules. 382-84. 

Appointment of qualified Indi.n 
cadets by British Navigation Com­
panies. 1513, 1533. 

Economies in the Cenb:al Govern­
Ulent expenditure. 1100, UL2, 
1128. 

RuJes andJ Regulations COIltinuanc6 
Bill-
1\Iotion to consider. 549-52, 554. 
1\lotion to pass. 555-56. 

STAFF(S)­
Question "6-

Applie.bili~ of Fundamental and 
Supplementary Rules io Non­
Gazetted -- on State Railwavs. 
2150-51. -

Applicability of Fundaml'utal Rules 
24 and 90 to non~gazelted -- on 
State Railways. 2112-4.3. 

Authority for ciassifyiog certain 
-- on the Kalka-Simia Railway 
ns inferior --. 2141-4~. 

Benefi:s of Provident E'uud to llio 
train lighting -- 011 the North 
\Vestern Railway. 254f) 47. 

CJa~sification of th~ -- in ihe Rail~ 
'I'll)' Board. 1887, 23,)7 ·OS, 266~. 

ComI?lnints against the improper 
attltnde of lhe Jodhpllr Railway 

31. 
Cmnposition of tbe gnzettetl nnd 

~upervi::;ory -- of RaihnlY Clear­
Ulg Accounts Office. ~105 . 

Construction of addition'll qnarters 
for the -- of the Government of 
India Press, New Delhi. 3114. 

Cut on allowances of the rltihvRV-­
at Howrah and Calcutta. ~i30. 

Degradation of -- in the Geodetio 
B,.nnch of the Survey of India, 
Dehm. Dlln. 50-51. 

Design~t1oll of daily-rntc.1 -- ill 
certnm Departments of the North 
Western Railway. 1573. 
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STAFF(S)-colltd. 
Questiou rl)-colllll. 

Difference in the detetWlllliI.uon 01 
-- in the Foreign Dcpal'bncnts 
of the Calcutta and Bombay Gene­
ral Post Offices. 1484-S5. 

Difference in the scales of pay of 
the Electric and Train Lighting 
-- on the N"orth WestHn Rail­
way. 1578. 

Grade to grade advancement or DOD­

gazetted -- on Stat" RailwaY" 
2143. 

Hours 1'[ wort.. of certain !:iubanli­
nate -- of the Railway 'Tranic 
Department. 2l24. 

Increase in the -- of the Home De­
partment. 1151. 

Instrm .. "1ion issued on the East lndi'lll 
Railway fur not promoting certain 
nun-gazetted -- to officiate in 
the lower gazetted service.. 2132. 
3190. 

Instructions regarding employment 
of non-gnzettec1 -- os temporary 
hands 011 the East Indian Railway. 
2129. 3189. 

Insufficient -- nttached to Income- ! 
tnx officers in the Madras Presi. 
dency. ·2o.ll-4Z, 3188. , 

LeV}' of income-tax from the -­
employed in the Anglo-Intliun and 
domiciled European .Association, 
Calcutta. 75. 

Lug~ooe passes granted io inferior 
__ on the Xorth Western Rail­
way. 2919. 

Officers and -- wor~ in the 
Broadcasting Department. 528, 
1806-14. 

Pay of daily-rated -- in certain 
Departments of the North West­
ern Railway. 1577. 

PetitiO'llB su hmitted by the -- on 
State Railwa.ys. 214549. 

Procedure for detailing non-g8.Zetted 
__ for training for promotions 
on the North Western Railway, 
2143. 

Prosecution of employees of J nmal­
pnr Running Shed -and stoppago 
of allowance of Permnnent Way 
-- at Jamalpnr. 2650. . 

STAF~'(S)-concld. 

(~UC5tiOll J".,'--co1lcld. 
ProvisioR- of rent-free qu8.T[Cr~ to the 
-- all State Railways. 75. 

Qualifications and pay of elcric:ll and 
technic:ll -- .ppoint.~ on Rail­
ways. 2138-40, 

Recovery of amounts for the pur­
chase of watches, ete., from East-­
ern Bengal Railway . subordinate. 
--. Ib02. 

Recine ion 01 -- in the Refor::ns 
Ollic<'. 2380. 

Retirement of superaDl},:':':ll~J. non­
gazetted -- on State Railways.. 
2l3(}..;}7. 

Retrenchment of cert.ain persons of 
tbe tnlin lightillg -- on the 
North Western Railway. 2647. 

Rc\'er::-ion or retrenchment of -­
in the Reforms Office. 39. 

Sanction of adequate -- for the 
Foreign Department of the Cal­
cutta General Post Office, 1486, 

Scales of pay for the -- on -
East Indian Railway Accounts De­
partment. 78. 

,Selection of Engineering -- in the 
Quetta Division of the North ",,-est­
ern Railway. 1577, 1786-87. 

-- retrenched on State lliWw ys. 
679. 

Stoppage of tbe l1l"ugo,,"" pass grant­
ed t.o tbe inferior -- on the 
:Korth Western Railway. 2108. 

Transfer of -- employed in the 
Carriage and Wagon Section 
attached to tbe Divisions of tho 
East Indian Railway. S3. 

STAFF AREA COUNCILS-
Question re expenditure of -- (If tho 

North Western Railway. 2917. 

STAFF REGULATION(S)­

See" Regnlation(s) ". 

STAIG, MR. B. M.-
Net earnings of certain newly·eon­

structed railway lines (statement laid 
on the table). 161-66. 

Oath of office. 2. 
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STAMP (S)­

Questioll f'e-
Alli... .... ing or -- on telegra.ms. 988-

8U. 
Defacing of -- on postal arti~les. 

1479·BO . 
.l -on-sale of -- and en-.:elapes at 

the Howrah Post Oillce. 1720-21. 
Remoynl of the Postal Seals and \ __ am,·. from Aligarh to Ali­

pore ,Yorkshup. 1021, 
Sal. of imported articles under the 

__ of ")1aue in India. 'J ines­
pc tive of their Coum.r,7 or o.rlgin. 
1l9-40. 

(j~e of Government stationery and 
servtce -- for reeonnnending 
titles and publication of HonolU'S 
List in the Gazette of India. 746-
47. 

STAMP DUTY-
Question "e abolition or reduction of 
-- on inland Bills of Exciumge. 
2310-11. 

STANDARDISATION­
Question re-
-- of railway stock. 1760·70. 

"TaTE(S)­
(Jue:;lion n·_· 

Analysis of replies recei'red from ~e 
-- to the Viceroy's letter enqulI­
ing into their views on Feacrntion, 
13~3. 

Contributions made to the -- from 
Indian revenu,,"- 2805:06. 

Employment of Mr. J. Rowlatt, a 
Parliamentary Couru;eJ, to revise 
terms on which -- are to join 
the Federation. 915-16. 

~oining of the ] ederation by the 
.Lntlian -. 2"..01-04. 

Loan. ad"aoced to -- and others. 
680-81. 

Loss to the revenne of the } .... ederation 
on the settlement of customs qUfB­
tions with Indian --. 1456-58. 

Negotiations regarding joming I)f 

the Federation by the '-. 18G8-
71. 

Performance of Marriages in vioJa­
tion of the Child Marcinge Res­
traint Act in Inman --. 41-
42. 

- of weights and measurP;E. 2654- STATE COUNCIL--

55. Question re Bi.JJ before Ceylon -- to 
STANDING CO=TTEE (S)- amond .he Yilia"."" (;Qmmuuiti"" Ordi-

Quesjon re constitution of tho -- nance, 2037. 
for the Department of Commerce. I STATE RAILWAYS-
4-6. 

STA.:!;DING 
TEE---
Question ,.e-

COMMIT-

Prop~ for setting up of an Esti­
mates Committee and abolilion of 
the --. 507. 

Reorganisation of the --. 506-07. 
See also under H Committee(s) "-, 

STANDING ORDERS-
Question TO modifioation of the 

and Rules of the Inman Legiiilative 
Assembly. 1080-132. 

STAR GLASS WORK(S)-
Question 'YO recuperntive furnace con­

structed at the --, Fh·ozabad. 
3087-91. 

Su "Railway's) .', 

STATE lLULWAY MAGAZL"{E­

Question <8 Indiao --. 1()72·73. 

STATEMENT(S)-

Question ro certn:in -- maae by Sir 
Muhammad Zafrullah Khan at the 
Imperial Conference. 1067, 16~6-
27. 

-- by Mr. S. Satyamnrti •• Mr. 
Satya Narayan Sinha.1s vote not 
having been recorded. 1248. 

-- TO new procedure regarding ques­
tions. 530·31. 

-- re treatment of questions address­
ed to wrong Departments. 942-#. 
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STATEMENT(S) (LAID ON THE 
TABLE) re-

Agreement between the Government 
of the North-West Frontier 1')1'0-
vince and the Reserve Bank of 
India. 2493-96. 

Cases in which the lowest tenders 
have not been acepted by the High 
Commissioner for India. 1!J37-
41. 

Certain draft Conventiolls and' Rc­
cOllllllendations of f.he lntel'un­
tional Labour Conference. 2833.-
59. 

Net earnings of certain newly-con­
structed railway lines. 161-06. 

STATEMENT OF BUSINE8S-
-- by the Honourable Sir Nripendra 

Sirear. 2619-20. 

STATION(S)­
Question re-

Absence of a Telegraph Omee in 
Vil1age HazUl'PUl' and deraihuent 
of an Engine nt Bbera railway 
-.66. 

Absence of raised platfonn and ptl8-
senger shed, etc'J on tho Ramgirh 
-- on the Bengal Nagpur Rail­
way. 2112. 

Absence of shed for elckas and tfl7lgas 
at tbe Etawab Railway --. 
2662. 

Ahsence or telegraphic I)r telephone 
connections on -- on the :hfalnk­
wal Bhcra Branch Line, North 
Western Railway. 64-65. 

Alternative routes between BcnareB 
and -- above Allahabad on the 
East IndiD.ll Railway. M. 

Closing of wells at certain Railway 
-. 1084. 

Closing of the well near !hhd cia •• 
sbed at the Allahabad Railway 
-. 1073-74. 

Construction of an averbridge be­
tw('cn Bezaroda -- ano Kistna 
Bridge on tbe Madras and Douth­
ern Mahratta Railway. :i.122-. 

Construction of an overbridge on the 
GAtti side at the LyaUpur railway 
-. 1798-99. 

STA'l'ION(S)-contd. 

Question re-contd. 
Construction of a waiting room nt 

Sikandra -- on tbe (Jre.t Indian 
Peninsula Railway. IBOO-Ol. 

Construction of the Patna junction 
Railway --. 2644. 

Contract for parking f)f eklGa$ out­
side the BenaTes Cantonment Rail­
way --. 1295-97. 

Crossing of railway Hne by porters 
taking mail bags at Lhe Dennrp.s 
Cantonment Railway --. 1~~4, 

Decoraflolls at Railway -- em llic 
occasions of the visit of Viceroys 
and Governors. 54. 

Expenditure on the constru,.frtH of 
Lucknow and Cawnporc railway 
-. 606. 

Explosion of gunpowder at the 
Tma Railway --. G04-05. 

Fare between Sylhet and Chsmlpur 
and introduction of return tir>l,et 
system between ceda:i n -- on the 
Assam Bengal Railway. GOS-M. 

Freight on Tea cbarged l)y the As:srun 
Bengal Ruilway between coda in 
-. 16-17. 

Grievances of owners of ell/cas and 
tongas at Lne1.'TIow .J nUcLion nnrl 
BenClTeR Cantonment --. 2633-
89. 

Health Officers appointed t() look 
-afteT foorlstuffs at·- Cll the 
Bengal and North Wc~tCl'n Rail­
way: 2124. 

Hours of duty of tbe booking clpr'" 
at Sbolapur --. 23Bl. 

Hours of work of !';hunting m3!itf'rS 
at tile Poona Railway --. 1326. 

Imp:r:oveme-nt cf quarteM nt ccrlnin 
-- on the Assam Bengal Rail­
way. 3175. 

Inconvenience iln-e to tlle rl(lc;ing ot 
tfIIe level c.ro!'!Sing- gntes to tbe west 
of Patnn junction railwny --, 
263B. 

Investigations regaTdin~ the e'er>tri· 
cal pl'operties of the gTound for 
setting up of Rnc1io trnn!'lTJlitting 
-- and traininJ? of T ntliaJl!! in 
Radio research. 2016-17. 
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STA'fION(S)-conta. STATION (S )-cOflcld. 

Question re-:-contd. Question re--concld. 
Jamalpur -- on the Ea.t 1D.dian 

Railway. 606, 1814. 
Ticket Collectors at Mnnmad - - un 

the Great Indian P.,UDSUI. Rail­
way. 1325-26. Lack of arrangement for .upply of 

water on -- on Patnn. Gaya 
Branch and South Bihar Railway. 
1796. 

Licences granted to vendors on Rail­
way - - in Bihar. 1788-94. 

Menm at the Narela RailwllY . - in 
the Delhi Province. 78 ·79. 

Non-clearance of letter h,J:..:e." on 
certain --. 511. 

Non-clearance of letter boxes on 
certain Railway --. 1707-08. 

Overbridge over the level crossing 
north to the Jamalpur Railway 

78. 
Overbauling of the Patna JllDction 

Railway --. 76. 
Pal.'king of eklcas outside Rajhvay 

1545-46. 
Parking of tongas and eklcas ui 

LucMaw Junction --. 2380-
81. 

Propos.."L1s to construct rJ),llway lines 
from Gaya to Shergnlti, Hnzmi­
bagh Road -- to Hfuml'ibagh 
Town and BarkakhuHn to Hanrhi 
Town. 2379-80. 

Prosecutioll of certain persoll;:; found 
without tickets at the lliu7.ulinr­
nagar Railway --. 1074-75. 

Publie latrine on the Bdtlia - - of 
the Bengal and Nor! h \ Vest-ern 
Railway. 2363. 

Rebuilding of the Jamalpul' 1'8ilway 
-. 606-07. 

Refusal to allow the Seva Samiti to 
supply water to passengers at the 
mg.ar Railway --. 25-26, 2666-
67. 

Removal of n tn-colour flag by 
British soldiers from a car at 
Bareilly --. 2995-07. 

Restoration of have.l1ing allowance to 
hamals working on certain --- on 
the Grent Indian Peninsula Rail­
way. 1327. 

Tickets for the Bengal and North 
Western Railway platform at 1"be 
Bcnares Cantonment Hailway - --. 
54-55. 

Uncovered platforms at thr. Ambala 
Cantonment Railway --. 26-27. 

Want of intermediate cl<l6S waiting 
rooms at Hnzaribagh Road and 
Kodrama --. 2379. 

Writing of names of stations on 
sign-boards in Hindi on the Bengal 
N;gpul' Railway. 2112-13. 

STATION DffiECTOR(S)­

~st~ app;i;tm~f a.~ for 
the P eshawa.r broadcaslillg ::;tatil)ll. 
3084-85. 

STATION MASTER(S)­
Question re-

Promotion of Indians to -- gl'ade 
OD the N orth Western Ruilway. 
34, 3181. 

PI'omotion of -- to graJa V on 
the North Western Railw.~. 34, 
35, 3182. 

Utilisation of services of :lD As5l.stant 
-- in connection with ticket 
fraud cases at Moradabad. 2135. 

HTATIONERY-
Question f'e use of GOv81 .... .AUent -

and service stamps for r(!Comn1.4!Ild­
ing titles and publicatiou of. Honours 
List in the Gazette of India. 746-
47. 

STATISfIC(S)­
Question re-

Collection of -- on labolll;' cundi­
tions and living waga Cor labourers. 
12Z7-28. 

-- foz unemployment. 2807. 

STATISTICAL ORGANISA'fION(S)­
Question re proposal to s.;t up a 

Central --. 086-87. 

• 
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STATUS, SOCIAL-
Question 1'8 qualificatious lind ~ -- of 

prisoners in the ,Andwnans. 1148. 
STE.AMER(S)~ 

Question 1'6 sending of uIlrp.ghtered 
letter mail bag DabhoI in ehargc of 
the captain of ferry ._. - 2666. 

8TENOGRAPHER(S)-
Question r8 -- in the Ref(:rms Office. 

2669. 

STEWART, THE HONOURABT,E sm 
THOMAS- . 
Indian lIIines (Amendment) Bill­

Motion for leave to mtf/.lduee. 695. 
Motion to refer to Select Committee. 

1597-98, 1612-13. 
Mot'ion to appoint Sir CO'wasji 

.Jehangjr to the Selee;; Committee. 
1721. ' 

Presentation of the Report of tho 
Select Committee. 2242. 

Motion to consider. 3039-43, 3049. 
Consideration of clausas. 3050, 

3C52, 3053, 3054, 30b5. 3,)GQ-61. 
Motion to pa"s. 3065. 

Indian Patents and De:;ign::, (Am,plld­
men,) Bill-
Motion for leave to introdee. 695. 
Motion to circulate. 3211-15. 
Oath of office. 1. 

Petroleum (Berar Extension) BiU­
Motion for leave to introducp.. 366. 
Motion to consider. 544. 
Motion to pass. 544-

Rules and Regulations Coutiu uan~e 
Bill-
Motion for leave to introduce. 366. 
Motion to consider. 545, 553-55. 
Motion to pass. 555, 557. 

Starement laid on the table by -­
re cases in which the lowe . .:,t tenders 
have not been accepted hy the High 
Conunissioner for India. 1937-41. 

Trade Disputes (Amendment) Bill­
Motion to refer to Select Committee. 

453, 54, 539-42. 
Workmen.'s Compensation (Amend­

ment) Bill-
Motion for leave to introduce. 367. 

S'rEWART, THE HONOURABLE RIR 
THOMAS-c,;;.td. 

Workmen's Compensation (Amend­
ment) Bill-cantd. 
Motion to refer to Select Connuittee. 

3204-06, 3210. 

STIPULATION(S)-
Question re new -- for incorpora­

tion in the Instrument 1)£ Acce5Bion. 
843-46. 

STOCK VERIFillR(S)-
Question re Accounts DeptlrlHwnt --­

on the Great Indian Peninsula Rail­
way. 2108-12. 

STONE MERCHANT(S)­
See" Merchant(s) ". 

STOPPAGE(S)-
Question ".e nOIl- -- of Puujab Ex­

press Trains at Jasidib JWlCtiOD. 
2652-53. 

STORES-
Question re grievances of the eledtB of 

lhe Office of the Controller of --, 
Alipore, Calcntta. 2311. 

STORES, CONTROLLER OF­
See c: Controller of Stores ", 

STORES DEP ARTMENT-
See It Indian -- ". 

STRIKE (S)­

Question re-
Dismissal of the Bengal N agpur 

Railway employees after the termi­
nation of the --. 292·.1:. 

Enquiry into the Bengal Nagpur 
Railway -- affairs. 2383-88. 

Mr. Mndie's report on the Bengal 
Nagpnr Railway --. 847-48. 

STRIKER(S)-
Question re sum. sanctioned hy the 

Railway Board for dis~rtrsl!men. 
amongst non- -- of the Bengal 
Nagpur Railway. 3180·8l. 

STODENT(S)-
Question re -- of Lah,)t6 Collegea 

who went to Afghanialnn. 1150-51. 

STUDENTS CONFERENCE­
See cr Conference(s) ,,_ 
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IlTUDIO(S)-
Qnestion re proposal of th. Briti.h 

l!'ilm Indu.try to establish -- aUll 
cinemas in India. 2030-31, 2801-0~. 

SUB-DIVISIONAL OFFICER(S)­
Question re-

Indians employed as·- in the 
Army. 931-32, 1633. 

Non-employment of IntUaru as -­
in the Army. 668. 

Recruitment of oversee:rs us - in 
the Army. 668-69, 932. 

See also" Officer(s) 11. 

SUBORDINATE(S)-

Question rc-
Incivility sbown by Railway -- to 

the travelling public. 852-53. 
Inipcctors and upper -- promoted 

to the rank of Assh;tant Traffic 
Superintendents on the Eastern 
Bengal Railway. 23iG-77. 

SUBORDINATE ACCOU'NT..I.NTS' 
EXAMINATION-

SUBSIDIARY RULES­
See H Rule(s) ". 

SUBSISTENCE ALLOW ANCF~ 
See" Allowance(s) ". 

SUBVENTION(S)-
Question re -- to the handlooUl in­

dustry. 2001-04. 

SUGAR-
Motion for Adjournment re non.:exporl 

of Indian -- abroad nxcept tn 
Burmn. 86. 

Question re­
Debarring India 
-- except to 
1563-64. 

from exporting 
Bum,.. 13-14, 

Production and consumption o~-­
in India. 861. 

Reduction of freight Oll -- On the 
North Western Railway. 601-02. 

Resolution re regu1ation of prorln~tion 
and marketing of --. 24.97-2538. 

SUGAR-CANE-
Motion for adjournment "8 fu:ation of 

Sre H Acccmotnnts' Ex-&mi.n:Lti('ll II. the price of --. 181S~19. 

S~~~~1:.fs":!! NON-PENSIONABLE SUGAR FACTORY(IES)-
Question re -- closed after the in­

crease of excise duty. 10()~-O4. Sec /I Servnnt(s) ". 

SUBORDINATE OFFICES--
Ques!.ion re misappropriation and t.'Jn­

bezzlement in -- of Ihc Ci .. ;J 
Aviation Directorate. nU87. 

SUBORDINATE RAILWAY STAF.'­
See tr Railway Staff' J. 

SUBORDINATE S'l.'AFF'-­
See n Staff ". 

SUB-POSTMASTER (S)­
Sec CI Poshnaster(s) tI. 

SUBSCRIPTION(S)-
Question re deduction of -- of 

certain societies from the wages of 
employees on the Great India.n Penin­
sula Railway. 1579-80, 2050-5l. 

SUBSIDY(IES)-
Question rB C~St of pnblicatil)ll of the 

report of the Royal Commis;:;ioll fin 
Palestine borne by the Guvr.rnlllcnt 
of India and -- giveu to Palestine 
etc. 1154-55. ' 

JA53LAD 

SUGAR INDUSTRY-
Question ye molasses turned out by the 

861. 
SUICIDE CASES-

Question re -- in the centrally ad­
ministered areas and rct.!f!llJCIlt. of 
Government servants at t!le nge of 
fif~-five. 1883-84. 

SUKTHANKAR, MR. Y. N.­
Oath of office. 1139. 

SULTAN AIDiAD, THE HONOUR­
ABLE SIR SAIYED-
Control of Coast.l Tr.ffic of India 

Bill-
Motion 1"6 re-appointmunt of Mr. 

M. Slade to the Select Committee. 
3119. 

Motion to refer to Select Committee. 
1050-52. 

Indian Tea Control Bill-
Motion for leave to introdnce. 3ll9. 
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SULTAN .A.ID1AD, THE HONOUR­
ABLE SIR SAIYED-contd. 
Indian Jtnjlways (Amendmcn.) Bill­

Motion for leave to introduce. 366. 
Moslem Personal Law (Sh(~T1at) 

Applieation Bill-
Consideration of c1autip,s. 1842, 

1847, 1855. 

Motion £0'1' A.djournment "0-
Change in the prospectus of Il,e 

Training Ship "DuJiex!n JJ •• 608, 
609. 

Mr. Mudie's Enquiry Reporbllto the 
Bengal Nagpur Railway affairs. 
6il, 615. 

Trade agreement with Gr~at Britain. 
2747-49. 

Motion re report of the Indian Rail-
way Enquiry Committee. G081 

715, 716, 721-28, 736. 

Oatb of office. 1. 
Point of order raised by Mr. Bhulabhai 

J. Desai that the ManamHC5 Fiold 
Firing and Artillery Praeh~e Bill-is 
ultra vires of this Lcgistature inns­
much as it is Il. Law modifying. right 
iI1~ over or co.nc~rning ,lands sitll~te 
in hhe provlllcml unIts-1\. subJnct 
entered in the Provincial Hst. 3U17-
3200. 

Resolution re-

Appointment of qualified Indian 
cadets by British Navigation Com­
panies. 1496, 1409, 1500, IG05, 
1510-17, 1520, 1521, 153l. 

Regulation of production and mar­
keting of sugar. 2497, 2498-250.., 
2505, 2512, 2535-37. 

Statement (laid on the tahle) re eertnin 
draft conventions and recornmeniJa­
tiO'tls of the International LaLour 
Conferenee. 2833-59. 

SUPAUL­
Question re-

Suspension of railway traffic between 
Pnrs!'arama and --. 1317-1R. 

Trol]y uRed hy the son IJf a railway 
servant, between Par;t<::tll';UUI\ ann 

2116. 

SUPERINTE@ENT(S)­
Question re-

Clerks in the establishment section 
of the Divisional --'s Office, 
Lucknow. 2143-44. 

Inspeotors and' upper :mbol'diuntes 
promoted to the rank of Assistant 
Traffic. -- ()tD the Es;:;te:m Beng'al 
Railway. 2376-77. 

Vacancies of .Assistant --, Jtl'clu~o­
logieal Department. 123~-34. 

SUPERINTENDENT(S) DIVISION-
AL-
Question r~ 

Appeals of lhe East Indian Rail,v.y 
Employees withheld by --. 
13il-12. 

Clerks in the Establishment Secbon 
of the Divisional --'s Office, 
Luck-now. 3190. 

Representation regarding the amalga­
mation of the two clerical grad 
in the Operating Department 0 
the --'s Office, Loclmuw. 79-
80. 

SUPERINTENDENT(S) 0]' ARf'R-
2ElOLOGY-
Quesrion 1'13 appointment Gf one Mr. 

,\Vaddingtou as an ASsh;tnnt --. 
1468-69, 2550-53. 

SUPERINTENDENT OF INSUR-
AN~E-

Question re appointment to the post of 
2642. 

SUPERINTENDENT OF POLICE­
Question ,.e-

Allegations against the Senior --, 
Delhi. 432-33. 

Attendiog of a public entert.ainment 
by the Senior --, Delhi. 430-
32, 2216-17. 

SUPERINTENDENT(S) OF POST 
OFFICE(S)-

Question 're -- and Lnspectol's of 
Post Offic.es and Postmasters in 
Bihar. 2824. 

SUPERfOR OFFICER(S).­
See (I Officcr(s) ". 
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SUPERSESSION(S)­

Questioo '-8-
Certain -- in the Indilltl ~lefli:':ll 

SCl'vic('. 2817. 
__ oE Messrs. Bnkhle und HUllds 

und importing of n. (;e~'t!1ill officer 
in the Home Department. 414-15. 

SUPERVlSOlt(S)­

Question re-
Appointment of l\Iuslim., as Engiu­

eering --. 525. 
__ Rnd clerks in Foreign DCpHt­

ments of certain prJ5t Offices. 
1483-84. 

SUPERVISORY CADRE-
Question ,-8 racial discrimination iu the 
__ in the Vizngapa.tnm Port. 2645. 

SUPERVISORY STAFF­
See fl Staff lJ. 

SUPPLElI1ENTAL AGREElI:ENT(S)­
Bee" Agreement(s) ". 

SUPPLElI1ENTARY RULE(S) -­
Question re applicability IIf Ji'lUldil.­

mental Bnd -- to nOJl-gllzetlf!d 
staff an State Railways. 2150·51. 

SURVEY(S) 
Question 1'0 Archmulogir.ul --- in 

certain Rl'CWl in Indin. 2004-05. 

SURVlCY OF TNDIA-

Question ,'c­
Degrndution of .staff in tile Geodetic 

Branch of the --, Debra Dun. 
50-51. 

~(jSPEC'r(S)-

Question ro employment d Criulinal 
Int.elligence Dcpal'::ment officers for 
shndo'.ving politicnl -- in tbC" pm 
vinces. 1873. 

snTAT RANTZAI-
Question re system of adUl.I1U,;; r:"ti.m 

in Sam Ranizai nnd - <IT,aS -in 
the North-¥V"est Frontier Vrodnce. 
444. 

SWEEPER(S)-
Question re death of ono KapUl'in, ---, 

employed in thE' Mountain Artillery 
Training Cenlre at tile AmImIa Can­
tonment. 2220, 2669. 

SYLIIET-
Question rc fare between - :md 

Chnndpur and introduction of Teturn. 
ticket system between certain stations 
on the Assam Benga1 Rnilwn~·. 603-
04. 

T 

T.\RA DEVl-

Que.:uion re noting down of names and 
addresses of passengers at thf' -­
railway station. 1062-84. 

TARIFF (A1>!.ENDlI1ENT) BILL--
See ft Indian --" under /, Bill(s) fl. 

TARIFF BOARD-

Que5;tion n· appointment of a perma­
l1ent --. 2630-36. 

TARIFF (SECOND AlI1ENDlI1ENT) 
BILL--
See U Indian __ " under" Bill(s) ". Muslim ollieers in the ~-. 2809. 

Officers in the Computing Office of 
tbe -. 1235. TATA IRON & STEEL COMPANY-

Promotion of surveyors in the --. 
2809-10. 

Rules for promotion of teruporary 
sUTveyors in the --. 2810. 

SURVEYOR(S)­

Question f"6-

Promotion of -- in the SUNOY of 
India. 2809-10. 

Rules for promotion of temporary 
-- in the Survey of India. 2810. 

Question re-

Profits given by the -- on its sbares. 
2922-23. 

Training of Indians hy the --. 
2923. 

Withbolding of protection given to 
the -- and leasing of lands by 
the Company. 1713, 2396·97. 

TATA SHARES­

Se~ "Share(s) ". 
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TAX(ES)­
Question f"tJ-

Proposal to increase the water -­
in the Jntogh Cantonment and 
inspection of Simla Hill Canton­
ments. 2231-32, 2669. 

Reduction of certain -- in the 
Jutogh Cantonment Bazar. 2231. 

Special -- on Indian Refreshment 
Rooms on the N orth Western Rail· 
way. 2627-28. 

TAX·PAYER(S)-
Question .. relief of -- Sabathu Can· 

tonment and overseer of the K.asauli 
Cantonment Board. 2232. 

TAXILA-
Question re explosion of gunpowder a.t 

the -- Railway Station. 604.05. 

TEA-
Question Te freight on -- charged by 

the Assam Bengal Railway between 
certain stations. 15-17. 

TEA CESS (AMENDMENT) B~ 
See II Indian __ " under fr Bill(s) ", 

TEA CONTROL BILL--
See It Indian -- " under "Bill(s)". 

TEA ESTATE(S)­
Question -re-

Appeals from ov.'Tlers of -- and 
cases sent to Government by the 
Indian Licensing Committee. 2397. 

Income-tax realised from Assam and 
the mnnagin.g firms of tea -- in 
Calcutta.. 3086-87. 

-- applying for export quota. 
1574-75, 3184-86. 

TEA LEAVE(S)-
~uestion ,.e adulterat.ed -- sold tOl 

human consumption. 51. 

TEA LICENSING COMMITTEE-­
See ct Committee(s) ", 

TECHNICAL SCHOOL(S)-
Sse It School(s) ". 

TECHNICAL STAFF­
See If Staff". 

TECHNICIAN(S)-
Question .re. radio transmitting statiODB 

and tro.InlW'( of -- in India. 2290-
92. 

TELEGRAM(S)-· 
Question re-

A.tllxiug of stamps on --. 988-89. 
Interception of let.ters and -- and 

tapping of telephone ca.IIs. 1383-
84. 

Press -- rates, admission of news 
print into India free of duty and 
rates of postag~ and -- between 
Btu'll1a and India. 1300, 2043. 

Withholding of a -- sent to the 
Prime Minister of the United Pr<>­
vine .. ]'egarding f1ooda. 1477-79. 
224142. 

Withholding of a -- sent to the 
students Confrenee by Mr. R. 
Satyamurti. 1241-42. 

TELEGRAPH ENGINEERING DE­
PARTMENT-
Quest.ion re Muslim Officials in Gazet­

ted Ranks of tbe --_ 524. 
TELEGRAPH OFFICE(S)­

Question re-
A. bsence of a -- in village H azUl'­

pur and derailment of an enginE' 
at Bllera Railway Station. 66. 

Embe7.~Jement in the Lahoxe Centrol 
--. 2039·40. 

Overtime wOl'k in the Central --, 
Mad ras. 69· 70. 

Rot.tion of clerks in the Central 
--, Calcutta. 2025. 

Strength of operators sanctioned fo, 
the Central --, Madras. 1580. 

-- at Gupta Kashi, DistriCI Garb­
wal. 527-28, 2297-98. 

-- in Candni Cbowk, Delhi. 986-
87. 

TELEGRAPH POST(S)­
Question re-

Amonnt 'Paid by the Pnblicity Society 
for usmg tbe -- for advert.is<>­
ment. 2302-07. 

Contract for a.dvertisement on -­
and telephone posts. 2547. 

Rules regarding tbe setting up of 
-- and telephone posta within 
munieipal limit.. 1211-13. 
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TELEGRAPH SERVICE(S)-
Question re delays and interruptions in 
-- from and to Calcutta. 743-44. 

TELEGRAPHIC CONNECTION(S)-
Question re absence of -- or telephone 

connections on stations on the Malak­
wal Bhera Branch Line, North Wes­
tern Railway_ 64-65. 

TELEPHONE (S)­
Question re-

InstaUation cbarge for -- levied 
from tbe Members of the IndiJ.ln 
Legislative Assembly. 1697-98. 

Shifting charges of a -- from ODe 
house to another. 1449. 

TELEPHONE CALL(S)-
Question re interception of letters and 

telegrams and tapping of 
1383-64. 

TELEPHONE CHARGES-
Question re contemplated reduction of 
-- and reduction of postcard rates. 
2300-01. 

TELEPHONE CONNECTION(S)-
QUf'.stiOll re absence of telegraphic or 
-- on stations on the Malakwal 
Rhel'l1 BI'QI1C'h IdllC, Norlb Western 
Railway, 64-65. 

1'EL ~'PJlON l" OP g RA'fOR(S)­
Question re recruitment of -- in the 

Shillong Division. 2048-49. 

TELEPHONE POST(S)­
Question re- -

Contract £01' advertisement on tele­
graph and --. 2547. 

Rules regarding the "tting up of 
telegraph and -- within muni­
cipal limits. 1211-13. 

TELKUL GHAT-

TEMPORARY VACANCY­
See tl Vncnncy(ies) ". 

'rENDER (S)-
Question ,.e -- for Kilokri extensiOD 

scheme, Delhi. 2818-20. 
Statement laid on the table ,.8 cases in 

whjch the lowest -- have not been 
accepted by the High ColIllIrissioner 
for India. 1937-41. 

TERMS OF REFERFlNCF.(S)­
Question re -- of the qolIllIri~ to 

enquire into the minor mdnstries In 

India. 7M. 
TERMS OF SETTI,EMENT­

SBe C( Settlement", 

TERRITORIAL FORCE(S)­
Question ,.e--

Oh-ing of Command of -- to Terri­
torinl Officers. J88!. 

Wing Commanders in -- Regi­
ment.. 1881-82. 

TERRITORIAL OFFICERS­
Question re---

Giying of Command of Territorial 
]Por('(>;s to --. 1881. 

Grant of penni!;sion to pass foreign 
lang'uug-C''1 to ludifll1 Army 
1880. 

TERROIUST I'RlSONER(S)~ 
See II Prisoner (s) u. 

TIDRD CLASS-
Queotion ,.e system of mnl'ldng ann 

reservation of Jo'l'nts HI intenncdiat.e 
and --es on the East Indian Rail­
way. 67. 

THIRD CLASS CARRaGE(S)­
See" Carriage(s) ". 

THIRD CL.~SS COMPART)IENT(S)-
Question ,.e- See tI Compartment(s) ". 

Fitting of welded mesh in tahte East. THIRD CLASS ~1A.TRICULATE(S)­
Indian Railway quarters 
2133-34. See" )Iatriculate(s) ". 

l'EMPORARY HANDS- TIDRD CLASS PASSENGER(S)-
Question "e instructions regarding em- Seo tt Pnssenger(s) ". 

plo),Illent of non-gazetted staff as 
-- on tbe East IndiJ.ln Railway. THIRD cLASS SHED(S)-

3189. See" Shed(s) ". 



THORNE, MR. J. A.­

Hotion for Adjournment r. h_­
strike of politieai prison... in. the 
Andamaaa. 561-70. 

Oath of olllce. 2. 

f. I . .u.-

TICKET{S)­

~Dr ...... 

Denial of facility to holdem of inter­
mediate cl-. ... tu .... - fj1~nl 
to Kalk& from Benares eantonment 
either .,;" Delhi or via Saharanpur. 
584. 

P'ua betw_ 8ylhet and aw.dpur 
IUld intloductioD of ...tum­
eyatem between -wn statione on 
:: Aaaam Beogfl Railway. 603-
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TOBACCO--<:onta. 
Question 1'B-confa. 

Railway freights on -- from 
Guntur to Caleutta and Bombay. 
1558·59. 

fOKIO-
Question re representation of Indian 

shipping interest nt II Shipping Con­
ference at --, 1776-77. 

'l'OLL(S)­
Question 'f8-

-- ebarged on the East Indian Rail· 
way bridge on the Kosi between 
Rnmpur and Morndahad. 607·08. 

-- realised orr the Sonepore Rail­
way Bridge. 2641-42. 

rONG.t1(S)-

Question re-
Absence of shed for ekkae and -­

at lbe Etawah Railway Station. 
2662. 

Grievonces of owners of ekkas and 
- at Lucknow junction and 
Benares Cantomnent Stations 
2638-39. 

Parking of -- and ekkas at Luck:­
now Junc.tion Station. 2380-81. 

TOUR(S)-

TRAllE(S)-co"tlt. 
Question ,.e--colltd. 

Muhammad Ali Stores in Abyssinia 
nod -- transacted with Italy. 
1378-80. 

Participation of Indian -- and 
industries in the Paris Exhibition. 
860. 

Reservation of coastal -- for India. 
and building up of an Indian Mer­
cantile Marine. 1772-73. 

Reservation of coastal -- for 
Indian ships. 848·50. 

TRAllE AGREEMEN'l'(S)-
Motion for adjournment 1'8 -- with 

Great Britain. 2747-52. 

Question 1'8-

Negotiations for an Indo-British --. 
2113-14, 2636-38. 

Negotiations for the ,"placemeot of 
the Ottawa --. 22-24. 

Negotiations for -- with foreign 
countries. 1561-63. 

Negotiations for -- with Great 
Britain and other countries. 860. 

Political status of Government in 
negotiating -- with Ceylon, 
Dominions and foreign countries. 
1320-21. 

Question re- See ruso under Ij Ag-reement(s) ". 

- of Army Ome.rs. 1624-26. TRAllE COMMISSIONER(S)-
-- of the Du'ector of Posts and Question re-

Telegraphs for Silld and Balncbis- AppointUlent of a -- for Burma. 
tau. 1006-08. 6.7. 

TRAllE(S)- Appointment of Indiau Agents or 
Question re- -- in certain countries. 2622-25. 

British Colonies reccivin~ Imperial TRAllE DELEGATION-
preference in --. 1300. Question re departure of the Indian 

British Indian -- Returns and 
Indin's balance of --. 593-94. 

Effect of the Cllinn.-J npanese War on 
Indian -- and Commerce. 1n1-
22. -

Effect on Indian -- dne to hos­
tilities between China a.nd Japan 
2382-83. 

Effect on Indian -- due to un­
settled conditions in the Mediter­
ranian. 2382.-

-- from Englunu. 2915-17. 

TRAllE DISPUTES (AMENDMENT) 
BILL-
S.e "BiU(s) ". 

TRADE MARK(S)-
Question '1"8 protection to -- users in 

India. 1552. 
TRAllE NEGOTIATION(S)-

Motion for Adjournment ,.8 Jndo­
British -. 528. 
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TRADE RELATION(S)-
Question "'8 negotiations for -- with 

Ceylon. 1548. 

TRADE RETURN(S)-
886 "Return(s) ". 

TRADE UNION(S)­
See U Union(s) n. 

TRADER(S)­
Question re-

Eviction of Muhammad Ali, an Indian 
--, from Abyssinia. 500-02. 

Position in regard to Indian Clove 
- - in Zan7.ibar. 512-13. 

Position of Indian clove -' - in 
Zanzibar. 2826-28. 

TRAFFIC-
Question 1"8 goods returns of other than 

Clearing House --_ 2103-04. 

TRAFFIC CANVASSERS-
Question '1'6 -- engaged by the Ben­

gal Nagpur Railway. 1568. 

T-RAFFIC INSPECTOR(S)-
Question re -- on the Assam Bengal 

Railway. 3020. 
8 ee rusa under It In..spector (s) ". 

TRAFFIC SUPERINTEl'.'1)ENT(S)-
Question re inspectors and upper sub­

ordinates promoted to the rank of 
Assistant -- aD t.he Eastern Ben­
gal Railway. 2376-77. 

'l'RAIN(S)-

TRAIN(S)-<o"td. 
Question r8--Contil. 
Inconveni~nt timings of -- on the 

loop line of the East Indian RaiJ.. 
way between Kiul and Howrab iJI. 
Bbagalpar. 2914-15. 

Non-stoppage of Punjab Exp~ 
-- at Jasidih junction. 265UiS. 

Overcrowding of -- in Bihar dnriDg 
the marriage season. 1796-97. 

Reduction in the speed of the efiJ­
tain --. 1556-57. 

Running of a through -- tram 
Savan to Paleza Ghat on the Ben­
gal and North Western Railway. 
2125. 

Running of direct -- between Patna 
and J amshedpllr. 2640-41. 

Speed of passenger -- on the 
Assam Bengal Railway. 1085. 

Stoppage of -- und intermediate 
olass waiting room at Kiul JUDe-­
tion. 2fJl3-14-

TRAIN DISAS1'ER-
1.Iotion fur Adjonrnment re -- n 

Dinapore Station. 446. 
Question re names and addresses of the 

persons killed in the BUlta --. 
17fl,l. 

TRAIN LWll'l'ING STAFF-
Qucstion fa difference in the scales of 

Lhe Eleetric and -- on the Norlb 
We.tern Railway. 1878. 

Question f'e- S ee also under If Staff JJ • 

.A.cceIc~ati~~68~~~. speed of railway TRAIN ROBBERY (IES)-

Alleged loss of lives due to Over­
crowding in -- during the Garh­
mukteswar fair. 67. 

Attempt to derail the Gaya-Monghyr 
passenger --. 2642-43. 

Commnnicat.ion chords .fitted in the 
compartments of -- running 
between BhagaIpur nod Berari on 
the Bengal and North Western 
Railway. 837-38. 

Diversion of cetrain -- to enable 
them to touch Benares and Allah­
abad. 582-83. 

Fastent -- on the Indian Railways. 
862-63. 

Sec (/ Robbery(ies) 'J. 

TRAININ G­
Question re-

Broadcasting Stations, -- of 
Indians in Broadcasting and manu­
facture of radio sets in India, ete.. 
1458-6l. 

Financial -- given to IndiaD Civil 
Service officers. 2035. 

Mil itary -- to and arming of civil 
population near tribal area. 2240, 

Practieal--- of the Engineerin!! 
Cadets of the "Dufferin". 1784-
85. 
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TRAINING-contd. 

Question ,.e-cOfi td. 
Radio tran~mjtting stations and -­

of technicians in India. 2290-92. 
-- of Indians by the Tata Iron and 

Steel Company. 2923. 

TRAINING CENTRE(S)-
Question "8 death of one Kapuris, 

sweeper, employed in the Mountain 
Artillery -- at the Ambala CJ!Dton­
ment. 2220, 2669. 

TRAINING CORPS-
Question 1'8 'formation of a. Uni­

versity -- for the Annamalai Uni­
versity. 2747. 

TRAINING SHIP-
Motion for Adjournment 

the pro~pectus of 
" Duffcrin ". 608-1]. 

TRANSFER(S)-
Question re-

,.e cbange in 
tbe 

Proposed - - of tbe Pastenr Insti­
tute to t1lP Centml R~searcb Iosti­
tnte. 1471-72. 

TRAVELLER(S)-
Question r. ticketles. -- on State 

Railways. 56. 

TRA VEIJ,INC--
Question re encouragement of railwa), 
-. 2087-88. 

TRAVEIJJING ALLOWANCE­
See It Allownnce(s) ". 

TRAVELLING INSPECTORS OF AC­
COUNTS-
Question r. -- ou tho Assam Bengal 

Railway. 3020. 
TRAVELLING PUBLIC-

Question YO--

Contact between the railway adminis~ 
tratioD and the commercial and 
-. 1797. 

Incivility shown by Railway subordi­
nat .. to the --. 852-53. 

TRAVELLING TICKET EXA-
MINER (S) -
See U Ticket Examincr(s) ". 

TICKET INSPEC-TRAVEl.LING 
P,·ote.t against the -- of the TOil (S)-

"Palamau Di ... t:rie;t from the Gayn 
Postal Division. 230fl. See II Tickc-t IllSp1'ctor(s) ". 

-- of British Officers from non- TRA,VLER(S)­
Indiani!-led t.o lndianised Units. 
2725-26. 

--_.- of staff employed in tlle ear­
riaA'c Rnd W ~on Sectirm attached 
to the Divisions of the East Indian 
Railwav· 83. 

TRANSHIP1JJn,"T-

Qu c."ition re fishing- on the Bay of Ben­
gal by Japanese --. 76. 

THEARURY(IES)-
Que.stion re rupee coins and cunene, 

notes refused by cashiers in Govern­
ment --. 509-10. 

Question "e arrangement fo1' expediting TREATMENT­
-- of hides and skins from cer­
tain places to Calcutta. 69. 

TRANSMITTING STATION(S)­
See u Station(s) ". 

TRANSPORT(S)­
Qucstion re-

Co-ordination of different kinds of 
-- on an All-Iodin basis. 1303, 
1719-20. 

Railway Concession for the -- of 
fodder to the famine-ridden areas 
in Gujerat. 499. 

Question re lack of proper arranglT 
mcnts for -- and diet of one Lala 
Chaman La] in the quarantine sta.­
tion, Meerut. 422-23, 942. 

TREATY (IES)-
Question r8 -- of friendship, com­

merce and navigation between Great 
Britain and Zanzibar. 767-68. 

TREE(S)­

Question re-
Payments for cutting of -- in the 

Almon Cantonmllllt. 1886, 2ill. 



240 INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 

TRIBAL AREA(S)- I TRIBESMEN-
Question .ye- Question re-

Creation of II. post of Resident to Indian nationals lcidnapped by the 
deal witb -- in the Nortb-West Frontier --, 437-3B,l581-83. 
Frontier Province. 139B-1400, TROLLY (IES)-

Cl'eation of new protected areas in 
tbe --. 1017-1B. 

Expedition against the Faqir of Ipi 
and his followers in tha --, 
927-2B. 

Expedition to the Pan,jsh -- for 
the recovery of slaves. 1141-44. 

Military training to and arraing of 
civil population Dcar --. 2'204. 

rnIBAL TERRITORY(IES)-
Question re-

Annexation of the -- and exten~ 
sion of the frontier of India to the 
Durand Line, 440-41, 

Hand-bills thrown by aeroplanes in 
the -- in tbe North-West Fron­
tier, 1380-81, 

TRIBE (S)-

Motion for Adjournment re Government 
policy in respect of the -- on the 
North-West Frontier of I ndia. 86, 

Question 1'6-

British Indians kidnapped by the 
-- on the North-West Frontier 
Pl'ovinee. 2477-82. 

Fighting witb tbe -- in the North­
West Frontier. 409-11. 

Government policy in respect of 
Frontier --. 1155-57. 

Metalled Roads, schools, ete., in 
"~amistan and Report on condi­
tion of -- in tbe North-West 
Frontier Province. 2744-45. 

North-West FroJltier -- engaged in 
bostilities. with the Britisb Indian 
Forces. 1014-17. 

Protection of the protected-­
against the non-protected --. 
1018-19. 

Statement of Khan Abdul Ghalfar 
Khan regarding Frontier --. 
2212-13. 

Terms of settlement offered to the 
Waziristan - . 2455-58. 

Question re -- used by the son of a. 
railway servant between Pnrusanna 
and Supaul. 2116. 

TROOP(S)-
Motion for adjournment re British -­

for internal security purposes. 2315. 
Question re-

British -- goiug to hill stations. 
2465-67. 

Conaultation of the Central Legisla­
ture before sending Indian -­
abroad, 933. 

Expenditure on -- and OffiCCL'B 
shown in the Budget estimate on 
Defence Services. 2723-24. 

Hill stations where British -- go 
in summer. 2465. 

Indilln -- serving outside British 
India. 2721-22. 

Keeping of British -- fo< internal 
security purposes. 2213-15. 

Overseas allowances to the Indian 
-- proceeding to China. 1638-
39. 

Retention of British -- for inter­
nal security purposes. 920-21. 

Slrcngt h of -- sent to Hongkong 
from India. 2240. 

-. - cDf;aged in war opern tions on 
the North-W' est Frontier. 922-23. 

TUBERCULOSIS--

QUestiOll rr prisoners who developed 
-- or became invalids in the Cei.ln~ 
Iar Jail at Port Blair. 2474. 

TWISTED SILK­
Bee rc Silk". 

TYLDEN-PATTENSON, MR. A. E.­
Oath of Office. 2, 1209, 1999. 

u 
UMAR ALY SHAH, MR.­

Insrance Bill-
Motion to consider. 1182-83. 
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UMAR ALY SHAll, MR.-colltd. 

Question re-

i UNION(S)­
Question re-

Alleged 108.1:1 of lives due to over­
crowding in trains during the 
Garhmukleswar fair. 67. 

entering in the Railway School of I 
Transportation, Chandausi. 67. 

Fit.tings and furnishings of refresh~ 
ment rooms on the North Westun \ 
Railway. 76. 

Maintenance of records of subordi­
nate non-pensionable servants of 
Slate Railways. 67. I 

Quota. system Oil the East Indian t 
Railway. 67. 

UMAR lUlAN. SARDAR MUHAM­
~fAD-

QU(~8ljou re-
Allowanrrs pnid to -- and SSl'(lar 

),fuhnmmad Sarwar Khan. Afghan 
detent'" 1153-54, 1618-19, 16.'14-
37, 2486, 2487-88. 

Breaking' of their parole by ---' 
nnd Rnrc1nr Muhammad Sarwar 
Khan, Afghan detenns. 1645. 

UNAUT110RIRED MEDICINE(S)-

Sec " Medicine(s) ". 

UNRENBFTCIAT. OCCUPATION 01<' 
LANDS IlILI~ 
Sel' "BiIl(s)" 

UNDER SECHETARY(IES)­
Question '"(' cTf'ation of pOpt~ of -­

in thfl Department of Education. 
Health and Lnnd... 765·67. 

UXEMPLOY~fE~T­

Question ,.e­
Statistics for --. 2807. 
-- --- among Indian labourers in 

BunTIa. 2802·03. 

UNEMPLOnmNT PROBLEM­
Question rr --. 1237-38, 158:1-96. 

UNI~'ORM(S)­

Question ,.e supply of free -- to 
cnhinrncn on tile Great Indian Penin­

Alleged v1etimisation of the memben 
of lhe North Western Railway 
-. 2917-18. 

Communication of official documents, 
etc., to Service -- or Associa­
tion., etc. 1887-88, 2664-65, 2666. 

Condition in the rules for the recog­
nition of --. 1802·03. 

Joining of Rnilway -- nnd Federa­
tions by Railway employees. 2135-
36. 

Non-enrolment of members of the 
Trade --, Lucknow, residing in 
Biha1' and Bengal, as voters in the 
Labour Trade -- Constituencics. 
10S0. 

Refusal of the Agent, East Indian 
Railway, to receive deputations 
from the F.u.::;t Indian Railway-
men's . Lucknow. 1083-84. 

"\Yithdrawnl of recognition of the 
Bengal Nagpur Railway Labour 

865·66, 1778-70. 

Withdrawal of the representatives of 
the Bengnl Nag-pur Railwav -­
from the (>!ll1uiry held llY lIr. 
Mudie. 1777·7R. . 

UNIT(S)­
Question rf! tl'ansfers of British Officers 

from nOD-J ndinnised to Indianised 
--. 2725·26. 

UNITED KL 'GDOM-
Qt1~tion re-
Emh3r~o on the import of Indian 

ground-outs to the --. 596. 
Prefereo('-'! given to Indian coffee in 

1:t ]06-1-1):; 

UNITED ),110\ L,CES-­

Questiun rc-
Clnsgifh'ntioD of K o,.is in the --. 

178;'·86. 
ExrJusion of Koyi.! from the list of 

Scheduled Cn.<;tes for the --. 
911-12. 

Franchise qualifications for land­
holders constituency in the -­
for lbe Federal Council of State. 
2924-2.5. sula Railway. 1~26. 

----------~---~--~--------
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UNITED PROVINCES-<:onla. 
Question re-contd. 

Franchise qualifications for Land­
holders constituency in the -- for 
the Federal Legislative Assembly. 
2924. 

Grant of old scales of pay and other 
concessions to certain accounts 
clerks in the -- on their re­
employment. 2298-99. 

Rules for elections to the Indian 
Legislative Assembly from the 
-. 833-35. 

Withbolding of a tele,.,aram sent to 
the Prime Minister of the -­
regarding floods. 1477-79, 2241-
42. 

UNITED PROVINCES, GOVERN-
MENT OF THE-
Agreements between tbe Reserve Bank 

of India and the Governments of 
Madras, the Pun,iab, Sind, Assam 
and --laid on the table. 90-109. 

UNIVERSITY(IES)­
Question re-

Anti-national campaign carried on by 
tbe authorities of the Aligarll. Mus­
lim --. 984-85. 

Formation of a -- Training Corps 
for the Annamalai - - . '2:747. 

Non-recognition of the Medieal deg­
ree., of the Andhra --_ 2034-35. 

Provision of facilities for secretariat 
training in --. .2808-09. 

UNIVERSITY (AMENDMENT) BILIr-
888 "Patnn --" under ttBill(s)", 

VACANCY (IES)­
Question re-

v 

Conversion of upper division -­
into lower divlslon posts in the 
Postal Department. 1482-83. 

Filling up of temporary -- in 
the Government of India Ollicea. 
71-72. 

-- of Assista.nt Sup~rintendent.s, 
ArohlEOlogicai Departmen.. 1233. 
34. 

-- of relief clerks on the N orlh 
Western Railway. 598. 

VARMA COMMITTEE-

Question '-6 Special Officer select­
ed to enquire into the effects of the 
-- Report. 1717-18. 

VARMA, MR. B. B.-
Question re---­

Clerks and sorters in the BihAr and 
Orissa Postal Ciro1e. 1475-73. 

Overbridge over the level 6l'ossing­
north to the J amalpur Railway 
Station. 78. 

Postal staff in tbe Bihar and Ori ... 
Postal CITele. 1474.-75. 

Scales of pay for the subordinate 
staff on the East Indian Railwa.r 
Accounts Department. 78. 

Resolution 1'8 regulation of pro­
duction and marketing of 'iU~IU'. 
2517-20. 

UPPER CLASS COMPARTMENT(S)- VEGETABLE orr~ 
8e~ "Compartment(s) ". 

UPPER DIVISION-
Question ,.8 cODversion of -- vacan­

cies into lower division posts in the 
Postal Department. 1482-83_ 

UPPER SUBORDINTE(S)-
See U Subordinate{s) ". 

URS-
Question f'8 issue of return concession 

tiokets for the -- at A.imer. 864, 
2<W7-08. 

See '.'Oil". 

VENDOR(S)­
Question f'8-

Licences granted to -- on Railway 
Stations in Bihar. 1788-94. 

Racial discrimination in the grant 
of passes to -- and Catering 
Contraotors on State Rail ... "Y". 
1578. 

VERNACULAR NEWSPAPERS­
See tt Newspaper(s) ". 
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VETERINARY COLLEGE(S)­

Question re-
Arrangements for starting a Central 
-- at Izzatuagar. 1221-22. 

Debarring graduates of -- in 
india from appearing at the com­
petitive examination for appoint­
ments in the Indian Army Veteri­
nary Corps. 1882-83. 

Proposal to establi!:3h a CenLral -­
in Izzatnagar. 2295-96. 

- - in the Provinces. 2296. 
8ec also U College(s) ". 

VETERINARY CORPS-

Question re debarring graduates 
of Vetcrinary Colleges in India 
from appearing at the competitive 
examination for appointments in 
the Iudian Anny --. 1882-83. 

VETERINARY RESEARCH INSTI­
TUTE-
Question "8 employees in the 

Veterinary Roscareh Institute, Muk­
tesar. 770. 

VICEROY, HIS EXCELLENCY 
THE-
Question r~ 

Analysis of replies reccivod from 
the states to the --'s letter 
enquiring into their views on 
Federation. 1323. 

Decorations at railway smtions on 
the occasions of the visit of -­
and Governors. 54. 

Disl~uS8ion bet.ween His ftlxcel1ency 
Sir George Cunningham, General 
Sir John Coleridge and -- in 
connection with the Frontier 
Policy. 440, 

SpeE'eh delivered to the Oouncil of 
State and the Legislative Assembly 
by -. 1539-44. 

VICEROY'S EXECUTIVE eOUN-
CIL-
SfJ(J tt Executive Oouncil' '. 

VICTIMISATION-

Question .. alleged -- of the 
member,; of the North Western 
Railway TInion. 2917-18. 

VILLAGE COMMITTEE(S)­

See U Committee(s) ". 

VILLAGE COMMUNITIES ORDIN­
ANCE-
See tc Ordinance(s) ". 

VILLAGE HYGIENE-
Question "e trading in rnral 

development, -- and sanitatioa 
to Indian soldiers. 1149. 

VILLAGE POSTMASTER(S)­
Question re --. 3100-02. 

VIRENDRA, MR.-
Question re rafuBol to grant passport 

to -- Managing Editor of the Doilll 
Partap, Lahore. 1878. 

VISSANJI, MR. MUTHURADAS­

Appointment of -- to the Committee 
on Petitions. 772. 

Insurance Bill-" 
Motion to consider. 947-51. 
Consideration of-

Clause 5. 1361-62. 
Clause 6. 1682, 1691-92, 1693, 

1727, 1729-30, 1754. 
Question re-

Preference for British Shipping in 
the Indo-Japanese J\1aritima Trade. 
1775-76. 

Railway freights on tobacco from 
Guntm to Calcutta aun Bombay. 
1558-59. 

Representation of Indian shipping 
interest at a Shipping Conference 
at Tokio. 1776-77. 

Sale of a building of the Bomba, 
Port Trust. 1305-06, 2667. 

VIVA VOCE-
Question r8 marks for -- in the 

Indian Civil Slervicc examination. 
2989-90, 2992-93. 

VIZAGAP ATAM­

Question re-
Assault of an Indian Government 

servant in the -- Port. 2644-
45. 

Denial of Provident Fund benefits 
to workers in the -- Port. 2646. 



INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 

VIZAGAP ATAM-contd. 
Question re-conta. 

Development of the Port. 
2119-20. 

Racial discrimination in the super­
visory cadre in the -- Port. 
2645. 

Upkeep of the -- Port. 2117-19. 
Visit of His Excellency the Com­

mander-in-Chief to the -- POlio 
2232-33. . 

VOTER(S)­
Question re-

Non-enrolment of members of the 
Trade Unio~ Lucknow, residing 
in Bihar and Bengal, as -- in 
the Labour Trade Union Consti­
tuencies. 1080. 

VOTING PRIVILEGE(S)­
See U Privilege(s) ". 

VOTING RIGHT(S)-
Question re -- of Indian labourers 

in Ceylon for elections to Village 
Committees. 1215-16. 

W 
WADDING'fON, MR.­

Question f'e­

Appointmeut of -­
Superintendent of 
2550-53. 

as Assistant 
Archreology. 

Appointment of ODe -- as an 
A.ssistant Superintendent of 
Arebreology. 1468-69. 

WAGE(S)-
Question re-

Collection of statistics on labour 
conditions and living -- for 
labourers. 1227-28. 

WAGON(S):;­

Question,.e- I 

Building of - from Indian material 
ill India. 2094-95. 

Purchase and manufacture of 
2926. 

WAITING ROOM(S)­
Quest.ion t'e-

Absence of bath or latrine. arrange-­
ment in the intermediate class -­
at Kiu!. 1795. 

Construction of a spacious intel'· 
mediate class -- at Gaya. 2378-
79. 

Construction of a -- at Sikaoclra 
Station on the Great India.n 
Peninsula Railway. 1800-01. 

Intermediate Clnss -- on the 
Bihar Branch of the Bengal and' 
North Western Railway. 2124-
25. 

Raising of platform and construG~ 
tion of -- at Parab Sarai 
Station on the East Indian Rail­
way. 2913. 

Stoppage of t.rains and intermediate 
class -- at Kinl Junction. 
2913-14. 

Want of intermediate class -­
at Hazaribagb Road and Kodxama 
Stations. 2379. 

WAITING ROOM CHARGES-
Question t'e -- levied by Messrfl. 

G. F. Keltner and Company, 
refreshment room contractors on tbe 
Elast Indian Railway. 2137-38. 

WALKER HOSPITAL-
Question t'e rules for admission int6 

the -, Simla. 3102-03. 
Deduction of subseriptioDs of cer­

tain societies from the -­
of employees on the Great Indiru1 
Peninsula Railway. 1579-80, WAR-
2050-51. Question re effect of the China-

Delay in payment of -- on the Japanese -- on Indian trade and 
Ens.tern Bengal Railway. 1.803- Commerce. 1321-22. 

pa~lCnt of __ in the Howrah WAR OPERATION(S)-
Division of the East Indian "Rail- QUf'Rt.ion,.e troops engaged in 
way. 2132. on the North-West Frontier. 922-23. 
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WARNING(S)-
Question ro message enti'tled (I Alleged 

fraud on Indians-High Commis· 
sioner's JJ published in 
Hi1uZustan Times. 2394-95. 

WASIM JAN, MR.-
Questioll fC al'l'est of -- of PeshaW61' 

in Afghanistan. 2227-29, 

WATClI.(ES)-
Question re recovery of amounts fol' 

the purchase 01' --, etc., from 
Eastern Bengal Railway subordinnte 
stall'. 1802. 

WATCH AND WARD DEPART­
l\1ENT-
QuesLion re-

Applications invited for the post 
of Assistant IU!:ipector in the 
-- of the East IndiBll Rilil~ 
way. lB03. 

-- of Lhe Ra.'\t Indian Railway. 
2131-32. 

WATER-
tion re--

Luck of arrangement for supply 
of -- Oil stations aD PaLun 
Gnya Branch and South Bihar 
Rililway. 179G. 

Refusal to allow the Spva Samiti 
to supply -- to pnssellgers at 
the IriSSat' Railway Station. 
25-2G, 266" .. 07. 

WATER SUPPLY DEPARTMENT­
Question re deficit in the -- of the 

Deilli Municipnl Committee. 2556. 

WATER TAX­
See tr Tax(es) lI, 

WA'£ERWAY(S)-
Question re-

Insufficiency of -- in the rnil-
way embankments on certain 
lines of the Eastern Bengal R.il­
way. 2100-01, 2929. 

WA VE-LENGTHS-
Question re fixation of -- of the 

new shOl't wavo bl'oadcasting 
stations. 2575-76. 

W.AZIRISTAN­
Question '1'8-

Expenditure incurred in the --­
Military Expedition. 655-56. 

:I\Ictalled Roads, schools, etc., in 
-- and Report on condition of 
tribes in the N orth-West Frontier 
Province. 2744-45. 

Types of Air Action Oll the Franticl' 
employed during the -- Expe­
dition. 664-67. 

WAZIRISTAN CAMPAIGN. 
Question re persons and houses looted 

after the stnrting of the --. 2482. 

W.AZIRISTAN OPER1I.TION(S)­
Question -re Bl'itish Officers without 

"auk at the --. 2482-84. 

WAZIRISTAN TRIRE(S)­
See "~l:ibe(s) ". 

WEDGEWOOD COM]JITTEE­
Motion fo1' Adjournment "6 recom­

mendations of the --'s Report. 
520. 

Question '1"6 discussion in the Indian 
Legislative Assembly of proposals 
made by the --. 20. 

See also under "Committee(s) ". 
WEEKLY(IES)-

Question re delay in the registration 
of Nai DUlIia, a Hindi --~ pub­
lished from Agra. 2042. 

WEIGHT (S)­
Question t'e-

Prescribing of a limit of -- for 
letters and book packets. 1222-
23. 

Standardisation of -- and mea­
sures. 2001, 2654-55. 

WELFARE OFFICER(S)-
Question re -- on State Railways . 

2130-31. 

WELL(S)­
Question f"B--

Closing of the -- near third class 
shed at the Allahabad Railway 
Station. 1073-74. 

Closing of -- at cel'tain railway 
stations. 1084. 
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WHARFINGER(S)-
Question re -- in the Customs 

House, Karachi. 1465-66. 

WHlllELER COMMITTEE-­
S08 under 1I Committec(s) ". 

"WHITE SAllIBS IN INDIA' ,­
Question re prohibition of the impOl'­

tation of the book entitled -- bv 
Mr. Reginald Reynolds. 656-57.·' 

WING COMMJlNDER(S)-
Question 1'e -- in Territorial FOl'co 

Regiments. 1881-82. 

WIRE FENarNa­
Bee U Fencing ". 

WOMAN(EN)­
Question reo-
-- debarred from employment 

underground in conI mines in 
Bihar nnd Bengal. 769. 

Suspen~ion of regulation -prohibit­
ing -- from working in mine.:;, 
750-51. 

WOOLLEN INDUSTRY­
See "Industry(ies) ". 

WeRE:, HOURS OF­
Question "'e--
-- of cahimnen in certain cabins 

on the Great Indian Peninsula 
Railway. 1328. 

-- of certain officers of the Assam 
Bengal Railway. 3174-75. 

-- of certain subordinute staff of 
the Railway Traffic Department. 
2124. 

-- of shunting roasters at the 
Poona Railwa.y Station. 1326. 

WORKER(S)­
Question re-

Continuous and intennittent -­
on the Great Indian Peninsuln 
Railway. 132S. 

Denial of Provident Fund benefits 
to -- in the Viza.gapatam Port. 
2646. 

WORKING EXPENSES-MAINTEN-
ANCE OF CARRIAGE AND 
WAGON STOCK-
Demaod for Excess Grant for 1935-36. 

323S. 

WORKING HOURS-

Q'k"~~~~n ro ::;-- of guards and drivers. 

WORKMEN'S .COMPENSATION 
(AMENDMENT) BILL-
See" BiJl(s) ". 

WORKSHOP(S)­
Question "8-

Gratuity ,vitbbeld from certain 
employees in the J .malpur Rail­
way --. Z650. 

Removal of the postal seals and 
stamps office from Aligarh to 
Alipore --. 1021, 2558-60. 

Stay-in protest in the North Western 
Railway -- Moghalpura. 2105-
OS. 

WORLD ECONOMIC ORGANISA-
TION-
Question t"O suggestion for the estab· 

lifihment of a -- for solving 
pl'Oblellls affecting humanity. 1774. 

WORSlIIP-
Question ,.e mosques WIl-h DO right of 
-- to Muslims in possession of 
Government. 442. 

y 

YAKUB, sm MUHAMMAD­

Durgnh Khawaja Saheb (Amendment) 
BilI-
Consideration of clauses. 3239, 

3240, 3241, 3243. 
Indian Mines (Amendment) Bil!­

Consideration of clauses. 3061-62, 
3063. 

Insurance Bill-
Motion to pass. 2967, 2973-75. 

Moslem Personal Law (Sharial) 
Application BiJI-
Motion to pass. lS63-64. 

1IotioD for AdjoUl'nment re­
Appointment of a non-Indian 1\.8 

Bconomic Adviser to the Govern­
ment of India. 3256. 

Appointment of Mr. S. P. Chamber. 
from Englaod as Chief Commis­
sioner of Income-tl\X. 3161-63, 
3166. 
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YA"KUB, SIR lIIUHAMMAD-conte:!. 
Motion for Adjournment re--contd. 

Arrest of the Grand Mufti anel other 
Arab leaders in Palestine. 3038. 

Cbange in the prospectus of the 
Training Ship n Dufferin ". 
608, 609-10. 

Hunger~strike of -political p:risoners 
in the AlldaDlWlB. 565-67, 571. 

Paucity of Muslim Ministers in 
certain Provinces. 616-17. 

Report of the Royal Commission 
on Palestine. 617. 

Singing of t{ Bande Mataram" by 
Muslim mem bers of the Madras 
Legislative Assembly. 2491, 2492. 

Motion re rcport of tbe Indian Rail­
way Enquiry Committee. 696, 697, 
698, 714, 735-38. 

Muslim Intestate Succession Bill­
Motion to refer to Select Committee. 

1056-59. 
Nomination of -- to the P anel of 

Chairmcn. 89. 

Question ,.e--
Ban on the entry of Bl'itish mission­

aries into Abyssinia. 441. 
Detention of Mr. B. N. Das-Gupt a 

by the German Government. 3009-
11. 

Grant of old scales of :Qay and other 
concessions to certain accounts 
clerks in the United PI'ovinces on 
tbeir re-employment. 2298-99. 

Opposition by the Chief and Fin­
ancial Commissioners .for Rail­
ways to meet the Indian Merchants 
Chamber, Bombay. 2098. 

Railway accident at Bihta on the 
East Indian Railway.. 30. 

Resentment amongst Muslims in 
India against the recommenda­
tions of the Royal Commission 
on Palestine. 426-28. 

Taking away of the Railway 
Administration from the charge 
of the Indian Member of the 
Vioel'oy-1s Exeoutive Council. 
423. 

Unsatisfactory condition of the 
army in India. 423-25. 

YAKUB, SIR MUHAMMAD-conale:!. 

Question (Supplementary) ro­
Air-conditioned coaches on rail­

ways. 582. 
Attending of a Public entertain­

men t by the Senior Superinten­
dent of Police, Delhi. 432. 

Overlooking of the claims of 
llindus in Post Masters' Grada 
in the Fategru.·h Postal Division. 
515. 

Report of the Ashworth Committee 
about aclministrntive and judicial 
reforms in Ajmer-Merwara. 
2464. 

Resolution re-
Amendments to the Indian Legisla­

tive Rules. 379-80. 
Appointment of quali:fied Indian 

cadets by British Nayigatinn 
Companies. 1132-37. 

Economies in the Central Govern­
ment expenditure. 1089. 

YAMIN KHAN, SIR MUHAMMAD-
Moslem Personal Law (Shariaf) 

Application BilI-
Motion to eonsidOl'. 1429-36, 1439, 

1440, 1441, 1442, 1443, 1446, 
1822, 1823, 1829. 

Consiueration of clauses. 1833, 
1834, 1848-49, 1850, 1851, 1852, 
1857, 1858, 1860. 

Motion to pass. 1865. 
:Motion for AdjoUlument rc­

Amendment of Indian Legislative 
Assembly Rules. 489-9l. 

Indian interests at Zanzibar. 392-
93. 

Motion re Report of the Indian Rail­
way Enquiry Committee. 696. 

Muslim Intestate Succession BiH­
Motion to refer to Select Committee. 

1405-06, 1408, 1409, 1416, 1417, 
1418, 1419. 

QUElstion 'fB notes on his visit to the 
And.mans by --. 2398-2407. 

Question (Supplementary) re­
Creation of a post of Resident to 

deal witb tribal areas in the N orlb­
West Frontier Province. 1400. 
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Y.A.MIN KHAN, SIR MUH.AM:ilIAD- Z.U'AJ{ ALI KRA...\', llAUIu\.i\A-
contd. coutd. ... 

Question (SuppJement.nry) re-contd. 
Resentment amongst Musli~ns in 

India against the recomlJ.1Cndu­
lions of the Royal ComraissiOll 
Oll Palestine. 428. 

B esolutioD '-'1-

Constituent Assembly. IfJl2-1fi, 
1923. 

Hegulntion of pI'oduction aDd mlll' 
keting of sugar. 2524-26 .. 

Z 

ZAFAR ALI KHAN, MAULA.'1'A­

Control of Coastal TraBlc of India 
Bill-
Motion to refer to Select Committee. 

1052. 
DUl'gah Khawuja Saheb (Amendment) 

Bill-
Consideration of clauses. 3:!39-40, 

3241, 3242. 
Feucxl;l.l CourL BiIl-

l't[otion to consider. 622'-24. 

Jnt/iall Nltlurali:f.utioll (AIJJ("u!}mclIt) 
Hill-
Molion~ to CQlIsidcl' Hlld to ch'e1l1n.t~' . 

639. 

Insurance Bill-
Motion to consider. 805, !.I05-07, 

1250. 
Consideration or­

Clau,. 2. 1281, 1282. 
Clause 5. 1363, 1364-65, 1366. 
Clause 6. 1725, 1755. 
Clause 101. 2780, 2784. 
First Schedule. 2887. 2888. 
Third Schedule. 2903, 2904. 

Motion 10 pasS. 2987. 
Moslem Personal Law (Shariat) 

Application Bill-
Molion to consider. 1434, 182], 

1823-25. 

Motion for Adjonrnment f'e­
Amendment of Indian Legislative 

Assembly Rul... 481-82. 

Motion for Adjourmnent re-contd. 
Appointment of Mr. S. P. ClI:t.mbers 

from Engla.nd. us Chief C'omruis­
stOIlC!' of Income-tax: 3158 59. 

Inadequate represc;ntution of :Mussal· 
mUllS in certain Provincial Cabi· 
nets. 6ll. 

11'.l1'. Mudic's EluCJuu'Y Report into 
the BpJJgnl Nag-pul' nlldwa~ 
uJIail's. 012. 

Heport of .tJ>e-'ll<>~ on 
Palestine. 617. 

Muslim Intestute Succession Rill-
1\fotiol1 to l'pfer I., Select Committee. 

1059, 1413·15. 
Onth or Ollie.. 2. 

Question rc-
Alleged injustice to Muslim:, un the 

North Wt'steru Railway. 151;6-68. 

Allownuccs YlHid to SHrdars J,J UhUUl-
"'ad tIm&>: .Kh ! 
SUl'Wtll' Kl:iall , A If Dt'h.'l1lls, 
1634-37. 

Appoillhucnl 9f 11 J\!usll.ID.""7s an 
Assistnnt Rigucll lijllg'im~l'l' 011 the 
North "'e:;;tQl'lI Haihnl.'. 1307-
08. 

Gnll1t uf h~lp lo tile .i!Ullli);'t 
Prim'l' )tir¥.(l Rnlunnt Sllltun. 
1642, 1885-8G. 

Grant of pns!':ll's to retired railway 
servnllt~ . 2122. 

GricVEll1CeS of ihird class 'lldl'icu· 
Intes emploYl"d mt the I-orfb 
\Vestcrn Rnilway. 265B-f')9. 

Inadequate representation or M~s­
Ums in the Military l'jn,:; n(l .. -cmg 
Service in the North·We4 ['ron· 
tier Province. 2746-47. 

:Mosques with nO l'ight. of wOt'sbip 
to 'Arfmiljms in POsscsslon of Go\"' 
el'nrnent. 442. 

Officers in the Reform~ Office:. 
2660. 

Perecntage of Muslims in the Mili­
tary Engineering S~vice.", 11' •. the 
North.West Frontier ProvJtlce. 
2746. 
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ZAFAR ALI KHAN, MAULANA- ZAFAR ALI KHAN, MAULANA-
contd. concid. 
Question re--contd. Question ",~coutd. 

Restoration of mosques in th
to
• Constitucnt Assembly. 1899-1902. 

possession of Government 
Muslims. 428. Trade Disputes (Amendment) Bill-

Restrictions against the eUllY into Motion to refer to Select CODlmittee. 
India of certain Indians. 428-20. 474-75. 

Salary of Rao Bah,dur V. P. Menon. ZAFRULLAH KHAN, SIR )1 UHAM-
2660. MAD-

Stenographers in the Reforms Office:. 
2660. 

Question (Supplementary) re­
Abandonment of construotion of the 

abartoir at Lahore. 3017. 
AHowflllees paicT to Surdars ~\fllham­

mad l'mar Kb,n and )\[uh"=a(l 
Sarwar Khan, Aigp.nn det('uue. 
1153. 

Cost of publication of the reporl 
of the Royal Commission on 
Palestine borDo by the Hovero­
mcnt of India and subsidy given 
to Pnlestine, ctc. 1155. 

Deaths of hunger striking p lisoncr; 
in the Andamans. 1148. 

___ ..--=~LJll~f the Goverzunent (If India. 

l~l'cclion of an nbattoir in the Lahore 
Cnntomncnt. 1149. 

JOVel'.lUnent policy in re;;pect of 
Fronticr tribes. 1157. 

IlItCl'f"!'>1 accumulated '_,n Postal 
Savings Bank and cash ce,.tificates 
'leposits belonging to Muslims 
3104. 

North-'V"est Frontier tribes ~ngaged 
in hostilities with the British 
Indian Forces. 1016, 1017. 

Pl'Rctioal trnining of the Eng-ineaTing 
cndetf; of the tt Dufferill". 17&5, 

Prote('fitlD of the protected tribC's 
against the non-protected. ltibec"i 
1019. 

Resentment amongst Muslims in 
Indin against the recomm('1J(intions 
of tho Royal Commis.odon 0" 
Pale,tine. 427, 428. 

Resolution re-
Appoinlmcnt of qualified Indian 

Cadets by British Nnvigntion 
Companies. 1517, 1521. 

Question re certain stfl:.lemcuts made 
by -- at t.ue Imperial Conference 
1067, 1626-27. 

ZANZIBAR-

Motiou for AdjoUl'nment re-
Iudiall interests at --. 89, 385-

408. 
Position of Indians in --. 530. 

Question re-

Articles exported to and impOl·ted 
from India in Peuba and __ . 
1082. 

Bill pl'o,'idillg for the purchase of 
Ifltcl'est25~~. mortgagees, rtc., in 

Clove lllantnlion and protcction of 
the interests of Indiaus in ___ . 
768-69. 

In;.P.osition of embargo on tlJo,1 ilUport 
of doves from --, 5J5-16. 

LC'p-isJntion ],cgarding acquirilll; of 
Il1tel'Psh: of African find A.rah 
:Mortgngors in --. 2804-05. 

Passive resisf'ance by Indians ie 
-- against the Clov(' Trade 
Decree. 2565-67. 

Position in regard to Indian ClllvP 
Traders in --. 512-13. 

Position of Indian clove trlldel'~ in 
2826-28. 

Position of Indians in - -. 739. 
40. 

Snfrgnarding of the iuterests of 
Indian clove growers in 
2548-50. 

Situation in --. 759-60. 

Treaty of friendship, commerce nnd 
navigation between Grent Britain 
and -. 767-68. 
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ZAWIYA­
Question "'0--

M1./safirkha'ltG known as -- in 
Damascus. 677. 

ZIAUDDIN A.HMA.D, DR.-
Control of Coastal Traffic at Indiu 

Bill-
Motion to refer to Selec~ CODlmittee. 

1022. 
Demand for Excess Grant for 1935-36 

in respect of Delhi. 3236. 
Durgah Khawaja Salieh (Amendment) 

Bill-
Motion for leave to introduce. 2058. 
Motion to consider. 3238. 
Consideration of olauses. 323~, 

3241. 
Insurance Bill-

Motion to consider. 867·72, 1162, 
1260. 

Consideration af­
Clause 2. 1284-85. 
Clause 3. 1348. 
Clause 5. 1363, 1365. 
Clause 6. 1370, 1371, 1373, 1:174-

76, 1733. 
(;lause 12. 1964-66. 
Clause 27. 1985-86, 1987. 
Clause 35. 2281-82, 2322, 2326, 

2327. 
Clause 36. 2450. 
New clause 36. 2433-34. 
Clause 27. 2601. 
New clause 39-A. 2183-M. 
Clause 42. 2187, 2188, 2193. 
New clauss 100-B. 2773. 
New clause 107. 2864, 2866, 

2868, 2869. 
Moslem Personal Law (Shoriat) 

Application Bi!1-
Considera.tion of clauses. 1841-43. 

Motion for Adjournmen~ re. Ill(lian 
interest at Zanzibar. 396-98. 

Motion re Report of the Indian Rail-
way Enquiry COlDmittl!e. 1395, 
697, 728-3l. 

Muslim Intestate Suceession BilI­
Motion to refer to Select Committp.c. 

1059. 

ZIAUDDIN A.HMA.D, DR.--conta. 

Patna University (Amendment) Bill­
Motion to consider. 3071. 

Point of order raised by -- as to 
whether a motion for the adjourn­
ment of further discussion on a 
Resolution can be moyed ".'11v;!U un 
Honourable llember, who is in pos­
session of the House, bas uot c\ 1"1-

platcd his speech on that Hesoluhon. 
1087. 

Question re-
Absence of shed fQIJ£W. and 

tongas at the Etawah Railwny 
Station. 2662. 

Aotivities regarding the grading tlf 
agricultural prodncts. 2560-6l. 

Appointment of an officer to watch 
the recrnitment of Muslim and 
other minority comIDunHies in 
the Postal Department. 525. 

Appointment of Muslims as En­
gineering Supervisors. 525. 

Appomt'mmt of..M ___ ",,~C'IS 
on Railways. 1788. 

Appointment of Muslims as-- Engi­
neers on the North Western Rail­
way. 1&76-77. 

Ctn·tailment of l'8iiway ~assBS.~ 
the snbo,dinale Railwny Staff. 
3019-20. 

Employces in the Vcterinary Re-
search Institute, Muktesar. 770. 

Equalising of external and internal 
prices of pig h'on. 2922. 

Establishment of a factory by the 
Bata Company in Bats. Nagar ncar 
Calcutta. 769-70. 

Experience of jail work by olllcers 
in the Medical Section of the 
Government of India. 2024-25. 

Gnzetted Officers granted mensious. 
677-78. 

Grading of hides. 2561-62. 
Import duty on pig iron. 2921. 

Inspectors and upper sul)orc1inates 
promoted to the rank of Assiatr 
ant Trsffic Superintenilent on the 
Eastern Bengal Railway. 2376-
77. 
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Question re-oontd, 
Leakage of roofs of tbe third class 

carriages attached to the Grand 
Trunk Express. 2923. 

MU8aflrkhcma known as Zawlya, in 
Damascus. 677. 

Muslim Diyisional Accountants serv­
ing unuer the Accountant General, 
Punjllb. 2823. 

Muslim OlllciaJs in Gazetted Ranks 
of the rrelegraph Engineering 
Department. 524. 

Post of Deputy Director General, 
Indian Medical Scrvice. 2023-24. 

Price of B. Preferential Tata 
Shares. 2922. 

Price of ingots. 2922. 
Prices of pig iron. 2920-21. 

Profits given by the Tata Iron and 
Steel Company all its sbares. 
2922-23. 

of Aerodrome and 
Aerodrome Officers. 

Removal of the Postal Seals and 
Stomps Office from Aligarh to 
Alipore Workshop. 1021. 

Safeguarding of tbe rights of 
Muhammad Ali and Company in 
Abyssinia. 676-77. 

SchQlarships given in bl'Rl1c1l(~s • of 
aeronautics. 2027-28: 

Selection of engineering 8M in the 
Quetta Division of the North 
Western Railway. 1577, 1786-
87, 3187. 

Shifting of tbe headquarters of the 
Agricultural Assistant ill the 
Delhi Province. 2823. 

Special tax on Indian Refrshement 
Rooms on the North Western 
Railway. 2627-28. 

Terms of notification of Lieut.­
Colonel Shnikh'i; appointment. 
2022-23. 

Training of Indians by the Tat. Iron 
and Steel Company. 2923. 

ZIAUDDIN .A.B.MAD, DR.-contti. 

Question re-cotJcld. 
Utilisation of Government imple­

ments and bulocks, etc., for 
private oultivation ~y the Agri: 
cultural AssistanL in the DeJhj 
Province. 2823. 

Question (Supplementary) re-­
Anti-National campaign carried on 

by the authoriLies of tbe Aligarh 
Muslim University. 985. 

Brenk of journey between Benana 
and Luclmow on the Loop Ljne. 
1062. 

Communal proportion of 1\Iuslims 
in railway services. 598. 

Electro-Technology DeEartment of 
the Indian Institute of Science, 
Bangalore. 3097. 

Examination for recruitment to the 
first division clerical cadre jn the 
offices of the P ostmllStC'l'S General. 
1708-09. 

Functions of tbe Railway Advisory 
Committees. 2375. 

Iustallation charge for telephones 
levied from the Members of the 
Indian Legislative Assembly. 
1697. 

Insufficient accommodation giV!!ll to 
the Legislative Assembly Depart­
lUent in the Kenedy House, Simla. 
1241. 

Interest accumulated on Postal 
Ravings Bank Rnd cash certificates 
doposits belonging to Muslims. 
3103-04. 

Marks for viva voce in the Indian 
Civil Service examination. 2993. 

Procedm'e for appointment of Pro­
fessors in the Indian Institute of 
Science, Bangalore. 2821. 

Proteotion to minor industries_ 
2368. 

Recruitment of Muslim clerks in the 
Branches of lbe Reserve Bank of 
India. 753. 

Removal of tbe postal seals and 
stamps office from Aligarb to 
Alipore Workshop. 2559. 
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ZIAUDDIN AHMAD, DR.-contd. 
Question (Supplementary) ,·e-contil. 

Sugar faetor.ies closed after the 
increase of excise duty. 1004. 

Tenus for the Princes for joining 
the Federation. 1572. 

Resolution re-
Constituent Assembly. 1934-36. 
Economies 1n the Central Government 

expenlitmc. 1115-17. 

J 

L463LAD~-l.l.l.!I8-GIP~ 

ZIAUDDIN AHMAD, DR.-coneld. 
Resolution ~contd. 

Payment of contributions from l'uil­
wuy revenues to general rcvOllues. 
3219·21. 

ZINAT MAHAL, EX·EMPRESS-
Question re construction of a mnu!'5O­

lewn OYcr the graves of lhl! ex­
Emperor Bahadm' Shah and 
933-34. 
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